
International Registration designating India 

Trade Marks Journal No: 1929 ,   25/11/2019           Class 1 
 

 

4339777    28/06/2019

[International Registration No. : 1493545]
TOSOH SILICA CORPORATION

2-5-10, Shiba, Minato-ku Tokyo 105-0014 Japan

Proposed to be Used

IR DIVISION
Chemicals; chemical adsorbents; chemical additives; chemical emulsifiers; chemical extenders; chemical sorbents; 
chemical fillers; anti-foaming agents; chemicals for the manufacture of paints; chemicals for use in the manufacture of 
paper; chemicals for use in anti-foaming agents; chemical additives for film and resin; chemical additives for glue and 
adhesives; chemicals for use in the manufacture of chemical fertilizers and pesticides; chemical additives for cosmetics; 
chemicals for use in pigment and perfume.

4801



Trade Marks Journal No: 1929 ,   25/11/2019           Class 1 
 

 

4341891    19/06/2019

[International Registration No. : 1496475]
TRADE CORPORATION INTERNATIONAL, S.A. Unipersonal

Alcalá, 498, planta 2 E-28027 MADRID Spain

Proposed to be Used

IR DIVISION
Fertilizers and chemical products intended for horticulture and soil fertilizers.

4802



Trade Marks Journal No: 1929 ,   25/11/2019           Class 1 
 

 

4345610    09/07/2019

[International Registration No. : 1496587]
SHIJIAZHUANG CITY HORIZON CHEMICAL INDUSTRY CO. ,LTD.

12TH FLOOR, BLOCK A, ZIJING COMMERCIAL PLAZA, NO. 158 PINGAN NORTH STREET, CHANGAN DISTRICT, 
SHIJIAZHUANG CITY, HEBEI PROVINCE China

Proposed to be Used

IR DIVISION
Triethanolamine; diethanolamine; monoethanolamine; surface active chemical agent; glycol ether; isopropanol; 
glycerides.

4803



Trade Marks Journal No: 1929 ,   25/11/2019           Class 1 
 

 

4345935    17/06/2019

[International Registration No. : 1496264]
Shanghai Sipansai Trading Co., Ltd.

A-054 Building 1, No. 8889 Hutai Road, Baoshan District Shanghai China

Proposed to be Used

IR DIVISION
Moistening [wetting] preparations for use in the textile industry; moistening [wetting] preparations for use in bleaching; 
emulsifiers; industrial chemicals; oil dispersants; petroleum dispersants; moistening [wetting] preparations for use in 
dyeing; solvents for varnishes; metal hardening preparations; chemicals for the manufacture of paints; activated charcoal; 
chemical preparations for scientific purposes, other than for medical or veterinary use; dispersions of plastics; silicones; 
leather-dressing chemicals; leather waterproofing chemicals.

4804



Trade Marks Journal No: 1929 ,   25/11/2019           Class 2 
 

 

4339649    17/06/2019

[International Registration No. : 1494635]
PINGHU AC WINEXPO CO.,LTD.

No.1-8 Jiucheng Road, Xindai Town, Pinghu City, 314211 Zhejiang Province China

Proposed to be Used

IR DIVISION
Pigments; coatings [paints]; dyes; paints; varnishes; lacquers; waterproof powdered paints; metals in powder form for use 
in painting, decorating, printing and art; mastic [natural resin].

4805



Trade Marks Journal No: 1929 ,   25/11/2019           Class 3 
 

 

Priority claimed from 22/01/2018; Application No. : 87765269 ;United States of America 

3903788    14/05/2018

[International Registration No. : 1414281]
HARMONIST INC.

10736 Jefferson Blvd., 963 Culver City CA 90230 United States of America

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used

IR DIVISION
perfume for linen, carpets and the atmosphere; incense; oils for perfumery; essential oils; oils for toilet purposes; bath 
oils; oils for cosmetic purposes; bases for flower perfumes; scented wood sticks for adding scent to a room flower 
extracts sold as a component of cosmetics; scented polishing wax; scented powders for general purpose cleaning; 
cosmetics; cosmetic creams, namely, milk cream, shower cream, hand cream; lip balm not for medical use; milk for toilet 
purposes almond milk for cosmetic purposes; powdered almond milk for cosmetic purposes; beauty mask; lotions for 
cosmetic purposes; skin care goods not for medical use, namely, skin lotion, skin cream, skin emollients, chemical peels 
for skin, fruit acid peels for skin, body polish, body balm, skin peels, non-medicated skin serum, skin clarifiers, skin 
cleansers, skin conditioners, skin conditioning creams for cosmetic purposes, skin lighteners, skin fresheners, skin gels 
for accelerating, enhancing or extending tans, skin masks, skin moisturizer, skin texturizers, skin toners, skin whitening 
creams; makeup; makeup remover; scented toilet water; tissues impregnated with cosmetic lotion or perfumed; soaps; 
toilet soaps; cosmetic preparations for bath; bath salts; shaving goods, namely, shaving lotions, shaving creams; shaving 
preparations; shaving soaps, aftershave lotions.

4806



Trade Marks Journal No: 1929 ,   25/11/2019           Class 3 
 

 

3931620    10/07/2018

[International Registration No. : 1420696]
HARMONIST INC.

10736 Jefferson Blvd., 963 Culver City CA 90230 United States of America

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used

IR DIVISION
Home fragrances; eaux de toilette; perfumes; eaux de parfum; perfume bases, namely, essential oils and flower extracts; 
perfume for linen, carpets and the atmosphere; incense; oils for perfume; essential oils; oils for toilet purposes; bath oils; 
oils for cosmetic purposes; flower extracts sold as a component of cosmetics; scented polishing wax; scented powders 
for general purpose cleaning; cosmetics; cosmetic creams, namely, milk cream, shower cream, hand cream; lip balm not 
for medical use; almond milk for cosmetic purposes; powdered almond milk for cosmetic purposes; beauty mask; lotions 
for cosmetic purposes, namely, skin lotion, skin cream, skin emollients, chemical peels for skin, fruit acid peels for skin, 
body polish, body balm, skin peels, non-medicated skin serum, skin clarifiers, skin cleansers, skin conditioners, skin 
conditioning creams for cosmetic purposes, skin lighteners, skin fresheners, skin gels for accelerating, enhancing or 
extending tans, skin masks, skin moisturizer, skin texturizers, skin toners, skin whitening creams; makeup; makeup 
remover; scented toilet water; tissues impregnated with cosmetic lotion; perfumed soaps; toilet soaps; cosmetic 
preparations for bath; bath salts; shaving goods, namely, shaving lotions, shaving creams; shaving preparations; shaving 
soaps, aftershave lotions.

4807



Trade Marks Journal No: 1929 ,   25/11/2019           Class 3 
 

 

3934503    10/07/2018

[International Registration No. : 1420701]
HARMONIST INC.

10736 Jefferson Blvd., 963 Culver City CA 90230 United States of America

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used

IR DIVISION
Home fragrances; eaux de toilette; perfumes; eaux de parfum; perfume bases, namely, essential oils and flower extracts; 
perfume for linen, carpets and the atmosphere; incense; oils for perfume; essential oils; oils for toilet purposes; bath oils; 
oils for cosmetic purposes; flower extracts sold as a component of cosmetics; scented polishing wax; scented powders 
for general purpose cleaning; cosmetics; cosmetic creams, namely, milk cream, shower cream, hand cream; lip balm not 
for medical use; almond milk for cosmetic purposes; powdered almond milk for cosmetic purposes; beauty mask; lotions 
for cosmetic purposes namely, skin lotion, skin cream, skin emollients, chemical peels for skin, fruit acid peels for skin, 
body polish, body balm, skin peels, non-medicated skin serum, skin clarifiers, skin cleansers, skin conditioners, skin 
conditioning creams for cosmetic purposes, skin lighteners, skin fresheners, skin gels for accelerating, enhancing or 
extending tans, skin masks, skin moisturizer, skin texturizers, skin toners, skin whitening creams; makeup; makeup 
remover; scented toilet water; tissues impregnated with cosmetic lotion; perfumed soaps; toilet soaps; cosmetic 
preparations for bath; bath salts; shaving goods, namely, shaving lotions, shaving creams; shaving preparations; shaving 
soaps, aftershave lotions.

4808



Trade Marks Journal No: 1929 ,   25/11/2019           Class 3 
 

 

3949335    12/07/2018

[International Registration No. : 1423215]
HARMONIST INC.

10736 Jefferson Blvd., 963 Culver City CA 90230 United States of America

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used

IR DIVISION
Home fragrances; eaux de toilette; perfumes; eaux de parfum; perfume bases, namely, essential oils and flower extracts; 
perfume for linen, carpets and the atmosphere; incense; oils for perfume; essential oils; oils for toilet purposes; bath oils; 
oils for cosmetic purposes; flower extracts sold as a component of cosmetics; scented polishing wax; scented powders 
for general purpose cleaning; cosmetics; cosmetic creams, namely, milk cream, shower cream, hand cream; lip balm not 
for medical use; almond milk for cosmetic purposes; powdered almond milk for cosmetic purposes; beauty mask; lotions 
for cosmetic purposes namely, skin lotion, skin cream, skin emollients, chemical peels for skin, fruit acid peels for skin, 
body polish, body balm, skin peels, non-medicated skin serum, skin clarifiers, skin cleansers, skin conditioners, skin 
conditioning creams for cosmetic purposes, skin lighteners, skin fresheners, skin gels for accelerating, enhancing or 
extending tans, skin masks, skin moisturizer, skin texturizers, skin toners, skin whitening creams; makeup; makeup 
remover; scented toilet water; tissues impregnated with cosmetic lotion; perfumed soaps; toilet soaps; cosmetic 
preparations for bath; bath salts; shaving goods, namely, shaving lotions, shaving creams; shaving preparations; shaving 
soaps, aftershave lotions.

4809



Trade Marks Journal No: 1929 ,   25/11/2019           Class 3 
 

 

Priority claimed from 31/05/2019; Application No. : 4020190084611 ;Republic of Korea 

4323400    20/08/2019

[International Registration No. : 1479781]
FARMSKIN Inc.

510, SB Plaza, 194-25, Osongsaengmyeong 1-ro, Osong-eup, Heungdeok-gu, Cheongju-si Chungcheongbuk-do 28160 Republic of Korea

Proposed to be Used

IR DIVISION
Cosmetics; skin moisturizer masks; facial moisturizers; non-medicated skin and facial exfoliating preparations; cosmetic 
preparations for body care; sun block; facial cleansers; foam cleansers for personal use; perfume; non-medicated toiletry 
preparations; essential oils; skin soaps; incense; dentifrices; hair care preparations; wipes impregnated with a skin 
cleanser; pre-moistened or impregnated cleansing tissues for personal hygiene; functional cosmetics being skin care 
preparations.

4810



Trade Marks Journal No: 1929 ,   25/11/2019           Class 3 
 

 

4330005    21/08/2019

[International Registration No. : 1358450]
Oars + Alps LLC

3848 N. Greenview Ave. Chicago IL 60613 United States of America

Proposed to be Used

IR DIVISION
Deodorant for personal use; non-medicated cleansers for personal use, namely, facial cleansers; skin moisturizer.

4811



Trade Marks Journal No: 1929 ,   25/11/2019           Class 3 
 

 

Priority claimed from 17/12/2018; Application No. : 018001073 ;European Union 

4338057    10/06/2019

[International Registration No. : 1495700]
Oriflame Cosmetics AG

c/o Oriflame Global Management AG, Bleicheplatz 3 CH-8200 Schaffhausen Switzerland

Proposed to be Used

IR DIVISION
Non-medicated conditioning and care preparations for application to the hair, scalp, skin and nails; shampoos; hair 
conditioner; soaps; perfumes; perfumery; eau de cologne; toilet waters; essential and herbal oils; cosmetics; make-up; 
make-up preparations; lipsticks; nail varnishes; nail varnish removers; eyeliner; mascara; non-medicated toilet 
preparations; hair lotions; hair sprays and hair gels; preparations for use in the bath or shower; bath and shower oils, gels, 
creams and foams; face and body masks; face and body scrubs; facial washes; skin cleansers and hydrators; skin toners; 
skin moisturizers; blemish creams and blemish gels; deodorants; antiperspirants; preparations for use before shaving and 
after shaving; shaving soaps; shaving creams; shaving gels; after-shave preparations; pre-shave preparations; talcum 
powders; toiletries; dentifrices; toothpastes; foot care preparations (non-medicated).

4812



Trade Marks Journal No: 1929 ,   25/11/2019           Class 3 
 

4339151    11/07/2019
[International Registration No. : 1493773]
CATALYSIS, S.L.

Macarena, 14 E-28016 MADRID Spain

Proposed to be Used
IR DIVISION
Cl.3;Preparations for hair treatments; dermatological creams (other than medicinal) and non-medicinal preparations for 
skin care; perfumery products and cosmetics for skin and hair treatment and care.

4813



Trade Marks Journal No: 1929 ,   25/11/2019           Class 5 
 

 

3612569    08/06/2017

[International Registration No. : 1359523]
ST. TERESA MEDICAL, INC.

2915 Waters Rd, Suite 108 Eagan MN 55121 United States of America

Address for service in India/Agents address:
L.R. SWAMI CO.

NO. 3 PLAYGROUND VIEW STREET, NANDANAM EXTN., CHENNAI - 600 035.

Proposed to be Used

IR DIVISION
Bandages for wounds, namely, hemostatic bandages and gauze.

4814



Trade Marks Journal No: 1929 ,   25/11/2019           Class 5 
 

 

Priority claimed from 16/08/2019; Application No. : 734929 ;Switzerland 

4329176    19/08/2019

[International Registration No. : 1492474]
NOVARTIS AG

CH-4002 Basel Switzerland

Proposed to be Used

IR DIVISION
Pharmaceutical preparations.

4815



Trade Marks Journal No: 1929 ,   25/11/2019           Class 5 
 

 

Priority claimed from 15/02/2019; Application No. : 88304148 ;United States of America 

4338481    11/07/2019

[International Registration No. : 1495610]
Retrophin, Inc.

Suite 200 3721 Valley Centre Drive San Diego CA 92130 United States of America

Proposed to be Used

IR DIVISION
Pharmaceutical preparations for the treatment of liver disease and monogenic disease; pharmaceutical preparations for 
the treatment of disease, namely, kidney disease, metabolic disorders, or central nervous system disorders.

4816



Trade Marks Journal No: 1929 ,   25/11/2019           Class 7 
 

 

4336908    29/04/2019

[International Registration No. : 1494920]
KOMPASS GROUP (SHANGHAI) CO., LTD.

No. 4 Building, No. 28 Rongle East Road, Songjiang District Shanghai China

Proposed to be Used

IR DIVISION
Valves (machine parts); pumps (parts of machines, engines or motors); hydraulic pressure valve; fluid coupling, being 
parts of machines; drill chucks (parts of machines); magnetic valve; compressor (machines); machine tools; hydraulic 
pressure machine; hydraulic pressure component (not including vehicle hydraulic systems).

4817



Trade Marks Journal No: 1929 ,   25/11/2019           Class 7 
 

 

4339849    10/07/2019

[International Registration No. : 1493667]
ATLANTIC FLUID TECH S.r.l.

Via della Meccanica, 50 I-41018 San Cesario sul Panaro (MO) Italy

Proposed to be Used

IR DIVISION
Pressure regulating valves; hydraulic valves; relief valves; stop valves; motion control valves; balancing valves; flow 
valves; sequence valves; electrically controlled valves being parts of machines, namely control valves for hydraulic 
circuits; integrated hydraulic units for machines.

4818



Trade Marks Journal No: 1929 ,   25/11/2019           Class 7 
 

 

4339989    21/06/2019

[International Registration No. : 1493820]
WUHAN RAYCUS FIBER LASER TECHNOLOGIES CO.,LTD.

NO.999 GAOXIN AVENUE, EAST LAKE HI-TECH DEVELOPMENT ZONE, WUHAN HUBEI China

Proposed to be Used

IR DIVISION
Computer aided character engraving machines; industrial marking machines; optics cold processing equipment; eyeglass 
slice machining equipment; computer aided engraving machines; carving machine; plastic pipe cutting machine; plastic 
lead lettering machine; wire marking machine.

4819



Trade Marks Journal No: 1929 ,   25/11/2019           Class 7 
 

 

Priority claimed from 26/11/2018; Application No. : 30 2018 113 202 ;Germany 

4342267    20/05/2019

[International Registration No. : 1496842]
Wirtgen GmbH

Reinhard-Wirtgen-Str. 2 53578 Windhagen Germany

Proposed to be Used

IR DIVISION
Parts for machines, namely quick change chisel holders for holding chisels used in machines; parts for machines, namely 
chisels, picks, chisel holders, pick holders, holders for chisel holders and holders for pick holders; parts for machines, 
namely quick change pick holders for holding picks used in machines; parts for machines, namely holders for quick 
change chisel holders for holding chisels used in machines; parts for machines, namely holders for quick change pick 
holders for holding picks used in machines; parts for machines, namely tools, tool holders and holders for tool holders; 
parts for machines, namely seals for tools, seals for tool holders and seals for holders for tool holders; parts for machines, 
namely adapted covers for machine parts; parts for machines, namely threaded fasteners for fastening machine parts; 
parts and fittings for all the aforesaid goods, included in this class.

4820



Trade Marks Journal No: 1929 ,   25/11/2019           Class 7 
 

 

4342375    17/06/2019

[International Registration No. : 1496938]
Siedman (Xiamen) Hydraulic Technology Co.,Ltd

Room 801, 1st building, No 993 Anling Road, Huli district, Xiamen City Fujian Province China

Proposed to be Used

IR DIVISION
Hydraulic cylinders (machine parts); pneumatic cylinder; hydraulic pressure pump; automobile oil pump; hydraulic 
pressure valve; regulating valve; hydraulic pressure coupling ware; automobile motor oil pump; hydraulic pressure sieve 
oil ware; valves (machine/ engine or motor parts); pumps [machines]; pump control valves; hydraulic accumulators 
(machine parts).

4821



Trade Marks Journal No: 1929 ,   25/11/2019           Class 7 
 

 

4344068    09/07/2019

[International Registration No. : 1496069]
ZHEJIANG MAX SEWING COMPANY LIMITED

NO.2289, JINGZHONG ROAD, HONGJIA, JIAOJIANG, TAIZHOU ZHEJIANG China

Proposed to be Used

IR DIVISION
Washing machines [laundry]; elevators [lifts]; steam engine boilers; washing apparatus; papermaking machines; printing 
machines; beverage preparation machines; embossing machines; foundry machines; zipper making machines; wind-
powered hand-held tools; belts for machines; machines for the textile industry; sewing machines.

4822



Trade Marks Journal No: 1929 ,   25/11/2019           Class 9 

 

Priority claimed from 17/06/2013; Application No. : 85962203 ;United States of America 

2673208    30/08/2013 

[International Registration No. : 1179350] 

Ossia Inc.  

11235 SE 6th Str. #200 Bellevue WA 98004 US 

Address for service in India/Agents address: 

S. MAJUMDAR & CO. 

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used 

IR DIVISION 

Devices, namely, RF power transceiver devices, and computer software for sending and receiving wireless power; 
electrical components and antennae for transfer and reception of electrical power through radio waves; computer 
software and control systems comprised of computers and electromechanical controls for regulating the focus, 
pulsing and intensity of the radio waves for providing power to charge rechargeable energy storage systems and to 
power electrical and electronic devices and computer systems. 

 

 

4823



Trade Marks Journal No: 1929 ,   25/11/2019           Class 9 
 

Priority claimed from 17/05/2018; Application No. : 30981489 ;China 

4138417    13/11/2018
[International Registration No. : 1452938]
HUAWEI TECHNOLOGIES CO., LTD.

ADMINISTRATION BUILDING, HUAWEI TECHNOLOGIES CO., LTD., BANTIAN, LONGGANG DISTRICT 518129 SHENZHEN 
China

Address for service in India/Agents address:
L.R. SWAMI CO.

NO. 3 PLAYGROUND VIEW STREET, NANDANAM EXTN., CHENNAI - 600 035.

Proposed to be Used
IR DIVISION
Humanoid robots with artificial intelligence; computer application softwares, downloadable; images, charts and word 
processing software; graphics accelerator; virtual reality headsets; smartphones; smart watch for data processing; 
wearable activity trackers; notebook computers; computer program for editing images, sounds and videos; virtual reality 
game software; computer hardware; computer software, recorded; HD integrated graphics chip; smart glasses for data 
processing.

4824



Trade Marks Journal No: 1929 ,   25/11/2019           Class 9 
 

Priority claimed from 19/02/2019; Application No. : 2019-151 ;Leichtenstein 

4321916    19/08/2019
[International Registration No. : 1491927]
APPLE INC.

One Apple Park Way Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Computer hardware, computer peripheral devices, graphics accelerators, and graphics processor units.

4825



Trade Marks Journal No: 1929 ,   25/11/2019           Class 9 
 

Priority claimed from 16/10/2018; Application No. : 1962234 ;Australia 

4338178    16/04/2019
[International Registration No. : 1495025]
Freedman Electronics Pty Limited

107 Carnarvon St SILVERWATER NSW 2128 Australia

Proposed to be Used
IR DIVISION
Electrical apparatus namely amplifiers and pre-amplifiers, speakers, mixers, compact disc players, televisions, video 
cassette recorders and sound systems and all other audio and video products in this class; audio consoles and audio 
interfaces used for recording and mixing sound and adding special sound effects; usb/audio interfaces, microphones, 
headphones, microphone cables, audio and video cables; podcasting software and audio editing software; electrical 
apparatus for the transmission of audio signals; electronic audio effects apparatus; electronic audio apparatus; audio 
mixing console apparatus; consoles adapted for mounting units of electronic equipment; headphone consoles; mixing 
consoles (electric); sound consoles; sound recording consoles; audio interfaces; audio recording instruments; audio 
mixers; electronic mixers for mixing signals in the production of audio recordings; microphone mixers; video mixers.

4826



Trade Marks Journal No: 1929 ,   25/11/2019           Class 9 
 

 

4341998    17/06/2019
[International Registration No. : 1496673]
Anhui Kangliya Co. Ltd.

Tianchang Street Industrial Concentration Area Of Tiangchang, Chuzhou City Anhui Province China

Proposed to be Used
IR DIVISION
Wires, electric; cables, electric; copper wire, insulated; starter cables for motors; level measuring machines for surveying; 
communication computers; electronic machines, apparatus and their parts; nautical apparatus and instruments; pressure 
indicator plugs for valves; boiler control instruments.

4827



 
Trade Marks Journal No: 1929 ,   25/11/2019           Class 10 
 

 

Priority claimed from 23/03/2016; Application No. : 86950189 ;United States of America 

3449655    23/09/2016
[International Registration No. : 1320197]
LAZAROF, SARGON AND LAZAROF, MONALISA -CO-TRUSTEES OF THE SARGON LAZAROF AND MONALISA LAZAROF 
FAMILY TRUST

21237 Mulholland Drive Woodland Hills CA 91364 United States of America

Address for service in India/Agents address:
AZB & PARTNERS

F-40, SOUTH EXTENTION PART 1, NEW DELHI 110049.

Proposed to be Used
IR DIVISION
Dental implants and implements therefor.

4828



Trade Marks Journal No: 1929 ,   25/11/2019           Class 10 
 

4329214    21/08/2019
[International Registration No. : 1492539]
FRESENIUS MEDICAL CARE HOLDINGS, INC.

920 Winter Street Waltham MA 02451 United States of America

Proposed to be Used
IR DIVISION
Non-invasive hematocrit blood volume monitoring instrument and related disposable devices, namely, disposable fluid 
chambers.

4829



Trade Marks Journal No: 1929 ,   25/11/2019           Class 10 
 

Priority claimed from 12/12/2018; Application No. : 30 2018 029 700 ;Germany 

4339930    20/05/2019
[International Registration No. : 1494094]
Waldemar Link GmbH & Co. KG

Barkhausenweg 10 22339 Hamburg Germany

Proposed to be Used
IR DIVISION
Surgical instruments; surgical implants; prostheses, in particular endoprostheses; endoprothetic implants made of 
artificial materials; artificial acetabulum; artificial hip joints; artificial knee joints.

4830



Trade Marks Journal No: 1929 ,   25/11/2019           Class 11 
 

4337901    21/05/2019
[International Registration No. : 1495943]
Bromic Pty Limited

10 Phiney Pl INGLEBURN NSW 2565 Australia

Proposed to be Used
IR DIVISION
Gas patio heaters; electric patio heaters; electric radiant heaters (for household and commercial purposes); gas radiant 
heaters (for household and commercial purposes); gas space heaters; electric space heaters; portable gas heaters; hot 
water heaters; stop valves for regulating gas (terms considered too vague by the International Bureau – Rule 13 (2) (b) of 
the Common Regulations); gas regulators; gas cookers; plumbing fittings, namely, couplers; gas burners; gas fired 
barbeques; ball valves (terms considered too vague by the International Bureau – Rule 13 (2) (b) of the Common 
Regulations); cooling and refrigeration apparatus, appliances, installations, machines and components therefor; 
temperature regulation equipment; cooling and refrigeration equipment adapted for industrial, commercial, agricultural 
and transportation applications; apparatus for water supply and sanitary purposes.

4831



Trade Marks Journal No: 1929 ,   25/11/2019           Class 11 
 

Priority claimed from 23/05/2019; Application No. : 018071006 ;European Union 

4339166    17/06/2019
[International Registration No. : 1495428]
SECAL S.R.L.

VIA DELLA FORNACE 81/83 I-31023 RESANA Italy

Proposed to be Used
IR DIVISION
Drier cabinets; drying installations; food dryers; hot air blowers.

4832



Trade Marks Journal No: 1929 ,   25/11/2019           Class 11 
 

4339871    18/06/2019
[International Registration No. : 1493711]
JIANGSU UNBEATABLE ENERGY GROUP CO.,LTD.

NO.25, JIANGTIAN ROAD, QIDONG HI-TECH INDUSTRIAL DEVELOPMENT ZONE, QIDONG, NANTONG JIANGSU China

Proposed to be Used
IR DIVISION
Radiators, electric; pocket warmers; radiators (heating); bathroom heater; electric heaters for building heating; electric 
thermal storage heater; air-conditioning installations; heating apparatus, electric; heating elements; heating apparatus.

4833



Trade Marks Journal No: 1929 ,   25/11/2019           Class 11 
 

4342336    28/06/2019
[International Registration No. : 1496923]
GALLETTI S.P.A.

VIA LUCIANO ROMAGNOLI 12/A I-40010 BENTIVOGLIO (BO) Italy

Proposed to be Used
IR DIVISION
Ventilating apparatus and installations; air-conditioning apparatus and installations; heating apparatus and installations; 
refrigerating apparatus and installations; fan heaters; temperature responsive control apparatus [thermostatic valves] for 
central heating radiators; water cassettes, parts of heating or cooling installations; refrigerators (chiller); automatic 
temperature regulators for central heating radiators; dehumidifiers; fan coils (fan coil units); coils [parts of distilling, 
heating or cooling installations]; air filters for air conditioning units; heat pumps; sectional radiators; radiant heaters; 
convectors [radiators]; water coolers; water coolers and heaters; heat recovery units; rooftop air conditioners; ventilation 
terminals; hydronic heating and cooling system; convector heaters; air handling units; fans [air-conditioning].

4834



Trade Marks Journal No: 1929 ,   25/11/2019           Class 12 
 

Priority claimed from 19/07/2018; Application No. : 17932979 ;European Union 

4341956    16/01/2019
[International Registration No. : 1496657]
BYG, S.A.

Calle El Pla, 45 Polígono Industrial El Pla E-08750 Molins de Rei Spain

Proposed to be Used
IR DIVISION
Vehicles; pneumatic tires; wheels, tires and stepless transmission chains for vehicles; treads for retreading vehicle tires 
used in the industry civil engineering; safety nuts for vehicle wheels; anti-skid chains for tires; tipper structures for trucks; 
wheel teeth; tipper trucks; windshield wipers; headlamp wipers; shock absorbers for vehicle bumpers; seals; brakes parts 
for vehicles made of material with friction properties;friction clutch discs for land vehicles; brake disk friction pads for 
vehicle brake systems; brake blocks for vehicles; front spacers; starter motors for land vehicles; hydraulic brake pressure 
regulators for vehicles; load bearing sections for vehicle chassis structures; bearing gears for land vehicles; ring gears 
being parts of land vehicles; universal gaskets for land vehicles; load bearing sections for vehicle chassis 
structures;brake drums; tire valves; seats for vehicles; windows for vehicles; gearbox crankcases for land vehicles; 
crankcases for land vehicle components other than for engines.

4835



Trade Marks Journal No: 1929 ,   25/11/2019           Class 14 
 

 

Priority claimed from 18/10/2018; Application No. : 724201 ;Switzerland 

4134391    14/12/2018
[International Registration No. : 1457876]
Audemars Piguet Holding SA

Route de France 16 CH-1348 Le Brassus  Switzerland

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.

52,SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-1120 025.

Proposed to be Used
IR DIVISION
Watch clasps; watch bands; watch cases; dials (clock and watch making); component parts of timepieces and accessories 
for timepieces not included in other classes.

4836



Trade Marks Journal No: 1929 ,   25/11/2019           Class 14 
 

 

Priority claimed from 21/12/2018; Application No. : 30 2018 114 572 ;Germany 

4339138    18/06/2019
[International Registration No. : 1495386]
AUDI AG

Auto-Union-Str. 1 85045 Ingolstadt Germany

Proposed to be Used
IR DIVISION
Gemstones, pearls and precious metals and imitations thereof;jewellery; time instruments; other articles of precious 
metals and precious stones as well as imitation thereof namely statues and figurines made of or coated with precious or 
semi-precious metals or stones or imitations thereof, ornaments, made of or coated with precious or semi-precious metals 
or stones, or imitations thereof, coins and tokens, works of art of precious metal; key rings and key chains and charms 
therefor; jewellery boxes and watch boxes; parts and fittings of all the aforesaid goods as far as included in this class.

4837



Trade Marks Journal No: 1929 ,   25/11/2019           Class 18 
 

 

3935585    01/08/2018
[International Registration No. : 1420699]
FUL IPCO LLC

1411 BROADWAY, 7TH FLOOR NEW YORK NY 10018 United States of America

Proposed to be Used
IR DIVISION
Luggage, backpacks, messenger bags, shoulder bags, tote bags, travel cases and duffle bags.

4838



 
Trade Marks Journal No: 1929 ,   25/11/2019           Class 20 
 

 

Priority claimed from 10/01/2019; Application No. : UK00003366130 ;United Kingdom 

4345916    01/07/2019
[International Registration No. : 1496261]
Ocee International Limited

Design House, Caswell Road, Brackmills Industrial Estate NORTHAMPTON NN4 7PW United Kingdom

Proposed to be Used
IR DIVISION
Furniture; tables; seats [furniture]; seating furniture; sofas; work stations [furniture]; benches; chairs; stools; modular 
furniture; modular furniture systems; modular soft furniture systems; modular chairs; modular soft chairs; modular sofas; 
modular sofa system; modular tables; modular benches; modular furniture partitions; modular screens; modular head 
rests; modular seat back rests; modular partitions with canopies; modular storage containers, not of metal.

4839



Trade Marks Journal No: 1929 ,   25/11/2019           Class 21 
 

4345639    27/05/2019
[International Registration No. : 1496070]
Ningbo Sanbang Home Products Co., Ltd.

No. 85 Liansheng Road, Binhai Investment and Business Center, Yinzhou District, Ningbo City 315100 Zhejiang Province China

Proposed to be Used
IR DIVISION
Sponges for household purposes; dusting cloths; cloth for washing floors; gloves for household purposes; bath sponge; 
brushes; scrubbing brushes; dishwashing brushes; cloths for cleaning; cleaning instruments (hand-operated); dusters 
(furniture -); mops.

4840



Trade Marks Journal No: 1929 ,   25/11/2019           Class 22 
 

 

4338499    08/07/2019
[International Registration No. : 1495736]
Beechfield Brands Limited

Silverpoint Moor Street Bury, Lancashire BL9 5AQ United Kingdom

Proposed to be Used
IR DIVISION
Bags [envelopes, pouches] of textile for packaging; bags [envelopes, pouches] of textile, for packaging and storage of 
materials; canvas bags for storage (not for luggage or travel); canvas bags for storage; cloth bags for storage; shoe bags 
for storage; gift bags and party bags made from cloth, canvas, jute and juco.

4841



 
Trade Marks Journal No: 1929 ,   25/11/2019           Class 24 
 

4340069    21/05/2019
[International Registration No. : 1494827]
He Bin

1402-1403, Building 2, Jinhui Plaza, Wenzhou 325000 Zhejiang Province China

Proposed to be Used
IR DIVISION
Cloth; non-woven textile fabrics; towels of textile; bed covers; quilts; curtains of textile or plastic; textile material; woollen 
cloth; silk [cloth]; coasters (table linen).

4842



Trade Marks Journal No: 1929 ,   25/11/2019           Class 25 
 

 

Priority claimed from 24/05/2019; Application No. : 88445442 ;United States of America 

4337318    11/07/2019
[International Registration No. : 1493620]
Bone, Roderick

12411 W Fielding Circle, Apt. 5223 Playa Vista CA 90094 United States of America

Proposed to be Used
IR DIVISION
Coats; footwear; hats; hoodies; jackets; leggings; shirts; shorts; sleepwear; socks; sweatpants; sweatshirts; underwear.

4843



Trade Marks Journal No: 1929 ,   25/11/2019           Class 25 
 

 

4346271    05/04/2019
[International Registration No. : 1496161]
Qingdao Yifang Garments Co., Ltd.

Wangjiajie Village, Pudong Town, Jimo City, Qingdao City Shandong China

Proposed to be Used
IR DIVISION
Clothing; down clothing; layettes [clothing]; hats (headwear); hosiery; gloves (clothing); scarfs; belts.

4844



Trade Marks Journal No: 1929 ,   25/11/2019           Class 29 
 

4346068    05/07/2019
[International Registration No. : 1496163]
HAZIENDA LA RAMBLA SL

Sant Pere Claver 22. 2 - 5 E-25300 TARREGA (LLEIDA) Spain

Proposed to be Used
IR DIVISION
Olive oil and canned olives.

4845



Trade Marks Journal No: 1929 ,   25/11/2019           Class 30 
 

4322924    19/08/2019
[International Registration No. : 1490882]
THE WAREHOUSE LIMITED

26 The Warehouse Way, Northcote Auckland 0627 New Zealand

Proposed to be Used
IR DIVISION
Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread, pastry and 
confectionery, ices; honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); spices; ice; 
confectionery, candy, chocolate and flavouring ingredients for the foregoing.

4846



Trade Marks Journal No: 1929 ,   25/11/2019           Class 30 
 

 

Priority claimed from 20/12/2018; Application No. : M1803847 ;Hungary 

4338691    14/06/2019
[International Registration No. : 1495196]
HELL ENERGY Magyarország Kft.

Károly krt. 1, 1/2 H-1075 Budapest Hungary

Proposed to be Used
IR DIVISION
Coffee; coffee flavourings; coffee-based beverages; coffee extracts; coffee essences; coffee concentrates; coffee 
beverages with milk; decaffeinated coffee; flavoured coffee; coffee in brewed form; malt coffee extracts; iced coffee.

4847



Trade Marks Journal No: 1929 ,   25/11/2019           Class 30 
 

 

4339110    14/05/2019
[International Registration No. : 1494035]
GUANGZHOU FLOWER FLAVOURS AND FRAGRANCES CO., LTD.

No. 1 Dongkeng street, Dongfeng East Street North Baiyun Avenue, Yongping Street, Baiyun District, Guangzhou 510000 Guangdong 
China

Proposed to be Used
IR DIVISION
Edible aromatics; ice cream; food flavors (except for ethers and essential oils); cake condiments except essential oils; 
peppermint candy; vanillin (vanilla substitute); beverage flavors except essential oils; vanilla (spices); binding agents for 
ice cream; frozen yogurt (frozen dessert).
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Trade Marks Journal No: 1929 ,   25/11/2019           Class 30 
 

4345883    17/06/2019
[International Registration No. : 1496064]
BeiJing HuangJiHuang Restaurant Management Co., Ltd

The 24th Lin He Street, Room 109, 8 Ren He Town, Shun Yi District Beijing China

Proposed to be Used
IR DIVISION
Tea; sugar; honey; flour; preparations for stiffening whipped cream; gluten prepared as foodstuff.

4849



Trade Marks Journal No: 1929 ,   25/11/2019           Class 31 
 

 

4329717    05/07/2019
[International Registration No. : 1493325]
Individual Entrepreneur Trufanov Viacheslav Fedorovich

Popova street, 3-44, Mytishchi RU-141007 Moscow region Russian Federation

Proposed to be Used
IR DIVISION
Dog biscuits; pet food.
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Trade Marks Journal No: 1929 ,   25/11/2019           Class 31 
 

 

4330058    05/07/2019
[International Registration No. : 1492609]
Individual Entrepreneur Trufanov Viacheslav Fedorovich

Popova street, 3-44, Mytishchi RU-141007 Moscow region Russian Federation

Proposed to be Used
IR DIVISION
Dog biscuits; pet food.
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Trade Marks Journal No: 1929 ,   25/11/2019           Class 33 
 

 

Priority claimed from 13/03/2019; Application No. : UK00003380130 ;United Kingdom 

4340098    10/06/2019
[International Registration No. : 1494340]
SK9 ENTERPRISES LIMITED

Owen House Farm, Wood Lane, Mobberley KNUTSFORD, Cheshire WA16 7NY United Kingdom

Proposed to be Used
IR DIVISION
Absinthe; acanthopanax wine (ogapiju); aguardiente [sugarcane spirits]; alcohol (rice -); alcoholic aperitif bitters; 
alcoholic aperitifs; alcoholic beverages containing fruit; alcoholic beverages, except beer; alcoholic beverages (except 
beer); alcoholic beverages except beers; alcoholic beverages (except beers); alcoholic beverages [except beers]; 
alcoholic beverages of fruit; alcoholic bitters; alcoholic carbonated beverages, except beer; alcoholic cocktail mixes; 
alcoholic cocktails; alcoholic cocktails containing milk; alcoholic cocktails in the form of chilled gelatins; alcoholic 
coffee-based beverage; alcoholic cordials; alcoholic egg nog; alcoholic energy drinks; alcoholic essences; alcoholic 
extracts; alcoholic fruit beverages; alcoholic fruit cocktail drinks; alcoholic fruit extracts; alcoholic jellies as edible drinks; 
alcoholic preparations for making beverages; alcoholic punches; alcoholic tea-based beverage; alcoholic wines; 
alcopops; amontillado; anise [liqueur]; anisette; anisette [liqueur]; aperitif wines; aperitifs; aperitifs with a distilled 
alcoholic liquor base; arak; arak [arrack]; arrack; arrack [arak]; baijiu [Chinese distilled alcoholic beverage]; beverages 
(alcoholic -), except beer; beverages containing wine [spritzers]; beverages (distilled -); bitters; black raspberry wine 
(bokbunjaju); blackberry wine; blackcurrant liqueur; blended whisky; bourbon whiskey; brandy; cachaca; calvados; 
canadian whisky; cherry brandy; Chinese brewed liquor (laojiou); Chinese mixed liquor (wujiapie-jiou); Chinese spirit of 

4852



sorghum (gaolian-jiou); Chinese white liquor (baiganr); Chinese white liquor [baiganr]; cider; ciders; cocktails; coffee-
based liqueurs; cooking brandy; cooking wine; cordials [alcoholic beverages]; cream liqueurs; curacao; dessert wines; 
digesters [liqueurs and spirits]; distilled beverages; distilled rice spirits [awamori]; distilled spirits; distilled spirits of rice 
(awamori); dry cider; extracts of spiritous liquors; fermented spirit; flavored tonic liquors; fortified wines; fruit (alcoholic 
beverages containing -); fruit extracts, alcoholic; fruit wine; gaolian-jiou [sorghum-based Chinese spirits]; gin; ginseng 
liquor; grape wine; grappa; herb liqueurs; hulless barley liquor; hydromel [mead]; Japanese liquor containing herb 
extracts; Japanese liquor containing mamushi-snake extracts; Japanese liquor flavored with Japanese plum extracts; 
Japanese liquor flavored with pine needle extracts.

4853



Trade Marks Journal No: 1929 ,   25/11/2019           Class 34 
 

Priority claimed from 28/03/2019; Application No. : 018042223 ;European Union 

4339196    17/06/2019
[International Registration No. : 1495850]
GIZEH Raucherbedarf GmbH

Bunsenstr. 12 51647 Gummersbach Germany

Proposed to be Used
IR DIVISION
Smokers' articles for use with tobacco; matches; tobacco and tobacco products (including substitutes); personal 
vaporisers and electronic cigarettes, and flavourings and solutions therefor; pipe stands [smokers requisites]; pipe racks 
for tobacco pipes; pipe stems; pipe cleaners for tobacco pipes; pipe knives; pipe filters; mouthpieces for cigarette 
holders; mouthpieces for cigarettes; mouth pieces for pipes; pipes for smoking mentholated tabacco substitutes; hand 
held machines for injecting tobacco into paper tubes; holders for electronic cigarettes; electronic cigarette cases; devices 
for heating tobacco substitutes for the purpose of inhalation; devices for heating tobacco for the purpose of inhalation; 
electronic smoking pipes; bags for pipes; tips of yellow amber for cigar and cigarette holders; absorbent paper for 
tobacco pipes; lighters for smokers; tobacco containers and humidors; ashtrays; cigarette holders; ready-made cigarette 
tubes with filters; books of cigarette papers; cigarette paper; cigarette tips; cigarette tubes; cigarette filters; cigarette 
cutters; pocket machines for rolling cigarettes; tobacco pipe scrapers; tobacco pipes, not of precious metal; tobacco 
pipes of precious metal; tobacco pipes; tobacco filters; tobacco products for the purpose of being heated; tobacco 
pouches; spittoons for tobacco users; electronic cigarette boxes; absorbent paper for tobacco; electronic cigarette 
cleaners; smokers' articles, not of precious metal; smokers' articles of precious metal; pipe stoppers [smokers 
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requisites]; pipe tampers; cigarette holders of precious metal; cigar filters; cigar holders; cigar holders of precious metal; 
paraffin matches; sulfur matches; safety matches; match holders of precious metal; match holders not of precious metal; 
matchboxes; match boxes of precious metal; match boxes not of precious metal; match holders; yellow phosphorus 
matches; white phosphorus matches; flavourings for tobacco; loose, rolling and pipe tobacco; cigarettes, cigars, 
cigarillos and other ready-for-use smoking articles; flavored tobacco; chewing tobacco; herbs for smoking; herbal 
molasses [tobacco substitutes]; menthol pipe tobacco; mentholated tobacco; raw tobacco; pipes for smoking 
mentholated tobacco substitutes; pipe tobacco; smokeless tobacco; smoking tobacco; snuff; roll-your-own tobacco; 
tobacco; tobacco substitutes; leaf tobacco; tobacco substitutes not for medical purposes; tobacco products; cigarette 
tobacco; flavourings, other than essential oils, for use in electronic cigarettes; electronic cigarette cartomizers; electronic 
cigarettes; electronic cigars; inhalers for use as an alternative to tobacco cigarettes; liquid solutions for use in electronic 
cigarettes; electronic cigarette liquid [e-liquid] comprised of propylene glycol; electronic cigarette liquid [e-liquid] 
comprised of vegetable glycerin; refill cartridges for electronic cigarettes; smoking sets for electronic cigarettes 
comprised of electronic cigarettes and cartridges sold filled with chemical flavorings in liquid form for electronic 
cigarettes; tobacco tar for use in electronic cigarettes; oral vaporizers for smokers; electronic cigarette atomizers; 
smokeless cigarette vaporizer pipes.

4855



 
Trade Marks Journal No: 1929 ,   25/11/2019           Class 36 
 

Priority claimed from 30/01/2019; Application No. : 916664368 ;Brazil 

4259823    03/04/2019
[International Registration No. : 1479899]
LEGANCE - AVVOCATI ASSOCIATI

Via di San Nicola da Tolentino, 67 I-00187 Roma Italy

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Insurance services; finance services; monetary affairs; real estate affairs; professional assistance and consultancy in 
relation to finance, monetary, real estate and insurance services; banking; professional assistance and consultancy in 
relation to banking affairs and investments; fundraising and financial sponsorship; real estate agency services; rental of 
apartments, houses, commercial premises and offices; trusteeship; real estate appraisal; financial valuation of real estate; 
mutual funds; consultancy relating to business finance; asset management; bailiff services; financial restructuring 
services; fiscal valuation; fund investment services; financial management; real estate management.

4856



Trade Marks Journal No: 1929 ,   25/11/2019           Class 36 
 

Priority claimed from 04/03/2019; Application No. : 88324090 ;United States of America 

4339841    10/07/2019
[International Registration No. : 1494294]
Energetic Insurance, Inc.

P. O. Box 398002 Cambridge MA 02139 United States of America

Proposed to be Used
IR DIVISION
Insurance services, namely, underwriting, issuing, and administration of non-payment insurance and energy and 
infrastructure insurance; consultation, policy writing, and claims processing in the field of non-payment insurance and 
energy and infrastructure insurance.

4857



 
Trade Marks Journal No: 1929 ,   25/11/2019           Class 37 
 

 

Priority claimed from 31/10/2018; Application No. : 30 2018 112 158 ;Germany 

4336859    24/04/2019
[International Registration No. : 1493527]
SATA GmbH & Co. KG

Domertalstr. 20 70806 Kornwestheim Germany

Proposed to be Used
IR DIVISION
Car refinishing; varnishing; spray painting.

4858



Trade Marks Journal No: 1929 ,   25/11/2019           Class 37 
 

4338060    23/04/2019
[International Registration No. : 1494943]
Wanping Group Co., Ltd.

No. J05, Peking University Professor Garden, Rizhao City Shandong Province China

Proposed to be Used
IR DIVISION
Factory construction; scaffolding; road paving; demolition of buildings; rental of excavators; masonry; rental of 
bulldozers; construction; building insulating; rental of construction equipment; vehicle gas station, namely, refueling 
services for vehicles; pressing of clothing; cleaning services; dry cleaning.

4859



 
Trade Marks Journal No: 1929 ,   25/11/2019           Class 39 
 

Priority claimed from 05/07/2019; Application No. : 30 2019 108 737 ;Germany 

4329053    09/08/2019
[International Registration No. : 1493156]
Stena Glovis SE

Dammtorwall 7a 20354 Hamburg Germany

Proposed to be Used
IR DIVISION
Transport; transport and storage of goods; loading and unloading of goods and cargo; transport of passengers; 
freighting and loading of ships; services of a freight broker; freight forwarding; services of a ship broker; services related 
to the organization of the transportation of goods; services related to the booking of trips; packaging and storage of 
goods; arranging of cruises; ferry transport; transport and storage of trash.

4860



 
Trade Marks Journal No: 1929 ,   25/11/2019           Class 41 
 

3880021    06/04/2018
[International Registration No. : 1410075]
International Quantum University for Integrative Medicine Inc.

735 Bishop Street, Suite 200 Honolulu HI 96813 US

Address for service in India/Agents address:
FOX MANDAL & CO.

FM HOUSE A-9, SECTOR-9, NOIDA-NCR OF DELHI 201301.

Used Since :22/01/2009

IR DIVISION
Education services in the nature of courses at the university level; educational services, namely, conducting distance 
learning instruction at the university level; educational services, namely, conducting classes, seminars, conferences, and 
workshops in the field of medicine, natural medicine, holistic medicine, alternative medicine, integrative medicine, 
quantum medicine, or holistic health and distribution of training material in connection therewith; educational services, 
namely, conducting classes, seminars, conferences, and workshops in the field of medicine, natural medicine, holistic 
medicine, alternative medicine, integrative medicine, quantum medicine, or holistic health and distribution of course 
material in connection therewith; providing education in the field of medicine, natural medicine, holistic medicine, 
alternative medicine, integrative medicine, quantum medicine, or holistic health rendered through video conference.

4861



 
Trade Marks Journal No: 1929 ,   25/11/2019           Class 42 
 

4324343    19/08/2019
[International Registration No. : 1491454]
Life Technologies Corporation

5791 Van Allen Way Carlsbad CA 92008 United States of America

Proposed to be Used
IR DIVISION
Pharmaceutical research services; Providing an on-line searchable database in the field of life science for scientific 
research purposes; Providing medical and scientific research information in the fields of pharmaceuticals, molecular 
diagnostics, and genetics.

4862



Trade Marks Journal No: 1929 ,   25/11/2019           Class 42 
 

Priority claimed from 22/02/2019; Application No. : 88312938 ;United States of America 

4327347    16/08/2019
[International Registration No. : 1491331]
Actian Corporation

2300 Geng Road, Suite 150 Palo Alto CA 94303 United States of America

Proposed to be Used
IR DIVISION
Software as a service (SaaS) services featuring software for filing, organization, management, storage, recalling, 
analytics, querying, reporting, and mining of data and data statistics, and for data warehousing; computer services, 
namely, cloud hosting provider services.

4863



Trade Marks Journal No: 1929 ,   25/11/2019           Class 42 
 

Priority claimed from 25/02/2019; Application No. : 018027346 ;European Union 

4336894    01/08/2019
[International Registration No. : 1494904]
Siemens Healthcare GmbH

Henkestraße 127 91052 Erlangen Germany

Proposed to be Used
IR DIVISION
Specialist information and consultancy in the field of medical apparatus, in particular medical diagnostic apparatus and 
laboratory diagnostic apparatus; including the aforesaid services provided by means of call centres, hotlines and/or 
online communication; monitoring and forecasting for detecting software and hardware faults, and analysis and 
rectification of software and hardware faults in medical apparatus.

4864



Trade Marks Journal No: 1929 ,   25/11/2019           Class 42 
 

Priority claimed from 29/10/2018; Application No. : 2018879 ;Leichtenstein 

4337298    26/04/2019
[International Registration No. : 1493591]
Apple Inc.

One Apple Park Way Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Design and development of computer hardware, software, peripherals, and computer and video games; consultancy in 
the design and development of computer hardware; computer software consultancy; computer programming; providing 
online non-downloadable software.

4865



Trade Marks Journal No: 1929 ,   25/11/2019           Class 42 
 

 

4339119    29/05/2019
[International Registration No. : 1494377]
TripleOne Inc.

1000 Boul St-Jean 701 Dollard-Des-Ormeaux H9R 5P1 Canada

Proposed to be Used
IR DIVISION
Computer services, namely, hosting and maintaining an on-line non-downloadable web site for others for crowdsourcing 
for business process improvement and idea and innovation management; computer services, namely, creating an on-line 
community for registered users to engage in crowdsourcing for business process improvement and idea and innovation 
management; computer services, namely, creating an on-line community for registered users to crowdsource business 
solutions and business challenges; providing temporary use of on-line non-downloadable software for stock portfolio 
management services of investment funds, public and private fixed income funds, crypto-currencies and other financial 
assets; providing temporary use of on- line non-downloadable computer software providing and transmitting information 
and advice on the quotation of financial assets in general and on investment portfolios through a centralized control tool; 
providing temporary use of on-line non- downloadable computer software for portfolio simulation of investments and 
other financial assets, for information and education of potential investors; providing temporary use of on-line non-
downloadable computer software for purchase and sale of financial assets, approaching brokers and potential investors; 
providing temporary use of on-line non-downloadable computer software for the management of funds, namely, stock 
management, funds, fixed public and private income, crypto currencies and other financial resources; providing 
temporary use of on-line non-downloadable computer software that allows people or organizations to create a voting 
event, vote on the issue, change their vote at will and track the input; providing temporary use of on-line non-

4866



downloadable computer software for use in database management that features a point-based value system; providing 
temporary use of on-line non-downloadable computer software for managing job bank databases, web-based software for 
managing job applicants files, web-based software for managing the administration of competency, skills, traits of 
character and knowledge tests.

4867



 
Trade Marks Journal No: 1929 ,   25/11/2019           Class 43 
 

 

Priority claimed from 05/02/2019; Application No. : 313429 ;Israel 

4337999    20/05/2019
[International Registration No. : 1495218]
DAN HOTELS LTD

111 Hayarkon Street 63571 Tel Aviv-Yafo Israel

Proposed to be Used
IR DIVISION
Hotel and restaurant services; accommodation and hotel; services for providing food and drink, temporary 
accommodation, rental of temporary accommodation, information and planning relating to accommodation; hotel, resort, 
motel, bar, restaurant, café, lounge, banqueting and catering services; hotel reservation services; hotel check-in and 
check-out services; provision of premises and facilities for holding functions, conferences, conventions, exhibitions, 
seminars and meetings; all included in this class.

4868



Trade Marks Journal No: 1929 ,   25/11/2019           Class 43 
 

4339071    20/05/2019
[International Registration No. : 1494360]
DAN HOTELS LTD

111 Hayarkon Street 63571 Tel Aviv-Yafo Israel

Proposed to be Used
IR DIVISION
Hotel and restaurant services; accommodation and hotel; services for providing food and drink, temporary 
accommodation; rental of temporary accommodation, information and planning relating to accommodation; hotel, resort, 
motel, bar, restaurant, cafe, lounge, banqueting and catering services; hotel reservation services; hotel check-in and 
check-out services; provision of premises and facilities for holding functions, conferences, conventions, exhibitions, 
seminars and meetings; all included in this class.

4869



Trade Marks Journal No: 1929 ,   25/11/2019           Class 43 
 

4342285    17/06/2019
[International Registration No. : 1496869]
BeiJing HuangJiHuang Restaurant Management Co., Ltd

The 24th Lin He Street, Room 109, 8 Ren He Town, Shun Yi District Beijing China

Proposed to be Used
IR DIVISION
Cafeteria services; canteen services; snack-bar services; rental of meeting rooms; retirement home services; day-nursery 
[crèche] services; boarding for animals; rental of chairs, tables, table linen, glassware; rental of cooking apparatus.

4870



Trade Marks Journal No: 1929 ,   25/11/2019           Class 99 

                                                           
 

Priority claimed from 16/12/2013; Application No. : 86145225 ;United States of America 

2833366    15/01/2014 

[International Registration No. : 1211818] 

Ivanti, Inc. 

490 N. McCarthy Blvd., Suite 100 Milipitas CA 95035 US

Address for service in India/Agents address: 

RANJAN NARULA ASSOCIATES. 

VATIKA TOWERS, 10TH FLOOR, BLOCK-B, SECTOR-54, GURGAON 122002, NATIONAL CAPITAL REGION,  
(HARYANA) 

Proposed to be Used 

IR DIVISION 

Cl.9; Computer software for use in systems management, security management, mobility management,  
service management, and user oriented information technology. 

Cl.42; Cloud computing featuring software for use in systems management, security management, mobility 
management, service management, and user oriented information technology; software as a service (SAAS)  
services featuring software for use in systems management, security management, mobility management,  
service management, and user oriented information technology. 
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Trade Marks Journal No: 1929 ,   25/11/2019           Class 99 
 

Priority claimed from 07/10/2014; Application No. : 86417145 ;United States of America 

3103880    27/02/2015
[International Registration No. : 1256555]
International Business Machines Corporation

New Orchard Road Armonk, New York 10504 US

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED A WHOLE..

Cl.9;Computers; computer hardware, namely, magnetic tape units (IT), magnetic tapes, printed circuits, integrated 
circuits, computer keyboards, compact discs (audio-video), optical disks, couplers (IT), floppy disks, magnetic data 
media; computer hardware, namely, video screens, scanners, computer printers, interfaces (IT), readers (IT), software 
(recorded programs), microprocessors, modems, monitors (hardware), computers, computer memories, peripheral 
computer devices, recorded computer programs and software; adapters for computers; computer components; data 
processing equipment; computer equipment for information management and for data management; semi-conductors; 
electronic data media that can be processed by machine; magnetic disks; hard disk drives; tape recorders; calculating 
machines; cash registers; facsimile machines; video game software; video recorders; videotapes; electric cells and 
electric batteries; computer chips; boards for integrated circuits; computer accessories, namely communication servers; 
carrying cases for computers; interface cards for computers; computer cables and computer cable parts; fax modem 
cards for computers; computer accessories, namely, screen filters, computer mouse pads, electric converters, namely, 
digital-to-analog, analog-to-digital and step-by-step voltage switches, pagers, computer controllers, computer mice; 
electronic publications, namely books, magazines and manuals containing information on computer technology; 
integrated circuit cards and smart cards, integrated circuit adapters and smart card adapters; readers for integrated 
circuit cards and smart cards; microcomputers; electric power supply apparatus; projectors (projection apparatus); 
remote controllers for computers; inverters, surge protectors and uninterruptible power supply devices; point-of-sale 
terminals; computer operating system software; software for accessing a global computer network; database 
management software; document management software; software for finding, retrieving and receiving texts, electronic 
documents, graphic illustrations and audiovisual information on internal computer networks at company level and on 
local, wide-area and global computer networks; software for developing and software for designing websites and user 
manuals, in electronic format, sold as a set; documentation and instruction manuals recorded on electronic data media 
that can be operated by machine and relating to computers or computer programs.

Cl.35;Advertising; sales promotion (for others); business management and consultancy; business information; 
distribution of prospectuses; distribution of samples; arranging newspaper subscriptions for others; accounting; 
document reproduction; systematization of data in a central file; organization of exhibitions for commercial or advertising 
purposes.

Cl.42;Computer programming; computer services for information management; data management information services; 
cloud computing; software design, updating and maintenance; design of computer hardware and software for others, and 
support services in the field of computers provided by computer specialists, computer services, namely website creation, 
design and maintenance for others; analysis of computer systems, integration of computer networks and databases, 
computer programming services for others, all relating to commercial interactions on global computer networks; 
technical support services, namely, repair of operating systems and computer programs by computer technicians; 
interconnection of computers and software, namely electronic connection of computers and software with one another by 
integration of computer systems and computer networks; testing of computer programs (software) and computer 
hardware (quality control and technical control); technical project studies in the field of computer hardware and software; 
computer consulting in connection with computer hardware, namely consulting in computer research and development; 
computer system analysis; computer advice and assistance concerning Internet use; rental of computers and software; 
scientific and industrial research, namely research and development of new products, biological research, bacteriological 
research, chemical research, cosmetic science research, mechanical research, geological research, technical research, 
pharmaceutical research, scientific research for medical purposes, software as a service (SaaS), namely provision of 
computer hardware and computer programs used for information technology operation support, including components 
for storage, hardware, servers and networking.
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Priority claimed from 26/09/2017; Application No. : 708062 ;Switzerland 

3815549    11/01/2018
[International Registration No. : 1397838]
EROWA AG

Winkelstrasse 8 CH-5734 Reinach Switzerland

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and installations for data and information processing; electronic identification and measuring devices; 
magnetic and electronic data storage devices; electronic apparatus for data recording and data readers; optical apparatus 
for use in industry; electronic and optical sensors; interfaces (for computers); industrial process control software; 
apparatus for the input, storage, transmission, monitoring and extraction of data; computer workstations; software.

Cl.42;Development of programs for data processing; development of products and electronic components of all kinds; 
data and information system development; design and development of systems for the input, extraction, processing, 
display, monitoring and storage of data; technical consultancy, research and development in the field of construction, 
operation, use and automation of industrial machines, tools, apparatus and installations for manufacture of all types in 
industry; technical advice relating to solutions for industrial automation.
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Priority claimed from 13/09/2016; Application No. : 2016-099968 ;Japan 

3864839    19/04/2018 

[International Registration No. : 1325041] 

MITSUBISHI GAS CHEMICAL COMPANY, INC.

5-2, Marunouchi 2-Chome, Chiyoda-ku Tokyo 100-8324 Japan

Proposed to be Used 

IR DIVISION 

Cl.1;Unprocessed plastics in all forms; unprocessed plastics in the form of pellets; unprocessed plastics for 
industrial use. 

Cl.17;Semi-processed plastics; semi-processed plastic sheets; semi-processed plastic films. 
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3896006    28/02/2018
[International Registration No. : 1413454]
INTERNATIONAL SOCIETY FOR CELLULAR THERAPY

Suite 325-744 West Hastings St. Vancouver BC V6C1A5

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES

B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used
IR DIVISION
Cl.35;Business networking related to research, development and commercialization of gene and cell science and 
technology; conducting of trade fairs related to research, development and commercialization of gene and cell science 
and technology.

Cl.41;Education services, namely, providing workshops, seminars, webinars and symposia in the fields of translation 
of gene and stem cell research to product development.
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Priority claimed from 07/08/2017; Application No. : 1851286 ;Canada 

3897181    05/02/2018
[International Registration No. : 1413852]
Intuit Inc.

2535 Garcia Avenue Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software that enables business owners to find business financing and commercial loans; computer 
software that matches borrower requests for financing and commercial loans; computer software that matches business 
finance requirements with loans; computer software that enables the secure exchange of information by users.

Cl.35;Matching lenders with borrowers.

Cl.36;Financial services, namely, financing and lending services; online financing and loan services; financial and 
finance information services; commercial finance brokerage services.

Cl.42;Providing a website featuring technology that enables business owners to find business financing and 
commercial loans; providing a website featuring technology that matches borrower requests for financing and 
commercial loans; providing a website featuring technology that matches business finance requirements with loans; 
providing a website featuring technology that enables the secure exchange of information by users.
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3903711    09/03/2018
[International Registration No. : 1415239]
YAMADA BEE COMPANY, INC.

194 Ichiba, Kagamino-Cho, Tomata-Gun Okayama-Ken 708-0393 Japan

Address for service in India/Attorney address:
CYRIL AMARCHAND MANGALDAS

4th Floor, Prius Platinum, D-3, District Centre, Saket, New Delhi - 110017, 011-66229000

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; facial washes; toilet water; hair nourishers; hair care preparations; cosmetic creams; soaps and 
detergents; shampoos; dentifrices; perfumery; fragrances; false nails; false eyelashes; bath preparations, not for medical 
purposes.

Cl.5;Royal jelly for medical purposes; propolis for pharmaceutical purposes; processed bee pollen for medicinal or 
therapeutic purposes; dietary and nutritional supplements; tonics for medical purposes; medicinal hair growth 
preparations; dietary supplements for humans; pharmaceutical preparations; dietetic beverages adapted for medical 
purposes; dietetic foods adapted for medical purposes; beverages for babies; food for babies; dietary supplements for 
animals; lacteal flour for babies; oiled paper for medical purposes; pharmaceutical wafer; gauze for dressings; empty 
capsules for pharmaceuticals; eyepatches for medical purposes; ear bandages; menstruation bandages; menstruation 
tampons; sanitary pads; sanitary panties; absorbent cotton; adhesive plasters; bandages for dressings; antiseptic liquid 
bandages; breast-nursing pads; cotton sticks for medical purposes; bath preparations for medical purposes.

Cl.30;Tea; coffee; cocoa; confectionery; bread; sandwiches; steamed buns stuffed with minced meat [Chuka-manjuh]; 
hamburger sandwiches; fresh pizzas; hot dog sandwiches; meat pies; condiments; honey; processed grains; flour; 
chocolate syrups; sauces containing nuts; processed herbs [seasonings]; prepared meals consisting primarily of grains; 
instant rice and instant porridge; royal jelly; propolis.

Cl.32;Beers; soft drinks; fruit beverages and fruit juices; vegetable juices [beverages]; extracts of hops for making 
beer; whey beverages; mineral and aerated waters and other non-alcoholic beverages.

Cl.35;Advertising; providing information concerning commercial sales; retail services or wholesale services for 
cosmetics, toiletries, dentifrices, soaps and detergents; retail services or wholesale services for processed food and 
nutritional supplements; retail services or wholesale services for food and beverages; retail services or wholesale 
services for bath preparations for medical purposes; retail services or wholesale services for bath preparations, not for 
medical purposes; retail services or wholesale services for bladed or pointed hand tools, hand tools and metal hardware; 
retail services or wholesale services for kitchen equipment, cleaning tools and washing utensils; retail services or 
wholesale services for printed matter, paper and stationery; retail services or wholesale services for beeswax and 
candles; retail services or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical 
supplies; retail services or wholesale services for cosmetic and toilet utensils; procurement services for others 
[purchasing goods and services for other businesses]; marketing; provision of an on-line marketplace for buyers and 
sellers of goods and services; retail services or wholesale services for beehives and their parts and fittings; retail 
services or wholesale services for netting not of metal or asbestos; retail services or wholesale services for smoking 
devices used for beekeeping; retail services or wholesale services for bees, live; retail services or wholesale services for 
centrifuges [machines]; retail services or wholesale services for bee traps; retail services or wholesale services for 
furniture; retail services or wholesale services for clothing; retail services or wholesale services for bags and pouches; 
retail services or wholesale services for briefcases, card cases [notecases], cases for keys, and coin purses; retail 
services or wholesale services for toys; retail services or wholesale services for dolls; retail services or wholesale 
services for ornamental novelty badges [buttons]; retail services or wholesale services for firewood; retail services or 
wholesale services for towels [of textile] and handkerchiefs; retail services or wholesale services for coasters of paper, 
leather, or textile; retail services or wholesale services for stuffed toys; retail services or wholesale services for cell 
phone straps; retail services or wholesale services for cases for smartphones; retail services or wholesale services for 
insect collectors" articles; retail services or wholesale services for stickers [stationery]; retail services or wholesale 
services for decorative magnets; retail services or wholesale services for umbrellas; retail services or wholesale services 
for candle lanterns; retail services or wholesale services for key rings; retail services or wholesale services for headwear.
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3903851    02/06/2017
[International Registration No. : 1414256]
LICENSE INTERNATIONAL, INC.

2-1-3, Kyobashi, Chuo-ku Tokyo 104-0031 JP

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES LLP

74/F, VENUS, WORLI SEA FACE, MUMBAI – 400018

Proposed to be Used
IR DIVISION
Cl.3;Antistatic preparations for household purposes; degreasers, other than for use in manufacturing processes; rust 
removing preparations; stain removing benzine; fabric softeners for laundry use; laundry bleach; breath freshening 
preparations; deodorants for animals; dentifrices; tooth cleaner sheets; soaps and detergents; toilet soaps; soaps for the 
care of the scalp; exfoliating soaps; foot cleansing grains; cleaning preparations; carpet cleaning preparations; glass 
cleaning preparations; toilet cleaning preparations; cosmetics; preparations for the care of the scalp; hair lotion; gels for 
cosmetic use; skin masks for cosmetic use; mask pack for cosmetic purposes; facial cleansing grains; cosmetics for 
removing make-up; cleansing creams; mascara removers; nail-polish removers; cleansing oil sheets for make-up 
removing; cleansing oil sheets for mascara removing; nail enamel remover sheets for nail-polish removing; foot masks 
for skin care; exfoliating preparations; exfoliating creams; exfoliating gels; body fresheners; incense; air fragrancing 
preparations; personal deodorants; abrasive paper; abrasive cloth; abrasive sand; artificial pumice stone; polishing 
paper; cleaning preparations for furniture, ornaments, walls and floors; cleaning preparations for sink; cleaning 
preparations for kitchen use; cleaning preparations for bathroom; cleaning preparations for scorch removing; cleaning 
preparations for burnt pots and pans; cleaning preparations for rust removing.

Cl.5;Pharmaceutical preparations; reagent paper for medical purposes; deodorants for mold; smoke deodorants for 
mold; smoke insect repellents; fumigants; insect repellents; oiled paper for medical purposes; wrapping wafers for 
medicine doses; gauze for dressings; empty capsules for pharmaceuticals; eyepatches for medical purposes; ear 
bandages; menstruation bandages; menstruation tampons; sanitary napkins; sanitary panties; absorbent wadding; 
adhesive plasters; bandages for dressings; liquid bandages; breast-nursing pads; cotton swabs for medical use; diapers; 
diaper covers; disposable diapers of paper; lacteal flour for babies; dietary supplements for humans; beverages for 
babies; food for babies; anti-itch creams [antipruritics]; anti-itch ointments [antipruritics]; liquid antipruritic; 
pharmaceutical preparations for the relief of insect bites; room deodorants; toilet deodorants; deodorants for 
automobiles; deodorants for refrigerators; shoe deodorizers; deodorants for household purposes; deodorants for 
entrance; deodorants for kitchen use; deodorants for clothing.

Cl.16;Food wrapping plastic film for household purposes; plastic food storage bags; garbage bags of paper for 
household purposes; garbage bags of plastics for household purposes; draining paper net for kitchen use; hygienic hand 
towels of paper, towels of paper; table napkins of paper; hand towels of paper; handkerchiefs of paper; pre-moistened 
paper wipes for babies; pre-moistened tissue paper; pre-moistened tissue paper for removing make-up; pre-moistened 
tissue paper for removing mascara; pre-moistened tissue paper for removing nail-polish; antibacterial tissue paper, pre-
moistened; antibacterial tissue paper for toilet seat, pre-moistened; toilet seat cover sheets; paper and cardboard; 
stationery; printed matter.

Cl.21;Floss for dental purposes; cosmetic and toilet utensils; tub brushes; metal brushes; brushes for pipes; industrial 
brushes; ship-scrubbing brushes; cleaning tools and washing utensils; cleaning tools for bathtub and bathroom; toilet 
cleaning tools; cleaning sponges; kitchen sponges; sponges made of melamine for cleaning and polishing; sponges 
made of melamine for washing; kitchen sponges made of melamine for washing dishes and pans; polyurethane sponges 
for cleaning and polishing; cleaning cloths; cleaning microfiber cloths and microfiber mitts for cleaning; cloths for 
cleaning; kitchen sponges for washing and scrubbing; scrubbing brushes; brushes for kitchen use; brushes for cleaning 
bathroom; brushes for washing dishes and cooking utensils; brushes for cleaning drains and sinks; brushes for cleaning 
ditches; brushes for cleaning gas ranges; brushes for cleaning grills; brushes for cleaning water taps; brushes for 
cleaning cutting boards; brushes for cleaning colanders; brushes for cleaning lunch boxes; brushes for cleaning food 
storage jar stoppers; brushes for cleaning water bottles; brushes for cleaning beverage containers; brushes for cleaning 
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bottles; brushes for cleaning sink and water taps; brushes for cleaning toilets; brushes for cleaning windows; brushes for 
cleaning door rails; cleaning sponges with handle; cleaning sponges with handle for window; cleaning tools for wood 
flooring; squeegees for cleaning windows; carpet cleaners, hand-operated; self-adhesive paper sheets for hand-operated 
carpet cleaners; disposable paper sheets for cleaning floors; dustbins; clothes brushes; shoe brushes; shoe horns; shoe 
shine cloths; shoe shine sponges and cloths; shoe-trees [stretchers]; kitchen utensils and containers, not including gas 
water heaters for household use, non-electric cooking heaters for household purposes, kitchen worktops and kitchen 
sinks; polishing cloths.

Cl.24;Felt and non-woven textile fabrics; non-woven textile fabrics impregnated with deodorants; woven textile goods 
for personal use; body towels; table napkins of textile; dish towels for drying; dish towels for drying, made of microfiber; 
toilet seat covers of textile; fitted toilet seat covers of non-woven textile fabrics; seat covers of textile; wall hangings of 
textile; curtains; table cloths, not of paper; draperies [thick drop curtains].

Cl.27;Mats; non-slip mats; toilet mats; bath mats; bath mats for wash places; Tatami mats; carpets and rugs; floor 
coverings; decorative wall hangings, not of textile; wall hangings, not of textile; artificial turf; gymnastic-mats; wallpaper.
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Priority claimed from 09/10/2017; Application No. : 017304262 ;European Union 

3904958    05/04/2018
[International Registration No. : 1414687]
SLYDES SUPPLY COMPANY LIMITED

57 Knowsley Street, Cheetham Hill Manchester M8 8JF United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.25;Footwear.

Cl.35;Retail and wholesale services relating to footwear; information, advisory and consultancy services in relation to 
the aforesaid.
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Priority claimed from 11/07/2017; Application No. : 304201901 ;Hong Kong 

3908258    09/01/2018
[International Registration No. : 1415570]
1979 FAMILY TRUST LICENSOR, LLC

9 West 57 Street, Suite 4700 New York NY 10019 US

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.35;Accounting services; tax preparation and filing services; business management and advice; human resources 
consultation; administration of employee benefit plans.

Cl.36;Financial services, namely, financial consultation, financial planning, financial portfolio management, investment 
of funds for others, financial and investment information management for others, and management of capital investment 
funds, hedge funds, private equity funds and other collective investment vehicles; investment consultation; investment 
management and advisory services for discretionary and non-discretionary domestic and foreign accounts for high net 
worth individuals, corporations, partnerships, limited liability companies, charitable institutions, trusts and estates; 
investment supervisory services in connection with open architecture programs, namely, financial planning, conducting 
financial reviews, investment advice, asset allocation, and financial analysis and consultation; trust services, namely, 
investment services; estate planning; bill payment services; tax and taxation planning, advice, information and 
consultancy services; personal budget preparation.
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3908382    07/06/2018
[International Registration No. : 1272370]
H - 07 SRL

Via della Spiga, 7 MILANO (MI) Italy

Proposed to be Used
IR DIVISION
Cl.11;CHANDELIERS; STREET LAMPS; LAMP GLASSES; ELECTRIC LAMPS; FLOOR LAMPS; WALL LIGHTS; TABLE 
LAMPS.

Cl.20;FURNITURE; COUNTERS [TABLES]; BOOKCASES; FURNITURE SHELVES; DESKS; FURNITURE PARTITIONS OF 
WOOD; TABLES; DIVANS; TEA CARTS; CUPBOARDS; SOFAS; ARMCHAIRS; STOOLS; CUSHIONS; TABLE TOPS; 
CHAIRS [SEATS]; MATTRESSES; LOCKERS; TRESTLES [FURNITURE]; FLOWER-POT PEDESTALS; SHOWCASES 
[FURNITURE]; COATSTANDS; LIVING ROOM FURNITURE; BATHROOM FURNITURE; SEATING FURNITURE; BEDROOM 
FURNITURE; MIRRORS [FURNITURE]; KITCHEN CABINETS; TRESTLE TABLES; NIGHTSTANDS; SLANTED SHELVES; 
SHELF BRACKETS, NOT OF METAL.
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3908384    18/07/2018
[International Registration No. : 1333401]
LUDOVICO MARTELLI S.R.L.

Via Faentina, 169/12 Località Caldine I-50010 Fiesole (FI) Italy

Address for service in India/Agents address:
ANAND AND ANAND

FLAT NO. GA, AR VILLA, 31, III MAIN ROAD, GANDHI NAGAR, ADAYAR, CHENNAI 600 020

Proposed to be Used
IR DIVISION
Cl.3;Dentifrices; cosmetic preparations for the care of mouth and teeth; cosmetic preparations for cleaning teeth; teeth 
whitening strips impregnated with teeth whitening cosmetic preparations; tooth whitening preparations; tooth polishes; 
non-medicated mouthwashes and rinses; breath fresheners; denture cleaning preparations; cosmetics; perfumes; eau de 
parfum; colognes; toilet waters; essential oils; body lotions; skin lotions; moisturizing preparations for the skin; cosmetic 
creams; body scrub; facial scrubs; beauty masks; skin cleansing lotions; body oils; skin emollients; soaps for personal 
use; shower and bath gel; bath and shower foam; hair care preparations.

Cl.21;Interdental brushes for cleaning the teeth; dental floss; toothbrushes; oral care kits comprising toothbrushes and 
floss.
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3909527    05/06/2018
[International Registration No. : 1416015]
NEWPORT CORPORATION

1791 Deere Avenue Irvine CA 92606 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Lasers for industrial use; lasers not for medical use; non-medical lasers for research purposes.

Cl.10;Lasers for medical use.
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3917375    08/03/2018
[International Registration No. : 1416425]
BEAUREN KOREA, INC.

(Yeoksam-dong) 202, 146, Bongeunsa-ro, Gangnam-gu Seoul Republic of Korea

Address for service in India/Attorney address:
L.S.DAVAR & CO.

Globsyn Crystals, Tower 1, 2nd Floor, Block EP, Plot No. 11 & 12, Salt Lake Sector V, Kolkata – 700 091

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; make-up removing preparations; cosmetic preparations for skin care; cosmetics for the face and body; 
make-up; lipsticks; cakes of toilet soap; cosmetics for animals; cosmetics for animals; tooth cleaning preparations; 
beauty soap; perfumery; cosmetic preparations for baths; body creams; sun-block lotions; nail care preparations; eye 
cream; hair conditioners for babies; lip skin protecting materials.

Cl.35;Wholesale services for cosmetics; retail services for cosmetics; cosmetics sales agency; sales arranging of 
cosmetics.
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3923761    09/04/2018
[International Registration No. : 1417980]
HARVIESTOUN BREWERY LIMITED

Alva Industrial Estate Alva, Clackmannanshire FK12 5DQ United Kingdom

Address for service in India/Agents address:
ANJAN SEN & ASSOCIATES

17 CHAKRABERIA ROAD (SOUTH), KOLKATA 700025,WEST BENGAL,INDIA.

Proposed to be Used
IR DIVISION
Cl.32;Beer; ale; stout; porter; non-alcoholic beverages; shandy; preparations for making beverages; beers; ales, craft 
ales, black beer; stout; porter; lager; mineral and aerated waters; non-alcoholic drinks; ginger beer; flavoured beers; fruit 
drinks and fruit juices; syrups and preparations for making beverages; shandy, de-alcoholised drinks, low alcohol beer; 
alcohol-free beers; beer-based cocktails.

Cl.43;Hospitality services, namely providing food and drink; corporate hospitality, namely providing food and drink; 
services for providing lunches and dinners at sporting events; services for providing food and drink; catering; 
restaurants, bistros, bars; pubs; takeaway services; arranging of wedding receptions; temporary accommodation; hotel 
services; reservation services relating to hotel, restaurant and accommodation services; rental of chairs, tables, table 
linen and glassware; consultancy, information and advisory services relating to all of the aforesaid services.
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3923808    30/03/2018
[International Registration No. : 1417582]
AUTO TECHNIC JAPAN CO., LTD

4518-14, Shimo-Takanezawa, Haga-machi, Haga-gun Tochigi 321-3321 Japan

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Measuring or testing machines and instruments.

Cl.12;Two-wheeled motor vehicles and their parts and fittings; automobiles and their parts and fittings.

Cl.35;Retail services or wholesale services for automobiles; retail services or wholesale services for two-wheeled 
motor vehicles; retail services or wholesale services for bicycles; retail services or wholesale services for electrical 
machinery and apparatuses.

Cl.42;Designing of machines, apparatus, instruments [including their parts] or systems composed of such machines, 
apparatus and instruments; designing; computer software design, computer programming, or maintenance of computer 
software; technological advice relating to computers, automobiles and industrial machines; research and development 
services by temporary staffs relating to automobiles, two-wheeled motor vehicles, aircrafts, agricultural machines, 
agricultural implements, outboard motors and snow ploughs.
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3929042    16/05/2018
[International Registration No. : 1419882]
GOLDEN FROG GMBH

c/o Marcus Waldispühl, Lindenhöhe 1 CH-6045 Meggen Switzerland

Address for service in India/Attorney address:
RNA, IP ATTORNEYS

401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software in the field of computer network security for vpn"s (virtual private networks); vpn 
(virtual private network) operating software; computer application software for mobile phones, namely, vpn operating and 
accessing software network optimization software that allows users to improve the speed of their online gaming 
performance; software that improves game speed; software that improves network optimization and telecommunications 
connections to the internet; network optimization software for optimal game connection and improved game speed; 
software that improves and enhances electronic telecommunication connections and internet connections; network 
optimization software.

Cl.38;Providing private and secure real time electronic transmission communication over a computer network; 
information transmission services via digital networks; virtual private network services; virtual private network services, 
namely, providing vpn services featuring an internet protocol used to prevent blocking of virtual private network services; 
providing access to an electronic communications network for optimal game connection and improved game speed; 
providing access to an electronic communications network that features reduced packet loss and lag for game play; 
providing electronic telecommunication connections; providing telecommunication connections to the internet; providing 
telecommunication connectivity services for transfer of images, messages, audio, visual, audiovisual and multimedia 
works; providing telecommunications connections to a global computer network; providing third party users with access 
to telecommunication infrastructure; on-line document delivery via a global computer network; telecommunications 
services in the nature of network optimization services.

Cl.42;Computer software development services; software as a service (saas) services in the nature of network 
optimization software that allows users to improve the speed of their online gaming performance; software as a service 
(saas) services in the nature of software that improves game speed; software as a service (saas) services in the nature of 
software that improves network optimization and telecommunications connections to the internet; software as a service 
(saas) services in the nature of network optimization software for optimal game connection and improved game speed; 
software as a service (saas) services in the nature of software that improves and enhances electronic telecommunication 
connections and internet connections; software as a service (saas) services in the nature of network optimization 
software; domain name system (dns) management and maintenance services, namely, updating dynamic ip addresses 
with multiple dns services on behalf of a user via the internet in the nature of computer code conversion; computer 
services, namely, redirecting electronic mail to changed personal electronic addresses by updating dynamic ip 
addresses; on-line batch computer services, namely, updating dynamic ip addresses with multiple dns services on behalf 
of a user via the internet in the nature of computer code conversion; providing name resolution to the ip address of a 
transparent proxy, based upon the domain name requested, namely, ip address verification services; providing online 
non-downloadable computer software for use in connecting to the internet for the purpose of providing a wide range of 
internet functionality, namely, providing connectivity in the shortest time possible, determining the most direct route of 
connectivity, routing around inactive machines and routing around inactive lines.
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3931684    23/04/2018
[International Registration No. : 1420676]
COSMETIQUE RAISONNE CO., LTD.

801 Megumi High Mansion, 5-29-9 Jingumae, Shibuya-ku Tokyo 150-0001 Japan

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.3;Soaps and detergents; shampoos; hair rinses; hair conditioners; liquid soap; cosmetic soaps; deodorant soap; 
hand soaps; bath soaps; soaps for body care; detergents for household use; toilet bowl detergents; laundry detergent; 
dishwashing preparations; impregnated cloths for cleaning; dentifrices; tooth gel; non-medicated mouth washes; 
cosmetics; toiletries; cosmetic preparations for body care; cosmetic preparations for face care; cosmetic preparations for 
skin care; cosmetic preparations for the hair and scalp; deodorants for body care; hair oils; cosmetic sun protecting 
preparations; lotions for cosmetic purposes; body milk for cosmetic purposes; gels for cosmetic purposes; mascara; lip 
glosses; beauty masks; beauty serums; cosmetic creams; cosmetic oils; cosmetic hair regrowth inhibiting preparations; 
eau de Cologne; non-medicated bath salts; non-medicated scrubs for face and body; make-up; skin whitening creams; 
hair dyes; skin moisturizer; bath gels; tissues impregnated with cosmetics; perfumes; cosmetic pencils; foundation; nail 
polish removers; cosmetic preparations for eyelashes; skin creams; make-up removing preparations; cosmetic nail care 
preparations; perfumery; essential oils; aromatic oils; scented fabric refresher sprays; incense and fragrances; room 
fragrances.

Cl.5;Pharmaceutical and veterinary preparations; medicated soap; shoe deodorizers; medicated mouth washes; room 
deodorants; detergents for medical purposes; candy for medical purposes; chewing gum for medical purposes; bath salts 
for medical purposes; disinfectants for sanitary purposes; air deodorants; herbal teas for medicinal purposes; medicated 
lotions and creams for the body, skin, face, and hands; medicated oral care gels; medicinal hair growth preparations; 
deodorants, other than for human beings or for animals; reagent paper for medical or veterinary purposes; preparations 
for destroying and repelling vermin; oiled paper for medical purposes; drug delivery agents in the form of edible wafers 
for wrapping powdered pharmaceuticals; gauze for dressings; capsules sold empty for pharmaceuticals; eye patches for 
medical purposes; ear bandages; menstruation bandages; menstruation tampons; sanitary napkins; sanitary panties; 
absorbent cotton; adhesive plasters for medical purposes; bandages for dressings; liquid bandages; breast-nursing 
pads; cotton swabs for medical purposes; composite materials for dental purposes; adult diapers; baby diapers; diapers 
for incontinents; food supplements; diaper covers; fly catching paper; mothproofing paper; lacteal flour for babies; 
dietary supplements; dietary food supplements; dietary supplements for infants; dietary supplements with a cosmetic 
effect; placenta supplements; collagen supplements; powdered nutritional supplement drink mix; dietary supplement 
drink mixes; dietary supplemental drinks; herbal supplements; nutritional supplements; dietary and nutritional 
supplements; dietetic beverages adapted for medical purposes; dietetic foods adapted for medical purposes; beverages 
for babies; food for babies; dietary supplements for animals; semen for artificial insemination.
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3937902    19/03/2018
[International Registration No. : 1421095]
PHOENIX MECANO KOMPONENTEN AG

Hofwisenstr. 6 CH-8260 Stein am Rhein Switzerland

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.8;Hand tools and implements (hand-operated) for the treatment of materials, and for repair and maintenance; hand 
tools and implements (hand-operated); cutlery; side arms; razors.

Cl.9;Software and hardware for the fully automatic and fully automated control, regulation and visualisation of 
production stages and processes, in particular in work and assembly processes at production sites, including factories; 
work stations [computers]; electronic control and monitoring apparatus; apparatus and instruments, and sensors for 
recording and outputting physical and electrical variables, including assembled into systems, for material and production 
logistics; scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, 
checking (supervision), life saving and teaching apparatus and instruments; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or 
reproduction of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital 
recording media; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing 
equipment, computers; computer software; fire-extinguishing apparatus.

Cl.12;Workshop vans, trolleys; driverless transporter vehicles; vehicles; apparatus for locomotion by land, air or water.

Cl.20;Racks; cupboards; tool cabinets; work-benches; seats; storage and operating equipment (furniture), namely, 
racks, cabinets, cupboards, modules, boxes, cases, drawers, baskets and shelves; work station systems (furniture); 
furniture for workplaces for the assembly and disassembly of industrial and handmade products, in particular tables, 
cupboards, work-benches, working tables, workbenches and in particular for holding frames for tools and worktops; 
height-adjustable worktables and computer workstations (furniture); furniture, mirrors, picture frames; goods, not 
included in other classes, of wood or plastic, namely storage units and operational equipment (furniture), in particular 
workstation systems (furniture) and furniture for workstations for assembling and dismantling industrial and handmade 
products.

Cl.35;Organisational and professional business consultancy in the field of lean production and supply chain 
management, in particular for production lines, assembly lines and assembly platforms; organisational and professional 
business consultancy relating to work and assembly processes at production sites, including factories; advertising; 
business management; business administration; office functions.

Cl.39;Services of procurement logistics, services of warehouse logistics, services of production logistics, services of 
sales logistics and services of disposal logistics; logistics consultancy services, namely, with respect to procurement 
logistics, warehouse logistics, production logistics, sales logistics and disposal logistics; transport; packaging and 
storage of goods; travel arrangement.

Cl.42;Technological consultancy in the field of lean production and supply chain management, in particular for 
constructing, configuring and equipping production lines, assembly lines and assembly platforms; technological 
consultancy in the field of controlling, regulating and visualising production stages and processes, in particular for work 
and assembly processes at production sites, including factories; technical planning of automation technologies and in 
relation to the computerised automation of industrial processes; scientific and technological services and research and 
design relating thereto; industrial research analysis; design and development of computer hardware and software.
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3938211    18/06/2018
[International Registration No. : 1420897]
MONICA & ANDY, INC.

900 W. Armitage Avenue, Floor 3 Chicago IL 60614 United States of America

Address for service in India/Attorney address:
INVENTURE IP

C 1/8 Sector 36 NOIDA 201301 UP

Proposed to be Used
IR DIVISION
Cl.24;Baby lovies comprising baby blankets; pillow cases; sheets; quilts; diaper changing pad covers, not of paper; 
baby blankets, burp cloths.

Cl.25;Maternity wear, namely, sleepwear, robes, jumpsuits, sweatshirts, sweatpants and dresses; footwear; clothing, 
namely, infantwear, dresses, tops, bottoms, one-piece garments for infants and toddlers; shirts; tunics; cloth bibs.

Cl.27;Floor mats.

Cl.28;Plush toys.

Cl.35;On-line retail store services featuring infant and toddler clothing, bibs and blankets and infant and toddler 
accessories.
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Priority claimed from 06/10/2017; Application No. : 2017/29137 ;South Africa 

3940190    06/04/2018
[International Registration No. : 1421049]
Microsoft Corporation

One Microsoft Way Redmond WA 98052-6399 US

Address for service in India/Attorney address:
POOJA DODD

113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.9;Software; technological devices for data processing; technological devices for capturing, transmitting, 
reproducing, and displaying three-dimensional objects, images and video; technological devices for capturing, 
transmitting, reproducing, and displaying virtual reality, augmented reality, and mixed reality content; technological 
devices for capturing, transmitting, reproducing, and displaying digital volumetric data; computer software, namely, 
software for capturing, transmitting, reproducing, and displaying three-dimensional objects, images and video; computer 
software, namely, software for capturing, transmitting, reproducing, and displaying virtual reality, augmented reality, and 
mixed reality content; computer software, namely, software for capturing, transmitting, reproducing, and displaying 
digital volumetric data; camera equipment for the capture of three-dimensional objects, images and video; camera 
equipment for the capture of virtual reality, augmented reality, and mixed reality content; camera equipment for the 
capture of volumetric data.

Cl.42;Software as a service services; software as a service (SaaS) featuring software for capturing, transmitting, 
reproducing, and displaying three-dimensional objects, images and video; software as a service (SaaS) featuring software 
for capturing, transmitting, reproducing, and displaying virtual reality, augmented reality, and mixed reality content; 
software as a service (SaaS) featuring software for capturing, transmitting, reproducing, and displaying digital volumetric 
data.
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3947909    27/06/2018
[International Registration No. : 1422064]
ARGENTUM APOTHECARY LIMITED

No. 7 Quadrant Business Centre, 135 Salusbury Road London NW6 6RJ United Kingdom

Address for service in India/Attorney address:
MARYLOU A BILAWALA

Wadia Ghandy & Co, NM Wadia Buildings, 2nd Floor, Fort, Mumbai 400001

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; toiletries; cosmetic preparations for skin care; creams for the care of the skin; non-medicated skin care 
products; non-medicated skin care beauty products; cosmetic skin care creams; skin care creams, lotions, oils and 
preparations; creams (non-medicated) for the face; beauty creams; skin creams [cosmetic]; skin creams [non-medicated].

Cl.5;Medicated skin creams; medicated creams for the care of the skin; medicated skin care products; medicated skin 
care creams; medicated skin care creams, lotions, oils and preparations; creams (medicated) for the face; skin creams 
[medicated]; medicated cosmetics; medicated toiletries; medicated skin care beauty products; medicated beauty creams.

Cl.35;Retail services in connection with cosmetics, toiletries, skin care products, skin care preparations, skin creams, 
face creams, beauty creams, and medicated versions of all the aforesaid; the bringing together, for the benefit of others, 
of a variety of cosmetics, toiletries, skin care products, skin care preparations, skin creams, face creams, beauty creams, 
and medicated versions of all the aforesaid, enabling customers to conveniently view and purchase those goods, 
including from a retail outlet and/or via an Internet website and/or via mail order/telecommunications; electronic shopping 
retail services connected with cosmetics, toiletries, skin care products, skin care preparations, skin creams, face creams, 
beauty creams, and medicated versions of all the aforesaid; mail order retail services connected with cosmetics, 
toiletries, skin care products, skin care preparations, skin creams, face creams, beauty creams, and medicated versions 
of all the aforesaid; consultancy, advisory and information services for or in relation to any or all of the aforesaid services 
in this class.

Cl.44;Beauty salon services; beauty consultancy; beauty treatment services; beauty care services; beauty therapy 
treatments; facial beauty treatment services; hygienic and beauty care services; hygienic and beauty care for human 
beings; skin care salon services; services for the care of the skin; consultancy, advisory and information services for or 
in relation to any or all of the aforementioned services in this class.
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3948273    13/07/2018
[International Registration No. : 1423107]
N4 Pharma UK Limited

Weston House, 1 Bradgate Park View Chellaston, DERBY DE73 5UJ GB

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations, namely nano particles to improve delivery of plasmid DNA and 
messenger RNA molecules for vaccines, oncology vaccines, oncology therapeutics, immunotherapy and drug resistance; 
nano particles, nano spheres, nano shells, hollow nano particles and hollow nano spheres, for the delivery of 
pharmaceutical or veterinary agents and preparations; hollow nano spheres containing nucleic acids; nano particles, 
nano spheres, nano shells, hollow nano particles, hollow nano spheres, nano shells for the delivery of pesticides, 
herbicides and fungicides; nano particles for drug delivery.

Cl.42;Research and development services relating to nano particles, nano spheres and nano shells for drug delivery; 
research and development services relating to nano particles, nano spheres and nano shells containing nucleic acids for 
drug delivery; pharmaceutical services, namely research and development of pharmaceutical drugs utilizing nano 
particles to improve delivery of plasmid DNA and messenger RNA molecules for oncology vaccines and oncology 
therapeutics; information, advisory and consultancy services relating to the aforesaid.
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3949144    17/07/2018
[International Registration No. : 1422768]
NSTBG PTE. LTD.

11 Collyer Quay, #10-16 The Arcade Singapore 049317 SG

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones; computer software for processing digital images; downloadable 
computer graphics; facial recognition software; gesture recognition software; image recognition software; virtual reality 
software; computer software for wireless content delivery; computer software for wireless network communications; 
communication software for connecting computer network users; augmented reality software; games software; computer 
game software downloadable from a global computer network; computer game software for use on mobile and cellular 
phones; interactive video software; computer software; application software; communication software; computer 
joysticks; trackballs [computer apparatus]; computer keyboards; computer keypads; touchpads for computers; computer 
mice; software drivers; computer memory devices; computer peripherals; computer components; computer firmware; 
computer hardware; wearable computers; computer communication apparatus.

Cl.28;Games, toys and playthings; dolls; doll accessories; doll costumes; doll furniture; doll houses; doll house 
furnishings; doll playsets; articles sold in kit form for making dolls; articles sold in kit form for making dolls" clothes; 
models [toys or playthings]; activity sets [toys or playthings]; action toys; electronic toys; mechanical toys; plush toys; 
soft toys; toy figurines; toy jewellery; toy cosmetics [not usable]; articles of clothing for toys; toy clocks and watches; toy 
robots; toy vehicles; toy weapons; controllers for toys; remote control toys; board games; card games; electronic games; 
game consoles; portable games; amusement game machines; arcade game machines; apparatus for use in playing 
games; balls for games; body protectors for sports use; computer games apparatus; video game apparatus; video game 
joysticks; video game machines; electronic hand-held game units; play apparatus; playground apparatus; inflatable play 
equipment; inflatable swimming pools [play articles]; costumes being children"s playthings; face masks being playthings; 
protective padded articles for use in playing a specific sport; sporting apparatus; gymnastic and sporting articles; novelty 
toys for parties; protective carrying cases specially adapted for handheld video games; bags specially adapted for 
handheld video game apparatus; protective films adapted for screens for portable games; bags adapted for sporting 
articles; shaped covers for sporting articles.

Cl.41;Providing on-line computer games; video game entertainment services; arranging and conducting of games; 
electronic games services provided by means of the Internet; games services provided via computer networks and global 
communication networks; game services provided by means of communications by computer terminals or mobile 
telephone; organisation of games and competitions; providing online electronic publications, not downloadable; 
providing information on-line relating to computer games and computer enhancements for games; video production; 
entertainment services; entertainment information; advisory services relating to entertainment; organising events for 
entertainment purposes; rental of video games; hire of equipment for games.
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3949253    13/07/2018
[International Registration No. : 1422977]
BOTKEEPER INC.

745 Atlantic Ave. Boston MA 02111 United States of America

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part II, New Delhi 110049, India

Proposed to be Used
IR DIVISION
Cl.35;Accounting services; bookkeeping.

Cl.42;Software as a service (SAAS) services featuring software for use in accounting, bookkeeping, account record 
keeping, virtual accounting, automated bookkeeping, machine learning, process automation and automated data entry.
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3961281    30/07/2018
[International Registration No. : 1398386]
TOYOBO CO., LTD.

2-8, Dojima Hama 2-Chome, Kita-ku, Osaka-shi Osaka 530-8230 Japan

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Ear plugs for divers; optical glass; ozonisers; ozonators; electrolysers; electrolytic cells; egg-candlers; cash 
registers; coin counting or sorting machines; job recording devices; photo-copying machines; hand-operated calculators; 
mathematical instruments; time and date stamping machines; time clocks; time recording devices; punched card office 
machines; voting machines; billing machines; postage stamp checking apparatus; mechanisms for coin-operated car 
parking gates; life saving apparatus and equipment; fire extinguishers; fireplugs; fire hose nozzles; sprinkler systems for 
fire protection; fire alarms; gas alarms; anti-theft warning apparatus; protective helmets; railway signal apparatus, 
luminous or mechanical; vehicle breakdown warning triangles; luminous or mechanical road signs; breathing apparatus 
for underwater swimming; simulators for the steering and control of vehicles; sports training simulators; laboratory 
apparatus and instruments; photographic machines and apparatus; cinematographic machines and apparatus; optical 
machines and apparatus; measuring or testing machines and instruments; power distribution or control machines and 
apparatus; rotary converters; phase modifiers; batteries and cells; electric or magnetic meters and testers; electric wires 
and cables; electric buzzers; telecommunication machines and apparatus; electronic machines, apparatus and their parts; 
magnetic cores; resistance wires; electrodes, other than welding electrodes or medical electrodes; fire boats; fire 
engines; gloves for protection against accidents; dust masks; gas masks; welding masks; fireproof garments; spectacles; 
eyeglasses and goggles; game programs for home video game machines; electronic circuits and CD-ROMs recorded with 
programs for hand-held games with liquid crystal displays; weight belts for scuba diving; diving suits; protective helmets 
for sports; air tanks for scuba diving; regulators for scuba diving; phonograph records; metronomes; electronic circuits 
and CD-ROMs recorded with automatic performance programs for electronic musical instruments; slide-rules; exposed 
cinematographic films; exposed slide films; slide film mounts; recorded video discs and video tapes; downloadable 
electronic publications; blueprint apparatus; LCDs [liquid crystal displays] for computer monitors; organic light emitting 
displays with touch-sensitive function; displays for televisions; LCDs [liquid crystal displays]; displays for personal 
digital assistants; thin film transistor liquid crystal display [TFT-LCD] panels; transistors, electronic; flexible flat panel 
displays for computers; LCD panels; OLED (organic light emitting diode) flat panel displays; semi-conductor devices; 
pressure sensors; thermal sensors; printed circuit boards; fuel cells; solar batteries; LCD devices; liquid crystal display 
[LCD] panels; LCD touch panels for computers; protective films adapted for displays of telecommunication machines and 
apparatus; protective films adapted for displays of electronic machines and apparatus; printed-wiring assembly; parts of 
electrodes; conductive paste; films for lighting apparatus; optical films for touch panels; films for LCDs; films for panels 
of LCD devices; fire hose.

Cl.10;Pacifiers for babies; ice bag pillows for medical purposes; triangular bandages; supportive bandages; surgical 
catguts; feeding cups for medical purposes; dropping pipettes for medical purposes; teats; medical ice bags; medical ice 
bag holders; baby bottles; nursing bottles; finger guards for medical purposes; contraceptives, non-chemical; artificial 
tympanic membranes; prosthetics or fillings materials, not for dental use; esthetic massage apparatus for commercial 
use; medical apparatus and instruments; electric massage apparatus for household purposes; gloves for medical 
purposes; urinals for medical purposes; bed pans; ear picks; ear-plugs; ear protection devices; bracelets for medical 
purposes; ear plugs for swimmers.
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Priority claimed from 06/09/2017; Application No. : 2017-117954 ;Japan 

3962341    26/02/2018
[International Registration No. : 1425149]
ARKRAY, Inc.

57, Nishi Aketa-cho, Higashi-kujo, Minami-ku, Kyoto-shi Kyoto 601-8045 Japan

Proposed to be Used
IR DIVISION
Cl.1;Diagnostic reagents for scientific or research use; diagnostic reagents for scientific or research use in oral testing; 
diagnostic reagents for scientific or research use in salivary testing; reagent paper, other than for medical or veterinary 
purposes; diagnostic reagent paper for scientific or research use; diagnostic reagent paper for scientific or research use 
in salivary testing; diagnostic reagent paper for scientific or research use in oral testing.

Cl.5;Pharmaceutical preparations; medicated mouth care preparations; medicinal preparations for the mouth; 
pharmaceutical preparations for dental purposes; medicated mouth treatment preparations; medical diagnostic reagents 
for use in oral testing; medical diagnostic reagents for use in salivary testing; veterinary preparations; mouth and dental 
materials; materials for use in dentistry; plastic materials for mouth and dentistry; patchy materials for mouth and 
dentistry; resin materials for mouth and dentistry; metals and metal alloys for mouth and dentistry; veneers for mouth and 
dentistry; synthetic resins for mouth and dental care; mouth and dental restoration compounds; mouth and dental etching 
compounds; mouth and dental cements; mouth and dental impression materials; mouth and dental composite materials; 
fixing materials for mouth and dental purposes; materials for mouth and dental fillings.

Cl.9;Measuring or testing machines and instruments; laboratory apparatus and instruments; salivary testing apparatus 
and instruments for scientific or research use; oral testing apparatus and instruments for scientific or research use; 
computer software; electronic publications.

Cl.10;Medical apparatus and instruments, other than walking aids, and crutches; dental apparatus; dental instruments; 
oral testing apparatus and instruments for medical purposes; salivary testing apparatus and instruments for medical 
purposes; veterinary apparatus and instruments.

Cl.35;Retail services or wholesale services for diagnostic reagents for mouth and dentistry for scientific or research 
use; retail services or wholesale services for diagnostic reagents for scientific or research use in oral testing; retail 
services or wholesale services for diagnostic reagents for scientific or research use in salivary testing; retail services or 
wholesale services for reagent paper for mouth and dentistry, other than for medical or veterinary purposes; retail 
services or wholesale services for diagnostic reagent paper for mouth and dentistry for scientific or research use; retail 
services or wholesale services for diagnostic reagent paper for scientific or research use in salivary testing; retail 
services or wholesale services for diagnostic reagent paper for scientific or research use in oral testing; retail services or 
wholesale services for pharmaceutical preparations for mouth and dentistry; retail services or wholesale services for 
medicated mouth care preparations; retail services or wholesale services for medicinal preparations for the mouth; retail 
services or wholesale services for pharmaceutical preparations for dental purposes; retail services or wholesale services 
for medicated mouth treatment preparations; retail services or wholesale services for medical diagnostic reagents for use 
in oral testing; retail services or wholesale services for medical diagnostic reagents for use in salivary testing; retail 
services or wholesale services for veterinary preparations for mouth and dentistry; retail services or wholesale services 
for mouth and dental materials; retail services or wholesale services for measuring or testing machines and instruments 
for mouth and dentistry; retail services or wholesale services for laboratory apparatus and instruments for mouth and 
dentistry; retail services or wholesale services for salivary testing apparatus and instruments for scientific or research 
use; retail services or wholesale services for oral testing apparatus and instruments for scientific or research use; retail 
services or wholesale services for computer software relating to mouth and dental treatment; retail services or wholesale 
services for electronic publications relating to mouth and dental treatment; retail services or wholesale services for 
medical apparatus and instruments for mouth and dentistry; retail services or wholesale services for dental apparatus; 
retail services or wholesale services for dental instruments; retail services or wholesale services for oral testing 
apparatus and instruments for medical purposes; retail services or wholesale services for salivary testing apparatus and 
instruments for medical purposes; retail services or wholesale services for veterinary apparatus and instruments for 
mouth and dentistry.

Cl.41;Educational and training services relating to mouth and dentistry; educational and training services relating to 
mouth treatment; educational and training services relating to mouth care; educational and training services relating to 
dental treatment; educational and training services relating to dental care; educational and training services relating to 
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esthetic mouth; educational and training services relating to esthetic dentistry; arranging, conducting and organization of 
seminars in the field of mouth and dentistry; arranging, conducting and organization of seminars in the field of mouth 
treatment; arranging, conducting and organization of seminars in the field of mouth care; arranging, conducting and 
organization of seminars in the field of dental treatment; arranging, conducting and organization of seminars in the field 
of dental care; arranging, conducting and organization of seminars in the field of esthetic mouth; arranging, conducting 
and organization of seminars in the field of esthetic dentistry; providing electronic publications in the field of mouth and 
dentistry; providing electronic publications in the field of mouth treatment; providing electronic publications in the field of 
mouth care; providing electronic publications in the field of dental treatment; providing electronic publications in the field 
of dental care; providing electronic publications in the field of esthetic mouth; providing electronic publications in the 
field of esthetic dentistry; providing or editing of electronic publications.

Cl.42;Computer software design, computer programming, or maintenance of computer software relating to mouth and 
dentistry; computer software design, computer programming, or maintenance of computer software for patient data 
management in connection with mouth and dental treatment; computer software design, computer programming, or 
maintenance of computer software for data management in connection with diagnostic reagents for scientific or research 
use in oral testing, diagnostic reagents for scientific or research use in salivary testing, diagnostic reagent paper for 
mouth and dentistry for scientific or research use, diagnostic reagent paper for scientific or research use in salivary 
testing, diagnostic reagent paper for scientific or research use in oral testing, pharmaceutical preparations for mouth and 
dentistry, medicated mouth care preparations, medicinal preparations for the mouth, pharmaceutical preparations for 
dental purposes, medicated mouth treatment preparations, medical diagnostic reagents for use in oral testing, medical 
diagnostic reagents for use in salivary testing, veterinary preparations for mouth and dentistry, mouth and dental 
materials, measuring or testing machines and instruments for mouth and dentistry, laboratory apparatus and instruments 
for mouth and dentistry, salivary testing apparatus and instruments for scientific or research use, oral testing apparatus 
and instruments for scientific or research use, electronic publications relating to mouth and dental treatment, medical 
apparatus and instruments for mouth and dentistry, dental apparatus, dental instruments, oral testing apparatus and 
instruments for medical purposes, salivary testing apparatus and instruments for medical purposes, and veterinary 
apparatus and instruments for mouth and dentistry; computer software design, computer programming, or maintenance 
of computer software for user information management in connection with diagnostic reagents for scientific or research 
use in oral testing, diagnostic reagents for scientific or research use in salivary testing, diagnostic reagent paper for 
mouth and dentistry for scientific or research use, diagnostic reagent paper for scientific or research use in salivary 
testing, diagnostic reagent paper for scientific or research use in oral testing, mouth care preparations for scientific or 
research use, diagnostic preparations for the mouth for scientific or research use, pharmaceutical preparations for mouth 
and dentistry, medicated mouth care preparations, medicinal preparations for the mouth, pharmaceutical preparations for 
dental purposes, medicated mouth treatment preparations, medical diagnostic reagents for use in oral testing, medical 
diagnostic reagents for use in salivary testing, veterinary preparations for mouth and dentistry, mouth and dental 
materials, measuring or testing machines and instruments for mouth and dentistry, laboratory apparatus and instruments 
for mouth and dentistry, salivary testing apparatus and instruments for scientific or research use, oral testing apparatus 
and instruments for scientific or research use, electronic publications relating to mouth and dental treatment, medical 
apparatus and instruments for mouth and dentistry, dental apparatus, dental instruments, oral testing apparatus and 
instruments for medical purposes, salivary testing apparatus and instruments for medical purposes, and veterinary 
apparatus and instruments for mouth and dentistry; computer software design, computer programming, or maintenance 
of computer software for management of data obtained from measuring or testing machines and instruments for mouth 
and dentistry, laboratory apparatus and instruments for mouth and dentistry, salivary testing apparatus and instruments 
for scientific or research use, oral testing apparatus and instruments for scientific or research use, electronic publications 
relating to mouth and dental treatment, medical apparatus and instruments, dental apparatus, dental instruments, oral 
testing apparatus and instruments for medical purposes, salivary testing apparatus and instruments for medical 
purposes, and veterinary apparatus and instruments for mouth and dentistry; creating or maintaining web sites for others 
relating to mouth and dentistry; creating or maintaining web sites for others relating to mouth treatment; creating or 
maintaining web sites for others relating to mouth care; creating or maintaining web sites for others relating to dental 
treatment; creating or maintaining web sites for others relating to dental care; creating or maintaining web sites for others 
relating to esthetic mouth; creating or maintaining web sites for others relating to esthetic dentistry; providing computer 
programs relating to mouth and dentistry; providing computer programs for patient data management in connection with 
mouth and dental treatment; providing computer programs for data management in connection with diagnostic reagents 
for scientific or research use in oral testing, diagnostic reagents for scientific or research use in salivary testing, 
diagnostic reagent paper for mouth and dentistry for scientific or research use, diagnostic reagent paper for scientific or 
research use in salivary testing, diagnostic reagent paper for scientific or research use in oral testing, mouth care 
preparations for scientific or research use, diagnostic preparations for the mouth for scientific or research use, 
pharmaceutical preparations for mouth and dentistry, medicated mouth care preparations, medicinal preparations for the 
mouth, pharmaceutical preparations for dental purposes, medicated mouth treatment preparations, medical diagnostic 
reagents for use in oral testing, medical diagnostic reagents for use in salivary testing, veterinary preparations for mouth 
and dentistry, mouth and dental materials, measuring or testing machines and instruments for mouth and dentistry, 
laboratory apparatus and instruments for mouth and dentistry, salivary testing apparatus and instruments for scientific or 
research use, oral testing apparatus and instruments for scientific or research use, electronic publications relating to 
mouth and dental treatment, medical apparatus and instruments for mouth and dentistry, dental apparatus, dental 
instruments, oral testing apparatus and instruments for medical purposes, salivary testing apparatus and instruments for 
medical purposes, and veterinary apparatus and instruments for mouth and dentistry; providing computer programs for 
user information management in connection with diagnostic reagents for scientific or research use in oral testing, 
diagnostic reagents for scientific or research use in salivary testing, diagnostic reagent paper for mouth and dentistry for 
scientific or research use, diagnostic reagent paper for scientific or research use in salivary testing, diagnostic reagent 
paper for scientific or research use in oral testing, mouth care preparations for scientific or research use, diagnostic 
preparations for the mouth for scientific or research use, pharmaceutical preparations for mouth and dentistry, medicated 
mouth care preparations, medicinal preparations for the mouth, pharmaceutical preparations for dental purposes, 
medicated mouth treatment preparations, medical diagnostic reagents for use in oral testing, medical diagnostic reagents 
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for use in salivary testing, veterinary preparations for mouth and dentistry, mouth and dental materials, measuring or 
testing machines and instruments for mouth and dentistry, laboratory apparatus and instruments for mouth and dentistry, 
salivary testing apparatus and instruments for scientific or research use, oral testing apparatus and instruments for 
scientific or research use, electronic publications relating to mouth and dental treatment, medical apparatus and 
instruments for mouth and dentistry, dental apparatus, dental instruments, oral testing apparatus and instruments for 
medical purposes, salivary testing apparatus and instruments for medical purposes, and veterinary apparatus and 
instruments for mouth and dentistry; providing computer programs for management of data obtained from measuring or 
testing machines and instruments for mouth and dentistry, laboratory apparatus and instruments for mouth and dentistry, 
salivary testing apparatus and instruments for scientific or research use, oral testing apparatus and instruments for 
scientific or research use, electronic publications relating to mouth and dental treatment, medical apparatus and 
instruments, dental apparatus, dental instruments, oral testing apparatus and instruments for medical purposes, salivary 
testing apparatus and instruments for medical purposes, and veterinary apparatus and instruments for mouth and 
dentistry; repair or maintenance of computer software.

Cl.44;Dentistry services; medical services; hygienic and beauty care for human beings; providing mouth and dental 
information via the Internet; providing mouth treatment information via the Internet; providing mouth care information via 
the Internet; providing dental treatment information via the Internet; providing dental care information via the Internet; 
providing esthetic mouth information via the Internet; providing esthetic dentistry information via the Internet.
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Priority claimed from 23/10/2017; Application No. : 017380445 ;European Union 

3962370    19/04/2018
[International Registration No. : 1424657]
INTUIT INC.

2535 Garcia Avenue Mountain View CA 94043 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Computer software for bookkeeping, financial and business transaction processing management, financial and 
business transaction management, tax preparation and tax planning, business process management, and financial 
planning; computer software for use in the field of personal and business finance for project costing management; 
computer software for use in the management of payroll; computer software for administering employee payroll; 
computer software for use in the management of benefit plans, insurance plans, retirement plans, unemployment 
insurance plans, and pre-paid health care plans; computer software for customizing and managing invoices, recording 
payments, and issuing receipts; computer software for use in organizing, servicing and tracking sales, collections and 
receivables data; computer software for tracking income, expenses, sales, and profitability by business location, 
department, type of business, or other user set field; computer software for customer relationship management; 
computer software to calculate and charge sales tax and to create reports to pay sales tax to appropriate tax agencies; 
computer software for credit card invoicing and credit card payment processing; computer software for managing online 
bank accounts; computer software for controlling access to financial information via electronic permission settings; 
computer software to create, customize, print, export, and e-mail purchase orders; computer software to track time 
worked by subcontractors; computer software to create and manage budgets; computer software to create price quote 
estimates and transfer price quote estimates to invoices; computer software to automate creation of invoices; computer 
software to create, customize, print, export, and e-mail financial reports, business reports, balance sheets, profit and loss 
statements, cash flow statements, and taxable sales reports; computer software to create, print, and track checks and 
purchase orders; computer software to track sales, expenses, and payments; computer software to analyze the financial 
status of businesses and industries; computer software to manage customer lists, e-mail and print sales forms, and track 
running balances; computer software to import contacts and financial data from other electronic services and software; 
computer software for synchronizing data among computers and mobile devices; computer software for database 
management, data aggregation, data reporting, and data transmission; computer software for online backup of electronic 
files; computer software and hardware for use in transaction processing, accounting, receipt printing, customer 
relationship management, inventory management and operations management, all in the field of point of sale transactions 
and retail management; cash drawers, namely, cash registers; computer printers; point of sale printers and terminals; 
credit card and debit card readers and scanners; bar code readers and scanners; credit card and secure electronic 
transaction processing terminals and computer hardware;

Cl.35;Online business management services in the field business finance; online accounting and bookkeeping 
services; providing payroll preparation, payroll tax assessment, and payroll tax filing services; member benefits program, 
namely, customer loyalty services for commercial, promotional and/or advertising purposes that provides a variety of 
amenities to member accounting professionals, computer consultants, tax professionals, and business consultants; 
administration of loyalty programs for member accountants; membership club services, namely, providing on-line 
information to members in the fields of branding, business development, business marketing, and marketing advertising; 
marketing consultation; online marketing and promotional services; online advertising of the goods and services of 
others; providing search engine marketing information; providing product and computer software discounts, namely, 
administration of a program for enabling participants to receive free product samples and enabling participants to obtain 
discounts on products and discounts on computer software.

Cl.36;Online credit card transaction processing services; payroll tax debiting services; online bill payment services.

Cl.41;Business, accounting, and computer software training services; providing educational courses to accountants in 
the fields of accounting, business, and computer software; providing training of accountants, bookkeepers, and business 
managers for certification in the fields of accounting, business and computer software.

Cl.42;Providing temporary use of online non-downloadable software for accounting, bookkeeping, online financial and 
business transaction processing management, financial and business transaction management, tax preparation and tax 
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planning, business process management, and financial planning; providing temporary use of online non-downloadable 
software for use in the field of personal and business finance for accounting, project costing management and tax 
management; providing temporary use of online non-downloadable software for use in the management of payroll; 
providing temporary use of online non-downloadable software for administering employee payroll; providing temporary 
use of online non-downloadable software for use in the management of benefit plans, insurance plans, retirement plans, 
unemployment insurance plans, and pre-paid health care plans; providing temporary use of online non-downloadable 
software for creating, customizing, and managing invoices, recording payments, and issuing receipts; providing 
temporary use of online non-downloadable software for use in organizing, servicing and tracking sales, collections and 
receivables data; providing temporary use of online non-downloadable software for tracking income, expenses, sales, and 
profitability by business location, department, type of business, or other user set field; providing temporary use of online 
non-downloadable software for customer relationship management; providing temporary use of online non-downloadable 
software to calculate and charge sales tax and to create reports to pay sales tax to appropriate tax agencies; providing 
temporary use of online non-downloadable software for credit card invoicing and credit card payment processing; 
providing temporary use of online non-downloadable software for managing online bank accounts; providing temporary 
use of online non-downloadable software for controlling access to financial information via electronic permission 
settings; providing temporary use of online non-downloadable software to create, customize, print, export, and e-mail 
purchase orders; providing temporary use of online non-downloadable software to track time worked by employees and 
subcontractors; providing temporary use of online non-downloadable software to create and manage budgets; providing 
temporary use of online non-downloadable software to create price quote estimates and transfer price quote estimates to 
invoices; providing temporary use of online non-downloadable software to automate creation of invoices; providing 
temporary use of online non-downloadable software to create, customize, print, export, and e-mail financial reports, 
business reports, balance sheets, profit and loss statements, cash flow statements, and taxable sales reports; providing 
temporary use of online non-downloadable software to create, print, and track checks and purchase orders; providing 
temporary use of online non-downloadable software to track sales, expenses, and payments; providing temporary use of 
online non-downloadable software to analyze the financial status of businesses and industries; providing temporary use 
of online non-downloadable software to manage customer lists, e-mail and print sales forms, and track running balances; 
providing temporary use of online non-downloadable software for inventory management; providing temporary use of 
online non-downloadable software to import contacts and financial data from other electronic services and software; 
providing temporary use of online non-downloadable software for synchronizing data among computers and mobile 
devices; providing temporary use of online non-downloadable software for database management, data aggregation, data 
reporting, and data transmission; providing temporary use of online non-downloadable software for online backup of 
electronic files; providing temporary use of online non-downloadable software for use in transaction processing, 
accounting, receipt printing, customer relationship management, inventory management and operations management, all 
in the field of point of sale transactions and retail management; technical support services, namely, troubleshooting of 
computer software problems, web sites, online services, web and online application problems, mobile application 
problems, and network problems; computer software technical support services; computer services, namely, 
synchronizing data among computers and mobile devices; computer consultation services; data hosting services; 
hosting software for use by others for use in managing, organizing and sharing data on computer server on a global 
computer network.
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3962453    14/05/2018
[International Registration No. : 1424332]
15FIVE, INC.

3053 Fillmore Street, 279 San Francisco CA 94123 United States of America

Address for service in India/Agents address:
INTTL ADVOCARE.

F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for managing employee engagement and performance for use in human 
resources and business management.

Cl.42;Providing technology that allows users to enter, access, and synthesize information and generate reports for use 
in businesses and management, via an interactive website; providing temporary use of non-downloadable software that 
allows users to enter, access, and synthesize information and generate reports for use in businesses and management.
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3967805    28/02/2018
[International Registration No. : 1425667]
ACCESSCOIN, LLC

2201 Broadway, Suite 100 Oakland CA 94612 United States of America

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.9;Computer e-commerce software for use in ticketing and distributed ledger technology; computer e-commerce 
software to allow users to conduct electronic business transactions in online marketplaces via a global computer 
network.

Cl.35;Providing incentive award programs for customers through the issuance and processing of loyalty 
cryptocurrency for frequent use of participating businesses; promoting the sale of goods and services of others through 
electronic provision of cryptocurrency, promotions and discounts.

Cl.36;Cryptocurrency, namely, providing a digital currency or digital token for use by members of an on-line community 
via a global computer network; cryptocurrency, namely, a digital currency or digital token, incorporating cryptographic 
protocols, used to operate and build applications and blockchains on a decentralized computer platform and as a method 
of payment for goods and services and as a method of transfer of digital assets.

Cl.41;Arranging for ticket reservations for sporting events, musical concerts, educational events, social events, 
business events and live entertainment and performance events; ticket agency services for sporting events, musical 
concerts, educational events, social events, business events and live entertainment and performance events; ticket 
agency services for sporting events, musical concerts, educational events, social events, business events and live 
entertainment and performance events, rendered online, through phone orders and through ticket outlets; provision of 
ticketing services to third parties, namely, ticket agency services for theatrical shows and other artistic, cultural and 
entertainment events, said services rendered on-line and via phone orders; entertainment services, namely, providing a 
virtual environment in which users of Internet or mobile games can use or access virtual assets related to such games.

Cl.42;Software as services (SAAS) services featuring software for providing a virtual currency for use by members of 
online communities via a global computer network; software as a service (SAAS) services featuring software for ticketing 
services in the nature of protocols and software that enables ticketing transactions.
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3968281    10/04/2018
[International Registration No. : 1425986]
CLUB CONCIERGE CORP.

3-15-9 Kita-Aoyama, Minato-ku Tokyo 107-0061 Japan

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; magazines [printed publications]; books; newsletters; pamphlets; magazines [periodicals]; printed 
publications; periodicals.

Cl.41;Providing on-line electronic publications, not downloadable.
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Priority claimed from 13/03/2018; Application No. : 87831505 ;United States of America 

3994382    12/09/2018
[International Registration No. : 1432411]
HAIER US APPLIANCE SOLUTIONS, INC.

1209 Orange Street Corporation Trust Center Covington DE 19801 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.7;Dishwashers. 

Cl.9;Downloadable software for connecting, operating, and managing networked household appliances in the Internet of 
things (IoT); downloadable software for home automation; downloadable software for controlling household appliances.

Cl.11;Electric refrigerators; electric ranges; gas ranges; range hoods; cooking ovens; microwave ovens; combination 
microwave and convection ovens; apparatus for cooking, namely, cooktops; gas cooktops; electric cooktops; electric 
toasters; electric toaster ovens; electric skillets; electric griddles.
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4004581    17/04/2018
[International Registration No. : 1434180]
NISSAN CHEMICAL CORPORATION

5-1, Nihonbashi 2-Chome, Chuo-ku Tokyo 103-6119 JP

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES LLP

74/F, VENUS, WORLI SEA FACE, MUMBAI – 400018

Proposed to be Used
IR DIVISION
Cl.1;Chemicals; chemicals used in industry, science and photography; chemical reagents, other than for medical or 
veterinary purposes; glue and adhesives for industrial purposes; plant growth regulating preparations; fertilizers; reagent 
paper [not for medical purposes]; chemical compositions for developing photographs; unprocessed plastics [plastics in 
primary form]; agricultural chemicals, except fungicides, herbicides, insecticides and parasiticides; active chemical 
ingredients for use in the manufacture of pharmaceuticals.

Cl.5;Pharmaceutical preparations; reagent paper for medical purposes; fumigants [only for agricultural purposes]; 
fungicides [only for agricultural purposes]; rodenticides [only for agricultural purposes]; insecticides [only for agricultural 
purposes]; herbicides [weedkillers]; insect-repellents [only for agricultural purposes]; antiseptics [only for agricultural 
purposes]; gauze for dressings; empty capsules for pharmaceuticals; eyepatches for medical purposes; ear bandages; 
menstruation bandages; menstruation tampons; sanitary napkins; sanitary panties; absorbent cotton; adhesive plasters; 
bandages for dressings; liquid bandages; breast-nursing pads; cotton swabs for medical purposes; dental materials; 
mothproofing paper; dietary supplements for humans; nutritional supplements for animal foodstuffs; medicines for 
veterinary purposes; chemical reagents for medical or veterinary purposes; diagnostic test reagents for medical or 
veterinary purposes.
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Cl.35;Advertising and publicity services; provision of information concerning commercial sales; import-export agency 
services; compiling of information into computer databases; rental of publicity and marketing materials; retail services or 
wholesale services for pharmaceutical, veterinary and sanitary preparations; retail services or wholesale services for 
pharmaceutical preparations and other preparations for destroying vermin, fungicides, herbicides; retail services or 
wholesale services for medicines for veterinary purposes; retail services or wholesale services for fertilizers; retail 
services or wholesale services for dietary supplements for humans; retail services or wholesale services for dietary 
supplements for animals; retail services or wholesale services for chemicals, hydrochloric acid, sulphuric acid, nitric 
acid, phosphoric acid, acetic acid, ammonia water, caustic soda, calcium carbonate, chlorine, hydrogen peroxide, methyl 
alcohol, ethyl acetate, butyl acetate, benzene, toluene, xylene, zinc chloride, sodium sulfate, sodium thiosulfate, cyanuric 
chloride, sodium dichloroisocyanuate, trichloroisocyanuric acid, sodium dichloroisocyanuate dehydrate, higher alcohols, 
higher fatty alcohols, colloidal silica, organic colloidal silica, lithium silicate, colloidal alumina, colloidal antimony, 
antimony oxide, colloidal zirconium, melaminecyanurate, cross-linking agents, solder resist chemicals, ammonium 
hydrogencarbonate, melamine, and sulfamic acid.
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4009784    10/10/2018
[International Registration No. : 1435523]
KORALA ASSOCIATES LIMITED

5 LOGIE MILL, BEAVERBANK BUSINESS PARK EDINBURGH EH7 4HG GB

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.9;Computer software, computer programmes and computer programming tools for use with ATMs, financial 
transaction machines, automated ticketing machines, vending machines, dispensing machines, self service machines, 
electronic point of sale machines, remote teller assisted machines, open banking technology and in relation to financial 
services and financial transaction services; computer software, computer programmes, software application development 
systems.

Cl.42;Computer programming services; cloud computing services; software as a service (SaaS); design and 
development of software and computer programmes; all the aforesaid services being in relation to ATMs, financial 
transaction machines, automated ticketing machines, vending machines, dispensing machines, self service machines, 
electronic point of sale machines, remote teller assisted machines, open banking technology and in relation to financial 
services and financial transaction services; consultancy services relating to the aforesaid.
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4010932    08/06/2018
[International Registration No. : 1435135]
GI.METAL S.R.L.

Via Croce Rossa, 1/c I-51037 Montale, Pistoia Italy

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.

52,SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-1120 025.

Proposed to be Used
IR DIVISION
Cl.8;Hand-operated implements for slicing, dicing and chopping food; kitchen knives and cutting implements, cutlery 
for eating; pizza cutters; pizza knives; mincing knives; dough cutters; choppers; razors; ash-raising shovels; scissors for 
kitchen use; pliers for pans.

Cl.21;Household and kitchen utensils and containers; pizza pans; pizza peels; pizza pan racks; pizza pan grippers; 
stainless steel oven rack push-pull hooks; spatulas; pizza servers; ladles for kitchen use; rolling pins; pizza dough roller 
dockers; pizza trays; pizza tray stands; cutting boards; pizza screens; pizza screen racks; pizza oven and grill cleaning 
utensils in the nature of cleaning brushes and scrapers; household and kitchen containers; oil cruets.

Cl.35;The bringing together of a variety of goods (excluding the transport thereof), namely, hand-operated implements 
for slicing, dicing and chopping food, kitchen knives and cutting implements, cutlery for eating, razors, ash-raising 
shovels, scissors for kitchen use, household and kitchen utensils and containers, pizza pans, pizza peels, pizza pan 
racks, pizza pan grippers, pliers for pans, stainless steel oven rack push-pull hooks, spatulas, pizza servers, ladles for 
kitchen use, rolling pins, pizza dough roller dockers, pizza trays, pizza tray stands, cutting boards, pizza screens, pizza 
screen racks, pizza oven and grill cleaning utensils in the nature of cleaning brushes and scrapers, household and 
kitchen containers, oil cruets, enabling customers to conveniently view and purchase those goods; retail store services 
and wholesale services, also on-line, for the above mentioned products; electronic commerce services, namely, providing 
information about the above mentioned products via telecommunication networks for advertising and sales purposes.
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4018729    11/07/2018
[International Registration No. : 1437090]
A. AGRATI S.P.A.

Via Piave, 28/30 I-20837 Veduggio con Colzano (MB) Italy

Address for service in India/Attorney address:
P S DAVAR

N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys, ores; metal materials for building and construction; transportable buildings of 
metal; non-electric cables and wires of common metal; small items of metal hardware; metal containers for storage or 
transport; safes; screws of metal; self-tapping metal screws; wood screws made of metal; screw covers of metal; ice 
screws of metal; screw caps of metal; caps (metal-) for screws; eye bolts; metal expanding sleeves for affixing screws; 
thumbscrews [fasteners] of metal; set screws of metal; nuts of metal; nuts [metal hardware]; lock nuts of metal; nuts, 
bolts and fasteners, of metal; screw-in insert nuts of metal; ties of metal for binding; fixing nails of metal; retaining [fixing] 
devices of metal; anchor chains of metal; fixing plates of metal; screw threaded fasteners of metal; hinges of metal for the 
fixing of pipes; screw bolts of metal; metal hardware; metal threaded fasteners; threaded fasteners of metal; fasteners of 
common metal.

Cl.20;Furniture, mirrors, picture frames; containers, not of metal, for storage or transport; unworked or semi-worked 
bone, horn, whalebone or mother-of-pearl; shells; meerschaum; yellow amber; screws, not of metal; self-tapping non-
metallic screws; threaded screws of plastic; screwnails not of metal; wood screws (non-metallic -); wood screws (non-
metallic-); threaded nuts of plastic; nuts [fasteners], not of metal; nuts, not of metal; wing nuts (non-metallic -); wing nuts 
(non-metallic-); toggle bolts (non-metallic-); toggle bolts (non- metallic -); self-locking protective plastic caps for use with 
nuts; fasteners, non-metallic; threaded fasteners made of plastic; set screws, not of metal; fasteners of plastic; clamps 
(non-metallic -) for fixing windows; collars [non- metallic] for fastening pipes; fixing nails, not of metal; concealed 
fastening devices of non-metallic materials; architectural fasteners of non-metallic materials; pipe fasteners, connectors 
and holders, non-metallic.

Cl.37;Building construction; repair; installation services; installation of alarms, security and safety systems, 
maintenance and repair; computer hardware and telecommunication apparatus installation, maintenance and repair; 
rental of tools, plant and equipment for construction and demolition; plant maintenance.

Cl.39;Transport; packaging and storage of goods; travel arrangement; transportation logistics; depository storage; 
storage; storage of freight; forwarding of goods; collection of goods; transportation of goods; packaging of goods; 
arranging transportation of goods; provision of warehousing services and facilities.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; training courses; conducting of 
courses; personal development courses.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software design and development of computer software for 
supply chain management; design and development of computer software for logistics, supply chain management and e-
business portals; design services; engineering design; tool design; product design; consultancy in the field of 
technological design; engineering testing; quality testing; laboratory testing; laboratory research; scientific laboratory 
services; engineering services; engineering consultancy; engineering research; engineering design services; engineering 
research services; software engineering services; engineering and computer-aided engineering services; mechanical 
engineering services; engineering drawing services; quality control; quality testing services.
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4028615    14/09/2017
[International Registration No. : 1439024]
CELLEBRITE MOBILE SYNCHRONIZATION LTD.

94 Derech Em Hamoshavot St., P.O.B 3925 4970602 Petah Tikva Israel

Address for service in India/Attorney address:
SUBRAMANIAM & ASSOCIATES

7th Floor, M3M Cosmopolitan Sector 66, Golf Course Extension Road Gurugram – 122001 National Capital Region India 

Proposed to be Used
IR DIVISION
Cl.9;Computer software for mobile applications for use in merging, integrating, detecting, copying, examining, 
analyzing, unlocking, decrypting, decoding, extracting, retrieving, storing, restoring, preserving, editing, managing, 
synchronizing, distributing, inputting, collecting, transmitting, processing and presenting data and meta data, from 
computer hardware and computer software storage devices, namely, mobile phones, portable GPS devices, tablets, and 
cloud-based servers relating to digital intelligence and forensic science; computer software for merging, integrating, 
detecting, copying, examining, analyzing, unlocking, decrypting, decoding, extracting, retrieving, storing, restoring, 
preserving, editing, managing, synchronizing, distributing, inputting, collecting, transmitting, processing and presenting 
data and meta data from computer hardware and computer software storage devices, namely mobile phones, portable 
GPS devices, and tablets, and cloud-based servers relating to digital intelligence and forensic science; computer software 
which allows the integration of data with other data analysis tools relating to digital intelligence and forensic science; 
software for scanning and retrieving the usage activity of computer hardware and computer software storage devices, 
namely, mobile phones, portable GPS devices, tablets; software for unifying and organizing cloud data into a unified 
format in the field of digital intelligence and forensic science; all-in-one mobile forensic kiosk that enables users to 
forensically access, extract, decode, collect and monitor data from computer hardware and computer software storage 
devices namely mobile phones, portable GPS devices, and tablets, and from cloud-based servers; an intuitive user 
interface software, for extracting data, while saving time, ensuring strict access control and data management in the field 
of digital intelligence and forensic science; kit comprised of custom hardware and/or enhanced phone adapter in the 
nature of power adaptors, adapter cables in the nature of computer cables and connection cables, individual connectors 
in the nature of cable connectors and USB cables; electronic communications and memory devices for transferring, 
storing, editing, managing, synchronizing, preserving and restoring graphics, text, audio, video, games and Internet links 
on any mobile devices from a remote or fixed unit and amongst any mobile devices sold only to law enforcement; digital 
touch platform device for collection and capturing intelligence and data forensic from a wide variety of mobile devices 
and operating systems, supporting a wide range of mobile devices, performing software updates, extraction of data; 
software for extraction of data; software supporting wide range of data types; software operating on a closed and self-
contained environment, with custom boot loaders, allowing simultaneous operations to be carried at the same lime on a 
single platform, frequent updates; extraction software touch screen enabled, allowing easy use on tablets; software for 
accessing, decoding, extracting and collecting cloud data and meta data, preserving and analyzing data, for search, filter 
and sort purposes; software for unifying and organizing cloud data into a unified format; all-in-one mobile forensic kiosk 
that enables users to forensically selectively extract and decode mobile device data such as call logs, contacts, calendar, 
text messages, media files and more; an intuitive user interface, for extracting critical data, saving time while ensuring 
strict access control and data management; share actionable data; all-in-one mobile [forensic] kiosk that enables real-
time access to data, collection thereof, monitoring actions of users; pre-installed software providing streamline workflow 
in extreme conditions, namely, drops, shocks, vibrations, humidity, altitude, dust, temperature extremes and thermal 
shock; onscreen views of extractions and reports; evidence verification engine enabling validation, updates to allow 
compatibility with other devices, boot loaders to ensure extractions, touch screen enabled, for in-depth decoding, 
analysis and reporting; software used to access and unlock mobile devices; portable computing devices, namely, 
electronic communications and memory devices comprising a processor and memory and software for forensically 
extracting, decoding, analyzing, preserving and restoring graphics, text, data, audio, video, applications and Internet links 
on mobile devices and for collecting, generating, analyzing and reporting of mobile device data; kit comprised of custom 
hardware or enhanced phone adapter in the nature of power adaptors, adapter cables in the nature of computer cables 
and connection cables, individual connectors in the nature of cable connectors and USB cables; computer programs for 
use in collecting, generating, analyzing and reporting of mobile device data, and extracting, decoding, analyzing, 
preserving and restoring graphics, text, data, audio, video, applications and Internet links on mobile devices; all included 
in this class.

Cl.41;Educational services, namely, training services in the field of digital intelligence and forensic science; training 
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and consultation services in the field of digital investigations and digital-forensics science; educational and training 
services, namely: conducting courses and seminars in the field of forensics; all included in this class.

Cl.42;Computer intelligence and forensic services, namely, merging, integrating, detecting, copying, examining, 
analyzing, unlocking, decrypting, decoding, extracting, retrieving, storing, restoring, preserving, editing, managing, 
synchronizing, distributing, inputting, collecting, transmitting, processing and presenting data and meta data from 
computer hardware and computer software storage devices, namely, mobile phones, portable GPS devices, and tablets, 
and from cloud-based servers; consulting services in the field of digital intelligence and forensic investigations; design 
and development of computer hardware and software in the field of digital intelligence and forensic science; installation, 
maintenance and updating of computer software in the field of digital intelligence and forensic science; computer 
software consultancy in the field of digital intelligence and forensic science; consulting services in the nature of data 
analytics for use in the fields of digital intelligence and forensic science; computer forensic services, namely, consulting 
services in the field of digital investigations capabilities, namely, design, creation, development and establishment of 
computer forensic labs, development and establishment of testing specifications and procedures, computer forensic 
software and equipment for use in computer forensics lab; computer forensic services, namely, providing digital 
investigations capabilities, namely, design, creation and development of computer forensic lab, development and 
establishment of testing specifications and procedures, providing forensic software and equipment, all for use in 
computer forensics labs; computer forensic services, namely, consulting services, namely, design, creation, development 
and establishment of digital investigation operation and organization in the field of digital investigations and forensics 
science capabilities; computer forensic services, namely, consulting services, namely, design, creation, development and 
establishment of forensic lab in the field of digital investigations and forensics science; computer forensic services, 
namely, development and establishment of testing specifications and procedures, digital-forensic software and 
equipment for use by the digital investigation operations and organizations; computer forensic services, namely, 
development and establishment of testing specifications and procedures, providing forensic software and equipment, all 
for use in digital forensics labs; extraction, decoding, unlocking, analysis and distribution of data from mobile devices, 
third party apps, wireless, cellular and cloud; computer intelligence and forensic services for forensic access to devices, 
third party apps, wireless, cellular and cloud; merging multiple data sources and historical case extractions; integrate 
with other data analysis tools for in depth analysis; intuitive data analysis and management; information sharing services 
in the field of digital intelligence and forensic science; design and development of computer hardware and software; 
computer programming; installation, maintenance and updating of computer software; computer software consultancy; 
all included in this class.
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Priority claimed from 29/11/2018; Application No. : LS/M/2018/447 ;Lesitho 

4261814    23/05/2019
[International Registration No. : 1481987]
MICROSOFT CORPORATION

One Microsoft Way Redmond WA 98052-6399 United States of America

Address for service in India/Attorney address:
DODD & CO.

113, UDAY PARK NEW DELHI- 110049

Proposed to be Used
IR DIVISION
Cl.9;Computer software for sending and receiving electronic messages.

Cl.35;On-line business networking services.

Cl.38;Transmission of messages; message sending, receiving and forwarding; electronic mail and messaging services; 
instant messaging services.

Cl.42;On-line non-downloadable software for sending and receiving electronic messages; computer services, namely, 
creating an online community for registered users to form virtual communities, participate in discussions, get feedback 
from their peers and co-workers, and engage in social and business networking.
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Cl.45;On-line social networking services.
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Priority claimed from 20/05/2019; Application No. : 302019000031191 ;Italy 

4261890    28/05/2019
[International Registration No. : 1481356]
A. AGRATI S.P.A.

Via Piave 28/30 I-20837 Veduggio con Colzano (MB) Italy

Address for service in India/Attorney address:
P S DAVAR

N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants, dyes; Inks for 
printing, marking and engraving; raw natural resins; metals in foil and powder form for use in painting, decorating, 
printing and art; bonding agents for lacquers; binding agents for paints; thinners for coatings; thickeners for paints; 
additives for use in coatings; preservatives; lacquers and varnishes; paints and washes; coating preparations for 
protection against friction; coating preparations for protection against wear; protective preparations for metals; protective 
products for use on metals [paints]; stabilising preparations in the nature of coatings; epoxy resins filled with light metal 
[coatings]; clear protective coatings for vehicles; coatings in the nature of paints for use on vehicles; glazes; resins for 
coating purposes; metal foil for use in painting, decorating, printing and art.

Cl.6;Common metals and their alloys, ores; metal materials for building and construction; transportable buildings of 
metal; non-electric cables and wires of common metal; small items of metal hardware; metal containers for storage or 
transport; safes; eye bolts; ice screws of metal; self-tapping metal screws; screws of metal; set screws of metal; screw 
covers of metal; wood screws made of metal; thumbscrews [fasteners] of metal; metal expanding sleeves for affixing 
screws; caps (metal-) for screws; threaded bars of metal; screw tops of metal for bottles; screw cups of metal; screw-in 
insert nuts of metal; screw threaded fasteners of metal; screw caps of metal.
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4261893    25/03/2019
[International Registration No. : 1480877]
BACARDI & COMPANY LIMITED

Aeulestrasse 5 FL-9490 Vaduz Liechtenstein

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

C-4,Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.33;Alcoholic beverages except beers.
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Priority claimed from 28/11/2018; Application No. : 017993139 ;European Union 

4261900    03/05/2019
[International Registration No. : 1480913]
EFS UNTERNEHMENSBERATUNG GMBH

Ungargasse 59-61 A-1030 Wien Austria

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
Cl.41;Arranging and conducting of seminars; training; advanced training; organisation of continuing educational 
seminars; coaching; career counselling and coaching; organisation and arranging of symposiums, conferences, 
congresses, and sporting and cultural events.

Cl.42;Consultancy in relation to product development; technical consultancy relating to product development; 
technical data analysis services; software development; rental of software; technological consultation services; 
information technology [IT] consultancy; consultancy services relating to computer networks; consultancy services 
relating to computer programming; professional consultancy relating to computer security; professional advisory 
services relating to computer software; engineering consultancy relating to data-processing; advisory services relating to 
computer based information systems; consultancy in the field of computer software maintenance; advice and 
consultancy in relation to computer networking applications; it consultancy, advisory and information services; expert 
consultancy services in connection with computing equipment; technical support services, namely, diagnosing and 
troubleshooting of computer software problems; installation of software.
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4262161    07/05/2019
[International Registration No. : 1481183]
FLOW FUSHI CO., LTD.

4-1-28, Roppongi, Minato-ku Tokyo 106-0032 Japan

Address for service in India/Attorney address:
P S DAVAR

N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Cl.3;Soaps and detergents; shampoos; body soaps; facial soaps; mascaras; natural perfumery prepared from 
vegetable; natural perfumery prepared from animals; synthetic perfumery; blended perfumery; food flavorings prepared 
from essential oils; dentifrices; adhesives for affixing false eyelashes; false nails; false eyelashes.

Cl.8;Eyelash curlers; pedicure sets; manicure sets; hair-removing tweezers; razor cases; shaving cases; tweezers; 
electric flat irons; electric razors and electric hair clippers; electric nail files; nail clippers; scissors; safety razors; hand-
operated hair clippers; bladed or pointed hand tools and swords; hand tools, hand operated, other than bladed or pointed 
hand tools; non-electric egg slicers; non-electric planes for flaking dried bonito blocks; non-electric can openers; spoons; 
non-electric cheese slicers; non-electric pizza cutters; forks being cutlery.
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4262213    04/04/2019
[International Registration No. : 1481292]
LUMIELINA INTERNATIONAL INC.

Ginza Yamato Building, 7-9-17 Ginza, Chuo-ku Tokyo 104-0061 Japan

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES

B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; air purifying preparations; deodorizers for automobiles; deodorants, other than for 
human being and for animals; air deodorizer; air deodorising preparations.

Cl.11;Hair dryers; hair dryers for household purposes; hair dryers for beauty salon use; electric hair steamers for 
household purposes; towel steamers for beauty salon use; hair drying machines for beauty salon use; hair steamers for 
beauty salon use; shampoo basins for barbers" shop; shampoo basins; electric air purifiers for household purposes; air 
purifiers for automobiles; air purifiers; electric air deodorizing apparatus; household electrothermic appliances; electric 
fans for household purposes; electric rice cookers for household purposes; electric clothes drying machines for 
household purposes; humidifiers for household purposes; dehumidifiers for household use; electrically heated carpets 
for household purposes; electric coffee makers for household purposes; electric stoves for household purposes; electric 
foot warmers for personal use; electric toasters for household purposes; electric cooking pots for household purposes; 
electric blankets for household purposes; electric refrigerators for household purposes; electromagnetic induction 
cookers for household purposes; electric futon driers for household purposes; electric hot plates for household 
purposes; electric space cooling apparatus for household purposes; household electrothermic appliances for beauty or 
sanitary purposes; facial equipment using ultrasonic waves for household purposes; facial sauna apparatus for 
household purposes; electric hair steamers for household use.
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Priority claimed from 14/12/2018; Application No. : UK00003360927 ;United Kingdom 

4262222    29/03/2019
[International Registration No. : 1481322]
Next Fifteen Communications Group PLC

75 Bermondsey Street London SE1 3XF United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; public relations services; 
business and management assistance, advice, analysis, research, planning and consultancy services; business 
information services; electronic business information services; personnel recruitment; personnel recruitment 
consultancy; personnel placement services; including all the aforesaid services provided online, via a computer database 
or via the Internet; information and advisory services relating to all the aforementioned services.

Cl.41;Education and training services; training services related to design; provision of on-line electronic publications; 
arranging and conducting of conferences, seminars, courses and workshops; information services relating to education 
and training; advisory, information and consultancy services related to all the aforesaid services; including all the 
aforesaid services provided online, via a computer database or via the Internet; information and advisory services relating 
to all the aforementioned services.
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Priority claimed from 17/10/2018; Application No. : 3739624 ;Spain 

4263829    19/02/2019
[International Registration No. : 1480938]
KLEIN IBÉRICA, S.A.

Polígono Industrial Can Cuyás., Crta. N-150 a Sabadell, Km.1., Edificio KLEIN, Montcada i Reixac E-08110 Barcelona Spain

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys, metal ores; building and construction materials of metal; transportable buildings 
of metal; non-electric cables and wires of common metal; small items of metal hardware; metal containers for storage and 
transport; safes, sliding guides of metal for operation, management, support or hanging doors, windows, blinds, drawers, 
curtains, rigid panels and articles; building materials of metal, rails of metal, chains of metal, ironmongery of metal for 
building, tubes and profiles of metal, nails and screws of metal, fittings for building, lattices and grids of metal, panels of 
metal, doors and windows of metal, anchoring devices of metal, devices of metal for opening of windows, non-electric, 
window protection devices of metal, devices of metal for holding doors, non-electric devices for opening doors and 
windows, non-electric devices for closing windows, materials of metal for railway tracks, pipes of metal; metal wheels for 
furniture and beds.

Cl.19;Non-metallic building materials; rigid pipes, not of metal, for building; asphalt, pitch and bitumen; transportable 
buildings, not of metal; monuments, not of metal; safety glass, building glass, window glass, other than glass for vehicle 
windows, window frames and doors not of metal, windows not of metal and door panels not of metal.

Cl.20;Furniture, mirrors, picture frames; containers not of metal for storage or transport; bone, horn, whalebone or 
mother-of-pearl, unwrought or semi-wrought; shells; meerschaum; yellow amber, frames for furniture, wood panels for 
furniture, wooden drawers, components for furniture (not of metal), accessories for curtains, curtain rings, curtain hooks, 
curtain rods, support rails for curtains, supports for holding curtain rods, supports (not of metal) for hanging window 
curtains and blinds, tensioners not of metal, curtain runners, shelves, wheels not of metal for furniture and beds.
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4267795    25/01/2019
[International Registration No. : 1481957]
FLOW FUSHI CO., LTD.

4-1-28, Roppongi, Minato-ku Tokyo 106-0032 Japan

Address for service in India/Attorney address:
P S DAVAR

N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Cl.3;Soaps and detergents; shampoos; body soaps; facial washes; cosmetics; hair rinses; hair conditioners; hair 
treatments; hair creams; perfumes; foundation; make-up powder; toilet water; milky lotions; cosmetic creams; cosmetic 
cleansing creams; sunscreen preparations; beauty serums; beauty gels; cosmetic concealers; lipsticks; lip glosses; lip 
creams; mascaras; eye shadows; eyeliner; gel eye patches for cosmetic purposes; beauty masks; bath preparations, not 
for medical purposes; absorbent facial tissue; perfumery and fragrance preparations; incense; dentifrices; adhesives for 
affixing false eyelashes; false nails; false eyelashes; cotton wool for cosmetic purposes; cotton sticks for cosmetic 
purposes; breath freshening preparations; deodorants for animals; fabric softeners for laundry use; laundry bleach; 
laundry starch; seaweed gelatine for laundry use; shoe cream; shoe black [shoe polish]; polishing preparation.

Cl.5;Pharmaceutical preparations other than for agricultural purposes; medicated cosmetics; medicated soaps; 
medicated toiletry preparations; medicated mouthwashes; dietary supplements for humans; dietetic beverages adapted 
for medical purposes; dietetic food adapted for medical purposes.

Cl.8;Eyelash curlers; pedicure sets; manicure sets; hair-removing tweezers; razor cases; shaving cases; tweezers; 
electric flat irons; electric razors and electric hair clippers; electric nail files; nail clippers; scissors; safety razors; hand-
operated hair clippers; bladed or pointed hand tools and swords; hand tools, hand operated, other than bladed or pointed 
hand tools; non-electric egg slicers; non-electric planes for flaking dried bonito blocks; non-electric can openers; spoons; 
non-electric cheese slicers; non-electric pizza cutters; forks [cutlery].

Cl.11;Household electrothermic appliances for beauty or sanitary purposes; facial sauna apparatus for household 
purposes; facial equipment using ultrasonic waves for beauty and cosmetic purposes; electric steam generating facial 
apparatus for personal purposes; hair driers for household purposes.

Cl.21;Cosmetic and toilet utensils; eyelash brushes; eyelash combs; cosmetic brushes; make-up sponges; fitted vanity 
cases; hair brushes; combs; non-electric toothbrushes; electric toothbrushes; industrial packaging containers of glass or 
porcelain; industrial packaging bottles of plastics; lunch-boxes; drinking flasks for travelers; vacuum bottles [insulated 
flasks]; kitchen utensils and containers, not including gas water heaters for household use, non-electric cooking heaters 
for household purposes, kitchen worktops and kitchen sinks; feeding vessels for pets; bird cages; bird baths; brushes for 
pets; floss for dental purposes; unworked or semi-worked glass, not for building; gloves for household purposes; 
cleaning tools and washing utensils; candle extinguishers; candlesticks; clothes brushes; flower vases; perfume burners; 
shoe brushes; shoe horns; shoe shine cloths; shoe shine sponges and cloths; shoe-trees [stretchers].

Cl.35;Retail services or wholesale services for cosmetics, toiletries, dentifrices, soaps and detergents; retail services or 
wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; retail services or 
wholesale services for clothing; retail services or wholesale services for footwear, other than special footwear for sports; 
retail services or wholesale services for bags and pouches; retail services or wholesale services for personal articles 

4923



including false nails, false eyelashes, cotton wool for cosmetic purposes, cotton sticks for cosmetic purposes, eyelash 
curlers, pedicure sets, manicure sets, hair-removing tweezers, razor cases, shaving cases, cosmetic and toilet utensils, 
facial massage rollers for household purposes, eyelash brushes, eyelash combs, cosmetic brushes, make-up sponges, 
fitted vanity cases, hair brushes, combs, non-electric toothbrushes; retail services or wholesale services for woven 
fabrics and beddings; retail services or wholesale services for foods and beverages; retail services or wholesale services 
for furniture; retail services or wholesale services for electrical machinery and apparatuses including household 
electrothermic appliances for beauty or sanitary purposes, facial sauna apparatus for household purposes, electric facial 
apparatus using ultrasonic waves for household purposes, electric facial beauty apparatus for household purposes, hair 
driers for household purposes, electric toothbrushes, electric irons, electric razors and hair clippers; retail services or 
wholesale services for bladed or pointed hand tools, hand tools and metal hardware; retail services or wholesale services 
for kitchen equipment, cleaning tools and washing utensils; retail services or wholesale services for printed matter; retail 
services or wholesale services for paper and stationery; retail services or wholesale services for sports goods; retail 
services or wholesale services for toys, dolls, game machines and apparatus; online retail services for downloadable and 
pre-recorded music and movies; retail services or wholesale services for clocks, watches and spectacles being 
eyeglasses and goggles; retail services or wholesale services for semi-wrought precious stones and their imitations; 
advertising and publicity services; promoting the goods and services of others through the administration of sales and 
promotional incentive schemes involving trading stamps; business management analysis or business consultancy; 
business management; marketing research or analysis; providing information concerning commercial sales; sales 
promotion for others; import- export agency services; compilation of information into computer databases; publicity 
material rental; commercial information and advice for consumers in the choice of products and services; providing 
business information on newspaper articles; rental of vending machines.
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4270488    29/03/2019
[International Registration No. : 1482050]
THE WAREHOUSE LIMITED

26 The Warehouse Way, Northcote 0627 Auckland New Zealand

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.13;Fireworks; pyrotechnic products.

Cl.35;Advertising; business management; business administration; office functions; wholesaling and retailing services; 
business and market research; mail order sales services; import-export agencies; marketing; sales promotion for others; 
retail and wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; providing an 
online market for buyers and sellers of goods and services; all the aforementioned services being in relation to consumer 
goods; all the foregoing also being available or accessible online or via the Internet.
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Priority claimed from 07/02/2019; Application No. : 018020360 ;European Union 

4313177    16/07/2019
[International Registration No. : 1489344]
Winn Scandinavia AB

Adolfsbergsvägen 14 SE-702 27 Örebro Sweden

Proposed to be Used
IR DIVISION
Cl.9;Loudspeakers; audio electronic apparatus; car audio apparatus; amplifiers; sound reproduction apparatus; parts 
and fittings for audio apparatus.

Cl.35;Marketing services relating to the audio industry; retailing of goods related to the audio industry, namely 
loudspeakers, amplifiers, car stereos, accessories for car stereos, accessories for mobile telephones, cables, 
headphones, television sets, accessories for television sets, media players, cleaning products for cars and other vehicles, 
batteries, cameras, remote controls, lighting products, clothing, stickers, transfers (decalcomanias) and printed matter.

Cl.37;Fitting and installation of car stereos and music systems.
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Priority claimed from 29/08/2018; Application No. : 88097869 ;United States of America 

4323235    28/02/2019
[International Registration No. : 1491411]
BigNeon, Inc.

2201 Broadway, Suite 100 Oakland CA 94612 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software using a distributed ledger or blockchain to manage live event ticket sales, rewards programs, 
and transactions; computer software using a distributed ledger or blockchain to collect biometric information for live 
event security, fraud prevention, and ticket authentication; computer software using a distributed ledger or blockchain for 
use in customer relationship management for live events; downloadable mobile applications using a distributed ledger or 
blockchain for live event ticket sales and rewards programs; distributed ledger platform software for use in e-commerce 
or online marketplaces to allow users to perform electronic transactions related to live events via a global computer or 
mobile device network; distributed ledger platform software for use in defining and issuing crypto assets or virtual tokens 
and records relating to live events; computer software using a distributed ledger or blockchain for collecting, 
aggregating, analyzing, modifying, transmitting, storing, and sharing of data and information.

Cl.35;Providing consumer incentive, reward and loyalty programs for commercial promotion and advertising purposes.

Cl.41;Arranging for ticket reservations for shows.

Cl.42;Computer services, namely, providing temporary use of non-downloadable computer software using a distributed 
ledger or blockchain to facilitate live event ticket sales and rewards programs; software as a service (SaaS) services 
featuring software for allocation, compliance, and recordation of crypto asset or virtual token transactions for live event 
tickets and goods; software as a service (SaaS) featuring computer software for online and mobile device live event 
ticketing; providing temporary use of on-line non-downloadable software and applications for use in processing 
electronic transfer of crypto assets or virtual tokens to and from others; providing temporary use of on-line non-
downloadable software and applications for use in collecting, receiving, tracking and transferring crypto assets or virtual 
tokens; providing temporary use of on-line non-downloadable software and applications for use in accessing, reading, 
tracking, and using blockchain technology; data automation and collection service using a distributed ledger or 
blockchain and proprietary software for collecting, aggregating, analyzing, modifying, transmitting, storing, and sharing 
data and information.
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Priority claimed from 08/02/2019; Application No. : 88294376 ;United States of America 

4327262    02/08/2019
[International Registration No. : 1492088]
GI Dynamics, Inc.

77 Sleeper Street, Second Floor Boston MA 02210 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Gastrointestinal implants composed of artificial materials; systems for delivery and retrieval of gastrointestinal 
implants.

Cl.44;Patient support services in the fields of obesity, weight loss, metabolic disease, and type 2 diabetes, namely, 
nutrition and healthy lifestyle counseling.
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Priority claimed from 20/02/2019; Application No. : 30 2019 004 012 ;Germany 

4328023    20/08/2019
[International Registration No. : 1492769]
DMG MORI Sales and Service Holding AG

Sulzer-Allee 70 CH-8404 Winterthur Switzerland

DMG MORI CO. LTD.

106, Kitakoriyama-cho, Yamatokoriyama-shi Nara, 639-1160 Japan

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; coating machines; 3D printers, shaping and moulding machines; parts and auxiliary equipment for 
machine tools; parts and auxiliary equipment for coating machines; parts and auxiliary equipment for 3D printers; parts 
and auxiliary equipment for shaping and moulding machines.

Cl.9;Manufacturing software; software for computer-aided manufacturing; smart manufacturing software; smart 
manufacturing system controls.

Cl.40;Custom manufacture of prefabricated construction elements; custom manufacture by direct metal laser sintering; 
machining parts for others.

Cl.41;Instructional and training services; provision of training courses; practical training [demonstration]; conducting 
training seminars for clients; arranging technical instruction courses; manufacturing training services; training services 
relating to computer-aided manufacturing; conducting of educational courses in engineering; training services relating to 
the use of computer aided engineering systems.

Cl.42;Technological consultancy; design and development of new technology for others; computer aided design for 
manufacturing operations; design of manufacturing methods; research in the field of manufacturing machinery; 
engineering consultancy relating to manufacture; technological services relating to manufacture; design and 
development of computer hardware for the manufacturing industry; development of computer software for computer 
aided design/computer aided manufacturing [CAD/CAM]; construction drafting; consultancy in the field of construction 
drafting; advisory services relating to design engineering; engineering services for the design of structures; engineering 
design and consultancy; professional consultancy relating to technology; advisory services relating to science; 
engineering consultancy services and services in the field of engineering consultancy; technological advisory services 
relating to machine engineering analysis; advisory services relating to material testing; advisory services relating to 
industrial design; consultancy services relating to product engineering; computer software consultancy; consultancy 
services relating to quality control and quality assurance consultancy.
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Priority claimed from 28/01/2019; Application No. : 88279770 ;United States of America 

4329745    25/07/2019
[International Registration No. : 1493413]
Adesto Technologies Corporation

3600 Peterson Way Santa Clara CA 95054 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Integrated circuits; semiconductor chips; semiconductor devices; semiconductors; computer hardware and 
software systems for installing, monitoring, sensing, diagnosing, maintaining and controlling lighting systems and 
fixtures; automation systems comprising wireless and wired controllers, namely, electronic sensors, and software for 
controlling, diagnosing and maintaining lighting systems and lighting fixtures; computer networking hardware; 
communications transceivers and network routers; recorded and downloadable network management software for cloud-
based networks; recorded and downloadable computer operating software; recorded and downloadable computer 
software for the monitoring and controlling of automation systems for commercial production facilities, residential and 
commercial buildings, embedded systems networks, home automation networks, commercial automation networks, 
industrial automation networks, transportation control networks and utility networks; computer hardware interfaces, 
namely, automated digital controls for lighting systems, electrical systems, air conditioning and heating apparatuses for 
commercial production facilities, residential and commercial buildings; computer hardware interfaces, namely, automated 
digital controls for lighting systems, electrical systems air conditioning and heating apparatuses in embedded systems 
networks, home automation networks, commercial automation networks, industrial automation networks, transportation 
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control networks and utility networks; computer hardware, and recorded computer software and firmware for data 
aggregation and analysis in premise-based or cloud-based networks; telecommunication and data communications 
devices, namely, wireless communication devices for voice, data or image transmission; digital to analog converters; 
analog to digital converters; temperature sensors; electrical microcontrollers; memory devices, namely, electronic 
storage device in the nature of memory media for storing patient information; digital signal processors; power supplies; 
power regulators, namely, voltage regulators for electric power; amplifiers; recorded and downloadable computer 
application software for connected health devices, namely, software for monitoring patients activities.

Cl.42;Computer hardware and software design and development for others; consulting services for others in fields of 
engineering, design, and development integrated circuits and semiconductors; testing of computer hardware; configuring 
computer hardware using software; computer software consulting services; consultancy in the design and development 
of computer hardware; development of technologies for the fabrication of circuits for wireless communication, electronic 
data processing, consumer electronics, automotive electronics and medical devices; electronic data storage of medical 
records; computer programming in the medical field; providing medical and scientific research information in the field of 
pharmaceuticals and clinical trials; installation, implementation, maintenance and repair services in the field of computer 
software; provision of information in the field of technology, computers and computer systems; providing information 
about information technology consulting services; consulting services in the fields of selection, implementation and use 
of computer hardware and software systems for others and consulting in the field of computer system design; website 
design for others; consulting services in the field of cloud computing; public and private cloud computing solutions, 
namely, providing virtual computer systems and virtual computer environments through cloud computing, and technical 
evaluation and implementation of internet technology; information technology consulting services relating to the use of 
technology to improve patient engagement and health outcomes.
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4330011    31/07/2019
[International Registration No. : 1456153]
H&J Inc.

Miyazono 7-1-2, Hatsukaichi-shi Hiroshima 738-0035 Japan

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; toilet water; cosmetic creams; beauty masks; cosmetic soaps; shampoos; fragrances; cosmetics for 
animals; non-medicated pet shampoos; deodorants for animals; cotton sticks for cosmetic purposes; cotton wool for 
cosmetic purposes.

Cl.5;Dietary and nutritional supplements; dietary supplements for animals; vitamin preparations; vitamins for animals; 
pharmaceutical preparations; medicines for veterinary purposes; dietetic foods adapted for medical purposes; dietetic 
beverages adapted for medical purposes; food for babies; powdered milk for babies.
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4330041    21/08/2019
[International Registration No. : 1492560]
Hangzhou Yige Enterprise Management Co., Ltd.

Unit 8, 6/F, Building 5, 2 Kejiyuan Road, Baiyang Sub-district, Hangzhou Economic & Technological Development Area, Jianggan 
District, Hangzhou Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.3;Pencils (eyebrow -); rose oil; lipsticks; kits (cosmetic -); lipsticks; beauty masks.

Cl.5;Sanitary towels; anti-overflow breast pad; babies' napkin-pants; sanitary pad; babies' diapers.

Cl.10;Physiotherapy apparatus; galvanic therapeutic appliances; esthetic massage apparatus; feeding bottles; 
condoms; orthopaedic articles; suture materials; medical apparatus and instruments; massage apparatus.
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Priority claimed from 02/04/2019; Application No. : 2019715036 ;Russian Federation 

4330217    17/07/2019
[International Registration No. : 1493266]
PJSC "GAZPROM"

Nametkina str., 16 RU-117997 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.1;Chemical absorbents for removing impurities from fuel; agar-agar; degreasing agents for use in manufacturing 
processes; asphalt release agents; chemical adsorbents for removing impurities from fuel; nitrogen; acrylonitrile; 
actinium; alkaloids; allyl chloride; alunite; algarovilla for use in tanning; alginates for the food industry; alginates for 
industrial purposes; ammonium aldehyde; crotonic aldehyde; aldehydes; aluminate; calcium aluminate; americium; 
amides for use in manufacture; amyl acetate; amino acids for scientific purposes; amino acids for industrial purposes; 
ammonia; anhydrous ammonia; ammonia [volatile alkali] for industrial purposes; acetic anhydride; phosphoric anhydride; 
phthalic anhydride; anhydrides; anisole; aniline; anti-knock substances for internal combustion engines; antimonate; 
disincrustants; antioxidants for use in the manufacture of cosmetics; antioxidants for use in the manufacture of food 
supplements; antioxidants for use in the manufacture of pharmaceuticals; antioxidants for use in manufacture; fire 
retardants; antistatic preparations, other than for household purposes; antibodies for scientific purposes, other than for 
medical or veterinary use; monoclonal antibodies for scientific purposes; antifreeze for vehicle radiators; antifreeze for 
windshield washer systems; antifreeze; anthracene; size for use in the textile industry; argon; lead arsenate; aspartame; 
astatine; acesulfame potassium; acetal; acetaldehyde [ethanal]; acetanilide; aluminium acetate; lime acetate; octyl 
acetate; lead acetate; acetate of cellulose, unprocessed; acetates [chemicals]; acetylene; acetylene for industrial 
purposes; acetone; acetone for industrial purposes; acetophenone; antistatic sprays for electronic equipment; bacteria 
for use in the manufacture of food; bacteria for wastewater treatment; oenological bactericides [chemical preparations for 
use in wine making]; barium; barytes; anhydrous sodium hydroxide for industrial purposes; albumin [animal or vegetable, 
raw material]; animal albumen [raw material]; iodised albumen; malt albumen; albumin for use in manufacture; 
benzaldehyde; benzyl chloride; benzene; benzol; benzophenone; bentonite; berkelium; betaines for use in manufacture; 
bicarbonate of soda for chemical purposes; potassium dioxalate; biofertilizers; calcium bisulfite; sodium bisulfite; 
biphenyls; ammonium dichromate; bichromate of potassium; bichromate of soda; bauxite; boron; borneol; 
bromobenzene; bromine for chemical purposes; ammonium bromide; sodium bromide; bromoform; albumenized paper; 
baryta paper; diazo paper; blueprint paper; reagent paper, other than for medical or veterinary purposes; test paper, 
chemical; litmus paper; self-toning paper [photography]; photosensitive paper; photosensitive paper for use in medical 
imagery; nitrate paper; sensitized paper; photometric paper; borax; butadiene; butanol; butyl acetate; ammonium 
vanadate; grafting wax for trees; agglutinants for concrete; biodegradable anionic surfactants for use in manufacture; 
humectants; gas purifying preparations; leather tanning agents; substances for tanning animal skins and hides; polish 
removing substances; preparations for the separation of greases; tempering substances; substances for preventing runs 
in stockings; soil amendments; water-softening preparations; limestone hardening substances; tanning substances; 
adhesives for industrial purposes; cationic surfactants for use in manufacture; adhesive substances for use in industry; 
adhesives for the building industry; adhesives for floor, ceiling and wall tiles; plastic adhesives, other than for stationery 
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or household purposes; cryogenic preparations in solid, liquid or gas form; dopants for use in the manufacture of semi-
conductors; non-ionic surfactants for use in manufacture; mineral substances used to oxidize impurities and regulate 
temperatures in glass production furnaces; flame-retardant chemical agents for coating textiles; defoaming agents; 
nutrients for plants; nutrients for yeast for industrial purposes; calcium-based algae nutrient supplements for use in 
aquaria; surface-active chemical agents; surfactants for industrial purposes; silicone surfactants for industrial purposes; 
artificial sweeteners [chemical preparations]; substances for preserving cut flowers; flower preservatives; flushing agents 
for automobile radiators; fissionable material for nuclear energy; plant growth regulating substances; foundry binding 
substances; emollients for use in the manufacture of cosmetics; emollients for use in the manufacture of 
pharmaceuticals; emollients for use in the manufacture of toiletries; seed preserving substances; wetting agents for use 
in the manufacture of cosmetics; wetting agents for use in the manufacture of paints; concrete-aeration chemicals; 
leather-dressing chemicals; chemicals for the manufacture of paints; chemicals for the manufacture of pigments; 
chemicals for use in aquaria; chemicals for use in biotechnological manufacturing processes; chemicals for use in 
biotechnological product development; chemicals for use in the purification of proteins for in vitro use; chemicals for use 
in the manufacture of confectionery; chemicals for use in the manufacture of fabric or textiles; chemicals for use in 
aquaculture; chemicals for use in agriculture, horticulture and forestry, except fungicides, herbicides, insecticides and 
parasiticides; chemicals for use in oil drilling; chemicals for absorbing oxygen; chemical agents for use in the 
manufacture of dyestuffs; chemical agents for impregnating textiles, furs, leather, non-woven and woven fabrics; starch-
liquifying chemicals [ungluing agents]; brazing chemicals; chemicals used in fermenting wine; chemicals used to indicate 
damage in paper coatings; fire-retardant chemicals; vinyl acetate; vinylidene chloride; vinyl chloride; viscose; bismuth; 
bismuth subnitrate for chemical purposes; vitamins for the food industry; vitamins for use in the manufacture of 
cosmetics; vitamins for use in the manufacture of food supplements; vitamins for use in the manufacture of 
pharmaceuticals; witherite; ammonia water; distilled water; distilled water for industrial purposes; oxygenated distilled 
water; seawater for industrial purposes; purified water for industrial purposes; acidulated water for recharging 
accumulators; heavy water; hydrogen; seaweeds [fertilizers]; sodium tungstate; gadolinium; getters [chemically active 
substances]; carbon dioxide; protective gases for welding; solidified gases for industrial purposes; propellant gases for 
aerosols; basic gallate of bismuth; gallium; halides; organic halogenides; halogens; gambier; huntite; 
hexamethylenediamine; sodium fluosilicate; hexachloroethane; helium; etching gels for industrial purposes; 
electrophoresis gels; genes of seeds for agricultural production; cement for shoes; cement for boots; cement for boots 
and shoes; fillers for automobile body repair; tire puncture sealants; chemical penetrating sealers for natural stone; 
hydrazine; aluminium hydrate; hydrates; ammonium bicarbonate; aluminium hydroxide; ammonium hydroxide; barium 
hydroxide; potassium hydroxide; magnesium hydroxide; sodium hydroxide for industrial purposes; nickel hydroxide; 
hydromagnesite; calcium hydroxide; cerium hydroxide; dibasic potassium phosphate; hydroquinone; hyposulfites; 
sodium hypochlorite; gypsum for use as a fertilizer; ceramic glazings; glycogen; glycol; glycoproteins; expanded clay for 
hydroponic plant growing [substrate]; kaolin; alumina; glycerides; glycerin for use in manufacture; glycerine for industrial 
purposes; glycerol for use in manufacture; glucose for the food industry; glucose for industrial purposes; glucosides; 
gluten for the food industry; gluten for industrial purposes; holmium; hormones for hastening the ripening of fruit; plant 
hormones [phytohormones]; peat pots for horticulture; glass granules for use in swimming pool filters; graphene; 
graphite for industrial purposes; graphite in raw or semi-finished form for use in manufacture; guano; gum arabic glue, 
other than for stationery or household purposes; humus; double superphosphate fertilizers; dextrin [size]; dextrin for 
industrial purposes; desiccants; detergents for use in manufacturing processes; detergents for use in the manufacture of 
hair shampoo; defoliants; dianisidine; diastase for industrial purposes; kieselgur; copper carbonate; diisopropyl ether; 
dimethylaniline; dimethyl sulfate; dimethyl phthalate; silicon dioxide; manganese dioxide; titanium dioxide for industrial 
purposes; zirconia; oil dispersants; petroleum dispersants; dispersions of plastics; dysprosium; diphenyl; 
diphenylmethane; bichloride of tin; dichloromethane; sodium dichromate; dicyandiamide; diethyl phthalate; diethylzinc; 
detergent additives to petrol; ceramic compositions for sintering [granules and powders]; chemical additives for gasoline; 
chemical admixtures for concrete; additives, chemical, to drilling muds; chemical additives for oil well drilling fluids; 
chemical additives for diesel fuels; additives, chemical, to insecticides; chemical additives for use as binding agents for 
feed pellets; chemical additives for use in manufacture; chemical additives for use in the manufacture of fabrics; chemical 
additives for use in the manufacture of cosmetics; chemical additives for oils; chemical additives for motor oil; additives, 
chemical, to motor fuel; chemical additives for fuel treatment; chemical additives for fuel injection system cleaners; 
chemical additives for pesticides; chemical additives for use in the manufacture of food; chemical additives for engine 
cooling systems; chemical additives for lubricants; chemical additives for fuel; chemical additives for fuel in the nature of 
octane boosters; chemical additives for internal combustion engine fuels; chemical additives for transmission fluids; 
additives, chemical, to fungicides; chemical additives for lubricating oils; dolomite for industrial purposes; tan-wood; 
europium; gelatine for photographic purposes; gelatine for industrial purposes; ferrous sulfide; anti-freezing liquids; 
auxiliary fluids for use with abrasives; hydraulic fluids; fluids for hydraulic circuits; liquids for removing sulfates from 
accumulators; power steering fluid; quenching fluids for use in metalworking; coolants; calibration fluids for medical 
apparatus; de-icing fluids; de-icing fluids for car locks; windshield de-icer fluids; heat transfer fluids for industrial 
purposes; brake fluid; automatic transmission fluids; diesel exhaust fluid; magnetic fluid for industrial purposes; silicone 
fluids; transmission fluid; tree cavity fillers [forestry]; glaziers' putty; moderating materials for nuclear reactors; 
diatomaceous earth; fuller's earth for use in the textile industry; fly ash for general manufacturing use; sodium gold 
chloride; granulated limestone for agricultural purposes; agricultural lime; lime chloride; isotopes for industrial purposes; 
germination inhibitors [anti-sprouting agents]; active chemical ingredients for use in the manufacture of anti-cancer 
drugs; chemical humidity indicators in the form of strips, pellets and films; inulin for the food industry; calcium iodide; 
sodium iodide; ion exchangers [chemicals]; ytterbium; yttrium; iodine for industrial purposes; iodine for chemical 
purposes; aluminium iodide; silver iodide; alkaline iodides for industrial purposes; casein for the food industry; casein for 
industrial purposes; kainite; potassium; sorrel salt; californium; calomel [mercurous chloride]; calcium; calcium cyanide; 
gum arabic for industrial purposes; gum tragacanth for use in manufacture; tartar, other than for pharmaceutical 
purposes; camphor, for industrial purposes; calcined kaolin for industrial purposes; carbazole; tungsten carbide; calcium 
carbide; silicon carbide for industrial purposes; silicon carbide [raw material]; carbide; ammonium carbonate; lime 
carbonate; magnesium carbonate; sodium carbonate; lead carbonate; carbonates; cement [metallurgy]; lutetium 
[cassiopium]; catalysts; biochemical catalysts; catalysts for use in biochemical processes; catalysts for use in the 
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manufacture of plastics; catalysts for use in the manufacture of polymers; catalysts for use in the manufacture of 
industrial chemicals; catalysts for use in the manufacture of rubber; catalysts for use in chemical processes; catalysts for 
oxidation processes; catalysts for chemical and biochemical processes; catalysts for use in the oil processing industry; 
fluid cracking catalysts; petroleum cracking catalysts; catechu; caustics for industrial purposes; alum; ammonia alum; 
aluminium alum; ammonium alum; iron alum; manganese alum; sodium alum; chrome alum; quebracho for industrial 
purposes; ketones; kieserite; unexposed cinematographic films; cinematographic films, sensitized but not exposed; 
oxygen for industrial purposes; adipic acid; nitric acid; anthranilic acid; benzoic acid; boric acid for industrial purposes; 
valeric acid; tartaric acid; tungstic acid; gallic acid for the manufacture of ink; gallotannic acid; glutamic acid for use in 
the manufacture of cosmetics; glutamic acid for industrial purposes; tannic acid; iodic acid; phenol for industrial 
purposes; crotonic acid; citric acid for industrial purposes; methacrylic acid; lactic acid; monochloroacetic acid; formic 
acid; persulfuric acid; oleic acid; palmitic acid; picric acid; pyrogallic acid; salicylic acid; sebacic acid; sulfuric acid; 
sulfurous acid; spirits of salt; stearic acid; sulfinic acids; carbonic acid; spirits of vinegar [dilute acetic acid]; phosphoric 
acid; phthalic acid; hydrofluoric acid; perchloric acid; chlorosulfonic acid; chloroacetic acid; cholic acid; chromic acid; 
oxalic acid; succinic acid; acids; benzene-based acids; fatty acids; fatty acids for industrial purposes; mineral acids; 
arsenious acid; nucleic acids for scientific purposes; chlorinated acids; adhesives for billposting; pool cue cement; 
adhesives for ornamental paving; adhesives for use in the manufacture of furniture; adhesives for ceramic tiles; leather 
glues; adhesives for floor tiles; adhesives for applying wall coverings; adhesives for wall tiles; adhesives for wallpaper; 
adhesives for bookbinding; adhesives for ceiling tiles; glue for industrial purposes; cement for mending broken articles; 
synthetic resin adhesives for industrial purposes; contact adhesives; contact adhesives for use with wood; contact 
adhesives for use with laminates; roofing adhesives; latex glue, other than for stationery or household purposes; gums 
[adhesives] for industrial purposes; birdlime; gelatin glue for industrial purposes; rubber cement for repairing pneumatic 
tires; gluten [glue], other than for stationery or household purposes; isinglass, other than for stationery, household or 
alimentary purposes; starch paste [adhesive], other than for stationery or household purposes; stem cells for research 
purposes; stem cells for scientific purposes; stem cells, other than for medical or veterinary purposes; collagen for 
industrial purposes; collodion; compost; compost, manures, fertilizers; fatty acid-based gasoline fuel conditioners; fatty 
acid-based diesel fuel conditioners; beer preserving agents; preservatives for cut flowers; preservatives for use in the 
pharmaceutical industry; chemical preservatives for use in the manufacture of soaps; chemical preservatives for use in 
manufacture of soap and vegetable oils; chemical preservatives for use in the manufacture of vegetable oils; chemical 
preservatives for use in the production of a wide variety of chemicals; chemical preservatives for use in bread making; 
chemical preservatives for silage; mangrove bark for industrial purposes; tan; starch for industrial purposes; starch for 
use in the manufacture of paper; starch for use in the manufacture of textiles; cresol; silica gel; magnesium silicofluoride; 
silicon; creosote for chemical purposes; cryolite; synthetic cryolite; krypton; xenon; xylene; xylenol; xylose; xylol; 
bacterial cultures for wastewater treatment; bacterial cultures for the food industry; biological tissue cultures, other than 
for medical or veterinary purposes; cultures of microorganisms, other than for medical and veterinary use; cultures of 
microorganisms used in the fermentation of silage; cumene; curium; lactitol for the food industry; lactose for use in the 
manufacture of foodstuffs; lactose for the food industry; lactose for industrial purposes; lactose [raw material]; 
lanthanum; dry ice [carbon dioxide]; lecithin for use in manufacture; lecithin for the food industry; lecithin for industrial 
use in the manufacture of food products; lecithin for industrial purposes; lecithin [raw material]; lipids for use in 
manufacture; lithium; magnesite; manganate; solder mask [chemical preparations]; hydraulic oils; oils for tanning leather; 
oils for currying leather; oils for preparing leather in the course of manufacture; oils for the preservation of food; 
brominated vegetable oil for use as an emulsifier in the manufacture of food; transmission oil; carbolineum for the 
protection of plants; paper pulp; wood pulp; groundwood pulp; wood pulp for use in manufacture; dissolving pulp for use 
in manufacture; chemigroundwood pulp; grafting mastic for trees; mastic for leather; mastic for tires; putties and other 
paste fillers; oil cement [putty]; ceramic matrix composite [CMC] materials for use in manufacture; synthetic materials for 
absorbing oil; brazing preparations; ceramic materials in particulate form, for use as filtering media; blue vitriol; 
melamine; mercaptan; metalloids; metallocenes; rare earth metals; alkaline-earth metals; alkaline metals; methane; 
methanol; manganese metaphosphate; methylamine; methyl acetate; methyl benzene; methyl benzol; methylene chloride; 
methyl chloride; microorganisms for use in water treatment; natural microorganisms used in pond maintenance; rheology 
modifiers [chemicals] for use in the field of coating materials; ammonium molybdate; sodium molybdate; colostrum for 
the food industry; vinyl chloride monomers; carbon monoxide; flour for industrial purposes; tapioca flour for industrial 
purposes; potato flour for industrial purposes; bone meal [fertilizer]; soap [metallic] for industrial purposes; arsenic; bate 
for dressing skins; emollients for industrial purposes; animal manure; sodium; hypochlorite of soda; nitroparaffin; 
naphthalene; chlorinated naphthalenes; naphthylamine; sal ammoniac; toxic gas neutralizers; neodymium; neon; 
neptunium; aluminium nitrate; ammonium nitrate; barium nitrate; bismuth nitrate; ferric nitrate; potassium nitrate; 
calcium nitrate; manganese nitrate; sodium nitrate; lead nitrate; thorium nitrate; uranium nitrate; nitrates; barium nitrite; 
sodium nitrite; silver nitrite; nitronaphthalene; nitrotoluene; nitrophenol; assay samples for research purposes; biological 
tissue specimens for use in scientific research; chemical oxidants for use in the manufacture of printed circuits; 
combusting preparations [chemical additives to motor fuel]; nitrous oxide; baryta; calcium oxide; uranium oxide; zinc 
oxide for use in manufacture; oxalates; aluminium oxide; lithia [lithium oxide]; magnesium oxide; stannic oxide; lead 
oxide; silver oxide; sulfur dioxide; antimony oxide; titanium oxides; chromium oxide; zirconium oxide; iron oxides; cobalt 
oxide for industrial purposes; metallic oxides; nickel oxides; mercuric oxide; ethylene oxide; oxime; aluminium 
oxynitride; olivine [silicate mineral]; mold-release compounds for use in the fiberglass industry; mold-release 
preparations for use with concrete; organosilanes; gallnuts; purification preparations; wine finings; textile-brightening 
chemicals; beer-clarifying and preserving agents; must-fining preparations; reducing agents for use in photography; 
bases [chemical preparations]; wax-bleaching chemicals; fat-bleaching chemicals; fermented rice bran for use in the 
manufacture of cosmetics; organic digestate [fertilizer]; paraldehyde; pectin for the food industry; pectin for industrial 
purposes; pectin [photography]; pepsins for industrial purposes; perborate of soda; humus top dressing; leaf mold 
[fertilizer]; calcium peroxide; percarbonates; sodium permanganate; barium peroxide; hydrogen peroxide for industrial 
purposes; ammonium persulfate; persulfates; ammonium perchlorate; perchlorates; perchloroethylene; foundry sand; 
pyrimidine; pyridine; pyrrole; plastisols; sensitized plates for offset printing; ferrotype plates [photography]; plasticizers; 
protein plastics, unprocessed; plastics, unprocessed; unprocessed plastic materials in powder, liquid or paste form; 
unprocessed plastics for industrial purposes; photosensitive films, unexposed; X-ray films, sensitized but not exposed; 
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sensitized photographic films, unexposed; plutonium; artificial sweeteners for beverages; chemical coatings for 
ophthalmic lenses; chemical coatings for use in the manufacture of printed circuit boards; polyols; polypeptides for 
scientific purposes; polysilazanes; polysilanes; polyurethane, unprocessed; polonium; chemically treated test strips for 
calibration of laboratory apparatus; chemically treated test strips, other than for medical purposes; test strips 
impregnated with reagents for testing swimming pool water; pulverized limestone for agricultural purposes; nucleic acid 
sequences, other than for medical or veterinary purposes; potash; potash water; soil for growing; soil amendments for 
horticultural purposes; soil amendments for agricultural purposes; chemical soil conditioners; artificial soil for plant 
cultivation; artificial soil for plant cultivation made from mineral materials; artificial soil for plant cultivation made from 
plastic materials; praseodymium; rubber preservatives; masonry preservatives, except paints and oils; brickwork 
preservatives, except paints and oils; cement preservatives, except paints and oils; preservatives for tiles, except paints 
and oils; biochemical precursors for scientific purposes; anti-freezing preparations; chemical spray preparations for 
stretching shoes; bacterial preparations for the food industry; bacterial preparations for the decomposition of animal 
waste; bacterial preparations, other than for medical and veterinary use; bacteriological preparations for acetification; 
bacteriological preparations, other than for medical and veterinary use; biological preparations for use in industry and 
science; biological preparations, other than for medical or veterinary purposes; biochemical preparations for scientific 
purposes; vulcanizing preparations; diagnostic preparations for scientific or research use; diagnostic preparations for 
scientific purposes; diagnostic preparations, other than for medical or veterinary purposes; renovating preparations for 
phonograph records; currying preparations for leather; currying preparations for skins; galvanizing preparations; in vitro 
diagnostic reagents for scientific purposes; tempering and soldering preparations; metal hardening preparations; fixing 
baths [photography]; opacifiers for glass; opacifiers for enamel; preparations for protecting plants against pathogens; 
separating and unsticking [ungluing] preparations; metal annealing preparations; metal tempering preparations; 
soldering preparations; soil improving preparations; preparations for preventing the tarnishing of lenses; preparations for 
preventing the tarnishing of glass; cement-waterproofing chemicals, except paints; plant growth regulating preparations; 
wallpaper removing preparations; anti-boil preparations for engine coolants; fulling preparations for use in the textile 
industry; fire extinguishing preparations; descaling preparations for industrial purposes; descaling preparations, other 
than for household purposes; fertilizing preparations; flashlight preparations; finishing preparations for use in the 
manufacture of steel; sizing preparations; animal carbon preparations; preparations of microorganisms, other than for 
medical and veterinary use; organic soil enhancement powders and preparations; fulling preparations; corrosive 
preparations; cryogenic preparations; dehydrating preparations for industrial purposes; degreasing preparations for use 
in manufacturing processes; degumming preparations; fuel-saving preparations; coal saving preparations; oil-bleaching 
chemicals; bleaching preparations [decolorants] for industrial purposes; nutrient preparations for plants; damp-proofing 
chemicals, except paints, for masonry; anti-sprouting preparations for vegetables; meat tenderizers for industrial 
purposes; preparations for stimulating cooking for industrial purposes; anti-incrustants; de-icing preparations; 
preparations of trace elements for plants; ferrous sulfate preparations to prevent chlorosis in plants; moistening [wetting] 
preparations for use in the textile industry; moistening [wetting] preparations for use in dyeing; moistening [wetting] 
preparations for use in bleaching; plant strengthening preparations; enzymes for use in water treatment; enzyme 
preparations for the food industry; enzyme preparations for industrial purposes; enzyme preparations for the alcohol 
industry; enzyme preparations for the detergent industry; enzyme preparations for the beverage industry; enzyme 
preparations for the bakery industry; filtering preparations for the beverages industry; chemical preparations in the nature 
of glue accelerators; chemical preparations for repelling stains; chemical preparations to prevent mildew; chemical 
preparations to prevent wheat smut; chemical preparations for use in the manufacture of cosmetics; chemical 
preparations for use in the manufacture of pharmaceuticals; chemical preparations for use in industry; chemical 
condensation preparations; chemical water conditioners for aquaria; chemical preparations for smoking meat; chemical 
substances for analyses in laboratories, other than for medical or veterinary purposes; chemical preparations for glazing 
leather; chemical preparations for scientific purposes; chemical preparations for scientific purposes, other than for 
medical or veterinary use; chemical preparations for facilitating the alloying of metals; chemical preparations for the 
treatment of seeds; chemical preparations for brightening dyestuffs during manufacturing processes; chemical 
preparations for the treatment of water; chemical preparations for preventing scale formation; chemical preparations for 
preventing scale formation in hydronic heating and cooling systems; chemical preparations for testing swimming pool 
water; chemical preparations for the manufacture of paints; chemical preparations for the manufacture of pigments; 
chemical preparations which penetrate through walls, floors and ceilings used for fire prevention in buildings; chemical 
preparations for the dispersal of oil; chemical preparations for stabilizing soil; chemical preparations for melting snow 
and ice; engine-decarbonising chemicals; detergent additives for motor oil; probiotic bacterial cultures for the food 
industry; probiotic bacteria for the food industry; control samples for quality control testing of water; serum samples for 
scientific purposes; preparations of the distillation of wood alcohol; by-products of the processing of cereals for 
industrial purposes; chemical substances for preserving foodstuffs; benzene derivatives; cellulose derivatives 
[chemicals]; promethium; propylene [propene]; proppants for use in oil well and gas well hydraulic fracturing operations; 
protactinium; protamine; proteins for the food industry; proteins for use in the manufacture of food supplements; proteins 
for use in manufacture; protein [raw material]; mordants for metals; radium for scientific purposes; radon; rhamnose for 
industrial purposes; aromatic solvents for industrial and commercial use; solvents for use in the manufacture of 
insecticides; solvents for paints; solvents for paints, varnishes and lacquers; solvents for varnishes; anti-frothing 
solutions for accumulators; drilling muds; drilling muds for use in oil-well drilling; buffer solutions for use in analytical 
chemistry; buffer solutions for scientific purposes; galvanizing baths; solutions for cyanotyping; degreasing solvents for 
use in manufacturing processes; standard solutions for use in analytical chemistry; silver salt solutions for silvering; 
toning baths [photography]; etching solutions [acids]; antibody reagents for scientific purposes; diagnostic reagents for 
scientific use; reagents for medical research; reagents for scientific purposes; reagents for scientific purposes for use in 
nucleic acid isolation and purification; reagents for testing the sterility of medical equipment; chemical reagents for use in 
genetic research; chemical reagents for scientific purposes; chemical agents for the treatment of bilge water; chemical 
agents for impregnating cut flowers to preserve freshness; chemical agents for impregnating cut Christmas trees to 
preserve freshness; chemical agents for carbon dioxide sequestration; chemical reagents for genetic identity testing; 
chemical agents for acid removal in industrial manufacturing applications; chemical reagents for paternity testing; 
diagnostic reagents, other than for medical or veterinary purposes; reagents for research purposes; reagents for 
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scientific or medical research use; reagents for testing the sterility of pharmaceuticals and injectable solutions; reagents 
for chemical analyses; reagents for use in scientific apparatus for chemical or biological analysis; chemical reagents, 
other than for medical or veterinary purposes; plant growth regulators for agricultural purposes; unprocessed artificial 
resins, unprocessed plastics; resorcinol; rhenium; mercury; rubidium; carbon black for industrial purposes; soot for 
industrial or agricultural purposes; lamp black for industrial purposes; samarium; saccharin; selenium; saltpeter; 
semicarbazones; sulfur; silver nitrate; hydrogen sulfide; carbon disulfide; silanes; calcium silicate; sodium silicate; zinc 
silicate; silicates; aluminium silicate; silicones; scandium; topsoil; horticultural potting mixtures; foundry molding 
preparations; potting compost; potting soil; acrylic resins, unprocessed; ion-exchange resins [chemical preparations]; 
artificial and synthetic resins, unprocessed; unprocessed artificial resins for use in manufacture; unprocessed artificial 
resins for industrial purposes; unprocessed artificial resins as raw materials in the form of powders, liquids or pastes; 
urea-formaldehyde resins, unprocessed; silicone resins, unprocessed; melamine resins, unprocessed; polyamide resins, 
unprocessed; polyvinyl acetate resins, unprocessed; polyvinylidene chloride resins, unprocessed; polyvinyl chloride 
resins, unprocessed; polymer resins, unprocessed; polypropylene resins, unprocessed; polystyrene resins, 
unprocessed; polyurethane resins, unprocessed; polyethylene resins, unprocessed; polyester resins, unprocessed; 
synthetic resins, unprocessed; unprocessed synthetic resins for use in the manufacture of plastic molding compounds; 
unprocessed synthetic resins for use in the manufacture of molding compounds; unprocessed synthetic resins for use in 
the manufacture of cosmetics; radiation-curable unprocessed synthetic resins; thermally curable unprocessed synthetic 
resins; thermoplastic resins, unprocessed; phenolic resins, unprocessed; epoxy resins, unprocessed; soda ash; calcined 
soda; caustic soda for industrial purposes; nitrogen compounds; aliphatic compounds; barium compounds; 
perfluorinated chemical compounds prepared synthetically for use in manufacture; surface-active compounds; 
unprocessed synthetic resin compounds in the form of microspheres used to incorporate various other substances; 
fluorspar compounds; chemical compounds for curing concrete; ammoniacal salts; ammonium salts; salts of precious 
metals for industrial purposes; halogen acid salts; salts for galvanic cells; salt for preserving, other than for foodstuffs; 
salts for coloring metal; salts for industrial purposes; iron salts; gold salts; iodised salts; calcium salts; magnesium salts; 
sodium salts [chemical compounds]; salt, raw; salts from rare earth metals; mercury salts; toning salts [photography]; 
salts [fertilizers]; salts [chemical preparations]; chrome salts; chromic salts; salts of alkaline metals; salt for water 
softening; rock salt; rock salt for de-icing; mineral sorbents; chemical sorbents; mold-release preparations; mold-release 
compounds; mold-release compounds for use in the plastics industry; tire sealing compounds; fire extinguishing 
compositions; compositions for the manufacture of phonograph records; compositions for the manufacture of technical 
ceramics; compositions for repairing inner tubes of tires; compositions for repairing tires; fire extinguishing and fire 
prevention compositions; sizing compounds for use in manufacture; compositions for threading; acid proof chemical 
compositions; adhesives for use in the manufacture of wall coverings; adhesives for use in the manufacture of plywood; 
adhesives for use in the manufacture of surgical bandages; glutinous tree-grafting preparations; adhesive preparations 
for surgical bandages; flame-retardant compositions; fireproofing preparations; active chemical ingredients for use in the 
manufacture of insecticides; chemical compositions for waterproofing; chemical compositions for waterproofing articles 
of leather; chemical compositions for waterproofing articles of fabric; chemical compositions for waterproofing masonry; 
chemical compositions for use in chrome plating; chemical compositions for preserving foodstuffs; chemical 
compositions for metal plating; sauce for preparing tobacco; allyl alcohol; amyl alcohol; benzyl alcohol; vinic alcohol; 
alcohol for use in the manufacture of perfumes; alcohol for use in the manufacture of paints and other coatings; alcohol 
for industrial purposes; wood alcohol; lauryl alcohol; sal ammoniac spirits; oleyl alcohol; cetyl alcohol; alcohol; ethyl 
alcohol; alloys of rare earth metals; de-icing sprays for windshields; de-icing sprays for door locks; adjuvants, other than 
for medical or veterinary purposes; cement for footwear; soil improving agents; fabric protectants for commercial dry 
cleaning use; fabric protectants; concrete preservatives, except paints and oils; detergents for industrial use as part of 
manufacturing operations; anticaking agents for use in the manufacture of animal feed; chemical agents for coating 
textiles, furs, leather, non-woven and woven fabrics; cell growth media for growing cells for use in scientific research; 
growing media for plants; soil stabilizers for roads, ponds and lakes; soil stabilizers for use in road construction; dough 
stabilizers for the food industry; enzyme stabilizers; chemical stabilizers for preserving foodstuffs; stannate; water glass 
[soluble glass]; stilbene; styrene; strontium; substrates for soil-free growing [agriculture]; substrates for hydroponics; 
peptide substrates for scientific purposes; enzyme substrates for scientific purposes; enzyme substrates; aluminium 
sulfate; ammonium sulfate; aluminium ammonium sulfate; barium sulfate; ferrous sulfate; potassium sulfate; magnesium 
sulfate; sodium sulfate; nickel sulfate; nickel ammonium sulfate; lead sulfate; silver sulfate; zinc sulfate; sulfates; 
ammonium sulfide; barium sulfide; cadmium sulfide; calcium sulfide; sodium sulfide; stannic sulfide; mercury sulfide; 
antimony sulfide; phosphorus sulfide; zinc sulfide; sulfides; benzoic sulfimide; sodium sulfite; sulfites for preserving 
foodstuffs; sulfonic acids; sumac for use in tanning; superphosphates [fertilizers]; soil surfactants used to promote 
uniform movement of water in soil; antimony; thallium; talc [magnesium silicate]; tannin; cream of tartar for the food 
industry; cream of tartar for industrial purposes; cream of tartar for chemical purposes; sodium tartrate; tellurium; 
terbium; sodium tetraborate; tetrachlorides; carbon tetrachloride; acetylene tetrachloride; tetraethyl lead; technetium; 
thymol for industrial purposes; thiocarbanilide; thiourea; sodium thiosulfate; thiophene; thioethers; titanite; blueprint 
cloth; sensitized cloth for photography; tolidine; toluidine; toluene; Thomas phosphate [fertilizer]; fuel for nuclear 
reactors; thorium; peat [fertilizer]; etchants for use in the manufacture of printed circuit boards; etchants for use in the 
manufacture of semi-conductors; gum tragacanth for industrial purposes; trypsins for industrial purposes; 
triphenylmethane; ferric chloride; gold trichloride; trichloroethylene; triethanolamine; triple superphosphate fertilizers; 
thulium; aromatic hydrocarbons; carbonic hydrates; carbon; carbon for industrial purposes; activated carbon; carbon for 
filters; animal charcoal; charcoal for use as a soil conditioner; charcoal for horticultural purposes; animal carbon; bone 
charcoal; blood charcoal; nitrogenous fertilizers; fertilizers for hydroponics; fertilizers; fish meal fertilizers; potassium 
fertilizers; calcined potassium fertilizers; complex fertilizers; manganese fertilizers; urea fertilizers; ammonium nitrate 
fertilizers; sodium nitrate fertilizers; ammonium sulfate fertilizers; potassium sulfate fertilizers; potassium chloride 
fertilizers; calcium silicate fertilizers; mixed fertilizers; calcium superphosphate fertilizers; ammonium chloride fertilizers; 
wood vinegar [pyroligneous acid]; dough conditioners for the food industry; uranium; uranates; urease for industrial 
purposes; chemical intensifiers for paper; chemical intensifiers for rubber; vulcanization accelerators; phenanthrene; 
phenylenediamine; phenothiazine for use in the manufacture of pharmaceuticals; milk ferments [bacteria preparations] 
used in making foodstuffs; enzymes for use in protein hydrolysis; enzymes for use in starch hydrolysis; enzymes for use 
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in the tanning of leather; enzymes for use in the manufacture of pet food; enzymes for use in the manufacture of 
nutraceuticals; enzymes for use in the manufacture of fruit juice; enzymes derived from biotechnological processes for 
use in industry; enzymes for use in the dairy industry; enzymes for use in the processing of food by-products; enzymes 
for use in the processing of sugar cane; enzymes for the brewing industry; enzymes for the food industry; enzymes for 
the beverage industry; enzymes for industrial purposes; enzymes for use in the textile industry; ferments for chemical 
purposes; enzymes for the bakery industry; milk ferments for the food industry; milk ferments for industrial purposes; 
milk ferments for chemical purposes; enzymes to assist in digestion for use in the manufacture of animal feeds; fermium; 
potassium ferricyanide; potassium ferrocyanide; ferrocyanides; photographic fixers; fixing solutions [photography]; 
histological fixatives; cytological fixatives; flavonoids [phenolic compounds] for industrial purposes; flocculants; metal 
welding flux; soldering fluxes; brazing fluxes; formaldehyde; formic aldehyde for chemical purposes; formate; phosgene; 
ammonium phosphate; phosphatides; manganese phosphate; calcium phosphate; sodium phosphate; phosphates; 
phosphates for water treatment; phosphates for potable water treatment; phosphates [fertilizers]; phosphine; 
phosphoproteins; phosphorus; photographic paper; photosensitive plates; sensitized photographic plates; photographic 
dry plates; unexposed photographic films; sensitized films, unexposed; photographic developers; photoresists; 
photographic sensitizers; chemical preparations for use in photography; photographic emulsions; francium; ethyl 
phthalate; fluorine; ammonium fluoride; calcium fluoride; magnesium fluoride; sodium fluoride; sodium aluminium 
fluoride; cerium fluoride; water-purifying chemicals for swimming pools; chemicals for use in the manufacture of paper; 
chemicals for the separation of crude oil from soil and water; chemicals for use in lithography; chemicals for use in metal 
plating; chemicals for use in the processing of natural rubber; chemicals for use in the processing of plastics; chemicals 
for use in the production of synthetic rubber; chemicals for use in the manufacture of solar cells; soil conditioning 
chemicals; chemicals for use in forestry, except fungicides, herbicides, insecticides and parasiticides; glass-frosting 
chemicals; leather-renovating chemicals; water treatment chemicals for use in swimming pools and spas; chemicals for 
treating hazardous waste; chemicals for X-ray film processing; glass-staining chemicals; enamel-staining chemicals; oil-
separating chemicals; water-purifying chemicals; oil-purifying chemicals; wastewater treatment chemicals; wastewater 
treatment chemicals for industrial purposes; welding chemicals; condensation-preventing chemicals; stain-preventing 
chemicals for use on fabrics; anti-tarnishing chemicals for windows; leather-waterproofing chemicals; textile-
waterproofing chemicals; chemicals for use in the manufacture of adhesives; chemicals, except pigments, for the 
manufacture of enamel; radiator flushing chemicals; chemicals for use in industry and science; leather-impregnating 
chemicals; textile-impregnating chemicals; horticultural chemicals, except fungicides, herbicides, insecticides and 
parasiticides; agricultural chemicals, except fungicides, herbicides, insecticides and parasiticides; water-softening 
chemicals; soil conditioning preparations; chemicals for photographic film processing; chemicals for use in 
chromatography; chimney cleaners, chemical; enamel and glass-staining chemicals; chemicals for use in forestry; 
chemicals for use in industry, science and photography; chemicals for use in science; chemicals for use in industry, 
science and photography, as well as in agriculture, horticulture and forestry; chemicals for use in horticulture; chemicals 
for use in agriculture; chemicals for use in agriculture, horticulture and forestry; industrial chemicals; color-brightening 
chemicals for industrial purposes; quinhydrone; chitosan for industrial purposes; refrigerants; coolants for vehicle 
engines; chlorine; sodium chlorate; chlorates; chlorine for swimming pools; hydrochlorates; liquid chlorine; aluminium 
chloride; ammonium chloride; barium chloride; bismuth chloride; potassium chloride; calcium chloride; magnesium 
chloride; manganese chloride; stannic chloride; mercuric chloride; silver chloride; phosphorus chloride; cerium chloride; 
zinc chloride; chlorides; gold chloride; metallic chlorides; palladium chloride; chromium chloride; ethyl chloride; sodium 
chlorite; chloromethane; chloromethyl methyl ether; chloronitroanilines; hydrogen chloride; chloroprene; 
chlorofluorocarbons; sodium chromate; lead chromate; chromates; flowers of sulfur for chemical purposes; caesium; 
cellulase for use in the manufacture of detergents; cellulose; dissolving pulp; sulfite pulp; cerium; calcium cyanamide; 
potassium cyanate; hydrogen cyanide; potassium cyanide; sodium cyanide; silver cyanide; cyanides [prussiates]; 
cyanates; calcium cyanamide [fertilizer]; cyclamate; cyclohexane; cyclopentane; cymene; zirconium tetrachloride; loam; 
slag [fertilizers]; size for finishing and priming; size for walls; body fillers for use in the aerospace industry; putty for use 
by plumbers for affixing toilets; paste fillers for automobile body repair; spinel [oxide mineral]; alkalies; caustic alkali; 
chlor-alkalis; botanical extracts, other than essential oils, for use in making cosmetics; plant extracts, other than essential 
oils, for use in the manufacture of cosmetics; herb extracts, other than essential oils, for use in the manufacture of 
cosmetics; fermentation extracts for industrial purposes; tea extracts for the food industry; tea extracts for use in the 
manufacture of cosmetics; tea extracts for use in the manufacture of pharmaceuticals; battery electrolytes; active 
chemical ingredients for use in the manufacture of pharmaceuticals; radioactive elements for scientific purposes; rare 
earths; fissionable chemical elements; emulsifiers; emulsifiers for use in manufacture; emulsifiers for use in the 
manufacture of food; chloropropylene; erbium; erythritol for the food industry; erythritol for the beverage industry; 
ethane; ethanol for scientific purposes; ethylamine; ethylene; ethylene glycol; ethylene dichloride; ethylene chlorohydrin; 
ethyl iodide; ethyl carbamate; ethyl malonate; methyl ether; benzyl ether; sulfuric ether; glycol ether; fatty acid esters; 
methyl esters; ethers; esters; acetic acid esters; cellulose ethers for industrial purposes; cellulose esters for industrial 
purposes; ethyl ether.

Cl.4;Biodiesel fuel; anthracite; benzine; motor spirit; petroleum; industrial gasoline; biomass fuel; wood briquettes; 
combustible briquettes; petroleum jelly for industrial purposes; montan wax; ozokerite; wax for use in coating food 
packaging materials; illuminating wax; industrial wax; belting wax; carnauba wax; paraffin wax; beeswax; beeswax for 
use in the manufacture of ointments; beeswax for use in the manufacture of candles; beeswax for use in the manufacture 
of cosmetics; Japan wax; wax [raw material]; gas for lighting; coal gas; oil-gas; liquefied petroleum gas; liquefied 
petroleum gases to be used for domestic and industrial purposes and in motor vehicles; liquefied natural gas; fuel gas; 
producer gas; gases for use as fuel; solidified gases [fuel]; fuel; alcohol and mixed alcohol fuel; solid fuels; wood pellets 
for heating [fuel]; pellets of compressed fiber manufactured from a plant crop to be used as fuel; glass granules used as 
sweeping compounds for chemical and other spills; fuel pellets; lubricating graphite; graphite as a lubricant; methylated 
spirits for fuel [denaturated fuel alcohols]; non-chemical additives for motor oil; additives, non-chemical, to motor fuel; 
kindling; firewood; fireplace logs; artificial fireplace logs; paper spills for lighting; charcoal lighter fluid; cigarette lighter 
fluid; cutting fluids; cutting oil for industrial metal working; lighter fluid; fish oil, not edible; lanolin; greases for the 
preservation of leather; illuminating grease; grease for leather; grease for footwear; tallow; industrial grease; kerosene; 
coke; lanolin for use in the manufacture of cosmetics and ointments; lanolin for use in the manufacture of cosmetics; 
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ligroin; solid lubricants; wood spills for lighting; wax for skis; mazut; automotive engine oils; hardened oils 
[hydrogenated oils for industrial use]; fuel oil; oils for the preservation of leather; oils for paints; oils for releasing form 
work [building]; oils for the preservation of masonry; mold releasing oils; textile oil; leather-preserving oils and greases; 
mineral oils and greases for industrial purposes [not for fuel]; industrial oils and greases; lamp oils containing insect 
repellent; light oils; mineral oil for use in the manufacture of cosmetics and skin care products; mineral oil for use in the 
manufacture of paint; mineral oil for use in the manufacture of metal cutting fluids; industrial oil for batteries; all-purpose 
penetrating oil; industrial oils and greases, wax; lubricating oil; lubricating oil for motor vehicle engines; lubricating oils 
and greases; industrial oil; conditioning oil for baseball gloves; moistening oil; coal tar oil; coal naphtha; castor oil for 
industrial purposes; bone oil for industrial purposes; lamp oil; linseed oil for use as a lubricant; motor oil; sunflower oil 
for industrial purposes; rape oil for lubricating machinery; vegetable oil for use in the manufacture of paints or soaps; 
soybean oil for use in the manufacture of paints and other coatings; rape oil for industrial purposes; lubricants; 
automotive lubricants; lubricants for aircraft engines; motor vehicle lubricants; lubricants for industrial machinery; 
graphite lubricants; industrial lubricants; all-purpose lubricants; naphtha; petroleum, raw or refined; crude oil; heavy oils; 
nightlights [candles]; oleine; paraffin; dust absorbing, wetting and binding compositions; dust removing preparations; 
soya bean oil preparations for non-stick treatment of cooking utensils; non-slipping preparations for belts; non-chemical 
additives for gasoline; non-chemical additives for oils and fuels; non-chemical additives for fuels; non-chemical additives 
for fuels, lubricants and greases; propane gas sold in cylinders for use in torches; propane gas; coal dust [fuel]; flux oil 
for use as an ingredient in asphalt; firelighters; firelighters for grills; perfumed candles; aromatherapy fragrance candles; 
Christmas tree candles; candles; votive candles; candles and wicks for lighting; tealight candles; tallow candles; candles 
containing insect repellent; automotive greases; drilling lubricants; grease for machines; grease for arms [weapons]; 
lubricating grease; grease for belts; lubricating grease for vehicles; general purpose greases; vaporized fuel mixtures; 
petroleum-based dust suppressing compositions; granular absorbent oil-based composition for absorbing spills from 
floors; dust absorbing compositions; dust binding compositions; dust wetting compositions; petroleum-based dust 
absorbing compositions; dust binding compositions for sweeping; dust laying compositions; alcohol [fuel]; methylated 
spirit; stearine; wood chips for smoking and flavoring foods; wood chips for smoking and grilling; wood chips for use as 
fuel; fuels, including motor spirit, and illuminants; gaseous fuels; liquid fuels; fuels and illuminants; aviation fuel; 
benzene fuel; diesel oil; fuel for motor vehicles; chafing dish fuel; lamp fuel; fuel for aircraft; fuel for aircraft and ships; 
fuel for lighters; lighting fuel; fuel for ships; heating oil; xylene fuel; mineral fuel; carburants; fuel with an alcohol base; 
fuels derived from crude oil; hydrocarbon fuels; peat briquettes [fuel]; peat [fuel]; tinder; lignite; charcoal briquettes; 
charcoal [fuel]; coal; coal briquettes; lamp wicks; wicks for oil lamps; wicks for candles; ceresine; tadon [charcoal 
briquettes]; electrical energy; ethanol [fuel]; petroleum ether.

Cl.7;3D printers; truck cranes; reverse vending machines for recycling empty bottles and cans; reverse vending 
machines for recycling empty beverage containers; vending machines; coin-operated vending machines; vending 
machines, electric, for beverages or foods; welding machines, electric; shock absorbers for machines; construction 
machines and apparatus; electrolysis apparatus for electroplating; welding apparatus, gas-operated; electroplating 
apparatus; vulcanization apparatus; rubber vulcanizing apparatus; galvanizing apparatus; metal surface galvanizing 
apparatus; oxyacetylene welding apparatus; acetylene cleaning apparatus; high pressure washers; apparatus for drawing 
up beer under pressure; apparatus for aerating water; apparatus for aerating beverages; electrical apparatus for sealing 
plastics [packaging]; electric arc cutting apparatus; electric arc welding apparatus; electric welding apparatus; hydraulic 
machines and apparatus; mining machines and apparatus; pneumatic machines and apparatus; inking apparatus for 
printing blocks; inking apparatus for printing machines; soldering apparatus, electric; fittings for engine boilers; lawn 
aerators [machines]; air brushes for applying paint; expansion tanks [parts of machines]; drums [parts of machines]; 
reels, mechanical, for flexible hoses; reels, electric, for garden hoses; brake shoes, other than for vehicles; grass 
trimmers, electric; concrete mixers [machines]; food blenders, electric; food blenders, electric, for household purposes; 
automotive engine blocks; reels [parts of machines]; bobbins for weaving looms; harrows; tractor-towed harrows; 
windlasses; journal boxes [parts of machines]; bulldozers; hoppers [mechanical discharging]; bits for mining machines; 
mine borers; drills for the mining industry; earth augers; power ice augers used in ice fishing; railway wagon lifts; rolling 
mill cylinders; tractor-towed hay rakes; crank shafts; rollers for barley processing machines; shafts for pumps; printing 
rollers for machines; camshafts; engine camshafts; camshafts for vehicle engines; transmission shafts, other than for 
land vehicles; valves [parts of machines]; fans for motors and engines; fans for machine engines; saw benches [parts of 
machines]; winnowers; concrete vibrators; concrete vibrators, electric; vibrators [machines] for industrial use; bearings 
[parts of machines]; bearing inserts for machines; bearings for transmission shafts, being parts of machines; mechanized 
horse walkers; water heaters [parts of machines]; bellows [parts of machines]; blowers for use with conveying systems; 
power blowers for lawn debris; hand-held milk frothers [whisks], electric; agitators; agitators for circulating liquid media; 
agitators for chemical processing; bushings [parts of machines]; exhausts for motors and engines; drilling rigs, floating 
or non-floating; gasoline lawn mowers; ride-on lawn mowers; lawnmowers [machines]; mechanical lawn mowers; 
lawnmowers, electric; impact wrenches; taps being machine tools; card clothing [parts of carding machines]; nail pullers, 
electric; emergency power generators; high-voltage generators; generators for wind turbines; generators for land 
vehicles; alternators; alternators for land vehicles; dynamos; bicycle dynamos; current generators; generators of 
electricity; wind-powered electricity generators; electric power generators for ships; electrostatic generators; hydraulic 
controls for motors and engines; hydraulic controls for machines; hydraulic conveyors; hydraulic torque converters, 
other than for land vehicles; hydraulic controls for machines, motors and engines; exhaust mufflers for motors and 
engines; mufflers for motors and engines; mufflers as part of vehicle exhaust systems; drilling heads [parts of machines]; 
core drilling bits; drilling bits [parts of machines]; cylinder heads for engines; soldering blow pipes, gas-operated; 
welding torches, electric; gas-operated blow torches; propane torches for use with roofing materials; propane torches for 
clearing vegetation; propane torches for clearing snow and ice; cutting torches; welding torches, gas-operated; raking 
machines; chasers [machine tools]; stalk separators [machines]; graders [earth moving machines]; sieves [machines or 
parts of machines]; mud catchers and collectors [machines]; tarring machines; rubber tracks being parts of crawlers on 
mining machines; rubber tracks being parts of crawlers on snow ploughs; rubber tracks being parts of crawlers on 
loading-unloading machines and apparatus; rubber tracks being parts of crawlers on agricultural machines; rubber tracks 
being parts of crawlers on construction machines; pressure transducers being parts of machines; gasoline engines, other 
than for land vehicles; internal combustion engines for power generation, other than for land vehicles; internal 
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combustion engines for boats; hydraulic engines and motors; diesel engines for machines; diesel engines, other than for 
land vehicles; engines for aerostats; winch motors; aeronautical engines; engines and motors for model aircraft; engines 
and motors for model boats; engines and motors for model vehicles; engines for marine vessels; motors for passenger 
elevators; motors for elevators; aeroplane engines; engines for air cushion vehicles; motors, other than for land vehicles; 
aircraft engines; linear motors; compressed air engines; direct current motors; rocket engines, other than for land 
vehicles; jet engines, other than for land vehicles; starter motors; starter motors for land vehicles; engines for boats; 
marine engines and parts and fittings therefor; driving motors, other than for land vehicles; propulsion mechanisms, 
other than for land vehicles; de-aerators for feedwater; disintegrators; tympans [parts of printing presses]; mounting 
hangers adapted for exhaust systems for internal combustion engines; holding devices for machine tools; pump 
diaphragms; turf removing ploughs; abrasive disks for power-operated sanders; disc harrows; rock drilling bits; hydraulic 
jacks; chisels for machines; trailer-mounted hydraulic jacks; jacks [machines]; rack and pinion jacks; jacks, electric; 
moving walkways; drills [power tools]; percussion hammer drills; hand-held percussion hammer drills; pneumatic drills, 
hand-held; electric hand drills; drills, electric; crushers, electric, for household purposes; food grinders, electric; food 
grinders, electric, for domestic use; food grinders, electric, for commercial use; crushers for kitchen use, electric; rotary 
hammers, electric; centrifugal grinding machines; flues for engine boilers; reapers; windrowers for agricultural machines; 
reapers and binders; tractor-towed reapers; millstones; motorized door locks; vacuum pads for vacuum pump machines; 
countersinks; rakes for raking machines; grinders, electric, for household purposes; kitchen grinders, electric; shredders 
[machines] for industrial use; meat grinders, electric, for household purposes; waste disposal units, electric; food 
choppers, electric; tree stump cutters; garden chippers, electric; injectors for engines; incubators for eggs; ski edge 
sharpening tools, electric; clamping tools for holding piece parts during machining; gear cutters [machine tools]; 
metalworking machines and machine tools; tools [parts of machines]; hand-held tools, other than hand-operated; 
mechanically operated hand-held crimpers; agricultural implements, other than hand-operated; air-operated power tools; 
grinding tools [parts of machines]; power tools; air condensers; control cables for machines, engines or motors; 
capstans; calenders; rotary steam presses, portable, for fabrics; aquarium air stones [pumps]; ditchers [ploughs]; 
carburetters; carriages for knitting machines; crankcases for motors and engines; crankcases for machines; automobile 
oil pans; crankcases for machines, motors and engines; dishwasher racks [parts of dishwashers]; steamrollers; tractor-
towed rollers; ignition coils [parts of engines]; positive crankcase ventilation [PCV] valves for motors and engines; 
automatic inlet control valves for reciprocating air compressors; valves being parts of pumps; pressure valves [parts of 
machines]; dosing valves [parts of machines]; pressure valves being parts of machines; back pressure valves being parts 
of machines; clack valves [parts of machines]; unloading check valves for the outlets of air compressors; proportional 
flow valves being parts of machines; pressure reducers [parts of machines]; exhaust gas recirculation [EGR] valves for 
motors and engines; pump control valves; control valves for regulating the flow of gases and liquids [parts of machines]; 
valves being parts of machines; valves [parts of pumps]; can openers, electric; pneumatic ratchet wrenches; ratchet 
wrenches, electric; buckets for earth moving machines; cowlings [parts of machines]; machine wheels; pump impellers; 
freewheels, other than for land vehicles; automotive intake manifolds; intake manifolds for motors and engines; scale 
collectors for machine boilers; headers being parts of vehicle exhaust systems; lasts for shoes [parts of machines]; block 
brakes, other than for land vehicles; brake pads, other than for vehicles; piston segments; grease rings [parts of 
machines]; reapers and threshers; food processors, electric, for household purposes; coal-cutting machines; air 
compressors; air compressors for vehicles; air pumps [garage installations]; compressors for air conditioners; 
compressors for machines; compressors for dehumidifying machines; compressors for refrigerators; compressors 
[machines]; reciprocating compressors; electric compressors; compressors being parts of machines, motors and 
engines; screw conveyors; belt conveyors; conveyors [machines]; roller conveyors; chain conveyors; converters for 
steelworks; catalytic converters for motors and engines; aerocondensers; steam condensers [parts of machines]; air-
cooled condensers; diggers [machines]; rams [machines]; thermic lances [machines]; utensil baskets for dishwashers; 
mechanized livestock feeders; mechanized feeders for wildlife; mechanized feeders for animals; boxes for matrices 
[printing]; gear boxes, other than for land vehicles; grease boxes [parts of machines]; rocker arms for motors and 
engines; polycrystalline diamond compact [PDC] drill bits for drilling machines; housings [parts of machines]; bearing 
housings for machines; tractor-towed mowers; harvesting machines; tractor-towed harvesters; steam engine boilers; 
coffee grinders, other than hand-operated; coffee grinders, electric; tower cranes; crawler cranes; taps [parts of 
machines, engines or motors]; cable cranes; roller bridges; floating cranes; cranes [lifting and hoisting apparatus]; gantry 
cranes [bridge cranes]; dock cranes; mobile dock cranes; water separators; fixed cranes; jib cranes; ball valves being 
parts of machines; spray guns for paint; cranks [parts of machines]; mounting brackets adapted for exhaust systems for 
internal combustion engines; abrasive wheels for power-operated grinders; potters' wheels; grindstones [parts of 
machines]; cultivators [machines]; power tillers; hedge cutters, electric; soldering lamps; winches; trawl winches; power 
winches; blades for power saws; ploughshares; abrasive belts for power-operated sanders; belts for conveyors; conveyor 
belts; band brakes, other than for land vehicles; flap discs for power-operated grinders; portable saw mills; line haulers; 
service elevators; passenger elevators; jig-saws [power tools]; food slicers, electric; chutes being parts of machines; 
lubricators [parts of machines]; ice crushers, electric; igniting magnetos; igniting magnetos for engines; handling 
machines, automatic [manipulators]; churns; matrices for use in printing; oil coolers for motors and engines; machine 
flywheels; lawn edgers, electric; cartoning machines; hair clipping machines for animals; asphalt paving machines; 
concrete finishing machines; concrete placing machines; paper machines; paper cutting machines; drilling machines and 
parts therefor; pasta makers, electric, for household purposes; vacuum packaging machines; blowing machines; wire 
drawing machines; die-cutting machines; embroidery machines; knitting machines; gas cutting machines; welding 
machines, gas-operated; galvanizing machines; bending machines; bending machines for metalworking; hydraulic 
machines; ironing machines; mineworking machines; decatizing machines; autogenous soldering machines; concrete 
paving machines; well drilling machines; blowing machines for the compression, exhaustion and transport of gases; 
blowing machines or fans for the compression, sucking and carrying of grain; net hauling machines [fishing]; 
electroplating machines; bottle sealing machines; sealing machines for industrial purposes; intaglio printing machines; 
milk homogenizing machines; embossing machines; engraving machines; finishing machines; crushing machines; ice 
crushing machines, electric; waste crushing machines; waste disposal units; dough kneading machines; blade 
sharpening [stropping] machines; knife sharpening machines; drill sharpening machines; earth moving machines; 
machines for making paper boxes; machines for making cardboard boxes; cord making machines; lace making machines; 

4941



machines for making noodles; butter machines; machines for making miso; machines for manufacturing semi-
conductors; cigarette machines for industrial purposes; machines for making soya sauce; sausage making machines; 
stereotype machines; machines for making powdered milk; hosiery looms; grinding machines; wood chipping machines; 
machines for shredding horticultural waste; paper calendering machines; oxyacetylene cutting machines; oxyacetylene 
welding machines; drop-forging machines; ice shaving machines, electric; composting machines; dyeing machines; laser 
welding machines; compression molding machines; bottle washing machines; pressure washing machines; dishwashers; 
floor washing machines; paper coating machines; bottle filling machines; machines for filling containers with liquid; 
staple fiber cutting machines; wax-polishing machines, electric; wax-polishing machines, electric, for household 
purposes; wax-polishing machines, electric, for industrial purposes; racket stringing machines; leather-working 
machines; dairy machines; semi-conductor wafer processing machines; glass-working machines; machines for 
processing edible kelp; tobacco processing machines; machines for processing raw silk; barley splitting machines; grain 
husking machines; dip-dyeing machines; painting machines; ramie debarking machines; cleaning machines for ponds; oil 
refining machines; industrial machines for cleaning sand; peeling machines; fruit peelers, electric; cereal processing 
machines; machines for processing plastics; ore treating machines; printing machines for use on sheet metal; printing 
machines for use with ceramics; printing machines for use with textiles; brewing machines; plasma cutting machines; 
planographic printing machines; whitewashing machines; road sweeping machines, self-propelled; leather paring 
machines; stubble cutting machines; rice polishing machines; barley polishing machines; floor polishing machines; 
machines for making soda pops; machines for shaping geta [Japanese-style wooden clogs]; bitumen making machines; 
papermaking machines; machines for making paper bags; machines for making straw rope; machines for making 
corrugated cardboard; machines for manufacturing semi-conductor substrates; machines for making fish paste; 
machines for the production of sugar; machines for processing condensed milk; machines for making cigarettes; 
machines for making cheese; machines for making cigarette filter rods; machines for washing silkworm eggs; weeding 
machines; sifting machines; cinder sifters [machines]; chemical fiber spinning machines; puddling machines; manure 
spreading machines; fertilizer spreading machines; machines for sorting recyclable materials; fiber cutting machines; 
fodder cutting machines [feed cutters]; notchers [machine tools]; metal cutting machines; meat slicing machines; cheese 
slicing machines; machines for cutting plywood; bread cutting machines; egg slicing machines; machines for embossed 
printing; asphalt mixers [machines]; fodder mixing machines [feed mixers]; rice grain sorting machines; waste sorting 
machines; road making machines; railroad constructing machines; dry-cleaning machines; machines for the textile 
industry; rammers [machines]; rail-laying machines; bottle capping machines; bottle stoppering machines; packaging 
machines; machines for packaging food; waste compacting machines; plywood finishing machines; dethatchers 
[machines]; wire forming machines; cleaning machines for aviation engines; carpet cleaning machines; machines for 
cleaning surfaces using high-pressure water; floor scrubbing machines; rice husking machines; die-stamping machines; 
stamping machines; automatic stamping machines; darning machines; machines for extruding plastics; wire extruding 
machines; electrostatic coating machines; dredging machines; milking machines; drainage machines; leather tanning 
machines; wrapping machines; grain separators; machines and apparatus for the textile industry; floor polishing 
machines and apparatus, electric; injection plastic molding machines; machines and machine tools; bookbinding 
apparatus and machines for industrial purposes; machines and apparatus for cleaning, electric; machines and apparatus 
for carpet shampooing, electric; machines and apparatus for polishing [electric]; textile calendering machines; sizing 
machines; gluing machines for use with plywood; punching machines; riveting machines; forging machines; envelope 
inserting machines; debarking machines; textile dyeing machines; yarn twisting machines; kitchen machines, electric; 
belt sanding machines; timber harvesting machinery; electric wood sawing machines; foundry machines; injection 
molding machines; smoothing presses; fleshing machines; rinsing machines; vehicle washing machines; yarn winding 
machines; flour mill machines; type-setting machines [printing]; paper reeling machines; continuous casting machines; 
continuous metal casting machines; strapping machines; hemming machines; grating machines for vegetables; braiding 
machines; wringing machines for laundry; cutting machines; cutting machines for metalworking; sand cleaning 
machines; floor sanders; floor edgers; steam engines; perforating machines for metalworking; sandblasting machines; 
printing machines; industrial printing machines; rotary printing presses; flexographic printing machines; metal sawing 
machines; compressed air machines; loading and unloading machines; skid-steer loaders; dishwashers for household 
purposes; dishwashers for industrial purposes; garden tilling machines; tilling machines for agricultural purposes; textile 
washing machines; trimming machines; spinning machines; dust collecting machines; filling machines; friezing 
machines; cutters [machines]; rotary grinding machines; satinizing machines; pile drivers; drilling machines for 
metalworking; agricultural machines; agricultural seed planting machines; mixing machines; blending machines for 
chemical processing; mechanical mixing machines; sorting machines for industry; machines, machine tools, power-
operated tools; stitching machines; laundry washing machines for household purposes; washing machines [laundry]; 
industrial laundry washing machines; coin-operated washing machines; electric washing machines; electric washing 
machines for household purposes; electric washing machines for industrial purposes; clippers [machines]; construction 
machines; spinning frames; spin driers [not heated]; looms; textile tentering machines; kneading machines; wreckers; 
typographic machines; type-setting machines [photocomposition]; earth compacting machines; beating machines; 
scutching machines for the textile industry; beaters, electric; harvesters for agricultural use; sweepers, electric; coal 
loaders; bottling machines; packing machines; vacuum packing machines; filtering machines; filtering machines for 
chemical processing; photoengraving machines; molding machines; sewing machines; carding machines; industrial 
sewing machines; sanding machines for woodworking; wood grinding machines; hand-held grinders, electric; orbital 
sanding machines; sanders, electric; typecasting machines; extrusion molding machines; electric arc cutting machines; 
electric arc welding machines; electromechanical machines for chemical industry; labellers [machines]; mills for 
household purposes, other than hand-operated; windmills; pepper mills, other than hand-operated; mills [machines]; 
centrifugal mills; electric closing mechanisms for vehicle windows; machine wheelwork; hydraulic door openers and 
closers [parts of machines]; pneumatic door openers and closers [parts of machines]; electric opening mechanisms for 
vehicle windows; gears for passenger elevators; feeders [parts of machines]; gears for elevators; forge blowers; 
blenders, electric, for household purposes; mixers [machines]; vacuum cleaner bags; kitchen mixers, electric; electric 
hand-held mixers for household purposes; mixers, electric, for household purposes; electric fan units for vacuum 
cleaners; temperature-controlled food and beverage dispensing units in the nature of vending machines; automated 
washers for surgical, medical and laboratory equipment; multi-purpose high-pressure washers; hammer drills; threshing 
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machines; rock drills [machines]; pneumatic hammers; hydraulic hammers; hammers [parts of machines]; tilt hammers; 
power hammers; reeling apparatus, mechanical; motorized cultivators; high-frequency motor spindles with high 
frequency electric converters and power supply units; motors for boats; electric motors for machines; electric motors for 
machines with a digital servo drive controller; electric motors and parts thereof, other than for land vehicles; clutches for 
machines; clutches and apparatus for power transmission, other than for land vehicles; clutches, other than for land 
vehicles; meat choppers [machines]; meat grinders, electric; superchargers; brake linings for machines; brake linings, 
other than for vehicles; cemented carbide tips for use with machine tools; guides for machines; automatic fuelling 
nozzles; suction nozzles for vacuum cleaners; fuel nozzles; non-automatic fuelling nozzles; vacuum cleaner attachments 
for disseminating perfumes and disinfectants; aquarium pumps; aerating pumps for aquaria; gasoline pumps for service 
stations; metered gasoline pumps; vacuum pumps [machines]; windmill pumps; screw pumps; multiphase screw pumps; 
water pumps for baths; water pumps for whirlpool baths; electric water pumps for whirlpool baths; water pumps for spa 
baths; water pumps for water filtering units; electric water pumps; electric water pumps for baths; electric water pumps 
for spa baths; electric water pumps for swimming pools; compressed air pumps; high-pressure pumps for washing 
installations; hydraulic pumps; sludge pumps; refrigerant recovery pumps; pumps for land vehicle engines; reverse 
osmosis pumps; pumps for heating installations; beer pumps; pumps for counter-current swimming; centrifugal metering 
pumps; controlled volume pumps; sump pumps; macerator pumps; pumps and compressors being parts of machines, 
motors and engines; silt pumps; oil drain pumps; lubricating pumps; oil pumps for land vehicle engines; pumps 
[machines]; pumps [machines] for the beverage industry; positive displacement pumps; suction pumps; pneumatic 
pumps; submersible pumps; rotary lobe pumps; rotary pumps; pumps for cooling engines; oil-well pumping machines; 
fuel pumps for land vehicle engines; fuel pumps for service stations; self-regulating fuel pumps; fuel dispensing pumps 
for service stations; vertical turbine pumps; centrifugal pumps; pumps [parts of machines, engines or motors]; pumps 
being parts of machines, motors and engines; pumps, electric; electric pumps for aquariums; electric pumps for 
swimming pools; blades [parts of machines]; blades for earth moving machines; pizza cutters, electric; blades for electric 
food processors; knives for mowing machines; plow blades for vehicles; chaff cutter blades; knives, electric; lawn 
trimmers, electric; pneumatic shears; hedge shears, electric; shears, electric; scissors, electric; window cleaning 
equipment, electric; meat processing machines; semi-conductor wafer processing equipment; canning machines; 
sawmills; silkscreen printing machines; vegetable spiralizers, electric; vegetable peelers, electric; engine mounts, other 
than for land vehicles; stands for hydraulic jacks; bearing brackets for machines; insecticide sprayers [machines]; 
pulverisers [machines]; axles for machines; steam cleaning machines; multi-purpose steam cleaners; steam traps; 
chucks [parts of machines]; drill chucks [parts of machines]; drill chucks for power drills; exhaust manifold for engines; 
soldering irons, gas-operated; soldering irons, electric; superheaters; transmission gears for machines; gears, other than 
for land vehicles; planetary gears, other than for land vehicles; reduction gears, other than for land vehicles; drilling 
machines; circular saws; circular saws for woodworking; band saws; scroll saws [machines]; saws [machines]; chain 
saws; chain saws, electric; pneumatic nail guns; nail guns, electric; glue guns, electric; compressed air guns for the 
extrusion of mastics; guns [tools using explosives]; rivet guns [power tools]; hot melt glue guns; carburetter feeders; 
feeding apparatus for engine boilers; mobile elevating work platforms; elevating work platforms; tile saws [power tools]; 
loading ramps; ploughs; tractor-towed plows; pneumatic controls for motors and engines; pneumatic controls for 
machines; pneumatic transporters; pneumatic controls for machines, motors and engines; loaders [earth moving 
machines]; front-end loaders; hangers [parts of machines]; anti-friction bearings for machines; shaft bearings [parts of 
machines]; engine bearings; bearings for machines; roller bearings for machines; roller bearings; self-oiling bearings; 
bearings for transmission shafts; bearings being parts of machines; ball-bearings; ball bearings for in-line skates; ball 
bearings for roller skates; ball bearings for skateboards; car lifts; hydraulic elevating apparatus; hoists; hydraulic hoists; 
mechanical hoists; pneumatic hoists; electric hoists; lifts, other than ski-lifts; stairlifts; elevators [lifts]; boat lifts; 
mechanical lifts for moving, parking and storing land vehicles; pulleys; saw blades [parts of machines]; water pumps for 
motors and engines; water pumps for land vehicle engines; water pumps for swimming pools; shock absorber plungers 
[parts of machines]; pistons for engines; pistons for internal combustion engines; pistons for land vehicle engines; 
pistons for vehicle engines; pistons [parts of machines or engines]; pistons for compressors; pistons for machines; 
pistons for cylinders; catalytic converters; torque converters, other than for land vehicles; fuel conversion apparatus for 
internal combustion engines; trash compactors; hay balers; balers for agricultural use; tractor-towed hay balers; blanking 
presses; hydraulic presses for metalworking; ironing presses; laundry presses; wine presses; basket presses; clothing 
pressing machines, electric; fodder presses; presses for chemical processing; metal extrusion presses; punching 
presses for metalworking; presses [machines for industrial purposes]; mechanical presses for metalworking; printing 
presses; photogravure printing presses; industrial machine presses; typographic presses; plywood presses; swaging 
machines; hydraulic valve actuators; pneumatic valve actuators; linear actuators; drive devices for opening and closing 
vehicle doors; pedal drives for sewing machines; cleaning appliances utilizing steam; gaskets of metal for vehicle 
engines; gaskets, not of metal, for vehicle engines; broaches [machine tools]; food processors, electric; springs [parts of 
machines]; spinning wheels; punches for punching machines; vacuum cleaners; vacuum cleaners for household 
purposes; wet and dry vacuum cleaners; electric vacuum cleaners; tambours for embroidery machines; radiators 
[cooling] for motors and engines; mechanical spreaders; tractor-towed manure spreaders; sewage pulverizers; reamers 
[parts of machines]; distributors for vehicle engines; automatic sprayers for electrostatic painting; powder coating spray 
guns; air brushes for applying colour; fuel and air mixture regulators being parts of internal combustion engines; 
pressure regulators [parts of machines]; speed governors for motors and engines; speed governors for machines; speed 
governors for machines, engines and motors; regulators [parts of machines]; cutting blow pipes, gas-operated; knives 
[parts of machines]; rubber mixing machines; blade holders [parts of machines]; toolholders for metalworking machines 
[machine parts]; mining bits; tool bits for machines; pressure switches being parts of machines; loom shafts; gears for 
weaving looms; fan belts for land vehicle engines; belts for machines; belts for farm vehicle machines; timing belts for 
land vehicle engines; timing belts for machines; elevator belts; fan belts for motors and engines; dynamo belts; belts for 
motors and engines; transmission belts, other than for land vehicles; adhesive bands for pulleys; power transmission 
belts for machines; industrial robots; robotic vacuum cleaners; routers [machine tools]; robotic arms for industrial 
purposes; planers, electric; 3D printing pens; scarifiers [earth moving machines]; kick starters for motorcycles; joysticks 
being parts of machines, other than for game machines; stuffing boxes [parts of machines]; gaskets for internal 
combustion engines; paper feeders [printing]; whisks, electric, for household purposes; egg beaters, electric; pile 
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extractors; bits for power drills; center drill bits being parts of machines; sparking plugs for internal combustion engines; 
glow plugs for Diesel engines; brake segments, other than for vehicles; tedding machines; steam/oil separators; oil 
separators; cream/milk separators; ball rings for bearings; dust separators; centrifugal separators; cyclone separators; 
servomotors; servomotors for sewing machines; wire mesh conveyor belts; alternating current servo motors; seed drills 
for agricultural machines; sowers [machines]; broadcast seeders; tractor-towed fertilizer distributors; tractor-towed 
broadcast seeders; exhaust systems for diesel engines; electronic ignitions for vehicles; catalytic converter units for 
vehicle exhausts; mechanical parking systems; pigs for cleaning pipes; snow throwers; snow ploughs; snow blowers; 
sheaf-binding machines; shaft couplings [machines]; shaft couplings being parts of machines; machine coupling and 
transmission components, other than for land vehicles, and parts therefor; machine coupling and transmission 
components, except for land vehicles; fruit presses, electric, for household purposes; electric fruit squeezers; fruit juice 
extractors, electric; juice extractors, electric; chaff cutters; chaff cutters, electric; suction cups for milking machines; 
stands for machines; machine tools; internal grinding machines; die-cutting and tapping machines; nailing machines; 
woodworking machines; sharpening machines; tool grinding machines; key cutting machines; machine tools for working 
metals; woodworking lathes; metal forming machines; machine tools for breaking up road surface material; involute 
grinding machines; bicycle assembling machines; mortising machines; slotting machines for metalworking; gear cutting 
and finishing machines; glassware manufacturing machines and apparatus; stone-working machines; lawn edge trimmers 
[machines]; shearing machines, electric; metalworking machines; wood sawing machines; shaping machines for 
metalworking; lapping machines; lapping machines for metalworking; broaching machines for metalworking; radial drills; 
boring machines; boring machines for metalworking; threading machines; laser welding apparatus; milling-drilling 
machines; drill presses [machines]; wood drilling machines; cemented carbide machine tools; planing machines; planing 
machines for metalworking; wood planing machines; weaving looms; automatic looms; lathes [machine tools]; lathes for 
metalworking; milling machines; milling machines for metalworking; wood milling machines; plywood jointing machines; 
honing machines for metalworking; tenoning machines; trueing machines; grinding machines for metalworking; grinding 
machines with spiral bevel gears; metal drawing machines; rolling mills; starters for motors and engines; stators [parts of 
machines]; glaziers' diamonds [parts of machines]; push rods for motors and engines; extension bars for power tools; 
tables for machines; hydraulic lift tables; derricks; machine tool holders; slide rests [parts of machines]; couplings for 
machines; couplings, other than for land vehicles; pulley blocks, electric; heat exchangers [parts of machines]; heat sinks 
for use in machines; graters, electric; disc brakes for machines; brakes for machines; brakes for industrial machines; 
knife sharpeners, electric; scissor sharpeners, electric; crawler-tracked loaders; transmissions for machines; 
transmissions, other than for land vehicles; trench diggers; hedge trimmers [machines]; string trimmers for garden use; 
automotive exhaust pipes; exhaust pipes for land vehicle engines; boiler tubes [parts of machines]; wind turbines; air 
turbines, other than for land vehicles; hydraulic turbines; turbines, other than for land vehicles; steam turbines, other 
than for land vehicles; turbogenerators; turbocompressors; turbochargers for machines; connecting rods for machines, 
motors and engines; nitrogen oxide traps for exhaust systems being parts of internal combustion engines; industrial 
trash compacting machines; joints [parts of engines]; drilling rigs; central vacuum cleaning installations; wind-powered 
installations for generating electricity [wind farms]; suction machines for industrial purposes; hydroelectric installations 
for generating electricity [hydroelectric power plants]; brake flushing machines; laser welding devices; washing 
installations for vehicles; degreasers [machines]; dust exhausting installations for cleaning purposes; sifting 
installations; pneumatic tube conveyors; dust removing installations for cleaning purposes; condensing installations; 
plasma etching machines; pneumatic waste oil drainers; lifting apparatus; lifting installations for the transport of persons 
and goods; automatic floor scrubbers; air suction machines; fuel injection devices for internal combustion engines; 
dividing machines; igniting devices for internal combustion engines; door closers, hydraulic; door closers, pneumatic; 
door closers, electric; window closers, hydraulic; window closers, pneumatic; window closers, electric; washing 
apparatus; binding apparatus for hay; extractors for mines; door openers, hydraulic; door openers, pneumatic; door 
openers, electric; window openers, hydraulic; window openers, pneumatic; window openers, electric; curtain drawing 
devices, electrically operated; adhesive tape dispensers [machines]; anti-pollution devices for motors and engines; 
beverage preparation machines, electromechanical; food preparation machines, electromechanical; drain augers, electric; 
elevator operating apparatus; control mechanisms for machines, engines or motors; shoe polishers, electric; ignition 
devices for land vehicle engines; machines and apparatus for wax-polishing, electric; air cushion devices for moving 
loads; handling apparatus for loading and unloading; elevating apparatus; mechanical elevating apparatus; aprons [parts 
of machines]; filter presses; air filters for automobile engines; particulate air filters for exhaust systems for internal 
combustion engines; air cleaners [parts of engines]; filters for motors and engines; filters for machines; filters for 
cleaning cooling air, for engines; dust filters for vacuum cleaners; oil filters; oil filters for motors and engines; particulate 
filters [parts of engines]; fuel filters; forging molds; molds [parts of machines]; printing plates; dies for use with machine 
tools; fuel injectors; end mills [machines]; thread milling cutters [machine tools]; milling cutters [machine tools]; collets 
for power tools; journals [parts of machines]; oil centrifuges; centrifugal machines; machining centers for metal working; 
machining centers; elevator chains [parts of machines]; driving chains, other than for land vehicles; cam chains; 
transmission chains, other than for land vehicles; cylinders for motors and engines; engine cylinders for land vehicles; 
rollers for rotary printing machines; printing cylinders; cylinders for machines; pneumatic jacks; mechanical engine parts 
for land vehicles; shuttles [parts of machines]; universal joints [Cardan joints]; engine rods; connecting rods for land 
vehicle engines; connecting rods for machines; gears for machines; cam sprockets; pulleys [parts of machines]; pulleys 
being parts of machines; vacuum cleaner hoses; sausage stuffers, electric; pneumatic grease guns; garden shredders, 
electric; paper shredding machines; stacking machines; screwdrivers, electric; rotary brushes for machines; dynamo 
brushes; brushes [parts of machines]; wire wheels for power-operated grinders; brushes for vacuum cleaners; wire 
brushes [parts of machines]; electrically operated brushes, being parts of machines; brushes, electrically operated [parts 
of machines]; carbon brushes [electricity]; brushes being parts of machines; brushes being parts of motors, generators 
and dynamos; ejectors; fuel economisers for motors and engines; excavators; hydraulic excavators; shovels, 
mechanical; power shovels; backhoes [earth moving machines]; agricultural elevators; mobile electric power generators; 
portable electric power generators; electric motors for operating vehicle windows; graphite electrodes for electric arc 
welding machines; electrodes for welding machines; electromechanical drive devices for opening and closing vehicle 
doors; electric hammers; electropneumatic drive devices for opening and closing vehicle doors; parquet wax-polishers, 
electric; cartridges for filtering machines; moving staircases [escalators]; automatic grapnels for marine purposes.
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Cl.9;Battery chargers for cellular phones; computer cables; microphone cables; optical cables; radio relay cables; 
power cables; telecommunication cables; feeder cables; electronic cables; battery cables; protective cases for 
smartphones; electronic load modules; 3D spectacles; DVD players; portable DVD players; FM transmitters; Global 
Positioning System [GPS] tracking and location devices; light-emitting diode [LED] televisions; liquid crystal display 
[LCD] monitors; liquid crystal display [LCD] televisions; portable MP3 players; Secure Digital [SD] memory cards; SIM 
cards; universal serial bus [USB] modems; autocollimators; ticket dispensers; coin-operated musical automata [juke 
boxes]; fire engines; answering machines; autotransformers; ethernet adapters; flash memory card adapters; telephone 
adapters; computer card adapters; radio frequency adapters; computer network adapters; power adapters; accumulators 
[batteries]; batteries for cellular phones; batteries for vehicles; batteries for electronic cigarettes; electrical cells and 
batteries; nickel-cadmium storage batteries; accumulators, electric; accumulators, electric, for vehicles; electrolytic cells; 
actinometers; speaker systems consisting of loudspeakers and cabinets for use with loudspeakers; alidades; altimeters; 
ammeters; research laboratory analyzers for measuring, testing and analyzing blood and other bodily fluids; 
anemometers; residual gas analyzers; anodes; antennas; car antennas; antennas for wireless communications apparatus; 
radio signal antennas; antennas for telecommunications networks; microwave antennas; radio and television antennas; 
satellite antennas; television antennas; anticathodes; apertometers [optics]; telephone exchange apparatus; high-
frequency apparatus; testing apparatus not for medical purposes; apparatus for the input, output, transmission and 
storage of data; apparatus for broadcasting, recording, transmission or reproduction of sound, data or images; apparatus 
for the reproduction of sound or images; remote control apparatus; electro-dynamic apparatus for the remote control of 
railway points; electro-dynamic apparatus for the remote control of signals; apparatus for recording images; apparatus 
for recording, transmission or reproduction of sound, images and data; apparatus for recording, transmission or 
reproduction of information; apparatus for recording, transmission, reception, processing or reproduction of sound, 
images or data; apparatus for monitoring and recording the performance of machinery; monitoring apparatus, other than 
for medical purposes; teaching and instructional apparatus; apparatus for processing electronic payments; apparatus for 
the transmission of sound or images; sound recording apparatus; apparatus and instruments for recording, transmission 
or reproduction of sound, data or images; apparatus and instruments for transferring, receiving and storing sound, 
images and data, both in digital and analog form; apparatus and instruments for microscopy; apparatus and instruments 
for scanning probe microscopy; apparatus and instruments for scanning ion microscopy; apparatus and instruments for 
scanning ion conductance microscopy; data processing apparatus and computers; optical viewing and recording 
apparatus; radio receiving and transmitting apparatus; radio and television apparatus; electronic telephone exchange 
apparatus; electronic surveillance apparatus; vacuum distillation apparatus for laboratory use; video transmission 
apparatus; Global Positioning System [GPS] apparatus; holography apparatus; distillation apparatus for scientific 
purposes; diffraction apparatus [microscopy]; air analysis apparatus; apparatus for broadcasting, recording, 
transmission or reproduction of sound or images; video recording apparatus; video playback apparatus; pressure 
recording apparatus; sound and image recording apparatus; sound recording and reproducing apparatus; apparatus for 
recording and reproducing speech; apparatus for recording, transmission or reproduction of sound; apparatus for 
recording, transmission or reproduction of images; signal transmission apparatus; apparatus to check franking; word 
processing apparatus; sound transmitting apparatus; apparatus for transmitting and reproducing sound or images; 
facsimile transmitting and receiving apparatus; apparatus for transmitting radio programs and radio relay messages; 
facsimile transmission machines; underwater breathing apparatus; testing apparatus for testing printed circuit boards; 
apparatus for fermentation [laboratory apparatus]; breathing apparatus for underwater swimming; breathing apparatus, 
except for artificial respiration; oxygen breathing apparatus, other than for artificial respiration; record playing apparatus 
and instruments; electrical communication machines and instruments; scientific, optical, measuring, signalling and 
checking apparatus and instruments; cinematographic apparatus and instruments; remote control apparatus and 
instruments; satellite receiving and transmission apparatus and instruments; photographic apparatus and instruments; 
drawing apparatus and instruments adapted for use with computers; electrical and electronic control apparatus and 
instruments; apparatus and installations for the production of X-rays, not for medical purposes; cash registers; electronic 
cash registers; cinematographic apparatus; electric apparatus for commutation; magnetic resonance imaging [MRI] 
apparatus, not for medical purposes; navigation apparatus for boats; intercommunication apparatus; stills for laboratory 
experiments; projection apparatus; fire extinguishing apparatus; coin changers; radiological apparatus for industrial 
purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic 
apparatus; manual telegraph apparatus; telecommunications apparatus for use with mobile networks; 
telecommunications apparatus for use with digital and analog signals; digital telephone switching apparatus; telephone 
apparatus; cordless telephone apparatus; mobile telephone apparatus with built-in facsimile systems; facsimile 
machines; portable facsimile machines; photovoltaic apparatus for converting solar radiation to electrical energy; 
phototelegraphy apparatus; igniting apparatus, electric, for igniting at a distance; electric apparatus for recording, 
transmission or reproduction of sound or images; electrical control, testing and monitoring apparatus; electrical and 
electronic control apparatus for use with apparatus or installations for ventilation; electrical and electronic control 
apparatus for use with apparatus or installations for heating; electrical and electronic control apparatus for use with 
apparatus or installations for air-conditioning; electric telecommunications apparatus; electronic animal identification 
apparatus; acid hydrometers; salinometers; armatures for use in electrical apparatus; attenuators; audio discs; 
prerecorded audio discs; blank audio discs; audio recordings featuring music; sound and video recordings; audio and 
video tapes; downloadable video and audio files; audio cassettes; prerecorded audio cassettes; blank audio cassettes; 
audio books; digital audio tapes; prerecorded music audio tapes; prerecorded non-musical audio tapes; blank audio 
tapes; audio tape recorders; digital audio recorders; audio equipment; digital audio players; prerecorded audio tapes; 
prerecorded audio tapes featuring music; prerecorded digital audio tapes; audio receivers; acidimeters for batteries; 
aerometers; electronic databases recorded on computer media; beacons, luminous; luminous beacons for safety or 
warning purposes; ballasts for fluorescent lamps; ballasts for gas discharge lamps; ballasts for halogen lamps; ballasts 
for halogen lights; electronic ballasts for lamps; buoyancy bladders for diving; battery jars; automated teller machines 
[ATM]; automatic paying-in and deposit machines; barometers; electric storage batteries; anode batteries; galvanic 
batteries; batteries for lighting; lithium batteries; nickel-cadmium batteries; rechargeable batteries; solar batteries; solar 
panels for the production of electricity; ignition batteries; dry cells; batteries, electric; rechargeable electric batteries; 
electrical cells; batteries; batteries for pocketlamps; batteries for electronic cigars; balances [steelyards]; freeware; 
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betatrons; binoculars; hunting binoculars; field glasses; opera glasses; biomicroscopes; bioreactors for research use; 
bioreactors for cell culture; bioreactors for laboratory use; disposable plastic bioreactors for cell culture; biochips; 
electronic tags for goods; lens hoods for cameras; lens hoods; battery packs; computer chassis; voltage monitoring 
units; magnetic tape units for computers; computer memory devices; semi-conductor memory units; high-frequency 
switching power supplies; electronic power supplies; electrical fuse boxes; electrical power distribution blocks; 
borescopes; borescopes for inspecting work; boots for protection against accidents, irradiation and fire; fire hose 
nozzles; encoded identification bracelets, magnetic; connected bracelets [measuring instruments]; safety tarpaulins; 
electronic key fobs being remote control apparatus; bullet-proof clothing; trousers for protection against accidents, 
irradiation and fire; navigational buoys; signalling buoys; life buoys; luminous safety beacons; marking buoys; 
directional compasses; computer buffers; vacuum gauges; electrolysers; wattmeters; variometers; webcams; fire 
buckets; internal cooling fans for computers [hardware]; central processing unit [CPU] fans; verniers; scales; talking 
scales; baby scales; bathroom scales; letter scales for domestic use; letter scales for office use; weighing scales for 
medical purposes; pocket scales; letter scales; kitchen scales; electronic weighing scales for kitchen use; personal 
weighing scales; weighbridges; precision balances; scales with body mass analysers; calculating scales; electrical 
scales; electronic weighing scales for personal use; portable digital electronic scales; levelling staffs [surveying 
instruments]; video multiplexing apparatus; videodiscs; recorded videodiscs and tapes; prerecorded videodiscs; video 
recordings; downloadable video recordings; musical video recordings; downloadable video recordings featuring music; 
camcorders; video baby monitors; digital single-lens reflex [DSLR] cameras; digital video cameras; video cards; video 
cassettes; prerecorded video cassettes featuring music; prerecorded video cassettes featuring cartoons; prerecorded 
video cassettes; blank video cassettes; prerecorded music videos; prerecorded music videotapes; prerecorded non-
musical videotapes; blank videotapes; digital video recorders; video mixers; video monitors; video equipment; 
combination video players and recorders; digital video players; videotapes and videodiscs recorded with animation; 
prerecorded videotapes; prerecorded videotapes featuring music; prerecorded videos; video receivers; video projectors; 
video processors; personal video recorders [PVRs]; video telephones; video accelerators; electronic display units; 
downloadable video files; video films; prerecorded motion picture videos; video screens; range finders for cameras; 
viewfinders, photographic; electrical plugs and sockets; micrometer screws for optical instruments; viscosimeters; circuit 
closers; static exciters; wavemeters; polarization-maintaining optical fibers; nonlinear optical fibers; voltmeters; DVD 
players and recorders; camera flashes; mechanical signs; signs, luminous; backlit signs; high-frequency switches; 
switchboxes [electricity]; electronic motion sensitive switches; light switches; electric light switches; power switches; 
rectifier tubes; current rectifiers; rectifiers [electricity]; downloadable electronic newspapers; gas testing instruments; 
gasifiers for laboratory use; gasometers [measuring instruments]; headsets; galvanometers; wireless headsets for use 
with cellular phones; hands-free kits for telephones; telephone headsets; typeface fonts recorded on magnetic media; 
heliographic apparatus; hygrometers; hydrometers; hydrophones; weights; gyrocompasses; gyrometers; gyroscopes; 
peepholes [magnifying lenses] for doors; depth gauges; print heads for plotters; print heads for computer printers; print 
heads for ink-jet printers; holograms; gravimeters; gramophones; LP records; computer graphics cards; downloadable 
computer graphics; plotters; X-Y plotters; woofers; loudspeakers with built-in amplifiers; loudspeaker units; weights for 
use with weighing scales; diving weights; sounding leads; plumb bobs; range finders; range finders for golf; transducers; 
automatic solar tracking sensors; proximity sensors; vibration sensors; vibration sensors for installation in windmill 
housings; gamma radiation detectors; pressure sensors; motion sensors; motion sensors for security lights; electronic 
sensors for measuring solar radiation; probes for testing semi-conductors; pollutant sensors; oxygen sensors, not for 
medical use; optical sensors; position sensors; distance sensors; touchscreen sensors; timing sensors; velocity 
sensors; temperature sensors; coolant-temperature sensors; air/fuel ratio gauges; ultrasonic sensors; ultrasonic object 
detectors for use on vehicles; level indicators; oil level sensors; acceleration sensors; television decoders; decorative 
switch plate covers, shaped; demodulators; demultiplexers; densimeters; densitometers; holders adapted for compact 
discs; holders and cases for compact discs and DVDs; holders for mobile telephones; in-car telephone handset cradles; 
detectors; gas sensors; smoke detectors; infrared detectors; polygraph machines, not for medical purposes; magnetic 
wall stud finders; fire detectors; combination carbon monoxide and smoke detectors; flame detection apparatus; radiation 
detectors; radon detectors; heat detectors; carbon monoxide detectors; carbon dioxide detectors; ultrasonic detectors; 
counterfeit coin detectors; ultrasonic flaw detectors; joysticks for use with computers, other than for video games; 
interactive computer software; transparencies [photography]; slide projectors; diaphragms [photography]; dictating 
machines; digital voice recorders; tweeters; speakers for computers; speakers for portable media players; 
dynamometers; diode arrays; digital force gauges; diodes; silicon carbide diodes; light-emitting diodes [LED]; floppy 
disks; blank floppy disks for computers; computer diskettes; blank diskettes; blank CD-ROMs for sound or video 
recording; CD-ROMs containing electronic telephone directories; prerecorded CD-ROMs; prerecorded CD-Is [compact 
disc interactive]; DVDs; blank recordable DVDs; interactive DVDs; prerecorded DVDs; prerecorded fitness DVDs; 
prerecorded exercise DVDs; blank DVDs; blank discs for computers; hard drives for computers; blank hard disks for 
computers; hard disks for computers; miniature hard disk drive storage units; sound recording discs; laser discs; 
magneto-optical disks; disks, magnetic; blank magnetic disks; optical discs; blank optical disks; backup drives for 
computers; video game discs; computer game discs; circular slide rules; digital disk drives; DVD drives; disk drives for 
computers; computer disk drives and drivers; optical disk drives; juke boxes for computers; electrophoretic displays; 
wearable video display monitors; light emitting diode [LED] displays; touch sensitive display and control screens; 
electronic numeric displays; electronic advertising displays; electronic message displays; distillation columns for 
laboratory use; electronic diaries; DNA chips; rain gauges; spirit measures; radiation measuring apparatus; docking 
stations for MP3 players; docking stations for cellular phones; laptop docking stations; docking stations for digital music 
players; swim floats for safety purposes; electronic interactive whiteboards; electronic notice boards; daughterboards; 
choking coils for use in electrical apparatus; opacimeters; cable harnesses; electric wire harnesses for automobiles; 
liquid crystal displays [LCDs] for home theaters; bullet-proof waistcoats; life jackets; safety vests for water-skiing; 
flotation vests; life-saving vests for dogs; reflective safety vests; identification threads for electric wires; booms for 
microphones; contact lens blanks; downloadable software for instant messaging and electronic mail services; 
downloadable computer game programs; downloadable computer software for remote monitoring and analysis; 
downloadable podcasts; downloadable computer security software; nose clips for divers; nose clips for divers and 
swimmers; locks for vehicles, electric; radio-frequency controlled locks; locks, electric; power locks for motor vehicles; 
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locks, electronic; shutters for cameras; lens shutters for cameras; optical shutters; magnetic cabinet door catches; alarm 
bells, electric; electric door chimes; electric door bells; call bells, electric; signal bells; bells [warning devices]; audio 
interfaces; audio recordings; musical sound recordings; downloadable musical sound recordings; sound projectors; 
acoustic conduits; pickups for telecommunication apparatus; mirrors for inspecting work; reflectors for microscopes; 
optical mirrors; electric signs; road signs, luminous or mechanical; marine depth finders; probes for scientific purposes; 
avalanche probes; buzzers; electronic buzzers; needles for surveying compasses; needles for record players; 
phonograph needles; downloadable computer games; eyewear; reflective articles for wear, for the prevention of 
accidents; glassware for laboratory use; measures; ampere-hour meters; vibration meters; pressure measuring 
apparatus; concentration meters; level gauges; sound level meters; simulators for the steering and control of vehicles; 
inverters [electricity]; pressure indicators; indicator lights for telecommunication apparatus; temperature indicators; chip 
coils; electrical inductors; incubators for bacteria culture; incubators for laboratory use; wire diameter measuring 
devices; instruments for measuring length; radioactivity measuring instruments; resistance measuring instruments; 
material testing instruments; measuring instruments; electronic navigational and positioning apparatus and instruments; 
cosmographic instruments; mathematical instruments; electronic navigational instruments; levelling instruments; 
instruments containing eyepieces; surveying instruments; azimuth instruments; internet servers; internet telephones; 
graphical user interface software; interfaces for computers; interferometers; intranet servers; ionization apparatus not for 
the treatment of air or water; lithium-ion batteries; satellite finder meters; spark-guards; uninterruptible electrical power 
supplies; high-voltage power supplies; AC/DC power supplies; DC input power supplies; electrical power supplies; 
universal serial bus [USB] cables; guitar cables; ethernet cables; jump start cables; modem cables; cables for optical 
signal transmission; cables for electrical or optical signal transmission; cables for electrical signal transmission; cables 
for electrical and optical signal transmission systems; printer cables; electric cables and wires; coaxial cables; mineral 
insulated electric cables; fiber optic cables; cables, electric; calipers; go/no-go gauges; slide calipers; screw-tapping 
gauges; no-go ring gauges; go ring gauges; master ring gauges; calorimeters; calculating machines; pocket calculators; 
electronic pocket calculators; electronic desk calculators; electronic calculators; closed circuit television cameras; 
decompression chambers; video surveillance cameras; rearview cameras for vehicles; infrared cameras; cinematographic 
cameras; multi-purpose cameras; film cameras; cameras with linear image sensors; thermal imaging cameras; ducting for 
electric cables; electrical raceways; mouth guards for sports; life-saving capsules for natural disasters; electronic pens 
[visual display units]; karaoke machines; electronic card readers; computer monitor frames; mounting racks adapted for 
computer hardware; holders for electric coils; identity cards, magnetic; blank integrated circuit cards [blank smart cards]; 
video game cartridges; ink cartridges, unfilled, for computer printers; ink cartridges, unfilled, for photocopiers; games 
cartridges for use with electronic games apparatus; toner cartridges, unfilled, for printers and photocopiers; magnetically 
encoded debit cards; ethernet cards; encoded cards; sound cards; electronic identification cards; interface circuits for 
video cameras; interface cards for computers; interface cards for data processing apparatus; magnetically encoded key 
cards; electronic key cards; magnetically encoded credit cards; local area network [LAN] computer cards; local area 
network [LAN] computer cards for connecting portable computer devices to computer networks; encoded loyalty cards; 
magnetically encoded cards for carrying data; encoded prepaid magnetic cards; random access memory [RAM] cards; 
memory cards for video game machines; memory cards for cameras; memory cards [computer hardware]; integrated 
circuit [IC] memory cards; magnetically encoded gift cards; expansion boards for computers; encoded integrated circuit 
cards; encoded magnetic cards; microchip cards; prepaid telephone calling cards, magnetically encoded; multimedia 
accelerator boards; fax modem cards for computers; flash memory cards; riding helmets; protective helmets; carriers for 
dark plates [photography]; film magazines for cameras; video game cassettes; computer game cassettes; cash registers, 
calculating machines, data processing equipment, computers; cathodes; computer game cartridges; spools for cameras; 
choking coils [impedance]; magnetic coils; spools [photography]; coils, electric; electric resistors for telecommunication 
apparatus; electromagnetic coils; quantum dots [crystalline semi-conductor materials]; prerecorded motion picture films; 
cinematographic film, exposed; multifunction computer keyboards; computer keypads; keypads for security alarms; 
computer keyboards; keyboards for cellular phones; solenoid valves [electromagnetic switches]; terminal blocks; nose 
clips for swimmers; wire connectors [electricity]; thin client computers; encoded key cards; books recorded on disc; 
books recorded on tape; digital books downloadable from the Internet; electronic book readers; downloadable electronic 
books; digital notepads; electronic agendas; push buttons for bells; measuring buckets; encoders; magnetic encoders; 
visors for helmets; flasks for laboratory use; collectors, electric; collimators; loudspeakers; portable vibration speakers; 
chromatography columns for laboratory use; vacuum distillation columns for laboratory use; colorimeters; calibrating 
rings; adapter rings for camera lenses; smart rings; ring sizers; protective suits for aviators; downloadable comic strips; 
commutators; automatic switchboards; compact discs; compact discs, DVDs and other digital recording media; compact 
discs [audio-video]; recorded compact discs; interactive compact discs and CD-ROMs; CD-Is [compact disc interactive]; 
prerecorded music compact discs; compact discs [read-only memory]; compact discs featuring music; prerecorded 
compact discs; blank compact discs; comparators; magnetic compasses; magnetic compasses for surveying; marine 
compasses; buoyancy compensator devices for divers; point-of-sale [POS] terminals; component parts for antennas; 
electronic components for gambling machines; electronic components for computers; compressed air bailout units for 
diving; computerized time clocks with fingerprint recognition; computer hardware for telecommunications; computer 
hardware and software for setting up and configuring local area networks; computer hardware and software for setting up 
and configuring wide area networks; computer software to automate data warehousing; computer software to enhance 
the audiovisual capabilities of multimedia applications; computer software for controlling self-service terminals; 
computer software that assists computers in deploying parallel applications and performing parallel computations; 
computer software to enable the transmission of photographs to cellular phones; computer game programs 
downloadable via the Internet; computer application software for cellular phones; computer programs for enabling access 
or entrance control; computer programs for processing digital music files; computer programs for using the Internet and 
the World Wide Web; computer programs for user interface design; computer programs for editing images, sound and 
video; computer programs for connecting remotely to computers or computer networks; computer programs for 
searching remotely for content on computers and computer networks; computer programs for document management; 
interactive multimedia computer programs; computer programs used for electronic cash register systems; computers; 
computers for use in data management; pocket computers for note-taking; hand-held personal computers; 
communications computers; navigation computers for cars; desktop computers; wearable computers; personal 
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computers; laptop computers; tablet computers; notebook computers; hand-held computers; computers and instructional 
manuals in electronic format sold as a unit; electronic currency converters; microscope condensers; condensers 
[capacitors]; contacts, electric; contacts, electric, of precious metal; disc storage containers, shaped; ethernet 
controllers; wireless controllers to monitor and control the functioning of electronic devices, other than controllers for 
gaming apparatus; redundant array of independent disks [RAID] controllers; highway safety cones; decorative wind 
socks for indicating wind direction; wind socks for indicating wind direction; wind socks for indicating wind direction and 
intensity; traffic cones; computer network hubs, switches and routers; computer network hubs; boxes adapted for slides; 
branch boxes [electricity]; distribution boxes [electricity]; junction boxes [electricity]; battery boxes; cabinets for 
loudspeakers; diving suits; fire-resistant flying suits; wet suits for scuba diving; survival suits; waterproof survival suits 
for the prevention of drowning; speaker mounting brackets; galena crystals [detectors]; silicon chips; brackets for setting 
up flat screen television sets; ring buoys for use in water rescue; measuring cups; decorative covers, shaped, for smoke 
detectors; electric outlet covers, shaped; covers for electric outlets; central processing unit [CPU] coolers; jackets for 
protection against accidents, irradiation and fire; beakers [laboratory glassware]; logs [measuring instruments]; laser 
diodes; lasers, not for medical purposes; lasers for measuring; lactodensimeters; lactometers; vacuum tubes [radio]; 
flashlamps for cameras; flashlights [photography]; microscope lamps; darkroom lamps [photography]; vehicle 
breakdown warning lamps, other than parts of vehicles; thermionic tubes; amplifying tubes; electron tubes; thermionic 
valves for radios; blank magnetic computer tapes; blank tapes for storage of computer data; head cleaning tapes for 
video recorders; head cleaning tapes for audio cassette recorders; head cleaning tapes [recording]; tape measures; 
magnetic tapes; videotapes; audio tapes; blank magnetic tapes for tape recorders; audio tapes featuring music; surveying 
chains; warning streamers; fire escapes; computer game tapes; yardsticks; rulers [measuring instruments]; square rulers 
for measuring; slide-rules; levelling rods for surveying; graduated rulers; folding rulers; anti-reflective lenses; lenses for 
microscopes; telescopic lens sights; ophthalmic lenses; lenses for sunglasses; lenses for telescopes; optical 
condensers; contact lenses; correcting lenses [optics]; optical lenses; optical lenses for sunglasses; magnifying lenses; 
electricity conduits; sounding lines; measuring spoons; local area networks; magnifying glasses [optics]; thread 
counters; illuminometers; magnetometers; audio cassette recorders; digital audio tape recorders; magnets; decorative 
magnets; decorative refrigerator magnets; close-up lenses; refrigerator magnets; crash test dummies; resuscitation 
mannequins [teaching apparatus]; mouse [computer peripheral]; pressure gauges; high-pressure manometers; boost 
gauges; tire pressure gauges; security tokens [encryption devices]; network routers; computer network routers; ski 
goggles; goggles for motorcyclists; skin diving masks; scuba masks; divers' masks; solderers' helmets; protective 
masks; oxygen masks, not for medical purposes; flame-retardant balaclavas; swim masks; face-shields for protection 
against accidents, irradiation and fire; dust masks; respiratory masks, other than for artificial respiration; welding masks; 
snow goggles; materials for electricity mains [wires, cables]; automated bank note sorting machines; concrete testing 
machines; material testing machines; plastic testing machines; cement testing machines; credit card encoding machines 
[computer peripherals]; ticket cancelling machines; voting machines; money counting and sorting machines; coin 
counting and sorting machines; textile testing machines; time and date stamping machines; cinematographic machines 
and apparatus; telecommunication machines and apparatus; screw-thread measuring machines and instruments; surface 
roughness testing machines and instruments; material testing instruments and machines; metal strength testing 
machines; metal hardness testing machines; metal compression testing machines; electrostatic copying machines; fire 
trucks; digital color photocopiers; rotating signalling lights; furniture especially made for laboratories; megaphones; 
portable media players; copper panels for circuit boards; diaphragms [acoustics]; acoustic membranes used in sound 
recording or reproducing apparatus; diaphragms for scientific apparatus; metal detectors; metal detectors for industrial 
or military purposes; hand-held security wands; digital weather stations; metronomes; carpenters' rules; rules [measuring 
instruments]; dressmakers' measures; folding rules; bellows for cameras; mechanisms for coin-operated apparatus; 
mechanisms for counter-operated apparatus; vehicle wheel alignment machines; electronic locking mechanisms for 
safes; coin-operated mechanisms for vending machines; coin-operated mechanisms for television sets; shutter releases 
[photography]; microcomputers; microcontrollers; micrometers; microprocessors; secure microprocessors; microchips 
[computer hardware]; microscopes; biological microscopes; metallurgical microscopes; microscopes for operations; 
polarizing microscopes; electron microscopes; microcircuits; semi-conductor chips; microtomes; microfiche; 
microphones; microphones for telecommunication apparatus; microphones for communication devices; microphone 
mixers; audio mixers; sound mixers with integrated amplifiers; minicomputers; modems; external modems; internal 
modems; cable modems; rectifier modules; memory expansion modules; integrated circuit modules; lightning rods; 
oxygen monitors, not for medical purposes; monitors [computer hardware]; monitors [computer programs]; gas flow 
monitors; digital signage monitors; touchscreen monitors; monocles; selfie sticks [hand-held monopods]; computer 
network bridges; downloadable digital music; downloadable digital music provided from MP3 Internet web sites; digital 
music downloadable from the Internet; multiplexers; electric cable connectors; terminals [electricity]; junction sleeves for 
fiber optics; junction sleeves for electric cables; computer mice; wireless computer mice; computer chipsets for use in 
transmitting data to and from a central processing unit; teeth protectors; temperature indicator labels, not for medical 
purposes; knee-pads for workers; pipette tips for laboratory use; headphones; in-ear headphones; headsets for use with 
computers; headsets for cellular phones; headsets for telephones; music headphones; photographic negatives; netbooks 
[computers]; surveyors' levels; electronic telephone dialers; magnetic data carriers, recording discs; magneto-optical and 
optical data carriers; machine-readable data carriers; prerecorded data carriers for use with computers; sound recording 
carriers; magnetic data media; magnetic and optical data carriers; prerecorded magnetic data carriers; blank magnetic 
data carriers; machine-readable data carriers recorded with programs; optical data media; digital recording media; socks 
for protection against accidents, irradiation and fire; electronic sheet music, downloadable; virtual reality software; virtual 
reality game software; wide area network [WAN] operating software; compiler software; software for computer telephony; 
computer software, recorded; software for GPS navigation systems; instant messaging software; downloadable instant 
messaging software; software for processing images, graphics and text; software for optical character recognition; 
internet messaging software; electronic mail software; downloadable electronic mail software; software for satellite 
navigation systems; computer game programs; educational software for children; virtual private network [VPN] operating 
software; universal serial bus [USB] operating software; sheaths for electric cables; protective sheaths for fiber optical 
cables; protective covers for smartphones; protective covers for electronic book readers; identification sheaths for 
electric wires; clear protective covers adapted for MP3 players; clear protective covers adapted for cellular phones; clear 
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protective covers adapted for personal digital assistants [PDAs]; clear protective covers adapted for smartphones; 
universal serial bus [USB] hardware; virtual private network [VPN] hardware; weighing machines; gas chromatography 
apparatus for laboratory use; sound reproduction equipment; karaoke equipment; local area network [LAN] hardware; 
electric and electronic musical effects equipment; word processing equipment; paging equipment; apparatus for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; card reading equipment; 
computer component testing and calibrating equipment; sound recording equipment; electronic testing apparatus for use 
in the field of telecommunications; computer hardware; computer hardware for network access servers; punched card 
machines for offices; peripheral equipment for computers and data processing equipment; semi-conductor devices; life 
saving apparatus and equipment; telecommunications equipment; photographic equipment; electronic equipment for 
detecting mines; shoes for protection against accidents, irradiation and fire; shoes for protection against accidents and 
fire; lenses for astrophotography; lenses for video cameras; lens barrels for microscopes; selfie lenses; lens barrels for 
telescopes; objectives [lenses] [optics]; lenses for photographic apparatus; egg-candlers; fire extinguishers; flashing 
safety lights; rescue laser signalling flares; electrified fences; limiters [electricity]; clothing for protection against 
accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for protection against fire; clothing 
for protection against chemicals and radiation; articles of protective clothing for wear by motorcyclists for protection 
against accident or injury; clothing for protection against accidents; insulated clothing for protection against accidents or 
injury; clothing and footwear for protection against accidents, irradiation and fire; clothing and gloves for use in welding 
for protection against accidents or injury; reflective apparel and clothing for the prevention of accidents; clothing 
especially made for laboratories; odometers; ozonisers [ozonators]; octants; eyepieces; ohmmeters; operating system 
programs; computer operating programs; wrist rests for use with computers; wrist rests for use with computer 
keyboards; eyeglass frames; frames for sunglasses; monocle frames; fiber optics; protective eyewear; sports eyewear; 
optical disks featuring music; computerized personal organizers; digital organizers; oscillographs; oscillators; plumb 
lines; reflectors for traffic signals; mirrors [optics]; glacier glasses; diving goggles; safety goggles; welding goggles; 
goggles and masks for protection against dust; night vision goggles; eyeglasses; swim goggles; dust goggles; 
sunglasses; goggles for sports; electronic collars to train animals; integrated software packages; packaged software; 
finger sizers; disk memories; audio mixing desks; video mixing desks; liquid crystal display [LCD] panels; thin film 
transistor liquid crystal display [TFT-LCD] panels; electronic indicator panels; audio and video mixing desks; plasma 
display panels; touch pads for computers; touch pads; signalling panels, luminous or mechanical; plasma display panel 
[PDP] televisions; control panels for elevators; electroluminescent display panels; radio pagers; electronic pagers; pince-
nez; electronic pocket translators; intercoms; emergency signal transmitters; wireless transmitters; transmitters 
[telecommunication]; Global Positioning System [GPS] transmitters; cable television transmitters; optical transmitters; 
remote control transmitters; radar transmitters; radio frequency transmitters; satellite transmitters; telephone 
transmitters; digital transmitters; transmitters of electronic signals; ethernet switches; change-over switches for 
telecommunication apparatus; piezoelectric switches; computer network switches; switches, electric; plug adapters; 
converters for electric plugs; periscopes; computer peripherals and accessories; gloves for divers; gloves for protection 
against accidents; gloves for protection against accidents, irradiation and fire; gloves for protection against X-rays for 
industrial purposes; asbestos gloves for protection against accidents; disposable latex gloves for laboratory use; fire-
resistant gloves; disposable gloves for laboratory use; disposable plastic gloves for laboratory use; light pens; furnaces 
for laboratory experiments; furnaces for laboratory use; microwave ovens for laboratory use; pyrometers; electron guns; 
planetarium projectors; planimeters; plane tables [surveying instruments]; graphics tablets; phonograph records 
featuring music; plates for batteries; silicon wafers for integrated circuits; single-crystal silicon wafers; silicon wafers; 
semi-conductor wafers; solar wafers; electrical outlet plates, shaped; computer software platforms; computer software 
platforms, recorded or downloadable; graphics cards; wafers for integrated circuits; PC cards; satellite processors; 
computer accelerator boards; memory boards; audio circuit boards; motherboards; computer motherboards and 
daughterboards; multilayer printed wiring boards; video circuit boards; electronic circuit cards; printed circuit boards; 
printed circuit boards incorporating integrated circuits; electrical circuit boards; computer plug-in cards; electric switch 
plates; electronic circuit boards; compact disc players; cassette players; MP3 players; protective films adapted for 
computer screens; protective films adapted for smartphones; color separation films; sound recording strips; X-ray films, 
exposed; films, exposed; life-saving rafts; digital plotters; radio frequency repeaters; wrist rests for computer mouse 
users; laboratory trays; notebook computer cooling pads; wafers for solar cells; arm rests for use with computers; digital 
signs; racks adapted for amplifiers; computer stands specially designed for holding a computer, printer and accessories; 
microphone stands; thermosensitive temperature indicator strips; semi-conductors; electronic semi-conductors; 
polarimeters; personal digital assistants [PDAs]; fire pumps; computer parallel ports; computer serial ports; measuring 
glassware; weight belts for diving; support belts for workers; life belts; fuses for telecommunication apparatus; fuses; 
circuit breakers; preamplifiers; acoustic transformers; analog-to-digital converters; transmultiplexers; rotary converters; 
cable television converters; electronic power converters; DC/DC converters; low profile DC/DC converters; level 
converters; digital-to-analog converters; frequency converters; converters, electric; electroacoustic transducers; 
telerupters; food analysis apparatus; apparatus for verifying data on magnetically encoded cards; diagnostic apparatus, 
not for medical purposes; distance recording apparatus; apparatus for the recording of sound or images; apparatus for 
recording, transmission or reproduction of sound or images; apparatus for recording, transmission, processing and 
reproduction of sound, images or data; sound measuring apparatus; luminescence measuring devices; radioactivity 
measuring apparatus; distance measuring apparatus; speedometers for vehicles; speed measuring apparatus 
[photography]; appliances for measuring the thickness of leather; apparatus for measuring the thickness of skins; diesel 
oil emission testers; speed checking apparatus for vehicles; apparatus for controlling static electricity; dust emission 
monitors; apparatus for processing, transmitting and storing database information; teaching apparatus; microhardness 
testers; smoke alarm testers; voltage testers; continuity testers; time recording apparatus; hemline markers; apparatus 
for testing vehicle brakes; apparatus for testing vehicle transmissions; magnetic head cleaning apparatus; magnetic tape 
cleaning apparatus; power distribution or control machines and apparatus; measuring apparatus; optical frequency 
metrology devices; digital panel meters; measuring devices, electric; astrometric apparatus and instruments; apparatus 
and instruments for astronomy; surveying apparatus and instruments; weighing apparatus and instruments; apparatus 
and instruments for recording, transmission or reproduction of sound or images; measuring and testing machines and 
instruments; teaching and instructional apparatus and instruments; apparatus and instruments for conducting, switching, 
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transforming, accumulating, regulating or controlling electricity; satellite broadcast receiving and decoding apparatus 
and instruments; measuring apparatus and instruments; checking [supervision] apparatus and instruments; measuring 
and control apparatus and instruments; laboratory apparatus and instruments; nautical apparatus and instruments; 
multimedia apparatus and instruments; navigational instruments; scientific apparatus and instruments; scientific, 
nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking [supervision], life-
saving and teaching apparatus and instruments; optical apparatus and instruments; teaching apparatus and instruments; 
data communication apparatus and instruments; telecommunications apparatus and instruments; apparatus and 
instruments for physics; photographic and cinematographic apparatus and instruments; photographic, cinematographic 
and optical apparatus and instruments; chemistry apparatus and instruments; electronic navigational, tracking and 
positioning apparatus and instruments; particle flow monitors; particle emission monitors; boiler control instruments; 
meteorological instruments; coffee measures; naval signalling apparatus; observation instruments; navigation apparatus 
for vehicles [on-board computers]; satellite navigational apparatus; scientific apparatus; optical inspection apparatus for 
industrial use; LORAN navigation machines; regulating apparatus, electric; sensors [measurement apparatus], other than 
for medical use; automatic telegraph apparatus; telecommunications apparatus; telecommunication apparatus in the form 
of jewellery; digital telecommunications apparatus; precision measuring apparatus; electrical controls for irrigation 
sprinkler systems; photovoltaic apparatus and installations for generating solar electricity; electronic apparatus for 
testing the sterility of medical equipment; electronic apparatus for testing the sterility of pharmaceuticals and injectable 
solutions; electrophoresis apparatus, not for medical purposes; CD-ROM drives; CD drives for computers; external 
computer hard drives; floppy disk drives; hard disk drives; audio- and video-receivers; wireless receivers; Global 
Positioning System [GPS] receivers; cable television receivers; optical receivers; remote control receivers; radar 
receivers; radar receivers with amplifiers; radio frequency receivers; satellite receivers; television receivers [TV sets]; 
transceivers; radio transceivers; optical transceivers; prisms for microscopes; prisms for scientific purposes; prisms for 
telescopes; prisms for optical purposes; prisms [optics]; computer software applications, downloadable; photo printers; 
printers for use with computers; xerographic printers; laser printers; daisy wheel printers; dot matrix printers; ink-jet 
printers; thermal printers; color printers; color laser printers; ink-jet color printers; digital color printers; retorts' stands; 
apparatus for changing record player needles; wrist rests for use with computer peripherals; drainers for use in 
photography; cleaning apparatus for sound recording discs; fire beaters; metering apparatus for dispensing perfumes in 
measured quantities; boresighters [alignment apparatus for firearm sights]; telescopic sights; telescopic riflescopes; 
telescopic bow sights for archery; telescopic sights for firearms; telescopic sights for guns; telescopic sights for artillery; 
test tubes; plug gauges; go/no-go plug gauges; pressure indicator plugs for valves; probes for testing integrated circuits; 
magnetic wires; winding wires [electricity]; power wires; resistance wires; telegraph wires; telephone wires; wires, 
electric; copper wire, insulated; conductors, electric; fuse wire; DVD burners; computer hardware and software for 
database management; computer hardware and software; computer software, firmware and hardware; software; BIOS 
[basic input/output system] software; bioinformatics software; computer software for computer-aided design/computer-
aided manufacturing [CAD/CAM]; computer software for administration of local area networks; computer software for 
wireless content delivery; computer software for wireless network communications; computer software for two or three-
dimensional simulation for use in design and development of industrial products; decoder software; software for Internet 
access; computer software for accessing information directories that may be downloaded from a global computer 
network; privacy protection software; e-mail security software; video games software; computer software for application 
and database integration; computer whiteboard software; computer software for use in programming facsimile machines; 
local area network [LAN] operating software; industrial process control software; computer software for controlling and 
managing access server applications; computer software for encryption; music composition software; computer 
programs and software for image processing used for cellular phones; computer software for word processing; computer 
software for processing digital images; computer software for processing digital music files; computer software for 
converting document images into electronic formats; credit screening software; desktop publishing software; computer 
software for communicating with users of hand-held computers; data compression software; computer software for 
Global Positioning Systems [GPS]; scanning software; computer software for creating searchable databases; computer 
software for use in creating and designing websites; computer software for organizing and viewing digital images and 
photographs; computer software for creating and editing music and sounds; computer software for controlling the 
operation of audio and video devices; computer groupware; communications software; communications software for 
connecting global computer networks; communications software for connecting computer network users; computer 
graphics software; computer communications software to allow customers to access bank account information and 
transact bank business; computer software; computer shareware; multimedia software recorded on CD-ROM; 
downloadable cloud computing software; computer search engine software; embedded operating software; computer e-
commerce software to allow users to perform electronic business transactions via a global computer network; computer 
video game software; computer firmware; software for diagnostics and troubleshooting; computer programs, recorded; 
video game programs; consumer video game programs; data processing programs; software for searching and retrieving 
information across a computer network; software for creating, facilitating, and managing remote access to and 
communication with local area networks and global networks; PDF creation and conversion software; programs recorded 
on electronic circuits for amusement apparatus with liquid crystal screens; computer screen saver software, recorded or 
downloadable; interactive video game programs; interactive computer game programs; electronic game software; 
electronic game programs; computer hardware and firmware; interactive multimedia software for playing games; 
computer hardware and software for providing secure remote access to computer and communication networks; 
computer programs and software; computer software for business purposes; computer software for arcade apparatus 
and games; computer software for data and document capture, transmission, storage and indexing; computer software 
for use in automating and managing business processes; computer software for use in providing multiple user access to 
a global computer information network; computer programs for data processing; computer software for image 
processing; computer software for transmission of sound and video messages; computer software to enable searching of 
data; computer programs for connecting to remote computers and computer networks; computer software for 
synchronizing data between hand-held or portable computers and host computers; computer software for the creation of 
firewalls; computer software for database management; computer software for facsimile, electronic mail, voice mail or 
Internet messaging; computer programs, downloadable; computer software downloaded from the Internet; computer 
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game software downloadable from a global computer network; computer game software downloadable via a global 
computer network and wireless devices; interactive multimedia computer game programs; recorded computer game 
programs; computer programs and software for image processing; computer programs and computer software for 
electronic trading of securities; computer software for use in the field of telecommunications for providing electronic 
transmission of documents and facsimile transmission; computer software and telecommunications apparatus, including 
modems, to enable connection to databases and the Internet; computer software and telecommunications apparatus, 
including modems, to enable connection to databases, computer networks and the Internet; computer software and 
telecommunications apparatus, including modems, to enable connection to databases, computer networks, global 
computer networks and the Internet; computer software and telecommunications apparatus to enable connection to 
databases and the Internet; computer firewall software; computer operating system software; educational computer 
software; computer video game software and manuals in electronic format sold as a unit; computer game software and 
manuals in electronic format sold as a unit; computer software for data processing; data processing programs recorded 
on machine-readable data carriers; computer operating programs, recorded; application software; interactive 
entertainment software for use with computers; downloadable interactive entertainment software for playing video 
games; downloadable interactive entertainment software for playing computer games; web site development software; 
network operating system programs; computer utility programs; electronic game software for wireless devices; electronic 
game software for hand-held electronic devices; electronic game software for cellular phones; computer software 
programs; computer software products; projectors; home theater projectors; projectors for the entertainment industry; 
picture projectors; liquid crystal display [LCD] projectors; cinematographic projectors; multimedia projectors; 
photography projectors; digital projectors; record players; audio cassette players; audio cassette players for 
automobiles; audio cassette and compact disc players; videodisc players; video cassette players; video compact disc 
players; digital audio tape players; cassette players for cars; digital compact disc players; artificial limbs for medical 
instruction purposes [teaching apparatus]; gas masks; data processors; raster image processors; digital signal 
processors; processors [central processing units]; rods for water diviners; electronic publications [downloadable] 
provided on-line from databases or the Internet; electronic publications, downloadable; electronic publications 
[downloadable] provided from databases or the Internet; electronic publications recorded on computer media; remote 
controls; remote controls for stereos; remote controls for radios; remote controls for televisions; infrared remote 
controls; digital mixing desks; distribution consoles [electricity]; control panels for security alarms; remote controls for 
air-conditioning apparatus; control panels [electricity]; computer workstations [hardware]; radar detectors; radar guns for 
sporting events; radar apparatus; maritime patrol radars; heat sinks for use in computers; radio apparatus and 
instruments; vacuum tubes; masts for wireless aerials; audio baby monitors; radio transmitters; transmitting sets 
[telecommunication]; radios; radio receivers; car radios; vehicle radios; radio transmitters and receivers; mobile radios; 
short-range radios; two-way radios; radiotelephones; radio tuners; sprinkler systems for fire protection; power strips with 
movable sockets; threaded electrical cable connectors; connectors for electronic circuits; jack cables; power connectors; 
plug-in connectors; round plug connectors; electrical connectors; frames for photographic transparencies; slide film 
mounts; screens for photoengraving; flow gauges; flowmeters; walkie-talkies; data loggers; voltage surge protectors; 
regulators for use in scuba diving; oxygen regulators; power controllers; electronic power controllers; voltage regulators; 
voltage regulators for vehicles; induction voltage regulators; stage lighting regulators; light dimmers [regulators], 
electric; static voltage regulators; electrical signal attenuators; speed regulators for record players; electrical charge 
controllers; cell switches [electricity]; washing trays [photography]; resonators; marking gauges [joinery]; T-squares for 
measuring; time switches, automatic; differential switches; relays for radio and television stations; relays, electric; 
lanyards [straps] for cameras; lanyards [straps] for cellular phones; lanyards for safety purposes for fall protection; 
safety harnesses, other than for vehicles or sports purposes; safety restraints, other than for vehicle seats and sports 
equipment; chin straps for American football helmets; X-ray photographs, other than for medical purposes; rheometers; 
rheostats; ethernet repeaters; respirators for filtering air; retorts; repeaters for radio and television stations; reflectors for 
telescopes; optical reflectors; refractometers; refractors; grids for batteries; downloadable ring tones and graphics for 
cellular phones; ring tones, graphics and music downloadable via a global computer network and wireless devices; 
security surveillance robots; downloadable telephone ring tones; laboratory robots; teaching robots; humanoid robots 
with artificial intelligence; speaking tubes; horns for loudspeakers; subwoofers; subwoofers for vehicles; 
saccharometers; waveguides for high-power beam delivery; optical fibers [light conducting filaments]; lens filters for 
cameras; polymer light-emitting diodes [PLED]; traffic lights; railway signals; traffic-light apparatus [signalling devices]; 
dog whistles; signalling whistles; sports whistles; sextants; projected capacitive touch sensors; infrared sensors; liquid 
level sensors; level sensors; computer network servers; communications servers [computer hardware]; network servers; 
computer servers; network facsimile servers; electronic mail servers; inductors [electricity]; magnetic cores; computer 
networking hardware; operating software for network access servers; wide area networks; electrical cabling; safety nets; 
nets for protection against accidents; burglar alarms; fire alarms; gas leak alarms; smoke alarms; security alarms; 
personal security alarms; electronic burglar alarms; fire alarms in the shape of Christmas tree ornaments; personal 
alarms; anti-theft alarms, other than for vehicles; signals, luminous or mechanical; sirens for vehicles; vehicle driving 
simulators for training purposes; sirens; computer operating software; loudspeaker systems; video surveillance systems; 
Global Positioning Systems; public address systems; static grounding systems and apparatus; biometric identification 
systems; laser measuring systems; computer systems; access control and alarm monitoring systems; biometric access 
control systems; electronic access control systems for interlocking doors; data processing systems; computer operating 
systems; anti-intrusion alarms; fire extinguishing systems; biometric voice recognition systems; pattern recognition 
systems composed of computer chips, computer hardware and software; satellite navigation systems; satellite-aided 
navigation systems; speakerphones; video imaging systems; biometric scanners; biometric fingerprint scanners; image 
scanners; scanners [data processing equipment]; optical scanners; handheld scanners; biometric hand scanners; 
biometric retinal scanners; snap gauges; slide film, exposed; hand-held electronic dictionaries; electronic dictionaries; 
integrated circuit cards [smart cards]; encoded smart cards; blank smart cards; smartglasses; smartphones; 
smartwatches; gas mixers for laboratory use; fiber optic couplings; connections for electric lines; fiber optic connectors; 
couplings, electric; connectors [electricity]; electronic connectors; optical fiber connectors; plug connectors; sonars; 
sound locating instruments; lighting ballasts; resistances, electric; math coprocessors; spectrograph apparatus; 
astronomical spectrographs; spectroscopes; spectrophotometers; speed indicators; bicycle speedometers; 
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alcoholmeters; sports training simulators; shutter releases for cameras; satellites for scientific purposes; wide area 
network [WAN] hardware; head guards for martial arts; head guards for boxing; head guards for karate; protection 
devices for personal use against accidents; audiovisual teaching apparatus; computer software development tools; 
electronic control gears [ECGs] for LED lamps and light fixtures; voltage stabilizers; measuring jugs; tire balancing 
machines for land vehicles; electronic docking stations; charging stations for electric vehicles; radiotelegraphy sets; 
radiotelephony sets; automatic telephone exchanges; spectacle lenses; anti-glare glasses; optical glass; glass dryers for 
laboratory use; speedometer testers; automobile stereo adapters; stereomicroscopes; stereo headphones; stereo 
receivers; personal stereos; stereoscopes; stereo tuners; stereo amplifiers; computer styluses; racks adapted for 
loudspeakers; video camera stands; stands for use with operating microscopes; stands for photographic apparatus; 
mounting racks adapted for telecommunications hardware; laboratory countertops; editing machines for cinematographic 
films; stroboscopes; fire boats; sulfitometers; carrying cases adapted for computers; bags adapted for laptops; bags 
specially adapted for cameras and photographic equipment; supercomputers; superminicomputers; drying racks 
[photography]; spherometers; integrated circuits; large-scale integrated circuits; electronic integrated circuits; printed 
circuits; electronic circuits; counters; water meters; gas meters; Geiger counters; parking meters; kilometer recorders for 
vehicles; revolution counters; electricity meters; abacuses; memory card readers; radio-frequency identification [RFID] 
readers; optical disk readers; electronic indicator boards; electronic scoreboards; mechanical egg timers; digital egg 
timers; kitchen timers; kitchen timers, electronic; egg timers [sandglasses]; electronic timers; taximeters; electronic 
taximeters; public telephones; ear plugs for divers; satellite dishes; tachometers; radio-frequency identification [RFID] 
tags; television apparatus; car televisions; plasma televisions; organic light-emitting diode [OLED] televisions; telegraphs 
[apparatus]; television cameras; television transmitters; telescopes; zenith telescopes; teleprompters; teleprinters; 
cellular telephone apparatus; telephones; mobile telecommunications handsets; cordless telephones; cellular phones; 
cellular phones having large keys and numbers that assist users having impaired vision or dexterity; digital cellular 
phones; satellite telephones; digital telephones; strain gauges; theodolites; precision theodolites; transits for surveying; 
electronic terminals for generating lottery tickets; terminals for radiotelephones; secure terminals for electronic 
transactions; interactive touch screen terminals; computer terminals; electronic payment terminals; thermistors; thermo-
hygrometers; thermometers for laboratory use; meat thermometers; digital meat thermometers; household thermometers; 
thermometers, not for medical purposes; digital thermometers, not for medical purposes; thermocouples; thermostats; 
thermostats for vehicle engines; thermostats for vehicles; antifreeze testers; crucibles [laboratory]; thyristors; thickness 
gauges; ultrasonic thickness gauges; tone arms for record players; toner cartridges, unfilled, for printers; toner 
cartridges, unfilled, for photocopiers; totalizators; local area network [LAN] access points; local area network [LAN] 
access points for connecting network computer users; transistors [electronic]; ethernet transceivers; transponders; 
protractors [measuring instruments]; high-voltage transformers; electrical transformers for telecommunication apparatus; 
electric voltage transformers; step-up transformers; step-down transformers; distribution transformers; welding 
transformers; electronic power transformers; flyback transformers; electric transformers for toy trains; transformers 
[electricity]; flight simulators; resuscitation training simulators; flight simulators for aircraft; electronic sports training 
simulators; vehicle breakdown warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than 
for lighting; diving snorkels; scuba snorkels; laboratory storage tubes; capillary tubes; neon signs; Pitot tubes; X-ray 
tubes not for medical purposes; glass tubes for scientific purposes; telephone receivers; phototubes; meridian transit 
telescopes; car broadcasting tuners; carbon nanotubes for use in extremely small scale electronic and mechanical 
applications; angle gauges; squares for measuring; electrical extension cords; gauges; quantity indicators; digital torque 
gauges; safety markers; fuel gauges; water temperature gauges; temperature gauges; exhaust gas temperature gauges; 
gasoline gauges; water level indicators; vehicle dipsticks; electric loss indicators; light-emitting electronic pointers; laser 
pointers; slope indicators; plastic and cardboard cases adapted for the storage of record albums; levels [instruments for 
determining the horizontal]; water level gauges; mercury levels; plumb levels; spirit levels; urinometers; amplifiers for 
bass guitars; guitar amplifiers; amplifiers; amplifiers for musical instruments; audio frequency amplifiers; power 
amplifiers; optical semiconductor amplifiers; radio frequency amplifiers; video frequency amplifiers; graphics 
accelerators; particle accelerators; electric and electronic video surveillance installations; electric installations for the 
remote control of industrial operations; automatic telephone dialers; automatic switching apparatus for 
telecommunications; self-timers for cameras; automatic chromatography apparatus for laboratory use; baby monitors; 
apparatus for testing smoke detectors using an aerosol spray; apparatus for testing carbon monoxide detectors using an 
aerosol spray; apparatus for testing heat detectors using an aerosol spray; input devices for computers; visual display 
units; video display units; steering apparatus, automatic, for vehicles; balancing apparatus; electronic lock assemblies; 
video recorders; video recorders for automobiles; video recorders for cars; sound reproduction apparatus; automatic 
ticket dispensers; invoicing machines; video cassette recorders; tape recorders; devices for the recording, transmission 
and playback of sound and images; apparatus for the recording, transmission, amplification and reproduction of sound; 
apparatus for recording, storage, transmission and reproduction of sounds and images; protection devices against X-
rays, not for medical purposes; voltage surge suppressors; radiation measuring instruments; luminous flux meters; 
battery testers; railway traffic safety appliances; data processing apparatus; optical character recognition [OCR] 
apparatus; video digitizers; oxygen transvasing apparatus; mobile data receivers; theft prevention installations, electric; 
apparatus for checking the authenticity of banknotes; brake fluid testers; circuit testers; film cutting apparatus; drying 
apparatus for photographic prints; optical character readers; card readers for credit cards; card readers for magnetically 
encoded cards; magnetic tape erasers; centering apparatus for photographic transparencies; flash memory card readers; 
electronic encryption units; dosage dispensers; railway signal apparatus, luminous or mechanical; CD-ROM writers; 
programmable digital television recorders; DVD recorders; buffer memory devices [computer hardware]; memory devices 
for use with data processing apparatus; electronic memory devices; mains chargers; cellular phone battery chargers for 
use in vehicles; battery chargers; battery chargers for use with telephones; chargers for electric batteries; chargers for 
electronic cigarettes; buzzers, electric; acoustic alarms; audio recorders; electronic sound pickups for guitars and 
basses; telecommunication devices and apparatus; acoustic meters; electronic metering devices for faucets; signalling 
apparatus and instruments; sounding apparatus and machines; currency authentication apparatus and equipment; 
automatic ion exchange chromatography apparatus for laboratory use; apparatus for editing cinematographic film; 
cathodic anti-corrosion apparatus; encoding and decoding apparatus; couplers [data processing equipment]; wireless 
computer peripherals; Global Positioning System [GPS] navigation devices; desk or car mounted units incorporating a 
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loudspeaker to allow a telephone handset to be used hands-free; radio signal tuners; wearable activity trackers; data 
processing equipment; signal processors; vehicle tracking devices; anti-theft warning apparatus; power mixers [audio 
apparatus]; computer peripheral devices; personnel tracking devices; semi-conductor memory devices; anti-interference 
devices [electricity]; automated laundry detergent dispensers; demagnetizing apparatus for magnetic tapes; event 
recorders; emergency light bars for vehicles [luminous signals]; acoustic couplers; alarms; vibrating alarms as reminders 
to take medication; fog signals, non-explosive; adding machines; whistle alarms; card readers; chip card readers; readers 
[data processing equipment]; bar code readers; heat regulating apparatus; electronic personal alarm devices; portable 
flash memory devices; photovoltaic installations for generating electricity [photovoltaic power plants]; photocopiers 
[photographic, electrostatic, thermic]; data storage devices; computer network-attached storage [NAS] hardware; 
electronic apparatus for wireless reception, storage and transmission of data and messages; electronic imaging devices; 
electronic apparatus for the remote control of signals; electronic circuits and CD-ROMs recorded with automatic 
performance programs for electronic musical instruments; electronic circuits and CD-ROMs recorded with programs for 
hand-held games with liquid crystal displays; electric and electronic effects units for musical instruments; electronic 
broadcasting apparatus; ear buds; phase modifiers; downloadable ring tones for mobile phones; downloadable image 
files; downloadable music files; animated cartoons; anti-glare filters for computer monitors; anti-glare filters for 
televisions; filters for antennas; computer screen filters; filters for optical devices; filters for radio interference 
suppression; filters for respiratory masks; filters for television sets; filters for ultraviolet rays, for photography; 
inductance capacitance filters; optical filters; color filters for liquid crystal display [LCD] screens; color filters for 
television and cinematographic cameras; warning flags; USB flash drives; magic lanterns; signal lanterns; optical lamps; 
phonographs; cameras [photography]; 35mm cameras; underwater cameras; photographic cameras for the instant 
production of pictures; cameras for self-developing films; disposable cameras; view cameras; plate cameras; digital 
cameras; digital cameras for industrial use; digital single lens reflex cameras; compact digital cameras; photodiodes; 
glazing apparatus for photographic prints; shutters [photography]; darkrooms [photography]; photometers; flash-bulbs 
[photography]; camera film, exposed; digital photo frames; photoresistors; photosensors; enlarging apparatus 
[photography]; photoelectric cells; photovoltaic cells; photovoltaic cells and modules; cases for compact discs; cases for 
compact discs or DVDs; cases for diskettes and compact discs; containers for contact lenses; cases for laptops; 
eyeglass cases; carrying cases specially adapted for computer printers; containers for microscope slides; cases for 
smartphones; cases for sunglasses; cases for sunglasses and protective eyewear; cases adapted for photographic 
equipment; storage wallets adapted for compact discs; cases for electronic diaries; protective cases for MP3 players; 
protective cases for cellular phones; protective cases for personal digital assistants [PDAs]; protective cases for tablet 
computers; protective cases for electronic book readers; leather cases for cellular phones; cellular phone cases made of 
leather or imitations of leather; cellular phone covers made of cloth or textile materials; cases adapted for cellular 
phones; cases especially made for photographic apparatus and instruments; chromatography apparatus for laboratory 
use; chronographs for use as specialized time recording apparatus; chronographs [time recording apparatus]; coelostats; 
laboratory centrifuges; eyeglass chains; chains for sunglasses; chains and cords for sunglasses; cyclotrons; decorative 
dials for thermostats; compasses for measuring; blank digital audio tapes; frequency meters; central processing unit 
[CPU] clocks; time clocks [time recording devices]; polyethylene measuring cups; Petri dishes for laboratory use; Petri 
dishes; paper covers for telephone receivers; DVD cases; cases for pocket calculators; binders adapted for compact 
discs; covers for cellular phones; carrying cases for radio pagers; sleeves for laptops; covers for personal digital 
assistants [PDAs]; covers for tablet computers; covers for smartphones; covers for telephone receivers; cases for 
telephones; fire blankets; dust covers for computers, shaped; chip cards; electronic chip cards; encoded electronic chip 
cards; encoded electronic chip cards for identifying particular users of computers and cellular phones; computer 
chipsets; chips [integrated circuits]; computer chips; electronic chips for the manufacture of integrated circuits; jigs 
[measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting spot lights; asbestos 
screens for firemen; laminar flow cabinets for laboratory use; fire hose; baseball catchers' helmets; baseball batting 
helmets; bicycle helmets; virtual reality headsets; helmets for American football; balaclavas for protection against 
accidents, irradiation and fire; helmets for motorcyclists; diving helmets; helmets for ice hockey; protective helmets for 
cyclists; protective helmets for children; protective helmets for motorcyclists; protective helmets for sports; head guards 
for sports; snorkels; cell phone straps; eyeglass cords; cords for sunglasses; straps for sunglasses; electric cords; 
disposable dispenser syringes for laboratory use; reusable dispenser syringes for laboratory use; downloadable printing 
fonts; tripods for surveying apparatus; pipette racks for laboratory use; tripods for telescopes; tripods for cameras; 
switchboards; power distribution boxes; telecommunications switchboards; telephone switchboards; distribution boards 
[electricity]; illuminated advertising signs; hand-held protective shields for use by the police; illuminated signs; tire tread 
depth gauges; spark plug gap gauges; length measuring gauges; spark plug feeler gauges; equalizers [audio apparatus]; 
graphic equalizers; side shields for eyeglasses; face shields, other than for medical purposes; workmen's protective face-
shields; face shields for protective helmets; liquid crystal display [LCD] screens; large-screen liquid crystal displays 
[LCDs]; computer screens; computer touch screens; flat panel display screens; flat panel electroluminescent display 
screens; projection screens; projection screens for cinematographic films; radiology screens for industrial purposes; 
touch screens; fluorescent screens; screens [photography]; exposure meters [light meters]; photographic exposure 
meters; electric capacitors for telecommunication apparatus; insulated electrical connectors; fuel cell electrodes; 
electromagnets; electronic telecommunications apparatus; cathode-ray tubes; downloadable electronic publications in 
the nature of magazines; blank electronic chip cards [blank smart cards]; ducts [electricity]; electric phonographs; 
galvanic cells; downloadable graphics for mobile phones; wet cells; fuel cells; electronic components for integrated 
circuit cards; solar cells; photovoltaic modules; electronic components; epidiascopes; ergometers; bar code labels, 
encoded; labels with machine-readable codes; labels with integrated radio frequency identification [RFID] chips; guitar 
effects processors; echo sounders; armatures [electricity]; calibrated photovoltaic reference cells; black boxes [data 
recorders].

Cl.19;Aquaria [structures]; alabaster; andesite; door frames, not of metal; window frames, not of metal; asbestos 
cement; asphalt; bitumen asphalt; asphalt, pitch and bitumen; valances, not of metal and not of textile; beams of wood for 
building; shaped timber; mine timber; beams, not of metal; balustrades, not of metal; huts; barriers, not of metal, for 
pedestrian traffic control; swimming pools [structures], not of metal; silos, not of metal; arbours and trellises made of 
wood; gazebos, not of metal; gazebos, portable, not of metal; gazebos, portable, not primarily of metal; gazebos, not 
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primarily of metal; arbours [structures], not of metal; concrete; bitumen; wood blocks; refractory blocks, not of metal; 
lawn edgings, not of metal; parking curbs, not of metal; plastic landscape edgings; logs [building materials]; paving 
stones; joists, not of metal; telephone booths, not of metal; beacons, not of metal, non-luminous; asphalt roofing paper; 
building paper; modular silos, not of metal; pre-fabricated silos, not of metal; modular dog houses for building sites, not 
of metal; dog houses, not of metal, for building sites; busts of stone, concrete or marble; bird baths [structures], not of 
metal; binding agents for making briquettes; binding material for road repair; stained-glass windows; plastic water 
conduits for roofs and balconies; air-conditioning ducts, not of metal; felt for building; roofing felts; asphalt roofing felt; 
tarred felts; asphalted felt; aviaries [structures], not of metal; garage doors, not of metal; gates and fences, not of metal; 
gates and fencing, not of metal; gates, not of metal; gates, not of metal, for car parking facilities; security gates, not of 
metal; diving boards, not of metal; geotextiles; geotextiles for use in connection with road construction, railroad 
construction, tunnel construction, waterway construction and public works construction; bitumen-based sealants for 
roofing [building materials]; tar-based sealants for roofing [building materials]; bitumen-based sealants for asphalt 
[building materials]; bitumen-based sealants for driveways [building materials]; tar-based sealants for driveways [building 
materials]; tar-based sealants for asphalt [building materials]; plaster; plasterboard; mold-resistant drywall; gypsum 
[building material]; clay; potters' clay; earth for bricks; alumina cement; gravel; aquarium gravel; granite; mineral pellets 
for use in the building industry; armored doors, not of metal; vinyl doors; vinyl patio doors; vinyl sliding doors; revolving 
doors, not of metal; wooden doors; dog doors, not of metal; cat doors, not of metal; doors, not of metal; patio doors, not 
of metal; sliding doors, not of metal; swing doors, not of metal; folding doors, not of metal; tar and pitch; coal tar; 
multilayered wood; fire-resistant wood; chimney pots, not of metal; floating docks, not of metal; modular log homes; pre-
fabricated log homes; pre-fabricated houses, not of metal; modular homes, not of metal; modular animal houses, not of 
metal, for farmyard animals; pre-fabricated houses, not of metal, for farmyard animals; prefabricated houses [kits], not of 
metal; parquet floor boards; sheathing boards, not of metal; polyethylene boards used as wood substitutes; memorial 
plaques, not of metal; roofing boards of wood; wall boards, not of metal; roofing shingles; shingles, not of metal; balsa 
wood; preserved wood [anti-decay wood]; wood for making household utensils; veneer wood; moldable wood; chipboard; 
flagpoles [structures], not of metal; secondary moisture drainage systems consisting of non-metal troughs and collection 
boxes; split timber; chimney shafts, not of metal; water tanks of masonry for household purposes; liquid storage tanks of 
masonry for industrial purposes; jalousies, not of metal; interior window shutters, not of metal; roof gutters, not of metal; 
street gutters, not of metal; agglomerated bagasses of cane [building material]; chainlink fences, not of metal; vent 
covers, not of metal, for HVAC ducts; cattle chutes, not of metal; rumble strips, not of metal; pre-fabricated buildings, not 
of metal; road signs, non-luminous and non-mechanical, not of metal; non-luminous and non-mechanical signs, not of 
metal; wood tar; grave markers of stone; grave markers of marble; mortar mix; limestone; lime; non-agricultural lime for 
use in construction; fences, not of metal; works of stonemasonry; millwork, excluding furniture; works of art of stone, 
concrete or marble; cabanas, not of metal; calcite; stone; rubble; stone for building and construction; artificial stone; 
silica stone; natural stone; building stone; footing stone; paint spraying booths, not of metal; mantels of plaster for 
fireplaces; mantels of wood for fireplaces; mantels of stone for fireplaces; stones; decorative aquarium stones; wall 
stone; pottery stone; monument stone; gravestones; reeds for building; ventilating ducts, not of metal; ducts, not of 
metal, other than for electrical circuitry; greenhouse frames, not of metal; framework, not of metal, for building; cornices, 
not of metal; bitumen paper for building; wood pulp board for building; tarred roofing paper; paperboard for building; 
skating rinks [structures], not of metal; quartz; caissons for construction work under water; vendor booths, not of metal; 
bricks; fireplace bricks; ceramic bricks for use in refractory furnaces; unfired bricks; fire burrs; refractory bricks, not of 
metal; semi-refractory bricks, not of metal; fired bricks; water-pipe valves, not of metal or plastic; drain traps [valves], not 
of metal or plastic; glue-laminated wood; cask wood; mooring bollards, not of metal; erosion control mats [building 
materials]; trestles for use in construction, not of metal; pre-fabricated architectural columns, not of metal; pillars, not of 
metal, for building; cement posts; chimney cowls, not of metal; asphalt composition paving; brackets, not of metal, for 
building; transportable stables, not of metal; buildings, not of metal; buildings, transportable, not of metal; roofing hips, 
not of metal; stringers [parts of staircases], not of metal; door jambs, not of metal; silica [quartz]; roofing, not of metal; 
vent covers, not of metal; manhole covers, not of metal; xylolith; modular chicken houses, not of metal; chicken-houses, 
not of metal; pre-fabricated chicken houses, not of metal; laminate flooring, not of metal; artificial timber; building timber; 
manufactured timber; sawn timber; wood, semi-worked; staircases, not of metal; rhyolite; road marking sheets and strips 
of synthetic material; erosion control sheeting or fabrics for construction use; slate slabs; skylights, not of metal; asphalt-
based roofing mastics [building materials]; reinforcing materials, not of metal, for building; bituminous products for 
building; tar; road coating materials; materials for making and coating roads; rock materials for use as cladding; rock 
materials for use in the construction of flooring; rock materials for use in making countertops; rock materials for use in 
the construction of fireplaces; rock materials for use in the construction of roofing; rock materials for use in the 
construction of walls; non-metallic building materials in the form of slabs; fired refractory materials, not of metal [building 
materials]; grog [fired refractory material]; pitch; building materials, not of metal; refractory construction materials, not of 
metal; masts [poles], not of metal; raw chalk; calcareous marl; sandbags; non-metallic minerals for building or 
construction; rock materials used in building flooring, roofing, countertops, walls, cladding and fireplaces; mosaics for 
building; non-metal decorative moldings and decorative trim for use in building construction; wood moldings; moldings, 
not of metal, for cornices; moldings, not of metal, for building; monuments of stone; marble; monuments of marble; slate 
powder; aggregate; porches [structures], not of metal; canopies [building structures], not of metal and not of textile; 
tombs, not of metal; flashing, not of metal, for building; roof flashing, not of metal; perches; bamboo flooring; modular 
plastic decking to serve as a ground cover; duckboards, not of metal; mantels of wood, plaster or stone for fireplaces; 
wall claddings, not of metal, for building; refractory furnace linings, not of metal; coatings [building materials]; tomb or 
grave enclosures, not of metal; laths, not of metal; wood panelling; wall linings, not of metal, for building; refractory 
mortars; fencing, not of metal; palisading, not of metal; crash barriers of wood for roads; crash barriers, not of metal, for 
roads; crash barriers of plastic for roads; crash barriers, not of metal; balcony enclosures, not of metal; portable traffic 
barriers, not of metal; chainlink fencing, not of metal; erosion control fencing [non-metallic building materials]; trellises, 
not of metal; plastic security windows allowing communication; vinyl windows; windows, not of metal; olivine for 
building; shuttering, not of metal, for concrete; poles, not of metal, for power lines; props, not of metal; rubber bearings 
for seismic isolation of buildings; cove bases, not of metal; rubber cove bases; branching pipes, not of metal; castings, 
not of metal; fair huts; hardwood decking; hardwood decking and flooring; tombs [monuments], not of metal; monuments, 
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not of metal; wood-fiber reinforced cement boards [cement excelsior boards]; baffle panels in the nature of submergible 
fiberglass walls used to direct water flow at waste water treatment facilities; wainscotting, not of metal; fence panels, not 
of metal; roofing panels, not of metal; multilayer panels of plastic for use in building; gates and fencing panels, not of 
metal; pegboard, not of metal; plastic floor boards; floor panels, not of metal; ceiling panels, not of metal; signalling 
panels, non-luminous and non-mechanical, not of metal; wall panels, not of metal; plastic wallboards; building panels, not 
of metal; fiber cement boards; parquet flooring; parquet flooring of wood; parquet flooring of cork; parquet flooring and 
parquet slabs; petroleum pitch; volcanic ash; pergolas, not primarily of metal; pergolas, not of metal; partitions, not of 
metal; partitions, not of metal, for building; transportable buildings of timber; lintels, not of metal; casement windows, not 
of metal; wooden railings; rails, not of metal; railings, not of metal, for balconies; railings, not of metal, for bridges; 
railings, not of metal, for fences; railings, not of metal; sand; aquarium sand; play sand; sand, except foundry sand; silver 
sand; sandstone; sandstone for building; pickets, not of metal; tarred strips for building; planks of wood for building; 
non-metal portable piers which extend from a shore line out over water; clay slabs; rocket launching platforms, not of 
metal; portable non-metal risers for public performances [platforms]; platforms, prefabricated, not of metal; wall tiles, not 
of metal; ceramic tiles; ceramic tiles for walls, floors and ceilings; glazed ceramic tiles; stone roofing tiles; mosaic floor 
tiles; floor tiles, not of metal; wall tiles of plastic; tiles, not of metal, for building; gypsum tiles; gypsum floor tiles; gypsum 
ceiling tiles; gypsum wall tiles; earthenware floor tiles; earthenware wall tiles; decorative tiles, not of metal, for hearth 
extensions; playground tiles, not of metal; mosaic art tiles made of marble; natural stone tiles; glazed ceramic floor tiles; 
glazed ceramic wall tiles; earthenware tiles; ceramic floor tiles; ceramic tiles for flooring and lining; ceramic tiles for 
flooring and facing; ceramic tiles for tile floors and coverings; ceramic wall tiles; mosaic wall tiles; floor tiles of wood; 
floor tiles of natural stone; floor tiles of plastic; rubber floor tiles; wall tiles, not of metal, for building; wall tiles of natural 
stone; fireproof tiles; fireproof floor tiles; fireproof wall tiles; plastic tiles; ceiling tiles of plastic; roofing tiles of glass; 
floor tiles of glass; wall tiles of glass; glass tiles, not for roofing; paving tiles; engraved and cut stone plaques; paving 
slabs, not of metal; hardboard; raw and coated chipboard for the building industry, furniture and interior decorating; 
cement slabs; natural stone slabs; water-resistant boards and panels, not of metal, for construction; fire-resistant boards 
and panels, not of metal, for building; grave slabs, not of metal; tile floorings, not of metal; ceiling boards of wood; slabs, 
not of metal, for building; wood rafters; portable dance floors, not of metal; roofing underlay; flooring underlay; underlays 
of agglomerated cork for building; flooring underlay made of cork; scaffolding, not of metal; portable stages, not of metal; 
window sills, not of metal; armour-plating, not of metal; roofing membranes; asphalt paving; wood paving; paving blocks, 
not of metal; luminous paving blocks; macadam; fireproof cement coatings; bituminous coatings for roofing; felt roof 
coverings; roof coverings, not of metal; roofing, not of metal, incorporating photovoltaic cells; asphalt roof coatings 
[building materials]; wooden floor boards; rubber flooring; cladding, not of metal, for building; parquet flooring of cork 
and of cork-based conglomerates; coverings for ceilings, not of metal; flooring or wall claddings of synthetic materials; 
linings, not of metal, for building; feldspar; fireplace mantles, not of metal; door panels, not of metal; partly processed 
timber; wooden flooring; wood tile flooring; hardwood flooring; floors, not of metal; athletic flooring, not of metal; sills, 
not of metal; Portland cement; Portland blast-furnace slag cement; porphyry [stone]; modular animal houses, not of 
metal; pre-fabricated animal houses, not of metal; ceilings, not of metal; non-metal suspended ceiling systems 
comprising panels; guard rails, not of metal; floating docks, not of metal, for mooring boats; agglomerated cork for 
building; wooden door frames; window frames of wood; window frames of wood clad in aluminium; window frames, 
sashes and casements made of wood; frames, not of metal, for building; mortar; mortar for building; asbestos mortar; 
tanks of masonry; furrings of wood; scantlings [carpentry]; patching compounds with a tar base; gratings, not of metal; 
artificial fish reefs, not of metal; outdoor roll shutters, not of metal; roll shutters, not of metal; vinyl siding; wood siding; 
fiber cement siding; sheet piles, not of metal; modular pigsties, not of metal; pigsties, not of metal; pre-fabricated 
pigsties, not of metal; shoji [Japanese sliding partitions, not of metal]; door units, not of metal; agricultural nets for 
erosion control; insect screens, not of metal; burial vaults, not of metal; sculptures of cement, marble or stone; 
sculptures of marble; stone sculptures; schists; concrete patching compounds with a tar base [building materials]; tar-
based concrete and asphalt patching compounds [building materials]; refractory castable mixes, not of metal; filling 
cement; cement mixes; wood joints; expansion joints, not of metal, for floors and walls; non-metal shelter structures 
[other than tents]; asphalt paving compositions; asphalt patching compounds with a tar base [building materials]; 
outdoor blinds, not of metal and not of textile; shutters, not of metal; statues of stone, concrete or marble; marble figures; 
figurines of stone; figurines of marble; alabaster glass; safety glass; glass bricks; glass granules for road marking; 
window glass, other than vehicle window glass; window glass for building; glass powder for use as a partial replacement 
of Portland cement in cement mixes; building glass; insulating glass for building; plate glass [windows] for building; 
fiberglass reinforcement fabric for use in land, sea and aerospace applications; resin-saturated fiberglass fabric for use in 
transportation, armoring, structural reinforcement, and structural repairs; enamelled glass, for building; tombstone stelae, 
not of metal; spandrels, not of metal; fair stands [temporary building structures]; curtain walls, not of metal; horse stall 
kick walls, not of metal; bicycle storage racks, not of metal; fence stays, not of metal; modular stables, not of metal; 
stables, not of metal; pre-fabricated stables, not of metal; wood posts; wooden poles for power lines; advertisement 
columns, not of metal; fence posts, not of metal; utility poles, not of metal; posts, not of metal; plastic boundary marking 
posts; telegraph posts, not of metal; hips for roofing; stair-treads [steps], not of metal; expansion joints, not of metal, for 
floors; expansion joints, not of metal, for walls; stages, not of metal, for musical performances; stages for musical 
performances composed of primarily non-metal materials; tombstone plaques, not of metal; non-woven textiles made of 
synthetic fibers for use in the building industry; awnings [building structures], not of metal and not of textile; modular 
greenhouses, not of metal; greenhouses, transportable, not of metal; pre-fabricated greenhouses, not of metal; terra-cotta 
[building material]; erosion control fabrics [building materials]; erosion control fabric, mats and sheeting, not of metal 
[geotextiles]; fabrics for use in civil engineering [geotextiles]; fabric for underlayment of flooring; roofing fabrics; 
multilayer water conservation textiles designed for nurseries, greenhouses and garden centres; bleachers, not of metal; 
penstock pipes, not of metal; plastic conduits for drainage; plastic conduits for drainage and irrigation; plastic conduits 
for irrigation; cement pipes; water-pipes, not of metal; gutter pipes, not of metal; earthenware pipes; wooden pipes for 
building; ducts, not of metal, for ventilating and air-conditioning installations; ceramic drain pipes; drain pipes, not of 
metal; chimneys, not of metal; rigid pipes, not of metal, for building; sandstone pipes; cement mortar pipes; sewer pipes, 
not of metal; heating ducts, not of metal; plastic pipes for plumbing purposes; plastic pipes for conveying natural gas; 
polyethylene pipes used in geothermal heating and cooling systems; pipes of cement, earthenware or sandstone; 
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turnstiles, not of metal; tufa; angle irons, not of metal; lengthening pieces, not of metal, for chimneys; wood trim; 
underground tornado shelters made of fiberglass; storm shelters, not of metal; bicycle parking installations, not of metal; 
plywood board; veneer for floors; plywood; wood joists; roof trusses, not of metal; fiberboard [building materials]; stone 
figures; cast stone garden and household ornaments; foundry molds, not of metal; fusuma [Japanese indoor sliding 
partitions, not of metal]; water tanks of masonry; storage sheds, not of metal; pre-fabricated storage sheds, not of metal; 
rock crystal; fiber cement; hydraulic cement; cement for blast furnaces; cement for furnaces; slag-lime cement; silica 
cement [pozzolanic cement]; roofing cement; magnesia cement; cement; gypsum roofing tiles; earthenware roofing tiles; 
clay roofing tiles; roofing tiles of natural stone; cement mortar roofing tiles; ceramic roofing tiles; glazed ceramic roofing 
tiles; pantiles, not of metal; roofing tiles, not of metal; fireproof roofing tiles; roofing tiles of plastic; window screens, not 
of metal; slate; cement mortar slates; stone slates; roofing slates; clinker stone; slag [building material]; spackling 
compounds; railway sleepers, not of metal; wood veneers; finish plasters made of colored artificial resin; clinker ballast; 
noise barriers made of wood; ceramic shapes for use in refractory furnaces; structural and architectural members formed 
of pressed wood fibers; concrete building elements; epoxy grout; letter boxes of masonry.

Cl.35;Retail services relating to automobile parts; advertising; retail services; arranging subscriptions to 
telecommunication services for others; import agency services; import-export agency services; commercial information 
agency services; advertising agency services; administrative processing of orders; administrative processing of 
purchase orders within the framework of services provided by mail-order companies; administrative processing of 
computerized purchase orders; administrative processing of purchase orders placed by telephone or computer; 
administration of employee benefit plans; administration of employee pension plans; administration of employee welfare 
benefit plans; administrative services relating to customs clearance; administrative accounting; administration of 
employee benefit plans concerning fitness club memberships; administration of loyalty rewards programs; administration 
of preferred provider plans; administration of prepaid health care plans; administration of incentive award programs to 
promote the sale of the goods and services of others; administration of frequent flyer programs that allow members to 
redeem miles for points or awards offered by other loyalty programs; administration of a consumer loyalty program to 
promote restaurant services and retail services of others; business management analysis; analysis of market research 
data; cost analysis; analysis of business data; marketing analysis; business profit analysis; work analysis to determine 
worker skill sets and other worker requirements; health care cost review; analysis of response to advertising; grain 
market analysis; real estate marketing analysis; analysis of market studies; cost price analysis; cost price analysis 
regarding waste disposal, removal, handling and recycling; strategic business analysis; cost-benefit analysis; rental of 
advertising space on the Internet for employment advertising; rental of advertising space; rental of advertising space and 
advertising material; rental of advertising space on the Internet; rental of advertising space on web sites; rental of 
advertising space on-line; rental of signs for advertising purposes; account auditing; business auditing; tax auditing; 
financial auditing; auction and reverse auction services; auctioneering of property; affiliate marketing; benchmarking 
services for business management purposes; business research and surveys; business information and inquiries; 
business advice and consultancy relating to franchising; business consultancy relating to advertising; business advice 
relating to restaurant franchising; business advice relating to strategic marketing; business consultancy; strategic 
business planning; business planning; business feasibility studies; business advice relating to advertising; business 
intermediary services relating to the matching of potential private investors with entrepreneurs needing funding; 
telephone billing; labor exchanges; accountancy advice relating to taxation; accounting consultancy; accounting 
consultancy relating to taxation; employment agency services; computerized file management; book-keeping; 
administration, billing and reconciliation of accounts on behalf of others; medical billing; maintaining patient medical 
records and files; administration of loyalty rewards programs featuring trading stamps; maintaining a registry of 
information; maintaining a registry of dog breeds; maintaining a registry of professional vocational evaluators; 
maintaining a registry of certified aerospace technicians; maintaining a registry of certified medical technical 
professionals; maintaining a registry of sports memorabilia and works of art; forensic accounting; maintaining a registry 
of animal breeds; outsourced administrative management for companies; key return registration; invoicing; billing 
services in the field of healthcare; billing services in the field of energy; processing warranty registration documents for 
others; business management and administration; sales demonstration for others; demonstration of goods; 
demonstration of goods for advertising purposes; duplication of documents; arranging of contracts, for others, for the 
buying and selling of goods; arranging of contracts, for others, for the purchase and sale of goods and services; 
arranging of advertising and promotion contracts for third parties; arranging of advertising contracts for others; 
procurement of contracts for the purchase and sale of goods and services; purchasing of goods and services for other 
businesses; procurement of goods on behalf of other businesses; transcription of communications [office functions]; 
opinion polling; market studies; real estate marketing; referral marketing; market canvassing; inventorying merchandise; 
inventory control; interactive record-keeping services for use in risk management and regulatory compliance by insurers 
and professionals in the medical field; internet marketing; internet advertising services; advertising on the Internet for 
others; on-line ordering services in the field of restaurant take-out and delivery; business information and appraisal 
services; advertising and commercial information services; business information; commercial information and advice for 
consumers in the choice of products and services; job placement consultancy; business investigations; research and 
analysis in the field of market manipulation; business research; marketing research; professional business research; 
market research services regarding customer loyalty; market research services regarding Internet usage habits; 
conducting on-line business management research surveys; cinema advertising; personnel placement; business and 
management consultancy; business marketing; compilation of on-line business directories; compilation of commercial 
registers; recruitment of high-level management personnel; personnel recruitment; computerized inventory preparation; 
computerized inventory management; computerized central file and business file management; computerized on-line 
retail store services; computerized accounting; computerized on-line ordering services; computerized word processing; 
computerized office management; computerized database management; computerized on-line gift ordering services; 
industrial management consultancy; consultancy and advisory services relating to personnel placement, recruitment and 
management; press advertising consultancy; human resources consultancy; marketing consultancy; advertising and 
business advice; consultancy relating to business strategy; business administration consultancy; consultancy and 
advisory services relating to personnel recruitment; consultancy and advisory services relating to personnel placement; 
consultancy and advisory services relating to personnel management; business advice and consultancy; consultancy 
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regarding advertising communication strategies; consultancy regarding public relations communication strategies; 
consultancy relating to tax accounting; consultancy relating to business management and organization; advertising 
consultancy; consultancy relating to business process management; business research consultancy; business 
management and organization consultancy; career planning consultancy; advertising and marketing consultancy; career 
placement consultancy; business management consultancy relating to strategy, marketing, production, personnel and 
retail sale matters; business management advice and assistance; consultancy relating to demographics for marketing 
purposes; business management consultancy in the field of transport and delivery services; business management 
consultancy services provided via the Internet; corporate management consultancy; business risk management 
consultancy; employment recruiting consultancy; business organization consultancy; business organization and 
management consultancy in the field of personnel management; business planning and business continuity consultancy; 
direct marketing consultancy; personnel placement consultancy; public relations consultancy; business management 
consultancy; personnel management consultancy; professional business consultancy; consultancy relating to business 
analysis; data processing consultancy; consultancy relating to business appraisals; consultancy relating to business 
planning; consultancy relating to advertising and promotion services; consultancy relating to business advertising; 
electronic data processing consultancy; business consultancy and information services; business consultancy and 
business information services provided to enterprises; consultancy services in the field of affiliate marketing; 
consultancy services in the field of Internet marketing; consultancy services relating to publicity; advertising and 
business management consultancy; business consultancy, management, planning and supervision; consultancy relating 
to business mergers; personnel consultancy; consultancy relating to relocation services for businesses; personnel 
recruitment consultancy; business management consultancy in the field of executive and leadership development; 
advisory services relating to business management and business operations; advisory services relating to business 
organization; brand consultancy; procurement of contracts for others; procurement of contracts for others relating to the 
sale of goods; copywriting for advertising and promotional purposes; copying of documents; employee leasing; layout 
services for advertising purposes; marketing; database marketing; marketing in the framework of software publishing; 
marketing and promotional activities relating to business administration and management; marketing and promotional 
services; merchandising services for inducing the purchasing public to buy the goods of others; targeted marketing; 
product marketing; business project management and administration; business management of performing artists; 
commercial management; personnel management; personnel management and employment consultancy; business 
project management; business management of sports people; merchandising services; monitoring consumer credit 
reports and providing an alert as to any changes therein for business purposes; business management supervision; 
recruitment of office support staff; recruitment of flight personnel; recruitment of airport ground staff; recruitment of 
office staff; recruitment of airline personnel; recruitment of technical staff; placement of staff; writing of résumés for 
others; drafting of publicity material; scriptwriting for advertising purposes; providing business management start-up 
support for other businesses; market surveys; business enquiries and investigations; news clipping services; updating 
and maintenance of information in registries; updating and maintenance of data in computer databases; updating of 
advertising material; automated data processing; computerized data processing; word processing; electronic order 
processing; career networking services; personnel management assistance; providing consultancy services in the area of 
global sustainable business solutions; on-line marketing; online retail services for downloadable and pre-recorded music 
and movies; online retail services for downloadable ring tones; online retail services for downloadable digital music; 
arranging of subscriptions for the publications of others; arranging of trade fairs; organizational services for business 
purposes; organizing and conducting job fairs; arranging of auctions; organization of Internet auctions; organization of 
exhibitions for commercial or advertising purposes; organization of exhibitions and events for commercial or advertising 
purposes; organization of exhibitions and trade fairs for commercial or advertising purposes; organization of exhibitions 
of flowers and plants for commercial or advertising purposes; arranging and concluding commercial transactions for 
others; arranging and conducting of auctions; arranging and conducting of auctions and reverse auctions via computer 
and telecommunication networks; arranging and conducting of auctions and reverse auctions via mobile telephones; 
arranging and conducting of real estate auctions; arranging and conducting of television auctions; arranging and 
conducting of telephone auctions; arranging and conducting of telephone and television auctions; arranging and 
conducting of flea markets; arranging and conducting of Internet auctions; arranging and conducting of commercial 
exhibitions; arranging and conducting of commercial exhibitions and shows; arranging and conducting of marketing 
events; organization and conducting of product presentations; arranging and conducting of trade shows; arranging and 
conducting of promotional and marketing events; arranging and conducting of advertising events; arranging and 
conducting of trade fairs for commercial or advertising purposes; organizing and conducting trade fairs, events and 
exhibitions for commercial or advertising purposes; arranging and conducting of trade fairs; arranging and conducting of 
art exhibitions for commercial or advertising purposes; arranging and conducting of trade show exhibitions; arranging 
and conducting of fairs and exhibitions for business and advertising purposes; organization and management of 
customer loyalty programs; organization of events, exhibitions, fairs and shows for commercial, promotional and 
advertising purposes; organization, operation and supervision of loyalty and incentive schemes; organization, operation 
and supervision of sales and promotional incentive schemes; arranging newspaper subscriptions for others; arranging 
subscriptions to publications for others; organization of fashion shows for promotional purposes; organization of fashion 
shows for commercial purposes; organization of customer loyalty programs for commercial, promotional or advertising 
purposes; organization, operation and supervision of customer loyalty schemes; organization of advertising events; 
arranging of advertising in cinemas; organization of loyalty and incentive schemes; organization of customer loyalty 
schemes; organization of trade fairs for commercial or advertising purposes; organization of trade fairs for advertising 
purposes; organization of art exhibitions for commercial or advertising purposes; organization of trade fairs for 
commercial purposes; brand orientation; conducting employee incentive award programs; telephone answering services; 
telephone answering and message handling services; shop window dressing; design of advertising materials; evaluating 
the impact of advertising on audiences; business appraisals; evaluation of personnel requirements; employee relocation; 
negotiation and conclusion of commercial transactions for third parties via telecommunication systems; business 
management planning; business meeting planning; planning and conducting of trade fairs, exhibitions and presentations 
for commercial or advertising purposes; career planning; business succession planning; consultancy relating to mergers 
and acquisitions; collating of data in computer databases; compilation of commercial information; compilation of 
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business statistics; recruitment of flight personnel, technical ground staff and non-technical ground staff; personnel 
selection using psychological testing; preparation of audiovisual presentations for use in advertising; preparation of 
documents relating to taxation; preparation of custom advertisements for others; financial statement preparation and 
analysis for businesses; preparing and placing outdoor advertisements for others; preparing and placing advertisements 
for others; preparation and compilation of business and commercial reports and information; preparation of business 
statistics; provision of marketing reports; preparation of income tax returns; income tax preparation; preparation of 
business reports; preparation of market analysis reports; preparation of wage slips; payroll preparation; preparation of 
promotional and merchandising material for others; preparation of advertising campaigns; preparation of publicity 
materials; preparation of advertisements for others; preparation of market reports and studies; preparation of mailing 
lists; preparation of financial statements; preparation of expert evaluations and reports relating to business matters; 
market research data retrieval services; data search in computer files for others; sponsorship search; displaying 
advertisements for others; procurement of contracts for the purchase and sale of goods; administrative assistance in 
responding to calls for tenders; commercial management assistance; industrial management assistance; business 
management assistance; help in the management of business affairs or commercial functions of an industrial or 
commercial enterprise; business management assistance in the establishment and operation of restaurants; business 
management assistance in the operation of restaurants; business management assistance in the field of franchising; 
commercial or industrial management assistance; corporate management assistance; assistance and advice regarding 
business organization and management; assistance and consultancy relating to business management and organization; 
assistance and consultancy services in the field of business management of companies in the energy sector; marketing 
assistance; business intermediary and advisory services; consumer research; providing administrative assistance to 
pharmacies for managing drug inventories; providing business and commercial advice and information; provision of 
commercial information via the Internet; providing temporary office support staff; provision of commercial information 
from on-line databases; providing business information via global computer networks; providing business information via 
a web site; providing business information via the Internet; provision and rental of outdoor advertising space; provision 
and rental of advertising space; provision and rental of advertising space on the Internet; provision and rental of 
advertising space and outdoor advertising space; provision and rental of advertising space and publicity material; 
providing business directory information via a global computer network; providing information in the area of global 
sustainable business solutions; provision of commercial and business contact information; providing information 
concerning commercial sales; providing information in the field of time management; providing business and marketing 
information; marketing information; providing information relating to personnel recruitment; providing information 
relating to employment recruitment; providing commercial directory information via the Internet; providing hotel rate 
comparison information; providing information relating to employee relocation services; providing information about 
products via telecommunication networks for advertising and sales purposes; provision of foreign trade information; 
providing recruitment information via a global computer network; providing employment information via a global 
computer network; providing marketing information via web sites; providing business marketing information; provision of 
business management information; providing information via the Internet relating to the sale of automobiles; providing 
on-line commercial directory information services; provision and rental of publicity material; providing an on-line 
commercial information directory on the Internet; providing commercial information relating to companies; providing 
commercial information via a global computer network; providing advice in the field of business efficiency; providing 
advice in the field of business management and marketing; providing advice and information relating to commercial 
business management; providing advice relating to the marketing of chemical products; providing advice relating to the 
analysis of consumer buying habits; providing advice relating to the organization and management of businesses; 
providing employment information; web indexing for commercial or advertising purposes; providing assistance in the 
field of product commercialization; providing assistance in the field of product commercialization within the framework of 
a franchise contract; providing assistance in the field of business management within the framework of a franchise 
contract; providing assistance in the field of business management and product commercialization within the framework 
of a franchise contract; providing assistance in the field of business management and planning; providing assistance in 
the field of business organization; providing assistance in the field of business promotion; providing assistance in the 
field of business management; providing business management and operational assistance to commercial businesses; 
providing assistance in the management of business activities; providing assistance in the management of franchised 
businesses; providing assistance in the management of industrial or commercial enterprises; providing information and 
advice to consumers regarding the selection of products and items to be purchased; providing commercial information to 
consumers; providing consumer information relating to goods and services; providing consumer product information via 
the Internet; providing searchable on-line advertising guides; provision of space on web sites for advertising goods and 
services; provision of advertising space in periodicals, newspapers and magazines; provision of advertising space in 
newspapers; provision of advertising space on a global computer network; provision of advertising space in magazines; 
provision of advertising space in periodicals; provision of advertising space on electronic media; providing advice 
relating to sales methods and techniques; provision of business statistical information; providing statistical information 
for business or commercial purposes; provision of commercial and business contact information via the Internet; 
providing transportation documentation for others [administrative services]; providing human resources management 
and recruitment services for others; providing on-line auction services; providing academic course administration 
services for academic institutions; providing academic course administration services relating to on-line course 
registration; product demonstration in shop windows by live models; presentation of financial products on 
communication media, for retail purposes; presentation of companies and their goods and services on the Internet; 
presentation of companies on the Internet and other media; demonstration of goods and services by electronic means; 
presentation of goods on communication media, for retail purposes; presentation of products to the public; conducting of 
trade shows in the field of automobiles; conducting virtual trade show exhibitions on-line; conducting interactive virtual 
auctions; conducting on-line surveys; conducting studies in the field of public relations; conducting of business surveys; 
conducting of marketing studies; conducting of market research surveys; conducting business research and surveys; 
conducting business and market research surveys; conducting of business appraisals; conducting of market surveys; 
conducting of market studies involving opinion polling; testing to determine job competency; conducting of trade fairs; 
auditing utility rates for others; economic forecasting; administration of a discount program for enabling participants to 
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obtain discounts on goods and services through use of a discount membership card; auctioneering; retail services for 
works of art provided by art galleries; promoting and conducting of trade shows; on-line promotion of computer networks 
and web sites; promotion of musical concerts; promotion of special events; sales promotion for others; promoting the 
sale of goods and services of others by awarding purchase points for credit card use; promotion, advertising and 
marketing of on-line web sites; promoting a series of films for others; promotion of sports competitions and events; sales 
promotions at point of purchase or sale, for others; sales promotion for others by means of privileged user cards; 
promoting the goods and services of others through advertisements on Internet web sites; promoting the goods and 
services of others on the Internet; promoting the goods and services of others by means of a preferred customer 
program; promotion of goods and services through sponsorship of international sports events; promoting the goods and 
services of others through discount card programs; promoting the sale of goods and services of others through 
promotional events; promoting the goods and services of others by preparing and placing advertisements in electronic 
magazines; promoting the sale of goods and services of others through printed material; promoting the goods and 
services of others by means of a loyalty rewards card scheme; promoting the goods and services of others through 
infomercials; promoting the goods and services of others via a global computer network; promotion of goods and 
services through sponsorship of sports events; sales promotion using audiovisual media; promotion of financial and 
insurance services, on behalf of third parties; promoting the goods and services of others by distributing advertising 
materials through a variety of methods; production of infomercials; production and distribution of radio and television 
commercials; production of teleshopping programmes; production of radio commercials; production of advertising films; 
production of radio and television commercials; production of television commercials; rental of office equipment; rental 
of copying machines; rental of marketing materials; office machines and equipment rental; rental of office machines; 
rental of typewriters and copying machines; rental of typewriters; rental of advertising time in cinemas; rental of 
advertising time on communication media; rental of publicity and marketing materials; rental of publicity and marketing 
presentation materials; publicity material rental; rental of vending machines; rental of sales stands; rental of 
photocopying machines; professional consultancy relating to personnel management; direct marketing; publication of 
printed matter for advertising purposes; publication of printed matter for advertising purposes in electronic form; 
publication of publicity materials on-line; publication of publicity materials; publication of publicity materials and texts; 
publication of publicity texts; job and personnel placement; radio advertising; development of processes for the analysis 
and the implementation of strategy plans and management projects; distribution of prospectuses and samples for 
advertising purposes; addressing of envelopes; personnel placement and recruitment; placing advertisements for others; 
development and implementation of marketing strategies for others; developing and coordinating volunteer projects for 
charitable organizations; development of promotional campaigns; developing promotional campaigns for businesses; 
marketing strategy planning; development of marketing strategies and concepts; bill-posting; distribution and 
dissemination of advertising matter; distribution of samples for advertising purposes; information, advisory and 
consultancy services relating to business management and business administration provided on-line or via the Internet; 
issuing and updating of advertising texts; distribution and dissemination of advertising materials [leaflets, prospectuses, 
printed material, samples]; distribution of flyers, brochures, printed matter and samples for advertising purposes; 
distribution of samples; distribution of prospectuses for advertising purposes; handbill distribution for advertising 
purposes; distribution of advertising matter; dissemination of advertising matter; dissemination of advertising material 
[leaflets, brochures and printed matter]; dissemination of advertising matter online; dissemination of advertising matter 
by mail; distribution of advertising flyers; distribution of prospectuses and samples; dissemination of advertisements; 
dissemination of advertising for others via the Internet; dissemination of advertising and promotional materials; 
dissemination of advertisements and of advertising material [flyers, brochures, leaflets and samples]; distribution of 
advertisements and commercial announcements; dissemination of advertising via on-line communications networks; 
dissemination of advertising via the Internet; dissemination of advertising for others via an on-line electronic 
communications network; distribution of products for advertising purposes; business investigations, evaluations, expert 
appraisals, information and research; administrative processing of warranty claims; administrative processing of 
insurance claims; dissemination of advertising, marketing and publicity materials; direct mail advertising; transcription of 
recorded communications; transcription of messages; conducting, arranging and organizing trade shows and trade fairs 
for commercial and advertising purposes; registration of written communications and data; vehicle registration and title 
transfer services; writing of publicity texts; advertising automobiles for sale by means of the Internet; banner advertising; 
advertising of business web sites; advertising in the field of tourism and travel; advertising in periodicals, brochures and 
newspapers; advertising in the popular and professional press; advertising relating to transport and delivery services; 
advertising via mobile telephone networks; advertising of residential real estate; advertising and marketing services; 
online advertising on a computer network; advertising and publicity services; publicity and sales promotion relating to 
goods and services; publicity and sales promotion relating to goods and services available on-line; advertising and 
promotion services and information services relating thereto; advertising of cinemas; advertising the goods and services 
of on-line vendors via a searchable on-line guide; advertising of commercial real estate; advertising relating to 
pharmaceutical products and in-vivo imaging products; advertising by mail order; direct mail advertising to attract new 
customers and to maintain the existing customer base; advertising for recruitment purposes; television advertising; 
advertising of movies; advertising via the Internet; advertising via electronic media; advertising of commercial or 
residential real estate; media buying services; real estate advertising; advertising services to promote public awareness 
of environmental issues and initiatives; advertising for the recruitment of personnel; advertising services for promoting 
the brokerage of stocks and other securities; advertising services provided by a radio and television advertising agency; 
advertising through all public communication means; business advisory, consultancy and information services; 
accountancy advice relating to tax preparation; accountancy advice relating to the preparation of tax returns; document 
reproduction; on-line retail services relating to luggage; on-line retail services relating to toys; on-line retail services 
relating to cosmetics; on-line retail services relating to clothing; on-line retail services relating to gifts; on-line retail 
services relating to handbags; on-line retail services relating to jewelry; mail order retail services for clothing and clothing 
accessories; mail order retail services for clothing accessories; retail services relating to computer software; classified 
advertising; administration and management of research grants; price quotations for goods or services; input and 
compilation of information into computer databases; compilation of information into computerized registers; compilation 
of information into computer databases; compilation and provision of business information; compilation of statistics; 
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compilation and systemization of information into computer databases; compilation and systemization of information 
used in electronic transmissions; compilation and systemization of written communications and data; compilation of 
business statistics and commercial information; compilation of mathematical data; compilation of mathematical or 
statistical data; collection, systematization, compilation and analysis of business data and information stored in computer 
databases; compilation of statistical information; compilation of statistics for business or commercial purposes; 
compilation of statistics relating to health care utilization; market canvassing, research and analysis services; product 
merchandising; business inquiries; the bringing together, for the benefit of others, of a variety of goods, excluding the 
transport thereof, enabling customers to conveniently view and purchase those goods; cost containment; secretarial and 
clerical services; systemization of information into computer databases; research services relating to advertising and 
marketing; advisory services for business management; business advisory services; event marketing; business advice 
relating to franchising; advisory services relating to marketing; business advice and information; advice relating to tax 
preparation; cooperative advertising and marketing; cooperative advertising and marketing for residential and 
commercial cleaning services; negotiation of business contracts for others; negotiation of contracts relating to the 
purchase and sale of goods; negotiation of contracts with health care payors; negotiation and conclusion of commercial 
transactions for third parties; negotiation of advertising contracts; promoting the sale of fashion goods through 
promotional articles in magazines; creation and updating of advertising material; matching skilled volunteers with non-
profit organizations; mail sorting, handling and receiving [office functions]; compilation of business directories; 
compiling indexes of information for commercial or advertising purposes; compilation and systematization of information 
in databanks; compilation of directories for publishing on the Internet; arranging of contracts, for others, for the provision 
of services; tax preparation; tax preparation and consultancy services; drawing up of statements of accounts; 
compilation of mailing lists; copywriting; compilation of advertisements for use as web pages on the Internet; statistical 
evaluation of marketing data; statistical analysis and reporting; analysis of market research statistics; sales promotion for 
others through trading stamp schemes; promoting the goods and services of others; sales promotion through customer 
loyalty programs; business strategic planning; book-keeping for electronic funds transfer; telemarketing services; brand 
testing; testing to determine professional competency; testing to determine employment skills; personality testing for 
recruitment purposes; personality testing for the selection of personnel; psychological testing for the selection of 
personnel; psychometric testing for the selection of personnel; wholesale services for pharmaceutical, veterinary and 
sanitary preparations and medical supplies; retail services for pharmaceutical, veterinary and sanitary preparations and 
medical supplies; business advice relating to marketing; transcription; placement of temporary personnel; career 
placement; database management; business information management; commercial business management; business 
management of airports; interim business management; business management, administration and information services; 
business management and consultancy services; business administration and business consultancy services; business 
management of wholesale and retail outlets; business management of wholesale outlets; business management of retail 
outlets; business process management; business process management and consultancy relating thereto; brand 
management; business management of veterinary practices; customer relationship management; business management 
of hotels; hotel management for others; business management of an airline company; business management of authors 
and writers; business management of actors; business management for freelance service providers; business 
management of companies; business management of conference centers; business management of resort hotels; 
business management of hospitals; business management of models; business management of musical performers; 
business management of musicians; business management of swimming pool complexes; business management of 
professional athletes; business management of restaurants; business management of insurance agencies and brokers on 
an outsourcing basis; business management of theaters; business management of entertainers; inventory management 
of parts and components for manufacturers and suppliers; administration of business payroll for others; administrative 
management of health care clinics; business consultancy and management services regarding marketing activities and 
launching of new products; management and compilation of computerized databases; business project management 
services for construction projects; business risk management; business management; business administration in the 
field of transport and delivery services; commercial administration of the licensing of the goods and services of others; 
business management of reimbursement programs for others; computerized register management; management of 
computerized files; administrative management of hospitals; human resources management; maintaining personal 
medical history records and files; customer service management; administration of consumer loyalty programs; 
administration of cultural and educational exchange programs; administration of loyalty programs involving discounts or 
incentives; administration of customer loyalty programs; management of hotel incentive programs for others; 
administration of frequent flyer programs; administration of sales and promotional incentive schemes; real estate sales 
management; administrative processing of purchase orders; cost management; medical cost management; health care 
cost management; computerized inventory control; administration of sales promotion incentive programs; inventory 
management; administration of loyalty and incentive schemes; administration of customer loyalty and incentive schemes; 
management of telephone call centers for others; management of sales accounts; business records management; 
maintaining files and records concerning the medical condition of individuals; financial records management; business 
administration of hotels; administrative services; administrative services relating to the referral of patients; administrative 
services relating to the referral of clients to attorneys; administrative services relating to hospital referrals; administrative 
services relating to insurance; administrative services relating to home, accident and fire insurance; administrative 
services relating to dental health insurance; administrative services relating to the relocation of personnel; administrative 
services relating to employee stock plans; administrative services relating to warranty claims processing; administrative 
services relating to insurance claims processing; administrative services relating to credit card registration; 
administrative services relating to referrals for general building contractors; administrative services relating to referrals 
for insurance agents; administrative services relating to the management of legal dockets; auctioneering services 
provided on the Internet; business advisory and information services; business networking; accounting services for 
mergers and acquisitions; accounting services relating to tax planning; shareholder record keeping services; business 
information and research services; public relations; on-line auctioneering; promotional marketing; advertising, marketing 
and publicity services; business development; business consultancy services relating to data processing; business 
intermediary and advisory services in the field of product sales; booking agent services for models; on-line ordering 
services; information services relating to advertising; consultancy and information services relating to accounting; 
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advisory and consultancy services relating to the procurement of goods for others; information services relating to 
business matters; compilation and analysis of data and information relating to business management; information 
services relating to jobs and career opportunities; telephone directory information services; computer-assisted business 
information and research services; competitive intelligence services; advisory services relating to business risk 
management; business marketing consultancy; consultancy services relating to the administration and management of 
hotels; consultancy and advisory services in the field of business strategy; consultancy relating to business acquisitions; 
advertising, marketing and promotional consultancy, advisory and assistance services; consultancy and advisory 
services relating to business management; foreign trade consultancy services; advisory services relating to commercial 
transactions; advisory services relating to the operation of franchises; recruitment consultancy; consultancy relating to 
sponsorship search; business management advisory services relating to franchising; consultancy services relating to the 
management of telephone call centers; advisory and consultancy services relating to import-export agencies; advisory 
services relating to business administration; advisory services relating to business analysis; advisory services relating to 
business planning; consultancy services relating to the procurement of goods and services; advisory services relating to 
data processing; advisory services relating to business organization and management; business consultancy services 
relating to disaster planning and recovery; advisory services relating to tax preparation; consultancy services relating to 
advertising, publicity and marketing; literary agency services consisting of the negotiation of contracts; modelling for 
advertising or sales promotion; typing; marketing agency services; on-line retail store services featuring downloadable 
prerecorded music and video; on-line retail store services featuring downloadable ring tones; wholesale services relating 
to automobile accessories; wholesale services relating to furniture; wholesale services relating to furs; wholesale 
services relating to clothing; wholesale services relating to candy; wholesale services relating to sporting goods; 
wholesale services relating to flowers; wholesale services relating to automobile parts; wholesale services relating to 
jewelry; wholesale ordering services; window dressing services for retail shops; electronic inventory management 
services; market analysis; business administration services for the processing of sales made on the Internet; employment 
booking services for performing artists; accountancy services relating to accounts receivable; medical billing services for 
doctors; medical billing services for hospitals; office functions; business management of car parking facilities; document 
indexing services; initiating telephone calls for others; market intelligence services; business consultancy services in the 
field of agriculture; market segmentation consultancy; sales volume tracking for others; executive search and placement 
services; recruitment of temporary personnel; employment recruiting services; appointment reminder services [office 
functions]; computerized business record keeping services; business record keeping services; data processing; word 
processing and typing services; on-line data processing services; electronic data processing services relating to health 
care information; telephone directory assistance services; retail or wholesale services for cereals; retail or wholesale 
services for dentifrices; retail or wholesale services for cocoa; retail or wholesale services for stationery; retail or 
wholesale services for confectionery; retail or wholesale services for cosmetics; retail or wholesale services for coffee; 
retail or wholesale services for smokers' articles; retail or wholesale services for detergents; retail or wholesale services 
for soaps; retail or wholesale services for bedding; retail or wholesale services for rice; retail or wholesale services for 
bags; retail or wholesale services for tobacco; retail or wholesale services for woven fabrics; retail or wholesale services 
for toiletries; retail or wholesale services for tea; employment outplacement services; brand evaluation services; business 
risk assessment; life-cycle costing; market assessment services; relocation services for businesses; keypunching [office 
functions]; advertising planning services; tax filing services; employment hiring, recruiting, placement, staffing and 
career networking services; recruitment and personnel management services; executive recruitment services; sports 
recruiting services for high school athletes; business assistance; brand positioning; search engine optimization for sales 
promotion; provision of information and advisory services relating to e-commerce; computerized business information 
services; provision of advertising space; providing business information directory services, via a global computer 
network; telephone order taking services for others; auctioneering services provided via telecommunication networks; 
appointment scheduling services [office functions]; vending machine services; promotional marketing services using 
audiovisual media; direct mail advertising services provided by lettershops; brand strategy services; internship 
placement services; employment placement services; press advertising services; conference call transcription services; 
automobile registration services; on-line advertising and marketing services; publicity and sales promotion services; 
advertising, marketing and promotion services; advertising and promotion services and consultancy related thereto; 
advertising, promotional and public relations services; publicity, promotional and marketing services relating to vehicles; 
advertising research; retail or wholesale services for automobiles; retail or wholesale services for fishing tackle; retail or 
wholesale services for fruits and vegetables; retail services relating to engineering goods; retail or wholesale services for 
tobacco and smokers' articles; bridal registry services; alcoholic beverage procurement services [purchasing goods for 
other businesses]; business assistance, management and information services; brand creation; window dressing and 
display arrangement services; gift registry services; compilation of direct mailing lists; energy price comparison services; 
price comparison services; comparison shopping services; intermediary services relating to the rental of advertising time 
and space; intermediary services relating to advertising; statistical analysis and reporting services for business 
purposes; promotional services; export promotion services; business strategy development; purchasing agency 
services; medical transcription services [office functions]; stenographic transcription; temporary personnel employment 
services; job placement; business management services relating to franchising; business management services provided 
by theatrical agencies; trade show management services; supply chain management services; mail order retail services 
for cosmetics; mail order retail services for clothing; electronic data processing; shorthand typing; advertising services 
for the promotion of goods; advertising and promotion services; pay per click advertising; advertising services to 
promote public awareness in the field of social welfare; advertising services to create corporate and brand identity; 
advertising services to promote public awareness of medical issues; advertising services to promote public awareness of 
social issues; advertising services to promote public awareness of medical conditions; advertising services to promote 
public awareness of environmental matters; advertising and publicity services provided via television, radio or mail; 
advertising services provided via the Internet; advertising services relating to in vivo imaging apparatus; advertising 
services relating to the commercialization of new products; advertising services relating to cosmetics; advertising 
services relating to pharmaceutical products; advertising services relating to pharmaceuticals for the treatment of 
diabetes; advertising services relating to in vivo imaging products; advertising services relating to perfumery; advertising 
services relating to the sale of goods; advertising services relating to jewelry; business consultancy and advisory 
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services; business process re-engineering; retail or wholesale services for paper and stationery; retail or wholesale 
services for bicycles; retail or wholesale services for two-wheeled motor vehicles; retail or wholesale services for 
confectionery, bread and buns; retail or wholesale services for cosmetics, toiletries, dentifrices, soaps and detergents; 
retail or wholesale services for furniture; retail or wholesale services for footwear; retail or wholesale services for 
clothing; retail or wholesale services for printed matter; retail or wholesale services for food and beverages; retail or 
wholesale services for rice and cereals; retail or wholesale services for sports goods; retail or wholesale services for 
bags and pouches; retail or wholesale services for woven fabrics and bedding; retail or wholesale services for tea, coffee 
and cocoa; retail or wholesale services for electrical machinery and apparatus; retail services provided by tire stores; 
retail services provided by drugstores; retail services provided by grocery stores; retail services provided by bakery 
shops; retail services provided by consignment stores; retail services provided by record stores; retail services provided 
by furniture stores; retail services provided by music and record stores; retail services provided by clothing stores; retail 
services provided by discount clothing stores; retail services provided by gift shops; retail services provided by candy 
stores; retail services provided by discount stores; retail services provided by sporting goods stores; retail services 
provided by automobile parts and accessories stores; retail services provided by music stores; retail services provided 
by butcher shops; retail services provided by online gift shops; retail services provided by means of mail order catalogs; 
retail services provided by lawn, garden and nursery stores; retail services provided by supermarkets; retail services 
provided by television stores; retail services provided by department stores; retail services provided by fruit stands; retail 
services provided by florist shops; retail services provided via interactive television; retail services provided via computer 
communications networks; retail services provided by jewelry stores; retail services relating to automobile accessories; 
retail services relating to delicatessen products; retail services relating to furniture; retail services relating to furs; retail 
services relating to clothing; retail services relating to candy; retail services relating to sporting goods; retail services 
relating to fruit; retail services relating to flowers; retail services relating to jewelry; retail services featuring a bonus 
incentive program for customers; retail services featuring a wide variety of consumer goods; retail services provided by 
convenience stores; on-line retail store services featuring cosmetic and beauty products; on-line retail store services 
featuring cosmetic and beauty products, clothing and accessories; secretarial services; procurement services for others 
[purchasing goods and services for other businesses]; procurement services for others relating to office requisites; 
executive search and selection services; shorthand; shorthand secretarial services; outsourcing services [business 
assistance]; telephone receptionist services; telephone answering for unavailable subscribers; telephone welcoming 
services for third parties; chamber of commerce services in the nature of promoting local business and tourism; nanny 
placement services; business administration services for the processing of sales made on a global computer network; 
photocopying services; business advisory services relating to the establishment and operation of franchises; export 
agency services; electronic billboard advertising; cost management accounting; business invoicing; cost accounting; 
filing of documents or magnetic tapes [office functions]; document filing [office functions]; economic forecasting and 
analysis; business efficiency expert services; electronic publication of printed matter for advertising purposes.

Cl.37;Recharging services for electric vehicles; oil pumping and extraction; drilling and pumping of oil; oil drilling 
services; oil extraction services; oil pumping services; installation of apparatus for the production of oil; repair and 
maintenance of vehicles; repair of water vehicles; repair and maintenance of water vehicles; repair and maintenance of 
land, water, air and railway vehicles; abrasive cleaning of surfaces; wrecking services; emergency vehicle repair services; 
rental of car washing installations; rental of car washing apparatus; rental of car washing apparatus and providing 
information relating thereto; rental of concrete mixers; rental of concrete pumps; rental of drilling and mining apparatus; 
rental of drilling platforms; rental of mining machines and apparatus; rental of mining machines and apparatus and 
providing information relating thereto; rental of scaffolding, platforms, molds and machinery for use in construction; 
rental of machines, tools and apparatus for use in building construction; rental of elevating work platforms for use in 
construction; rental of lifting apparatus for use in construction; rental of floor cleaning machines and providing 
information relating thereto; rental of industrial machines; rental of construction equipment, concrete mixers, concrete 
pumps and cranes; rental of construction machines and tools; rental of construction machines and apparatus and 
providing information relating thereto; rental of cleaning apparatus; rental of mops and providing information relating 
thereto; rental of electric washing machines and providing information relating thereto; asphalting; automobile 
pinstriping; termite and pest control, other than for agricultural purposes; water or oil well boring; water well drilling; 
drilling of deep oil or gas wells; oil and gas drilling; oil well drilling; drilling of wells; drilling for crude oil; exterior and 
interior cleaning of aircraft; erecting of commercial centres, housing areas and manufacturing plants; tapestry repair for 
others; rebuilding engines that have been worn or partially destroyed; refurbishment of buildings; rebuilding machines 
that have been worn or partially destroyed; renovation of clothing; reconditioning of industrial machinery; retreading of 
tires; custom rebuilding of existing land vehicles and structural parts therefor; vulcanizing of automobile tires [repair]; 
vulcanization of tires [repair]; building sealing; pavement sealing; road sealing and stripping; waterproofing of 
basements; linen ironing; ironing of clothing; pressing of clothing; ironing of textiles; ironing of fabric; disinfecting; 
disinfecting of telephone handsets; disinfecting of telephone handsets and providing information relating thereto; rat 
exterminating; mining for diamonds; mining for diamonds, precious stones or precious metals; mining extraction; mining 
for precious stones; mining for precious metals; pumping crude oil; laying of foundations; fuelling, washing, cleaning, 
maintenance and repair of vehicles; fuelling of vehicles; fuelling of aircraft; vehicle battery charging; lawn mower blade 
sharpening; drill bit sharpening; knife sharpening; sharpening of scissors; sharpening of scissors and kitchen knives; 
sharpening of scissors and kitchen knives and providing information relating thereto; insulating of internal and external 
walls, ceilings and roofs; insulating of external walls; building insulating; repair information; construction information; 
bricklaying; riveting; automobile detailing; vehicle detailing; consultancy relating to building construction supervision; 
consultancy relating to painting of buildings; consultancy relating to the repair and reconditioning of bearings for 
machines; construction consultancy; consultancy relating to residential and building construction; consultancy relating 
to vehicle repair; varnishing; furniture varnishing; re-tinning; retrofitting of ventilating installations in buildings; 
upgrading of computer hardware; retrofitting of air-conditioning installations in buildings; retrofitting of heating, 
ventilating and air-conditioning installations in buildings; retrofitting of heating installations in buildings; washing and 
cleaning of vehicles; washing of airplanes; construction of wind power plants; construction of building interiors; 
construction of dams; construction of roads, sewers and water supply systems; construction of residential buildings; 
construction of buildings; construction of buildings, dams and bridges; construction of buildings, roads, bridges and 
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dams; construction of buildings and other structures; construction of energy efficient buildings and structures; tire 
rotating and balancing; construction and repair of airports and airport facilities; installation and repair of blinds; 
construction and repair of residential buildings and houses; construction and repair of buildings and other structures; 
construction and renovation of buildings and other structures; construction and renovation of bridges; construction and 
maintenance of apartments, studios, bungalows, villas and cottages; construction and maintenance of holiday homes, 
holiday camps, temporary accommodation, hotels and residential hotels; construction and maintenance of buildings; 
construction and maintenance of sports centers, health clubs, leisure centers and recreational complexes; construction 
and maintenance of building complexes, residential buildings, housing estates, commercial buildings, shopping centers, 
office buildings and parking structures; construction and erection of exhibition stands, stages and booths; construction 
of sewerage systems; construction of commercial buildings; construction of steel structures; construction of bridges; 
construction of public works; construction of conservatories and greenhouses; construction of office buildings; 
construction of industrial buildings; erection of prefabricated buildings and structures; construction, erection, 
installation, repair, renovation, servicing, maintenance and dismantling of wind farms; construction of sports arenas; 
scaffolding; construction, maintenance and repair of water vehicles; construction, maintenance and repair of 
transportable and prefabricated buildings; construction, maintenance and repair of watercraft; construction, maintenance 
and repair of heat insulation systems; construction, maintenance and renovation of buildings; construction, maintenance 
and renovation of public works; construction, maintenance and repair of conservatories and greenhouses; installation, 
maintenance and repair of security and authentication apparatus; installation, maintenance and repair of regulating, 
monitoring and control apparatus; installation, maintenance and repair of temperature control apparatus; installation, 
maintenance and repair of remote control apparatus for changing printing plates; installation, maintenance and repair of 
sealing machines; installation, maintenance and repair of sewerage systems; installation, maintenance and repair of 
stairway lifts; installation, maintenance and repair of safety equipment; installation, maintenance and repair of security 
and safety equipment; installation, maintenance and repair of rolling mills; installation, maintenance and repair of rollers 
for machines; installation, maintenance and repair of systems, machinery and apparatus for working and processing 
metals and sheet metal; installation, maintenance and repair of solar collectors; installation, maintenance and repair of 
solar installations for generating power; installation, maintenance and repair of solar installations for generating power, 
solar collectors and photovoltaic modules; installation, maintenance and repair of solar energy systems; installation, 
maintenance and repair of sorting machines; installation, maintenance and repair of telecommunications equipment; 
installation, maintenance and repair of telecommunications apparatus and instruments; installation, maintenance and 
repair of telephone and communication equipment; installation, maintenance and repair of telephones; installation, 
maintenance and repair of street lights; installation, maintenance and repair of surgical apparatus and instruments; 
installation, maintenance and repair of surgical, medical, dental and veterinary apparatus and instruments; construction 
of trade fair and exhibition stands; construction of shopping centers; erection, installation, maintenance and repair of 
wind turbines, wind stations and other wind-powered machines; erection, installation, maintenance and repair of 
windmills, wind power plants, wind turbines and other wind-operated machines; construction of power plants; 
construction of wave energy power plants; window cleaning; road paving; vehicle washing; supervision of building 
renovation; supervision of building reconstruction; supervision of building demolition; supervision of the construction of 
watercraft, yachts, boats, ships and water vehicles; on-site construction supervision; building construction supervision; 
pavement marking services; pavement striping; cleaning of building exteriors and providing information relating thereto; 
tuning of musical instruments; upholstering; upholstering of vehicle seats; renovation and restoration of buildings; 
rustproofing; anti-rust treatment for vehicles; sanding; pumicing; emergency servicing of water supply apparatus; 
emergency servicing of gas supply apparatus; emergency servicing of apparatus for supplying electricity; oil burner 
servicing and repair; air conditioning vent sealing services; providing laundry washing and drying facilities; safe 
maintenance or repair and providing information relating thereto; car maintenance; maintenance services; maintenance of 
motor vehicles; maintenance of water purifying apparatus; maintenance of apparatus and installations for generating 
power; maintenance, servicing, tuning and repair of motors and engines; maintenance, servicing and repair of apparatus 
and installations for generating power; maintenance, servicing and repair of household and kitchen appliances; 
maintenance, servicing and repair of vehicles; maintenance, servicing and repair of weapon systems; maintenance and 
repair services; maintenance and repair of automatic transmissions; car repair and maintenance; maintenance and repair 
of motor vehicles and airplanes; maintenance and repair of continuously variable transmissions; maintenance and repair 
of grounded aircraft; maintenance and repair of hydrodynamic transmissions; maintenance and repair of hydrostatic 
transmissions; maintenance and repair of dual-clutch transmissions; strong-room maintenance and repair; maintenance 
and repair of power shift transmissions; maintenance and repair of manual transmissions; maintenance and repair of 
gears; maintenance and repair of control systems for radio systems and networks; maintenance and repair of hybrid 
transmissions; maintenance and repair of starters for motors and engines; maintenance and repair of synchronized 
transmissions; maintenance and restoration of works of art; maintenance and cleaning of mining equipment; 
maintenance of vehicles and machines; maintenance of water pollution control equipment; maintenance of 
communications equipment; maintenance of office equipment; maintenance of intruder alarms; maintenance of printing 
machines and digital printing systems; maintenance of industrial machinery; maintenance, repair and reconditioning of 
photovoltaic apparatus and installations; maintenance, repair and rebuilding of furnaces; maintenance of plumbing; 
maintenance of welding machines and equipment; maintenance of telecommunications apparatus; vehicle maintenance; 
maintenance of vehicle washing installations; maintenance of fire alarm installations; paper hanging; painting or repair of 
signs; septic tank pumping and cleaning; glazing of windows; pumping septic tanks; installation of yacht interiors; 
bathtub and bath boiler cleaning; bathtub and bath boiler cleaning and providing information relating thereto; cleaning of 
buildings [exterior surface]; clearing and cleaning gutters; cleaning of building exteriors; jewelry remounting; recharging 
of batteries; recharging of batteries and accumulators; conversion and tuning of production automobiles and their 
engines; rebricking and rebuilding of furnaces; yacht and boat conversion, renovation, refit and repair; cabinet refacing; 
automotive refinishing; rebuilding and reconditioning of engines and motors; underwater dredging; underwater building 
and construction; painting of automobiles; painting of motor vehicles; painting of buildings; painting and rendering of 
interior and exterior walls; painting of metal surfaces; painting of metal surfaces to prevent corrosion; painting of window 
frames; sign painting; painting of furniture; painting of aircraft; painting of vehicles; floor polishing and providing 
information relating thereto; vehicle polishing; automobile polishing; floor polishing; vehicle breakdown repair services; 
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mending clothing and providing information relating thereto; self-service laundries; providing information relating to the 
installation of machinery; providing information relating to the rental of construction equipment; providing information 
relating to repair services in the aviation sector; providing information relating to the maintenance of measuring and test 
equipment; providing on-line information relating to the construction of buildings; providing online information relating to 
the construction of buildings, and repair and installation services; providing on-line information relating to repair and 
installation services; provision of information, advice and consultancy relating to cleaning; providing building 
construction information via a web site; providing information relating to the sharpening of scissors and kitchen knives; 
providing information relating to vermin exterminating, other than for agriculture, forestry or horticulture; providing 
information relating to umbrella repair; providing information relating to the repair or maintenance of musical 
instruments; providing information relating to the repair or maintenance of sporting equipment; providing information 
relating to the repair or maintenance of signboards; providing information relating to the repair or maintenance of nuclear 
power plants; providing information relating to the repair or maintenance of water purifying apparatus; providing 
information relating to the repair or maintenance of mining machines and apparatus; providing information relating to the 
repair or maintenance of two-wheeled motor vehicles; providing information relating to the repair or maintenance of 
railway rolling stock; providing information relating to the repair or maintenance of measuring and testing machines; 
providing information relating to the repair or maintenance of machines and instruments for making shoes; providing 
information relating to the repair or maintenance of machines and systems for manufacturing integrated circuits; 
providing information relating to the repair or maintenance of semi-conductor manufacturing machines and systems; 
providing information relating to the repair or maintenance of machines and apparatus for use in beauty salons or 
barbers' shops; providing information relating to the repair or maintenance of painting machines and apparatus; 
providing information relating to the repair or maintenance of printing or bookbinding machines and apparatus; providing 
information relating to the repair or maintenance of power distribution or control machines and apparatus; providing 
information relating to the repair or maintenance of waste crushing machines and apparatus; providing information 
relating to the repair or maintenance of plastic processing machines and apparatus; providing information relating to the 
repair or maintenance of waste compacting machines and apparatus; providing information relating to the repair or 
maintenance of tobacco processing machines; providing information relating to the repair or maintenance of medical 
machines and apparatus; providing information relating to the repair or maintenance of metalworking machines and 
tools; providing information relating to the repair or maintenance of power-driven floor cleaning machines; providing 
information relating to the repair or maintenance of mechanical parking systems; providing information relating to the 
repair or maintenance of pumps; providing information relating to the repair or maintenance of non-electric cooking 
apparatus and installations; providing information relating to the repair or maintenance of optical machines and 
instruments; providing information relating to the repair or maintenance of office machines and apparatus; providing 
information relating to the repair or maintenance of printing machines; providing information relating to the repair or 
maintenance of storage tanks; providing information relating to the repair or maintenance of textile machines and 
apparatus; providing information relating to the repair or maintenance of telecommunication machines and apparatus; 
providing information relating to the repair or maintenance of vending machines; providing information relating to the 
repair or maintenance of packing or wrapping machines and apparatus; providing information relating to the repair or 
maintenance of water pollution control equipment; providing information relating to the repair or maintenance of 
photographic machines and apparatus; providing information relating to the repair or maintenance of sewing machines; 
providing information relating to the repair or maintenance of power generators; providing information relating to the 
repair or maintenance of vessels; providing information relating to the repair or maintenance of vehicle washing 
installations; providing information relating to vehicle repair; providing information relating to window cleaning services; 
providing information relating to the setup or repair of locks; providing information relating to the disinfection of 
telephone handsets; providing information relating to laundering services; providing information relating to construction, 
repair, restoration, maintenance and installation services; providing information relating to floor polishing services; 
providing information relating to storage tank cleaning services; providing information relating to clothing mending 
services; providing information relating to clothing repair services; providing information relating to street cleaning 
services; providing information relating to repair and installation services; providing information relating to building 
cleaning; providing information relating to septic tank cleaning services; providing information relating to the cleaning of 
building exteriors; providing information relating to the rental of car washing apparatus; providing information relating to 
the rental of floor cleaning machines; providing information relating to the rental of construction machines and 
apparatus; providing information relating to the rental of mops; providing information relating to the rental of electric 
washing machines; providing information relating to the pressing of clothing; providing information relating to building 
reconstruction; providing information relating to the repair of bicycles; providing information relating to the repair of 
game machines and apparatus; providing information relating to the repair of toys or dolls; providing information relating 
to the repair or maintenance of automobiles; providing information relating to the repair or maintenance of air-
conditioning apparatus; providing information relating to the repair or maintenance of bicycle parking apparatus; 
providing information relating to the repair or maintenance of cooking apparatus; providing information relating to the 
repair or maintenance of machines and apparatus for processing food or beverages; providing information relating to the 
repair or maintenance of cooking apparatus and installations; providing information relating to the repair or maintenance 
of boilers; providing information relating to the repair or maintenance of bookbinding apparatus and machines; providing 
information relating to the repair or maintenance of consumer electrical appliances; providing information relating to the 
repair or maintenance of aircraft; providing information relating to the repair or maintenance of gas water heaters; 
providing information relating to the repair or maintenance of gasoline station equipment; providing information relating 
to the repair or maintenance of burners; providing information relating to the repair or maintenance of amusement 
machines and apparatus; providing information relating to the repair or maintenance of cinematographic machines and 
apparatus; providing information relating to the repair or maintenance of cooking pots and pans; providing information 
relating to the repair or maintenance of diving machines and apparatus; providing information relating to the repair or 
maintenance of laboratory apparatus and instruments; providing information relating to the repair or maintenance of 
machines and apparatus for manufacturing rubber goods; providing information relating to the repair or maintenance of 
machines and apparatus for manufacturing glassware; providing information relating to the repair or maintenance of 
chemical processing machines and apparatus; providing information relating to the repair or maintenance of construction 

4964



machines and apparatus; providing information relating to the repair or maintenance of loading-unloading machines and 
apparatus; providing information relating to the repair or maintenance of freezing machines and apparatus; providing 
information relating to the repair or maintenance of firearms; providing information relating to the repair or maintenance 
of fire alarms; providing information relating to the repair or maintenance of industrial furnaces; providing information 
relating to the repair or maintenance of industrial dishwashing machines; providing information relating to the repair or 
maintenance of industrial washing machines; providing information relating to the repair or maintenance of fishing tackle; 
providing information relating to the repair or maintenance of fishing machines and instruments; providing information 
relating to the repair or maintenance of agricultural machines and implements; providing information relating to the repair 
or maintenance of chemical plants; providing information relating to the repair or maintenance of clocks and watches; 
providing information relating to the repair or maintenance of electric lighting apparatus; providing information relating to 
the repair or maintenance of electric motors; providing information relating to the repair or maintenance of electric 
cooking apparatus and installations; providing information relating to the repair or maintenance of electronic machines 
and apparatus; providing information relating to the repair and maintenance of spectacles; providing information relating 
to the repair and maintenance of furnaces; providing information relating to the rental of mining machines and apparatus; 
providing information relating to the repair of land vehicles; providing information relating to the repair of billiard 
equipment; providing information relating to the repair of spectacles; providing information relating to shoe repair; 
providing information relating to the repair of fishing tackle; providing information relating to the repair of sports 
equipment; providing information relating to the repair of bags or pouches; providing information relating to the repair of 
tatami mats; providing information relating to the repair of personal ornaments; providing information relating to building 
renovation; providing information relating to furniture restoration; providing information relating to building demolition; 
providing information relating to building construction; providing information relating to the construction of buildings, 
and repair and installation services; providing information relating to the construction, repair and maintenance of 
buildings; providing information relating to shipbuilding; providing information relating to safe maintenance and repair; 
providing information relating to roofing installation and repair; providing information relating to the installation of 
electrical apparatus; providing information relating to fur care and repair; providing information relating to fur care, 
cleaning and repair; providing information relating to bathtub and bath boiler cleaning services; providing information 
relating to the cleaning of carpets and rugs; providing information relating to chimney sweeping services; provision of 
construction advice; providing advice relating to installation, maintenance and repair services; provision of construction 
information; provision of construction information relating to public works; provision of construction information by 
electronic means; pressing of cloth; pressing of cloth, clothing, fabric and textiles; pressing of textiles; pressing of fabric; 
emergency roadside vehicle repair services; roadside repair of automobiles; application of anti-graffiti coatings; cleaning 
of venues before and after events; street construction; rental of bulldozers; rental of drainage pumps; rental of dish 
drying machines; rental of road sweeping machines; rental of cleaning machines; rental of construction machines and 
apparatus; rental of cleaning equipment; rental of oil well drilling tools; rental of earth moving equipment and excavators; 
rental of construction and building equipment; rental of cranes [construction equipment]; rental of floor cleaning 
machines; rental of dishwashing machines; rental of dishwashers for household purposes; rental of dishwashers for 
industrial purposes; rental of industrial dish drying machines; rental of laundry washing machines; rental of construction 
equipment; rental of building scaffolds, working and building platforms; rental of laundry dryers; rental of spin dryers for 
clothes; rental of mops; rental of excavators; rental of electric washing machines; laying of cable; wiring services for 
telecommunications; pressing of clothing and providing information relating thereto; plumbing; dredging; masonry; 
roofing services; painting, interior and exterior; carpentry services; airplane de-icing services; underwater repair; pile 
driving services; joinery; cabinet making [repair]; installation services relating to the modernization of machines, machine 
tools and automatic systems for treating and processing metals; plastering; excavation services; quarrying services; 
removal of debris from buildings [construction services]; renovation of buildings; renovation and maintenance of 
shopping centers, industrial complexes, office buildings, residential buildings and other real estate developments; repair; 
repair of automatic livestock feeders; repair of automobiles; repair of vehicles as part of vehicle breakdown services; 
rebuilding of automobile engines; repair of forklift trucks; repair of water supply apparatus; repair of apparatus for 
lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and sanitary purposes; repair 
of steam generating apparatus; repair of air filtering apparatus; repair of telecommunication machines and apparatus; 
repair of apparatus and installations for generating power; repair of heat recovery apparatus; repair of billiard equipment 
and providing information relating thereto; repair of binoculars; repair of biogas plants and machines; repair of tailboard 
lifts; repair of tow bars for vehicles; repair of household and kitchen appliances; repair of consumer electronics; 
reconditioning of vacuum pumps and parts thereof; repair of bicycles; repair of bicycles and providing information 
relating thereto; repair of ventilating apparatus; repair of water purifying apparatus; repair of air filters; repair of air filters 
and parts thereof; repair of aerial navigation equipment; repair of compressed air machines; repair of intake air filters for 
machinery; repair of intake air filters and parts thereof; hat repair; repair of mining machinery; repair of trucks; overhaul 
of engines and motors; suitcase repair; repair of security locks; repair, servicing and maintenance of vehicles and 
apparatus for locomotion by air; repair of buildings; umbrella repair and providing information relating thereto; umbrella 
repair; parasol repair; repair and reconditioning of bearings for machines; repair and reconditioning of anti-friction 
bearings for machines; repair and reconditioning of bearings, ball-bearings, roller bearings and anti-friction bearings for 
machines; repair of game machines and apparatus; repair of game machines and apparatus and providing information 
relating thereto; repair of toys or dolls; repair of toys or dolls and providing information relating thereto; reconditioning 
machines that are worn or partially destroyed; reconditioning motors and engines that have been worn or partially 
destroyed; repair and insulation of window joints; maintenance of automobiles; repair or maintenance of nuclear power 
plants; repair or maintenance of two-wheeled motor vehicles; repair or maintenance of automobiles; repair or 
maintenance of automobiles and providing information relating thereto; repair or maintenance of cooking apparatus; 
repair or maintenance of cooking apparatus for industrial purposes; repair or maintenance of cooking apparatus and 
installations; repair or maintenance of power distribution or control machines and apparatus; repair or maintenance of 
boilers; repair or maintenance of boilers and providing information relating thereto; repair or maintenance of chick 
brooders; repair or maintenance of consumer electrical appliances; repair or maintenance of consumer electrical 
appliances and providing information relating thereto; repair or maintenance of signboards; repair or maintenance of 
signboards and providing information relating thereto; repair or maintenance of gas water heaters; repair or maintenance 
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of gas water heaters and providing information relating thereto; repair or maintenance of power generators; repair or 
maintenance of burners and providing information relating thereto; repair or maintenance of mining machines and 
apparatus; repair or maintenance of mining machines and apparatus and providing information relating thereto; repair or 
maintenance of two-wheeled motor vehicles and providing information relating thereto; repair or maintenance of milking 
machines; repair or maintenance of railway rolling stock; repair or maintenance of railway rolling stock and providing 
information relating thereto; repair or maintenance of amusement machines and apparatus; repair or maintenance of 
measuring and testing machines and instruments; repair or maintenance of measuring and testing machines and 
providing information relating thereto; repair or maintenance of egg incubators; repair or maintenance of 
cinematographic machines and apparatus; repair or maintenance of cinematographic machines and apparatus and 
providing information relating thereto; repair or maintenance of movie projectors; repair or maintenance of computers; 
repair or maintenance of conveyors; repair or maintenance of air-conditioning apparatus; repair or maintenance of 
vessels and providing information relating thereto; repair or maintenance of fodder mills; repair or maintenance of fodder 
mixers; repair or maintenance of fodder presses; repair or maintenance of fodder cutters; repair or maintenance of 
cooking pots and pans and providing information relating thereto; repair or maintenance of cooking pots and pans; repair 
or maintenance of laboratory apparatus and instruments; repair or maintenance of laboratory apparatus and instruments 
and providing information relating thereto; repair or maintenance of tobacco processing machines; repair or maintenance 
of diving machines and apparatus; repair or maintenance of machines and apparatus for use in beauty salons or barbers' 
shops; repair or maintenance of painting machines and apparatus; repair or maintenance of painting machines and 
apparatus and providing information relating thereto; repair or maintenance of plastic processing machines and 
apparatus and providing information relating thereto; repair or maintenance of plastic processing machines and 
apparatus; repair or maintenance of glassware manufacturing machines and apparatus and providing information relating 
thereto; repair or maintenance of machines and apparatus for processing food or beverages; repair or maintenance of 
machines and apparatus for manufacturing rubber goods; repair or maintenance of tobacco processing machines and 
providing information relating thereto; repair or maintenance of office machines and apparatus; repair or maintenance of 
amusement machines and apparatus and providing information relating thereto; repair or maintenance of power 
distribution or control machines and apparatus and providing information relating thereto; repair or maintenance of 
packing or wrapping machines and apparatus; repair or maintenance of photographic machines and apparatus and 
providing information relating thereto; repair or maintenance of chemical processing machines and apparatus; repair or 
maintenance of glassware manufacturing machines and apparatus; repair or maintenance of chemical processing 
machines and apparatus and providing information relating thereto; repair or maintenance of machines and instruments 
for making shoes; repair or maintenance of plant fiber processing machines and implements; repair or maintenance of 
machines and systems for manufacturing integrated circuits; repair or maintenance of semi-conductor manufacturing 
machines and systems; repair or maintenance of semi-conductor manufacturing machines and systems and providing 
information relating thereto; repair or maintenance of waste crushing machines and apparatus and providing information 
relating thereto; repair or maintenance of waste compacting machines and apparatus and providing information relating 
thereto; repair or maintenance of medical machines and apparatus; repair or maintenance of medical machines and 
apparatus and providing information relating thereto; repair or maintenance of metalworking machines and tools; repair 
or maintenance of metalworking machines and tools and providing information relating thereto; repair or maintenance of 
power-driven floor cleaning machines; repair or maintenance of mechanical parking systems; repair or maintenance of 
mechanical parking systems and providing information relating thereto; repair or maintenance of freezing machines and 
apparatus and providing information relating thereto; repair or maintenance of musical instruments; repair or 
maintenance of musical instruments and providing information relating thereto; pump repair or maintenance; pump repair 
or maintenance and providing information relating thereto; repair or maintenance of non-electric cooking apparatus and 
installations; repair or maintenance of non-electric cooking apparatus and installations and providing information relating 
thereto; repair or maintenance of gasoline station equipment and providing information relating thereto; repair or 
maintenance of gasoline station equipment; repair or maintenance of firearms; repair or maintenance of firearms and 
providing information relating thereto; repair or maintenance of optical machines and instruments; repair or maintenance 
of optical machines and instruments and providing information relating thereto; repair or maintenance of office machines 
and apparatus and providing information relating thereto; repair or maintenance of bookbinding apparatus and machines; 
repair or maintenance of printing or bookbinding machines and apparatus; repair or maintenance of printing or 
bookbinding machines and apparatus and providing information relating thereto; repair or maintenance of printing 
machines; repair or maintenance of loading-unloading machines and apparatus and providing information relating 
thereto; repair and maintenance of feed or booster pumps; repair or maintenance of diving machines and apparatus and 
providing information relating thereto; repair or maintenance of fire alarms and providing information relating thereto; 
repair or maintenance of fire alarms; repair or maintenance of cultivating machines and implements; repair or 
maintenance of fishing tackle; repair or maintenance of fishing tackle and providing information relating thereto; repair or 
maintenance of overhead projectors; repair or maintenance of industrial furnaces and providing information relating 
thereto; repair or maintenance of cooking apparatus for industrial purposes and providing information relating thereto; 
repair or maintenance of air-conditioning apparatus for industrial purposes and providing information relating thereto; 
repair or maintenance of industrial washing machines and providing information relating thereto; repair or maintenance of 
industrial dishwashing machines; repair or maintenance of industrial dishwashing machines and providing information 
relating thereto; repair or maintenance of industrial washing machines; repair or maintenance of industrial furnaces; 
repair or maintenance of loading-unloading machines and apparatus; repair or maintenance of storage tanks; repair or 
maintenance of fishing machines and instruments and providing information relating thereto; repair or maintenance of 
fishing machines and instruments; repair or maintenance of power-driven floor cleaning machines and providing 
information relating thereto; repair or maintenance of agricultural machines and implements and providing information 
relating thereto; repair or maintenance of agricultural machines and implements; repair or maintenance of power 
generators and providing information relating thereto; repair or maintenance of snow ploughs; repair or maintenance of 
construction equipment; repair or maintenance of construction machines and apparatus; repair or maintenance of 
construction machines and apparatus and providing information relating thereto; repair or maintenance of textile 
machines and apparatus; repair or maintenance of textile machines and apparatus and providing information relating 
thereto; repair or maintenance of telecommunication machines and apparatus; repair or maintenance of 
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telecommunication machines and apparatus and providing information relating thereto; repair or maintenance of 
telecommunication machines and apparatus, other than telephone sets, radio receivers and television receivers; repair or 
maintenance of telephone apparatus; repair or maintenance of vending machines and providing information relating 
thereto; repair or maintenance of harvesting machines and implements; repair or maintenance of packing or wrapping 
machines and apparatus and providing information relating thereto; repair or maintenance of vehicle washing 
installations and providing information relating thereto; repair or maintenance of bicycle parking apparatus; repair or 
maintenance of bicycle parking apparatus and providing information relating thereto; repair or maintenance of water 
pollution control equipment and providing information relating thereto; repair or maintenance of water purifying 
apparatus and providing information relating thereto; repair or maintenance of photographic machines and apparatus; 
repair or maintenance of chemical plants; repair or maintenance of chemical plants and providing information relating 
thereto; repair or maintenance of freezing machines and apparatus; repair or maintenance of storage tanks and providing 
information relating thereto; repair or maintenance of clocks and watches; repair or maintenance of clocks and watches 
and providing information relating thereto; repair or maintenance of sewing machines; repair or maintenance of sewing 
machines and providing information relating thereto; repair or maintenance of electric cooking apparatus and 
installations; repair or maintenance of electric motors and providing information relating thereto; repair or maintenance of 
electric lighting apparatus and providing information relating thereto; repair or maintenance of electric motors; repair or 
maintenance of electronic machines and apparatus; repair or maintenance of electronic machines and apparatus and 
providing information relating thereto; repair or maintenance of electric lighting apparatus; repair or maintenance of 
nuclear power plants and providing information relating thereto; repair and maintenance of gymnastic and sporting 
articles; repair and maintenance of toys; repair and maintenance of leather goods; repair and maintenance of furniture; 
repair and maintenance of footwear; repair and maintenance of clothing; repair and maintenance of spectacles and 
providing information relating thereto; repair and maintenance of spectacles; repair and maintenance of garden tools; 
repair and maintenance of sports and fitness equipment; repair and maintenance of textile goods; repair and maintenance 
of camping equipment; repair and maintenance of jewelry and watches; automobile body repair and finishing for others; 
repair and restoration of books; repair and restoration of household articles; repair and restoration of furniture; repair and 
maintenance of upholstery; motor vehicle maintenance and repair; repair and maintenance of motor vehicles and their 
engines; repair and maintenance of motor vehicles and parts thereof and of engines for motor vehicles and parts thereof; 
repair and maintenance of automobiles and parts thereof; repair or maintenance of water purifying apparatus; repair and 
maintenance of vacuum pumps; repair and maintenance of vacuum pumps and parts thereof; repair and maintenance of 
bicycles; repair and maintenance of ventilating apparatus; repair and maintenance of wind power plants; repair and 
maintenance of air vehicles; repair and maintenance of wave energy power plants; repair and maintenance of gas and 
electricity installations; burner maintenance and repair; repair and maintenance of mining, earth moving, road making, 
agricultural and farming equipment; repair and maintenance of mining equipment; repair and maintenance of mining 
machines; repair and maintenance of engines for motor vehicles; repair and maintenance of road making machines; 
repair and maintenance of rail vehicles; repair and maintenance of residential buildings; repair and maintenance of 
buildings; repair and maintenance of earth moving equipment; repair and maintenance of earth moving machines; repair 
and maintenance of horological and chronometric instruments; repair and maintenance of uninterruptible power supplies; 
film projector repair and maintenance; repair and maintenance of hardware for data processing apparatus; repair and 
maintenance of compressors; repair and maintenance of computer and telecommunications hardware; repair and 
maintenance of computer and telecommunications equipment; repair or maintenance of air-conditioning apparatus for 
industrial purposes; repair and maintenance of air-conditioning apparatus; repair and maintenance of ships; repair and 
maintenance of laser measuring apparatus; repair and maintenance of boats; repair or maintenance of waste compacting 
machines and apparatus; repair or maintenance of waste crushing machines and apparatus; repair or maintenance of 
sericultural machines and implements; repair and maintenance of machines and machine tools for treating and 
processing metals; repair and maintenance of machines, machine tools and automatic systems for treating and 
processing metals; repair and maintenance of machines, apparatus and tools; repair and maintenance of medical 
instruments, apparatus and equipment; repair and maintenance of motors; repair and maintenance of airplane motors and 
engines; repair and maintenance of motorcycles; repair and maintenance of multimedia apparatus; repair or maintenance 
of water pollution control equipment; repair and maintenance of road making equipment; repair and maintenance of 
public transport vehicles; repair and maintenance of axles and parts thereof; repair and maintenance of heating 
apparatus; repair and maintenance of heating, refrigerating, air-conditioning, drying, ventilating and dust extraction 
apparatus; repair and maintenance of office buildings; repair and maintenance of cooling appliances and installations; 
repair or maintenance of passenger elevators; repair and maintenance of presses for processing metals; repair and 
maintenance of industrial machinery; repair and maintenance of dust extraction apparatus; repair and maintenance of 
radio systems and networks; airplane maintenance and repair; safe maintenance and repair; repair and maintenance of 
agricultural equipment; repair and maintenance of agricultural machines; repair and maintenance of motor vehicle cooling 
systems; repair or maintenance of sporting equipment; repair and maintenance of building scaffolds, working and 
building platforms; repair or maintenance of vessels; repair and maintenance of land vehicles; repair and maintenance of 
drying apparatus; repair and maintenance of telecommunications apparatus, other than telephone sets, radio receivers 
and television receivers; repair or maintenance of vending machines; repair and maintenance of shopping centers, 
industrial complexes, office buildings, residential buildings and other real estate developments; repair and maintenance 
of transport containers; repair and maintenance of vehicle tires; repair and maintenance of audio frequency amplifiers; 
repair and maintenance of video frequency amplifiers; repair or maintenance of vehicle washing installations; repair and 
maintenance of photographic apparatus; repair and maintenance of surgical instruments and apparatus; repair and 
maintenance of chassis parts and bodies for vehicles; repair and maintenance of refrigerating apparatus; repair or 
maintenance of elevators [lifts]; repair and maintenance of electrical apparatus; repair and maintenance of electric 
vehicles; repair and maintenance of electricity generators; repair and maintenance of electronic apparatus; repair and 
maintenance of electronic display panels; repair and maintenance of electronic navigational and positioning apparatus 
and instruments; repair and maintenance of electronic installations; renovation, repair and maintenance of electrical 
wiring; repair and maintenance of energy generating installations; repair and maintenance of yachts; clock and watch 
repair; repair and cleaning of pallets and transport containers; cabinet repair; repair of computers; repair of computer 
hardware; repair of roofing; repair of cooking apparatus; repair of power lines; repair of personal ornaments; repair of 
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personal ornaments and providing information relating thereto; repair of furniture; repair of medical machines and 
apparatus; repair of metalworking machines and apparatus; repair of metallurgical plants and rolling mills; repair of bags 
or pouches and providing information relating thereto; repair of musical instruments; repair of land vehicles; watch 
repair; pump repair; upholstery repair; repair of billiard equipment; repair of water pollution control equipment; shoe 
repair; shoe repair and providing information relating thereto; repair of shoes, bags and belts; clothing repair and 
providing information relating thereto; clothing repair; sign repair; repair of lighting apparatus; repair of axles for 
machines; repair of axles for vehicles; repair of heating apparatus; repair of heating, air-conditioning and alarm 
installations; repair of office machines and apparatus; repair of spectacles; repair of spectacles and providing information 
relating thereto; repair of energy production plants and machines; repair of suspension systems for vehicles; repair of 
industrial machinery; repair of industrial furnaces; vacuum cleaner repair; repair of radios; repair of radio or television 
sets; repair of fishing tackle and providing information relating thereto; repair of sanitary installations; repair of fishing 
tackle; repair of alarms; repair of animal waste treatment systems; repair of electronic cash register systems; repair of 
damaged computers; repair of hearing aids and hearing protectors; repair of sports equipment; repair of sports 
equipment and providing information relating thereto; repair of machines for treating organic waste; repair of industrial 
waste treatment machines; stereo system repair; repair of construction and agricultural machinery; scaffolding repair; 
repair of construction machines and construction equipment; repair of bags or pouches; repair of drying apparatus; 
repair of couplings for land vehicles; repair of tatami mats; repair of tatami mats and providing information relating 
thereto; repair of television apparatus; telephone repair; repair, maintenance and overhaul of automobiles; repair, 
maintenance, servicing, dismantling, rebuilding and cleaning of vehicle engines and parts thereof; repair, maintenance, 
servicing, dismantling, rebuilding, cleaning and varnishing of vehicles and parts thereof; repair of brake systems for 
vehicles; repair of trailers; repair of toilet bowls with integrated bidet water jets; repair of toilet bowls with integrated bidet 
water jets and providing information relating thereto; repair of water supply installations; repair of installations for use in 
metal production, metal processing and metal working; repair of vehicle washing installations; repair of air-conditioning 
apparatus; repair of energy supply installations; repair of garbage disposals; repair of facsimile machines; repair of filters 
for machines, motors or engines; repair of filters and parts thereof; photographic apparatus repair; repair of cameras; 
repair of refrigerating apparatus; refrigerator repair; clock repair; reconditioning machines, motors and engines that have 
been worn or partially destroyed; luggage repair; repair of electrical equipment; repair of electrical equipment and 
electrotechnical installations; repair of electronic business equipment; repair of jewelry; hat restoration; restoration of 
buildings; renovating and constructing homes for low-income families; furniture restoration; furniture restoration and 
providing information relating thereto; restoration of musical instruments; restoration of works of art; furniture 
restoration, repair and maintenance; servicing and repair of lifting apparatus; servicing and repair of mechanical access 
platforms; servicing and repair of elevating work platforms; servicing of apparatus and installations for generating power; 
servicing of manufacturing machines and apparatus; servicing, cleaning and repair of chemical apparatus; automobile 
greasing; automobile lubrication; vehicle greasing; demolition of civil engineering structures; demolition of houses and 
buildings; demolition of buildings; pavement stripping; road stripping; warehouse construction and repair; installation, 
maintenance and repair of manufacturing plants; vehicle service stations [refuelling and maintenance]; sterilization of 
medical instruments; sterilization of surgical instruments; sterilization of surgical equipment; washing; washing of linen; 
washing of cloth, clothing, fabric, linen and textiles; washing, ironing, smoothing and repairing of textile goods for reuse; 
washing of clothing; washing of textiles; washing of fabric; washing of cloth; construction; construction of airports; pier 
construction; construction of hydroelectric factories; pier breakwater building; custom construction of homes; road 
construction; chimney construction; residential and commercial building construction; construction and renovation of 
buildings; custom construction and building renovation; construction and repair of houses; construction and repair of 
buildings; pipeline construction and maintenance; building of canal locks; shipbuilding and providing information relating 
thereto; construction of porches; building of shops; construction of medical establishments; construction of oil pipelines; 
construction of decks; underwater construction; harbour construction; factory construction; construction, repair and 
maintenance of buildings; construction, repair and maintenance of buildings, and providing information relating thereto; 
construction of sunrooms; construction of structures for the production of crude oil; construction of structures for the 
production of natural gas; construction of structures for the transportation of natural gas; construction of structures for 
the transportation of crude oil; construction of structures for the storage of natural gas; construction of structures for the 
storage of crude oil; construction of telecommunication towers; construction, maintenance and renovation of property; 
construction, maintenance and repair of watercraft, yachts, boats and water vehicles; pipeline construction; building of 
fair stalls and shops; yacht building; shipbuilding; marine construction; custom shipbuilding; routine servicing of 
ventilating apparatus; routine servicing of air-conditioning apparatus; routine servicing of heating apparatus; routine 
servicing of heating, refrigerating, air-conditioning, drying, ventilating and dust extraction apparatus; routine servicing of 
heating, refrigerating, air-conditioning, drying, ventilating and dust extraction apparatus at intervals stipulated by the 
manufacturer; routine servicing of dust extraction apparatus; routine servicing of drying apparatus; routine servicing of 
refrigerating apparatus; thermal insulating of buildings; building inspection in the course of building construction; 
maintenance of aquariums; aircraft maintenance or repair and providing information relating thereto; maintenance and 
repair of computer hardware; maintenance and repair of skis; machinery maintenance and repair; maintenance and repair 
of hardware for computer networks; maintenance and repair of heating installations; maintenance and repair of 
telecommunications networks, apparatus, and instruments; maintenance of computer hardware; maintenance of medical 
apparatus and instruments; maintenance, repair and cleaning of apparatus and machinery for manufacturing semi-
conductors; maintenance of septic systems; tuning of engines for motor vehicles; tuning of motors and engines for 
automobiles; tuning of motors and engines; cleaning of automobiles; cleaning of building interiors; cleaning of exhibition 
stands; cleaning of urban areas; cleaning of residential houses; cleaning of residential and commercial properties; 
cleaning of buildings [interior]; cleaning of buildings, industrial sites and building sites; cleaning of building interiors and 
exteriors; crime scene clean-up services; cleaning of public areas; cleaning of office buildings and commercial premises; 
cleaning of industrial premises; cleaning of airplanes; street cleaning; street cleaning and providing information relating 
thereto; cleaning services in the nature of collecting trash, other than transport; asbestos removal; removal of graffiti; 
rust removal; laying of paving; carpet laying; tile laying, bricklaying or block laying; building reinforcing; vermin 
exterminating, other than for agriculture, aquaculture, horticulture and forestry; extermination of pests, other than for 
agricultural purposes; vermin exterminating, other than for agriculture, forestry or horticulture; vermin exterminating, 
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other than for agriculture, forestry or horticulture, and providing information relating thereto; road sealing; garage 
services for automobile repair; construction, maintenance, cleaning and repair services; garage services for the 
maintenance and repair of motor vehicles; information and consultancy services relating to vehicle repair; advisory 
services in the fields of construction, repair, restoration, maintenance and installation; consultancy and information 
services relating to construction; consultancy, information and advisory services relating to the construction of public 
works; advisory services relating to the construction and repair of airports and airport facilities; consultancy relating to 
the repair and reconditioning of anti-friction bearings for machines; consultancy relating to the repair and reconditioning 
of bearings, ball-bearings, roller bearings and anti-friction bearings for machines; consultancy and advisory services 
relating to the repair and maintenance of vacuum pumps and parts thereof; consultancy services relating to the 
construction of buildings; consultancy relating to installation, maintenance and repair services; consultancy relating to 
the installation, maintenance and repair of windmills and wind turbines; consultancy services regarding the installation 
and maintenance of telecommunications, transmission and broadcasting equipment, apparatus and instruments; 
advisory services relating to building demolition; advisory services relating to the construction of buildings; advisory 
services relating to the construction of buildings and other structures; advisory services relating to the construction of 
public works; advisory services relating to the maintenance and repair of mechanical and electrical equipment; advisory 
services relating to the maintenance, repair and renovation of buildings and other structures; advisory services relating to 
the installation of audiovisual equipment; advisory services relating to the installation of hydraulic equipment; advisory 
services relating to the installation of plumbing; advisory services relating to the installation of heating and cooling 
apparatus; advisory services relating to the installation of building automation equipment; advisory services relating to 
the installation of security and safety equipment; advisory services relating to the installation of communication 
equipment; advisory services relating to the installation of lighting apparatus; advisory services relating to the installation 
of passenger elevators; advisory services relating to the installation of fire prevention equipment; advisory services 
relating to the installation of telephone equipment; advisory services relating to the installation, maintenance and repair 
of mechanical and electrical equipment; painting services; decorative painting services; assembly services relating to the 
installation of presses for processing metals; automobile undercoating services; vehicle undercoating services; tire 
balancing; pest control services, other than for agriculture, aquaculture, horticulture and forestry; interior sealing and 
caulking services; building sealing and caulking services; hydraulic fracturing services; computer and telephone battery 
recharge services; building construction supervision services relating to shopping centers, industrial complexes, office 
buildings, residential buildings and other real estate developments; building construction supervision services for real 
estate projects; building construction supervision services for building projects; machinery retrofit and conversion 
services; construction services relating to the installation of heating, ventilating and air-conditioning systems; seat 
covering services; snow removal and de-icing services for airplanes; drain cleaning services; fire extinguisher recharging 
services; house painting; interior and exterior window cleaning services; assembly services relating to the installation of 
machines and machine tools for treating and processing metals; assembly services relating to the installation of 
machines, machine tools and automatic systems for treating and processing metals; artificial snow-making services; 
construction, repair, maintenance and installation services; pressure washing services; cleaning services; industrial and 
commercial cleaning services; domestic cleaning services; street sweeping services; installation and maintenance 
services; installation of building scaffolds, working and building platforms; installation, maintenance and repair services; 
installation services for elevators and lifts; electrical installation services; installation services; removing birds from 
residential and commercial buildings; swimming pool cleaning services; air duct cleaning services; laundering of cloth, 
clothing, fabric, linen and textiles; laundering of babies' diapers; laundering of cloth; laundering of clothing; laundering of 
textiles; laundering of fabric; laundering; laundering and disinfecting of linen; laundering and providing information 
relating thereto; installation, maintenance and repair services provided by a handyman; construction and maintenance 
services relating to civil engineering; installation of ventilation and dust extraction systems; installation of apparatus for 
recording, transmission or reproduction of sound or images; installation of air-conditioning apparatus for use in clean 
rooms; installation of apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water 
supply and sanitary purposes; installation of heating, lighting and cooking apparatus; installation of heating, 
refrigerating, air-conditioning, drying, ventilating and dust extraction apparatus; installation of apparatus for generating 
power; installation of dust extraction apparatus; installation of air-conditioning apparatus; installation of gas supply and 
distribution apparatus; installation of reactive power compensation apparatus; installation of audiovisual equipment; 
installation of ventilating apparatus; installation of plumbing systems; installation of gas and water pipelines; installation 
of water pipes; installation of hydraulic equipment; installation of drywall panels; installation of lightning conductors; 
installation of doors and windows; installation of engines and motors; installation of wood flooring; installation of 
wallboards; installation of rainwater drainage systems; installation of pipe insulation; installation of insulating materials; 
installation and maintenance of heating systems; installation and maintenance of solar thermal installations; installation 
and maintenance of photovoltaic installations; antenna installation and repair; plate glass installation and repair services; 
installation and repair of door frames; installation and repair of business and office machinery and equipment; Venetian 
blind installation and repair; setup or repair of locks; setup or repair of locks and providing information relating thereto; 
irrigation devices installation and repair; installation and repair of computer hardware; computer installation and repair; 
elevator installation and repair; installation and repair of freezing apparatus; installation and repair of window blinds; 
installation and repair of window frames; heating equipment installation and repair; burglar alarm installation and repair; 
installation and repair of burglar or fire alarms; furnace installation and repair; installation and repair of air-conditioning 
systems; installation and repair of heating, ventilating and air-conditioning systems; satellite dish installation and repair; 
installation and repair of television apparatus; telephone installation and repair; furnace and smelter installation and 
repair; pipeline installation and repair; installation and repair of air-conditioning apparatus; fire alarm installation and 
repair; freezing equipment installation and repair; electric appliance installation and repair; installation of rainwater 
collection systems; installation and maintenance of transmission and broadcasting equipment, apparatus and 
instruments; installation and maintenance of irrigation systems; installation and maintenance of computer hardware for 
the transfer of data for remote reading of electricity meters; installation and maintenance of hardware for computer 
networks and Internet access; installation and maintenance of burglar or fire alarms; installation and maintenance of 
industrial plant and equipment; installation and maintenance of traffic control apparatus; installation and maintenance of 
electronic apparatus; installation of cables for Internet access; installation of communication equipment; installation of 
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computer hardware; installation of hardware for Internet access; installation of hardware and cables for Internet access; 
installation, construction, maintenance, servicing and repair of energy and power generating apparatus, equipment and 
installations; roofing installation; kitchen equipment installation; installation of kitchen appliances; installation of cooking 
appliances; installation of kitchen cabinets; installation of rainwater tanks; installation of foundry equipment; installation 
of machinery for generating electricity; installation of machines and machine tools for treating and processing metals; 
machinery installation; installation of furniture; installation of furniture for stores; installation of door closers; installation 
of door openers; installation of door openers and closers; oil well casing, tubing, and drill pipe installation; installation of 
floor tiles; installation of hardware for computer networks; installation of hardware for computer systems; installation of 
laundry and kitchen equipment; installation of building automation equipment; installation, maintenance and repair of 
computer hardware; installation, maintenance and repair of water supply apparatus; installation of fencing; installation of 
pet containment systems; installation of windows; installation of security and safety equipment; installation of office 
machines; installation of lighting apparatus; installation of heating apparatus; installation of heating and cooling 
apparatus; installation of heating systems; installation of security systems; installation of tents; installation of passenger 
elevators; installation of fire alarms; installation of presses for processing metals; installation of fixtures and fittings for 
buildings; installation of industrial machinery; installation of industrial furnaces; installation of fire prevention equipment; 
installation of radio systems and networks; installation, maintenance and repair of automatic doors and barriers; 
installation, maintenance and repair of machines for use in the publishing industry; machinery installation, maintenance 
and repair; installation, repair and maintenance of clean room facilities and equipment; installation, repair and 
maintenance of heating equipment; office machines and equipment installation, maintenance and repair; installation, 
maintenance and repair of fire, smoke and heat alarms; installation, maintenance and repair of ventilating systems; 
installation, repair and maintenance of condensing apparatus, steam condensers, radiators for motors and engines, air 
reheaters, boiler tubes; installation of siding; custom installation of automobile interiors; installation of sanitary 
apparatus; installation of plumbing; installation of septic tanks; installation of commercial cooking apparatus; installation 
of environmental protection systems; installation of environmental control systems; installation of environmental control 
systems for clean rooms; installation of air-conditioning control systems; installation of air-conditioning systems; 
installation of heating, ventilation and air-conditioning [HVAC] systems; installation of electric light and power systems; 
installation of rainwater harvesting systems; installation of clean room systems; installation, changing, replacement and 
repair of locks; installation of satellite dishes; installation of glass in conservatories, windows, doors and greenhouses; 
installation of drying apparatus; installation of telephone equipment; installation of building insulation; installation of 
telephone lines; installation of cavity wall insulation; installation of insulating materials in buildings, roofs and structures; 
installation of insulating glass in conservatories, windows, doors and greenhouses; installation of thermal insulation for 
buildings; installation, maintenance and repair of automated teller machines; installation of water supply apparatus; 
installation, maintenance and repair of automation systems; installation, maintenance and repair of automatic emergency 
exits; installation, maintenance and repair of automatic doors and gates; installation, maintenance and repair of automatic 
apparatus for opening and closing ventilation flaps; installation, maintenance and repair of automatic apparatus for 
opening and closing windows; installation, maintenance and repair of automatic apparatus for opening and closing 
windows, fanlights, skylights and ventilation flaps; installation, maintenance and repair of automatic apparatus for 
opening and closing skylights; installation, maintenance and repair of automatic apparatus for opening and closing 
fanlights; installation, maintenance and repair of anemometers; installation, maintenance and repair of hardware for 
computer networks; installation, maintenance and repair of hardware for data communication networks; installation, 
maintenance and repair of remote control apparatus; installation, maintenance and repair of air analysis apparatus; 
installation, maintenance and repair of apparatus for supplying gas; installation, maintenance and repair of drilling and 
mining apparatus; installation, maintenance and repair of electronic monitoring apparatus; installation, maintenance and 
repair of hardware for data processing apparatus; installation, maintenance and repair of apparatus for processing 
metals; installation, maintenance and repair of apparatus for heating, purifying air, refrigerating, drying, ventilating, 
temperature control and air-conditioning; installation, maintenance and repair of energy conversion apparatus and power 
plants; installation, maintenance and repair of energy conversion apparatus, power plants, wave energy conversion 
apparatus and wave energy power plants; installation, maintenance and repair of apparatus for generating electricity; 
installation, maintenance and repair of apparatus for generating power; installation, maintenance and repair of apparatus 
for authentication of documents; installation, maintenance and repair of apparatus for checking the authenticity of 
banknotes; installation, maintenance and repair of apparatus for supplying electricity; installation, maintenance and 
repair of fire detection apparatus; installation, maintenance and repair of quality control apparatus; installation, 
maintenance and repair of wave energy conversion apparatus and wave energy power plants; installation, maintenance 
and repair of mechanically operated apparatus for opening and closing ventilation flaps; installation, maintenance and 
repair of mechanically operated apparatus for opening and closing windows; installation, maintenance and repair of 
mechanically operated apparatus for opening and closing windows, fanlights, skylights and ventilation flaps; installation, 
maintenance and repair of mechanically operated apparatus for opening and closing skylights; installation, maintenance 
and repair of district heating apparatus; installation, maintenance and repair of electronic data processing apparatus; 
installation, maintenance and repair of broadcasting apparatus; installation, maintenance and repair of quality control 
apparatus for printing presses; installation, maintenance and repair of ballast apparatus for ships; installation, 
maintenance and repair of batteries and accumulators; installation, maintenance and repair of wind towers; installation, 
maintenance and repair of vacuum pumps; installation, maintenance and repair of ventilating apparatus; installation, 
maintenance and repair of weighing apparatus; installation, maintenance and repair of veterinary apparatus and 
instruments; installation, maintenance and repair of wind towers and anemometers; installation, maintenance and repair 
of windmills and wind turbines; installation, maintenance and repair of air filters; installation, maintenance and repair of 
fiber optic networks; installation, maintenance and repair of blow molding machines; installation, maintenance and repair 
of high pressure lines, hosing and pipelines for hydraulic systems; installation, maintenance and repair of gas and 
electricity systems; installation, maintenance and repair of gas, electricity and water supply apparatus; installation, 
maintenance and repair of alternators; installation, maintenance and repair of hydraulic systems for machinery; 
installation, maintenance and repair of hydraulic systems for vehicles; installation, maintenance and repair of hydraulic 
equipment; installation, maintenance and repair of doors and fences; installation, maintenance and repair of chassis parts 
and bodies for vehicles; installation, maintenance and repair of fire, smoke and heat detectors; installation, maintenance 
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and repair of ink metering apparatus for printing presses; installation, maintenance and repair of railroad tracks; 
installation, maintenance and repair of gaming machines, juke boxes and telecommunication equipment; installation, 
maintenance and repair of measuring apparatus; installation, maintenance and repair of measuring and testing apparatus 
and instruments; installation, maintenance and repair of clocks and other horological and chronometric instruments; 
installation, maintenance and repair of measuring, signalling and monitoring apparatus and instruments; installation, 
maintenance and repair of inverters, batteries and electrical connection apparatus for solar energy systems; installation, 
maintenance and repair of drilling and mining tools; installation, maintenance and repair of card readers; installation, 
maintenance and repair of catalytic converters; installation, maintenance and repair of compressors; installation, 
maintenance and repair of compressors, air pumps and vacuum pumps; installation, maintenance and repair of 
compressors, air pumps, vacuum pumps, air blowers, air filters, alternators, pressure regulators and oil separators; 
installation, maintenance and repair of computer hardware and electronic teaching equipment and apparatus; installation, 
maintenance and repair of computer hardware for electronic data processing systems; installation, maintenance and 
repair of computer hardware for telecommunications systems; installation, maintenance and repair of computer hardware 
and peripherals; installation, maintenance and repair of air-conditioning apparatus; installation, maintenance and repair of 
cash registers; installation, maintenance and repair of ink rollers for printing presses; installation, maintenance and repair 
of kitchen equipment; installation, maintenance and repair of kitchen furniture; installation, maintenance and repair of 
labeling machines; installation, maintenance and repair of machines for processing plastics; installation, maintenance 
and repair of machinery for the printing industry; installation, maintenance and repair of cleaning machines; installation, 
maintenance and repair of machinery for the graphics industry; installation, maintenance and repair of medical apparatus 
and instruments; installation, maintenance and repair of metalworking machines; installation, maintenance and repair of 
meteorological masts; installation, maintenance and repair of computer network and information technology equipment; 
installation, maintenance and repair of air blowers; installation, maintenance and repair of heating apparatus; installation, 
maintenance and repair of heating systems; installation, maintenance and repair of pumps and pumping stations; 
installation, maintenance and repair of oil separators; installation, maintenance and repair of building automation 
equipment; installation, maintenance and repair of container filling machines; installation, maintenance and repair of 
apparatus for conveying goods; installation, maintenance and repair of equipment and apparatus for use in demolition; 
installation, maintenance and repair of equipment and apparatus for use in mining; installation, maintenance and repair of 
equipment and apparatus for use in mining, open pit mining and quarrying; installation, maintenance and repair of 
equipment and apparatus for use in road building; installation, maintenance and repair of air freshening apparatus; 
installation, maintenance and repair of lighting apparatus; installation, maintenance and repair of burglar alarms; 
installation, maintenance and repair of air purifying apparatus; installation, maintenance and repair of passenger 
elevators; installation, maintenance and repair of passenger elevators, moving sidewalks, passenger bridges, moving 
stairways and stairway lifts; installation, maintenance and repair of printing machines; installation, maintenance and 
repair of printing machines and parts thereof; installation, maintenance and repair of printing presses; installation, 
maintenance and repair of printing presses and other machinery for use in the publishing industry; installation, 
maintenance and repair of printing presses and parts thereof; installation, maintenance and repair of loading and 
unloading machines; installation, maintenance and repair of fire and security alarms; installation, maintenance and repair 
of fire alarms; installation, maintenance and repair of apparatus for distributing electricity; installation, maintenance and 
repair of apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; installation, maintenance and repair of computer peripherals; installation, maintenance and repair of 
manufacturing machines and apparatus; installation, maintenance and repair of industrial machinery; installation, 
maintenance and repair of industrial machinery and manufacturing plants; installation, maintenance and repair of fire and 
smoke barriers; installation, maintenance and repair of filling machines; installation, maintenance and repair of pressure 
regulators; installation, maintenance and repair of freestanding lattice towers; installation, maintenance and repair of LED 
lighting apparatus; installation, maintenance and repair of air-conditioning systems; installation, maintenance and repair 
of boiler systems; installation, maintenance and repair of boiler systems and solar energy systems; installation, 
maintenance and repair of exhaust gas reduction systems; installation, maintenance and repair of heat insulation 
systems; installation, maintenance and repair of dental apparatus and instruments; installation, maintenance and repair of 
drying apparatus; installation, maintenance and repair of money counting and sorting machines; installation, 
maintenance and repair of moving sidewalks; installation, maintenance and repair of passenger bridges; installation, 
maintenance and repair of packaging machines; installation, maintenance and repair of mechanically operated apparatus 
for opening and closing fanlights; installation, maintenance and repair of molding machines; installation, maintenance 
and repair of photovoltaic modules; installation, maintenance and repair of photovoltaic cells and modules; installation, 
maintenance and repair of refrigerating apparatus; installation, maintenance and repair of cooling and air-conditioning 
systems for temperature-controlled environments; installation, maintenance and repair of electrical and electronic 
apparatus for use in the field of automation; installation, maintenance and repair of electrical and electronic apparatus 
and equipment; installation, maintenance and repair of electrical lighting apparatus; installation, maintenance and repair 
of electrical devices; installation, maintenance and repair of electrical and electronic measuring and testing apparatus and 
instruments; installation, maintenance and repair of electrical equipment; installation, maintenance and repair of 
electronic regulating apparatus; installation, maintenance and repair of electronic control apparatus; installation, 
maintenance and repair of electrical drives and drive systems for machines; installation, maintenance and repair of power 
plants and power grids; installation, maintenance and repair of escalators; installation, maintenance, repair and 
reconditioning of industrial machinery; installation, maintenance and repair of equipment and apparatus for use in coal 
mining; installation of theft prevention devices; installation of photovoltaic cells and modules; installation of refrigerating 
apparatus; installation of electrical apparatus or generators; installation of electric and electronic equipment in 
automobiles; installation of electrical wiring; installation of energy-saving apparatus; interference suppression in 
electrical apparatus; installation of ship interiors; swimming-pool maintenance; furniture maintenance; fur care and 
repair; fur care and repair and providing information relating thereto; fumigating; fumigation of buildings against pests; 
chimney sweeping; car cleaning; chimney sweeping and providing information relating thereto; automobile cleaning and 
washing; leather cleaning and repair; fur cleaning and repair; boiler cleaning and repair; cleaning of rugs; carpet cleaning; 
cleaning of carpets and rugs; cleaning of carpets and rugs, and providing information relating thereto; rug shampooing; 
shoe shining; cleaning of clothing; window cleaning and providing information relating thereto; cleaning of storage tanks; 
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storage tank cleaning and providing information relating thereto; leather care, cleaning and repair; fur care, cleaning and 
repair; septic tank cleaning; septic tank cleaning and providing information relating thereto; dry cleaning; cleaning of 
textiles; vehicle cleaning; cleaning of packaging materials, packing containers and transport pallets; diaper cleaning; 
cleaning of surgical instruments and equipment; floor sanding; buffing and polishing; plastering and painting of building 
interiors; inspection of automobiles and parts thereof prior to maintenance and repair; building maintenance; building 
maintenance and repair services provided by a handyman.

Cl.39;Air transport; airline transport services; airline services for the transportation of passengers; airline services for 
the transportation of cargo; airline services for the transportation of goods; computerized tracking and tracing of 
packages in transit [transport information]; vehicle transport; vehicle transport and rental services; motor coach rental; 
car rental, garage and parking space rental; rental of automobiles and bicycles; rental of road and rail vehicles, except 
passenger vehicles; rental of bicycles; boat rental; rental of recreational vehicles; garage rental; rental of garages and 
parking places; rental of watercraft; rental of deep water diving suits; rental of rowing boats; rental of moving vans; rental 
of trucks; truck and trailer rental; rental of refrigerator-freezers for household use; rental of baby strollers; rental, booking 
and providing of motor vehicles, bicycles and horses; rental, booking and providing of ships; rental, booking and 
providing of rowing boats, motorboats, sailing vessels and canoes; rental, booking and providing of ships, rowing boats, 
motorboats, sailing ships and canoes; rental, booking and providing of ships, yachts, rowing boats, motorboats, sailing 
vessels, canoes and other watercraft; rental, booking and providing of passenger ships; rental, booking and providing of 
airplanes; rental, booking and providing of yachts; rental of protective covers for vehicle seats; rental of canoes; rental of 
containers for the shipping industry; rental of containers for warehousing and storage; rental of containers for transport 
and storage of goods; rental of boats, cars, bicycles, diving bells and diving suits; rental of vehicle roof racks; aircraft 
rental; rental of frozen food lockers; rental of horses for transportation purposes; parking place rental; rental of 
mechanical parking systems; rental of freezers for household use; rental of freezers for commercial use; rental of 
motorboats; rental of scooters for transportation purposes; motorcycle rental; rental of motor vehicles, ships and aircraft; 
rental of motor vehicles; rental of parking places and garages for vehicles; rental of vehicle parking spaces; rental of 
sailing vessels; rental of loading-unloading machines and apparatus; rental of diving bells and diving suits; rental of 
pallets; rental of mailboxes; airplane rental; rental of aircraft, vehicles and boats; rental of warehouses; rental of 
warehouses and storage containers; rental of warehouse space; rental of pallets and containers for transportation of 
goods; rental of pallets and containers for storage of goods; rental of storage facilities; rental of vessels; rental of 
tractors; rental of transport and storage containers; rental of vehicles for events; rental of vehicles and apparatus for 
locomotion by air; rental of GPS-equipped vehicles; rental of automobile trailers; rental of traction vehicle and trailers; 
rental of packing or wrapping machines and apparatus; rental of refrigerators for household use; rental of refrigerators for 
commercial use; rental of freezing machines and apparatus; rental of storage space; rental of electric cars; rental of 
sailboats; storage of blood; freight transportation brokerage; rental car reservation; booking of seats for travel; 
reservation of parking spaces; booking of transportation via a web site; travel reservation; transport reservation; booking 
of eco-travel and eco-tours via a web site; towing; vehicle breakdown towing services; emergency automobile or truck 
towing; towing of automobiles; towing of vehicles in connection with breakdown services; towing and transportation of 
cars as part of vehicle breakdown services; towing of vessels; towing of motor vehicles; maritime towing; bottling 
services; water distribution; air and sea transport; air transport and storage of goods; air transport and providing 
information relating thereto; refloating of ships and providing information relating thereto; temporary storage of personal 
belongings; temporary storage of deliveries; issuing of tickets for travel; freight transportation by truck; diving and 
underwater salvage; delivery of newspapers; document delivery; food delivery; delivery of food by restaurants; delivery of 
magazines; delivery and forwarding of letters and packages; delivery and forwarding of mail; delivery and storage of 
goods; message delivery; correspondence delivery by post or messenger; delivery, dispatching and distribution of 
newspapers and magazines; parcel delivery; delivery of letters, correspondence, magazines, packets, parcels, 
newspapers, freight and goods; pizza delivery; delivery of gift baskets with selected items regarding a particular occasion 
or theme; delivery of messages by courier; delivery of mail by courier; message delivery accompanied by balloons or 
novelty presentations; delivery of goods; delivery of goods by road or rail; delivery of goods by truck; delivery of goods 
by air; delivery of goods by mail order; delivery of goods and messages accompanied by balloons or novelty 
presentations; delivery of goods by courier; delivery of packages by courier; flower delivery; delivery of parts to 
grounded aircraft via airplane; railway transport and providing information relating thereto; loading of cargo; loading and 
unloading of airplanes; loading and unloading of goods; loading, packing, storage and transportation of cargo; loading, 
packing, storage, transportation and unloading of cargo; loading, packing, storage, transport and unloading of freight; 
loading of freight; loading of freight onto ships; loading of freight containers onto trucks; loading of freight containers 
onto rail vehicles; loading of freight containers onto ships; booking of tickets for travel; travel ticket reservation services; 
reservation and booking of seats for travel; booking and arranging of access to airport lounges; booking of seats for rail 
travel; booking of seats for coach travel; booking of seats for air travel; booking of transportation through travel 
agencies; booking of transportation via global computer networks; booking of travel through agencies; booking of travel 
through third party agencies; booking of travel through tourist offices; booking of travel, excursions and cruises; booking 
of airport parking; booking of transport; booking of travel services; computerized reservation of travel; launch and 
placement in prescribed orbit of satellites of others; launching of satellites for others; information and advisory services 
in relation to the distribution of energy; information services relating to the movement of cargo; information services 
relating to methods of transport; information relating to travel and travel services provided on-line; tourist information 
services relating to travel; traffic information; travel information; transportation information; storage information; travel 
information about disruptions due to adverse weather conditions; consultancy in the field of air transport; consultancy in 
the field of business travel provided by telephone call centers and hotlines; advisory services relating to the delivery of 
goods; advisory services relating to the tracking of goods in transit [transport information]; consultancy in the field of 
travel provided by telephone call centers and hotlines; consultancy relating to travel, transport and storage services; 
advisory services relating to transportation; consultancy in the field of transport services provided by telephone call 
centers and hotlines; consultancy relating to the storage and transportation of goods; advisory services relating to the 
storage and transportation of goods, freight or cargo; consultancy in the field of storage services provided by telephone 
call centers and hotlines; advisory services relating to the storage of goods; consultancy and booking services relating to 
travel; consultancy and information relating to air transport services for goods and people; consultancy services relating 
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to transportation; consultancy services relating to the distribution of electricity; consultancy services relating to the 
transportation and storage of gas, oil and chemicals; consultancy relating to transportation and storage services 
provided via telephone call centers and hotlines; consultancy relating to the transportation, packaging, and storage of 
goods; consultancy services relating to storage; travel consultancy; travel consultancy and information services; 
coordinating travel arrangements for individuals and for groups; pleasure boat cruises; leasing of automobiles; leasing of 
railroad flatcars; leasing of fixed and movable storage containers to commercial and residential users; leasing of pallets 
for industrial and commercial use; leasing of pallets for the transport or storage of goods; leasing of aircraft; 
transportation logistics; vehicle routing by computer on data networks; international air freight shipping services; 
international ocean freight shipping services; global transportation of freight for others by all available means; local and 
long distance commercial road transport; monitoring and tracking of package shipments [transport information]; shipping 
of cargo; shipping of freight; marine transportation of liquefied natural gas; refilling of cash dispensers; national and 
international transport; provision of airport facilities for aviation; provision of road and traffic information; provision of 
information about transport matters; providing information relating to traffic and traffic congestion; providing information 
relating to vehicle parking services; providing information relating to bicycle rental services; providing information 
relating to the rental of wheelchairs; providing information relating to the rental of vessels; providing information relating 
to the rental of mechanical parking systems; providing information relating to the rental of refrigerators; providing 
information relating to the rental of refrigerator-freezers; providing information relating to the rental of warehouse space; 
providing information relating to the rental of packing or wrapping machines and apparatus; providing information 
relating to the rental of freezers; providing information relating to the rental of freezing machines and apparatus; 
providing information relating to airports; providing information relating to shipbrokerage; providing information relating 
to freight brokerage; providing information relating to vessel mooring facilities; providing information relating to the 
temporary storage of personal belongings; providing information relating to the delivery of documents, letters and 
packages; providing information relating to the planning and booking of airline travel, via electronic means; providing 
information relating to the planning and booking of travel and transport, via electronic means; providing information 
relating to travel and transport, via electronic means; providing information relating to cargo unloading services; 
providing information relating to the distribution of electricity; providing information relating to warehousing services; 
providing information relating to water supplying services; providing information relating to tariffs, timetables and 
methods of transport; providing information relating to tariffs, timetables and methods of transport for goods and people; 
provision of information in relation to transportation; providing information relating to the transportation and storage of 
goods; providing information relating to the transportation of goods; providing information relating to the transportation 
of goods and passengers; providing information relating to the transportation of freight; providing information relating to 
vehicle driving services; providing information relating to railway transport; providing information relating to marine 
transport services; providing information relating to removal services; providing information relating to storage; 
providing information about booking business travel, via the Internet; providing information relating to aircraft rental 
services; providing information relating to air transport; providing information relating to airline travel, via electronic 
means; providing information about temporary storage services; providing information about travel, via the Internet; 
providing information about transport services; providing information to travellers regarding fares, timetables and public 
transport; providing cruise ships for travel; providing water, land and air vehicles for use in transport and arranging the 
rental thereof; providing on-line information in the field of transport, packaging and storage of goods; providing on-line 
information relating to travel; provision of parking spaces; provision of warehousing services and facilities; provision of 
car parking facilities; provision of storage facilities in a warehouse or other building; providing vessel mooring facilities; 
heat supply services [distribution]; provision of transportation and travel information; provision of transportation and 
travel information via mobile telecommunications apparatus and devices; providing vehicles for tours and excursions; 
provision of travel information via global computer networks; providing tourist travel information; providing tourist travel 
information, via the Internet; supply of electrical energy, gas, water and district heating; baggage handling; yacht and 
boat charter services; operation of bridges; providing advice relating to freight forwarding services; operating toll roads; 
on-line information and booking services in the field of business travel; on-line information and booking services in the 
field of tourist travel; express delivery of freight; express delivery of letters; rescue operations [transport]; operating and 
organizing of travel tours; arranging the rental of cars, boats and other vehicles; arranging car hire as part of package 
holidays; arranging and booking of travel tours; arranging and booking of day trips; arranging and booking of travel for 
package holidays; arranging and booking of cruises; arranging and booking of travel; arranging and booking of travel, 
excursions and cruises; arranging and booking of travel tours for business or leisure purposes; arranging and booking of 
excursions; organizing and conducting adaptive travel excursions; arranging and conducting of cruises, travel tours and 
excursions; arranging of cruises; arranging of day trips; organization of trips; arranging of holiday travel; arranging of 
travel for study, language and educational trips; arranging travel for package holidays; travel arrangement services for 
individuals and groups; travel arrangement and reservation services; organization of travel and boat trips; arranging of 
travel by air and sea; arranging of travel by air and sea for package holidays; arranging of travel, excursions and cruises; 
arranging of transportation for travel tours; arranging of transport; arranging for the shipping of cargo; arranging of 
transport and day trips for the disabled; arranging of transport and travel; arranging for the transportation and storage of 
goods; arranging for the transportation of air freight; arranging for the transportation of goods and passengers by land 
and sea; arranging for the transportation of goods by sea; arranging of transport services; arranging of travel tours and 
cruises; arranging for the storage of goods; organization of excursions; arranging excursions for tourists; arranging of 
excursions as part of package holidays; inspection of air vehicles prior to transport; inspection of vehicles before 
transport; inspection of goods before transport; dispatch of goods; tracking of automobile fleets using electronic 
navigation and locating devices [transport information]; tracking and tracing of shipments [transport information]; 
tracking, locating and monitoring of vehicles, maritime vessels and aircraft; tracking of passenger or freight vehicles 
using computers or global positioning systems [transport information]; tracking of passenger vehicles by computer 
[transport information]; tracking of passenger vehicles by computer or via global positioning systems [transport 
information]; tracking and tracing services for letters and packages [transport information]; tracking of transport vehicles 
by computer [transport information]; tracking of freight vehicles by computer [transport information]; tracking of freight 
vehicles by computer or via global positioning systems [transport information]; cargo handling; arranging for travel visas, 
passports and travel documents for persons travelling abroad; armored-car transport; shipping of goods; truck hauling; 
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hauling; carting; transport and storage of trash; carriage of persons by urban rapid transit rail systems; transporting 
furniture; ferry-boat transport; lighterage services; drayage services; transportation of passengers by train; 
transportation of passengers by rail; removal services; transport of travellers; transportation of goods by ship; 
transportation of fertilizers, sulfur and sulfuric acid by rail, barge, truck and ship; transportation, packaging and storage 
of goods; guarded transport of valuables; bus transport; car transport; barge transport; boat transport; railway transport; 
marine transport; passenger transport; river transport; ambulance transport; streetcar transport; computerized 
transportation information services; distribution and transmission of electricity; transmission of oil or gas through 
pipelines; furniture moving; planning and booking of airline travel, via electronic means; porterage; planning and booking 
of travel and transport, via electronic means; planning, arranging and booking of travel; planning, arranging and booking 
of travel by electronic means; pick-up and delivery of letters; pick-up and delivery of packages and goods; pick-up and 
delivery of textile goods; arranging and conducting of kayaking tours for travel purposes; arranging, organizing, and 
conducting of cycling trips; refloating of ships; cash replenishment of automated teller machines; harboring services for 
ships and boats; freight brokerage and providing information relating thereto; shipbrokerage; transport brokerage; freight 
brokerage [forwarding (Am.)]; priority boarding, check-in, seating and reservation services for frequent air travellers; 
prepaid air ambulance transport services; providing driving directions for travel purposes; warehousing information; 
providing information on airport parking via a web site; providing flight arrival and departure information; providing 
transportation information via a web site; providing information relating to travel via a web site; providing information via 
the Internet relating to the leasing of automobiles; providing self-storage facilities for others; provision of berthing 
facilities; provision of travel information; providing travel information from an on-line computer database; providing 
automated check-in services for air travellers; conducting of travel tours; conducting sightseeing tours by airplane; 
conducting sightseeing travel tours by bus; conducting sightseeing travel tours by bicycle; rental of GPS equipment for 
navigational purposes; car rental; chauffeur-driven car hire services; railway truck rental; rental of diving bells; rental of 
diving suits; rental of motor racing cars; rental of aircraft engines; railway coach rental; rental of wheelchairs; rental of 
cargo containers; rental of storage containers; horse rental; rental of navigational systems; rental of freezers; refrigerator 
rental; rental of ships; vehicle rental; rental of electric wine cellars; travel guide and travel information services; air travel 
services; stevedoring; unloading cargo; unloading cargo and luggage; cargo unloading and providing information relating 
thereto; distribution of gas; unloading of freight; distribution of heat; distribution of electrical energy, gas, water and 
district heating; distribution of electricity to households; electricity distribution; distribution of energy; distribution of 
energy for heating and cooling buildings; packaging of goods; reservation of transport for passengers, goods and 
animals; reservation of transport for sporting, scientific, political and cultural events; reservation services for vehicle 
rental; boat cruises; collection of recyclable goods [transport]; pick-up, delivery and storage of personal property; 
collection and transport of electronic scrap; garbage collection [transport]; pick-up, transportation, and delivery of 
packages and letters by various modes of transportation; collection, transport and delivery of goods; collection, transport 
and delivery of goods, documents, packages and letters; collection, transport and delivery of goods, personal effects and 
baggage by road, rail, sea and air; collection, storage, distribution and delivery of letters, correspondence, magazines, 
packets, parcels, newspapers, freight and goods, all by messenger, road, rail, air or water; leasing the use of power lines 
to third parties for the transmission of electricity; supply chain logistics and reverse logistics services consisting of the 
storage, transportation and delivery of freight; refrigerated warehousing; goods warehousing; air traffic control services; 
piloting; ice-breaking; parcel shipping services; messenger services; animal rescue services; water supplying; refloating 
of boats; escorting of travellers; rescue of ships in distress; express delivery of goods by truck; express delivery of 
goods by air; berthing and mooring of boats in marinas; taxi transport for people in wheelchairs; transportation of 
luggage; transport by coach; transportation of goods, passengers and travellers by air; transportation services in relation 
to events; refrigerated transportation of food; refrigerated transportation of frozen goods; refrigerated transportation of 
chilled goods; transportation of natural gas; transport of fuels by pipeline; transportation of cargo by air; transportation of 
goods by barge, train, ferry, motor vehicle, truck and ship; transportation of goods by rail; transportation by truck; 
transportation of goods and passengers by air; transportation of goods by river, railway, ferry-boat, car, truck and ship; 
transport of money and valuables; transport, delivery, packaging, and storage of goods; transportation of pets for others; 
transport of contaminated soil; transport of contaminated waste; transportation and delivery of goods, samples and 
merchandise of all kinds by road, rail and ship; transportation and delivery of goods; transportation and distribution of 
natural gas and liquefied gas; transport and storage services; transportation and storage of gas; transportation and 
storage of oil; transportation and storage services relating to storage logistics, distribution logistics and returns logistics; 
transport and storage of waste and recycling materials; transportation and storage of crude oil, oil products, natural gas, 
liquefied natural gas and liquefied petroleum gas; transport and storage of goods; transport and storage of goods in 
refrigerated conditions; transport and storage of fuels; transportation and storage of chemicals; transport of persons; 
transport of persons and goods; transportation of persons and goods by road, rail, water and air; transportation of 
persons and goods by road, rail, sea and air; transportation of persons and goods by road, rail, passenger ship and air; 
transportation of persons and goods by land, air and water; transportation of persons and goods by land, sea and air; 
transportation of furniture of others by trucks; transportation of medical waste and special waste; transportation of 
mechanics to grounded aircraft via airplane; ship transport; transport by two-wheeled motor vehicles; transportation by 
land, water and air vehicles; transport by man-powered vehicles; transportation of oil; transport of oil by pipeline; 
transportation of hazardous waste; transport of waste; transportation of passengers by bus; transportation of passengers 
by road; transportation of passengers by road, sea and air; transportation of passengers by motor vehicle, bus, train, boat 
and airplane; transportation of passengers by train, ferry, motor vehicle and ship; transportation of passengers and cargo 
by air; air transportation of passengers and freight; transportation of passengers and goods by boat; transportation of 
passengers and passengers' luggage; transportation of passengers and goods; transportation of passengers and goods 
by road, rail, water and air; transportation of passengers and goods by road, rail, ship and air; transportation of 
passengers and goods by road, rail, sea and air; transportation of passengers and goods by automobile, rail, boat and 
airplane; transportation of passengers and goods by air; transportation of passengers and goods by rail; transportation 
of passengers by cruise ship; transportation of passengers by inland water; transportation of passengers by river, 
railway, ferry-boat, car and ship; transportation of passengers by funicular railway; transportation of passengers' 
luggage; inland waterway transportation; transportation by inland water; transport of parcels; transportation check-in 
services; transportation of farm products; transportation of liquefied natural gas by sea; transportation of building 
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materials; transportation of crude oil; transport of goods; transportation of goods by road or rail; transportation of goods 
by motor vehicle, truck, rail, ship and airplane; transportation of goods by inland water; transportation of goods by train; 
transportation of merchandise and passengers; transportation of goods by road; transportation, packaging and storage 
of machinery for the printing industry; transport by pipeline; transportation, packaging and storage of printing presses; 
transportation, packing and storing of goods; transportation of freight; transportation of freight by air; transportation of 
freight by road or rail; transportation of freight by air and sea; transportation of freight by rail; transportation of freight 
containers by ship; transportation of freight containers by truck; transportation of freight containers by rail; 
transportation of freight by ship; transportation of freight by ship, airplane, rail, motor vehicle and truck; transportation of 
freight by sea; transportation of freight by sea, air, rail or road; transportation of freight by road; transportation, storage 
and delivery of wines; propeller airplane transport; transport and freight brokerage; transport services for the disabled; 
transport services and trips for disabled persons; airport passenger shuttle services between the airport parking facilities 
and the airport; operating of travel tours; packing of cargo; packing articles for transportation; packaging articles to the 
order and specification of others; packaging and parcelling of goods for transport; packaging and storage of goods; 
packaging and storage of goods and packages; packaging articles for transportation; packaging clothing articles for 
transportation; wrapping of goods; packing of goods in containers; packing of merchandise; merchandise packaging for 
others; packaging of goods in transit; packing of goods using sustainable or biodegradable packaging and shipping 
materials; packing of freight; operating canal locks; mail forwarding; freight forwarding agency services; freight 
forwarding services, other than the customs clearance of goods for third parties; GPS navigation services; vessel 
salvage; airline and shipping services; air transportation services featuring a frequent flyer bonus program; car parking; 
travel booking agency services; travel booking services provided by travel agencies; mail forwarding agency services; 
airport services; helicopter transport; chauffeur services; pleasure boat transport; distribution and supply of water; air 
freight shipping services; organization of travel tour guide services; truck transport; cargo ship transport; moving van 
services; moving van transport; delivery services; same day delivery services; car sharing services; public utility services 
in the nature of supplying water; public utility services in the nature of water distribution; public utility services in the 
nature of natural gas distribution; public utility services in the nature of electricity distribution; freight transportation 
consultancy in the field of freight transportation by truck, rail, air and ocean; courier services [messages or merchandise]; 
ice-breaking for the shipping industry; ship piloting and providing information relating thereto; parking garage services; 
monorail transport; marina services; road transport; mass transit for the general public; on-line trip and travel reservation 
services; refrigerated storage; valet parking; passenger ship transport; personal travel tour guide services; rental 
services relating to watercraft, yachts, boats and water vehicles; cargo delivery services; logistics services consisting of 
the transportation and warehousing of goods; logistics services consisting of the transportation, packaging, and storage 
of goods; logistics services consisting of the storage and transportation of goods; logistics services consisting of the 
storage, transportation and delivery of goods; vessel transport; road haulage service; gas supply services [distribution]; 
cargo handling and freight services; air charter services; flight arrangement services; guarded truck transport; vehicle 
parking services; turbojet airplane transport; removal services and providing information relating thereto; ocean shipping 
services; limousine services; ship unloading; packaging and packing services; baggage check-in services; airport 
baggage check-in services [not including security inspection]; airport passenger check-in services; harbor crane 
unloading; warehousing services relating to the storage, packaging and dispatch of goods; electricity supply services; 
salvaging; salvage of ships; pet rescue services; ship rescue services; tanker transport; transportation services provided 
to individuals; transportation and delivery services by air, road, rail and sea; freight ship transport; travel guide, escort 
and courier services; packaging services; wrapping services for baggage protection during travel; ship piloting; vehicle 
driving services; furniture storage; warehouse storage; storage of clothing; postal, freight and courier services; operation 
of ferryboats; laundry pick-up and delivery services; airline check-in services; river transport by boat; rescue services; 
underwater salvage; taxi transport; transport; transport services for sightseeing tours; sailboat transportation services; 
trolley services for others; travel guide services; travel tour guide services; travel courier and travel guide services; 
packing, crating and warehousing services; cable-car transport; porter services; franking of mail; freighting; bus 
chartering; chartering of water vehicles; boat chartering; chartering of marine vessels; chartering of aircraft, vehicles and 
boats; airplane chartering; ship chartering; chartering of watercraft; chartering of watercraft, yachts, ships, boats and 
water vehicles; yacht chartering; freight [shipping of goods]; aircraft chartering; refrigerated storage of seafood; 
refrigerated storage of goods; storage of contaminated waste; temporary safekeeping of personal belongings; storage of 
gas; storage of cargo; storage of cargo before transportation; storage of cargo after transportation; physical storage of 
electronically stored data or documents; storage, wrapping and packaging of goods; storage of frozen food in 
warehouses; storage and supply of liquefied natural gas and liquefied petroleum gas; storage and distribution of 
electricity; storage and handling of goods; storage of containers and cargo; boat storage; storage of furniture; fur 
storage; storage of watercraft, yachts, boats and water vehicles; freight warehousing; storage of oil; storage of waste; 
storage of waste oil; storage of passengers' luggage; storage, distribution and supply of energy and fuel; storage, 
distribution, and transportation of liquefied petroleum gas; storage, distribution, transportation, shipping, and delivery of 
gas, oil and chemicals; storage of farm products; storage of farm products in warehouses; storage of liquefied natural 
gas on ships; bulk storage; storage of bonded goods; storage of goods; storage; storage of goods in transit; storage, 
transport, pick-up, and packing of freight; storage, transportation and delivery of goods; physical storage of electronic 
media containing images, text and audio data; storage of freight; storage of surgical instruments and equipment; storage 
of energy and fuels; storage of furs; freight forwarding; express delivery of goods; boathouse services.

Cl.40;Abrasive polishing of metal surfaces; acrylic finishing of vehicles; treatment of metal parts to prevent corrosion; 
paper finishing; applying finishes to textiles; rental of water purifying apparatus; rental of water purifying apparatus and 
providing information relating thereto; rental of welding and soldering apparatus and machines; rental of space cooling 
apparatus for household purposes; rental of gas-operated welding apparatus; rental of generators, air-conditioning 
apparatus and space heating apparatus; rental of electrical power generators; rental of tobacco processing machines; 
rental of machines for the manufacture of corrugated cardboard; rental of waste crushing machines and apparatus; rental 
of machines for making shoes; rental of machines and apparatus for dyeing textiles; rental of machines and apparatus for 
treating textiles; rental of glassware manufacturing machines and apparatus; rental of machines and apparatus for 
mothproofing textiles; rental of machines and apparatus for fireproofing textiles; rental of machines and apparatus for 
developing, printing and enlarging photographs; rental of machines and apparatus for film development, photograph 
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printing, photograph enlargement or photograph finishing; rental of waste compacting machines and apparatus; rental of 
chemical processing machines and apparatus; rental of chemical processing machines and apparatus and providing 
information relating thereto; rental of metal treating machines and tools; rental of water and air purification equipment; 
rental of water treatment equipment; rental of assembly machine equipment; rental of water filtration units for commercial 
use; rental of heating apparatus; rental of bookbinding machines; rental of printing machines and apparatus and 
providing information relating thereto; rental of space cooling apparatus; rental of space cooling apparatus for industrial 
purposes; rental of welding apparatus; rental of typographic presses; rental of cooling appliances and installations; rental 
of electric welding apparatus; rental of electric welding machines; rental of power-generating equipment; rental of energy 
generating equipment; exterior and interior plating of pipes and tubes made of metal; lead working; upcycling [waste 
recycling]; photographic restoration; vulcanization [material treatment]; tire vulcanization; tanning of leather or hides; 
skin dressing; fruit crushing; letterpress printing; embroidering; knitting and dyeing of fabrics [treatment of materials]; 
galvanization; electroplating; generation of electrical power; generation of electrical power using carbon sequestration; 
generation of electrical energy from wave, wind and solar sources; generation of solar electricity; generation of electricity 
from wind energy; generation of electricity from wave, wind and solar energy; generation of electricity from wave energy; 
weatherproofing and waterproofing of wood, plastic, acrylic and synthetic resins for boat construction [treatment of 
materials]; waterproofing of clothing; waterproofing of textiles; intaglio printing; heat treatment of metal surfaces; heat 
treatment of pipes and tubes made of metal; heat treatment of metals; hot dipping; engraving; tombstone engraving; 
engraving of sealing stamps; engraving of images on objects; decontamination of hazardous materials; decontamination 
of nuclear waste; air deodorizing; drapery deodorizing; carpet deodorizing; stripping finishes; water demineralization; 
tanning; tanning of leather; tanning, dyeing and custom assembling of leather materials; duplication of video cassettes; 
duplication of video tapes; duplication of tape recordings; duplication of audio tapes; coffee roasting and processing; 
metal hardening; metal tempering; glass tempering; freezing of foods; gilding; gold plating; custom manufacture of locks; 
tin smithing; silversmithing; custom manufacture of prosthetic devices; custom imprinting of clothing with decorative 
designs; prototype fabrication of new products for others; custom quilting; chemical encapsulation and dispersion of 
hazardous chemicals; information and advisory services relating to the generation of electricity from wave energy; 
information, advice and consultancy services relating to the recycling of waste and trash; material treatment information; 
cadmium plating; permanent-press treatment of fabrics; ceramic glazing; ceramic processing; ceramic processing and 
providing information relating thereto; de-acidification of paper; typography; forging of metal goods to the order and 
specification of others; food canning; food and drink preservation; consultancy services relating to the generation of 
electrical energy; consultancy relating to the recycling of waste and trash; consultancy in the field of energy generation; 
consultancy relating to the incineration of waste and trash; consultancy relating to the destruction of waste and trash; 
technical consultancy in the field of production of solar energy; food smoking; leather staining; fur dyeing; shoe staining; 
dyeing of clothing; textile dyeing; cloth dyeing; laminating; metal laminating; laminating of plastic sheets; sawmill 
services; lithographic printing; die casting; metal casting; molding of plastic materials; jewelry casting; fur glossing; tin 
plating; boilermaking; metallizing; machining parts for others [machine shop services]; microencapsulating services 
provided for others; taxidermy; typesetting; magnetization; imprinting messages on tee-shirts; monogramming of 
clothing; applying backing to the underside of carpets; permanent-press treatment of clothing; permanent-press 
treatment of textiles; permanent-press treatment of cloth; nickel plating; hard nickel plating of metal surfaces; dressing of 
animal skins; abrasion; processing of bamboo, tree barks, rattan, vines or other natural materials; treatment of 
biopharmaceutical materials; processing of biopharmaceutical materials for others; water treating; paper treating; mold 
prevention treatment; woodworking; treatment of contaminated soil; anti-microbial treatment of buildings; processing of 
agricultural grain; finishing and coating of textiles; metal fabrication and finishing services; paper treating and 
processing; wool treatment and finishing; treatment and processing of plastic materials; treatment and processing of 
ores and ore concentrates; treatment and processing of clothing for recycling purposes; treatment and coating of metal 
surfaces; processing and transforming of mineral resources and of other raw materials; processing and transforming of 
energy; processing and cutting of diamonds and other precious stones; processing of cinematographic films; anti-
microbial treatment of carpets; leather working; working of leather and furs; cloth edging; treatment of materials; 
treatment of materials for the manufacture of ceramic goods; treatment of materials for third parties; treatment of 
materials upon request for third parties; treatment of materials using ultrasonic waves to modify their properties; 
treatment of materials using chemicals; processing of metal surfaces by abrasive polishing; processing of metal surfaces 
using precision grinding techniques; processing of metal surfaces by precision grinding and abrasive polishing; 
treatment of metal parts to prevent corrosion using hot-dip galvanizing and powder coating processes; metal treating; 
mold prevention treatment of furs; treatment of furs to prevent shrinking; fur conditioning; fur mothproofing; treatment of 
oil spills; anti-microbial treatment of clothing; mold prevention treatment of clothing; crease-resistant treatment of cloth; 
mothproofing of clothing; treatment of hazardous waste; treatment of hazardous liquids; processing of optical lenses to 
meet individual requirements; treatment of waste materials; treatment of waste materials in the field of environmental 
pollution control; treatment of waste; waste treatment [transformation]; processing of foodstuffs for use in manufacture; 
mothproofing services; treatment of rubber; processing of rubber and providing information relating thereto; waste water 
treatment; processing of earth materials to obtain metals [material processing]; textile mothproofing; mold prevention 
treatment of textiles; treatment of textiles to prevent shrinking; crease-resistant treatment of textiles; mold prevention 
treatment of cloth; fabric waterproofing; crease-resistant treatment for clothing; cloth fireproofing; mold prevention 
treatment of fabric; textile treating; treatment or processing of cloth, clothing or fur; treatment or processing of cloth, 
clothing or fur and providing information relating thereto; treatment of toxic waste; fuel treatment services; processing of 
photographic slides and prints; processing of photographic and cinematographic films; processing of photographic films; 
processing of chemicals and petrochemicals; processing of chemicals; wool treating; nuclear waste treatment; treatment 
of materials by laser beam; film processing and photofinishing; picture framing; framing of works of art; oil and gas well 
treatment; grinding and polishing glass for eyeglasses; fireproofing of clothing; edging of textiles; edging of fabric; shoe 
staining and dyeing; window tinting treatment, being surface coating; desalination of water; air freshening; bleaching of 
clothing; bleaching of textiles; fabric bleaching; surface finishing of metal articles; bleaching of cloth; annealing; casting 
of metal parts for boilers; water treating and providing information relating thereto; air purification; refining of metals; 
treatment of drinking water, service water and waste water; treatment of industrial waste to sequester carbon; fuel 
refining; soldering; oil refining; refining of petrochemicals; distilling of spirits for others; clothing alteration; recycling; 
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recycling of beverage bottles; processing of gas; processing and recycling of waste and trash; recycling of catalytic 
converters; recycling of trash; processing of oil; recycling of waste and trash; recycling of clothing; recycling of clothing 
to obtain materials for making synthetic fibers; recycling of waste; treatment of animal waste; treatment of waste and 
harmful substances; recycling of waste and providing information relating thereto; recycling for carbon offsetting 
purposes; processing of plastic materials; processing of plastic materials and providing information relating thereto; 
processing of rubber; processing of natural gas; waste water reprocessing; processing of raw materials; processing of 
raw materials for the manufacture of food and beverages; recycling of chemicals; reprocessing of nuclear fuels; nuclear 
fuel reprocessing and providing information relating thereto; printing of books; printing of stamps; customized printing of 
company names and logos for promotional and advertising purposes on the goods of others; pattern printing; 
photographic printing; printing of decorative patterns on plastic films and wrapping paper; printing of decorative patterns 
on gift wrap; printing of images on objects; printing of documents from digital media; printing of patterns on textiles; 
printing and providing information relating thereto; printing of digitally stored pictures and photographs; printing, 
lithographic printing, screen printing and digital printing; offset printing; portrait printing; printing of advertising 
brochures for others; printing of advertising matter; photogravure printing; photographic printing and providing 
information relating thereto; printing of photographic images from digital media; metal plating; preparation and treatment 
of fabric; metal plating and laminating; coating and surface finishing of machines and tools; coating of metal surfaces 
using physical vapor deposition or chemical vapor deposition processes; coating of metal surfaces using physical vapor 
deposition processes; coating of metal surfaces using chemical vapor deposition processes; coating of optical lenses; 
enamelling; enamelling of metals; stationery printing services; printing; burnishing by abrasion; polishing of diamonds; 
polishing of diamonds and other precious stones; polishing of gemstones; polishing of precious stones; glass polishing; 
flour milling; dressmaking; sewing of curtains; pre-shrinking of clothing; pre-shrinking of textiles; pre-shrinking of fabric; 
providing information relating to the rental of water purifying apparatus; providing information relating to the rental of 
space cooling apparatus for household purposes; providing information relating to the rental of knitting machines; 
providing information relating to the rental of air-conditioning apparatus; providing information relating to the rental of 
machines for making shoes; providing information relating to the rental of tobacco processing machines; providing 
information relating to the rental of machines and apparatus for pulp-making, papermaking or paper-working; providing 
information relating to the rental of waste crushing machines and apparatus; providing information relating to the rental 
of glassware manufacturing machines and apparatus; providing information relating to the rental of machines and 
apparatus for developing, printing and enlarging photographs; providing information relating to the rental of waste 
compacting machines and apparatus; providing information relating to the rental of chemical processing machines and 
apparatus; providing information relating to the rental of machines and apparatus for processing food or beverages; 
providing information relating to the rental of bookbinding machines; providing information relating to the rental of 
printing machines and apparatus; providing information relating to the rental of space cooling apparatus for industrial 
purposes; providing information relating to the rental of metal treating machines and tools; providing information relating 
to the rental of sewing machines; providing information relating to woodworking; providing information relating to 
ceramic processing; providing information relating to the treatment of materials; providing information relating to the 
processing of plastic materials; providing information relating to the processing of rubber; providing information relating 
to the treatment or processing of cloth, clothing or fur; providing information relating to bookbinding services; providing 
information relating to paper finishing services; providing information relating to paper treating services; providing 
information relating to water treating services; providing information relating to the recycling of waste; providing 
information relating to photographic printing services; providing information relating to the engraving of sealing stamps; 
providing information relating to the processing of cinematographic films; providing information relating to custom 
tailoring; providing information relating to taxidermy; providing information relating to photogravure services; providing 
information relating to photographic film development; providing information relating to photographic enlarging services; 
providing information about wine-making; providing information relating to printing services; providing information 
relating to nuclear fuel reprocessing; providing information relating to dressmaking; providing material treatment 
information via a web site; conversion of waste energy into steam [energy recycling services]; conversion of targeted 
substrates into targeted chemical preparations by treatment with enzyme systems; conversion of waste energy into 
electricity [energy recycling services]; contact lens tinting; glass tinting; application of protective surface coatings to 
machines and tools; application of wear-resistant coatings on metals and plastics; applying finish to stainless steel 
sheets and coils; applying finishes to fabric; applying finishes to clothing; applying finishes to cloth; application of 
coatings using vacuum deposition techniques; application of coatings using thermal plasma spraying techniques; 
application of coatings using physical vapor deposition techniques; application of coatings using chemical vapor 
deposition techniques; application of coatings using chemical, mechanical, thermal or thermomechanical processes; 
application of thin films on the surfaces of objects by means of chemical, mechanical, thermal, thermomechanical, 
chemical vapor deposition, physical vapor deposition and vacuum deposition processes; wine-making for others; 
production of hydroelectric power; production and processing of fuels and of other sources of energy; manufacture of 
furniture and plastic parts to order and specification of others; brewing of beer by microbreweries; custom manufacture 
of biopharmaceuticals; custom manufacture of dental prosthesis and dentures; custom manufacture of tools for others; 
custom manufacture and fitting of wigs; custom manufacturing and assembling services relating to semi-conductor parts 
and integrated circuits; custom manufacture of computers for others; custom manufacture of machines and tools for 
compressing and compacting powders and granules; custom manufacture of machines and tools with a protective 
surface coating; custom manufacture of furniture; custom manufacture of medical devices for others; custom 
manufacture of metal hardware; custom manufacture of products for the pharmaceutical, chemical and food industries by 
compressing and compacting powders and granules; custom manufacture of dental prosthetics; custom manufacture of 
communication devices for others; custom manufacture of pharmaceuticals; custom manufacture of molds for use in 
industry; custom manufacture of molded components; production of electrical energy from renewable sources; 
generating of electricity; production of energy by nuclear power plants; production of energy by power plants; rental of 
boilers; knitting machine rental; rental of generators; rental of electricity generators; rental of air-conditioning apparatus; 
rental of space heating apparatus; rental of printing machines and apparatus; custom steel rolling and fabrication to the 
order and specification of others; rental of water filters; rental of sewing machines; treatment of textile or furs to prevent 
shrinking; textile treatment in the nature of mothproofing; waterproofing of furs; mold remediation services; photographic 
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film development and photographic printing; photographic film development and providing information relating thereto; 
film development and reproduction of photographs; photographic film development; pottery firing; blacksmithing; custom 
assembling of materials for others; welding services; bookbinding; glass-blowing; saddlery working; grinding; cloth 
cutting; sawing of materials; refining services; cutting of diamonds; cutting of precious stones; cutting of gemstones; 
cutting of textiles; cutting of fabric; remastering of films from one format to another; replication of CDs; replication of 
DVDs; reproduction of museum artwork; photographic reproduction; photographic retouching; rotogravure; timber felling 
and processing; needlework and dressmaking; fur satining; custom assembling of leather materials for others; custom 
assembling of materials; custom assembling of plastic and composite parts for others; custom assembling of electronic 
components for medical devices; custom assembling of electronic components for cellular phones; custom assembling 
of electronic components for personal digital assistants [PDAs]; custom assembling of electronic components for 
communication devices; blueprinting; silver plating; incineration and destruction of waste; incineration of trash; 
incineration of waste and trash; incineration of waste; petroleum gas liquefaction; natural gas liquefaction; laser scribing; 
mixing of paints; mixing lubricants for third parties; blending of crude oil and synthetic oils; custom blending of essential 
oils for aromatherapy use; coal blending; textile warping; warping [looms]; joining of components using adhesives; 
joining of components using ultrasonic welding techniques; sign lettering; film developing; sorting of waste and 
recyclable material [transformation]; photocomposing services; photographic preservation and conservation; 
photographic preservation; quilting; planing of materials; fulling of cloth; duplication of CDs; duplication of DVDs; textile 
weaving; tinting of car windows; etching of a sequence of traceable identification numbers on automobile windows so as 
to identify a particular automobile recovered after theft; glass etching; slaughtering of animals; industrial toxic waste 
disposal [treatment]; document destruction; destruction of waste and trash; destruction of waste; destruction of trash; 
shrinking of clothing; shrinking of cloth; shrinking of textiles; cloth pre-shrinking; shrinking of fabric; services of a dental 
technician; cryopreservation services; butchering; mothproofing of textiles; tee-shirt embroidering services; upholstery 
deodorizing; mildew proofing; key cutting; document shredding services; smoke house services for smoking food; water 
treatment and purification; material treatment services in connection with recycling; soil treatment services 
[environmental remediation services]; soil, waste or water treatment services [environmental remediation services]; 
dyeing services; air brushing services; water purification services; document binding services; sandblasting services; 
water recycling and desalination services; cider-making for others; fireproofing of furs; sawmill planing; custom tailoring; 
cooking oil and vegetable oil recycling services; refrigerant reclamation services; production of energy; recycling of 
batteries; custom fashioning of fur; shaping of metal components; photogravure; photographic processing; 
photofinishing; photographic enlarging; photographic enlarging and providing information relating thereto; millworking; 
chemical treatment of textiles; freezing services for others; chromium plating; hard chromium plating of metal surfaces; 
hard chromium plating and hard nickel plating of metal surfaces; design printing for others; color enhancement of black 
and white video film; color enhancement of black and white film; colour separation services; digital printing; digital on-
demand printing of books and other documents; custom assembling of automobile bodies and chassis for others; custom 
application of optical, transparent, solar reflective and wear-resistant coatings on metallic, organic and mineral 
substrates; silkscreen printing; sewing; optical lens grinding; optical glass grinding; electro and metal coating, metal 
treating and casting, hardening of metal and metal products.

Cl.42;Mining exploration services; computer-aided design of video graphics; computer-aided design of molds; 
computer-aided design for manufacturing operations; computer-aided scientific testing; computer-aided industrial 
design; computer-aided industrial testing; software authoring; administration of mail servers; server administration; 
bacteriological analysis; biological analysis; biochemical analysis; analysis in the field of molecular biology; analysis in 
the field of oil exploration; water analysis; analysis of greenhouse gas emissions; analysis for oil research; analysis and 
evaluation of products and services with respect to possible future applications; analysis and evaluation of product 
design; analysis and evaluation of product development; computer system design and analysis; analysis of water quality; 
analysis of stream water quality; computer system analysis; mineral and oil assaying; analysis of oil fields; analysis of oil 
reservoirs; analysis of the mode of action of chemical combinations on animals; analysis of product design; handwriting 
analysis [graphology]; analysis of product development; analysis of telecommunication signals; analysis of technical 
data; chemical analysis; technological analysis services relating to energy and power needs of others; industrial analysis 
and research services relating to automobile tires; leasing computer facilities; rental of laboratory apparatus; rental of 
computer programs; rental of computers for data processing; rental of computers and computer equipment; rental of 
laboratory instruments; rental of computer peripherals; rental of computer database software; rental of software for data 
processing; rental of computer software relating to travel; rental of computer software for financial management; rental of 
data processing programs; rental of memory space for web sites; rental of electronic storage space [web space] on the 
Internet; architectural design services in the fields of traffic and transportation; architectural design in the field of single 
family homes; architectural design in the field of luxury condominiums; energy auditing; biological and chemical 
research; biochemical research; weighing of vehicles; weighing of goods for others; recovery of computer data; repair of 
computer software; troubleshooting of computer software problems [technical support]; geological exploration; 
surveying of oil-bearing seams; surveying of oil beds and fields; diagnosis of computer software problems; diagnosis of 
computer hardware problems through the use of software; animation and special effects design for others; web site 
design; graphic illustration design; design of homepages; design of homepages and web sites; design of homepages, 
computer software and web sites; retail design services; design of engineering products; tool design; design of Internet 
pages; design and updating of homepages and web pages; design and maintenance of computer sites for third parties; 
design and development of new products; custom design and engineering of telephony systems, cable television 
systems and fiber optics; design and implementation of web sites for others; design and implementation of web pages for 
others; design and testing for new product development; computer site design; computer network design for others; 
landscape lighting design; design of mechanical and micromechanical components; design of mechanical, 
electromechanical and optoelectronic apparatus and instruments; design of cellular phones; design of fashion 
accessories; design of optical and microoptical components; theatrical lighting design; design of artwork; design of 
computer software for controlling self-service terminals; design of image processing software; industrial design; design 
of industrial products; design, development and implementation of software; design, creation and programming of web 
pages; design of web sites for advertising purposes; design, creation, hosting and maintenance of Internet sites for third 
parties; design, creation, hosting and maintenance of web sites for others; design of telecommunications apparatus and 
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equipment; design of telephones; product design; design of consumer products; design of packaging and wrapping 
materials; design services; graphic arts design; commercial art design; computer virus protection services; data mining; 
measuring of greenhouse gas emissions; measuring and analysis of greenhouse gas emissions; technical measuring and 
testing laboratory services; product research; oil-field surveys; geological surveys; engineering surveying; engineering 
drawing; engineering research; engineering services for the gas industry; engineering services in the field of motive 
power; electrical engineering; engineering services in the field of energy technology; engineering services relating to gas 
transport and supply systems; engineering services relating to energy supply systems; engineering services in the field 
of communications technology; engineering services in the field of environmental technology; engineering services in the 
field of building technology; engineering research and design services in the field of drilling technology; engineering; 
inspecting buildings for the existence of mold; inspection of oil fields; inspecting foods for the purpose of certifying the 
kosher quality thereof; installation and maintenance of software for Internet access; installation and maintenance of 
computer software; installation and maintenance of database software; installation of computer programs; installation of 
computer software; installation of database software; installation, repair and maintenance of computer software; 
installation, maintenance and updating of computer software; installation, maintenance and updating of database 
software; integration of computer systems and networks; conducting magnetic resonance imaging interpretation and 
analysis for the petroleum industry; interior design; weather reporting; meteorological information; implementation of 
computer programs on networks; clinical trials; material testing; textile testing; research in the field of computer 
hardware; product research and development; oil assaying; oilfield exploration; mineral assaying; research, development, 
design and upgrading of computer software; basic and clinical research in the field of respiratory science and medicine; 
archaeological research; archaeological exploration; biotechnological research; architectural research; bacteriological 
research; biological research; geological research; research relating to urban planning; research in the field of 
environmental protection; research in the field of climate change; research in the field of information technology; 
research in the field of communications technology; research in the field of computer hardware and software; research in 
the field of computer technology conducted using databases and the Internet; research in the field of computer software; 
research in the field of computer programs and software; cosmetic research; research in the field of materials science; 
research in the fields of materials science and electrical engineering; mechanical research; research into the reduction of 
carbon emissions; research in the field of environmental conservation and protection; research in the field of 
environmental conservation; research in the field of data processing technology; research in the field of 
pharmacogenetics; chemical research; research in the fields of chemistry, biology and physics; research in the fields of 
chemistry and biology; research in the field of ecology; research in the field of electrical engineering; research in the field 
of food; research in the field of gene therapy; research in the field of mechanical engineering; research in the field of 
semiconductor processing technology; agricultural research; stem cell research; research in the field of hair care; 
geophysical exploration for the oil, gas and mining industries; hydrological research; bacteriological research and 
analysis; biological research and analysis; biochemical research and analysis; chemical, biochemical, biological and 
bacteriological research and analysis; research and consultancy in the field of zoology; technical research in the field of 
carbon offsetting and consultancy relating thereto; research and development of new products for others; research and 
development services in the field of biochemistry; research and development services in the field of biotechnology; 
research and development services in the field of diagnostic preparations; research and development services for the 
pharmaceutical industry; pharmaceutical research and development; bacteriological research and testing; laboratory 
analysis in the field of bacteriology; laboratory research in the field of gene expression; laboratory analysis in the field of 
cosmetics; laboratory research in the field of pharmaceuticals; laboratory analysis in the field of chemistry; medical 
research; scientific research; scientific research in the field of genetics; scientific research in the field of genetic 
engineering; scientific research in the field of genetics and genetic engineering; scientific research for medical purposes 
in the field of cancerous diseases; research and development services relating to medicines; analysis for oil-field 
exploitation; research relating to building construction or city planning; research relating to the development of computer 
software; underwater exploration; research relating to the development of computer programs and software; industrial 
research; research relating to the development of computer hardware; mechanical research in the field of motor sports; 
technical research in the field of carbon offsetting; technical research in the field of aeronautics; pharmaceutical 
research; research services in the field of proteins, antibodies, microorganisms and cells; research services for the 
development of new products; calibration [measuring]; classification of minerals; environmental testing; encoding of 
magnetic cards; compilation of web pages for the Internet; compilation of computer programs; computer programming for 
data processing; computer programming for the energy industry; computer programming and computer software design; 
computer time-sharing services; computer services in connection with electronic data storage; design of computers; data 
conversion of computer program data or information [not physical conversion]; computer code conversion for others; 
consultancy in the field of biotechnology; consultancy in the field of cloud computing networks and applications; 
consultancy in the field of programming and development of e-business portals; consultancy in the field of 
pharmaceutical research; consultancy in the field of computer system analysis; consultancy relating to the recovery of 
computer data; consultancy in the field of computer system integration; consultancy in the field of computer 
programming; consultancy in the field of security software; consultancy relating to the updating of computer software; 
consultancy in the field of computer software design; consultancy relating to the maintenance of computer software; 
consultancy in the field of energy efficiency; consultancy relating to geological surveys; consultancy relating to the 
design, programming and maintenance of computer software; consultancy relating to software for communication 
systems; consultancy relating to the design and development of computer software programs; consultancy relating to the 
design and development of computer software and hardware architecture; consultancy relating to the design of 
homepages and Internet sites; consultancy relating to research and development in the field of therapeutics; consultancy 
relating to laboratory testing; consultancy in the field of agricultural chemistry; computer engineering; consultancy in the 
field of architectural design; consultancy in the field of astronomy; consultancy in the field of biology; consultancy in the 
field of biochemistry; web site design consultancy; computer security consultancy; information technology [IT] 
consultancy; consultancy relating to consumer product safety testing; consultancy relating to quality control; 
consultancy in the field of fashion design; consultancy in the field of construction drafting; consultancy relating to 
computer database programs; advisory services relating to computer software; consultancy relating to the design and 
development of computer database programs; consultancy relating to the design and development of computer 
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programs; consultancy in the design and development of computer hardware; consultancy relating to the design and 
development of computer software; consultancy relating to product development; advisory services relating to material 
testing; consultancy in the field of pharmacology; consultancy in the field of physics; consultancy in the field of 
chemistry; consultancy and research services in the field of information technology; consultancy and research in the field 
of bacteriology; consultancy relating to the design of homepages and Internet pages; consultancy relating to research in 
the field of pharmacogenetics; consultancy relating to pharmaceutical research and development; consultancy relating to 
the design and development of information and communications technology; consultancy relating to technical and 
scientific measuring; consultancy relating to technical research in the field of food and beverages; consultancy relating to 
technical and scientific analysis; consultancy relating to technical and scientific monitoring; architectural consultancy; 
internet security consultancy; computer software consultancy; consultancy relating to web page design; design 
consultancy; data security consultancy; consultancy relating to the creation of homepages and Internet pages; 
consultancy relating to technological services in the field of power and energy supply; interior decoration consultancy; 
technological consultancy; professional consultancy relating to computer security; technical consultancy in the field of 
environmental science; technical consultancy relating to research services in the field of foods and dietary supplements; 
technical consultancy relating to the design of computer hardware, software and computer peripherals; technological 
consultancy in the field of alternative energy generation; consultancy and information services relating to the rental of 
computer software; consultancy and information services relating to computer software design; consultancy and 
information services relating to the design, programming and maintenance of computer software; consultancy and 
information services relating to computer programming; consultancy and information services relating to the 
maintenance of computer software; consultancy and information services relating to information technology architecture 
and infrastructure; consultancy and information services relating to computer system integration; consultancy and 
information services relating to information technology; consultancy and research services in the fields of science, 
engineering and information technology; advisory and consultancy services relating to computer software; consultancy 
in the field of bacteriological research; consultancy services in the fields of science, engineering and information 
technology; consultancy services in the field of design, selection, implementation and use of computer hardware and 
software systems; consultancy in the field of telecommunications engineering; consultancy in the field of technological 
research; consultancy in the field of technological design; technical consultancy in the field of energy saving and energy 
efficiency; advisory services relating to gene therapy research; consultancy relating to the creation and design of web 
sites; consultancy relating to the creation and design of web sites for e-commerce; technological consultancy in the field 
of aerospace engineering; technological consultancy in the field of geology; consultancy services relating to research in 
the field of environmental protection; consultancy services relating to the design, development and use of computer 
hardware and software; consultancy in the field of scientific research; consultancy in the field of industrial research; 
consultancy relating to architectural planning; consultancy in the field of scientific and industrial research; oil-well 
testing; quality control testing; quality control; quality control of goods and services; quality control of goods; quality 
control of services; vehicle roadworthiness testing; configuration of computer hardware using software; configuration of 
computer networks using software; configuration of computer software; configuration, installation, fault diagnosis, repair, 
upgrading and maintenance of computer software; configuration of computer systems and networks; copying of 
computer software; cross-platform conversion of digital content into other forms of digital content; laboratory research; 
laboratory research in the field of bacteriology; laboratory research in the field of cosmetics; laboratory research in the 
field of chemistry; digital watermarking; mechanical engineering; land surveying; dress designing; updating of computer 
software; monitoring of water quality; monitoring of commercial and industrial sites for detection of volatile and non-
volatile organic compounds; monitoring of computer systems for detecting unauthorized access or data breach; 
monitoring of computer systems to detect breakdowns; monitoring of computer systems by remote access; monitoring of 
telecommunication signals; monitoring of erosion and sedimentation; writing and updating computer software; writing of 
computer programs; commissioned writing of computer programs, software and code for the creation of web pages on 
the Internet; writing of data processing programs; writing of computer software; programming of telecommunications 
software; customization of computer software; research and development services in the field of immunohistology; 
research and development services relating to automobile tires; scientific services relating to the isolation and cultivation 
of human tissues and cells; scientific and industrial research; scientific and industrial research in the field of 
photovoltaics and solar collectors; scientific surveys; scientific research for medical purposes; scientific research and 
analysis; scientific research and development; research and development services in the field of microorganisms and 
cells; scientific and medical research and development; scientific research in the field of hair care preparations; scientific 
research conducted using databases; scientific research conducted using databases and the Internet; scientific and 
technological services; scientific analysis; providing information relating to computer programming; providing 
meteorological information; software as a service [SaaS]; updating of web sites; updating of Internet pages; updating of 
computer programs; updating of marine charts; updating of computer database software; updating of software for data 
processing; updating of software for communication systems; updating of computer software relating to computer 
security and prevention of computer risks; upgrading of computer software; oil-field surveying; technical surveying; 
maintenance of computer software; maintenance of software for Internet access; maintenance of software used in the 
field of e-commerce; maintenance of computer software relating to computer security and prevention of computer risks; 
locating and marking the placement of underground utility pipes, cables or wires; authentication of diamonds; 
authenticating works of art; evaluation of product design; evaluation of product development; arranging the donation of 
human corpses for medical research; conducting technical project studies for construction projects; conducting 
sampling and analysis services to check for contamination; conducting sampling and analysis services to assess 
pollution levels; design of interior decor; geological estimation and research; evaluation and testing of real estate for the 
presence of hazardous material; quality evaluation of standing timber; quality evaluation of wool; quality evaluation of 
alpaca fiber; grading of lumber; evaluation of results from quality control tests conducted on goods and services; 
pharmaceutical product evaluation; evaluation of chemical analyses; evaluation of chemical syntheses; digitization of 
documents [scanning]; digitization of sound and images; scanning of images [conversion from physical to electronic 
media]; conversion of texts to digital format; conversion of data or documents from physical to electronic media; 
computer disaster recovery planning; urban planning; planning of buildings and infrastructure systems for buildings; 
planning and design of travel agencies; construction planning; technical project planning; technical project planning in 
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the field of engineering; planning and design of residential communities; planning and design of kitchens; planning and 
design of sports facilities; planning and design of retail premises; preparation of architectural plans; preparation of 
biological samples for analysis in research laboratories; preparation of biological samples for research purposes; 
preparation of biological samples for testing and analysis in research laboratories; preparation of engineering reports; 
preparation of scientific reports; preparation of reports relating to technical project studies for construction projects; 
preparation of reports relating to scientific research; preparation of reports relating to technological research; preparation 
of architectural reports; preparation of reports relating to technical research; construction drafting and consultancy 
relating thereto; preparation of technical reports; maintenance of computer software used for operating filling apparatus 
and machines; maintenance of web sites; archaeological exploration and research; troubleshooting in the nature of 
diagnosing problems with consumer electronics; hosting memory space on the Internet for storing digital photographs; 
rental of memory space on servers for hosting electronic bulletin boards; rental and maintenance of computer software; 
rental of computer hardware; rental of computer hardware and software; hosting software for use in library management; 
rental of computers and computer software; hosting multimedia and interactive applications; rental of Internet security 
programs; rental of software for inventory management; rental of software for importing and managing data; rental of 
software for web site development; rental of software for database management; rental of operating software for 
accessing and using a cloud computing network; rental of operating software for computer networks and servers; 
providing temporary use of on-line non-downloadable software for importing and managing data; providing temporary 
use of on-line non-downloadable software for web site development; providing temporary use of on-line non-
downloadable software for inventory management; providing temporary use of on-line non-downloadable software for 
database management; providing temporary use of on-line non-downloadable operating software for accessing and using 
a cloud computing network; providing temporary use of on-line non-downloadable operating software for computer 
networks and servers; providing temporary use of on-line non-downloadable software for use in publishing and printing; 
providing temporary use of on-line non-downloadable software for word processing; providing temporary use of on-line 
non-downloadable software; providing temporary use of non-downloadable computer software for preparing invoices; 
providing temporary use of non-downloadable business software; providing on-line non-downloadable software for use in 
communication; providing on-line non-downloadable software for use in enterprise resource planning; providing on-line 
non-downloadable software for use in database management; providing on-line non-downloadable software for use in 
customer relationship management; providing on-line non-downloadable software for use in supply chain management; 
providing on-line non-downloadable software for word processing; providing temporary use of web-based applications; 
providing temporary use of web-based software; providing temporary use of on-line non-downloadable investment 
software; providing temporary use of non-downloadable software to enable content providers to track multimedia 
content; providing temporary use of non-downloadable software to enable sharing of multimedia content and comments 
among users; providing temporary use of non-downloadable software for analyzing financial data and generating reports; 
providing temporary use of on-line applications and software tools; platform as a service [PaaS]; providing temporary use 
of on-line non-downloadable computer software for use in broadcast monitoring applications; providing temporary use of 
on-line non-downloadable computer software for language translation; providing temporary use of non-downloadable 
software applications accessible via a web site; providing information in the field of architectural design via a web site; 
providing information on computer technology and programming via a web site; providing scientific research information 
and results from an on-line searchable database; providing information in the field of computer software design; 
providing information in the field of computer software development; providing on-line information in the field of 
technological research from a computer database or the Internet; providing information relating to technological 
research; providing information and data relating to scientific and technological research and development; providing 
information and data relating to medical and veterinary research and development; providing information concerning 
research and technical project studies relating to the use of natural energy; providing information about fashion design 
services; providing information about medical and scientific research in the field of pharmaceuticals; providing 
information relating to scientific research in the fields of biochemistry and biotechnology; providing weather condition 
information affecting ski conditions and road closures; providing information about the design and development of 
computer software; providing information about industrial analysis and research services; providing information about 
the design and development of computer software, systems and networks; provision of information relating to industrial 
design; providing information on computer programming via a web site; providing information on computer technology 
via a web site; providing information in the field of product design; providing information on donation of human corpses 
for medical research; providing information about the design and development of computer hardware and software; 
providing information in the field of product development; providing information relating to computer programs; 
providing computer programs designed to the specifications of others; providing computer programs on data networks; 
providing technical advice relating to computer hardware and software; providing technical advice relating to computers; 
providing weather information; providing scientific information in the fields of climate change and global warming; 
provision of scientific information, advice and consultancy in relation to carbon offsetting; providing on-line information 
about industrial analysis and research services; providing on-line information about the design and development of 
computer hardware and software; hosting on-line facilities for conducting interactive discussions; providing search 
engines for obtaining data on a global computer network; providing search engines for obtaining data via 
communications networks; providing search engines for the internet; providing Internet search engines with specific 
search options; providing technical information about computers, computer software and computer networks; provision 
of technical information in relation to computers; providing technical advice in the field of scientific and industrial 
research; providing technological information about environmentally conscious and green innovations; providing quality 
assurance services; providing electronic storage space [web space] on the Internet; conversion of computer programs 
and data, other than physical conversion; conversion of images from physical to electronic media; data conversion of 
electronic information; hosting computerized data, files, applications and information; conducting research and technical 
project studies relating to the use of natural energy; conducting technical project studies; industrial research, 
development and testing; conducting clinical trials in the field of acupuncture therapy; conducting clinical trials in the 
field of cardiovascular disease; conducting clinical trials for others [scientific research]; conducting of scientific studies; 
conducting of scientific experiments; conducting early evaluations in the field of new pharmaceuticals; conducting of 
chemical analyses; consumer product safety testing; authentication of stamps; meteorological forecasting; programming 

4981



of web pages; programming of video game software; computer programming for data processing and communication 
systems; programming of computer animations; programming of computer game software; programming of multimedia 
equipment; programming of multimedia applications; programming of customized web pages featuring user-defined 
information, personal profiles and information; programming of customized web pages; engineering design; computer-
aided graphic design; design of computer databases; design of web portals; design of web pages; design of building 
exteriors; design of building interiors and exteriors; design of building interiors; aircraft design; design of diagnostic 
apparatus and equipment; design of diagnostic apparatus; design of homepages and web pages; design of homepages 
and Internet pages; design and rental of software; design and graphic arts design for the creation of web sites; design 
and graphic arts design for the creation of web pages on the Internet; design and development of wireless data 
transmission apparatus; design and development of wireless data transmission apparatus, instruments and equipment; 
design and development of computer software architecture; design and development of computer hardware architecture; 
design and development of computer databases; design and development of computer firmware; design and development 
of diagnostic apparatus; design and development of homepages and web sites; design and development of engineering 
products; design and development of computer hardware and software for industrial applications; design and 
development of computer hardware and software; design and development of computer hardware, software and 
databases; design and development of computer database programs; design and development of computer peripherals; 
design and development of computer programs; design and development of computer software for process control; 
design and development of computer software for word processing; design and development of computer systems; 
design and development of computers; design and development of computers and computer software; design and 
development of medical diagnostic apparatus; design and development of testing and analysis methods; design and 
development of multimedia products; design and development of new technology for others; design and development of 
programs for data processing; design and development of computer database software; design and development of 
Internet security programs; design and development of software for inventory management; design and development of 
software for importing and managing data; design and development of computer software for use with medical 
technology; design and development of software for control, regulation and monitoring of solar energy systems; design 
and development of computer software for logistics; design and development of computer software for logistics, supply 
chain management and e-business portals; design and development of computer software for data processing; design 
and development of route planning software; design and development of software for web site development; design and 
development of computer software for database management; design and development of computer software for supply 
chain management; design and development of software for electronic television program guides; design and 
development of data retrieval software; design and development of software for electronic databases; design and 
development of computer software; design and development of industrial products; design and development of energy 
distribution networks; design and development of systems for data input, output, processing, display and storage; design 
and development of data entry systems; design and development of data output systems; design and development of 
systems for regenerative energy generation; design and development of navigation systems; design and development of 
navigation systems and route planning software; design and development of operating software for accessing and using 
a cloud computing network; design and development of operating software for computer networks and servers; design 
and development of data processing systems; design and development of data display systems; design and development 
of data storage systems; design and development of medical technology; design and development of data processing 
apparatus; design and development of electronic databases; design and development of electronic greeting cards [e-
cards]; design and development of electronic dictionaries; design and construction of homepages and web sites; design 
and creation of homepages and web pages; design and creation of homepages and Internet pages; design and 
maintenance of web sites for others; design and hosting of web portals; design of computer firmware; design of computer 
software for data processing; customized design of computer hardware; design of computer software, computer 
firmware, computer hardware and computer systems; computer hardware design; design of computer programs; 
computer system design; design of machines, apparatus and instruments; design of mechanical components; design of 
optical components; design of video game software; design of computer game software; design of computer software for 
word processing; customized design of computer software; plant engineering; design, development and programming of 
computer software; design, development, maintenance and updating of computer software for process control; design, 
development, maintenance and updating of computer software for data processing; design, development, maintenance 
and updating of computer software for word processing; design, development, maintenance and updating of computer 
software for word processing, data processing and process control; design of data processing systems; design of data 
storage systems; design of lighting systems; design of special effects; technical consultancy in the field of light 
engineering; design of data processing apparatus; design of telecommunications equipment; rental of web servers; rental 
of measuring apparatus; rental and updating of software for data processing; rental of computer hardware and computer 
peripherals; computer rental; rental of laboratory apparatus and instruments; rental of computer software; rental of 
software for Internet access; rental of computer software and programs; rental of a database server to third parties; 
industrial and graphic art design; unlocking of mobile phones; gas exploration; geological prospecting; marine, aerial and 
land surveying; oil prospecting; development of algorithms and computing methods for processing telecommunication 
and navigation data; development of algorithms and computing methods for processing telecommunication and 
navigation signals; development of algorithms and computing methods for generating telecommunication and navigation 
data; development and updating of computer software; development of data transmission systems; development of data 
storage systems; hosting web sites on the Internet; hosting computer sites [web sites]; hosting on-line web facilities for 
others; hosting computer application software in the field of knowledge management for creating searchable databases of 
information and data; server hosting; duplication of computer programs; duplication of computer software; development 
of testing apparatus for electrical wires; architectural planning; development of computer firmware; development of 
computer hardware; development of diagnostic apparatus; development, design and updating of homepages; 
development of engineering products; design and writing of computer software; web site development; information 
technology engineering; design and updating of computer software; development and maintenance of web sites; design 
and programming of web sites; design and development of video game software; technical research projects and studies; 
design and development of wireless computer networks; design and development of wireless networks; design and 
development of web pages; design and development of computer hardware; design and development of virtual reality 
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software; design and development of computer hardware for the manufacturing industry; design and development of 
computer game software; design and development of computer game software and virtual reality software; design and 
development of computer networks; design and development of computers and computer programs; design and 
development of software and hardware for data and multimedia content conversion from and to different protocols; 
design and development of software and hardware for audio and video operators; design and development of software 
and hardware for processing and distribution of multimedia content; design and development of software and hardware 
for digital signal processing; design and development of software and hardware for compression and decompression of 
multimedia content; design and development of software and hardware for producing, recording and processing digital 
and analog signals; design and development of software and hardware for signal amplification and transmission; design 
and development of electronic data security systems; design and development of telecommunications networks; design 
and development of photovoltaic systems; design and development of digital sound and image carriers; design and 
development of electronic language translation dictionaries and databases; design and development of information and 
communications technology; design and development of computer software for evaluation and calculation of data; design 
and development of computer software for reading, transmitting and organizing data; design and development of 
computer hardware and software for use in the field of medicine; design and development of prostheses; design and 
development of energy management software; design and development of endoprostheses; design and creation of 
homepages and web sites; product design and development; design and development of consumer products; 
development and maintenance of computer software; development and maintenance of computer database software; 
development and testing of computing methods, algorithms and software; development and testing of computing 
methods, algorithms and software for generating telecommunication and navigation data; development and testing of 
computing methods, algorithms and software for processing telecommunication and navigation signals; development 
and testing of computer software; development and testing of chemical production methods; development of computer 
hardware for computer games; design of computer hardware and software for commercial analysis and reporting; design 
of computer hardware and software; design of computer hardware, software and computer peripherals; development of 
computer hardware and software; design of computer peripherals; development of computer databases; development of 
computer peripherals; development of computer software; development of computer software for use with computer-
controlled switching systems; development of computer software for use with programmable controllers; developing 
computer programs for electronic cash register systems; development of computer programs and computer game 
software; design of computer programs and software relating to aircraft; development of computer programs for 
simulating laboratory experiments; development of computer systems; development of computers; drug development; 
development of measuring and testing methods; design, updating and rental of computer software; development of new 
products; development of operating system software; construction drafting; development, maintenance and updating of a 
telecommunication network search engine; development of application software for delivery of multimedia content; 
design of programs for data processing; development, programming and rental of data processing programs; computer 
software design; development of computer software for computer-aided design/computer-aided manufacturing 
[CAD/CAM]; design of computer database software; development of software for secure network operations; development 
of video game software; software development in the framework of software publishing; design of software for use with 
printing machines; development of computer game software; development of computer software for logistics, supply 
chain management and e-business portals; development of image processing software; development of computer 
software for data processing; development of computer software for word processing; development of software for 
communication systems; development of computer software for creating electronic television program guides; 
development of driver software; development of driver and operating system software; customized design of computer 
hardware and software; development of programs for data processing; industrial process development; development of 
industrial products; design of prostheses; design, development, installation and maintenance of computer software; 
design of apparatus and machines for filling purposes; development of computer software application solutions; 
development of data processing systems; development of energy and power management systems; computer-aided 
engineering design; design, programming and maintenance of computer software; design, maintenance, rental and 
updating of computer software; design, maintenance and updating of computer software; design, development, 
maintenance and updating of computer software; product development; development of consumer products; design, 
installation, updating and maintenance of computer software; development of data processing apparatus; development of 
pharmaceutical preparations and medicines; cloud seeding; decoding of data; repair of computer programs; certification 
of diamonds; compression of data for electronic storage; development of prostheses; consultancy in the field of energy-
saving; design of clothing accessories; design of animations; creation and design of web pages for others; creation and 
maintenance of Internet sites; creating and maintaining customized web pages; creating and maintaining web sites for 
cellular phones; building and maintaining websites; design and creation of web sites; design and development of driver 
software; design and development of image processing software; creating and designing website-based indexes of 
information for others [information technology services]; creating and maintaining web sites; design and maintenance of 
Internet homepages; design and testing of new products; creating and maintaining web pages; creating and maintaining 
web sites for others; creation and development of computer programs for data processing; programming of computer 
software for electronic language translation dictionaries and databases; programming of computer software for 
evaluation and calculation of data; programming of computer software for reading, transmitting and organizing data; 
programming of energy management software; design of computer graphics; creation of computer programs; design of 
computer networks; design of new products; design, upgrading and rental of computer software; creation, maintenance, 
and updating of computer software; design of operating system software; creating, maintaining and hosting the web sites 
of others; programming of software for Internet portals, chatrooms, chat lines and Internet forums; design of driver 
software; creation of programs for data processing; creation, design and maintenance of web sites; creation, design, 
development, and maintenance of web sites; programming of operating software for accessing and using a cloud 
computing network; programming of operating software for computer networks and servers; electronic site authoring; 
product benchmarking; maintenance and repair of computer software; upgrading and maintenance of computer software; 
updating and maintenance of computer software; maintenance and updating of software for communication systems; 
maintenance of computer programs; maintenance of database software; grading of precious stones; grading of coins; 
well logging; programming of software for information platforms on the Internet; computer programming for the medical 
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sector; programming of software for Internet platforms; computer programming; programming of software for e-
commerce platforms; programming of Internet security programs; programming of software for inventory management; 
programming of software for importing and managing data; programming of software for web site development; 
programming of software for database management; programming of data processing programs; programming of 
electronic data processing [EDP] software; technical writing; drafting of construction plans for recreation facilities; 
structural and functional analysis of genomes; marine surveying; aerial surveying; topographical surveying; testing, 
analysis and monitoring of navigation signals; testing, analysis and monitoring of system algorithms for generating 
telecommunications and navigation data; testing, analysis and monitoring of system algorithms for processing 
telecommunications and navigation data; testing, analysis and monitoring of telecommunication and navigation signals; 
testing, analysis and monitoring of telecommunication signals; testing, analysis and evaluation of the goods and services 
of others for the purpose of certification; testing, analysis and evaluation of the goods of others for the purpose of 
certification; testing, analysis and evaluation of the services of others for the purpose of certification; testing of apparatus 
in the field of electrical engineering; testing of apparatus in the field of electrical engineering for certification purposes; 
testing of computer installations; product safety testing; material testing and analysis; material testing and evaluation; 
quality testing; quality control testing of products; quality control testing of products for certification purposes; quality 
testing of products for certification purposes; testing of computer hardware; testing of computer hardware and software; 
testing of computer programs; quality control testing and consultancy relating thereto; testing of new products; testing of 
computer software; industrial testing; product testing; testing of raw materials; testing of telecommunication signals; 
testing of filters; bacteriological testing; DNA screening for scientific research purposes; maintenance of computer 
software for data processing; maintenance of software for communication systems; technical consultancy relating to the 
use of computer hardware; technical consultancy relating to product development; providing technical advice relating to 
energy-saving measures; technical consultancy relating to the application and use of computer software; technical 
consultancy relating to the installation and maintenance of computer software; technical drawing; technical development 
of structural elements, devices and systems for solar collectors and photovoltaic plants; technological consultancy in the 
fields of energy production and use; technical design and planning of heating installations; technical design and planning 
of sewerage systems; technical design and planning of water purification plants; technical design and planning of 
telecommunications equipment; technical design and planning of telecommunications networks; technical design and 
planning of pipelines for gas, water and waste water; technical design and planning of power stations; copying of 
computer programs; architectural project management; managing web sites for others; conducting engineering surveys; 
conducting of technical feasibility studies; computer project management in the field of electronic data processing [EDP]; 
administration of user rights in computer networks; conducting of quality control tests; conducting of quality control 
tests on goods and services; remote server administration; blood analysis services for scientific research purposes; 
analytical laboratory services; chemical research and analysis; architectural services relating to land development; 
architectural services for the design of buildings; architectural services for the design of commercial buildings; 
architectural services for the design of retail premises; architectural services for the design of industrial buildings; 
architectural services for the design of shopping centers; architectural services for the design of office buildings; 
architectural services; biological laboratory services; web design; hosting web sites; outsource service providers in the 
field of information technology; agrochemical research; architectural and engineering services; biomedical research; 
footwear design; computer system integration services; data encryption and decoding services; chemistry services; 
genetic engineering services; mechanical and electrical engineering services; telecommunications engineering; research, 
development, analysis and consultancy services in the field of engineering; genetic engineering services relating to 
plants; graphic design services; packaging design; architectural design; off-site data backup; illustrators' services; 
inspection services for new and used vehicles for persons buying or selling their vehicles; analysis services for oil field 
exploration; dental research laboratory services; computer programming services for commercial analysis and reporting; 
computer programming services for electronic data security; computer-aided diagnostic testing services; consultancy in 
the field of bacteriology; computer technology consultancy; advisory services in the field of product development and 
quality improvement of software; telecommunications technology consultancy; advisory and information services relating 
to computer software; consultancy services relating to the planning and design of travel agencies; consultancy services 
relating to software used in the field of e-commerce; medical research laboratory services; optical research laboratory 
services; laboratory testing; scientific and technological services and research and design relating thereto; scientific and 
technological services and research and development relating thereto; cloud computing; scientific laboratory services; 
computer-aided scientific analysis; computer-aided design; computer-aided design services relating to architecture; 
computer-aided design services relating to building projects; computer-aided industrial analysis; computer-aided 
industrial design, research, testing and analysis services; computer-aided testing services; computer-aided industrial 
research; computer-aided scientific research; computer-aided scientific research, testing and analysis services; analysis 
and testing services in the field of oil exploitation; analysis and testing services relating to electrical engineering 
apparatus; analysis and testing services for the oil industry; biological cloning services; civil engineering; surveying and 
engineering services; design services in the field of naval shipbuilding; fashion design; lighting design; underwater 
structural inspection services; engineering consultancy; research and consultancy services relating to computer 
software; research and design services; research and development services relating to computer hardware and software; 
research and development services relating to computer hardware; research and development services relating to 
computer software; research and development services in the field of bacteriology; research and development services in 
the field of gene expression systems; research and development services in the field of immunology; research and 
development services in the field of engineering; research and development services in the field of antibody technology; 
research and development services in the field of chemistry; research and development services in the field of cytology; 
research and development services in the field of physics; research and development services relating to vaccines; 
research, testing and analysis services; computer security services for protection against illegal network access; 
advisory and consultancy services relating to the design and development of computer hardware; consultancy in the field 
of office and workplace automation; environmental testing services to detect contaminants in water; water quality control 
services; configuration of computer networks; web site load testing services; research and development services in the 
field of antibodies; scientific research, testing and analysis services; radon detection services; data migration services; 
architectural planning and consultancy services; planning and layout design services for cleanroom environments; 
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advisory and information services relating to the design and development of computer hardware; advisory and 
information services relating to the design and development of computer peripherals; exploration services to locate oil 
and gas; research and development services relating to vaccines and medicines; research and development services 
relating to solar cells and electricity generation; research and development services relating to measuring and regulating 
technology; research and development services relating to fertilizers; laboratory research and analysis; diamond 
authentication and certification services; weather forecasting; IT programming services; computer programming services 
for data warehousing; computer programming services relating to multimedia and interactive applications; design 
services relating to civil engineering; design and planning services relating to telecommunications equipment; design 
services relating to printed matter; industrial analysis; industrial analysis and industrial research services; industrial 
analysis and research services in the field of chemistry; industrial development services; industrial research, testing and 
analysis services; database development services; brand design services; video game development services; 
development and testing services in the field of engineering; drug discovery services; development services in the field of 
computer software and advisory services relating thereto; electronic data backup; styling [industrial design]; software 
engineering services for data processing programs; cartography services; mapping; web site usability testing services; 
testing services for the certification of quality or standards; testing and research services in the field of preventing 
pollution; testing and research services in the field of civil engineering; testing and research services in the field of 
electricity; testing and research services relating to machines, apparatus and instruments; technical testing and quality 
control services; testing, inspection and research services in the fields of pharmaceuticals, cosmetics and foodstuffs; 
testing, inspection and research services in the fields of agriculture, livestock breeding and fisheries; quality control 
services for certification purposes; testing services for computer hardware and software used with alarm and monitoring 
systems; computer hardware and software testing services; quality control testing services for forestry equipment; 
quality control testing services for horticultural equipment; quality control testing services for industrial machinery; 
quality control testing services for agricultural machinery; testing services for alarm and monitoring systems; technical 
measuring services; technical measuring and testing services; computer software technical support services; technical 
design; technical design services relating to water supply installations; technical design services relating to heating 
installations; technical design services relating to sanitary apparatus and installations; technical design services relating 
to cooling appliances and installations; technical design services relating to electricity plants; technical testing services; 
technical planning and consultancy in the field of light engineering; environmental assessment services; environmental 
testing and inspection services; environmental monitoring services; design and construction planning services and 
consultancy relating thereto; computer-aided engineering design and drawing services; mineral exploration; computer 
software support services; technological services and research and design relating thereto; chemical laboratory services; 
chemical and biological laboratory services; draftsman's services in the nature of technical drawing; data encryption 
services; electronic data storage and data backup services; development of new technology for others; installation, 
maintenance and repair of software for computer systems; installation of software for Internet access; installation, 
maintenance, updating and upgrading of computer software; debugging computer software for others; chemical 
engineering; hosting weblogs [blogs]; hosting web portals; hosting an on-line web site for creating and hosting micro 
web sites for businesses; hosting the web sites of others; hosting and rental of memory space for web sites; hosting the 
web sites of others on a computer server for a global computer network; hosting computer databases; hosting computer 
software applications for others; hosting multimedia educational content; hosting multimedia entertainment content; 
hosting multimedia entertainment and educational content for others; hosting memory space on the Internet; hosting on-
line web facilities for others for sharing on-line content; hosting on-line web facilities for others for conducting interactive 
discussions; hosting e-commerce platforms on the Internet; hosting customized web pages; hosting memory space for 
web sites; hosting platforms on the Internet; hosting digital content on the Internet; hosting electronic memory space on 
the Internet for advertising goods and services; on-line data storage; electronic data storage; computerized data storage; 
computerized business information storage; surveying; technical project studies in the field of construction; inspection of 
goods for quality control; maintenance and consultancy services relating to software used in the field of e-commerce; 
electronic monitoring of credit card activity to detect fraud via the internet; electronic monitoring of personally identifying 
information to detect identity theft via the internet.
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Proposed to be Used
IR DIVISION
Cl.9;Software for processing images and graphics; computer software for signal processing and print applications; 
computer software for processing audio; computer software for encoding image data so as to embed identification 
information therein; computer software for encoding machine readable information in image and audio signals; computer 
software that encodes electronic content or physical items with data to identify such content or items; computer software 
for encoding machine readable information in images rendered on screens or digital displays; computer software for 
creating digital product packaging design files encoded with machine readable information; computer software for 
creating label files encoded with machine readable information; signal processing software for encoding information in 
digitally designed, produced or distributed media content and physical objects; software for decoding encoded data to 
recover the identification information therefrom; computer software for recognizing objects and audio signals; computer 
software for decoding digital information from image and audio signals; computer software for recognizing image and 
audio signals captured by optical or audio sensors and for linking users to e-commerce and other internet or global 
communications network connected sites or computers based upon such captured signals; computer programs for 
retrieving information about goods or physical objects through machine readable indicia; computer software for 
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discovering electronic content or physical items by decoding data that was encoded in such content or items; computer 
software for discovering information associated with electronic content or physical items; computer software for mobile 
phones, hand held computers, data capture equipment, tablets, optical readers, electronic readers and scanners, for 
recognizing printed objects, image signals or audio signals, and for providing users with information based upon such 
recognition; computer programs for use in the retrieval of data from third-party websites; computer software for use in 
gaining access to and interfacing with third-party e-commerce information; computer programs for providing customers 
access to mobile marketing campaigns, social media, education and entertainment; computer programs for facilitating 
customer engagements with goods and service providers; computer software for recognizing image signals captured by 
optical sensors and for providing information to users based upon such captured signals; computer software for 
decoding information from an object for use in the fields of e-commerce, marketing, manufacturing, logistics, inventory 
control, quality control, tracking and authentication; computer programs for the management, inventory and procurement 
of electronic or physical goods and consumer products; computer software for point-of-sale systems; computer software 
for linking users to e-commerce and other internet or global communications network connected sites or computers 
based upon digital information in printed objects or image signals; computer software for mobile phones, hand held 
computers, tablets, optical readers, electronic readers and scanners, for decoding optical codes included in visual media, 
printed objects or image signals, and for linking users to e-commerce and other internet or global communications 
network connected sites or computers based upon such optical codes.

Cl.35;Business information management; preparation of business reports; preparation of business reports based on 
information decoded from image or audio signals; e-commerce services, namely, facilitating customer engagement with 
goods and service providers; providing online commercial and business information via digital watermarking in the fields 
of e-commerce and supply chain management; product information services, namely, providing information about the 
goods of others via a global computer network, mobile telephones and portable communications devices; market 
research, namely, monitoring traffic to internet sites generated by machine readable information for business purposes; 
compilation of business information in the nature of utilizing machine readable information to facilitate e-commerce 
transactions; compilation of business information in the nature of utilizing machine readable information to facilitate 
product purchases; preparation of business reports based on information decoded from product packaging, labels and 
other physical items; commercial evaluation and rating for others of consumer goods encoded with machine readable 
information prior to purchase; providing business information about digital watermarking use in the fields of e-commerce 
and supply chain management; providing business information about digital watermarking.

Cl.38;Providing access to an online computer database in the field of information about telecommunications, namely, 
informational references to network services that correspond to recognized image signals captured by computer devices; 
providing access to machine readable information for communicating information concerning physical and electronic 
media objects using the internet.

Cl.41;Educational services, namely, instruction in the field of encoding machine readable information in image signals; 
educational services, namely, instruction in the use and benefits of digital watermarking in e-commerce and supply chain 
management; educational services, namely, instruction in the field of steganography; training services in the field of 
encoding machine readable information in images; computer education training; teaching and training in business, 
industry and information technology; providing on-line electronic publications in the field of steganography; training in 
the use and operation of encoding machine readable information in electronic media; educational services namely, 
instruction in the field of encoding information in digitally designed, produced or distributed media content and physical 
objects.

Cl.42;Consulting services in the field of steganography; computer services, namely, encoding machine readable 
information in image signals; software as a service, namely, software for embedding of machine readable information into 
images; software as a service featuring software for encoding files with identification information therein; computer 
services, namely, custom programming services for others; computer services, namely, custom programming services 
for others in the field of software integration and application program development; consulting services in the fields of 
signal processing, print technologies and print processes; consulting services in the field of steganography including 
encoding and decoding hidden information; software as a service featuring software for connecting mobile device users 
to a uniform resource locator associated with an embedded identification number in physical items; software as a service 
featuring software for connecting mobile device users to a uniform resource locator associated with an embedded 
identification number in audio; software as a service featuring software for providing website links to computers; online 
services, namely, providing temporary use of online non-downloadable software for managing and tracking projects and 
results relating to images and audio with embedded machine readable information; computer services, namely, encoding 
machine readable information in digital product packaging design files for reproducing the information on packaging 
produced from such digital product packaging design files; development and consulting services in the field of product 
packaging design; design services for packaging; quality evaluation and rating of physical items encoded with machine 
readable information; computer security consultancy services; computer services, namely, electronic detection of copied 
content; hosting computer application software in the field of knowledge management for searching and retrieving 
information from databases and computer networks; computer security services in the nature of monitoring online 
activity to prevent unauthorized copying of online content, namely, e-books, literary works and other publications, and 
reporting of the same; monitoring online activity to prevent unauthorized copying of brand assets and reporting of the 
same; monitoring online activity to prevent unauthorized copying of intellectual property assets and reporting of the 
same; computer security services, namely, preparation of reports to others regarding unauthorized online copying.
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Priority claimed from 19/02/2019; Application No. : 88307644 ;United States of America 

4336853    30/07/2019
[International Registration No. : 1493518]
UnitedHealth Group Incorporated

9900 Bren Road East, MN008-T202 Minnetonka MN 55343 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for providing information and tools in the fields of health, wellness, mental 
health, behavioral health, cognitive behavioral therapy stress, anxiety, and depression management, mood and health 
tracking, meditation, and coaching services; downloadable computer software for providing tools for clinicians to provide 
cognitive behavioral therapy and mental health services; downloadable mobile applications for providing information and 
tools in the fields of health, wellness, mental health, behavioral health, cognitive behavioral therapy stress, anxiety, 
depression management, mood and health tracking and meditation; downloadable webcasts, webinars and podcasts, 
news, and audio files in the fields of health, wellness, mental health, behavioral health, cognitive behavioral therapy 
stress, anxiety, and depression management, mood and health tracking, and meditation.

Cl.41;Education services, namely, providing non-downloadable webinars, workshops, and courses in the fields of 
health, wellness, mental health, behavioral health, cognitive behavioral therapy stress, anxiety, and depression 
management, mood and health tracking, and meditation; personal coaching services in the field of health and wellness.

Cl.42;Providing on-line non-downloadable software for providing information and tools in the fields of health, wellness, 
mental health, behavioral health, cognitive behavioral therapy stress, anxiety, and depression management, mood and 
health tracking, meditation, and coaching services; providing on-line non-downloadable software for providing tools for 
clinicians to provide cognitive behavioral therapy and mental health services.

Cl.44;Providing health and wellness information; providing health information via the internet in the fields of health, 
wellness, stress, mental health, behavioral health, cognitive behavioral therapy stress, anxiety, and depression 
management, mood and health tracking, and meditation; medical services; telemedicine services; mental health services; 
providing mental health and wellness information; behavioral health services; psychiatric services; psychiatric 
consultation.
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Priority claimed from 21/07/2018; Application No. : 017933750 ;European Union 

4336885    21/01/2019
[International Registration No. : 1493507]
HELLA GmbH & Co. KGaA

Rixbecker Str. 75 59552 Lippstadt Germany

Proposed to be Used
IR DIVISION
Cl.9;Sensors for leak detection; sensors for monitoring tyre pressure; computer hardware; display monitors; monitors; 
computers; printers; screens; keyboards; scanning apparatus; power supplies; docking stations; charging stations; 
storage batteries; charging cables; USB cables; UMTS modules; software; digital multifunctional glasses; smart glasses; 
measuring apparatus; engine testers; exhaust gas testers; exhaust gas measurement apparatus; diagnostic apparatus; 
covers for diagnostic apparatus; battery chargers; battery testers; tyre-pressure measurers; current-meters; rotation 
speed control counter; brake fluid testers; tyre pressure control apparatus (gauge); camera calibration apparatus; mobile 
camera calibration apparatus; sensor calibration apparatus; mobile sensor calibration apparatus; leak detection devices; 
thermometers; manometers; multimeters; pressure gauges; refrigerant analysis apparatus; compressor test apparatus; 
exhaust gas probes; oil temperature probes; probes for leak detection; electrical plugs; radio connectors; adapters; OBD, 
on-board diagnostics dongles; telematics dongles; refractometers; brake gauges; apparatus for checking the adjustment 
of headlights; parts and fittings for apparatus for checking the adjustment of headlights; mounting rails and guide rails for 
apparatus for checking the adjustment of headlights; apparatus for checking and adjusting vehicle brake systems; ozone 
generators, not for medical purposes.

Cl.11;Vaporizers; interior disinfection apparatus; valves for air conditioners; expansion valves for air-conditioning 
installations; inspection lamps; workshop lamps; LED lamps or UV lamps for detection of leakages.

Cl.37;Automobile repair; vehicle maintenance.

Cl.42;Technological consultancy for users in the field of vehicle repair, including by means of a telephone hotline.

Cl.45;Licensing of computer software.
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4336886    14/08/2019
[International Registration No. : 1495411]
Motor Trend Group, LLC

850 Third Avenue New York NY 10022 United States of America

Proposed to be Used
IR DIVISION
Cl.9;DVDs, all featuring subjects of general human interest; computer game programs; downloadable ring tones, 
graphics, ring backs, animated ringers, video ringers and animated screensavers via the internet and wireless devices; 
sunglasses; digital media, namely, downloadable prerecorded video clips, prerecorded audio clips, text and graphics held 
in computers and handheld wireless devices, all featuring subjects of general human interest; downloadable audio, video 
and audiovisual content provided via computer and communications networks featuring TV shows and video recordings 
all featuring subjects of general human interest; computer software for use in processing, transmitting, receiving, 
organizing, manipulating, playing, reviewing, reproducing and streaming audio, video and multimedia content including 
text, data, image, audio, video and audiovisual files all featuring subjects of general human interest; computer software 
for controlling the operation of audio and video devices and for viewing, searching and/or playing audio, video, television, 
movies, other digital images, and other multimedia content; computer software for interactive entertainment, which allows 
users to customize the viewing, listening, and playing experience by selecting and arranging the display and performance 
of audio, video and audiovisual elements; downloadable software for mobile devices for use in processing, transmitting, 
receiving, organizing, manipulating, playing, reviewing, reproducing and streaming audio, video and multimedia content 
including text, data, image, audio, video and audiovisual files; computer software for use in processing, transmitting, 
receiving, organizing, manipulating, playing, reviewing, reproducing and streaming audio, video and multimedia content 
including text, data, image, audio, video and audiovisual files.

Cl.16;Printed magazines, newsletters, brochures, leaflets, and event program in the field of motor vehicles and motor 
sports; books in the field of motor vehicles and motor sports; photographs; stationery; instruction books and manuals in 
the field of motor vehicles and motor sports; posters; postcards; note cards.

Cl.38;Communications services, namely, transmitting streamed sound and audio-visual recordings via the Internet, 
cable networks, wireless networks, satellite, or interactive multimedia networks; audio and video broadcasting services 
over the Internet; transmission of information in the audio-visual field; television broadcasting services; cable television 
broadcasting; satellite television broadcasting; mobile media services in the nature of electronic transmission, 
broadcasting, and delivery of entertainment media content; podcasting services; webcasting services; video-on-demand 
transmission services; providing on-line forums for transmission of messages among computer users; providing on-line 
chat rooms and electronic bulletin boards for transmission of messages among users in the field of general interest.

Cl.41;Entertainment services, namely, multimedia programs in the field of general interest, distributed via various 
platforms across multiple forms of transmission media; providing entertainment information regarding ongoing television 
programs via a global computer network; providing ongoing television programs in the field of general human interest; 
production of television programs; production of multimedia programs; over the top (OTT) entertainment programming in 
the field of general human interest; entertainment services in the nature of providing entertainment and educational 
programs and content, namely, television programs, clips, graphics and information relating to television programs in the 
field of general human interest, via the Internet, electronic communications networks, computer networks and wireless 
communications networks.
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Priority claimed from 13/02/2019; Application No. : UK00003375071 ;United Kingdom 

4336891    05/08/2019
[International Registration No. : 1494890]
Siemens Financial Services Ltd.

Sefton Park, Bells Hill Stoke Poges, Buckinghamshire SL2 4JS United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software and programs for managing and monitoring computer systems, databases, applications and 
networks; computer software and programs to provide and enable the provision of financial information and services.

Cl.36;Providing financial information; financial services provided via the internet; providing financial information by 
means of a computer database and computer software applications.

Cl.42;Platform as a service; software as a service; providing application management through the internet or software; 
providing software tools through the internet to improve customer service management, in particular hosting a customer 
portal on the internet and software tools to provide access to customer information; computer software services for the 
financial sector; providing financial software solutions; design and development of computer software for the financial 
sector.
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Priority claimed from 28/08/2018; Application No. : 017947649 ;European Union 

4336924    27/02/2019
[International Registration No. : 1494896]
Lincoln Electric Europe B.V.

Nieuwe Dukenburgseweg 20 NL-6534 AD Nijmegen Netherlands

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; welding, 
soldering and brazing steel; filler metals for welding, soldering and brazing; metal wires and metal rods for welding, 
plating, metallization, brazing and soldering; flux coated rods and flux coated wires for welding, brazing and soldering; 
pipes and tubes of metal; welding, brazing, soldering and cutting metallic materials; metals being consumable for 
soldering, brazing, cutting and welding; welding, soldering and brazing preparations comprising of solder metal coated 
with flux.

Cl.7;Machines and machine tools for treatment of materials and for manufacturing; motors and engines (except for land 
vehicles); generators; generators for cutting, brazing and soldering; welding generators; machine coupling and 
transmission components (except for land vehicles); apparatus for welding, soldering, brazing cutting; welding, cutting, 
brazing and soldering machines, and parts thereof; robotic apparatus and machines for welding, soldering, brazing and 
cutting; gas welding, soldering, brazing and gas cutting machines and apparatus; metal welding, soldering, brazing and 
cutting tools; welding, soldering and brazing torches; soldering, brazing, cutting and welding torches and electrode 
holders for soldering, brazing, cutting and welding machines; hand-held welding, cutting and blow torches; gas torches 
for welding, soldering, brazing and cutting; blowpipes and blowtorches (parts of welding, soldering, brazing or cutting 
machines); soldering blowtorches; blowtorches for welding, brazing and cutting; pressure reducing valves and pressure 
regulators for welding, soldering, brazing and cutting machines; hand-held blowtorches, torches and rod holders for 
welding, soldering, brazing, cutting and metal working; torches and electrode holders for welding, soldering, cutting and 
metal working; regulators and pressure regulators for welding, soldering, brazing and cutting machines; tools for 
welding, soldering, brazing and cutting metals; welding, soldering, brazing and cutting equipment; welding, brazing, 
soldering and cutting devices; agricultural implements, other than hand-operated; mechanical hand-held tools; apparatus 
and instruments for cutting, welding and electric arc welding; apparatus and instruments for soldering and brazing; 
electric welding and cutting systems, and parts thereof; electronic robotic welding and cutting systems, and parts 
thereof; electric soldering and brazing systems, and parts thereof; electronic robotic soldering and brazing systems, and 
parts thereof; electric welding, brazing, soldering and cutting stations; welding electrical apparatus; soldering, brazing 
and cutting electrical apparatus; welding electrodes; soldering electrodes; brazing electrodes; electric welding, soldering 
and brazing kits; welding, soldering and brazing torches; soldering, brazing, cutting and welding torches and electrode 
holders for soldering, brazing, cutting and welding machines.

Cl.8;Hand tools, instruments and implements [hand-operated]; knifes, metal shears; hand tools operated manually; 
hammers (hand tools); chipping hammers; parts of hand tools for use with hand-operated hand tools for cutting, welding, 
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soldering and brazing; hand-operated hand tools for cutting, welding, soldering or brazing; hand-operated hand tools for 
metal welding, soldering, brazing and cutting; hand-operated hand tools for welding, cutting, brazing and soldering; hand-
operated hand tools as device for welding, soldering, brazing and cutting; hand-operated hand tools as equipment for 
welding, soldering, brazing and cutting.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision) apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; welding, soldering, brazing and cutting transformers; electrodes; 
calculating machines, data processing equipment, computers; computer software; computer hardware; apparatus for 
recording, transmission or reproduction of sound or images; magnetic data carriers, recording discs; compact discs, 
DVDs and other digital recording media; power supplies for welding, brazing, soldering and cutting machines; protective 
clothing for protection against accident or injury; protective welding, soldering, brazing and cutting clothing for 
protection against accident or injury; protective helmets, gloves, goggles, masks, face shields for protection against 
accident or injury; welding, brazing, soldering and cutting helmets, gloves, goggles, masks, face shields for protection 
against accident or injury.
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Priority claimed from 10/05/2019; Application No. : 30 2019 106 147 ;Germany 

4336929    09/08/2019
[International Registration No. : 1495043]
KMU LOFT Cleanwater GmbH

Bahnhofstraße 30 72138 Kirchentellinsfurt Germany

Proposed to be Used
IR DIVISION
Cl.1;Defoamers; chemical detergents for use in industrial processes; chemicals for water purification; chemicals for 
waste water treatment; chemicals for industrial uses.

Cl.7;Water separators [machines]; separators [machines]; filtration machines.

Cl.11;Waste water treatment plants; evaporators; water purification plants; water purification equipment; vacuum 
evaporators; downdraught evaporators.

Cl.40;Water treatment; decontamination of hazardous materials.
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Priority claimed from 17/10/2018; Application No. : 4492125 ;France 

4337885    10/04/2019
[International Registration No. : 1495889]
MCE 5 DEVELOPMENT

34 Rue de la Soie F-69100 VILLEURBANNE France

Proposed to be Used
IR DIVISION
Cl.7;Connecting rods for machines or motors; cylinders for motors and engines; fuel economizers for motors and 
engines; cranks (machine part); anti-pollution devices for motors and engines; pistons for engines; bearings (part of 
motors or machines); piston rings; pneumatic controls for machines, motors and engines; regulators (machine part); 
machine wheelwork; roller bearing; ball-bearings; piston segments; valves (machine part); superchargers; journals (parts 
of machines); turbo compressors; fuel injection system, system for opening and closing valves, energy recovery 
systems, carburetors, carburetor feeder, crankcases for motors and engines, hydraulic controls for motors and engines, 
control devices for motors and engines, fuel conversion apparatus, glow plugs for diesel engines, bearings for 
transmission shafts; shaft couplings (machines); igniting devices for internal combustion engines; sparking plugs for 
internal combustion engines; torque converters other than for land vehicles; belts for motors and engines; cylinder heads 
for engines; hydraulic motors; lubricating pumps; motors for vehicles for locomotion by air, water or rail, namely variable 
displacement motor, motor with variable capacity, motor with variable power distribution, motor with supercharger, load 
thinning motor by recirculating exhaust gas or by excess air, spark ignition motor, compression ignition motor, hybrid 
power train, electric motor, battery, fuel cell, rotary motor, turboshaft motor; mechanisms and transmission components 
for movement or power of vehicles for locomotion by air, water or rail, namely gearboxes, transmission chains, hydraulic 
circuits, torque converters, gears, clutches, mechanisms for balancing and control of vibration and torque; on-board 
system for recovery, storage and restitution of thermal, kinetic, electrical, or chemical energy, for vehicles for locomotion 
by air, water or rail; other propulsion mechanisms for vehicles for locomotion by air, water or rail.

Cl.12;Vehicles for locomotion by land, air, water or rail; motors for vehicles for locomotion by land, namely variable 
displacement motor, motor with variable capacity, motor with variable power distribution, motor with supercharger, load 
thinning motor by recirculating exhaust gas or by excess air, spark ignition motor, compression ignition motor, hybrid 
power train, electric motor, battery, fuel cell, rotary motor, turboshaft motor; transmission components and mechanisms 
for movement or power of vehicles for locomotion by land, namely gearboxes, transmission chains, hydraulic circuits, 
torque converters, gears, clutches, mechanisms for balancing and control of vibration and torque; supply, ignition, 
injection and exhaust components and system; on-board system for recovery, storage and restitution of thermal, kinetic, 
electrical, or chemical energy, for vehicles for locomotion by land; other propulsion mechanisms for vehicles for 
locomotion by land.

Cl.37;Installation, maintenance and updating of equipment for regulation, monitoring and control, connected objects, 
smart systems (AI), databases.

Cl.42;Conducting of technical project studies; quality control; services provided by engineers in charge of 
assessments, estimates, research, development, testing and reporting in the fields of technology, innovation and new 
products, intellectual property, transfer of technology and know-how, tools and methods for engineering, financing of 
innovation, analysis with respect to energy and the environment (including advisory services and related hosting); design 
of motors and engines and of motor and engine components; industrial design; digital simulation; development of 
simulation software; development and provision of equipment, regulation, monitoring and control, connected objects, 
smart systems (AI), databases; development, installation, maintenance, updating and provision of software and 
algorithms of regulation, monitoring and control, connected objects, smart systems (AI), databases; cloud computing; 
prototyping; testing of materials; testing of components, sub-systems and systems for motors and power trains; engine 
testing; testing of vehicles; surveying [engineering work]; engineering; research and development for new products, 
including for third parties, namely motors and engines and systems for motors and engines other than for land vehicles 
and motors and engines and systems for motors and engines for vehicles for locomotion by land, air, water or rail; 
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research and development with respect to variable displacement motor, motor with variable capacity, motor with variable 
power distribution, motor with supercharger, load thinning motor by recirculating exhaust gas or by excess air, spark 
ignition motor, compression ignition motor, hybrid power train, electric motor, battery, fuel cell, rotary motor, turboshaft 
motor; transmission components and mechanisms for movement or power of vehicles for locomotion by land, air, water 
or rail, namely gearboxes, transmission chains, hydraulic circuits, torque converters, gears, clutches, mechanisms for 
balancing and control of vibration and torque; supply, ignition, injection and exhaust components and system; on-board 
system for recovery, storage and restitution of thermal, kinetic, electrical, or chemical energy, for vehicles for locomotion 
by land, air, water or rail; other propulsion mechanisms for vehicles for locomotion by land, air, water or rail.
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Priority claimed from 06/12/2018; Application No. : 201816457 ;Norway 

4337888    06/06/2019
[International Registration No. : 1495899]
Trond Kristian Klingenberg von Ely

Witzlebenstrasse 33 14057 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins and hides; luggage and carrying bags; knap sacks; school 
backpacks.

Cl.20;Furniture, mattresses; inflatable mattresses.

Cl.44;Medical services; physical therapy.
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Priority claimed from 14/01/2019; Application No. : AM 10006/2019 ;Austria 

4337894    10/07/2019
[International Registration No. : 1495917]
ZKW Group GmbH

Rottenhauser Straße 8 A-3250 Wieselburg Austria

Proposed to be Used
IR DIVISION
Cl.9;Electronic controllers and controllers for motor vehicle lighting apparatus and for motor vehicle headlights; 
devices for headlight adjustment; apparatus for adjusting the headlight of a motor vehicle; power supply modules for 
motor vehicle headlights; electronic converters for powering automotive lighting; fiber optics; optical cables; fiber optics 
and optical cables for motor vehicle headlights; lenses and lens systems for headlights; lenses and lens systems for 
motor vehicle headlights; control devices for controlling headlights; control devices for controlling motor vehicle 
headlights; control devices for automatic control of headlights as a function of environmental parameters; control devices 
for automatic control of motor vehicle headlights as a function of environmental parameters; control devices for 
controlling light sources, in particular leds, in headlights; control devices for controlling light sources, in particular leds, 
in motor vehicle headlights; headlight levelers for headlights; headlight levelers for motor vehicle headlights; light signals 
for motor vehicles, in particular headlight flashers.

Cl.11;Lighting apparatus for motor vehicles, namely headlights and lights; headlights; high and low beam headlights; 
auxiliary headlights; fog and reversing lights; headlight mirrors; headlights, high and low beam headlights, auxiliary 
headlights, fog and reversing lights and headlight mirrors for motor vehicles; lights for motor vehicles; ceiling lights, wall 
lights, reading lights, trunk lights, engine compartment lights, glove box lights, direction indicator lights and entry lights, 
position lights, marker lights, parking lights, tail lights, brake lights, number plate lights and rear fog lights, decorative 
lights; ceiling lights, wall lights, reading lights, trunk lights, engine compartment lights, glove box lights, direction 
indicator lights and entry lights, position lights, marker lights, parking lights, tail lights, brake lights, number plate lights 
and rear fog lights, decorative lights for motor vehicles; xenon headlights; led headlights; laser headlights; bend lighting 
headlights; xenon headlights for motor vehicles; led headlights for motor vehicles; laser headlights for motor vehicles; 
bend lighting headlights for motor vehicles; headlights with controllable light distribution; motor vehicle headlights with 
controllable light distribution; infrared headlights; infrared motor vehicle headlights; reflectors for motor vehicle 
headlights; light modules for headlights; light modules for motor vehicle headlights; high and low beam modules for 
motor vehicle headlights; heat sinks being parts of motor vehicle headlights.

Cl.12;Motor vehicles; electromechanical drives being parts of motor vehicles, namely for headlight adjustment; 
electromechanical drives being parts of motor vehicles, namely for motor vehicle headlight adjustment.
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Priority claimed from 14/01/2019; Application No. : AM 10007/2019 ;Austria 

4337895    10/07/2019
[International Registration No. : 1495918]
ZKW Group GmbH

Rottenhauser Straße 8 A-3250 Wieselburg Austria

Proposed to be Used
IR DIVISION
Cl.9;Electronic controllers and controllers for motor vehicle lighting apparatus and for motor vehicle headlights; 
devices for headlight adjustment; apparatus for adjusting the headlight of a motor vehicle; power supply modules for 
motor vehicle headlights; electronic converters for powering automotive lighting; fiber optics; optical cables; fiber optics 
and optical cables for motor vehicle headlights; lenses and lens systems for headlights; lenses and lens systems for 
motor vehicle headlights; control devices for controlling headlights; control devices for controlling motor vehicle 
headlights; control devices for automatic control of headlights as a function of environmental parameters; control devices 
for automatic control of motor vehicle headlights as a function of environmental parameters; control devices for 
controlling light sources, in particular leds, in headlights; control devices for controlling light sources, in particular leds, 
in motor vehicle headlights; headlight levelers for headlights; headlight levelers for motor vehicle headlights; light signals 
for motor vehicles, in particular headlight flashers.

Cl.11;Lighting apparatus for motor vehicles, namely headlights and lights; headlights; high and low beam headlights; 
auxiliary headlights; fog and reversing lights; headlight mirrors; headlights, high and low beam headlights, auxiliary 
headlights, fog and reversing lights and headlight mirrors for motor vehicles; lights for motor vehicles; ceiling lights, wall 
lights, reading lights, trunk lights, engine compartment lights, glove box lights, direction indicator lights and entry lights, 
position lights, marker lights, parking lights, tail lights, brake lights, number plate lights and rear fog lights, decorative 
lights; ceiling lights, wall lights, reading lights, trunk lights, engine compartment lights, glove box lights, direction 
indicator lights and entry lights, position lights, marker lights, parking lights, tail lights, brake lights, number plate lights 
and rear fog lights, decorative lights for motor vehicles; xenon headlights; led headlights; laser headlights; bend lighting 
headlights; xenon headlights for motor vehicles; led headlights for motor vehicles; laser headlights for motor vehicles; 
bend lighting headlights for motor vehicles; headlights with controllable light distribution; motor vehicle headlights with 
controllable light distribution; infrared headlights; infrared motor vehicle headlights; reflectors for motor vehicle 
headlights; light modules for headlights; light modules for motor vehicle headlights; high and low beam modules for 
motor vehicle headlights; heat sinks being parts of motor vehicle headlights.

Cl.12;Motor vehicles; electromechanical drives being parts of motor vehicles, namely for headlight adjustment; 
electromechanical drives being parts of motor vehicles, namely for motor vehicle headlight adjustment.
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Priority claimed from 15/05/2019; Application No. : 88431792 ;United States of America 

4337903    06/06/2019
[International Registration No. : 1495945]
Warner Bros. Entertainment Inc.

4000 Warner boulevard Burbank CA 91522 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Motion picture films featuring comedy, drama, action, adventure and/or animation, and motion picture films for 
broadcast on television featuring comedy, drama, action, adventure and/or animation; audio video discs, and digital 
versatile discs featuring music, comedy, drama, action, adventure, and/or animation; stereo headphones; batteries; 
cordless telephones; CD players; CD-ROM computer game discs; telephone and/or radio pagers; compact disc players; 
radios; mouse pads; eyeglasses, sunglasses and cases therefor; computer software for digital experiences; software for 
use in creating single-user and multi-user digital experiences; downloadable image files containing images of characters 
and scenes from a narrative digital experience; software application that enables mobile device users to scan or link a QR 
code which triggers a digital experience; downloadable software for use in playing online computer games, downloadable 
computer game software; computer game software for use on mobile and cellular phones; video and computer game 
programs; video game cartridges; computer and video game software; CD-ROM and digital versatile computer game discs 
and computer programs, namely, software linking digitized video and audio media to a global computer information 
network; downloadable audio-visual media content in the field of entertainment featuring animated motion pictures, 
television series, comedies, and dramas; recorded computer software, namely, computer software for streaming audio-
visual media content via the Internet, downloadable computer software for streaming and storing audio-visual media 
content, downloadable audio and video players for media content with multimedia and interactive functions; computer 
programs for accessing, browsing and searching online databases, software that enables users to play and program 
entertainment-related audio, video, text and multi-media content; computer application software for streaming and storing 
audio-visual media content; recorded computer application software for streaming audio-visual media content via the 
Internet; downloadable computer software for streaming audio-visual media content via the Internet; downloadable 
computer software for streaming and storing audio-visual media content; digital emblems, namely, downloadable 
graphics or images; digital emblems encoded with data, namely, downloadable graphics or images encoded with data; 
software for generating emblems in the nature of encoded data for printing or electronic display; software for reading 
printed or digital emblems in the nature of encoded data; software for importing encoded data from printed or digital 
emblems; software for displaying digital emblems in the nature of encoded data; downloadable publications in the nature 
of books, comic books, children's books, strategy guides, journals, newsletters, magazines featuring characters from 
animated, action adventure, comedy and/or drama features, coloring books, children's activity books and magazines in 
the field of entertainment; cellular telephone accessories, namely, hands-free devices for mobile phones, cellular 
telephone covers and cellular telephone face covers; protective covers and cases for cell phones, laptops and portable 
media players; covers for tablet computers; battery chargers for mobile phones, tablet computers and laptop computers; 
encoded magnetic cards, namely, phone calling cards, credit cards, pre-paid cash cards, credit cards, debit cards and 
magnetic key cards; and decorative magnets.

Cl.16;Printed matter and paper goods, namely, books featuring characters from animated, action adventure, comedy 
and/or drama features; newsletters, brochures and magazines in the field of books and book clubs; comic books, 
children's books, strategy guides, magazines featuring characters from animated, action adventure, comedy and/or drama 
features, coloring books, children's activity books; stationery, writing paper, envelopes, binders, document portfolios, 
blank journals, notebooks, notepads, diaries, newsletters, note cards, postcards greeting cards, adhesive note paper; 
stick-on whiteboards and dry-erase boards; trading cards other than for games; lithographs; pens, pencils, cases for 
pens and pencils, erasers, crayons, markers, colored pencils, painting sets, chalk and chalkboards; paper clip; stickers, 
decals, heat transfers; posters; framed art prints; art prints on canvas; adhesive plastic film with removable paper for 
mounting images for decorative purposes; mounted and/or unmounted photographs; book covers, book marks, 
calendars, gift wrapping paper; paper party decorations, namely, paper napkins, paper place mats, crepe paper, 
invitations, paper table cloths, paper cake decorations; stand-up figures made of cardboard; coasters made of paper or 
cardboard; printed paper signs; printed iron-on and plastic transfers for embroidery or fabric appliques; printed sewing 
patterns for costumes, pajamas, sweatshirts and T-shirts.

Cl.41;Entertainment services, namely, providing online video games, providing online computer games, providing 
temporary use of non-downloadable video games; video and computer game services provided on-line from a computer 
network; entertainment services in the nature of live-action, comedy, drama, animated, and reality television series; 
production of live-action, comedy, drama, animated and reality television series; distribution and display of live-action, 
comedy, drama and animated motion picture theatrical films; production of live-action, comedy, drama and animated 
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motion picture theatrical films; theatrical performances both animated and live action; providing information via an 
electronic global computer network in the field of entertainment relating specifically to games, music, movies, and 
television; providing film clips, photographs and other multimedia materials for entertainment purposes via a web site; 
providing news about current events and entertainment, and information related to education and cultural events, via a 
global computer network; providing information about actual entertainment via an electronic global communications 
network in the nature of live-action, comedy, drama and animated programs and production of live-action, comedy, drama 
and animated motion picture films for distribution via a global computer network; providing a computer game that may be 
accessed by a telecommunications network; entertainment services, namely, providing digital experiences; entertainment 
services, namely, providing interactive digital experience with customizable content via website; electronic publishing 
services, namely, publication of text and graphic works of others on-line featuring articles, novelizations, scripts, comic 
books, strategy guides, journals, newsletters, photographs and visual materials; non-downloadable publications in the 
nature of books featuring characters from animated, action adventure, comedy and/or drama features, comic books, 
children's books, strategy guides, journals, newsletters, magazines featuring characters from animated, action adventure, 
comedy and/or drama features, coloring books, children's activity books and magazines in the field of entertainment; 
amusement parks services; provision of amusement park rides; presentation of live or pre-recorded shows and/or 
movies; entertainment and/or recreation information; entertainment club services; electronic game (s) services provided 
via a global computer network; providing of casino and gaming facilities; entertainment services, namely, casino gaming; 
electronic casino gaming services; entertainment services in the nature of multiplex cinema and theater development, film 
exhibition, film distribution; entertainment services, namely, conducting contests; entertainment services, namely, 
contests and incentive award programs designed to reward program participants; educational services, namely, providing 
information that may be accessed by a telecommunications network relating specifically to children's books, educational 
programs including reading and literacy programs, programs for the teaching of reading and literacy, materials; providing 
on-line publications in the nature of e-books featuring literature and multi-media entertainment.
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Priority claimed from 29/11/2018; Application No. : 88210662 ;United States of America 

4337922    29/05/2019
[International Registration No. : 1495952]
Darigold, Inc.

P.O. Box 80627 Seattle WA 98108 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Milk and other dairy products, namely, cultured dairy products, namely, buttermilk, sweet cream, buttermilk 
powder, cultured buttermilk powder, sour cream, cottage cheese, yogurt, cream in fluid form, whipping cream, half and 
half, anhydrous milk fat, milk in fluid and evaporated form and dehydrated milk products, namely, dry formulated milk 
products, namely, whey, dry whole milk powder, dry low-fat milk powder, dry non-fat milk powder, dry buttermilk powder, 
dry sweet cream buttermilk powder, dry high-heat milk powder, dry low heat milk powder, sweet whey powder, egg nog, 
flavored dairy based beverages, butter and cheese.

Cl.30;Ices and ice products, namely, ice cream, sherbet, frozen yogurt, lite ice cream, fat free ice cream, frozen ice milk 
and water ices.
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Priority claimed from 26/07/2018; Application No. : 88054633 ;United States of America 

4337925    16/01/2019
[International Registration No. : 1495984]
LSCS Holdings, Inc.

190 N. Milwaukee Street Milwaukee WI 53202 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business consultation services in the health care and biopharma industry; market research services, for drug 
companies, biologic companies, medical device companies, or other companies in the healthcare field; clinical trial 
referral services, namely, posting of clinical trial notices for the purpose of recruiting patients for participation in clinical 
trials for the testing of drugs; call-center support services, namely, operation of telephone call centers for others; 
business services provided to the life sciences, biopharmaceutical, and medical technology industries, namely, reporting 
and collecting biopharmaceutical and medical technology product complaints; business consulting services in the life 
sciences field; business management services in the healthcare field; import and export agency services; providing 
advertising, marketing and promotional services for the pharmaceutical and medical industry; operation of telephone call 
centers for others in the field of pharmaceutical, biotechnology, medical devices and healthcare manufactures; providing 
information as to the availability of pharmaceutical, biotechnology, medical devices, healthcare and life sciences goods 
and services for purchase via an online database; patient relationship management services; advertising, promotion, and 
marketing services for the pharmaceutical, biotech and medical industries; pharmaceutical services, namely, processing 
online and telephone prescription orders in specialty pharmacies; pharmaceutical cost management services and drug 
utilization review services; mail order pharmacy services; business consulting services in the life sciences field; business 
management services in the life sciences field; providing trade information in the field of pharmaceutical, biotechnology 
and healthcare manufacturer product pricing, reimbursement data and assistance, and management of copays, via an on-
line computer database; providing business intelligence in the fields of medical devices, pharmaceuticals and life 
sciences, via an online database; patient assistance program support services, namely, customer service management 
for others; retail and specialty retail pharmacy services; maintaining patient medical records and files.

Cl.36;Financial services, namely, financial analysis and payer reimbursement, namely, reimbursement payment 
processing in the field of biopharmaceutical and medical technology products claims; providing insurance information 
about patient healthcare benefit verification services, patient reimbursement and insurance coverage for pharmaceuticals 
and medical devices, via a website; medical insurance case and utilization review and insurance claims adjustment 
services for healthcare purchasers and payors; online information services, namely, providing information on insurance 
formulary coverage changes provided by healthcare companies to external stakeholders such as healthcare providers 
and patients, and receiving input about insurance plan formulary coverage or policy changes from a user via an online 
portal and populating pre-existing templates of materials for external audiences; providing insurance information and 
statistics about patient reimbursement and insurance coverage for pharmaceuticals and medical devices, via an online 
computer database; financial administration of patient reimbursement programs; financial administration of pharmacy 
reimbursement programs and services; insurance management services relating to pharmaceuticals.

Cl.38;Communications services, namely, transmission of voice, audio, visual images and data by telecommunications 
networks, wireless communication networks, the Internet, information services networks and data networks in the field of 
managed healthcare markets; electronic data interchange services in the field of healthcare transactions such as claims, 
eligibility, claim status, electronic remittance advice, prior authorizations, attachments and referrals that allow direct 
transaction and payment communications between healthcare providers and payers.

Cl.39;Supply chain services, namely, warehousing and transportation and delivery of goods for others by air, rail, ship, 
truck; pharmacy packaging services; reverse logistics packaging services.

Cl.42;Research and testing services in the field of pharmaceutical, biotechnology, medical devices and healthcare; 
medical research; conducting clinical trials for others in the life sciences, biopharmaceutical, and medical technology 
fields; hosting a website featuring technology to allow users to determine a patient's healthcare benefit verification 
services, a patient's prescription medication co-payment, to process insurance company approvals and to verify 
prescription medication; computer software consultancy rendered to pharmaceutical companies in the field of drug 
pricing and medical device pricing; providing a web hosting platform for hosting virtual advisory boards, speaker 
trainings and peer-to-peer programs for stakeholders in the health care community, namely, medical and pharmaceutical 
suppliers, healthcare professionals and payer representatives.

5003



Cl.44;Consulting services in the field of healthcare for pharmaceutical, biotechnology and healthcare manufactures; 
health care services, namely, managed health care services; pharmaceutical advice; dispensing pharmaceuticals; 
providing information to patients in the field of administering medications; provision of healthcare information in the field 
of physician groups services, health systems and hospitals, HMOs [Health Maintenance Organizations] and insurance 
providers, regional market data, drug product and customer response data; patient support services and patient 
advocacy services, namely, providing health care information by telephone; patient support services, namely, medical 
consultations provided via phone, online chat or videoconferencing; patient support services and patient advocacy 
services, namely, consulting services in the field of health; providing health care management services for coordinating 
medical, physical, social, personal care and psychological assistance in the field of health care, acute and chronic 
disease management, long-term care, cancer treatment, and medical treatment; providing health care management 
services for coordinating the procurement and administration of medication (terms considered too vague by the 
International Bureau - Rule 13(2)(b) of the Common Regulations).

Cl.45;Providing licensing, regulatory, and compliance services, namely, licensing of intellectual property, regulatory 
compliance consulting in the life sciences, biopharmaceutical, and medical technology fields, reviewing standards and 
practices to assure compliance with food and drug industry laws and regulations; providing patient advocate services to 
hospital patients and patients in long term care facilities; providing patient advocate services to individuals in need of 
medical and health care services.
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4338031    23/04/2019
[International Registration No. : 1495660]
Snap-on Incorporated

2801 80th Street Kenosha WI 53143 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Tool storage chests of metal sold empty, clamps of metal, metal c-clamps, metal wheel chocks; metal tool storage 
units, namely, chests and a-frames; metal accessories for tool storage units, namely, tool boxes, tool trays, socket clips, 
wrench organizers, roll cab handles, hang-on trays, metal casters; non-luminous and non-mechanical metal signs; metal 
boxes; metal ramps; non-precious metal goods, namely, name plates, metal license plates, key holder boards; metal 
trays; covers for roll cabinets.

Cl.7;Automotive and industrial power tools, namely, power-operated impact wrenches, cordless power-operated ratchet 
wrenches, cordless power drills, power-operated engravers, power-operated polishers, grinders, air impact power-
operated wrenches, power-operated air ratchets, power-operated air drills, power-operated air hammers, die grinders, 
pencil die grinders, air powered-operated punch tools; electric air-powered sanders, namely, orbital, disc, in-line and 
jitterbug sanders, belt sanders; power-operated tire buffers, power-operated pinstripe removal tools, power-operated 
needle scalers; finishing tools, namely, power-operated polishers; power drill bit sets, power drill bits, wire brushes for 
use in machines; cutting and grinding accessories, namely, grinder/finisher kits, comprised of grinders, grinder discs, 
shank adaptors, spanner wrenches all sold as a unit; pneumatic blow guns; laser engraving pens, being parts of 
machines; transmission boot and joint tools, namely, boot tools, joint clamps, boot installers, air regulators, and rack and 
pinion tools; motorcycle power jacks, automobile power jacks, truck power jacks, power jack stands, power transmission 
jacks, hydraulic jacks; engine hoists; air chucks for power drills; power-operated hub cap removers; camshaft pulley 
tools, namely, electric pulley blocks, oil filter crushers; timing belt tension compressors for engines for land vehicles; 
power-operated lock tools for cam shaft sprockets; brake bleeder pumps other than for vehicles; body repair kits 
comprised of paint spray guns; abrasive blast cleaning machines; wet/dry vacuum cleaners and accessories, all sold as a 
unit; mechanized units for cleaning parts, namely, high pressure washers; vacuum pumps; soldering kits consisting of 
electric soldering irons and also tips, stand in a storage case all sold as a unit; miniature butane soldering torches; air 
compressors; hydraulic power units for pullers; hydraulic presses; arbor presses; hydraulic nut splitters; pressurized 
wheel bearing packers; air filters for motor vehicles and engines.

Cl.8;Automotive and industrial hand tools, namely, socket wrenches, bit socket wrenches, metric hex bits for hand 
drills, hex bits for hand drills, triple square bits extensions in the nature of knurled, locking, locking set screw for hand 
drills, handled swivel, nut and bit drivers, turbo T-handle speed swivel nut and bit drivers; general service sets of hand 
tools, namely, socket wrenches, hex bits for hand drills, ratchet wrenches, hex socket bit drivers, spark plug sockets, 
quick release ratchet wrenches all in a storage case; manually operated hand tools, namely, combination reversible 
ratcheting box/open end wrenches, flex head ratcheting box-open end wrenches, open end wrenches, screwdrivers, 
ratcheting screwdrivers, ratcheting bit wrenches, prybars, pliers, wire crimpers, wire cutters; hand tools, namely, 
tweezers, miniature tools in the nature of pliers, revolving punches, automatic centering punches, steel stamping-out 
tools, hammers, utility knives, multi-purpose safety cutters, hobby knives, putty knives and scrapers, chain pipe cutters, 
general purpose tubing cutters, hand tubing benders, spark plug sockets being hand tools; hand tools, namely, metric die 
sets consisting of single hex non-adjustable dies, die plus taps, die stock, T-handle tap wrenches, thread pitch gauge, a 
drill/tap chart and a midget screwdriver in a storage case, all sold as a unit; hand tools, namely, die sets consisting of 
taps and dies, pipe thread taps and dies, die stocks, tap wrenches and also screw pitch gauge and a screwdriver in a 
storage case, all sold as a unit; hand tools, namely, screw extractor sets consisting of drill bits and screw extractors in a 
storage case, all sold as a unit; hand tools, namely, screw remover sets consisting of drill bits in a storage case, all sold 
as a unit; hand tools, namely, injector slide hammer puller, 6-point crowfoot wrenches, 6-point flare nut socket wrenches, 
injection pump wrench, idle wrench, 6-point deep socket wrenches, 6-point flare nut socket wrenches, gear puller; hand 
tools, namely, belt wrench, fuel filter wrenches; hand tools, namely, wrenches, injector and idle lock nut wrenches, cutting 
tools, hose-pinching pliers, mallets, oil filter wrenches, all-purpose snips, riveting tools, windshield removal tools in the 
nature of steel cable pull handle and windshield knife, window scrapers, door hinge tools in the nature of pliers, antenna 
wrench; vices of metal; multi-function hand tools comprised of screwdrivers, knives, can or bottle openers, files, single 
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cut files, double cut files, pliers, lights, wire cutters, leather tools, nail tools, serrated blades, locking saws; manicure sets; 
ice scrapers; magnetic pick-up tools; spark plug boot remover; torque adaptor; hand tools, namely speeders; breaker 
bars; manual torque multipliers; torque wrenches; torque screwdrivers; torque drivers; needle-nose pliers; chisels; awls; 
hook and awl sets; picks; hacksaws; master spindle rethreading sets consisting of rethreading dies in a storage case; 
jack stands; floor jacks; tire bead breakers; trim pad tool sets; general brake service kits consisting of brake spring pliers, 
brake adjusting tool, brake bleeder wrench, drive spring cap socket and drive soft grip driver; knife sharpeners; pocket 
knives.

Cl.9;Diagnostic equipment for automotive, truck, aerospace, military vehicles, energy industry and industrial use, 
namely, scanners in the nature of automotive diagnostic scan tools (OBD-II scan tools), OBD-II break out box, heavy-duty 
scan tools for trucks testing digital multimeters; specialty circuit testers; diagnostic leak detectors for air conditioning, 
fuel tanks, and coolants, carbon monoxide analyzers; mechanic's stethoscopes, marine mechanic's stethoscopes, 
electronic squeak and rattle finders, infrared thermometers not for medical purposes, thermometers not for medical 
purposes; ignition quick probes for testing ignition batteries; digital timers for lights; lead testers for vacuum pumps; 
diagnostic fuel injector probes for testing diesel engines; electric oxygen sensor wrenches for scientific use; battery 
chargers; battery testers; portable booster battery packs; booster battery cables; battery hydrometers; digital manifold 
level gauges; digital tire pressure gauges; calipers for measuring automobiles, trucks, tractors and earth moving 
equipment; bubble levels, angle magnetic locators, tape rulers, tape measures; telescoping inspection mirrors for 
automotive use; combustion leak tester kits consisting of leak detectors for fuel and exhaust systems vacuum pressure 
pump kits for brake testing service; eye, ear and face safety protection equipment, namely, protective ear covering 
shields and safety glasses; protective work gloves; knee pads for workers; extension cords and reels for extension cords; 
antifreeze fluid leak detector; cordless battery charger and battery charger packs; power adapters; spark plug gap and 
feeler gauges; diesel timing gauge sets consisting of feeler gauges and compression gauges; peak voltage testers for 
motorcycles; leak detection fluid for automotive use; micrometers; electronic torque testers; dial indicators; dial test 
indicator sets; engine oil pressure gauge sets; wheel balancers; motorcycle wheel balancers; plastic cell phone holders; 
power inverters; USB power supply units; lithium ion batteries; battery chargers and battery jump starters; diagnostic 
smoke machines; combustible gas detectors; welding helmets.

Cl.11;Air conditioning filters; flashlights; LED work lights for construction settings, namely, shop lights, front lights and 
spot lights; flexible lights, namely, portable utility lights; cordless LED work lights for construction settings; LED lanterns, 
portable gas grills; cordless work lights.
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Priority claimed from 16/05/2019; Application No. : 302019000030864 ;Italy 

4338083    27/06/2019
[International Registration No. : 1495000]
FERRETTO GROUP S.P.A.

Strada Padana verso Verona, 101 I-36100 VICENZA (VI) Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines, installations and devices for handling, packaging, palletising and storing goods and products; automatic 
machines for the warehousing, management and consultation of mobile loading units; automatic machines with rack 
feeders and/or rotating decks for warehousing and for the management of warehouses for various loose and/or palletised 
materials; mechanical machines with mobile shelves, on rails and not, for files and archives and for the warehousing of 
various loose and/or palletised materials.

Cl.9;Software; software for logistics; electronically operated apparatus for the warehousing, management and 
consultation of mobile loading units; automatic apparatus with rack feeders and/or rotating decks for warehousing and 
for the management of warehouses for various loose and/or palletised materials; mechanical machines with mobile 
shelves, on rails and not, controlled electrically or electronically, for files and archives and for the warehousing of various 
loose and/or palletised materials; automatic car-park management software; electric and electronic parts for the aforesaid 
warehousing apparatus; automation and management software for the aforesaid warehousing apparatus.

Cl.20;Storage racks; mobile filing cabinets, files, shelves and automatic archiving units; archiving units.
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Priority claimed from 28/11/2018; Application No. : 552169 ;Czech Republic 

4338086    04/03/2019
[International Registration No. : 1495013]
L I N E T spol. s r.o.

Želevcice 5 CZ-274 01 Slaný Czech Republic

Proposed to be Used
IR DIVISION
Cl.10;Gynaecological armchairs; birth beds for medical purposes; hydrostatic beds for medical purposes; beds 
specially made for medical purposes, particularly birth beds; bed vibrators; massage apparatus; vibromassage 
apparatus; special furniture for medical purposes; air mattresses for medical purposes; wheeled stretchers [wheeled 
gurneys]; stretchers for patients; operating tables; aerosol dispensers for medical purposes; ambulance stretchers; 
diagnostic apparatus for medical purposes; dialyzers; electrodes for medical use; electrocardiographs; dental burs; 
physiotherapy apparatus; galvanic therapeutic appliances; gastroscopes; surgical instruments; surgical implants 
comprised of artificial materials; insufflators; surgical compressors; armchairs for medical or dental purposes; cases 
fitted for medical instruments; medical bags designed to hold medical instruments; devices for protection against x-rays, 
for medical purposes; anti-decubitus cushions; radiology screens for medical purposes; bed cushions for medical 
purposes; childbirth mattresses; pumps for medical purposes; resuscitation apparatus; probes for medical purposes; hot 
air therapeutic apparatus; testing apparatus for medical purposes [apparatus for use in medical analysis]; urological 
apparatus and instruments; hot air vibrators for medical purposes; physical exercise apparatus for medical purposes; 
mirrors for surgeons; dental apparatus and instruments; chamber-pot chairs; instrument tables for medical purposes; 
seats, beds, couches, tables, armchairs and chairs specially made for medical procedures or purposes.

Cl.20;Beds for pregnant mothers, not for medical purposes; water beds; bedding, in particular mattresses, pillows; 
massage tables; mattresses; air mattresses, not for medical purposes; wood ribbon for furniture of plastic; furniture for 
educational institutions; furniture shelves; shelves for file cabinets; barrels, not of metal; casks, not of metal; crates, not 
of metal; wooden furniture parts; hinges, not of metal; decorations of plastic for foodstuffs; table boards (part of 
furniture); exhibition desks; furniture doors; furniture casters, not of metal; containers, not of metal [storage, transport]; 
baskets, not of metal; plastic or wooden boxes; screens for fireplaces for household purposes; hairdressers' chairs; 
bottle racks; deck chairs; medicine cabinets; lounge chairs; furniture; loading pallets, not of metal; handling pallets, not 
of metal; bed frames of wood; cushions; footstools; air cushions, not for medical purposes; chaise lounges; sofas; 
shelves; shelves for typewriters; dressers [dressing tables]; mirrors [looking glasses].
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4338204    17/06/2019
[International Registration No. : 1495092]
BAIDU ONLINE NETWORK TECHNOLOGY (BEIJING) CO., LTD.

3/F Baidu campus, No.10, Shangdi 10th street, Haidian district Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Earphones; cabinets for loudspeakers; computer programs, recorded; downloadable music files; humanoid robots 
with artificial intelligence; time recording apparatus; weighing machines; measures; network communication equipment; 
time clocks [time recording devices].

Cl.35;Advertising; rental of advertising time on communication media; presentation of goods on communication media, 
for retail purposes; sales promotion for others; procurement services for others [purchasing goods and services for other 
businesses]; provision of an on-line marketplace for buyers and sellers of goods and services; computerized file 
management; systemization of information into computer databases; search engine optimization for sales promotion; 
web site traffic optimization.

Cl.42;Computer software design; updating of computer software; consultancy in the design and development of 
computer hardware; creating and maintaining web sites for others; computer virus protection services; providing search 
engines for the internet; software as a service [SaaS]; cloud computing; internet security consultancy; graphic arts 
design.
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4338206    14/05/2019
[International Registration No. : 1495096]
CHINA COAL TECHNOLOGY & ENGINEERING GROUP CORP

HEPINGLI QINGNIANGOU ROAD NO.5, CHAOYANG 100033 BEIJING China

Proposed to be Used
IR DIVISION
Cl.1;Ammonia; alkaline earth metal; acid; alkali; potassium superoxide; bauxite; acetic acid; acetate (chemical); 
acetylene; alcohol; ether; phenol; aniline; ketone; acetaldehyde; ester; agar; industrial starch; industrial amylase; 
surfactant chemicals; hydrogen peroxide; distilled water; fuel for atomic piles; bleaching preparations for industrial 
purposes; masonry building preservatives expect for paint and oil; chemical additives to engine fuel; china clay; chemical 
preparations for metal alloys; gas purifying preparations; chemical additives for use in the casting of metals; water-
softening preparations; degreasing preparations for use in manufacturing processes; chemical preparations for 
producing lacquer; antistatic preparations; chemical additives for drilling mud; auxiliary fluids for use with abrasives; 
degumming preparations; animal charcoal; chemical preservatives; activated carbon; color-brightening chemicals for 
industrial purposes; industrial chemicals; glaziers' putty; agricultural chemicals, other than fungicides, herbicides, 
insecticides and antiparasitics; chemical reagents (non-medical or veterinary use); photographic chemicals; unprocessed 
artificial resins; plasticizers; fertilizers; fire-retardant chemicals; fire extinguishing chemicals; welding chemicals; food 
preserving chemicals; tanning material; pulp.

Cl.2;Dyes; pigments; edible pigments; photocopier ink (toners); ink for skin-dressing; paint; preservatives; natural 
resins; silvering powders; wall painting powder.

Cl.4;Lubricating oil; fuel; mineral fuel; industrial wax; candle; dust removal agent; electric energy; coal; coking coal; 
lignite.

Cl.7;Agricultural machinery; feed grinder; wood processing machine; paper machine; printing machine; dyeing 
machine; electric machinery for food making; brewing machine; tobacco processing machine; leather tanning machines; 
sewing machine; machines and machine tools for use in bicycle industry; rotary wheels for a potter; engraving machine; 
industrial machines for use in the manufacture of batteries; local products processing machinery; enamel painting 
machine; machines for use in the manufacture of light bulbs; packaging machine; coal ball processing machines; electric 
machines for kitchen use; washing machine; pharmaceutical processing industry machine; molding machine; glass 
processing machine; chemical fertilizer distributing machines; electric machinery for chemical industry; steel rolling 
machine; petrochemical equipment; excavator; crane; press; casting machine; steam engine; ignition device for internal 
combustion engines; wind power equipment; industrial machines for use in the manufacture of needles; industrial 
machines for use in the manufacture of buttons; metal processing machinery; electric scissors; electromechanical 
machines for industrial use; optical cold processing equipment; gas separation equipment; painting machine; generator; 
pump (machine); transmissions for machines; pneumatic welding equipment; waste disposal units; filter; electric pumps 
for aquarium pools; milking machine; hair shearing machines for animals; industrial machines for sanitary napkin 
production; valves (machine parts); hydraulic machines, excluding vehicle hydraulic system; self-oiling bearings; 
conveyor belts; wire drawing machines; piston rings; textile machines; vending machines; electric welding apparatus; 
self-regulating fuel pumps; skirt hemming machines.

Cl.9;Fax equipment; weighing apparatus; measuring instruments; signal lights; cameras (photography); optical 
apparatus and instruments; power supply materials (wires, cables); electric resistances; electrical switches; electrolytic 
cells; fire extinguishing equipment; radiation measuring apparatus; personal accident prevention devices; glasses; 
batteries; animated films; calculating rulers; time and date stamping machines; money counting and sorting machines; 
coin-operated mechanisms; printed circuits; transformers (electricity); fluorescent screens; optical fibers; lightning rods; 
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remote control instruments; television sets.

Cl.11;Lamp; spray lamp; steam lamp; water heater; cooling device and machine; air conditioning device; heating 
device; faucet; bathroom device; water purification device; electric heater; gas lighter; nuclear reactor; vehicle lamp; hair 
dryer; automatic watering device; lava rocks for use in barbecue grills; tea making machine; air coolers; electrically 
heated clothing.

Cl.12;Locomotive; electrically powered motor vehicles; motorcycle; bicycle; cable car; trolley; public carriage; wheel 
tyre; dashboards for automobiles; ship; wheel anti-skid device; repair outfits for inner tubes; forklift; bicycle pump; motor 
vehicles for land, air, water or railway; electric vehicles; automobiles; small motor vehicles; trailers (vehicles); freight 
cars; land vehicle motor; trucks; cable transport devices and equipment; tyres for vehicles.

Cl.16;Paper; copy paper (stationery); toilet paper; cardboard; brochures; printed publications; posters; packaging 
paper; book binders; stationery; ink; seals (stamps); pens; self-adhesive paper; painting instruments; painting materials; 
computer printer ribbons; teaching materials (except instruments); model materials; cardboard tubes; periodicals; 
disposable pouches for packaging sterilized instruments.

Cl.19;Wood; marble; gypsum; cement; concrete building components; bricks; refractory clay; tar; non-metallic building 
structures; non-metallic buildings; building glass; coatings (building materials); binding agents for making building 
stone; stone, concrete or marble statues; tombstones; luminescent plates being non-metal building materials.

Cl.35;Advertising; business research; sales (for others); personnel management consulting; relocation of business 
places; rental of office machines and equipment; accounting; vending machine rental; sponsorship search.

Cl.36;Insurance; capital investment; art valuation; real estate agency; brokerage; financial guarantee services; charity 
fund raising; escrow services for the travel industry; pawnbroking; financial services; art appraisal; appraisal of 
intellectual property.

Cl.37;Building information; construction; mining; decorative interior house painting services; installation and repair of 
heating equipment; installation, maintenance and repair of computer hardware; installation, maintenance and repair of 
mechanical apparatus; installation and repair of electrical equipment; installation and repair of air conditioning 
equipment; installation, maintenance and repair of office machinery and equipment; installation and repair of kitchen 
equipment; interference suppression in electrical apparatus; installation and repair of medical equipment; installation and 
repair of sanitary equipment; installation and repair of lighting equipment; vehicle maintenance and repair; aircraft 
maintenance and repair; shipbuilding; photographic equipment repair; clock repair; safe maintenance and repair; rust 
prevention; tire retreading; furniture maintenance; dry cleaning; disinfection; telephone installation and repair; elevator 
installation and repair; installation and repair of fire alarms; repair of shoes; installation, maintenance and repair of air 
cylinders or pumps; repair of umbrellas; artificial snow-making services; repair of hand tools; repair of jewelry; repair of 
musical instruments; installation and repair of recreational sports equipment; repair of artworks; maintenance of 
swimming pools.

Cl.39;Transport; maritime transport; automobile transport; air transport; parking lot; storage; diving suit rental; energy 
distribution; canal lock gate operation; travel agency (excluding hotel reservation); pipeline transport; commodity 
packaging; ship rental; carriage transport; wheelchair rental; satellite launching for others; mail delivery.

Cl.40;Material processing information; electroplating; wool processing; woodworking; paper processing; optical glass 
grinding; ceramic firing; oil processing; peeling as material processing; custom manufacturing of garments; 
photogravure printing; industrial toxic waste disposal [treatment]; air purification; water purification; energy production; 
engraving services; dental technician services; generator rental; medicinal material processing; fuel processing; 
chemical reagent addition work and processing; artwork binding; knife grinding.

Cl.41;Training; arranging and organizing of meetings in the field of entertainment or education; lending libraries; book 
publishing; television and radio programming; club services (entertainment or education); providing sports facilities; 
animal training; operating lottery tickets; modelling for artists; video distribution.

Cl.42;Biological research; meteorological information; architecture; clothing design; design services relating to 
painting and calligraphy artwork; cloud seeding; weighing goods instead of others.

Cl.43;Hotels; providing campground facilities; day nurseries; animal accommodation; rental of chairs, tables and 
glassware.

Cl.44;Convalescent home services; beauty salon; grooming and/or breeding of animals; gardening; opticians' services; 
sanitary equipment rental; hospital; dietary nutrition guidance; nursing homes.
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4338223    03/06/2019
[International Registration No. : 1495106]
Limited Liability Company "IMPULS M"

Warsawskoe shosse, 1, stroenie 1-2, pom. 25 RU-117105 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.32;Aperitifs, non-alcoholic; barley wine [beer]; aerated water; lithia water; seltzer water; soda water; waters 
[beverages]; mineral water [beverages]; table waters; kvass [non-alcoholic beverage]; cocktails, non-alcoholic; beer-
based cocktails; lemonades; non-alcoholic beverages; isotonic beverages; non-alcoholic honey-based beverages; rice-
based beverages, other than milk substitutes; soya-based beverages, other than milk substitutes; aloe vera drinks, non-
alcoholic; whey beverages; protein-enriched sports beverages; soft drinks; non-alcoholic beverages flavored with coffee; 
non-alcoholic beverages flavored with tea; non-alcoholic fruit juice beverages; energy drinks; fruit nectars, non-alcoholic; 
orgeat; beer; ginger beer; malt beer; powders for effervescing beverages; sarsaparilla [non-alcoholic beverage]; syrups 
for lemonade; syrups for beverages; smoothies; tomato juice [beverage]; cider, non-alcoholic; vegetable juices 
[beverages]; fruit juices; preparations for making aerated water; must; grape must, unfermented; beer wort; malt wort; 
pastilles for effervescing beverages; non-alcoholic fruit extracts; extracts of hops for making beer; essences for making 
beverages; non-alcoholic preparations for making beverages; sherbets [beverages].

Cl.35;Demonstration of goods; opinion polling; market studies; business information; commercial information and 
advice for consumers in the choice of products and services; business investigations; marketing research; targeted 
marketing; updating of advertising material; organization of exhibitions for commercial or advertising purposes; 
organization of trade fairs for commercial or advertising purposes; shop window dressing; design of advertising 
materials; commercial intermediation services; providing business information via a web site; web indexing for 
commercial or advertising purposes; sales promotion for others; promotion of goods and services through sponsorship 
of sports events; rental of vending machines; rental of sales stands; publication of publicity texts; distribution of 
samples; dissemination of advertising matter; direct mail advertising; advertising; online advertising on a computer 
network; bill-posting; advertising by mail order; television advertising; telemarketing services; commercial administration 
of the licensing of the goods and services of others; public relations; search engine optimization for sales promotion; 
procurement services for others [purchasing goods and services for other businesses]; business efficiency expert 
services; provision of an online marketplace for buyers and sellers of goods and services; presentation of goods on 
communication media, for retail purposes.
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4338245    02/04/2019
[International Registration No. : 1495132]
VALIDOGEN GmbH

Parkring 18 A-8074 Grambach Austria

Proposed to be Used
IR DIVISION
Cl.1;Chemical, biological, biochemical and biotechnological preparations; biochemicals, in particular microorganisms, 
in particular yeast and bacteria for use in protein expression; microbial production strains for producing proteins, in 
particular for the pharmaceutical and biopharmaceutical industry, food industry, animal feed industry, chemical industry, 
agricultural industry, diagnostics industry, cosmetics industry and the laundry and cleaning preparations industry; 
microbial production strains for producing plasmid DNA; yeast strains, other than for making wine, medical or veterinary 
use; bacterial strains, other than for making wine, medical or veterinary use; proteins for use in science; proteins, not for 
scientific purposes and medical or veterinary use; proteins for use in industry, in particular for the pharmaceutical and 
biopharmaceutical industry, food industry, animal feed industry, chemical industry, agricultural industry, diagnostics 
industry, cosmetics industry and the laundry and cleaning preparations industry; proteins, in particular enzymes, for use 
in production processes, in particular for producing foodstuffs, animal feed, chemicals, diagnostics, cosmetics, 
pharmaceuticals and biopharmaceuticals; proteins for use in industry, in particular for industrial, analytic and diagnostic 
purposes and cleaning purposes; enzymes derived from biotechnological processes for use in industry; nucleic 
recombinant acids, in particular plasmid DNA; nucleic acids, in particular deoxyribonucleic acids, in particular for protein 
production.

Cl.42;Consultancy in relation to biochemistry/biotechnology; research and development in the field of 
chemistry/biochemistry/biotechnology; services of a chemical and/or biological laboratory; conducting of biological and 
biotechnological tests; biotechnological research relating to industry; biotechnological research relating to enzymatic 
synthesis; information on the subject of scientific research in the field of biochemistry and biotechnology; working on 
and evaluation of chemical syntheses; working on and evaluation of chemical analyses; research and development in the 
field of biochemistry and biotechnology, in particular in relation to protein expression and protein production and plasmid 
DNA production; research and development services relating to science; development of proteins; scientific research and 
development services, namely, production of proteins, plasmid DNA production, plasmid DNA purification, modification 
of proteins, purification of proteins, DNA manipulation and cell banking services; development of bioprocesses; strain 
development, in particular development of production strains for producing plasmid DNA; enzyme engineering; 
development of protein production processes; development of processes for producing plasmid DNA; plasmid DNA 
synthesis; development of methods for the purification of plasmid DNA; development of protein purification methods.
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Priority claimed from 04/10/2018; Application No. : 302018000031417 ;Italy 

4338304    03/04/2019
[International Registration No. : 1495615]
Nowhere Island Srl

Piazza Diaz 2 I-20123 Milano Italy

Proposed to be Used
IR DIVISION
Cl.18;Bags for sports; purses; bags; handbags; rucksacks; pocket wallets; leather and imitations of leather; imitation 
leather; trunks [luggage]; shopping bags; haversacks; travel luggage; toiletry bags; luggage covers; bumbags; umbrellas; 
suitcases; travelling trunks; duffel bags; folding briefcases; travel baggage; luggage tags [leatherware]; leather purses; 
luggage; key cases; luggage, bags, wallets and other carriers.

Cl.25;Pyjamas; imitation leather dresses; menswear; undershirts; casualwear; shoes; tee-shirts; waist belts; 
combinations [clothing]; ski boots; skirts; vest tops; bustiers; sweat shirts; costumes; suit coats; suspenders; blue jeans; 
overcoats; rainwear; hosiery; sports jackets; evening wear; leggings [leg warmers]; footwear for women; casual jackets; 
bikinis; chemises; gloves [clothing]; trench coats; leather dresses; ladies' clothing; footwear for men; clothing; shirts; 
uniforms; slippers; snow boots; girls' clothing; boots; underwear; work shoes; children's footwear; work clothes; denim 
jeans; cardigans; tops [clothing]; dresses; headgear; boys' clothing; stockings; trousers shorts; insoles for footwear; 
bathing suits; raincoats; trousers; leisure shoes; sweaters; footwear; sportswear; jackets [clothing].

Cl.35;Retail services in relation to cell phone covers; online retail services in relation to hair care lotions; online retail 
services in relation to spectacle frames; retail services in relation to watches; online retail services in relation to essential 
oils and aromatic extracts; online retail services in relation to scented oils; online retail services in relation to make-up; 
online retail services in relation to frames for sunglasses; online retail services in relation to footwear; online retail 
services in relation to perfumes; retail services in relation to perfumes; retail services in relation to footwear; online retail 
services in relation to paste jewellery; online retail services in relation to time instruments; online retail services in 
relation to umbrellas and parasols; retail services in relation to soap; online retail services relating to cosmetics; online 
retail services in relation to jewellery boxes and watch boxes; retail services in relation to jewellery; retail services in 
relation to key rings and key chains, and charms therefor; retail services in relation to alloys of precious metal; online 
retail services in relation to headgear being protective helmets; retail services in relation to helmets for motorcyclists; 
online retail services in relation to luggage, bags, wallets and other carriers; online retail services in relation to cell phone 
covers; online retail services in relation to uSB flash drives; retail services in relation to cosmetics; advertising, marketing 
and promotional services; retail services in relation to essential oils and aromatic extracts; online retail services in 
relation to time instruments; online retail services in relation to headgear; providing marketing consulting in the field of 
social media; online retail services in relation to jewellery; retail services in relation to scented oils; online retail services 
in relation to watches; retail services in relation to precious metals; retail services in relation to clothing; advertising and 
marketing services provided by means of social media; retail services in relation to jewellery; providing business 
information in the field of social media; online retail services in relation to fittings for watches; online retail services in 
relation to bags adapted for laptops; online retail services in relation to body cleaning and beauty care preparations; 
online retail services in relation to spectacles; retail services in relation to paste jewellery; retail services in relation to 
uSB flash drives; online retail services in relation to cases for spectacles and sunglasses; retail services in relation to 
uSB cables; retail services in relation to frames for sunglasses; retail services in relation to perfumery and fragrances; 
online retail services in relation to uSB cables; online retail services in relation to clothing; retail services in relation to 
helmets for bicycles; retail services in relation to umbrellas and parasols; online retail services in relation to key rings and 
key chains, and charms therefor; online retail services in relation to alloys of precious metal; retail services in relation to 
body cleaning and beauty care preparations; retail services in relation to fittings for watches; retail services in relation to 
bags adapted for laptops; retail services in relation to headgear being protective helmets; online retail services in relation 
to jewellery; retail services in relation to make- up; retail services in relation to walking staffs; online retail services in 
relation to precious metals; online retail services in relation to helmets for bicycles; retail services in relation to time 
instruments; retail services in relation to headgear; online retail services in relation to walking staffs; online retail 
services in relation to perfumery and fragrances; retail services in relation to time instruments; advertising and marketing 
services provided by means of blogging; retail services in relation to jewellery boxes and watch boxes; retail services in 
relation to spectacles; online retail services in relation to soap; retail services in relation to cases for spectacles and 
sunglasses; online retail services in relation to helmets for motorcyclists; retail services in relation to spectacle frames; 
retail services in relation to luggage, bags, wallets and other carriers.
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4338346    28/05/2019
[International Registration No. : 1495618]
BRETAGNE CHIMIE FINE

Boisel F-56140 PLEUCADEUC France

Proposed to be Used
IR DIVISION
Cl.1;Protein raw materials for use in the agri-food industry or the pharmaceutical, cosmetic and veterinary industry; 
organic fertilizers or manures intended for agriculture, horticulture, forestry as well as garden maintenance with the 
exception of fungicides, herbicides, insecticides and parasiticides; fertilizers for agriculture; biostimulant for plants; 
organic product consisting of natural amino acids for plant growth; fertilizing products, flame retardants, plant-growth 
regulating preparations, emulsifiers, emulsifying agents; extinguishing compositions, protein hydrolysate with foaming 
properties (extinguishing compositions); protein hydrolysate (compositions intended for agriculture, forestry as well as 
garden maintenance with the exception of fungicides, herbicides, insecticides and parasiticides); chemical products for 
treating plant diseases.

Cl.5;Additives to fodder for veterinary use; amino acids for veterinary or pharmaceutical use; chemical and biological 
preparations for veterinary use; enzyme preparations for veterinary use; enzymes for veterinary or pharmaceutical use; 
amino acid preparations for human consumption, amino acids for medical use or for animal or human nutrition including, 
for sports nutrition; fungicides, products for destroying grass; food additives for animals, for non-medical use; food 
additives for animals, for non-medical use; proteins for animal consumption.

Cl.31;Food substances for aquatic animals.
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4338348    22/05/2019
[International Registration No. : 1495542]
NEIGHBORHOOD CO., LTD.

2-8-14, Sendagaya, Shibuya-ku Tokyo 151-0051 Japan

Proposed to be Used
IR DIVISION
Cl.18;Bags; pouches; clothing for domestic pets; vanity cases, not fitted; umbrellas and their parts; leather and fur, 
unworked or semi-worked; purses of precious metal.

Cl.25;Clothes other than traditional Japanese clothing; garters; sock suspenders; suspenders; waistbands; belts for 
clothing; shoes and boots other than shoe dowels; tongue or pullstrap for shoes and boots; protective members for 
shoes and boots; masquerade costumes.
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Priority claimed from 21/12/2018; Application No. : 2018/07834 ;Sweden 

4338387    08/05/2019
[International Registration No. : 1495573]
Yubico AB

Olof Palmes gata 11, 6 tr SE-111 37 STOCKHOLM Sweden

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for scientific purposes; apparatus for recording, transmission or reproducing sound 
and images; magnetic data carriers; recordable digital media; data processing equipment, computers; software; coded 
electronic chip cards containing programming used to generate the user's unique identity and a single or static passcode; 
coded integrated circuit boards containing programming used to generate the user's unique identity and a single or static 
passcode; encoded smart cards containing programming used to generate the user's unique identity and a single or 
static passcode; coded smart cards that contain programming used to generate the user's unique identity and a single or 
static passcode; communication software; payment software; electronic payment processing apparatus; software for 
processing electronic payments to and from others; hardware for processing electronic payments to and from others; 
software for processing, transmission, sending, collecting, forwarding and receiving data, information, video, messages, 
text, calls, audio, graphics and images; computer software for financial services, services related to monetary affairs, 
money transfer services, electronic payment and fund transfer services, payment services, mobile payment services, 
electronic wallet services and for the issuance of tokens of value, computer software for identity management, 
identification, login and digital signing; computer software for encrypting, decrypting and authenticating data, information 
and messages; computer software to verify data integrity; USB hardware; computer hardware; security software; 
authentication software; interactive software; smartphone software; cryptography software; application software; 
computer software platforms; software development tools; threat detection software; risk detection software; voice 
recognition software; facial recognition software; image recognition software; machine learning software; privacy 
protection software; file synchronization software; character recognition software; business application software; 
information retrieval software; hardware reliability software; hardware testing software; computer software for encryption; 
firmware; firmware memory devices; firmware for computer peripherals; firmware and device drivers; system and system 
support software, and firmware; cloud computing software; encryption apparatus; encryption software; data encryption 
apparatus; electronic encryption units; encoded identity cards; electronic access control systems for interlocking doors; 
biometric access control systems; access control units (electric -); apparatus for access control (electric-); safety, 
security, protection and signaling devices; access security apparatus (electric -); security tokens [encryption devices]; 
software for network and device security; cards encoded with security features for identification purposes; supply chain 
management software; utility, security and cryptography software; embedded software; Internet of Things [IoT] gateways; 
computer hardware modules for use in electronic devices using the Internet of Things [IoT]; computer application 
software for use in implementing the Internet of Things [IoT]; smart cards; encoded smart cards; integrated circuit cards 
[smart cards]; electronic chips; chips [integrated circuits]; encoded electronic chip cards.

Cl.42;Scientific and technological services and related research and design; industrial analysis and research services; 
design and development of computer hardware and software; development of software for communication systems; 
instant messaging software design and development; computer hardware development; testing of computer hardware; 
design services related to hardware and computer programs; rental of computer hardware and computer software; 
research in the field of computer hardware; consultancy in the design and development of computer hardware; software 
development; software design; software installation; software customisation services; consultancy (computer software -); 
software engineering services; computer software maintenance services; updating of software; installation of firmware; 
configuration of computer firmware; design and development of computer firmware; design and development of firmware 
systems; consultancy and advice in the design and development of computer hardware and software; scientific 
consultancy; technological consultancy; computer programming consultancy; IT consultancy, advisory and information 
services; consultancy in the field of computer security; cloud computing services; hosting services, cloud services (saas) 
and rental of software; technical support services for computer software and applications; installation and customization 
of computer programs; data encryption services; data encryption and decoding services; encryption, decryption and 
authentication of information, messages and data; testing, authentication and quality control; authentication services for 
computer security; IT security services in the nature of protection and recovery of computer data; data security services; 
computer programming services for electronic data security; computer security threat analysis for protecting data; 
monitoring of computer systems for security purposes; design and development of electronic data security systems; 
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maintenance of computer software relating to computer security and prevention of computer risks; updating of computer 
software relating to computer security and prevention of computer risks; design and development of computer software 
for supply chain management; design and development of computer software for logistics, supply chain management and 
e-business portals; information technology [IT] consultancy; design of software for embedded devices; updating of 
software for embedded devices.
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Priority claimed from 14/08/2018; Application No. : UK00003331615 ;United Kingdom 

4338453    13/02/2019
[International Registration No. : 1451313]
Peake 123 Limited

2 Pancras Square London N1C 4AG United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, electric, electronic, photographic, cinematographic, optical, weighing, measuring, 
signalling, checking (supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; electrical and electronic 
components; apparatus for recording, transmission or reproduction of sound or images; computers; single board 
computers; computer hardware; computer hardware modules for use with Internet of Thins (IoT); computer software; 
computer application software for use in implementing the Internet of Thins (IoT); downloadable computer software; 
computer games software; magnetic data carriers, digital recording media; calculating machines, data processing 
equipment; baseboards; module boards; mounts for integrated circuits and microprocessors; servers; blank computer 
storage media; read-only memory; flash memory; flash memory cards; memory card readers; SD cards; magnetic data 
carriers; disk drives; USB flash drives; memory boards; motherboards; power supply units; solid state drives; central 
processing units; circuit boards; integrated circuits; printed circuit boards; expansion cards for computers; magnetic, 
optical, and electronic data storage materials and devices; computer memory devices; sound, video, audio and data 
recordings; electric cables; HDMI cables; capacitors; computer peripheral devices; computer monitors; computer 
keyboards; printers; computer mice; remote control for computers; batteries; chargers; buses for computers; ports for 
computers; digital audio and video players with multimedia and interactive functions; radios; cameras; video cameras; 
web cameras; projectors; global positioning systems; communications equipment; electrical connectors, electronic 
connectors, audio connectors, video connectors, circular connectors, i.e. sockets, mains and IEC connectors, network 
and telecommunications connectors, PCB connectors, power connectors, RF and coaxial connectors, USB connectors, 
fibre optic connectors; electrical contacts; control panels; insulated copper wire; optical data media; electrical indicators, 
digital indicators, interfaces for computers; junction sleeves for electric cables; audio speakers for computers; 
microphones; microprocessors; modems; headphones; optical discs; optical fibres; plugs, sockets and other contacts; 
electric connections; transformers; transistors; transmitters of electronic signals; light emitting diodes; thermocouples; 
trunking; sound amplifiers; electrical and electronic control apparatus and instruments; casings, cases, boxes and 
housings, all adapted for use with computer apparatus; process control apparatus; resistors; sensors; transducers; audio 
and visual apparatus and instruments; shielding apparatus; ferrites; downloadable electronic publications; parts and 
fittings for all the aforesaid goods.

Cl.16;Packaging of paper or cardboard; packaging materials made from paper or cardboard; printed matter; printed 
matter relating to computers, single board computers, computer peripherals, computer hardware, computer software or 
computing services; documents and publications relating to computers, single board computers, computer peripherals 
computer hardware, computer software or computing services; instructional and teaching material; books; magazines, 
catalogues; manuals; handbooks; pencils; pens; printed publications; stationery; greeting cards; calendars; bookmarks; 
stickers; posters; photographs; postcards; diagrams; graphic prints; erasers; pencil sharpeners; pencil cases; rulers.

Cl.25;Clothing, footwear, headgear.

Cl.28;Hand held computer games; electronic hand-held game units; electric computer games; computer gaming 
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machines; games controllers adapted for playing computer games; gaming wheels; joysticks for gaming, gaming 
surfaces; gaming mice; parts and fittings for all the aforesaid goods.

Cl.35;Retail services, mail order retail services, electronic or online retail services and wholesale services all connected 
with the sale of scientific, nautical, surveying, electric, electronic, photographic, cinematographic, optical, weighing, 
measuring, signalling, checking (supervision), life-saving and teaching apparatus and instruments; retail services, mail 
order retail services, electronic or online retail services and wholesale services all connected with the sale of apparatus 
and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; retail 
services, mail order retail services, electronic or online retail services and wholesale services all connected with the sale 
of electrical and electronic components, apparatus for recording, transmission or reproduction of sound or images; retail 
services, mail order retail services, electronic or online retail services and wholesale services all connected with the sale 
of computers, single board computers, computer hardware modules for use with Internet of Things (IoT), computer 
software, computer application software for use in implementing the Internet of Things (IoT); downloadable computer 
software, computer games software, magnetic data carriers, digital recording media; retail services, mail order retail 
services, electronic or online retail services and wholesale services all connected with the sale of calculating machines, 
data processing equipment, baseboards, module boards, mounts for integrated circuits and microprocessors, servers, 
blank computer storage media, read-only memory, flash memory, flash memory cards, memory card readers, SD cards; 
retail services, mail order retail services, electronic or online retail services and wholesale services all connected with the 
sale of magnetic data carriers, disk drives, USB flash drives, memory boards, motherboards, power supply units, solid 
state drives, central processing units, circuit boards, integrated circuits, printed circuit boards, expansion cards for 
computers, magnetic, optical, and electronic data storage materials and devices, computer memory devices; retail 
services, mail order retail services, electronic or online retail services and wholesale services all connected with the sale 
of sound, video, audio and data recordings, cables, HDMI cables, capacitors; retail services, mail order retail services, 
electronic or online retail services and wholesale services all connected with the sale of computer peripheral devices, 
computer monitors, computer keyboards, printers, computer mice, remote control for computers, batteries, chargers, 
buses for computers, ports for computers, digital audio and video players with multimedia and interactive functions; retail 
services, mail order retail services, electronic or online retail services and wholesale services all connected with the sale 
of radios, cameras, video cameras, web cameras, projectors, global positioning systems, communications equipment; 
retail services, mail order retail services, electronic or online retail services and wholesale services all connected with the 
sale of electrical connectors, electronic connectors, audio connectors, video connectors, circular connectors, i.e. 
sockets, mains and IEC connectors, network and telecommunications connectors, PCB connectors, power connectors, 
RF and coaxial connectors, USB connectors, fibre optic connectors, electrical contacts, control panels, insulated copper 
wire; retail services, mail order retail services, electronic or online retail services and wholesale services all connected 
with the sale of optical data media, electrical indicators, digital indicators, interfaces for computers; retail services, mail 
order retail services, electronic or online retail services and wholesale services all connected with the sale of junction 
sleeves for electric cables, audio speakers for computers, microphones, microprocessors, modems, headphones; retail 
services, mail order retail services, electronic or online retail services and wholesale services all connected with the sale 
of optical discs, optical fibres, plugs, sockets and other contacts, electric connections, transformers, transistors, 
transmitters of electronic signals, light emitting diodes, thermocouples, trunking, sound amplifiers; retail services, mail 
order retail services, electronic or online retail services and wholesale services all connected with the sale of electrical 
and electronic control apparatus and instruments, casings, cases, boxes and housings, all adapted for use with computer 
apparatus; retail services, mail order retail services, electronic or online retail services and wholesale services all 
connected with the sale of, process control apparatus, resistors, sensors, transducers, audio and visual apparatus and 
instruments, shielding apparatus, transformers, ferrites, downloadable electronic publications, parts and fittings for all 
the aforesaid goods; retail services, mail order retail services, electronic or online retail services and wholesale services 
all connected with the sale of packaging of paper or cardboard, packaging materials made from paper or cardboard, 
printed matter, printed matter relating to computers, single board computers, computer peripherals, computer hardware, 
computer software or computing services; retail services, mail order retail services, electronic or online retail services 
and wholesale services all connected with the sale of documents and publications relating to computers, single board 
computers, computer peripherals computer hardware, computer software or computing services; retail services, mail 
order retail services, electronic or online retail services and wholesale services all connected with the sale of instructional 
and teaching material, books, magazines, catalogues, manuals, handbooks, pencils, pens, printed publications, 
stationery, greeting cards, calendars, bookmarks, stickers, posters, photographs, postcards, diagrams, graphic prints, 
erasers, pencil sharpeners, pencil cases, rulers; retail services, mail order retail services, electronic or online retail 
services and wholesale services all connected with the sale of clothing, footwear, headgear; retail services, mail order 
retail services, electronic or online retail services and wholesale services all connected with the sale of computer games, 
electronic hand-held game units, electric computer games, computer gaming machines, games controllers, gaming 
wheels, joysticks for gaming, gaming surfaces, gaming mice, parts and fittings for all the aforesaid goods; advertising, 
marketing and promotional services, and information services relating thereto; business information services, business 
information services provided on-line from a computer database or the Internet; compilation of advertisements for use as 
web pages on the Internet; provision of business data information or images all on-line for a database or the Internet; 
dissemination of advertising materials in form of catalogues, printed publication or by electronic means; on-line checking 
services for identifying whether or not on-line callers are pre-registered as buyers or as sellers or both for participating in 
on-line electronic commerce; provision of advertising for accessing via communication and computer networks, including 
the Internet and web sites; provision of product information for accessing via communication and computer networks; 
provision of commercial information; provision of business data and business statistical information; computerised data 
processing; computerised information dissemination and retrieval services for commercial or advertising purposes; on-
line data processing services; compilation and retrieval of information and data; analysis of business information and 
data; administrative management of communication networks; compilation of advertisements; on-line directory services 
relating to education and instruction; advisory, information and consultancy services relating to all the aforesaid services.

Cl.38;Telecommunications and communication services; transmission and broadcasting of text, messages, 
information, data, sound and still and moving images; message sending; message collection and transmission services; 
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message board services; provision of chat room services; electronic mail services; transmission of photographic images; 
on-line bulletin board services; providing access to non-downloadable software to enable uploading, downloading, 
capturing, posting, showing, editing, playing or otherwise providing access to electronic media, multimedia content, 
videos, movies, pictures, images, text, photos, user-generated content, audio content, and information via 
telecommunication networks, the Internet and other computer and communications networks; providing access to non-
downloadable software to enable streaming, viewing, previewing, displaying, tagging, blogging, sharing, manipulating, 
distributing, publishing, reproducing, or otherwise providing access to electronic media, multimedia content, videos, 
movies, pictures, images, text, photos, user-generated content, audio content, and information via telecommunication 
networks, the Internet and other computer and communications networks; providing access to non-downloadable 
software to enable sharing of multimedia content and comments among users; providing access to non-downloadable 
software to enable content providers to track multimedia content; web messaging; broadcasting services; webcasting 
services; providing online forums, chat rooms and portals for the transmission of messages, comments, information and 
multimedia content among users; providing online community forums for users; providing on-line access to databases 
and reference material; leasing of access time to computer databases, advisory and consultancy services relating to the 
aforementioned services.

Cl.41;Education and instruction services; entertainment services; provision of information relating to education and 
instruction; publication of printed and on-line matter; arranging and conducting of conferences, seminars, webinars and 
podcasts; provision of online tutorials in the field of single board computers; providing instructional videos in the field of 
single board computers; publishing online information in the field of single board computers; providing on-line electronic 
publications, not downloadable; publication of electronic books, manuals, journals and biogs on-line; developing and 
conducting educational programs in relation to computers, advisory and consultancy services relating to the 
aforementioned services.

Cl.42;Computerised information storage and online data storage; hosting a website on the internet for the purpose of 
social networking; hosting a website on the internet for the purpose of sharing technical information; providing temporary 
use of non-downloadable software applications through a website; providing temporary use of non-downloadable cloud 
based software for connecting, operating and managing networked devices in the Internet of Things (IoT); technical 
support and consultation services for research, design and development of products; electronics, electronic and 
computer engineering services; industrial design; engineering drawing; material testing; mechanical research; technical 
research; product development services; leasing, rental and hire of computer hardware and computer software and 
computer programs; computer programming; design and development of computer hardware, computer software and 
computer peripherals; research and development of computer hardware and software; technical support and consultation 
services for design and development of single board computers, computer systems, databases and applications; 
information provided on-line from a computer database or from the Internet relating to computer hardware, computer 
software or single board computers, technical or engineering matters; information provided on-line from a computer 
database or from the Internet relating to computer hardware, computer software or single board computers; technical 
consultancy in the field of information technology, single board computing and Internet of Things (IoT); technical 
assistance, advice and information, advisory and consultancy services relating to the aforementioned services, hosting of 
digital content, namely on-line journals and biogs, hosting an online virtual community for registered users to share 
information, photos, audio and video content and to participate in discussions and forums, advisory and consultancy 
services relating to all the aforesaid services.
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Trade Marks Journal No: 1929 ,   25/11/2019           Class 99 
 

Priority claimed from 11/01/2019; Application No. : 88258649 ;United States of America 

4338474    11/07/2019
[International Registration No. : 1495586]
FitBiomics, Inc.

30 East 9th Street, Suite 2HH New York NY 10003 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Kefir; yogurt; yogurt drinks; yogurt-based beverages; fruit-based organic food bars; fruit-based meal replacement 
bars; nut-based food bars; nut-based snack bars.

Cl.32;Sports drinks containing electrolytes, vitamins and probiotics; non-alcoholic water-based beverages containing 
electrolytes, vitamins and probiotics; protein-enriched sports beverages; non-alcoholic water-based beverages 
containing protein.
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Trade Marks Journal No: 1929 ,   25/11/2019           Class 99 
 

Priority claimed from 25/01/2019; Application No. : 018015153 ;European Union 

4338479    04/07/2019
[International Registration No. : 1495591]
DSM IP Assets B.V.

Het Overloon 1 NL-6411 TE Heerlen Netherlands

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for industrial and scientific purposes, in particular for use in the manufacture of 
pharmaceutical agents; chemical substances for analyses in laboratories and chemical preparations for scientific 
purposes; diagnostic preparations (other than for medical or veterinary use); chemical and biochemical products for the 
pharmaceutic, cosmetic industries; raw material for use in the manufacture of pharmaceuticals.

Cl.3;Cosmetics, also for beauty and skin care; preparations and substances for the conditioning, care, protection and 
appearance of the skin, body, face and hair; cosmetics and skin care products for the prevention of sunburn; sun-tan and 
sun-screening preparations.

Cl.5;Pharmaceutical preparations; reagents and diagnostic preparations for medical purposes; diagnostic preparations 
for clinical or medical laboratory use; chemical preparations for pharmaceutical or medical purposes; chemical reagents, 
pharmaceuticals, diagnostic products for medical or veterinary purposes.

Cl.10;Medical apparatus and instruments; measuring devices and diagnostic equipment for medical purposes; test kits 
comprising of diagnostic apparatus used for medical analysis. 
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Trade Marks Journal No: 1929 ,   25/11/2019           Class 99 
 

Priority claimed from 17/10/2018; Application No. : 4492124 ;France 

4338488    10/04/2019
[International Registration No. : 1495721]
MCE 5 DEVELOPMENT

34 Rue de la Soie F-69100 VILLEURBANNE France

Proposed to be Used
IR DIVISION
Cl.7;Connecting rods for machines or motors; cylinders for motors and engines; fuel economizers for motors and 
engines; cranks (machine part); anti-pollution devices for motors and engines; pistons for engines; bearings (part of 
motors or machines); piston rings; pneumatic controls for machines, motors and engines; regulators (machine part); 
machine wheelwork; roller bearing; ball-bearings; piston segments; valves (machine part); superchargers; journals (parts 
of machines); turbo compressors; fuel injection system, system for opening and closing valves, energy recovery 
systems, carburetors, carburetor feeder, crankcases for motors and engines, hydraulic controls for motors and engines, 
control devices for motors and engines, fuel conversion apparatus, glow plugs for diesel engines, bearings for 
transmission shafts; shaft couplings (machines); igniting devices for internal combustion engines; sparking plugs for 
internal combustion engines; torque converters other than for land vehicles; belts for motors and engines; cylinder heads 
for engines; hydraulic motors; lubricating pumps; motors for vehicles for locomotion by air, water or rail, namely variable 
displacement motor, motor with variable capacity, motor with variable power distribution, motor with supercharger, load 
thinning motor by recirculating exhaust gas or by excess air, spark ignition motor, compression ignition motor, hybrid 
power train, electric motor, battery, fuel cell, rotary motor, turboshaft motor; mechanisms and transmission components 
for movement or power of vehicles for locomotion by air, water or rail, namely gearboxes, transmission chains, hydraulic 
circuits, torque converters, gears, clutches, mechanisms for balancing and control of vibration and torque; on-board 
system for recovery, storage and restitution of thermal, kinetic, electrical, or chemical energy, for vehicles for locomotion 
by air, water or rail; other propulsion mechanisms for vehicles for locomotion by air, water or rail; supply, ignition, 
injection and exhaust components and system for air and water vehicles.

Cl.12;Vehicles for locomotion by land, air, water or rail; motors for vehicles for locomotion by land, namely variable 
displacement motor, motor with variable capacity, motor with variable power distribution, motor with supercharger, load 
thinning motor by recirculating exhaust gas or by excess air, spark ignition motor, compression ignition motor, hybrid 
power train, electric motor, battery, fuel cell, rotary motor, turboshaft motor; transmission components and mechanisms 
for movement or power of vehicles for locomotion by land, namely gearboxes, transmission chains, hydraulic circuits, 
torque converters, gears, clutches, mechanisms for balancing and control of vibration and torque; supply, ignition, 
injection and exhaust components and system for land vehicles; on-board system for recovery, storage and restitution of 
thermal, kinetic, electrical, or chemical energy, for vehicles for locomotion by land; other propulsion mechanisms for 
vehicles for locomotion by land.

Cl.37;Installation, maintenance and updating of equipment for regulation, monitoring and control, connected objects, 
smart systems (AI), databases.

Cl.42;Conducting of technical project studies; quality control; services provided by engineers in charge of 
assessments, estimates, research, development, testing and reporting in the fields of technology, innovation and new 
products, intellectual property, transfer of technology and know-how, tools and methods for engineering, financing of 
innovation, analysis with respect to energy and the environment (including advisory services and related hosting); 
designing; industrial design; digital simulation; development of simulation software; development and provision of 
equipment, regulation, monitoring and control, connected objects, smart systems (AI), databases; development, 
installation, maintenance, updating and provision of software and algorithms of regulation, monitoring and control, 
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connected objects, smart systems (AI), databases; cloud computing; prototyping; testing of materials; testing of 
components, sub-systems and systems for motors and power trains; engine testing; testing of vehicles; surveying 
[engineering work]; engineering; research and development for new products, including for third parties, namely motors 
and engines and systems for motors and engines other than for land vehicles and motors and engines and systems for 
motors and engines for vehicles for locomotion by land, air, water or rail; research and development with respect to 
variable displacement motor, motor with variable capacity, motor with variable power distribution, motor with 
supercharger, load thinning motor by recirculating exhaust gas or by excess air, spark ignition motor, compression 
ignition motor, hybrid power train, electric motor, battery, fuel cell, rotary motor, turboshaft motor; transmission 
components and mechanisms for movement or power of vehicles for locomotion by land, air, water or rail, namely 
gearboxes, transmission chains, hydraulic circuits, torque converters, gears, clutches, mechanisms for balancing and 
control of vibration and torque; supply, ignition, injection and exhaust components and system; on-board system for 
recovery, storage and restitution of thermal, kinetic, electrical, or chemical energy, for vehicles for locomotion by land, 
air, water or rail; other propulsion mechanisms for vehicles for locomotion by land, air, water or rail.
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Trade Marks Journal No: 1929 ,   25/11/2019           Class 99 
 

Priority claimed from 14/01/2019; Application No. : AM 10011/2019 ;Austria 

4338522    10/07/2019
[International Registration No. : 1495787]
ZKW Group GmbH

Rottenhauser Straße 8 A-3250 Wieselburg Austria

Proposed to be Used
IR DIVISION
Cl.9;Electronic controllers and controllers for motor vehicle lighting apparatus and for motor vehicle headlights; 
devices for headlight adjustment; apparatus for adjusting the headlight of a motor vehicle; power supply modules for 
motor vehicle headlights; electronic converters for powering automotive lighting; fiber optics; optical cables; fiber optics 
and optical cables for motor vehicle headlights; lenses and lens systems for headlights; lenses and lens systems for 
motor vehicle headlights; control devices for controlling headlights; control devices for controlling motor vehicle 
headlights; control devices for automatic control of headlights as a function of environmental parameters; control devices 
for automatic control of motor vehicle headlights as a function of environmental parameters; control devices for 
controlling light sources, in particular leds, in headlights; control devices for controlling light sources, in particular leds, 
in motor vehicle headlights; headlight levelers for headlights; headlight levelers for motor vehicle headlights; light signals 
for motor vehicles, in particular headlight flashers.

Cl.11;Lighting apparatus for motor vehicles, namely headlights and lights; headlights; high and low beam headlights; 
auxiliary headlights; fog and reversing lights; headlight mirrors; headlights, high and low beam headlights, auxiliary 
headlights, fog and reversing lights and headlight mirrors for motor vehicles; lights for motor vehicles; ceiling lights, wall 
lights, reading lights, trunk lights, engine compartment lights, glove box lights, direction indicator lights and entry lights, 
position lights, marker lights, parking lights, tail lights, brake lights, number plate lights and rear fog lights, decorative 
lights; ceiling lights, wall lights, reading lights, trunk lights, engine compartment lights, glove box lights, direction 
indicator lights and entry lights, position lights, marker lights, parking lights, tail lights, brake lights, number plate lights 
and rear fog lights, decorative lights for motor vehicles; xenon headlights; led headlights; laser headlights; bend lighting 
headlights; xenon headlights for motor vehicles; led headlights for motor vehicles; laser headlights for motor vehicles; 
bend lighting headlights for motor vehicles; headlights with controllable light distribution; motor vehicle headlights with 
controllable light distribution; infrared headlights; infrared motor vehicle headlights; reflectors for motor vehicle 
headlights; light modules for headlights; light modules for motor vehicle headlights; high and low beam modules for 
motor vehicle headlights; heat sinks being parts of motor vehicle headlights.

Cl.12;Motor vehicles; electromechanical drives being parts of motor vehicles, namely for headlight adjustment; 
electromechanical drives being parts of motor vehicles, namely for motor vehicle headlight adjustment.

5026



Trade Marks Journal No: 1929 ,   25/11/2019           Class 99 
 

 

Priority claimed from 14/01/2019; Application No. : AM 10010/2019 ;Austria 

4338527    10/07/2019
[International Registration No. : 1495788]
ZKW Group GmbH

Rottenhauser Straße 8 A-3250 Wieselburg Austria

Proposed to be Used
IR DIVISION
Cl.9;Electronic controllers and controllers for motor vehicle lighting apparatus and for motor vehicle headlights; 
devices for headlight adjustment; apparatus for adjusting the headlight of a motor vehicle; power supply modules for 
motor vehicle headlights; electronic converters for powering automotive lighting; fiber optics; optical cables; fiber optics 
and optical cables for motor vehicle headlights; lenses and lens systems for headlights; lenses and lens systems for 
motor vehicle headlights; control devices for controlling headlights; control devices for controlling motor vehicle 
headlights; control devices for automatic control of headlights as a function of environmental parameters; control devices 
for automatic control of motor vehicle headlights as a function of environmental parameters; control devices for 
controlling light sources, in particular leds, in headlights; control devices for controlling light sources, in particular leds, 
in motor vehicle headlights; headlight levelers for headlights; headlight levelers for motor vehicle headlights; light signals 
for motor vehicles, in particular headlight flashers.

Cl.11;Lighting apparatus for motor vehicles, namely headlights and lights; headlights; high and low beam headlights; 
auxiliary headlights; fog and reversing lights; headlight mirrors; headlights, high and low beam headlights, auxiliary 
headlights, fog and reversing lights and headlight mirrors for motor vehicles; lights for motor vehicles; ceiling lights, wall 
lights, reading lights, trunk lights, engine compartment lights, glove box lights, direction indicator lights and entry lights, 
position lights, marker lights, parking lights, tail lights, brake lights, number plate lights and rear fog lights, decorative 
lights; ceiling lights, wall lights, reading lights, trunk lights, engine compartment lights, glove box lights, direction 
indicator lights and entry lights, position lights, marker lights, parking lights, tail lights, brake lights, number plate lights 
and rear fog lights, decorative lights for motor vehicles; xenon headlights; led headlights; laser headlights; bend lighting 
headlights; xenon headlights for motor vehicles; led headlights for motor vehicles; laser headlights for motor vehicles; 
bend lighting headlights for motor vehicles; headlights with controllable light distribution; motor vehicle headlights with 
controllable light distribution; infrared headlights; infrared motor vehicle headlights; reflectors for motor vehicle 
headlights; light modules for headlights; light modules for motor vehicle headlights; high and low beam modules for 
motor vehicle headlights; heat sinks being parts of motor vehicle headlights.

Cl.12;Motor vehicles; electromechanical drives being parts of motor vehicles, namely for headlight adjustment; 
electromechanical drives being parts of motor vehicles, namely for motor vehicle headlight adjustment.
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Trade Marks Journal No: 1929 ,   25/11/2019           Class 99 
 

 

Priority claimed from 14/01/2019; Application No. : AM 10008/2019 ;Austria 

4338528    10/07/2019
[International Registration No. : 1495789]
ZKW Group GmbH

Rottenhauser Straße 8 A-3250 Wieselburg Austria

Proposed to be Used
IR DIVISION
Cl.9;Electronic controllers and controllers for motor vehicle lighting apparatus and for motor vehicle headlights; 
devices for headlight adjustment; apparatus for adjusting the headlight of a motor vehicle; power supply modules for 
motor vehicle headlights; electronic converters for powering automotive lighting; fiber optics; optical cables; fiber optics 
and optical cables for motor vehicle headlights; lenses and lens systems for headlights; lenses and lens systems for 
motor vehicle headlights; control devices for controlling headlights; control devices for controlling motor vehicle 
headlights; control devices for automatic control of headlights as a function of environmental parameters; control devices 
for automatic control of motor vehicle headlights as a function of environmental parameters; control devices for 
controlling light sources, in particular leds, in headlights; control devices for controlling light sources, in particular leds, 
in motor vehicle headlights; headlight levelers for headlights; headlight levelers for motor vehicle headlights; light signals 
for motor vehicles, in particular headlight flashers.

Cl.11;Lighting apparatus for motor vehicles, namely headlights and lights; headlights; high and low beam headlights; 
auxiliary headlights; fog and reversing lights; headlight mirrors; headlights, high and low beam headlights, auxiliary 
headlights, fog and reversing lights and headlight mirrors for motor vehicles; lights for motor vehicles; ceiling lights, wall 
lights, reading lights, trunk lights, engine compartment lights, glove box lights, direction indicator lights and entry lights, 
position lights, marker lights, parking lights, tail lights, brake lights, number plate lights and rear fog lights, decorative 
lights; ceiling lights, wall lights, reading lights, trunk lights, engine compartment lights, glove box lights, direction 
indicator lights and entry lights, position lights, marker lights, parking lights, tail lights, brake lights, number plate lights 
and rear fog lights, decorative lights for motor vehicles; xenon headlights; led headlights; laser headlights; bend lighting 
headlights; xenon headlights for motor vehicles; led headlights for motor vehicles; laser headlights for motor vehicles; 
bend lighting headlights for motor vehicles; headlights with controllable light distribution; motor vehicle headlights with 
controllable light distribution; infrared headlights; infrared motor vehicle headlights; reflectors for motor vehicle 
headlights; light modules for headlights; light modules for motor vehicle headlights; high and low beam modules for 
motor vehicle headlights; heat sinks being parts of motor vehicle headlights.

Cl.12;Motor vehicles; electromechanical drives being parts of motor vehicles, namely for headlight adjustment; 
electromechanical drives being parts of motor vehicles, namely for motor vehicle headlight adjustment.
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Trade Marks Journal No: 1929 ,   25/11/2019           Class 99 
 

Priority claimed from 14/01/2019; Application No. : AM 10005/2019 ;Austria 

4338534    10/07/2019
[International Registration No. : 1495790]
ZKW Group GmbH

Rottenhauser Straße 8 A-3250 Wieselburg Austria

Proposed to be Used
IR DIVISION
Cl.9;Electronic controllers and controllers for motor vehicle lighting apparatus and for motor vehicle headlights; 
devices for headlight adjustment; apparatus for adjusting the headlight of a motor vehicle; power supply modules for 
motor vehicle headlights; electronic converters for powering automotive lighting; fiber optics; optical cables; fiber optics 
and optical cables for motor vehicle headlights; lenses and lens systems for headlights; lenses and lens systems for 
motor vehicle headlights; control devices for controlling headlights; control devices for controlling motor vehicle 
headlights; control devices for automatic control of headlights as a function of environmental parameters; control devices 
for automatic control of motor vehicle headlights as a function of environmental parameters; control devices for 
controlling light sources, in particular leds, in headlights; control devices for controlling light sources, in particular leds, 
in motor vehicle headlights; headlight levelers for headlights; headlight levelers for motor vehicle headlights; light signals 
for motor vehicles, in particular headlight flashers.

Cl.11;Lighting apparatus for motor vehicles, namely headlights and lights; headlights; high and low beam headlights; 
auxiliary headlights; fog and reversing lights; headlight mirrors; headlights, high and low beam headlights, auxiliary 
headlights, fog and reversing lights and headlight mirrors for motor vehicles; lights for motor vehicles; ceiling lights, wall 
lights, reading lights, trunk lights, engine compartment lights, glove box lights, direction indicator lights and entry lights, 
position lights, marker lights, parking lights, tail lights, brake lights, number plate lights and rear fog lights, decorative 
lights; ceiling lights, wall lights, reading lights, trunk lights, engine compartment lights, glove box lights, direction 
indicator lights and entry lights, position lights, marker lights, parking lights, tail lights, brake lights, number plate lights 
and rear fog lights, decorative lights for motor vehicles; xenon headlights; led headlights; laser headlights; bend lighting 
headlights; xenon headlights for motor vehicles; led headlights for motor vehicles; laser headlights for motor vehicles; 
bend lighting headlights for motor vehicles; headlights with controllable light distribution; motor vehicle headlights with 
controllable light distribution; infrared headlights; infrared motor vehicle headlights; reflectors for motor vehicle 
headlights; light modules for headlights; light modules for motor vehicle headlights; high and low beam modules for 
motor vehicle headlights; heat sinks being parts of motor vehicle headlights.

Cl.12;Motor vehicles; electromechanical drives being parts of motor vehicles, namely for headlight adjustment; 
electromechanical drives being parts of motor vehicles, namely for motor vehicle headlight adjustment.
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Trade Marks Journal No: 1929 ,   25/11/2019           Class 99 
 

Priority claimed from 19/12/2018; Application No. : AM 52625/2018 ;Austria 

4338540    17/06/2019
[International Registration No. : 1495794]
ZKW Group GmbH

Rottenhauser Straße 8 A-3250 Wieselburg Austria

Proposed to be Used
IR DIVISION
Cl.9;Electronic controllers and controllers for motor vehicle lighting apparatus and for motor vehicle headlights; 
devices for headlight adjustment; apparatus for adjusting the headlight of a motor vehicle; power supply modules for 
motor vehicle headlights; electronic converters for powering automotive lighting; fiber optics; optical cables; fiber optics 
and optical cables for motor vehicle headlights; lenses and lens systems for headlights; lenses and lens systems for 
motor vehicle headlights; control devices for controlling headlights; control devices for controlling motor vehicle 
headlights; control devices for automatic control of headlights as a function of environmental parameters; control devices 
for automatic control of motor vehicle headlights as a function of environmental parameters; control devices for 
controlling light sources, in particular leds, in headlights; control devices for controlling light sources, in particular leds, 
in motor vehicle headlights; headlight levelers for headlights; headlight levelers for motor vehicle headlights; light signals 
for motor vehicles, in particular headlight flashers.

Cl.11;Lighting apparatus for motor vehicles, namely headlights and lights; headlights; high and low beam headlights; 
auxiliary headlights; fog and reversing lights; headlight mirrors; headlights, high and low beam headlights, auxiliary 
headlights, fog and reversing lights and headlight mirrors for motor vehicles; lights for motor vehicles; ceiling lights, wall 
lights, reading lights, trunk lights, engine compartment lights, glove box lights, direction indicator lights and entry lights, 
position lights, marker lights, parking lights, tail lights, brake lights, number plate lights and rear fog lights, decorative 
lights; ceiling lights, wall lights, reading lights, trunk lights, engine compartment lights, glove box lights, direction 
indicator lights and entry lights, position lights, marker lights, parking lights, tail lights, brake lights, number plate lights 
and rear fog lights, decorative lights for motor vehicles; xenon headlights; led headlights; laser headlights; bend lighting 
headlights; xenon headlights for motor vehicles; led headlights for motor vehicles; laser headlights for motor vehicles; 
bend lighting headlights for motor vehicles; headlights with controllable light distribution; motor vehicle headlights with 
controllable light distribution; infrared headlights; infrared motor vehicle headlights; reflectors for motor vehicle 
headlights; light modules for headlights; light modules for motor vehicle headlights; high and low beam modules for 
motor vehicle headlights; heat sinks being parts of motor vehicle headlights.

Cl.12;Motor vehicles; electromechanical drives being parts of motor vehicles, namely for headlight adjustment; 
electromechanical drives being parts of motor vehicles, namely for motor vehicle headlight adjustment.
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Trade Marks Journal No: 1929 ,   25/11/2019           Class 99 
 

Priority claimed from 19/12/2018; Application No. : AM 52622/2018 ;Austria 

4338543    17/06/2019
[International Registration No. : 1495795]
ZKW Group GmbH

Rottenhauser Straße 8 A-3250 Wieselburg Austria

Proposed to be Used
IR DIVISION
Cl.9;Electronic controllers and controllers for motor vehicle lighting apparatus and for motor vehicle headlights; 
devices for headlight adjustment; apparatus for adjusting the headlight of a motor vehicle; power supply modules for 
motor vehicle headlights; electronic converters for powering automotive lighting; fiber optics; optical cables; fiber optics 
and optical cables for motor vehicle headlights; lenses and lens systems for headlights; lenses and lens systems for 
motor vehicle headlights; control devices for controlling headlights; control devices for controlling motor vehicle 
headlights; control devices for automatic control of headlights as a function of environmental parameters; control devices 
for automatic control of motor vehicle headlights as a function of environmental parameters; control devices for 
controlling light sources, in particular leds, in headlights; control devices for controlling light sources, in particular leds, 
in motor vehicle headlights; headlight levelers for headlights; headlight levelers for motor vehicle headlights; light signals 
for motor vehicles, in particular headlight flashers.

Cl.11;Lighting apparatus for motor vehicles, namely headlights and lights; headlights; high and low beam headlights; 
auxiliary headlights; fog and reversing lights; headlight mirrors; headlights, high and low beam headlights, auxiliary 
headlights, fog and reversing lights and headlight mirrors for motor vehicles; lights for motor vehicles; ceiling lights, wall 
lights, reading lights, trunk lights, engine compartment lights, glove box lights, direction indicator lights and entry lights, 
position lights, marker lights, parking lights, tail lights, brake lights, number plate lights and rear fog lights, decorative 
lights; ceiling lights, wall lights, reading lights, trunk lights, engine compartment lights, glove box lights, direction 
indicator lights and entry lights, position lights, marker lights, parking lights, tail lights, brake lights, number plate lights 
and rear fog lights, decorative lights for motor vehicles; xenon headlights; led headlights; laser headlights; bend lighting 
headlights; xenon headlights for motor vehicles; led headlights for motor vehicles; laser headlights for motor vehicles; 
bend lighting headlights for motor vehicles; headlights with controllable light distribution; motor vehicle headlights with 
controllable light distribution; infrared headlights; infrared motor vehicle headlights; reflectors for motor vehicle 
headlights; light modules for headlights; light modules for motor vehicle headlights; high and low beam modules for 
motor vehicle headlights; heat sinks being parts of motor vehicle headlights.

Cl.12;Motor vehicles; electromechanical drives being parts of motor vehicles, namely for headlight adjustment; 
electromechanical drives being parts of motor vehicles, namely for motor vehicle headlight adjustment.
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Trade Marks Journal No: 1929 ,   25/11/2019           Class 99 
 

Priority claimed from 22/05/2019; Application No. : 302019000031560 ;Italy 

4338558    28/06/2019
[International Registration No. : 1495818]
GOTTARDO S.P.A.

GALLERIA SPAGNA 9 I-35127 PADOVA Italy

Proposed to be Used
IR DIVISION
Cl.3;Litter tray cleaners incorporating a deodorizer; non-medicated mouth washes for pets; animal grooming 
preparations; cleaners for litter trays; shampoos for pets [non-medicated grooming preparations]; conditioning sprays for 
animals; deodorants for pets; deodorants for animals; cosmetics for animals.

Cl.5;Veterinary preparations; medicines for veterinary purposes; animal repellent formulations; vitamins for animals; 
animal flea collars; dietary supplements for animals; diapers for pets; attractants for pet animals; powders for killing fleas 
on animals; pharmaceutical preparations for animals; vitamin supplements for animals; antiparasitic collars for animals; 
insecticidal animal shampoos; medicated animal feed; animal washes [insecticides]; animal dips [preparations]; mineral 
dietary supplements for animals; dietary supplements for pets; deodorizers for litter trays; protein supplements for 
animals; medicated shampoos for pets; preparations for destroying noxious animals; pharmaceutical preparations for 
animal skincare; herbal sore skin ointments for pets.

Cl.18;Leggings for animals; collars for animals; bits for animals [harness]; clothing for pets; leads for animals; covers 
for animals; collars for pets; animal carriers [bags]; pet leads; covers and wraps for animals; nose bags [feed bags]; 
electronic pet collars.

Cl.20;Hutches for animals; nesting boxes for household pets; nesting boxes for animals; pet houses; pet cushions; 
playhouses for pets; pet crates; kennels for household pets; beds for household pets.

Cl.21;Drinking troughs; animal traps; mangers for animals; combs for animals; fur brushes for animals; litter boxes for 
pets; brushes for pets; food containers for pet animals; combs for use on domestic animals; cages for household pets; 
toothbrushes for pets; scoops for the disposal of animals excrement; household containers for storing pet food.

Cl.28;Toys for animals; toy animals; toys for pets.

Cl.31;Small animal bedding made of recycled paper; loose hemp for use as animal bedding; sanded paper [litter] for 
pets; milk-based foodstuffs for animals; aromatic sand [litter] for pets; strengthening animal forage; edible chews for 
animals; cellulose for use as animal bedding; beverages for pets; mixed animal feed; animal feed preparations; foodstuffs 
for farm animals; dried alfalfa for animals; pet food; formula animal feed; animal foodstuffs for the weaning of animals; 
synthetic animal feed; litter for domestic animals; savory biscuits for animals; meal for consumption by animals; biscuits 
for animals; meal for animals; litter for animals; foodstuffs for animals; malt for animals.

Cl.35;Advertising; business management; business administration, office functions; demonstration of goods; 
distribution of advertising material; providing assistance in the management of industrial or commercial enterprises; 
distribution of samples for publicity purposes; product demonstrations and product display services; shop window 
dressing; conducting of marketing studies; organization of exhibitions for commercial or advertising purposes; sales 
promotion for others; organization of trade fairs for commercial or advertising purposes; online advertising on a 
computer network; presentation of goods on communication media, for retail purposes; administration processing of 
purchase orders; marketing; commercial intermediation services; administration of consumer loyalty programs.
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Priority claimed from 10/12/2018; Application No. : 017997707 ;European Union 

4338613    26/04/2019
[International Registration No. : 1495324]
INTS IT IS NOT THE SAME, GmbH

Baarerstr. 98 CH-6302 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.14;Precious stones, pearls and precious metals and their imitations; jewelry; sports watches; rings [jewelry]; 
Bracelets and wristlets; rings [jewelry] made of precious metal; rings [jewelry] not made of precious metal; jewelry 
[costume jewelry]; brooches [jewelry]; decorative brooches [jewelry]; brooches for scarves with jewelry; earrings; silver 
earrings; gold earrings; drop earrings; hoop earrings; stud earrings; pressure earrings; clip-on earrings; earrings with a 
hole; earrings made of precious metals; gold plated earrings; necklaces [jewelry]; jewelry rope chain for necklaces; 
decorative articles [trinkets or jewelry] for personal use.

Cl.18;Travel bags; purses; haversacks; coin purses, not of precious metal; trunks and suitcases; suitcases, handbags, 
briefcases and other object-carriers; shoulder belts [straps] of leather; trunks [luggage]; kori wicker trunks; traveling 
trunks; pocket wallets; bags; shoulder bags; bags for sports; traveling bags of leather for clothing; bags for campers; roll 
bags; all-purpose sports bags; weekend bags; gym bags; shopping bag trolleys with two wheels; footwear bags; waist 
and hip bags; bags for holding make-up, keys and other personal items; bags for accessory kits; bags for carrying 
clothing; book bags; handbags; handbags for men; handbags for women; small handbags; handbags not made of 
precious metals; clutch bags; evening bags; knitted bags not made of precious metals; hiking bags; wallets with card 
cases; cases [leatherware]; school satchels; credit card cases of leather; handbags; wallets in precious metals; school 
satchels; key wallets; wallets for clipping on belts; empty cases for cosmetics; luggage tags [leatherware]; billfolds; 
leather covers; covers made of imitation leather; commuter pass holders; garment bags for travel; leather key cases; 
backpacks; backpacks with a structure for carrying infants; cases and briefcases; cosmetic bags; baby carriers worn on 
the body; document cases; coin holders (purses); garment bags, shirt covers and garment covers; traveling sets; 
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traveling sets [leatherware]; card cases [notecases].

Cl.25;Coats; blousons; jackets; parkas; hoods; blousons; pelisses; raincoats; long pants; short trousers; skirts; belts; 
clothing; sweaters; jerseys (garments); cardigans; pullovers; sweatshirts; shirts; undershirts; short-sleeved tee-shirts; 
polo shirts; suits; vests; Bermuda shorts; body linen [garments]; T-shirts; leotards; dressing gowns; negligees; 
underwear; nightgowns; pajamas; bathing suits; shawls; cummerbunds (sashes); neckties; tights; leggings [leg 
warmers]; foulards; bandanas (neckerchiefs); stocking suspenders; gloves (clothing); mittens; stockings; socks; 
footwear; slippers; boots; esparto shoes or sandals; sandals; half-boots; flip flops; pareus; ballet flats [footwear]; casual 
footwear; rain footwear; footwear [except orthopedic footwear]; beach shoes; footwear for children; footwear for men; 
footwear for sports; horse riding footwear; non-slip devices for footwear; footwear, not for sports; hats; wimples [hats]; 
small hats; millinery; fur hats; fashion hats; beach hats; woolly hats; tassel hats; sports caps and hats [other than 
helmets]; paper hats for use as clothing; caps [headwear]; beanies; shower caps; caps for water polo; ski caps; sleeping 
caps; bathing caps; caps and sports caps; fez [traditional hats of Turkish origin]; party hats [clothing]; sports shoes.

Cl.35;Dissemination of advertisements; modeling services for advertising or sales promotion; advertising; commercial 
business management; commercial administration; marketing services; business information services; retail sale 
services relating to clothing; retail services relating to footwear; retail services relating to jewelry; retail sale of sports 
articles; retail services for bags; wholesale services for bags; wholesale services relating to clothing; online retail 
services for clothing; wholesale services relating to footwear; wholesale services relating to jewelry; advertising services; 
dissemination of advertising material [leaflets, prospectuses, printed matter, samples]; retail services connected with the 
sale of clothing and clothing accessories; wholesale services relating to the sale of clothing and clothing accessories; 
organization of trade fairs for advertising purposes; organization of trade fairs for commercial or advertising purposes; 
organization of exhibitions and trade fairs for commercial or advertising purposes; organization of exhibitions and trade 
fairs for commercial and promotional purposes; organization of events, exhibitions, fairs and shows for commercial, 
promotional and advertising purposes; wholesale services relating to hats; customer loyalty services for commercial, 
promotional or advertising purposes.
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Priority claimed from 14/02/2019; Application No. : 018022644 ;Germany 

4338641    13/06/2019
[International Registration No. : 1495339]
Cerdia International GmbH

St. Alban-Anlage 58 CH-4052 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.17;Filtering materials [semi-finished plastic or foam products], in the form of plastic strips, rolls, tapes for absorbing 
and/or retaining flowing or outgoing substances [aerosols and emulsions], for separating water from organic liquids and 
for separating organic liquids from water and for filtering; synthetic filtering materials made of glass fibers in the form of 
sticks, mats, cushions, tapes, rolls, hanks for non-textile applications, especially in the field of filtering and production of 
filters for tobacco smoke, filters and filter tips for cigarettes, cigars and pipes; insulating materials and insulation linings, 
fiber insulators, insulating felt, heat and cold insulation materials; insulators and insulation means [electricity, heat, 
sound] for electric lines; insulating gloves, insulating materials for protection against the radiation of heat, soundproofing 
materials; ecological floating flexible tubes, not of metal; stuffing materials for beds, pillows, mattresses of rubber or 
plastic materials; textile fibers as sealing materials.

Cl.22;Non-woven filtering wadding for stuffing and padding; tents, tarpaulins, sails, sacks and bags, included in this 
class; padding materials for beds, pillows, mattresses other than of rubber or plastic materials; cotton wadding.

Cl.23;Cotton thread and yarn; spun cotton; elastic yarns and threads for textile use; threads; hemp thread and yarn; 
jute thread and yarn; rayon thread and yarn; threads of plastic materials for textile use; linen thread and yarn; silk [spun]; 
silk thread and yarn; embroidery threads.

Cl.24;Fabrics of fiberglass in the form of yarn, monofilament yarn, non-woven, mats, cushions and tapes for absorbing 
and/or retaining flowing or outgoing substances [aerosols and emulsions], for separating water from organic liquids and 
for separating organic liquids from water and for filtering.

Cl.34;Tobacco smoke filters; filters and filter tips for cigarettes, cigars and pipes; cigarette paper; tobacco substitutes 
not for medical use.
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Priority claimed from 15/11/2018; Application No. : AM 52325/2018 ;Austria 

4338663    26/04/2019
[International Registration No. : 1495510]
BWT Aktiengesellschaft

Walter-Simmer-Straße 4 A-5310 Mondsee Austria

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, namely organic and inorganic filtering and absorption agents; ion exchange 
resins; chemical products for treating, clarifying, softening, desalting, cleaning, disacidifying, and disinfecting water and 
for disinfecting swimming pool water; activated carbon also in the form of activated carbon fleeces, activated carbon 
blocks and activated carbon granules; zeolites for softening and iron removal; ion exchange substances; membranes for 
fuel cells (chemical preparations).

Cl.5;Nutritional supplements, not for medical purposes, based on magnesium, vitamins, calcium, trace elements and 
zinc; nutritional supplements, not for medical purposes, based on, but not mainly consisting of, carbon dioxide and/or 
carbonic acid; preparations for destroying seaweed and bacteria.

Cl.6;Swimming pools and spa pools; water piping; water-pipe valves; step ladders, in particular step stools; banisters; 
steps; building and construction materials and elements; handrails and centre poles for staircases; jalousies of metal; 
blind pulls; signs; advertising boards; all the aforesaid goods of metal.

Cl.7;Electromechanical apparatus for preparing and dispensing beverages; devices for swimming pools, namely 
circulating pump installations (machines and part of machines), pneumatic valves; swimming pool cleaning machines; 
pumps [machines], in particular pumps for counter-current swimming, parts of all afore mentioned goods not included in 
other classes; membrane filters for use as parts of machines.

Cl.9;Physical and chemical apparatus for filtering and metering solid, pasty, liquid and gaseous materials, minerals and 
disinfectants; control, checking (supervision) and analysis apparatus (not for medical purposes); collectors, electric; 
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thermometers; software for controllers and app applications; software for internet and mobile devices; mobile apps; 
illuminated signs; electric signs; digital signage; illuminated advertisements; advertising display boards, luminous; 
beacons, luminous; fittings for all the aforesaid goods (not included in other classes); ski helmets; ice hockey helmets; 
snowboard helmets; swim goggles; snow goggles; sunglasses; cases for the afore mentioned spectacles and goggles; 
protective helmets; bags adapted for laptops; sleeves for laptops; usb flash drives; data processing apparatus; diving 
suits; life buoys; life belts and life jackets; divers' masks.

Cl.11;Installations and apparatus for the treatment, clarification and purification of water, in particular drinking water; 
water filters; water filtering apparatus; water filtering installations; water filtration bottles sold empty; water filtering units; 
membranes for the filtration of water; cartouches for water filtration jugs; water filtering apparatus for domestic and 
industrial use; water filtering units for domestic use; UV installations for the disinfection of drinking water and swimming 
pool water; membranes for water treatment; dehumidifiers; refill packs and filter cartridges with ion exchangers and/or 
adsorbents for water filters and water softening apparatus; water supply apparatus and water supply taps; floodlights for 
swimming pools; luminaires; showers, shower heads and shower fittings, shower accessories; heat exchangers, other 
than parts of machines; filter cartridges for fixed water connections; fleeces for the treatment of water; installations and 
apparatus for treating, clarifying, softening, desalting, cleaning, disacidifying, dechlorinating and disinfecting water, in 
particular apparatus for the production of chlorine oxide; parts of aforementioned goods, in particular fittings, not 
included in other classes; refill elements, cartouches, cartridges and spare parts of the afore mentioned goods, not 
included in other classes.

Cl.14;Key rings and key chains, and charms therefore.

Cl.16;Packaging for chemical materials made of cardboard and plastic; stationery; printed matter; catalogues; 
disposable paper articles, namely filter materials made of paper; water filters of paper; bags and articles for packaging, 
wrapping and storage of paper, cardboard or plastics; writing instruments; office machines; advertising boards made of 
paper, cardboard and paperboard; flags and pennants of paper.

Cl.17;Flexible hoses, not of metal; casings of rubber for tubes; hose linings; plastics materials in the form of sheets; 
waterproof membranes made of polymers and/or rubber; sheets of plastic.

Cl.18;Umbrellas and parasols; luggage, bags, wallets and other carriers; rucksacks; suitcases with wheels; sports bags 
(not included in other classes); bumbags; shopping bags; shoulder bags; clothing for animals; horse blankets; leads for 
animals.

Cl.19;Jalousies; stairs; banisters; stair treads; hand rails for stairs; stair components; all the aforesaid goods not of 
metal; swimming pools (structures, of plastic); water pipes of plastic; non-metal curbs; stones, in particular worked 
stones; stones used to retain embankments.

Cl.20;Easy chairs; air bed loungers; air mattresses; containers, and closures and holders therefor, non-metallic; 
displays, stands and signage, in particular signboards, not of metal; advertising display boards.

Cl.21;Glass decanters; glasses [drinking vessels]; cups; mugs; tableware, cookware and containers; statues, figures, 
signs and works of art of made of materials like porcelain, ceramics, earthenware and glass, not included in other 
classes; articles for the care of clothing and footwear; non-electric small household and kitchen apparatus for water 
treatment, in particular for filtering water; household apparatus for the production of water and beverages; jugs and 
pitchers (not made of precious metals); kettles, non-electric; household or kitchen vessels, namely water storage vessels, 
also with replacement water filter cartridges.

Cl.24;Bunting of textile or plastic; flags and pennants, not of paper; towels of textile.

Cl.25;Headgear, in particular bathing caps, bobble caps, bonnets, baseball caps, peaked caps, ski caps, sports caps 
and thermal headgear; clothing, in particular anoraks, swimming shorts, swim suits, swim trunks, bathrobes, fleece 
jackets, t-shirts, sportswear, football shirts, leisurewear, neckwear, hoodies, trousers, jackets, jogging suits, polo shirts, 
socks, sportswear, jersey clothing, ski suits for competitions and ski clothing; footwear, in particular sports footwear; 
hijabs; head scarves; sweatbands; headbands; gloves [clothing]; neckties.

Cl.28;Sporting articles and equipment; toys, games, playthings and novelties; racquets; batting gloves [accessories for 
games]; swimming equipment, namely flippers for swimming, swimming jackets, swimming floats, swimming belts, 
swimming boards, swimming belts, swimming gloves, swimming rings, inflatable swimming floats; covers (shaped -) for 
sporting articles; bags specially adapted for sports equipment; skis; sole coverings for skis; ski bindings; ski covers; ski 
sticks; snowboards; scale model cars; scale model vehicles; scale model aeroplanes; model railways; inflatable thin 
rubber toys; play balloons; balls for games; nets for ball games; cases for play accessories and toys; ice hockey goals; 
ice hockey sticks; hockey pucks; ice hockey goalie pads; nets for ice hockey goals; ice skates; slides [playthings]; 
building blocks [toys]; golf irons; golf club covers; golf club bags; golf bags, with or without wheels; articles for playing 
golf; swimming belts; swimming aids.

Cl.32;Preparations for making beverages.

Cl.35;Merchandising; advertising, in particular for athletes; sales promotion; order placement services; book-keeping 
through invoice processing, also within the framework of e-commerce; presentation of goods and services on the 
internet; digital marketing; organizing and conducting trade shows and exhibitions for commercial or advertising 
purposes; preparing promotional and merchandising material for others; market campaigns; design of advertising 
brochures; preparation of publicity publications; television advertising; advertising services provided via the internet; 
publicity columns preparation; online advertising; presentation of companies on the internet and other media; product 
launch services; retail and wholesale services in connection with organic and inorganic filtering and absorption agents 
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(chemical products for use in industry), ion exchange resins, chemical products for treating, clarifying, softening, 
desalting, cleaning, disacidifying, and disinfecting water and for disinfecting swimming pool water, activated carbon also 
in the form of activated carbon fleeces, activated carbon blocks and activated carbon granules, zeolites for softening and 
iron removal, ion exchange substances, and membranes for fuel cells (chemical preparations); retail and wholesale 
services in connection with nutritional supplements not for medical purposes based on magnesium, vitamins, calcium, 
trace elements and zinc, nutritional supplements not for medical purposes based on but not mainly consisting of carbon 
dioxide and/or carbonic acid, preparations for destroying seaweeds and bacteria; retail and wholesale services in 
connection with swimming pools and spa pools, water piping, water-pipe valves, step ladders, step stools, banisters, 
steps, building and construction materials and elements, handrails and centre poles for staircases, slatted blinds, blind 
pulls, signs, advertising boards, all the aforesaid goods of metal; retail and wholesale services in connection with 
electromechanical apparatus for preparing and dispensing beverages, devices for swimming pools, namely circulating 
pump installations (machines and part of machines), pneumatic valves, swimming pool cleaning machines, pumps 
[machines], in particular pumps for counter-current swimming, parts of all afore mentioned goods not included in other 
classes; retail and wholesale services in connection with physical and chemical apparatus for filtering and metering solid, 
pasty, liquid and gaseous materials, minerals and disinfectants, control, checking (supervision) and analysis apparatus 
(not for medical purposes), electric collectors, thermometers, software for controllers and app applications, software for 
internet and mobile devices, mobile apps, illuminated signs, electric signs, digital signs, illuminated advertisements, 
luminous advertising display boards, luminous beacons, and fittings for all the aforesaid goods (not included in other 
classes); retail and wholesale services in connection with installations and apparatus for the treatment, clarification and 
purification of water, in particular drinking water, uv installations for the disinfection of drinking water and swimming pool 
water, membranes for water treatment, membranes for the filtration of water as part of machines, dehumidifiers, refill 
packs and filter cartridges with ion exchangers and/or adsorbents for water filters and water softening apparatus, water 
supply apparatus and water supply taps, floodlights for swimming pools, luminaires, showers, shower heads and shower 
fittings, shower accessories, heat exchangers, other than parts of machines, installations and apparatus for clarifying, 
softening, desalting, disacidifying, dechlorinating and disinfecting water, in particular apparatus for the production of 
chlorine oxide, parts of afore mentioned goods, filter cartridges for fixed water connections, fleeces for the treatment of 
water; retail and wholesale services in connection with packaging for chemical materials made of cardboard and plastic; 
retail and wholesale services in connection with flexible hoses, rubber casings for tubes, hose linings, plastics materials 
in the form of sheets, waterproof membranes made of polymers and/or rubber, sheets of plastic; retail and wholesale 
services in connection with jalousies, stairs, banisters, stair treads, handrails for stair cases, stair components, all the 
aforesaid goods not of metal; retail and wholesale services in connection with non-electric small household and kitchen 
apparatus for water treatment, in particular for filtering water, household apparatus for the production of water and 
beverages, jugs and pitchers (not made of precious metals), non-electric kettles, household or kitchen vessels, namely 
water storage vessels, also with replacement water filter cartridges; retail and wholesale services in connection with 
preparations for making beverages.

Cl.36;Fundraising and financial sponsorship; financial sponsorship; organization of collections; financial sponsorship 
and patronage.

Cl.37;Installation, assembly, servicing, maintenance and repair of swimming pools, apparatus and installations for the 
processing, treatment and purification of water, in particular drinking water; construction of swimming-pool complexes.

Cl.40;Customised production of swimming pools, installations and apparatus for (pool) water treatment.

Cl.42;Industrial analysis and research services; project development, technical planning, construction drafting and 
engineering services in the field of processing, treating and purifying water, in particular drinking water and waste water; 
scientific and technological services and design related thereto; technological and scientific research.
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Priority claimed from 15/01/2019; Application No. : 88262761 ;United States of America 

4338667    11/07/2019
[International Registration No. : 1495491]
Deer Management Co. LLC

1865 Palmer Avenue, Suite 104 Larchmont NY 10538 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business consultation services, namely, business acquisitions and merger consultation, business management 
consultation, business planning consultation, business organizational consultation, business operations consultation, 
business recruiting consultation, and business marketing consultation services for start-up, emerging and growth 
companies.

Cl.36;VENTURE CAPITAL FUNDING, MANAGEMENT AND CONSULTING SERVICES TO START-UP, EMERGING AND 
GROWTH COMPANIES; FACILITATING LIQUIDITY EVENTS FOR START-UP, EMERGING AND GROWTH COMPANIES; 
INVESTMENT FUNDING SERVICES; PROVIDING INFORMATION, COMMENTARY, AND ADVICE IN THE FIELD OF 
VENTURE CAPITAL, FINANCIAL INVESTMENTS, GROWTH EQUITY FUNDING FOR START-UPS, AND EMERGING AND 
GROWTH COMPANIES.
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4339073    27/05/2019
[International Registration No. : 1494365]
FOSHAN LEHUA HONGYUAN E-COMMERCE CO., LTD

303-306, NO. 817, GAOMING AVENUE, HECHENG STREET, GAOMING DISTRICT 528500 FOSHAN China

Proposed to be Used
IR DIVISION
Cl.6;Common metals, unwrought or semi-wrought; door bells of metal, non-electric; locks of metal, other than electric; 
safes [metal or non-metal]; fittings of metal for furniture; ironmongery; valves of metal, other than parts of machines; 
works of art of common metal; casks of metal; building materials of metal.

Cl.11;Extractor hoods for kitchens; radiators, electric; refrigerating apparatus and machines; gas burners; water 
purifying apparatus and machines; air-conditioning installations; bath plumbing fixtures; lamps; taps; heating apparatus, 
electric.

Cl.21;Glassware; porcelain for household use; toughened glass; works of art of porcelain, ceramic, earthenware, terra-
cotta or glass; kitchen utensils; dustbins; drinking vessels; toilet brushes; cleaning instruments, hand-operated; 
thermally insulated containers for food.
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Priority claimed from 04/09/2018; Application No. : 88104068 ;United States of America 

4339075    16/01/2019
[International Registration No. : 1494367]
LSCS Holdings, Inc.

190 N. Milwaukee Street Milwaukee WI 53202 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business consultation services in the health care and biopharma industry; market research services, for drug 
companies, biologic companies, medical device companies, or other companies in the healthcare field; clinical trial 
referral services, namely, posting of clinical trial notices for the purpose of recruiting patients for participation in clinical 
trials for the testing of drugs; call-center support services, namely, operation of telephone call centers for others; 
business services provided to the life sciences, biopharmaceutical, and medical technology industries, namely, reporting 
and collecting biopharmaceutical and medical technology product complaints; business consulting services in the life 
sciences field; business management services in the healthcare field; import and export agency services; providing 
advertising, marketing and promotional services for the pharmaceutical and medical industry; operation of telephone call 
centers for others in the field of pharmaceutical, biotechnology, medical devices and healthcare manufactures; providing 
information as to the availability of pharmaceutical, biotechnology, medical devices, healthcare and life sciences goods 
and services via an online database; patient relationship management services; advertising, promotion, and marketing 
services for the pharmaceutical, biotech and medical industries; pharmaceutical services, namely, processing online and 
telephone prescription orders in specialty pharmacies; pharmaceutical cost management services and drug utilization 
review services; mail order pharmacy services; business consulting services in the life sciences field; business 
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management services in the life sciences field; providing trade information in the field of pharmaceutical, biotechnology 
and healthcare manufacturer product pricing, reimbursement data and assistance, and management of copays, via an on-
line computer database; providing business intelligence in the fields of medical devices, pharmaceuticals and life 
sciences, via an online database; patient assistance program support services, namely, customer service management 
for others; retail and specialty retail pharmacy services; maintaining patient medical records and files.

Cl.36;Financial services, namely, financial analysis and payer reimbursement, namely, reimbursement payment 
processing in the field of biopharmaceutical and medical technology products claims; providing insurance information 
about patient healthcare benefit verification services, patient reimbursement and insurance coverage for pharmaceuticals 
and medical devices, via a website; medical insurance case and utilization review and insurance claims adjustment 
services for healthcare purchasers and payors; online information services, namely, providing information on insurance 
formulary coverage changes provided by healthcare companies to external stakeholders such as healthcare providers 
and patients, and receiving input about insurance plan formulary coverage or policy changes from a user via an online 
portal and populating pre-existing templates of materials for external audiences; providing insurance information and 
statistics about patient reimbursement and insurance coverage for pharmaceuticals and medical devices, via an online 
computer database; financial administration of patient reimbursement programs; financial administration of pharmacy 
reimbursement programs and services; insurance management services relating to pharmaceuticals.

Cl.38;Communications services, namely, transmission of voice, audio, visual images and data by telecommunications 
networks, wireless communication networks, the Internet, information services networks and data networks in the field of 
managed healthcare markets; electronic data interchange services in the field of healthcare transactions such as claims, 
eligibility, claim status, electronic remittance advice, prior authorizations, attachments and referrals that allow direct 
transaction and payment communications between healthcare providers and payers.

Cl.39;Supply chain services, namely, warehousing and transportation and delivery of goods for others by air, rail, ship, 
truck; pharmacy packaging services; reverse logistics packaging services.

Cl.42;Research and testing services in the field of pharmaceutical, biotechnology, medical devices and healthcare; 
medical research; conducting clinical trials for others in the life sciences, biopharmaceutical, and medical technology 
fields; hosting a website featuring technology to allow users to determine a patient's healthcare benefit verification 
services, a patient's prescription medication co-payment, to process insurance company approvals and to verify 
prescription medication; computer software consultancy rendered to pharmaceutical companies in the field of drug 
pricing and medical device pricing; providing a web hosting platform for hosting virtual advisory boards, speaker 
trainings and peer-to-peer programs for stakeholders in the health care community, namely, medical and pharmaceutical 
suppliers, healthcare professionals and payer representatives.

Cl.44;Consulting services in the field of healthcare for pharmaceutical, biotechnology and healthcare manufactures; 
health care services, namely, managed health care services; pharmaceutical advice; dispensing pharmaceuticals; 
providing information to patients in the field of administering medications; provision of healthcare information in the field 
of physician groups services, health systems and hospitals, HMOs [Health Maintenance Organizations] and insurance 
providers, regional market data, drug product and customer response data; patient support services and patient 
advocacy services, namely, providing health care information by telephone; patient support services, namely, medical 
consultations provided via phone, online chat or videoconferencing; patient support services and patient advocacy 
services, namely, consulting services in the field of health; providing health care management services for coordinating 
medical, physical, social, personal care and psychological assistance in the field of health care, acute and chronic 
disease management, long-term care, cancer treatment, and medical treatment; providing health care management 
services for coordinating the procurement and administration of medication (terms considered too vague by the 
International Bureau - Rule 13 (2) (b) of the Common Regulations).

Cl.45;Providing licensing, regulatory, and compliance services, namely, licensing of intellectual property, regulatory 
compliance consulting in the life sciences, biopharmaceutical, and medical technology fields, reviewing standards and 
practices to assure compliance with food and drug industry laws and regulations; providing patient advocate services to 
hospital patients and patients in long term care facilities; providing patient advocate services to individuals in need of 
medical and health care services.
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Priority claimed from 17/10/2018; Application No. : 88158570 ;United States of America 

4339107    11/04/2019
[International Registration No. : 1495172]
Etsy, Inc.

117 Adams Street Brooklyn NY 11201 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software and mobile device software for creating, managing, organizing, displaying, tagging, 
bookmarking, storing, sharing or otherwise providing electronic media or information over the internet or other 
communications network; computer software and mobile device software for searching, locating and transferring 
information across global computer communications networks; computer software and mobile device software that feeds 
content and recommendations regarding content, information and individuals based on proprietary algorithms and the 
user's preferences and behavior; computer software and mobile device software to allow users to perform electronic 
business transactions via a global computer network; computer software and mobile device software featuring the 
provision of online retail store services featuring a wide variety of consumers goods of others; computer software and 
mobile device software for providing a marketplace featuring a wide variety of consumer goods; computer software and 
mobile device software featuring commercial information in the field of arts, crafts, and handmade goods; computer 
software and mobile device software featuring search engines for locating information, resources, and the websites of 
others on a global computer network.

Cl.35;Online retail store services featuring a wide variety of consumer goods of others; providing pricing information 
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about the goods and services of others via the global computer network; providing consumer information services 
regarding arts and crafts supplies; operating online marketplaces for sellers and buyers of goods and/or services; 
operating online marketplaces featuring a wide variety of consumer goods of others; electronic commerce services, 
namely, providing information about products via telecommunication networks for advertising and sales purposes; 
providing consumer product information via the internet or other communications networks; providing the goods and 
services of other vendors via a searchable website; providing customer support services for electronic commerce sales 
transactions, namely, responding to customers inquiries for others in the field of e-commerce, technology, retail, 
telecommunications, computer networking, computer hardware and software and technology; administrative processing 
and organizing of third party orders; online retail store services featuring hobby, arts, and crafts supplies and materials; 
information services, namely, providing information about retail products to customers; online business and commercial 
information services; online business information services, namely analyzing an individual's preferences and providing 
product reviews and recommendations; automated and computerized trading of goods and services for others provided 
over a global communication information network, namely operating on-line marketplaces for sellers and buyers of goods 
and/or services; e-commerce services, namely, providing information about products via telecommunication networks for 
sales purposes; sales promotion and auction services relating to a wide range of consumer goods; providing business 
services in the field of consumer-to-business commerce for consumers to enter, manage and modify a payment and 
delivery profile and for sellers to enter, manage and modify their product listings via a web-based system and online 
portals, namely, providing business services connecting sellers with buyers via a website; business information 
management, namely, electronic reporting of business information; business data analytics services regarding the sale of 
products and services of others, and regarding the authenticating, processing and management of mobile payments; 
preparation of business reports; preparing business reports for others regarding the sale of products and services of 
others; business information management, namely, electronic reporting of business analytics relating to payment 
processing, authentication and tracking; electronic processing of orders for others; providing online retail store services 
featuring a wide variety of consumers goods of others via a website; providing online marketplaces featuring a wide 
variety of consumer goods via a website; providing commercial information in the field of arts, crafts, and handmade 
goods via a website.

Cl.42;Providing technology via a website that allows for creating, managing, organizing, displaying, tagging, 
bookmarking, storing, sharing or and exchanging electronic media and information over the internet or other 
communications network (terms considered too vague by the International Bureau - Rule 13(2)(b) of the Common 
Regulations); providing technology that allows for searching, locating and transferring information across global 
computer communications networks via a website (terms considered too vague by the International Bureau - Rule 13(2)(b) 
of the Common Regulations); providing temporary use of online, non-downloadable search engine software; providing 
temporary use of online, non-downloadable computer software that feeds content and recommendations regarding 
content, information and individuals based on proprietary algorithms and the user's preferences and behavior; providing 
technology via a website that allows users to perform electronic business transactions via a global computer network 
(terms considered too vague by the International Bureau - Rule 13(2)(b) of the Common Regulations); providing search 
engines via a website for locating information, resources, and the websites of others on a global computer network.
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Priority claimed from 03/12/2018; Application No. : UK00003358100 ;United Kingdom 

4339108    10/05/2019
[International Registration No. : 1494034]
Blue Prism Limited

2 Cinnamon Park Crab Lane, Fearnhead Warrington WA12 0XP United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer hardware; parts and fittings for the aforesaid goods; downloadable computer 
software updates; electronic documentation relating to computer software and computer hardware; computer hardware 
and computer software in relating to artificial intelligence apparatus; artificial intelligence software.

Cl.16;Printed matter; brochures; computer software operating manuals; computer software reference and instruction 
manuals; computer hardware reference and instruction manuals.

Cl.35;Business management consultancy; provision of an online marketplace for trading, exchanging, and sale of 
goods and services, namely, computer software, computer software support services, training materials in connection 
with the use of computer software and computer systems, with other users; online retail services in respect of computer 
software, computer software support services, training materials in connection with the use of computer software and 
computer systems.

Cl.38;Providing an online forum for users to discuss and exchange computer software.

Cl.41;Education and training services in connection with the use of computer software and computer systems; 
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arranging and conducting examinations, conferences, courses, seminars, workshops, and webinars; educational 
assessment services.

Cl.42;Computer software consultancy; design and development of computer software and hardware; installation, 
maintenance and updating of computer software; computer system design and consultancy related thereto; computer 
software technical support services; technical consultancy services relating to information technology; hosting on-line 
web facilities for others for managing and sharing on-line content in relation to computer software and discussions 
related thereto; hosting on-line web facilities for others for managing and sharing on-line content in relation to computer 
software and discussions related thereto; software as a service; software as a service in the field of artificial intelligence; 
design and development of artificial intelligence computer software and hardware.
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4339113    17/06/2019
[International Registration No. : 1494345]
Dorothea Juvet

Route de Bossière 192 CH-1095 Lutry Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Advertising; advertising agency services; advertising by mail order; compilation of information in computer 
databases; data systematization in computer databases; services provided by business consultants; data search in 
computer files for others; commercial information; commercial information agency services; business investigations; 
computerized file management services; commercial transaction preparation services; business marketing [other than 
sales]; presentation of financial products on any means of communication for retail sale; advertising services for 
promotion of transactions on shares and other securities.

Cl.42;Computer consultancy; computer programming services; computer system analysis; advice in the field of data 
processing; conversion of data or documents from physical to electronic media; cosmetic research services; conversion 
of computer programs and data other than physical conversion; computer system design; graphic design services; 
duplication of computer programs; engineering services; hosting Web sites on the Internet; software installation; creation 
and maintenance of websites for third parties; maintenance of computer software; computer data recovery; computer 
rental; rental services in connection with software; updating of software; software development (design); technical project 
planning.
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Priority claimed from 08/11/2018; Application No. : 4498278 ;France 

4339127    07/05/2019
[International Registration No. : 1494086]
SATT OUEST VALORISATION

14 C rue du Pâtis Tatelin, Métropolis II F-35700 RENNES France

Proposed to be Used
IR DIVISION
Cl.9;Measuring apparatus and instruments for diagnosis other than medical use; data processing equipment and 
apparatus; software (recorded programs); computing equipment apparatus and computers, in particular for medical 
research and diagnosis; software (recorded programs); diagnostic apparatus not for medical use.

Cl.10;Surgical apparatus and instruments; medical apparatus and instruments; veterinary apparatus and instruments; 
instruments for measuring, detecting and monitoring for medical use; diagnostic apparatus for medical use; apparatus for 
medical analysis.

Cl.35;Updating of personal medical files; compilation of medical reports in the fields of diagnostics for publication.

Cl.42;Evaluations, assessments and research in the fields of science and technology provided by engineers; scientific 
and technological services as well as research and design services relating to the medical and diagnostics field; scientific 
research in the field of diagnostics or for medical purposes; electronic storage of medical files; design, development, 
maintenance and hosting of medical images and patient data databases; computer programming in the medical and 
diagnostics field; design and development of medical diagnostic equipment and apparatus; design and development of 
software intended for medical technology in the field of diagnostics; computer-assisted diagnostic services; provision of 
scientific information in the medical field; temporary provision of on-line non-downloadable operating software enabling 
access to a computer network; software-service in the diagnostic and medical fields; research and development of new 
products (for others); technical project studies; design and development of computers and software in the diagnostic and 
medical fields; consulting services with respect to software in the field of diagnostics for medical use; medical research; 
development (design), installation, maintenance, updating or rental of software; programming for computers; consultancy 
relating to computers; conversion of computer programs and data (other than physical conversion); conversion of 
documents from a physical medium to an electronic medium; scientific research for medical purposes.

Cl.44;Medical services in the diagnostic or medical fields; medical imaging services; consultancy services regarding 
surgery in the field of diagnostics; medical analyses; preparation of medical reports; consultancy services regarding 
apparatus and instruments intended for the field of diagnostics.
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Priority claimed from 23/01/2019; Application No. : 30 2019 100 873 ;Germany 

4339128    28/06/2019
[International Registration No. : 1495373]
Röchling SE & Co. KG

Richard-Wagner-Str. 9 68165 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics.

Cl.7;Goods and articles made of plastic, namely, parts of machines and parts of machine tools, motors (other than for 
land vehicles, air vehicles and water vehicles), clutches for machines, transmissions for machines, agricultural machines 
and conveyors; intake manifolds for vehicles; air filters for engines; hoses for use as parts of machines in hydraulic 
systems; plastic components (parts of machines) for plant construction in the chemical industry, in the beverage and 
food industry, in the packaging industry, in the paper industry; plastic components (parts of machines) for flue gas 
desulfurization plants, for onshore/offshore technology, for electrostatic powder coating systems and for galvanizing 
plants; parts of machines made of plastic; plastic components for pumps [parts of machines]; chain and curve guides 
(parts of machines); plastic components for drive and conveyor systems; gear wheels and impellers, rollers and guide 
rollers (parts of machines); sliding and bearing elements (parts of machines); slide seals (parts of machines); control 
disks (parts of machines); pump casings (parts of machines); plastic rings (parts of machines); winding components 
made of plastic (parts of machines); parts of machines, namely slot wedges, outriggers, groove base and head inserts 
made of plastic; solid pressed wood parts and synthetic resin pressed wood parts as parts of machines and apparatuses 
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for the electrical, textile, foundry, construction, conveyor, glass, paper, ceramic, steel, metal, wood, plastic, packaging, 
food, luxury food industry, for agriculture and for mining industry; cutting pads (parts of cutting machines); soldering 
masks (parts of soldering machines); belt guides (parts of machines); sliding and conveying elements (parts of 
machines).

Cl.9;Apparatus and instruments for accumulating and storing electricity; parts for apparatus and instruments for 
accumulating and storing electricity; components for electricity storage systems; parts for electricity storage devices; 
parts for charging devices; batteries for electric and hybrid vehicles; fuel cells for electric and hybrid vehicles; inductive 
charging systems for electric and hybrid vehicles; measuring, counting, alignment and calibrating instruments; pipettes 
for diagnostics for laboratory use; measuring spoons; measuring jugs; parts of apparatuses for scientific research and 
laboratory use; laboratory apparatus, namely dispensers for laboratory use; solid pressed wood parts and synthetic resin 
pressed wood parts as parts of instruments (as far as included in this class), parts (insulators) for electrical transformers; 
goods and articles of plastic, namely parts of scientific, nautical, measuring, electric, weighing, signaling, controlling, 
rescuing or teaching apparatus and instruments as well as for coin-operated mechanisms for vending machines and fire 
extinguishers; plastic parts for switchgears, measuring apparatus, high-frequency plants; plastic parts of electrical and 
signal apparatus for traffic engineering, cable runs; plastic parts of transformers and chemical laboratory apparatus.

Cl.10;Physical therapy equipment; hearing protection devices; feeding aids and pacifiers; medical and veterinary 
apparatuses and instruments; prosthetics and artificial implants; orthopedic implants; orthopedic prosthetics; orthopedic 
and mobility aids; surgical instruments; injectors for medical purposes; needles for medical purposes; packaging for 
pharmacy and medical technology, namely container for the administration of medicaments, container for surgical 
instruments, for medical purposes and medical container for histological purposes; packaging for diagnostics, namely 
medical container for histological purposes; drug delivery apparatuses; measuring spoons for administering medicine; 
dosing syringes; syringes for medical purposes; apparatus for administering drugs by inhalation; applicators for 
pharmaceutical preparations; plastic parts for application systems [medical apparatus]; dose counters for use as medical 
devices; droppers for administering medication, sold empty; pipette sets for medical use; plastic components for medical 
spray systems and pump systems; pill distributor and organizer boxes for medical use; closures for pill distributor and 
organizer boxes for medical use; pipettes for diagnostics (for medical use).

Cl.11;Goods and articles of plastic, namely parts of lighting, heating, steam generating, cooking, cooling, drying, 
ventilating, water conduits and sanitary installations; plastic components of water conditioning installations; plastic 
components for water supply installations, waste water treatment plants, seawater desalination plants as well as 
refrigeration and air conditioning equipment; plastic components for fans and ventilators; taps.

Cl.12;Motor vehicles and their components, if included in this class; vehicles; components and accessories for 
vehicles; vehicle covers; air bags [safety devices for automobiles]; covers for vehicle steering wheels; anti-dazzle devices 
for vehicles; brake linings for vehicles; brake boosters for vehicles; brake discs for vehicles; brake hoses for vehicles; 
brake shoes for vehicles; brake drums for vehicles; chassis of vehicles; automobile chassis; bodies for vehicles; vehicle 
seats; doors for vehicles; hoods for vehicles; upholstery for vehicles; center consoles for vehicles; cockpit components 
for vehicles, as far as included in this class; gear lever knobs for vehicles; trim strips and protective strips for the interior 
and exterior fittings of vehicles; covers, dividers and fairings for land vehicles, air vehicles and water vehicles, other than 
parts of engines; door side panels for vehicles; trunk frame and seat panels for vehicles; frame linings for vehicles; 
radiator grilles for vehicles; air flap systems for vehicles; body parts for vehicles; water, hydraulic, fuel, oil, air and 
coolant lines [parts of land vehicles, air vehicles and water vehicles]; parts of land vehicles, air vehicles and water 
vehicles, namely, tanks for water, hydraulic fluid, fuel, oil, air and coolants; plastic goods and articles, namely 
components of land vehicles, aircraft and watercraft; plastic components for ship floors; plastic components for rail 
vehicle construction; front dash panels (parts of vehicles); solid pressed wood parts and synthetic resin pressed wood 
parts as components of land, air and water vehicles; ballistic parts in the form of armouring for vehicles, not of metal.

Cl.16;Articles made of plastics for packaging, wrapping and storage.

Cl.17;Flexible pipes, tubes, hoses and fittings therefore (including valves), and fittings for rigid pipes, all non-metallic; 
insulating splice covers for cables, not of metal; hoses of textile material; hoses, not of metal; connecting hoses for 
vehicle radiators and/or fuel injectors; seals, sealants and fillers; cylinder jointings; caulking, packaging and insulating 
materials; insulating and barrier materials; insulating linings; acoustic insulation articles and materials; insulating 
materials included in this class; acoustical insulation materials; insulators and insulating materials [electricity, heat, 
sound]; foils of metal for insulation; unprocessed and partially processed materials, not adapted for a specific use, 
included in this class, namely polyester, mineral fibers, elastomers, cellulose, fibers impregnated with synthetic resins, 
synthetic and composite materials, namely carbon fibers, cellulose acetates, glass fibers and glass wool, cast nylon for 
use in production, chemical fibers not for textile use, microporous synthetic films for the manufacture of protective 
clothing, work protective clothing, rain protective clothing and for use in production, microporous synthetic strips for the 
manufacture of protective clothing, self-lubricating cast polyamides for use in production, synthetic fibers other than for 
textile purposes, viscose films other than for packaging and wrapping purposes, semi-finished viscose sheets; resins in 
extruded form; semi-worked plastic substances; films, sheets and rods made of plastics (semi-finished); rods, profiles 
[semi-finished] and welding rods made of plastic also as rolls; spools and rollers made of plastic [semi-finished]; rubber 
bars and rods [semi-finished]; rods and bars made of plastic [semi-finished]; plastics in the form of sheets, films, blocks, 
rods and tubes; finished and semi-finished products adapted for a specific use, included in this class, namely plastics for 
injection moulding and 3D printing, shock-absorbing and packing materials, vibration dampers, gaskets, sealing sheets 
and semi-finished synthetic filter materials; sealing material; packing materials of rubber or plastics; semi-processed 
filtering materials made of plastic or foam; rubber sleeves for protecting parts of machines; stops of rubber, rubber 
stoppers and shock-absorbing protection shields made of rubber; rubber lids, caps and plugs (for industrial packaging); 
punching plates made of plastic (semi-finished); perforated plates made of plastic (semi-finished); welding rods made of 
plastic; moulded parts made of plastic (semi-finished); synthetic resin pressed wood in form of panels; synthetic resin 
pressed wood in form of fasteners; semi-finished plates and rings made of synthetic resin pressed wood; hoses for air 
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inlets for vehicles; insulating frames (insulating material); temperature and vibration insulating materials for tanks; non-
metallic sealing strips.

Cl.19;Plastic plates for floors and treads for use in building and construction; plastic sheets for wet areas in swimming 
pools and sanitary areas; plastic ice rinks, namely slidable plastic sheets for use as building materials; plastic sheets for 
interior design; plastic sheets for steps, surfaces and covers; plastic claddings; laminated chipboard; plates, rings, bars, 
beams, connectors and supports made of laminated chipboard (parts for construction purposes); synthetic resin pressed 
wood (building materials not of metal); blocks (building materials not of metal); sliding blocks (building materials not of 
metal); hardwood wedges (building materials not of metal); synthetic resin pressed wood (prefabricated parts for 
buildings); building materials, namely impact protection elements, not made of metal.

Cl.20;Non-metallic fasteners, connectors and holders for cables and pipes; non-metallic fasteners, connectors and 
holders for tubes; fasteners made of plastic; connectors (fasteners, non-metallic); non-metallic containers, and closures 
and holders therefore; non-metallic caps and closures for bottles and for containers; reservoirs, not of metal nor of 
masonry; non-metallic closures for containers; containers, not of metal; cans, boxes and cases made of plastic; non-
metallic bottle caps; non-metallic bottle corks plugs; non-metallic containers for liquid fuel; packaging containers made of 
plastic; jerrycans; sealing caps, not of metal; bag closures; non-metallic locks for vehicles; furniture and non-metallic 
furniture fittings; non-metallic bottle racks; corner protectors made of plastic; signs and displays made of plastic; 
threaded rods and nuts; fasteners, namely threaded rods and nuts made of plastic; fasteners made of plastic; fasteners 
made of plastic; wheel chocks, not of metal; non-metallic cable straps; non-metallic fasteners.

Cl.21;Tableware, cookware and containers; cutting boards.

Cl.37;Sterilization of packaging systems for pharmacy, diagnostics and medicine.

Cl.40;Custom manufacturing services relating to 3D printing, cutting plastics to size, machining of plastics; material 
processing and conversion, namely 3D printing, cutting plastics to size, machining of plastics.

Cl.42;Technological services; design services; development of packaging systems; product design and product 
development; consultancy relating to the design of packaging.
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Priority claimed from 20/03/2019; Application No. : 30 2019 103 573 ;Germany 

4339142    14/06/2019
[International Registration No. : 1495390]
MEVA Schalungs-Systeme GmbH

Industriestraße 5 72221 Haiterbach Germany

Proposed to be Used
IR DIVISION
Cl.6;Formwork for concreting walls, floor slabs, beams, joists, formwork for pillars, formwork for columns, the aforesaid 
goods mainly made of metal; turnbuckles for connecting concrete formwork and other formwork accessories made of 
metal, namely formwork beams, pillars and push-pull props for formwork and concreting, prop heads made of metal; 
barriers of metal; fall protection systems made of metal; beams of metal; adjustable telescopic props made of metal.

Cl.19;Formwork for concreting walls, floor slabs, beams, joists, formwork for pillars, formwork for columns, the 
aforesaid goods mainly not of metal; multilayer boards of wood or of plastic as shuttering panels for concrete formwork, 
formwork elements, not of metal; props and beams of wood for building construction, in particular for concrete formwork, 
formwork beams (not of metal), pillars and push-pull props (not of metal) for formwork and concreting.
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Priority claimed from 27/12/2018; Application No. : 018003909 ;European Union 

4339156    20/06/2019
[International Registration No. : 1493777]
Widex A/S

Nymoellevej 6 DK-3540 Lynge Denmark

Proposed to be Used
IR DIVISION
Cl.10;Hearing aids; medical apparatus and instruments for use in relation to hearing.

Cl.44;Performing hearing tests; consultancy relating to hearing tests; hearing aid fitting services; medical consultation 
relating to hearing loss; audiology services.
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Priority claimed from 28/08/2018; Application No. : 017947655 ;European Union 

4339157    27/02/2019
[International Registration No. : 1495422]
Lincoln Electric Europe B.V.

Nieuwe Dukenburgseweg 20 NL-6534 AD Nijmegen Netherlands

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; welding, 
soldering and brazing steel; filler metals for welding, soldering and brazing; metal wires and metal rods for welding, 
plating, metallization, brazing and soldering; flux coated rods and flux coated wires for welding, brazing and soldering; 
pipes and tubes of metal; welding, brazing, soldering and cutting metallic materials; metals being consumable for 
soldering, brazing, cutting and welding; welding, soldering and brazing preparations comprising of solder metal coated 
with flux.

Cl.7;Machines and machine tools for treatment of materials and for manufacturing; motors and engines (except for land 
vehicles); generators; generators for cutting, brazing and soldering; welding generators; machine coupling and 
transmission components (except for land vehicles); apparatus for welding, soldering, brazing cutting; welding, cutting, 
brazing and soldering machines, and parts thereof; robotic apparatus and machines for welding, soldering, brazing and 
cutting; gas welding, soldering, brazing and gas cutting machines and apparatus; metal welding, soldering, brazing and 
cutting tools; welding, soldering and brazing torches; soldering, brazing, cutting and welding torches and electrode 
holders for soldering, brazing, cutting and welding machines; hand-held welding, cutting and blow torches; gas torches 
for welding, soldering, brazing and cutting; blowpipes and blowtorches (parts of welding, soldering, brazing or cutting 
machines); soldering blowtorches; blowtorches for welding, brazing and cutting; pressure reducing valves and pressure 
regulators for welding, soldering, brazing and cutting machines; hand-held blowtorches, torches and rod holders for 
welding, soldering, brazing, cutting and metal working; torches and electrode holders for welding, soldering, cutting and 
metal working; regulators and pressure regulators for welding, soldering, brazing and cutting machines; tools for 
welding, soldering, brazing and cutting metals; welding, soldering, brazing and cutting equipment; welding, brazing, 
soldering and cutting devices; agricultural implements, other than hand-operated; mechanical hand-held tools; apparatus 
and instruments for cutting, welding and electric arc welding; apparatus and instruments for soldering and brazing; 
electric welding and cutting systems, and parts thereof; electronic robotic welding and cutting systems, and parts 
thereof; electric soldering and brazing systems, and parts thereof; electronic robotic soldering and brazing systems, and 
parts thereof; electric welding, brazing, soldering and cutting stations; welding electrical apparatus; soldering, brazing 
and cutting electrical apparatus; welding electrodes; soldering electrodes; brazing electrodes; electric welding, soldering 
and brazing kits; welding, soldering and brazing torches; soldering, brazing, cutting and welding torches and electrode 
holders for soldering, brazing, cutting and welding machines.

Cl.8;Hand tools, instruments and implements [hand-operated]; knifes, metal shears; hand tools operated manually; 
hammers (hand tools); chipping hammers; parts of hand tools for use with hand-operated hand tools for cutting, welding, 
soldering and brazing; hand-operated hand tools for cutting, welding, soldering or brazing; hand-operated hand tools for 
metal welding, soldering, brazing and cutting; hand-operated hand tools for welding, cutting, brazing and soldering; hand-
operated hand tools as device for welding, soldering, brazing and cutting; hand-operated hand tools as equipment for 

5054



welding, soldering, brazing and cutting.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision) apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; welding, soldering, brazing and cutting transformers; electrodes; 
calculating machines, data processing equipment, computers; computer software; computer hardware; apparatus for 
recording, transmission or reproduction of sound or images; magnetic data carriers, recording discs; compact discs, 
DVDs and other digital recording media; power supplies for welding, brazing, soldering and cutting machines; protective 
clothing for protection against accident or injury; protective welding, soldering, brazing and cutting clothing for 
protection against accident or injury; protective helmets, gloves, goggles, masks, face shields for protection against 
accident or injury; welding, brazing, soldering and cutting helmets, gloves, goggles, masks, face shields for protection 
against accident or injury.
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Priority claimed from 27/08/2018; Application No. : 017947226 ;European Union 

4339160    26/02/2019
[International Registration No. : 1495423]
ŠKODA INVESTMENT a.s.

Evropská 2690/17 CZ-160 00 Praha 6, Dejvice Czech Republic

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science, photography, horticulture and forestry; unprocessed artificial resins, 
unprocessed plastics; manures; tempering and soldering preparations; chemical substances for preserving foodstuffs; 
tanning substances; adhesives and adhesive materials for industrial purposes, other than for cars or lorries; glues for 
metal and plastics; carpet glue; hot-melt adhesives; spray adhesives; structural adhesives, mastic compounds, glue 
sticks, all for industrial purposes; adhesive preparations for surgical bandages; adhesives for billposting; adhesives for 
floor, ceiling and wall tiles, adhesives for paperhanging; cement in the form of adhesives for repairing broken articles; 
epoxy resins, unprocessed; gums in the form of adhesives and gum solvents; ungluing preparations; refrigerants; 
chemicals in the form of foams for use in industry; foaming agents; foaming agents in the form of sprays; chemical 
compositions for use in grout, and for ceramic tiles, and ceramic, porcelain and vitreous china glazings repairs; 
chemicals for general manufacture use in cleaning electronic components and medical devices; surfactants, surface 
active agents, chemical compositions for modifying the surface characteristics of liquids, coatings and inks; fluids for 
use in heat transfer, refrigeration, metal working and drilling, film cleaning, latent fingerprint development, medical device 
manufacturing, wet cleaning of dry etcher parts, cleaning of liquid oxygen and gaseous oxygen lines, pharmaceutical and 
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chemical processing; chemical cleaning and drying agents for electronic parts, components, subassemblies, assemblies, 
precision parts, optics, optoelectronics, aerospace components, aircraft engines and aircraft; sterilization indicators, 
colorimetric indicators, chemically treated paper, chemically treated paper indicators, chemical composition for 
application to fabric and apparel to release stains, substances for the impregnation and finish of any material, chemical 
compositions for cleaning carpet, fabrics and upholstery; chemical compositions for application to fabric, upholstery, 
carpet and other flooring materials to repel stains and liquids; chemicals to ensure the efficacy of water and oil-repellent 
materials, chemical products, including chemical mixes for application to various surfaces, materials for repelling greases 
and oils and stains, liquid polymer coating mixes for application to printed surfaces to improve the adhesion of the 
aforesaid printing to the aforesaid surfaces; fluorinated products for repelling water and stains, that can be used on 
woven fabrics, leather and carpets of nylon and polypropylene, microbeads of glass fixed to a substrate of plastic, which, 
when affixed to the aforesaid fabrics, endow those fabrics with retroreflective properties, enhancing the night-time 
visibility of clothing made from those fabrics; form release agents for use in the concrete industry; mould-release 
preparations; roofing adhesives; weatherproofing coating kit consisting primarily of a polymer adhesive and a sealer 
coating for roof installation; high temperature silicone compound used for forming gaskets; emulsifiers for use in the 
manufacture of polymers; surfactants for use in the manufacture of polymers and emulsifier for the emulsion 
polymerization of monomers to create fluoropolymers for use in the manufacture of plastic articles; chemicals, namely 
filtration agents, filter media, and molecular separation media for general industrial use, including the pharmaceutical, 
chemical and paint industries; filter media incorporating silica absorbents for the removal of impurities from fluids and 
other filtrable substances, for use in the pharmaceutical, food and beverage, chemical, paint and electronics industries; 
unprocessed plastics in the nature of filtering materials for the removal of impurities from fluids and other filtrable 
substances, for use in the pharmaceutical, food and beverage, chemical, paint and electronics industries; fluoropolymers, 
fluoroplastics, fluoroelastomers, polytetrafluoroethylene, fluorinated thermoplastic elastomers, perfluorinated elastomers 
and perfluorinated plastics, including suspensions, solutions, emulsions, dispersions, powders, pellets, granules, gums 
and extrudates of the same; chemical compositions containing fluoropolymers, compositions containing fluoropolymers 
and/or non-fluorinated polymers and/or other chemical additives; vulcanizable fluororubber compositions, filled 
fluoropolymer compositions, electrically conductive fluororubbers and fluoroplastics, and polytetrafluoroethylene 
compounds; chemical additives for plastics (including engineering plastics) polyolefin processing additives, antiblocking 
agents, nucleating agents, clarifying agents, chemical based lubricating agents, release agents and flame retardant 
additives; fluoropolymer bonding agents, rubber processing additives, rubber curatives, internal and external mold 
release agents for rubbers and plastics, chemical additives that promote or improve the vulcanization of fluoroelastomers 
and chemical additives that improve or modify the post-vulcanization properties of fluoroelastomers, chemicals used in 
the manufacture of fluoropolymers, chemicals used in the manufacture of fluoroelastomers, chemicals used in the 
manufacture of fluoroplastics, fluorinated monomers, tetrafluoroethylene, hexafluoropropylene, vinylidene fluoride, 
fluorinated ether-containing monomers, halogenated and nitrile cure-site monomers; catalysts; benzene; benzol; 
fissionable material for nuclear energy.

Cl.2;Paints and washes, coatings, lacquers, other than for cars or lorries; preservatives against rust, other than for cars 
or lorries, and against deterioration of wood; paints, dyes; inks for printing, marking and engraving; raw natural resins; 
metals in foil and powder form for painters, decorators, printers and artists; mordants; metals in foil and powder form for 
painters, decorators, printers and artists; protective coatings and sealer coatings for grout, ceramic tiles, wood floors, 
concrete floors and surfaces, bath tubs, showers, toilets, sinks; interior and exterior house and building paints; coating 
compositions in the nature of paint; protective coatings for electronic components, other than for cars or lorries, 
chemicals for use in stripping wood to repair the surfaces of furniture and for other purposes, chemical compositions for 
application to substrates of wood to provide a protective stain, solvent and abrasion-resistant coating thereto; light-
reflective materials, not in sheets, reflective paints, protective coating compositions [paints], reflective coating 
compositions for opthalmic lenses, lenses for photographic apparatus and other optical lenses, epoxy resin coatings, 
protective coatings for metals [paints], coating for industrial use designed for application to welded pipe joints and 
fittings and other metal, wood, concrete, and similar materials to protect them from rust, corrosion and deterioration, both 
above and below ground, clear protective coatings for vehicles; enamels; undersealing for vehicle chassis, other than for 
cars or lorries; paint thinners, undercoatings for surfaces to be painted; hardeners for paints, primers, coatings, thinners 
and glazes, other than for passenger vehicles or lorries; coatings for the repair of surfaces of glass fibres and plastics; 
rubberized non-skid compound in the nature of a paint for application to walkways in and around marine vehicles; 
unprocessed resins and coloring agents therefor for application to marine surfaces to prevent corrosion and deterioration 
thereof.

Cl.3;Non-medicated cosmetics and toiletry preparations; non-medicated dentifrices; perfumery, essential oils; 
bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive preparations; 
soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; scouring solutions; make-up removing preparations; 
astringents for cosmetic purposes; shaving stones [astringents]; aloe vera preparations for cosmetic purposes; amber 
[perfume]; antistatic preparations for household purposes; anti-perspirants (toiletries); aromatics [essential oils]; 
flavourings for beverages [essential oils]; breath freshening strips; breath freshening sprays; ethereal essences; 
essential oils; cedarwood (essential oils of -); eyebrow cosmetics; cosmetic pencils; soap for brightening textile; cake 
flavorings [essential oils]; bath salts, not for medical purposes; baths (cosmetic preparations for -); balms, other than for 
medical purposes; beard dyes; moustache wax; bergamot oil; pumice stone; skin whitening creams; bleaching 
preparations [decolorants] for cosmetic purposes; laundry bleach; bleaching salts; bleaching soda; extracts of flowers 
[perfumes]; polish for furniture and flooring; floor wax; deodorants for pets; deodorants for human beings or for animals; 
deodorant soap; detergents other than for use in manufacturing operations and for medical purposes; diamantine 
[abrasive]; canned pressurized air for cleaning and dusting purposes; scented wood; sachets for perfuming linen; 
perfume water; javelle water; depilatory preparations; wax (depilatory -); descaling preparations for household purposes; 
color- [colour-] brightening chemicals for household purposes [laundry]; laundry blue; colorants for toilet purposes; 
color-removing preparations; paint stripping preparations, cosmetic dyes; greases for cosmetic purposes; degreasers 
other than for use in manufacturing processes; varnish-removing preparations; stain removers; gaultheria oil; geraniol; 
shining preparations [polish]; laundry glaze; starch glaze for laundry purposes; glass cloth [abrasive cloth]; smoothing 
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preparations [starching]; smoothing stones; flower perfumes (bases for -); hair dye; hair spray; hair tonic; cosmetic 
creams; cosmetic preparations for skin care; heliotropine; ionone [perfumery]; jasmine oil; adhesives for affixing false 
hair; adhesives for cosmetic purposes; eyelashes (adhesives for affixing false -); cologne; corundum [abrasive]; 
cosmetics; cosmetic kits; cosmetic pencils; cleaning chalk; false nails; false eyelashes; varnish-removing preparations; 
lavender oil; lavender water; leather bleaching preparations; creams for leather; preservatives for leather [polishes]; lip 
gloss; lipstick; floor wax removers [scouring preparations]; lotions for cosmetic purposes; air fragrancing preparations; 
almond milk for cosmetic purposes; almond oil; almond soap; massage gels, other than for medical purposes; carbides 
of metal [abrasives]; cloths impregnated with a detergent for cleaning; preparations for unblocking drain pipes; plants 
(preparations to make shiny the leaves of -); douching preparations for personal sanitary or deodorant purposes 
[toiletries]; musk [perfumery]; mouth washes, not for medical purposes; nail art stickers; nail polish; nail care 
preparations; washing soda, for cleaning; soda lye; neutralizers for permanent waving; oils for toilet purposes; oils for 
cosmetic purposes; oils for cleaning purposes; hair waving preparations; oils for perfumes and scents; perfumery; 
perfume; pastes for razor strops; mint for perfumery; mint essence [essential oil]; polishing creams; polishing 
preparations; denture polishes; polishing paper; jewellers' rouge; polishing stones; polishing wax; pomades for cosmetic 
purposes; potpourris [fragrances]; dry-cleaning preparations; furbishing preparations; quillaia bark for washing; shaving 
preparations; shaving soap; after-shave preparations; fumigation preparations [perfumes]; joss sticks; windscreen 
cleaning liquids, other than for cars or lorries; cleansing milk for toilet purposes; cleaning preparations; preparations for 
cleaning dentures; rose oil; rust removers; non-slipping liquids for floors; non-slipping wax for floors; safrol; ammonia 
[volatile alkali] [detergent]; sandpaper; whiting; cosmetic preparations for slimming purposes; grinding preparations; 
abrasive paper; grinding preparations; make-up preparations; make-up preparations; make-up powder; emery; emery 
cloth; sandcloth; tailors' wax; beauty masks; boot cream; shoe wax; cobblers' wax; shoemakers' wax; antiperspirant 
soap; soap for foot perspiration; shampoo; silicon carbide [abrasive]; tanning preparations; sun-tanning preparations 
[cosmetics]; laundry starch; badian essence; talcum powder, for toilet use; wallpaper cleaning preparations; terpenes 
[essential oils]; turpentine, for degreasing; oil of turpentine for degreasing; cosmetics for animals; shampoos for pets 
[non-medicated grooming preparations]; toiletries; cakes of soap; toilet water; tripoli stone for polishing; dry shampoos; 
drying agents for dishwashing machines; tissues impregnated with cosmetic lotions; petroleum jelly for cosmetic 
purposes; volcanic ash for cleaning; laundry wax; bluing for laundry; laundry soaking preparations; laundry preparations; 
hydrogen peroxide for cosmetic purposes; cotton wool for cosmetic purposes; cotton sticks for cosmetic purposes; 
fabric softener for laundry; incense; cosmetic preparations for eyelashes; mascara; dental bleaching gels; decorative 
transfers for cosmetic purposes; essential oils of lemon.

Cl.4;Industrial oils, other than for cars or lorries, and greases; lubricants, other than for cars or lorries, and greases; 
dust absorbing, wetting and binding compositions; lighting fuel; candles and wicks for lighting; oils for paints; anthracite; 
moistening oil; beeswax; firewood; fuel oil; vaporized fuel mixtures; fuel in the form of briquettes; Christmas tree candles; 
tallow; wicks for candles; perfumed candles; coal briquettes; oils for releasing form work [building]; electrical energy; 
dust removing preparations; illuminating grease; fish oil, not edible; lubricating graphite; wood briquettes; coal; wood 
spills for lighting; carnauba wax; kerosene; candles for lighting; bone oil for industrial purposes; lignite; firelighters; 
coke; oil for the preservation of masonry; lamp wicks; wool grease; grease for leather; greases for the preservation of 
leather; gas for lighting; motor oil; nightlights [candles]; naphtha; non- chemical fuel additives; industrial lubricants; 
textile oil; oleine; oil-gas; ozocerite [ozokerite]; paper spills for lighting; paraffin; petroleum ether; grease for belts; non-
slipping preparations for belts; belting wax; castor oil for technical purposes; rape oil for industrial purposes; lubricating 
grease; cutting fluids; grease for footwear; producer gas; soya bean oil preparations for non-stick treatment of cooking 
utensils; sunflower oil for industrial purposes; dust controlling compositions; dust binding compositions for sweeping; 
stearine; coal naphtha; coal tar oil; peat [fuel]; peat (blocks of -) [fuel]; carburants; petroleum jelly for industrial purposes; 
illuminating wax; industrial wax; wax [raw material]; arms [weapons] (grease for -); ceresine; tinder; wax for skis.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides; dental impression materials; laxatives; medical preparation for slimming purposes; 
slimming pills; adjuvants for medical purposes; acaricides; aconitine; aldehydes for pharmaceutical purposes; algicides; 
alginates for pharmaceutical purposes; alkaline iodides for pharmaceutical purposes; alkaloids for medical purposes; 
alcohol for pharmaceutical purposes; aloe vera preparations for pharmaceutical purposes; dental amalgams; amino acids 
for medical purposes; amino acids for veterinary purposes; analgesics; anaesthetics; angostura bark for medical 
purposes; antibiotics; antiseptics; antiseptic cotton; appetite suppressants for medical purposes; appetite suppressant 
pills; medicines for human purposes; medicines for veterinary purposes; medicines for dental purposes; constipation 
(medicines for alleviating -); aseptic cotton; asthmatic tea; ethers for pharmaceutical purposes; caustics for 
pharmaceutical purposes; caustic pencils; collyrium; eyepatches for medical purposes; acetates for pharmaceutical 
purposes; babies' diaper-pants; infant formula; bath salts for medical purposes; bath preparations for medical purposes; 
bath (therapeutic preparations for the -); bacterial poisons; bacterial preparations for medical and veterinary use; 
bacteriological preparations for medical and veterinary use; fibre (dietary -); balms for medical purposes; balsamic 
preparations for medical purposes; sanitary wear; bandages for dressings; barks for pharmaceutical purposes; wadding 
for medical purposes; tranquillizers; biological tissue cultures for medical purposes; biological tissue cultures for 
veterinary purposes; biological preparations for medical purposes; biological preparations for veterinary purposes; 
biocides; goulard water; blood for medical purposes; haematogen; leeches for medical purposes; blood plasma; lozenges 
for pharmaceutical purposes; tanning pills; bromine for pharmaceutical purposes; powder of cantharides; chemical 
preparations to treat wheat blight [smut]; phylloxera (chemical preparations for treating -); vine disease treating 
chemicals; chemico-pharmaceutical preparations; contraceptives (chemical -); chemical conductors for 
electrocardiograph electrodes; mildew (chemical preparations to treat -); pregnancy (chemical preparations for the 
diagnosis of -); chemical preparations for medical purposes; chemical preparations for pharmaceutical purposes; 
chemical preparations for veterinary purposes; chemical reagents for medical or veterinary purposes; quinine for medical 
purposes; chinoline for medical purposes; surgical tissues; surgical implants [living tissues]; hydrated chloral for 
pharmaceutical purposes; chloroform; condurango bark for medical purposes; curare; sanitary towels; decoctions for 
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pharmaceutical purposes; dental cement; deodorants, other than for human beings or for animals; deodorants for 
clothing and textiles; disinfectants for chemical toilets; disinfectants for hygiene purposes; detergents for medical 
purposes; diabetic bread adapted for medical use; diagnostic preparations; diastase for medical purposes; dietetic 
substances adapted for medical use; dietetic foods adapted for medical use; digitalin; dill oil for medical purposes; drugs 
for medical purposes; alloys of precious metals for dental purposes; albuminous preparations for medical purposes; 
elixirs [pharmaceutical preparations]; gentian for pharmaceutical purposes; enzymes for medical purposes; enzymes for 
veterinary purposes; enzyme preparations for medical purposes; enzyme preparations for veterinary purposes; 
aluminium acetate for pharmaceutical purposes; esters for pharmaceutical purposes; eucalyptol for pharmaceutical 
purposes; eucalyptus for pharmaceutical purposes; fennel for medical purposes; ferments for pharmaceutical purposes; 
greases for medical purposes; greases for veterinary purposes; febrifuges; fish meal for pharmaceutical purposes; fly 
catching paper; fly catching adhesives; fly destroying preparations; formic aldehyde for pharmaceutical purposes; 
chilblain preparations; frostbite salve for pharmaceutical purposes; fungicides; gallic acid for pharmaceutical purposes; 
gases for medical purposes; gelatine for medical purposes; royal jelly for pharmaceutical purposes; poisons; glycerine 
for medical purposes; glycerophosphates; gold (dental amalgams of -); guaiacol for pharmaceutical purposes; gum for 
medical purposes; gamboge for medical purposes; gurjun [gurjon, gurjan] balsam for medical purposes; belts for sanitary 
napkins [towels]; haemostatic pencils; adhesives for dentures; haemoglobin; hemorrhoid preparations; dry rot fungus 
(preparations for destroying -); yeast for pharmaceutical purposes; remedies for foot perspiration; remedies for 
perspiration; charcoal for pharmaceutical purposes; hops (extracts of -) for pharmaceutical purposes; hormones for 
medical purposes; cement for animal hooves; corn remedies; corn rings for the feet; repellents for dogs; dog lotions for 
veterinary purposes; dog washes; hydrastine; hydrastinine; vaccines; pants, absorbent, for incontinents; insecticides; 
insect repellents; personal sexual lubricants; irish moss for medical purposes; isotopes for medical purposes; jalap; 
iodine for pharmaceutical purposes; iodides for pharmaceutical purposes; iodoform; tincture of iodine; jujube, medicated; 
potassium salts for medical purposes; preparations of lime for pharmaceutical purposes; calomel [fungicide]; cooling 
sprays for medical purposes; camphor for medical purposes; camphor oil for medical purposes; candy for medical 
purposes; capsules for medicines; carbolineum [parasiticide]; compresses; cachou for pharmaceutical purposes; 
chewing gum for medical purposes; rubber for dental purposes; germicides; adhesive bands for medical purposes; bone 
cement for surgical and orthopaedic purposes; cocaine; collodion for pharmaceutical purposes; compresses; headache 
pencils; smoking herbs for medical purposes; herbal teas for medicinal purposes; creosote for pharmaceutical purposes; 
croton bark; preparations of microorganisms for medical or veterinary use; liquorice for pharmaceutical purposes; larvae 
exterminating preparations; cod liver oil; flaxseed for pharmaceutical purposes; flaxseed meal for pharmaceutical 
purposes; lecithin for medical purposes; liniments; solutions for contact lenses; solvents for removing adhesive plasters; 
lotions for pharmaceutical purposes; lotions for veterinary purposes; air purifying preparations; lupulin for 
pharmaceutical purposes; magnesia for pharmaceutical purposes; malt for pharmaceutical purposes; malted milk 
beverages for medical purposes; almond milk for pharmaceutical purposes; mangrove bark for pharmaceutical purposes; 
mice (preparations for destroying -); beverages adapted for medicinal purposes; medicinal herbs; medicinal infusions; 
medicinal hair growth preparations; medicinal tea; sea water for medicinal bathing; flour for pharmaceutical purposes; 
melissa water for pharmaceutical purposes; milking grease; menthol; articles for headache; milk ferments for 
pharmaceutical purposes; milk sugar for pharmaceutical purposes; mineral food supplements; mineral water salts; burns 
(preparations for the treatment of -); soil-sterilising preparations; anti-uric preparations; callouses (preparations for -); air 
deodorising preparations; teething (preparations to facilitate -); douching preparations for medical purposes; reducing 
sexual activity (preparations for -); moulding wax for dentists; moleskin for medical purposes; sanitary pants; mud for 
baths; mud (medicinal -); mothproofing preparations; paper (mothproof -); mouthwashes for medical purposes; ergot for 
pharmaceutical purposes; myrobalan bark for pharmaceutical purposes; mediums (bacteriological culture -); powdered 
milk for babies; albuminous foodstuffs for medical purposes; nutritive substances for microorganisms; nutritional 
supplements; albumin dietary supplements; alginate dietary supplements; enzyme dietary supplements; royal jelly dietary 
supplements; glucose dietary supplements; yeast dietary supplements; casein dietary supplements; flaxseed dietary 
supplements; flaxseed oil dietary supplements; lecithin dietary supplements; pollen dietary supplements; propolis dietary 
supplements; protein dietary supplements; wheat germ dietary supplements; dietary supplements for animals; narcotics; 
bicarbonate of soda for pharmaceutical purposes; sodium salts for medical purposes; by-products of the processing of 
cereals for dietetic or medical purposes; nervines; cachets for pharmaceutical purposes; medicinal oils; opiates; opium; 
opodeldoc; organotherapy preparations; antioxidant pills; paper for mustard poultices; antiparasitic collars for animals; 
parasiticides; pectin for pharmaceutical purposes; pepsins for pharmaceutical purposes; peptones for pharmaceutical 
purposes; pearl powder for medical purposes; mint for pharmaceutical purposes; pharmaceutical preparations; 
pharmaceutical preparations for treating dandruff; pharmaceutical preparations for skin care; phenol for pharmaceutical 
purposes; phosphates for pharmaceutical purposes; anticryptogamic preparations; pomades for medical purposes; 
porcelain for dental prostheses; bronchodilating preparations; trace elements (preparations of -) for human and animal 
use; sterilising preparations; propolis for pharmaceutical purposes; protein supplements for animals; pyrethrum powder; 
quassia for medical purposes; quebracho for medical purposes; mercurial ointments; radioactive substances for medical 
purposes; radium for medical purposes; rat poison; fumigating pastilles; fumigation preparations for medical purposes; 
contact lens cleaning preparations; medicine cases, portable, filled; rhubarb roots for pharmaceutical purposes; smelling 
salts; castor oil for medical purposes; radiological contrast substances for medical purposes; ointments for 
pharmaceutical purposes; salts for medical purposes; salts for mineral water baths; sarsaparilla for medical purposes; 
oxygen for medical purposes; oxygen baths; acids for pharmaceutical purposes; pesticides; lint for medical purposes; 
soporifics; dental abrasives; slug exterminating preparations; flowers of sulfur for pharmaceutical purposes; sulfur sticks 
[disinfectants]; mustard for pharmaceutical purposes; mustard oil for medical purposes; mustard poultices; serums; 
serotherapeutic medicines; siccatives [drying agents] for medical purposes; syrups for pharmaceutical purposes; 
scapulars for surgical purposes; sunburn ointments; sunburn preparations for pharmaceutical purposes; semen for 
artificial insemination; stem cells for medical purposes; stem cells for veterinary purposes; starch for dietetic or 
pharmaceutical purposes; steroids; breast-nursing pads; strychnine; styptic preparations; sulfonamides [medicines]; 
suppositories; tobacco extracts [insecticides]; tampons; turpentine for pharmaceutical purposes; oil of turpentine for 
pharmaceutical purposes; thermal water; thymol for pharmaceutical purposes; animal washes [insecticides]; tinctures for 
medical purposes; tonics [medicines]; glucose for medical purposes; tissues impregnated with pharmaceutical lotions; 
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vermin destroying preparations; herbicides; vaginal washes for medical purposes; petroleum jelly for medical purposes; 
gauze for dressings; first-aid boxes, filled; dressings, medical; surgical dressings; absorbent cotton; digestives for 
pharmaceutical purposes; vesicants; veterinary preparations; cattle washes [insecticides]; vitamin preparations; wart 
pencils; hydrogen peroxide for medical purposes; insect repellent incense; cream of tartar for pharmaceutical purposes; 
incontinence pads; bismuth preparations for pharmaceutical purposes; bismuth subnitrate for pharmaceutical purposes; 
vulnerary sponges; anthelmintics; medicinal roots; teeth filling material; dental lacquer; cedar wood for use as an insect 
repellent; cellulose ethers for pharmaceutical purposes; cellulose esters for pharmaceutical purposes; sugar for medical 
purposes algaecide for use in the manufacture of roof shingles and tiles, and for use in other applications to roofs and 
roofing materials; disinfectant soap; medicated soap.

Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; goods of metal, not included in other classes, namely castings, forgings, moldings and welded 
semi-finished products of iron, steel, metals and their alloys, unwrought, semi-wrought and wrought metals and forgings 
thereof, machine- or hand-wrought, moulded components of metal, goods and building components of rolled and cast 
metal, machined castings, unprocessed or semi-processed materials for the manufacture of machines, foundry, forge and 
mill products, goods of raw steel, pressure vessels of metal; high-pressure and specialised fittings of metal; packaging 
containers of metal, high-pressure pipes; metallurgical products: castings, forging, pressing, ingots of common metal; 
ores; gutter pipes of metal; bicycle parking installations of metal; branching pipes of metal; aluminium; aluminium wire; 
aluminum foil paper; anvils; anchors; mooring buoys of metal; tie plates; jets of metal; fittings of metal for compressed air 
ducts; reinforcing materials of metal for machine belts; reinforcing materials of metal for building; outdoor blinds of 
metal; cabanas of metal; beacons of metal, non-luminous; metal beams; metal joists; hoop steel; bindings of metal; bands 
of metal for tying-up purposes; hoop iron; ingots of common metal; building or furniture fittings of nickel-silver; fittings of 
metal for building; tree protectors of metal; building boards of metal; buildings of metal; clips of metal for cables and 
pipes; containers of metal for compressed gas or liquid air; tanks of metal; closures of metal for containers; glucinium 
[beryllium]; broom handles, of metal; shuttering of metal for concrete; fittings of metal for beds; bed casters of metal; 
thread of metal for tying-up purposes; binding thread of metal for agricultural purposes; sheets and plates of metal; lead, 
unwrought or semi-wrought; lead seals; bolts of metal; vats of metal; iron slabs; letter boxes of metal; bronze; bronzes for 
tombstones; bronzes [works of art]; letters and numerals of common metal, except type; busts of common metal; 
cermets; chromium; chrome ores; containers of metal [storage, transport]; metal roofing; metal roofing; tiles of metal; 
cornices of metal; mooring bollards of metal; monuments of metal; box fasteners of metal; wire; wire of common metal 
alloys, except fuse wire; wire gauze; wire rope; telpher cables; ropes of metal; drain pipes of metal; metal turnstiles; 
turntables [railways]; metal window fasteners; penstock pipes of metal; metal pegs; nozzles of metal; brackets of metal 
for building; iron, unwrought or semi-wrought; ironmongery; railroad ties of metal; railway points; iron wire; iron ores; ice 
moulds of metal; badges of metal for vehicles; locks of metal for vehicles; traps for wild animals; paint spray booths of 
metal; metal casks; metal casks; taps for casks, of metal; springs [metal hardware]; filings of metal; windows of metal; 
lintels of metal; ironwork for windows; fittings of metal for windows; sash fasteners of metal for windows; shutters of 
metal; metal window frames; window casement bolts; sash pulleys; chrome iron; ferrotitanium; tungsten iron; firedogs 
[andirons]; refractory construction materials of metal; furnace fireguards of metal; statues of common metal; flanges of 
metal [collars]; bottle closures of metal; bottle closures of metal; insect screens of metal; foils of metal for wrapping and 
packaging; handling pallets of metal; hoppers of metal, non-mechanical; door scrapers; metal floors; galena [ore]; sheaf 
binders of metal; hooks of metal for clothes rails; memorial plates of metal; collecting boxes (metal -); germanium; 
framework of metal for building; scaffolding of metal; cornices of metal; greenhouses of metal, transportable; greenhouse 
frames of metal; foundry molds [moulds] of metal; latticework of metal; bars for metal railings; bells; gold solder; tombs 
(monuments of metal for -); enclosures of metal for tombs; burial vaults of metal; vaults of metal [burial]; tombstones of 
metal; tombstone stelae of metal; metal tomb plaques; knobs of metal; ferrules of metal for handles; cast iron, unwrought 
or semi-wrought; hafnium [celtium]; pot hooks of metal; anvils [portable]; handcuffs; towel dispensers, fixed, of metal; 
brazing alloys; house numbers of metal, non-luminous; slings of metal for handling loads; horseshoe nails; chicken-
houses, of metal; identity plates of metal; indium; jalousies of metal; binding screws of metal for cables; cable joints of 
metal, non-electric; tiles of metal for building; cadmium; platforms, prefabricated, of metal; chimney pots of metal; 
chimney pots of metal; boxes of common metal; rope thimbles of metal; flashing of metal for building; angle irons; 
couplings of metal for chains; bins of metal; cramps of metal; drain traps [valves] of metal; water-pipe valves of metal; 
metal clothes hooks; vice claws of metal; pitons of metal [mountaineering equipment]; chill-molds [foundry]; tin cans; 
baskets of metal; skating rinks [structures of metal]; works of art of common metal; copper, unwrought or semi-wrought; 
copper wire, not insulated; copper rings; loading pallets, of metal; loading gauge rods, of metal, for railway wagons; cask 
stands of metal; anti-friction metal; belts of metal for handling loads; laths of metal; arbours [structures of metal]; 
duckboards of metal; alloys of common metal; crash barriers of metal for roads; guard rails of metal; ducts of metal for 
ventilating and air conditioning installations; reinforcing materials of metal for pipes; limonite; rods of metal for brazing; 
rods of metal for welding; blooms [metallurgy]; magnesium; manganese; porches of metal [building]; masts of metal; wall 
claddings of metal [building]; brass, unwrought or semi-wrought; reinforcing materials, of metal, for concrete; ores of 
metal; bottles [metal containers] for compressed gas or liquid air; grilles of metal; metal cages for wild animals; chains of 
metal; metals in powder form; frames of metal for building; rings of metal; metal rods for brazing and welding; fittings of 
metal for furniture; furniture casters of metal; molybdenum; iron (molybdenum -); troughs of metal for mixing mortar; 
sleeves [metal hardware]; nails; identification bracelets of metal; german silver; non-electric wires of common metal; 
nickel; rivets of metal; niobium; numberplates, of metal; casement windows of metal; furnace screens; materials of metal 
for funicular railway permanent ways; armour plate; armor plate; mobile boarding stairs (metal -) for passengers; posts of 
metal; palings of metal; paving blocks of metal; advertisement columns of metal; floor tiles, of metal; floor tiles of metal; 
stops of metal; pyrophoric metals; wheel clamps [boots]; rocket launching platforms of metal; moldings of metal for 
cornices; flat bolts; bolts (lock -); cobalt, raw; metal pipes; elbows of metal for pipes; metal tubing; junctions of metal for 
pipes; roller blinds of steel; locks of metal for bags; fittings of metal for coffins; pillars of metal for buildings; containers 
of metal for storing acids; tubbing of metal; manhole covers of metal; strap-hinges of metal; hinges of metal; washers of 
metal; hooks for slate [metal hardware]; metal rails; fish plates [rails]; signboards of metal; reels of metal, non-
mechanical, for flexible hoses; winding spools of metal, non-mechanical, for flexible hoses; non-electric locks of metal; 
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keys of metal; split rings of common metal for keys; grease nipples; spring locks; chimneys of metal; chimney shafts of 
metal; nuts of metal; braces of metal for load handling; soldering wire of metal; sills of metal; eye bolts; swimming pools 
[metal structures]; floating containers of metal; floating docks of metal, for mooring boats; pulleys of metal, other than for 
machines; safes [strong boxes]; safety chains of metal; signs, non-luminous and non-mechanical, of metal; signalling 
panels, non-luminous and non-mechanical, of metal; nickel-silver; silver solder; silicon iron; silos of metal; tension links; 
wire stretchers [tension links]; iron bands (stretchers for -) [tension links]; stretchers for metal bands [tension links]; 
cotter pins of metal; spurs; metal stepladders; diving boards of metal; plugs of metal; pilings of metal; barbed wire; steel, 
unwrought or semi-wrought; steel sheets; steel wire; cast steel; steel buildings; balls of steel; steel alloys; steel masts; 
steel pipes; poles of metal; tinfoil; statues of common metal; steps [ladders] of metal; ice nails [climbing irons]; pins 
[hardware]; ferrules of metal for walking sticks; signs, non-luminous and non-mechanical, of metal, for roads; posts of 
metal for electric lines; props of metal; wainscotting of metal; containers of metal for liquid fuel; tantalum [metal]; 
telephone boxes of metal; telegraph posts of metal; titanium; tombac; barrel hoops of metal; gates of metal; transport 
pallets of metal; machine belt fasteners of metal; belt stretchers of metal; partitions of metal; staircases of metal; stair 
treads [steps] of metal; stringers [parts of staircases] of metal; ironwork for doors; door fittings, of metal; door bolts of 
metal; doors of metal; door stops of metal; door panels of metal; door handles of metal; non-electric door chimes; latch 
bars of metal; door knockers; door openers (non-electric); metal door frames; latches of metal; runners of metal for 
sliding doors; door closers, non-electric; common metals, unwrought or semi-wrought; shims; vanadium; valves of metal, 
other than parts of machines; linings of metal for building; tinplate packings; packaging containers of metal; casings of 
metal for oilwells; sealing caps of metal; silver plated tin alloy; manifolds of metal for pipelines; bells for animals; cattle 
chains; bird baths [structures of metal]; aviaries of metal [structures]; padlocks; wall linings of metal [building]; water-
pipes of metal; tin; white metal; tool boxes of metal, empty; tool chests of metal, empty; weather vanes of metal; wind-
driven bird-repelling devices made of metal; tungsten; metal hooks; fences of metal; tent pegs of metal; pipes of metal, 
for central heating installations; ceilings of metal; zinc; tin; zirconium; brads; sleeves [metal hardware]; casting alloys; 
iron castings [semi-finished]; steel forgings; alloy forgings (rough or semi-finished -) [metal]; extrusions of metal; white 
metal; alloys of metal; brazing alloys; containers of metal for industrial purposes; metallic containers; structures of metal; 
building structures of metal; bridges [structures] of metal; bins [metal structures]; prefabricated metal buildings; 
containers of metal for compressed gas or liquid air; gas storage tanks of metal; packaging containers of metal; housing 
units of metal; fittings of metal for pipes; prefabricated metal bridges; storage tanks; turntables.

Cl.7;Machines of all kinds, and parts therefor, other than steam turbines, parts and accessories therefor, in particular 
surface capacitors, heat exchanger units and feedwater heaters, turbo alternators and electricity generators; machine 
tools and power tools; motors and engines (except for land vehicles); machine coupling and transmission components 
(except for land vehicles); agricultural implements, other than hand-operated hand tools; incubators for eggs; automatic 
vending machines; machines and equipment for the rolling of metal; rolling mills, apparatus for the handling and 
transport of rolled products, cooling beds, winders, coilers and unwinders, equipment for the treatment of rolls, scissors, 
saws, wrappers; machines and equipment for mines, hoisting equipment, hoist cable reels, hoist cages, brake machinery, 
pit equipment and pit head towers, collision and vehicle circulation equipment, transport equipment for mines, skip 
stations; machinery and equipment for treating coal and ores, washing coal and ores, sorting plants for coal and ores; 
filling equipment for industrial furnaces, industrial furnaces; machinery and equipment for crushing, grinding and sorting, 
crushers, grinders, granulators, moleculators, vibrators, mixing machines, sorters, conveyors; high-pressure machinery 
and equipment; hydraulic presses, hydro-pneumatic accumulators, pressure intensifiers, pipe expanders, jacks, lifting 
platforms and tables, high-pressure and specialised fittings, high-pressure vessels, piston expansion heaters, boilers; 
steam engine boilers for power generation, other than for land vehicles; machinery and equipment for the chemical and 
foodstuff industries, sugar refineries, breweries, distilleries, gasworks, oxygen plants, extractors, paper-working 
machines and apparatus, rolling mills, detachable pipe links, blenders, thickening drums, filters, knotters, grit chambers, 
fortraps, hydropulpers, hydrorefiners, high-pressure inflow agitators, cylinders, converters, automatic regulators, wet 
presses, mangles, cutters, winders and rewinders; glass machinery, automated machinery for the manufacture of bottles, 
automated machinery for the production of light bulbs, automated machinery for light bulbs, automated machinery for the 
manufacture of beads of glass, presses for objects of glass, machinery for the manufacture of sheet glass, machinery for 
the production of cast glass; tobacco and cigarette machines; printing machines and apparatus, rotary printing presses, 
stereotyping equipment; measuring machines; packing machines; sizing machines; machine tools, lathes, turret lathes, 
horizontal borers, milling machines; woodworking machines; drilling machines, bores, die chasers, thread-cutting heads 
and apparatus, reamers, broaches, reamers, shaped drill bits, drilling bits, forming apparatus; clamping devices, 
mounting elements, tensioning apparatus, expanding mandrels, bushings, rings, feeders, inserts, centring inserts and 
bolts [parts of machines], drill sockets and inserts, drill bushings, separators, tables and stands, grinding and sharpening 
apparatus, drilling lever presses; general machine parts and equipment, crankshafts, gear casings, springs; cranes [lifting 
and hoisting apparatus], traversers, drop tables; compressors (turbo compressors), blowing machines, superchargers; 
aerated water making apparatus; mineral water making machines; bottle washing machines; machines for the rubber and 
plastics industries, tyre vulcanisation presses, electric machinery, engines of all kinds, other than electric engines for 
means of transport; parts of machines, namely fittings, taps (faucets), slide valves, couplings for machine, chains, gear 
wheels and transmission case; machines and equipment for the manufacture of glass and ceramics machines for the 
manufacture of bottles, cast and sheet glass, presses, casting machines, grinding machines, rolling mills, vibrators, 
mixing machines, separators, loading and unloading installations, drying machines, painting equipment, equipment for 
applying glazes (spraying equipment); earth moving machines; grinding machines; road construction machines; road 
sweeping machines [self-propelled]; mine borers; machinery and equipment for treating coal and ores, washing coal and 
ores, sorting plants for coal and ores; oil refining machines; ore treating machines; construction machines; concrete 
mixers [machines]; roller bridges; diggers [machines]; belt conveyors; machines for the energy sector, other than steam 
turbines, parts and accessories therefor, in particular surface capacitors, heat exchanger units and feedwater heaters, 
turbo alternators and electricity generators; electricity generating machines included in this class, namely electricity 
generators, electric motors, other than for land use; wind turbines; drilling rigs, floating or non-floating; motors and 
engines (except for land vehicles); boat motors; airplane motors; hydraulic engines and motors; engines for air cushion 
vehicles; electricity and heat generators, related spare parts within this class; waste compacting machines; catalytic 
converters; separators; sewage pulverizers; drainage machines; separators for liquids; filtering machines, separators and 
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centrifuges; clutch starter transmissions, other than for cars or lorries; engine starters, other than for cars or lorries; anti-
friction pads for machines; transmission chains, other than for cars or lorries; transmission shafts, other than for cars or 
lorries; exhaust manifold for engines, other than for cars or lorries; exhausts for motors and engines, other than for cars 
or lorries; silencers for motors and engines, other than for cars or lorries; brakes (parts), other than for cars or lorries; 
self-regulating fuel pumps, other than for cars or lorries; fuel conversion apparatus for internal combustion engines, other 
than for cars or lorries; torque converters, other than for land vehicles; speed regulators for motors and engines, other 
than for cars or lorries; printing machines; printing plates; printing cylinders; industrial printing machines; pneumatic 
transporters; compressors [machines]; compressed air engines; compressed air pumps, other than for cars or lorries; 
compressed air guns for the extrusion of mastics; jet engines, other than for cars or lorries; dynamo brushes; dynamo 
belts; dynamos, other than for cars or lorries; bicycle dynamos; brushes, electrically operated [parts of machines]; 
electrodes for welding machines; power hammers; electroplating machines; elevator belts; elevator chains [parts of 
machines]; painting machines; dyeing machines; paint spray guns; filters, parts of machines or engines, other than for 
cars or lorries; filtering machines; finishing machines; galvanizing machines; blowing machines for the compression, 
exhaustion and transport of gases; blowing engines; crank cases for machines, motors and engines, other than for cars 
or lorries; railroad constructing machines; glow plugs for diesel engines, other than for cars or lorries; hand-held tools, 
other than hand-operated; reeling apparatus, mechanical; elevating apparatus; jacks [machines]; stitching machines; 
raking machines; high pressure washers; woodworking machines; lifts; tilt hammers; hydraulic controls for machines, 
motors and engines, other than for cars or lorries; hydraulic door openers and closers [parts of machines]; universal 
joints [cardan joints]; card clothing [parts of carding machines]; carding machines; notchers [machine tools]; tubes 
(boiler -) [parts of machines]; machine boiler scale collectors; chain saws; valves (clack -) [parts of machines]; glue guns, 
electric; blades [parts of machines]; kneading machines; carbon brushes [electricity]; pistons for engines, other than for 
cars or lorries; pistons (parts of machines or engines), other than for cars or lorries; piston rings, other than for cars or 
lorries; compressors for refrigerators; condensing installations (not for turbines); basket presses; fuel dispensing pumps 
for service stations; fuel economisers for engines and motors, other than for cars or lorries; ball-bearings; ball rings for 
bearings; condensers for motors and engines, other than for cars or lorries; motorized cultivators; cranks [parts of 
machines]; crankshafts, other than for cars or lorries; handling apparatus for loading and unloading; derricks; loading 
ramps; superchargers; bearings [parts of machines]; bearing brackets for machines; journals [parts of machines]; moving 
pavements [sidewalks]; leather-working machines; leather paring machines; electric arc cutting apparatus; electric arc 
welders; type-setting machines [photocomposition]; punches for punching machines; punching machines; electric 
welding apparatus; electric soldering irons; soldering irons, gas-operated; soldering lamps; soldering blow pipes, gas-
operated; filters for cleaning cooling air, for engines; air condensers, other than for cars or lorries; aerocondensers; 
mangles; racket stringing machines; bicycle assembling machines; textile production machines; lace making machines; 
housings [parts of machines]; steam engine boilers; machine wheels; stands for machines; tables for machines; axles for 
machines; materials handling elevators; matrices for use in printing; boxes for matrices [printing]; agricultural machines; 
mechanized livestock feeders; scissors, electric; chisels for machines; paring machines; milking machines; cream/milk 
separators; reapers and binders; knives for mowing machines; feeders [parts of machines]; dairy machines; flour mill 
machines; domestic crushers/grinders, electric; agitators; mills [machines]; millstones; electric flour mills; waste 
disposals; sewing machines; riveting machines; pneumatic door openers and closers [parts of machines]; electric 
polishing machines and apparatus; die-stamping machines; tympans [parts of printing presses]; presses [machines for 
industrial purposes]; filter presses; pneumatic hammers; road rollers; puddling machines; pumps (machines), other than 
for cars or lorries; pumps (parts of machines and engines), other than for cars or lorries; pump diaphragms, other than for 
cars or lorries; gears, other than for cars or lorries; rams [machines]; lawn mowers; turf removing ploughs; friezing 
machines; regulators [parts of machines]; steam traps; electric cleaning machines and apparatus; trimming machines; 
belts for machines; diggers [machines]; roller bearings; moving staircases [escalators]; rotary printing presses; beaters, 
electric; agitators; saw blades [parts of machines]; saw benches [parts of machines]; saws; satinizing machines; air 
suction machines; suction machines for industrial purposes; hemming machines; silencers for motors and engines, other 
than for cars or lorries; peeling machines; shovels, mechanical; electric shearing machines; chisels for machines; rail-
laying machines; beating machines; mud catchers and collectors [machines]; reels, mechanical, for flexible hoses; 
trueing machines; grindstones [parts of machines]; carriages for knitting machines; slide rests [parts of machines]; 
grease boxes [parts of machines]; lubricating pumps; rings (grease -) [parts of machines]; grease boxes [parts of 
machines]; snowplows; machine guides [parts of machines]; kitchen machines [electric utensils]; metalworking 
machines; broaches; feeders; fuel economisers; road rollers; aircraft engines; components of aircraft engines.

Cl.8;Hand tools and implements (hand-operated); cutlery; side arms; razors; wire strippers [hand tools]; priming irons 
[hand tools]; leather strops; awls; oyster openers; axes; hatchets; bayonets; beard clippers; tree pruners; pruning shears; 
fireplace bellows [hand tools]; bow saws; bits [parts of hand tools]; perforating tools [hand tools]; gimlets [hand tools]; 
drill holders [hand tools]; ratchets [hand tools]; extension pieces for braces for screwtaps; bits [hand tools]; cutter bars; 
breast drills; crow bars; holing axes; branding irons; flat irons; caulking irons; daggers; can openers, non-electric; drills; 
pin punches; egg slicers, non-electric; irons [non-electric hand tools]; ice picks; manicure sets, electric; tableware 
[knives, forks and spoons]; razor cases; palette knives; penknives; tweezers; files [tools]; nail buffers, electric or non-
electric; meat choppers [hand tools]; milling cutters [hand tools]; hand implements for hair curling; table forks; 
pitchforks; pruning knives; secateurs; garden tools, hand-operated; goffering irons; mitre [miter (Am.)] boxes [hand 
tools]; nail drawers [hand tools]; vegetable slicers; instruments and tools for skinning animals; apparatus and 
instruments for skinning butcher's animals; slaughtering butchers' animals (apparatus and instruments for -); plant 
parasite killing apparatus; frames for handsaws; taps [hand tools]; dies [hand tools]; foundry ladles [hand tools]; glaziers' 
diamonds [parts of hand tools]; glazing irons; sand trap rakes; engraving needles; curling tongs; depilation appliances, 
electric and non-electric; hair clippers for personal use, electric and non-electric; ditchers [hand tools]; cleavers; 
hammers [hand tools]; borers; decanting liquids (implements for -) [hand tools]; hand pumps; rams [hand tools]; hand 
tools, hand-operated; rakes [hand tools]; harpoons; harpoons for fishing; levers; hackles [hand tools]; sickles; bill-hooks; 
planes; plane irons; hollowing bits [parts of hand tools]; gouges [hand tools]; sledgehammers; farriers' knives; 
sharpening instruments; hunting knives; hoes [hand tools]; draw wires [hand tools]; instruments for punching tickets; 
cheese slicers, non-electric; moulding irons; ladles [hand tools]; scraping tools [hand tools]; mortise chisels; 
bushhammers; agricultural implements, hand-operated; hand-operated jigsaws; wick trimmers [scissors]; perforating 
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tools [hand tools]; punch pliers [hand tools]; spoons; machetes; manicure sets; masons' trowels; graving tools [hand 
tools]; knives; blades for planes; blades [hand tools]; blades [weapons]; scaling knives; cutlery; mortars for pounding 
[hand tools]; money scoops; needle files; emery files; nail files, electric; nail clippers, electric or non-electric; nail 
nippers; nail extractors; nail punches; riveting hammers [hand tools]; riveters [hand tools]; numbering punches; fruit 
pickers [hand tools]; ear piercing apparatus; budding knives; pedicure sets; trowels [gardening]; rammers (earth -) [hand 
tools]; grafting tools [hand tools]; hoes; hair-removing tweezers; guns [hand tools]; guns, hand-operated, for the 
extrusion of mastics; pizza cutters, non-electric; punches [hand tools]; braiders [hand tools]; lawn clippers [hand 
instruments]; razor blades; razors, electric or non-electric; leather strops; shaving cases; reamers; reamer sockets; rasps 
[hand tools]; hoop cutters [hand tools]; annular screw plates; diggers [hand tools]; tube cutters [hand tools]; tube cutting 
instruments; sabres; sword scabbards; saw blades [parts of hand tools]; saws [hand tools]; saw holders; scrapers [hand 
tools]; shovels [hand tools]; shears; shear blades; shearers [hand instruments]; mallets [hand instruments]; knuckle 
dusters; police batons; masons' hammers; blade sharpening instruments; abrading instruments [hand instruments]; 
wheels (sharpening -) [hand tools]; whetstones; wrenches (hand tools); emery files; emery grinding wheels; cutters; 
cutting tools [hand tools]; edge tools [hand tools]; cutting tools; screwdrivers; vices; clamps for carpenters or coopers; 
lasts [shoemakers' hand tools]; paring knives; swords; scythes; scythe rings; whetstones; fullers [hand tools]; sickles; 
rabbeting planes; spatulas [hand tools]; expanders [hand tools]; metal wire stretchers [hand tools]; spades; picks [hand 
tools]; centre punches [hand tools]; marline spikes; syringes for spraying insecticides; insecticide sprayers [hand tools]; 
augers [hand tools]; embossers [hand tools]; embossers [hand tools]; stone hammers; chisels; fire irons; holing axes; 
paring irons [hand tools]; rammers [hand tools]; silver plate [knives, forks and spoons]; apparatus for tattooing; hair 
clippers for animals [hand instruments]; weeding forks [hand tools]; thistle extirpators [hand tools]; stunning apparatus 
(cattle -); livestock marking tools; cattle shearers; lifting jacks, hand-operated; crimping irons; fulling tools [hand tools]; 
tool belts [holders]; sharpening steels; whetstone holders; sharpening steels; choppers [knives]; vegetable choppers; 
eyelash curlers; tap wrenches; squares [hand tools]; pliers; drawing knives; carpenters' augers; turning tools for lathes, 
milling cutters [hand tools], screw-thread cutters; holding devices (a part of hand tools for metalworking); cutters, blades 
(metalworking), screw-thread cutters, bolt die, thread cutting die heads and apparatus, reamers, hollowing bits [parts of 
hand tools], reamers, shaped drill bits; gripping tools, sheaths, ring hooks, vices, inserts, centring inserts and bolts, drill 
sockets and inserts, drill bushings, separators, tables, stands, grinding and sharpening apparatus, drilling lever presses 
(assembly); hand tools and implements, hand-operated; adjustable bevels, limit rings, thread plug gauges; cutters, blades 
(metalworking), vices; knife handles of metal; scythe handles of metal; tool handles of metal; scrapers for skis.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, other than for passenger vehicles or lorries, 
weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus, other than for passenger 
vehicles or lorries; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or 
controlling electricity; apparatus for recording, transmission or reproduction of sound or images, other than for cars or 
lorries; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; mechanisms for 
coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; computer 
software, other than for cars or lorries; fire-extinguishing apparatus, other than for cars or lorries; telecommunications 
apparatus, other than for cars or lorries; portable telecommunications apparatus; mobile telecommunications handsets; 
digital communications apparatus and equipment, other than for cars or lorries; digital tablets, other than for cars or 
lorries; tablets, other than for cars or lorries; computers, other than for cars or lorries; computer hardware, other than for 
cars or lorries; computer application software, other than for cars or lorries; software downloadable from the internet; 
recorded computer programs, other than for cars or lorries; mobile software applications, other than for cars or lorries; 
downloadable applications for multimedia devices, other than for cars or lorries; games software; personal digital 
assistants; pocket PCs; cell phones; selfie sticks [hand-held monopods]; smart rings; smartphones; smartwatches; 
laptop computers; telecommunications network apparatus; PC drivers for telecommunications networks and for 
telecommunications apparatus; protective clothing; head protection; television apparatus; headphones; navigation 
equipment, global positioning systems (GPS), other than for cars or lorries; satellite navigational apparatus, other than for 
cars or lorries; software recorded on CD-ROMs, other than for cars or lorries; sd-cards (secure digital cards); spectacles 
[optics]; spectacle lenses; sunglasses; protective glasses and cases therefor; contact lenses; cameras; photographic 
lenses; MP3 players; audio tapes and audio cassettes; audio discs; audio-video tapes; audio-video cassettes; (audio-
video) discs; video cassettes; videodiscs; cds, dvds; downloadable electronic publications, other than for cars or lorries; 
downloadable image files; downloadable music files; mouse pads; magnetic coils; cell phone covers; cases adapted for 
mobile phones; hands-free kits for telephones, other than for cars or lorries; magnetic card; encoded cards; application 
software for mobile phones; computer programmes for use in telecommunications; software for the processing of 
financial transactions; electronic notice boards; batteries, electric; battery chargers, other than for cars or lorries; 
security alarms, other than for cars or lorries; security cameras, other than for cars or lorries; security warning devices, 
other than for cars or lorries; security checking apparatus, other than for cars or lorries; security surveillance apparatus; 
computer software for security purposes; computer software for insurance purposes; sim cards; interactive touch screen 
terminals; antennas; alarms, other than for cars or lorries; electric cables; chemistry apparatus and instruments; chips; 
computer operating programs, recorded; peripherals adapted for use with computers; data processing apparatus; 
diagnostic apparatus, not for medical purposes; distance measuring apparatus; distance recording apparatus; 
downloadable ring tones for mobile phones; electronic tags for goods; eyepieces; sports glasses; identity cards, 
magnetic; intercommunication apparatus; loudspeakers; magnetic data media; mathematical instruments; modems; 
monitoring apparatus, electric; television apparatus; testing apparatus not for medical purposes; transmitting sets 
[telecommunication]; mobile device management apparatus; software for mobile device management; middleware for 
management of software functions on electronic devices; anti-virus software; computer antivirus software privacy 
protection software; parts and fittings for all the aforesaid goods; bar code readers; electronic book readers; baby 
monitors; monitors; navigational apparatus, other than for cars or lorries; USB flash drives; electrical equipment for land 
vehicles and underground vehicles, other than for cars or lorries, in particular electrical and electronic information, 
instruction, control and diagnostic equipment for land vehicles and urban vehicles, other than for cars and lorries, namely 
electrical and electronic equipment for land vehicles and metro carriages, other than for cars or lorries, namely sockets, 
plugs and other connections (electrical connectors) (for recharging); electronic connections for use in electric vehicles, 
namely plugs, sockets and other contacts for fast charging; manual or semi-automatic collectors being parts of vehicle 
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engines and electrical equipment for the movement of electric vehicles; braking resistors, electronic measuring and 
control equipment, in particular electrical and electronic diagnostic systems, consisting principally of hardware and 
software based on microprocessors, used for monitoring the operational reliability of vehicles and the costs of operating 
and maintaining vehicles, other than cars or lorries; electrical and electronic current surge protection systems, consisting 
principally of sensors, imaging units, signal processors, communication and memory modules and fuses, used for the 
protection of electrical equipment from the damage caused by surges; information and control units for monitoring the 
consumption of electricity and promoting lower energy consumption; electrical and electronic automatic testing systems 
consisting principally of principally of sensors, imaging units, signal processors, communication and memory modules, 
used to diagnose problems with vehicles, for the easier and quicker maintenance thereof, other than cars or lorries; 
electrical and electronic insulating protective systems consisting principally of sensors, imaging units, signal processors, 
communication modules and fuses, used to monitor the status of the insulation of electrically conductive vehicle 
components, other than for cars or lorries; electrical and electronic control systems for traction and tilting traction 
systems, consisting principally of sensors, imaging units, signal processors, memory and communication modules, used 
to prevent the sliding and displacement of wheels, in the event of sudden braking or braking on slippery surfaces, for land 
vehicles and metro vehicles, other than cars or lorries; electrical traction equipment, namely traction inverters, traction 
converters, static inverters, converters for main and auxiliary drives and voltage converters, traction collectors and 
pantographs, being parts of trams, auxiliary power units, auxiliary power supplies (aps), bms battery management 
systems, battery chargers and accumulator chargers for land vehicles and metro vehicles, other than cars or lorries; 
diesel-electric aggregates (generators), super-capacitors, traction batteries, electronic ticketing systems for transport 
systems; traction batteries for land, rail and electric metro carriages; electro-dynamic apparatus for the remote control of 
railway points; railway traffic safety appliances; measuring, detecting and monitoring apparatus, indicators and control 
apparatus for public means of transport, other than cars or lorries; electrical control circuits; electric and electronic 
security apparatus and instruments; electrical control devices for energy management (electrical control circuits); 
levelling instruments; measuring, detecting and monitoring apparatus, indicators and regulators, other than for cars or 
lorries; weighing machines; electrical equipment for means of transport by land or underground, other than for cars or 
lorries, electrical traction equipment, being converters for main and auxiliary drives and voltage inverters, electrical and 
electronic information, control, checking and diagnostic equipment for means of transport by land or underground, other 
than for cars or lorries, batteries and battery chargers for land vehicles and underground vehicles, other than for cars or 
lorries; chargers for electric batteries; accelerometers; ammeters; automatic steering apparatus for vehicles, other than 
cars or lorries; autonomous driving control systems for vehicles; automatic ticket dispensing machines; milage recorders 
for vehicles; power distribution apparatus (electricity generating equipment); electric power distribution apparatus; 
electricity mains apparatus; apparatus and instruments for controlling electricity; apparatus and instruments for 
accumulating and storing electricity; electricity storage apparatus; switchgear [electric]; electricity conduits; electric 
power controllers; process controlling apparatus [electronic]; switchboards; power distributing boxes; regulating 
apparatus, electric; relays; transformers of all kinds, reactors, contact breakers, switches, telerupters, electric converters, 
switches, electric, isolating switches, splitters; electrical machinery, electrical apparatus; endurance testing machines; 
central processing units; voltage surge protectors; radiology screens for industrial purposes; detectors; dosimeters; 
electrolysers; galvanometers; electric loss indicators; printed circuit boards; integrated circuits; circuit breakers, mains 
chargers, fuses; connectors [electricity]; connections for electric lines; protective masks; bullet-proof clothing; radar 
apparatus; X-ray apparatus not for medical purposes; illuminated signs; coils, electric; galvanic cells, solar batteries; 
decompression chambers; life saving apparatus and equipment; batteries, electric; photovoltaic installations for 
generating electricity [photovoltaic power plants]; gauges, measuring rulers, go/no-go gauges, tooling plates, tooling 
prisms, vibrating plates, scribing apparatus, scribing apparatus, measuring and testing apparatus, levels [instruments for 
determining the horizontal]; fire-extinguishing apparatus; weighing machines; electrolysers; testing machines; sensors.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; aerosol dispensers for medical purposes; acupuncture needles; apparatus for use in medical 
analysis; apparatus for artificial respiration; apparatus and installations for the production of x-rays, for medical 
purposes; apparatus, devices and articles for nursing infants; apparatus for the treatment of deafness; rehabilitation 
apparatus (body -) for medical purposes; microdermabrasion apparatus; instrument cases for use by surgeons and 
doctors; respirators for artificial respiration; basins for medical purposes; receptacles for applying medicines; teething 
rings; blood testing apparatus; sphygmomanometers; hernia bandages; artificial breasts; incubators for medical 
purposes; surgical apparatus and instruments; thread, surgical; surgical implants [artificial materials]; surgical cutlery; 
suture needles; sponges (surgical -); mirrors for surgeons; defibrillators; bougies [surgery]; diagnostic apparatus for 
medical purposes; dialyzers; drainage tubes for medical use; insufflators; ice bags for medical purposes; bandages, 
elastic; electric acupuncture instruments; electrodes for medical use; electrocardiographs; tips for crutches for invalids; 
finger guards for medical purposes; feeding bottle teats; dental burs; galvanic belts for medical purposes; galvanic 
therapeutic appliances; gastroscopes; uterine syringes; cattle (obstetric apparatus for -); obstetric apparatus; forceps; 
hearing protectors; physiotherapy apparatus; body cavities (appliances for washing -); plaster bandages for orthopedic 
purposes; belts, electric, for medical purposes; belts for medical purposes; belts for orthopaedic purposes; hair 
prostheses; hematimeters; gloves for medical purposes; urinals [vessels]; urethral probes; urethral syringes; invalids' 
hoists; blankets, electric, for medical purposes; pads (heating -), electric, for medical purposes; hot air vibrators for 
medical purposes; heart pacemakers; hearing aids for the deaf; hearing aids; corsets for medical purposes; corn knives; 
injection syringes; inhalers; medical syringes; incubators for babies; douche bags; enema apparatus for medical 
purposes; cannulae; castrating pincers; catgut; catheters; cushions for medical purposes; pads [pouches] for preventing 
pressure sores on patient bodies; cases fitted for use by surgeons and doctors; compressors [surgical]; soporific pillows 
for insomnia; stockings for varices; ambulance stretchers; draw-sheets for sick beds; crutches; artificial eyes; artificial 
skin for surgical purposes; artificial jaws; lenses [intraocular prostheses] for surgical implantation; artificial teeth; lamps 
for medical purposes; lancets; lasers for medical purposes; abdominal belts; abdominal corsets; air pillows for medical 
purposes; air pillows for medical purposes; air mattresses, for medical purposes; masks for use by medical personnel; 
massage apparatus; esthetic massage apparatus; gloves for massage; childbirth mattresses; medical apparatus and 
instruments; medical guidewires; physical exercise apparatus, for medical purposes; spoons for administering medicine; 
surgical knives; breast pumps; umbilical belts; commode chairs; needles for medical purposes; anaesthetic apparatus; 
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anaesthetic masks; contraceptive devices; ear picks; ear plugs [ear protection devices]; clothing especially for operating 
rooms; operating tables; surgical drapes; ophthalmometers; opthalmoscopes; arch supports for footwear; bandages for 
joints, anatomical; knee bandages, orthopedic; orthotic footwear; orthotic inserts for footwear; pessaries; balling guns; 
condoms; artificial limbs; pulse meters; pumps for medical purposes; quartz lamps for medical purposes; radiological 
apparatus for medical purposes; fumigation apparatus for medical purposes; x-ray apparatus for medical purposes; x-ray 
tubes for medical purposes; radiology screens for medical purposes; radium tubes for medical purposes; saws for 
surgical purposes; feeding bottle receptacles; feeding bottle valves; scissors for surgery; surgical splints; slings 
[supporting bandages]; teats; cupping glasses; supports for flat feet; protection devices against x-rays, for medical 
purposes; armchairs for medical or dental purposes; love dolls [sex dolls]; scalpels; probes for medical purposes; 
containers especially made for medical waste; beds, specially made for medical purposes; cases fitted for medical 
instruments; furniture especially made for medical purposes; spirometers [medical apparatus]; syringes for medical 
purposes; spittoons for medical purposes; bed pans; stents; sterile sheets, surgical; stethoscopes; boots for medical 
purposes; radiotherapy apparatus; traction apparatus for medical purposes; elastic stockings for surgical purposes; 
hypodermic syringes; suspensory bandages; hot air therapeutic apparatus; thermal packs for first aid purposes; 
thermometers for medical purposes; stretchers, wheeled; trocars; dropper bottles for medical purposes; drop counting 
phials for medical purposes; filters for ultraviolet rays, for medical purposes; ultraviolet ray lamps for medical purposes; 
maternity belts; incontinence sheets; hypogastric belts; abdominal pads; urological apparatus and instruments; vaginal 
syringes; sprayers for medical purposes; veterinary apparatus and instruments; bed vibrators; vibromassage apparatus; 
compresses (thermo-electric -) [surgery]; hydrostatic [water] beds for medical purposes; water bags for medical 
purposes; resuscitation apparatus; brushes for cleaning body cavities; surgical staples; dental apparatus and 
instruments; dental apparatus, electric; mirrors for dentists; dental examination chairs; dentures; dental braces; pins for 
artificial teeth; tongue scrapers; strait jackets; anti-rheumatism bracelets; anti-rheumatism rings; bracelets for medical 
purposes.

Cl.11;Apparatus for lighting, heating (other than for cars or lorries), steam generating, cooking, refrigerating, drying, 
ventilating, water supply and sanitary purposes; flare stacks for use in the oil industry; air valves for steam heating 
installations; sinks; sewage purification installations; exhaust hoods for kitchens; brackets for gas burners; igniters; hot 
air bath fittings; hydromassage bath apparatus; apparatus for the dehydration of foodstuffs; furnace ash boxes; ash 
conveyor installations, automatic; expansion tanks for central heating installations; watering installations, automatic; 
acetylene burners; acetylene generators; acetylene flares; heaters, electric, for feeding bottles; baking ovens; bath 
fittings; heaters for baths; bathtubs; bath linings; bath installations; barbecues; aquarium lights; lighting installations for 
air vehicles; lighting apparatus and installations, other than for cars or lorries; lighting equipment for means of transport, 
other than cars or lorries; leds (lighting), other than for cars or lorries; lamps, other than for cars or lorries; ventilation 
hoods; ventilation hoods for laboratories; warming pans; warming pans; watering machines for agricultural purposes; 
bidets; anti-dazzle devices for vehicles, other than cars or lorries; searchlights; arc lamps; tanning apparatus [sun beds]; 
burners; germicidal burners; furnaces, other than for laboratory use; bread-making machines; bread baking machines; 
toasters; swimming pool chlorinating apparatus; electric lights for Christmas trees; chromatography apparatus for 
industrial purposes; pressure cookers [autoclaves], electric; steam generating installations; steam boilers, other than 
parts of machines; steamers (fabric -); steam accumulators; ceiling lights; dental ovens; disinfectant apparatus; 
disinfectant dispensers for toilets; deodorising apparatus, not for personal use; distillation apparatus; distillation 
columns; distillation apparatus; fruit roasters; roasting jacks; pressure water tanks; showers; shower stalls; heaters for 
heating irons; ice machines and apparatus; refrigerators; electrically heated carpets; heating filaments, electric; fans 
(electric -) for personal use; kettles, electric; discharge tubes, electric, for lighting; flares; bicycle lights; sockets for 
electric lights; forges, portable; flues for heating boilers; filters [parts of household or industrial installations]; aquarium 
filtration apparatus; curling lamps; deep fryers, electric; kiln furniture [supports]; filling equipment for industrial furnaces; 
forage drying apparatus; footmuffs, electrically heated; footwarmers, electric or non-electric; friction lighters for igniting 
gas; gas lighters; gas burners; gas boilers; gas condensers, other than parts of machines; gas lamps; gas scrubbing 
apparatus; gas scrubbers [parts of gas installations]; freezers; steam facial apparatus [saunas]; beverage cooling 
apparatus; electric light bulbs, other than for cars or lorries; filaments for electric lamps; roasting devices; barbecues; 
roasting spits; miners' lamps; hair driers; taps [faucets]; hand drying apparatus for washrooms; luminous house 
numbers; blankets, electric, not for medical purposes; heating apparatus, electric; aquarium heaters; heating apparatus 
for solid, liquid or gaseous fuels; furnace boilers; boilers, other than parts of machines; heating cushions [pads], electric, 
not for medical purposes; heating elements, other than for cars or lorries; radiator caps; hot air ovens; heating plates; 
radiators [heating]; apparatus for heating; apparatus for heating, heating equipment, other than for cars or lorries; 
hydrants; ionization apparatus for the treatment of air or water; electric appliances for making yogurt; electric coffee 
filters; electric coffeepots; electric coffee percolators; coffee roasters; nuclear reactors; air conditioning installations; air-
conditioning installations for vehicles, other than for cars or lorries; oxyhydrogen burners; cooking apparatus and 
installations; kilns; cookers; cooking hobs; carbon for arc lamps; chandeliers; kitchen ranges; cooling installations for 
liquids; cooling installations for tobacco; cooling installations and machines; refrigerating cabinets; refrigerating 
appliances and installations; refrigerating containers; coolers for furnaces; cold storage rooms; refrigerating display 
cabinets [display cases]; laboratory burners; laboratory lamps; electric lamps; light bulbs for directional signals for 
vehicles, other than for cars or lorries; burners for lamps; lamp casings; lamp casings; lamp globes; lamp chimneys; 
lamp shades; lampshade holders; chinese lanterns; lanterns for lighting; lava rocks for use in barbecue grills; glue-
heating appliances; water-pipes for sanitary installations; luminous tubes for lighting; light diffusers; humidifiers for 
central heating radiators; air deodorising apparatus; air heating apparatus; filters for air conditioning; air filtering 
installations; air cooling apparatus; air purifying apparatus and machines; germicidal lamps for purifying air; spa baths 
[vessels]; air sterilisers; air driers; ventilation [air-conditioning] installations and apparatus; magnesium filaments for 
lighting; malt roasters; sea water desalination plants; microwave ovens; microwave ovens for industrial purposes; milk 
cooling installations; mixer taps for water pipes; anti-splash tap nozzles; level controlling valves in tanks; stoves [heating 
apparatus]; framework of metal for ovens; fittings, shaped, for ovens; oven fittings made of fireclay; fire bars; oil burners; 
oil lamps; oil-scrubbing apparatus; pasteurisers; gas burners; polymerisation installations; projector lamps; radiators, 
electric; refining towers for distillation; fumigation apparatus, not for medical purposes; dampers [heating]; chimney 
flues; lamp reflectors, other than for cars or lorries; regulating and safety accessories for gas pipes; regulating and safety 
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accessories for gas apparatus; regulating and safety accessories for water apparatus; regulating accessories for water or 
gas apparatus and pipes; clean chambers [sanitary installations]; boiler pipes [tubes] for heating installations; taps 
[cocks, spigots] [faucets (am.)] for pipes; coils [parts of distilling, heating or cooling installations]; roasters; sanitary 
apparatus and installations; sauna bath installations; heating equipment for defrosting vehicle windows, other than for 
cars or lorries; electric pressure cooking saucepans; chimney blowers; safety lamps; safety accessories for water or gas 
apparatus and pipes; bath tubs for sitz baths; solar furnaces; feeding apparatus for heating boilers; alcohol burners; 
fountains; street lamps; sterilisers; stoves [heating apparatus]; tobacco roasters; electric torches; pocket warmers; diving 
lights; immersion heaters; hotplates; solar thermal collectors [heating]; valves (thermostatic -) [parts of heating 
installations]; refrigerating appliances and installations; water closets; toilet bowls; toilet seats; flushing apparatus; 
turkish bath cabinets, portable; toilets, portable; filters for drinking water; drying installations; drying apparatus and 
installations; drying apparatus; drip irrigation emitters [irrigation fittings]; ultraviolet ray lamps, not for medical purposes; 
washers for water taps; urinals [sanitary fixtures]; fans, other than for cars or lorries; heat pumps; heat regenerators; heat 
accumulators; hot water bottles; hot plates; water heaters [apparatus]; hot water heating installations; bathroom sinks; 
laundry room boilers; laundry dryers, electric; water softening installations; water filtering installations; flushing tanks; 
water cooling installations; water conduits installations; water purifying installations; water purifying apparatus and 
machines; water sterilizers; water supply installations; water distribution installations; water intake apparatus; whirlpool-
jet apparatus; central heating radiators; decorative water fountains; fireplaces, domestic; bicycle lights; spirit stoves, 
alcohol burners, petroleum stoves, petrol stoves; industrial furnaces; purification installations for sewage (wastewater); 
refuse incineration plant; air cleaning apparatus; air circulators; nuclear power plant installations; nuclear cogeneration 
plants; processing installations for fuel and nuclear moderating material; processing installations for fuel and nuclear 
moderating material; nuclear reactors; nuclear generators; pressure water tanks; safety accessories for water or gas 
apparatus and pipes; water cooling installations; heat exchangers, other than parts of machines; catalytic oxidization 
machinery and equipment for checking atmospheric pollution in industrial environments; thermal oxidizers for industrial 
air pollution control. autoclaves; spigots; spigots.

Cl.12;Apparatus for locomotion by land, water or air, other than passenger vehicles or lorries, apparatus for locomotion 
below ground, parts, accessories and components of all kinds therefor; means of transport of all kinds, other than cars or 
lorries, parts, accessories and components therefor, other than for cars or lorries; streetcars, in particular trams, buses, 
trolley buses and carriages for underground railways; rail vehicles, in particular trains, locomotives, train passenger 
carriages, power units, engine carriages and units (diesel), parts, components and accessories therefor; motor vehicles of 
all kinds, in particular tractors and accessories and components therefor, other than cars or lorries; aeroplanes; ships, 
boat and ship engines and components therefor, bridges; electrically powered vehicles, other than cars or lorries, and 
accessories and components therefor, being trolley buses, electric buses; electrically powered special vehicles / utility 
vehicles, other than cars or lorries; battery powered buses; zero-emission vehicles, being buses with fuel cells (zero-
emission buses), electrically powered mining vehicles, hybrid vehicles, other than cars or lorries, parts, components and 
accessories therefor; traction engines of all kinds and electrical traction equipment for means of transport by land, 
underground or rail; electrical traction equipment for electric means of transport of all kinds, namely traction inverters for 
means of transport; traction converters for main and auxiliary drives and voltage converters for land vehicles, metro 
carriages, trolleybuses and railway rolling stock of all kinds; transport traction engines of all kinds; traction inverters for 
means of transport; converters for main and auxiliary drives and voltage converters for land vehicles, metro carriages and 
railway rolling stock of all kinds; electric motors for means of transport of all kinds; pedal bicycles; structural parts of 
bicycles; frames for bicycles, cycles; fork crown covers [bicycle parts]; brakes for bicycles, cycles; wheels for bicycles, 
cycles; disc brakes for land vehicles, other than cars or lorries; forks [bicycle parts]; handle bars for bicycles, cycles; 
brake segments for vehicles; brake cables for bicycles; bells for bicycles, cycles; tubeless tires [tyres] for bicycles, 
cycles; bicycle tires [tyres]; inner tubes for bicycles, cycles; casings for pneumatic tires [tyres]; tyre repair outfits; 
patches for inner tubes of tyres; pumps for bicycles, cycles; rims for wheels of bicycles, cycles; wheel hubs; spoke clips 
for wheels; pedals for cycles; chains for bicycles, cycles; bicycle gears; lever speed transmissions for land vehicles, 
other than cars or lorries; motorcycle engines; bicycle stands; bicycle stabilisers; side view mirrors for vehicles, other 
than cars or lorries; trailers for transporting bicycles; child carrying seats for use in vehicles; anti-theft devices for 
vehicles; bicycle carriers; luggage nets for vehicles; baskets adapted for bicycles; saddlebags adapted for bicycles; water 
bottle cages for bicycles; cycle saddles; covers for bicycle saddles; drive trains [bicycle parts]; handle bar stems [bicycle 
parts]; special vehicles, being fork lift trucks or loading trucks, lift trucks, sprinkling vehicles, hose carts, refrigerated 
vehicles, vehicles adapted for military purposes, other than cars or lorries, tilting-carts, snowmobiles (snow vehicles), 
remote control vehicles, other than toys, other than passenger vehicles or lorries, axles for vehicles, other than 
passenger vehicles or lorries; sleeping cars, gear boxes for land vehicles, other than cars or lorries; bodies for vehicles, 
other than passenger vehicles or lorries; torque converters for land vehicles, other than passenger vehicles or lorries, 
tankers, cable car cabins, cleaning trolleys, water vehicles, air cushion vehicles, wheels for land vehicles, other than cars 
or lorries, vehicle chassis, other than for cars or lorries; doors for means of transport, other than cars or lorries; vehicle 
seats, other than cars or lorries; upholstery for vehicles other than cars or lorries; wheels, axles, bands for wheel hubs, 
brakes, other than for cars or lorries, silencers, other than for cars or lorries, disc brakes, other than for cars or lorries; 
electrical equipment for vehicles, in particular railway rolling stock; armoured vehicles.

Cl.13;Firearms; ammunition and projectiles; explosives; fireworks; nitrate of ammonia explosives; apparatus for filling 
cartridge belts; cannons; acetyl nitrocellulose; ballistic missiles; bengal lights; lead shot for hunting; dynamite; side arms 
[firearms]; gun carriages [artillery]; trigger guards for rifles; gun cases; hammers for guns; rifle barrels; gunstocks; shells 
[projectiles]; hand grenades; guns (harpoon -) [weapons]; cannons; rifles; firecrackers; trunnions for heavy weapons; air 
pistols [weapons]; fuses for explosives; machine guns; mines [explosives]; mortars [firearms]; ammunition; firearms 
(ammunition for -); automatic firearm ammunition belts; belts adapted for ammunition; fog signals, explosive; tanks 
[weapons]; cartridges; cartridges; cartridge loading apparatus; cartridge pouches; pistols [arms]; projectiles [weapons]; 
powder horns; pyrophoric substances; pyrotechnic products; rockets [projectiles]; rocket launchers; revolvers; cleaning 
brushes for firearms; silencers for guns; gun cotton; firing platforms; gunpowder; bandoliers for weapons; hunting 
firearms; sprays for personal defence purposes; signal rockets; detonating plugs; explosive cartridges; torpedoes; tear 
gas weapons; breeches of firearms; firearm sights; motorized weapons; primings [fuses]; guns (sighting mirrors for -); 
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sights, other than telescopic sights, for guns [artillery]; sights, other than telescopic sights, for firearms; detonating caps, 
other than toys; primings [fuses]; fuses for explosives, for use in mines; firing lanyards for explosives.

Cl.14;Precious metals and imitations thereof; jewellery, precious stones; horological and chronometric instruments; 
badges of precious metal; agates; amulets [jewellery, jewelry (am.)]; anchors [clock- and watchmaking]; pins being 
jewelry; bracelets [jewellery, jewelry (Am.)]; wristwatches; atomic clocks; ingots of precious metals; jewelry of yellow 
amber; brooches [jewellery]; busts of precious metal; chronographs [watches]; chronoscopes; chronoscopes; cloisonné 
jewellery; diamonds; threads of precious metals; precious metals, unwrought or semi-wrought; precious stones; clocks 
and watches, electric; ivory [jewellery, jewelry (Am.)]; barrels [clock- and watchmaking]; figurines of precious metal; jet, 
unwrought or semi-wrought; ornaments of jet; gold, unwrought or beaten; gold thread [jewellery]; semi-precious stones; 
necklaces [jewellery]; hat jewellery; iridium; boxes of precious metal; chains [jewelry]; tie bars; tie pins; works of art of 
precious metal; copper tokens; alloys of precious metal; cuff links; medals; lockets [jewellery]; coins; earrings; olivine 
[gems]; osmium; palladium; pearls made of ambroid [pressed amber]; beads for making jewelry; pearls [jewellery]; 
platinum [metal]; rhodium; rings [jewellery, jewelry (Am.)]; ruthenium; key rings [trinkets or fobs]; jewel cases; 
ornamental pins; ornaments [jewellery, jewelry (Am.)]; jewels; shoe jewellery; silver, unwrought or beaten; silver thread; 
spun silver [silver wire]; sundials; spinel [precious stones]; statues of precious metal; stopwatches; paste jewellery 
[costume jewelry (Am.)]; watches; clocks; watch bands; cases for clock- and watchmaking; clock cases; watch cases; 
pendulums [clock- and watchmaking]; cases for watches [presentation]; watch springs; watch glasses; watch fobs; 
pendants; movements for clocks and watches; clock hands; alarm clocks; clockworks; time instruments; control clocks 
[master clocks]; dials (clock and watchmaking); chaplets.

Cl.15;Musical instruments; accordions; bamboo flutes; bandonions; basses [musical instruments]; cymbals; bellows 
for musical instruments; bows for musical instruments; bow nuts for musical instruments; horsehair for bows for musical 
instruments; sticks for bows for musical instruments; buccins [trumpets]; clarions; dampers for musical instruments; 
catgut for musical instruments; barrel organs; bagpipes; electronic musical instruments; flutes; cases for musical 
instruments; violins; guitars; chimes [musical instruments]; gongs; harps; harp strings; harmonicas; harmoniums; horns 
[musical instruments]; huqin [chinese violins]; castanets; chin rests for violins; clarionets; piano keyboards; keyboards 
for musical instruments; piano strings; piano keys; pianos; double basses; concertinas; lyres; perforated music rolls; 
mandolins; jews' harps [musical instruments]; mouthpieces for musical instruments; music synthesizers; music rolls 
[piano]; stands for musical instruments; turning apparatus for sheet music; music stands; oboes; ocarinas; organs; 
kettledrum frames; pedals for musical instruments; pianos; pipa [chinese guitars]; horns [musical instruments]; guitar 
picks; trombones; reeds; strings for musical instruments; stringed musical instruments; saxophones; handbells [musical 
instruments]; hats with bells [musical instruments]; sheng [chinese musical wind instruments]; musical boxes; bridges 
for musical instruments; tuning forks; tuning hammers; suona [chinese trumpets]; conductors' batons; tom-toms; 
tambourines; keys for musical instruments; intensity regulators for mechanical pianos; triangles [musical instruments]; 
skins for drums; drums [musical instruments]; kettledrums; drumsticks; trumpets; valves for musical instruments; violas; 
wind pipes for organs; pegs for musical instruments; xylophones; zithers.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery and office requisites (except 
furniture); adhesives for stationery or household purposes; artists' and drawing materials; paint brushes; teaching 
materials [except apparatus]; plastic sheets, film and bags for wrapping and packaging; printers' type printing blocks; 
stationery; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers' type; printing blocks; garbage bags of paper or of 
plastics; napkins of paper for removing make-up; rub down transfers; address plates for addressing machines; address 
stamps; addressing machines; folders for papers; document files [stationery]; scrapbooks; almanacs; moisteners [office 
requisites]; announcement cards [stationery]; document laminators for office use; aquarelles; architectural models; 
calculating tables; wristbands for the retention of writing instruments; atlases; stickers [stationery]; money clips; 
moisteners [office requisites]; stationery (cabinets for -) [office requisites]; mats for beer glasses; paintings; paintings 
[pictures], framed or unframed; biological samples for use in microscopy [teaching materials]; blueprints; pencils; pencil 
holders; pencil leads; pencil sharpeners; pencil sharpening machines, electric or non-electric; pads [stationery]; 
pamphlets; paperweights; letter trays; stamps; notepaper; bookbinding material; bookbinding cords; bookbinding 
apparatus and machines [office equipment]; cloth for bookbinding; fabrics for bookbinding; bookbindings; bookends; 
office requisites; paper clasps; comic books; diagrams; document holders [stationery]; printers' reglets; electrotypes; 
printing blocks; inking sheets for document reproducing machines; inking sheets for duplicators; printers' blankets, not 
of textile; printing type; printers' type; covers [stationery]; tickets; labels of paper or cardboard; stencil cases; flags of 
paper; folders [stationery]; binding strips [bookbinding]; ink ribbons; inking ribbons for computer printers; typewriter 
ribbons; spools for inking ribbons; chromos; watercolor saucers (artists' -); paint boxes [articles for use in school]; paint 
trays; penholders; pen clips; pencil cases; pens [office requisites]; pen wipers; humidity control sheets of paper or plastic 
for foodstuff packaging; figurines [statuettes] of papier mâché; filter paper; finger-stalls [office requisites]; isinglass for 
stationery or household purposes; bottle wrappers of cardboard or paper; bottle wrappers of cardboard or paper; 
correcting fluids [office requisites]; newsletters; plastic film for wrapping; sheets of reclaimed cellulose for wrapping; 
modelling clays (moulds for -) [artists' materials]; forms, printed; photographs [printed]; photo-engravings; postage 
meters for office use; fountain pens; trays for sorting and counting money; geographical maps; song books; terrestrial 
globes; greeting cards; graphic prints; graphic reproductions; etching needles; engraving plates; engravings; pastes and 
other adhesives for stationery or household purposes; elastic bands for offices; gummed tape [stationery]; gummed cloth 
for stationery purposes; stands for pens and pencils; manuals [handbooks]; hand labelling appliances; hand-rests for 
painters; stapling presses [office requisites]; hectographs; histological sections for teaching purposes; wood pulp paper; 
wood pulp board [stationery]; envelopes [stationery]; hat boxes of cardboard; paper coffee filters; calendars; coasters of 
paper; file cards; maps; tags for index cards; cardboard tubes; catalogues; self-adhesive tapes for stationery or 
household purposes; apparatus for mounting photographs; pastes and other adhesives for stationery or household 
purposes; adhesive bands for stationery or household purposes; dispensers (adhesive tape -) [office requisites]; 
clipboards; bags for microwave cooking; carbon paper; copying paper [stationery]; correcting tapes [office requisites]; 
correcting ink [heliography]; credit card imprinters, non-electric; chalk for lithography; chalk holders; balls for ball-point 
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pens; french curves; bibs of paper; teaching materials [except apparatus]; pastes and other adhesives for stationery or 
household purposes; bookmarkers; steel letters; luminous paper; lithographs; lithographic works of art; lithographic 
stones; office hole punchers; perforated cards for jacquard looms; punches [office requisites]; blotting paper; loose-leaf 
binders; plastic bubble packs for wrapping or packaging; artists' brushes; canvas for painting; palettes for painters; 
house painters' rollers; painters' easels; marking chalk; highlighting markers; graining combs; stencils; pencil lead 
holders; modelling paste; modelling materials; plastics for modelling; modelling clay; modelling wax, not for dental 
purposes; musical greeting cards; sketch pads; numbering apparatus; oleographs; file sorters [office requisites]; 
pantographs [drawing instruments]; paper; electrocardiograph paper; paper for recording machines; stationery; paper 
tapes and cards for the recordal of computer programmes; paper tapes; paper sheets [stationery]; filtering materials 
[paper]; face towels of paper; towels of paper; papier mâché; flower-pot covers of paper; letter-openers; paper bows; 
paper towels; handkerchiefs of paper; conical paper bags; paperboard; painting pencils; tracing paper; tracing cloth; 
tracing paper; parchment paper; seals [stamps]; posters; placards of paper or cardboard; advertisement boards of paper 
or cardboard; plastic cling film, extensible, for palletization; paper doilies; portraits; postcards; prospectuses; erasing 
products; rubber erasers; scrapers [erasers] for offices; erasing shields; etchings; paper for radiograms; ledgers [books]; 
passport cases; drawing boards; drawing pens; tracing needles for drawing purposes; push pins; t-squares for drawing; 
newsletters; indexes; cream containers of paper; trading cards other than for games; absorbent sheets of paper or plastic 
for foodstuff packaging; stencils [stationery]; boxes of cardboard or paper; checkbook covers; slate pencils; writing 
slates; signboards of paper or cardboard; shields [paper seals]; tailors' chalk; manifolds [stationery]; patterns for 
dressmaking; patterns for making clothes; drawer liners of paper, perfumed or not; nibs; nibs of gold; pen sets; writing 
instruments; writing or drawing books; writing chalk; writing portfolios; typewriters, electric or non-electric; typewriter 
keys; rollers for typewriters; writing cases [sets]; writing brushes; blotters; printed publications; stencil plates; 
handwriting specimens for copying; school supplies [stationery]; self-adhesive tapes for stationery or household 
purposes; composing frames [printing]; galley racks [printing]; sealing wax; sealing machines for offices; sealing 
compounds for stationery purposes; sealing wafers; stamps [seals]; silver paper; steel pens; photograph stands; starch 
paste [adhesive] for stationery or household purposes; steatite [tailor's chalk]; holders for stamps [seals]; cases for 
stamps [seals]; stamp pads; stamp pads; stamp stands; prints [engravings]; embroidery designs [patterns]; ink; inkwells; 
inkstones; ink sticks; tablecloths of paper; table linen of paper; toilet paper; printing sets, portable [office requisites]; 
transparencies [stationery]; indian inks; envelope sealing machines, for offices; place mats of paper; bags [envelopes, 
pouches] of paper or plastics, for packaging; cardboard articles; packaging material made of starches; wrapping paper; 
duplicators; mimeograph apparatus and machines; rulers; vignetting apparatus; viscose sheets for wrapping; waxed 
paper; blackboards; composing sticks; writing board erasers; drawing materials; sketchbooks; drawing sets; drawing 
instruments; charcoal pencils; squares for drawing; drawing squares; chart pointers, non-electronic; printed tables; paper 
shredders for office use; staples for offices; numbers [type]; cigar bands; compasses for drawing; disposable sterilization 
pouches.

Cl.17;Unprocessed and semi-processed rubber, gutta-percha, gum, mica and substitutes for all these materials; 
plastics and resins in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, 
tubes and hoses, not of metal; rubber, gutta-percha, gum, asbestos, mica and goods made from these materials, not 
included in other classes, other than passenger vehicles or lorries; plastics in extruded form for use in manufacture, other 
than for cars or lorries; packing, stopping and insulating materials, other than for cars or lorries; flexible pipes, not of 
metal; acrylic resins [semi-finished products]; high pressure pipe fittings not of metal, other than for cars or lorries; 
balata; bark coverings for sound insulation; cotton wool for packing [caulking]; anti-dazzle films for windows (tinted 
films), other than for cars or lorries; flower arrangements (foam supports for -) [semi-finished products]; packing, other 
than for cars or lorries; expansion joint fillers, other than for cars or lorries; packing materials, other than for cars or 
lorries; sealing rings, other than for cars or lorries; door or window seals, other than for cars or lorries; dielectrics 
[insulators]; elastic yarns, not for use in textiles; substances for insulating buildings against moisture; insulating 
refractory materials, other than for cars or lorries; synthetic filtration substances or semi-processed foams, other than for 
cars of lorries; foil of regenerated cellulose, other than for packing; molds (ebonite -); insulating mastics and sealants, 
other than for cars or lorries; watering hose; fibreglass fabrics for insulation; fibreglass for insulation; glass wool for 
insulation; mica, raw or partly processed; raw or partly-processed rubber, other than for cars or lorries; threads of rubber, 
not for use in textiles; valves of rubber, other than for cars or lorries; rubber solutions; casings of rubber for the 
protection of parts of machines, other than for cars or lorries; stops of rubber; shock absorbers of rubber, other than for 
cars or lorries; rings of rubber, other than for cars or lorries; cords of rubber; rubber stoppers; materials for affixing 
brakes, being semi-finished products, other than for cars or lorries; ebonite [vulcanite]; electrical conductance insulators, 
other than for cars or lorries; insulators for railway tracks; insulating materials, other than for cars or lorries; insulating 
paints, other than for cars or lorries; insulating tapes, other than for cars or lorries; insulating felt, other than for cars or 
lorries; insulating varnish; insulating foils of metal, other than for cars or lorries; insulating materials; insulating gloves; 
insulators; insulators for cables; transformers (insulating oil for -); insulating oils, other than for cars or lorries; insulating 
paper; insulating plaster; liquid rubber; adhesive bands, other than stationery and not for medical or household 
purposes; carbon fibres, other than for cars or lorries; artificial resins (semi-processed products), other than for cars or 
lorries; semi-processed plastic substances, other than for cars or lorries; threads of plastic materials, not for textile use, 
other than for cars or lorries; plastic sheet, other than for wrapping, other than for cars or lorries; plastic sheeting for 
agricultural purposes; threads of plastic materials, not for textile use; clutch linings, other than for cars or lorries; latex 
[rubber]; chemical compositions for repairing leaks; canvas hose pipes, other than for cars or lorries; reinforcing 
materials for pipes, other than for cars or lorries; joint packings for pipes, other than for cars or lorries; mineral wool 
(insulator), other than for cars or lorries; compositions to prevent the radiation of heat; boiler composition to prevent the 
radiation of heat; paper for electrical capacitors, other than for cars or lorries; stuffing of rubber or plastic; sealing 
materials of rubber or plastics, other than for cars or lorries; pipe jackets, not of metal, other than for cars or lorries; 
junctions, not of metal, for pipes, other than for cars or lorries; sound insulation materials, other than for cars or lorries; 
wool (slag -) [insulator]; hoses of textile material; flexible hoses, not of metal, other than for cars or lorries; soldering 
threads of plastic, other than for cars or lorries; floating anti-pollution barriers, other than for cars or lorries; self-adhesive 
tapes, other than stationery and not for medical or household purposes; asbestos safety curtains; synthetic rubber, other 
than for cars or lorries; washers of rubber or vulcanised fibres, other than for cars or lorries; valves of india rubber or 
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vulcanised fibre, other than for cars or lorries; bags [envelopes, pouches] of rubber, for packaging; viscose sheets, other 
than for wrapping, other than for cars or lorries; vulcanized fiber [fibre]; materials for retaining heat, other than for cars or 
lorries; seals, other than for cars or lorries; cellulose acetate, semi-processed; cylinder gaskets, other than for cars or 
lorries; adhesive tape for industrial purposes.

Cl.18;Leather and imitations of leather, and goods made of these materials, not included in other classes, other than for 
cars or lorries; animal skins, hides, other than for cars or lorries; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; diplomatic bags; pouch baby carriers; slings for carrying infants; beach 
bags; clothing for pets; alpenstocks; harness fittings; wallets; bags for campers; kid (leather), other than for cars or 
lorries; attaché cases; boxes of leather or leather board; net bags for shopping, other than for cars or lorries; shopping 
bags; casings of leather for springs, other than for cars or lorries; covers of fur, other than for cars or lorries; umbrella or 
parasol ribs; satchels; bits for animals [harness]; purses; animal harnesses; skin (goldbeaters' -); parts of rubber for 
stirrups; collars for animals; suitcases; small suitcases; suitcase handles, other than for cars or lorries; handbags; 
handbag frames; skins of slaughtered animals, other than for cars or lorries; curried skins, other than for cars or lorries; 
horseshoes; hat boxes of leather; game bags [hunting accessories]; card cases [notecases]; cases, of leather or 
leatherboard; boxes of vulcanised fibre; chain mesh purses; chin straps, of leather; garment bags for travel; cat o' nine 
tails; knee-pads for horses; vanity cases, not fitted; leather, unworked or semi-worked, other than for cars or lorries; 
leather leads; straps (leather -); imitation leather, other than for cars or lorries; dog leashes; leatherboard; straps of 
leather [saddlery]; leather straps; leather laces; valves of leather; straps for soldiers' equipment; muzzles; leather 
trimmings for furniture; furniture coverings of leather; moleskin (imitation of leather), other than for cars or lorries; music 
cases; whips; fur (animal skins), other than for cars or lorries; horse blankets; head-stalls; horse collars; umbrellas; 
umbrella handles; travel cases; travelling sets [leatherware]; travelling bags; butts [parts of hides]; backpacks; bags for 
climbers; riding saddles; saddle trees; covers for horse-saddles; fastenings for saddles; saddlery; blinkers [harness]; 
umbrella covers; frames for umbrellas or parasols; umbrella rings; umbrella sticks; straps for skates; key cases; book 
bags; leather shoulder belts; walking stick seats; parasols; duffel bags; stirrups; leathers (stirrup —); walking sticks; cane 
handles; trolley duffels; leather, other than for cars or lorries; haversacks; bridoons; covers for horse saddles; pouches, 
of leather, for packaging; tool bags, empty; harness straps; reins; horse bridles; traces [harness]; rucksacks, chest 
pouches, travelling bags, money belts, kitbags.

Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic 
transportable buildings; monuments, not of metal; gutter pipes, not of metal; bicycle parking installations, not of metal; 
branching pipes, not of metal; alabaster; alabaster glass; aquaria [structures]; aquarium gravel; aquarium sand; 
reinforcing materials, not of metal, for building; asbestos mortar; asbestos cement; asphalt; asphalt paving; blinds 
[outdoor], not of metal and not of textile; cabanas not of metal; beacons, not of metal, non-luminous; non-metal beams; 
huts; felt for building; building glass; building timber; building materials, not of metal; building panels, not of metal; 
building stone; buildings, not of metal; tanks of masonry; quartz; concrete; concrete building elements; shuttering, not of 
metal, for concrete; binding agents for making stones; bitumen; bituminous products for building; bituminous coatings 
for roofing; planks [wood for building]; letter boxes of masonry; rubble; busts of stone, concrete or marble; non-metal 
roof coverings; roofing, not of metal; roofing, not of metal, incorporating solar cells; non-metal roofing tiles; roof gutters, 
not of metal; scantlings [carpentry]; roofing slates; roofing shingles; mooring bollards, not of metal; stave wood; 
monuments, not of metal; safety glass; drain pipes, not of metal; penstock pipes, not of metal; railroad ties, not of metal; 
paint spraying booths, not of metal; non-metal windows; lintels, not of metal; shutters, not of metal; non-metal window 
frames; window glass, for building; prefabricated houses [kits]; refractory construction materials, not of metal; statuettes 
of stone, concrete or marble; flyscreens (non-metallic); folding doors, not of metal; bagasses of cane (agglomerated -) 
[building material]; veneer wood; floors, not of metal; memorial plaques, not of metal; perches; balustrading; geotextiles; 
scaffolding, not of metal; framework for building, not of metal; non-metal cornices; greenhouses, transportable, not of 
metal; horticultural frames, not of metal; foundry molds [moulds], not of metal; plaster; gypsum; latticework, not of metal; 
window glass; glass granules for road marking; plate glass [windows] for building; tombs [monuments], not of metal; 
grave or tomb enclosures, not of metal; tombs, not of metal; grave slabs, not of metal; tombstones; tombstone stelae, not 
of metal; granite; blast furnaces (cement for -); manufactured timber; moldable wood; wood, semi-worked; wood for 
making household utensils; xylolith; veneers; furrings of wood; wood pulp board for building; wood paving; wood 
panelling; chicken-houses, not of metal; insulating glass [building]; jalousies, not of metal; tiles, not of metal, for building; 
platforms, prefabricated, not of metal; lime; calcareous marl; calcareous stone; chimney pots, not of metal; chimney 
cowls, not of metal; flashing, not of metal, for building; angle irons, not of metal; roof flashing, not of metal; potters' clay 
[raw material]; gravel; stained-glass windows; drain traps [valves], not of metal or plastic; water-pipe valves, not of metal 
or plastic; cork [compressed]; skating rinks [structures, not of metal]; works of art of stone, concrete or marble; artificial 
stone; laths, not of metal; arbours [structures not of metal]; duckboards, not of metal; crash barriers, not of metal, for 
roads; ducts, not of metal, for ventilating and air-conditioning installations; lighting slabs; magnesia cement; macadam; 
porches, not of metal, for building; fair huts; marble; masts [poles], not of metal; wall claddings, not of metal, for building; 
mortar for building; mosaics for building; casement windows, not of metal; cement for furnaces; olivine for building; 
building paper; building cardboard; parquet flooring; parquet floor boards; pitch; palisading, not of metal; paving blocks, 
not of metal; cement posts; posts, not of metal; advertisement columns, not of metal; cement slabs; paving slabs, not of 
metal; tile floorings, not of metal; porphyry [stone]; coatings [building materials]; rocket launching platforms, not of 
metal; moldings, not of metal, for cornices; raw chalk; sandstone tubes; rigid pipes, not of metal [building]; sand, except 
foundry sand; silver sand; sandstone for building; manhole covers, not of metal; fireclay; slate; slate powder; reeds for 
building; slag [building material]; clinker stone; sawn timber; chimneys, not of metal; mantlepieces; chimney shafts, not 
of metal; pigsties; sills, not of metal; swimming pools [structures, not of metal]; floating docks, not of metal, for mooring 
boats; caissons for construction work under water; non-luminous and non-mechanical signs, not of metal; signalling 
panels, non-luminous and non-mechanical, not of metal; silos, not of metal; hips for roofing; plywood; diving boards, not 
of metal; pilings, not of metal; stables, not of metal; statues of stone, concrete or marble; stone; fire burrs; coal tar; 
stonemasonry (works of -); street gutters, not of metal; binding material for road repair; materials for making and coating 
roads; signs, non-luminous and non-mechanical, not of metal, for roads; road coating materials; road marking sheets and 
strips of synthetic material; poles, not of metal, for electric power lines; props, not of metal; wall claddings, not of metal, 
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for building; tar; tarred strips, for building; building cardboard [asphalted]; telephone booths, not of metal; telegraph 
posts, not of metal; terra cotta [building material]; clay; potters' clay; non-metal gates; non-metal beams; non-metallic 
transportable structures; partitions, not of metal; staircases, not of metal; stair-treads [steps], not of metal; stringers 
[parts of staircases], not of metal; tufa; non-metal doors; door panels, not of metal; door casings, not of metal; building 
sheets (non-metallic -); vinyl siding; bird baths [structures, not of metal]; aviaries, not of metal [structures]; wall 
claddings, not of metal, for building; water-pipes, not of metal; fences, not of metal; cement; fireproof cement coatings; 
fire burrs; earth for bricks; ceilings, not of metal; mastics, other than for cars or lorries.

Cl.20;Furniture, mirrors, picture frames; containers, not of meal, for storage or transport; unworked or semi-worked 
bone, horn, whalebone or mother-of-pearl; tortoiseshell; meerschaum; yellow amber; furniture shelves; index cabinets; 
ambroid plates; ambroid bars; mooring buoys, not of metal; dinner wagons; display boards; trestles [furniture]; stuffed 
animals; stuffed birds; oyster shells; bamboo; bamboo curtains; benches [furniture]; cable or pipe clips of plastics; 
reservoirs, not of metal nor of masonry; closures, not of metal, for containers; funerary urns; bed fittings, not of metal; 
beds; bed frames; bed casters, not of metal; bedding, except linen; beehives; picture frames; flower-stands [furniture]; 
bolts, not of metal; vats, not of metal; letter boxes, not of metal or masonry; book rests [furniture]; library shelves; 
sideboards; dinner wagons; office furniture; brush mountings; busts of wood, wax, plaster or plastic; containers, not of 
metal [storage, transport]; decorations of plastic for foodstuffs; boxes of wood or plastic; dowels, not of metal; wall plugs, 
not of metal; ivory, unworked or semi-worked; furniture shelves; hand fans; hand-held flagpoles, not of metal; locks, not 
of metal, for vehicles; staves of wood; barrels, not of metal; casks, not of metal; taps for casks, not of metal; furniture 
fittings, not of metal; statuettes of wood, wax, plaster or plastic; whalebone, unworked or semi-worked; fishing baskets; 
non-metal bottle caps; bottle racks; corks for bottles; bottle casings of wood; non-metal bottle caps; handling pallets, not 
of metal; hairdressers' chairs; fodder racks; coathooks, not of metal; curtain hooks; curtain holders, not of textile 
material; curtain rollers; plaited straw, except matting; wooden blinds; plate racks; gun racks; hand-held mirrors [toilet 
mirrors]; towel closets [furniture]; towel dispensers, fixed, not of metal; crates; house numbers, not of metal, non-
luminous; stag antlers; workbenches; wood ribbon; reels of wood for yarn, silk, cord; honeycombs; horn, unworked or 
semi-worked; covers (garment -) [storage]; kennels; hat stands; kennels for household pets; nameplates, not of metal; 
interior textile window blinds; indoor window roller blinds (indoor window blinds), other than for cars or lorries; slatted 
indoor blinds; cable clips, not of metal; fireguards; divans; edgings of plastic for furniture; carts for computers [furniture]; 
index cabinets; chests, not of metal; non-metal dog tags; high chairs for babies; infant walkers; pillows; pet cushions; 
drain traps [valves] of plastic; water-pipe valves of plastic; clothes hangers and clothes hooks; clothes hooks, not of 
metal; mannequins and tailors' dummies; coatstands; knobs, not of metal; chests of drawers; pillows; bolsters; head-
rests [furniture]; hampers [baskets] for the transport of items; baskets, non-metallic; trays, not of metal; wickerwork; 
corks; cork bands; hospital beds; scratching posts for cats; works of art, of wood, wax, plaster or plastic; plastic key 
cards, not encoded and not magnetic; cabinet work; counters [tables]; loading pallets, not of metal; loading gauge rods, 
not of metal, for railway waggons [wagons]; cask stands, not of metal; playpens for babies; lecterns; beds for household 
pets; easy chairs; air pillows, not for medical purposes; air cushions, not for medical purposes; air mattresses, not for 
medical purposes; massage tables; mattresses; mats for infant playpens; furniture; furniture of metal; furniture fittings, 
not of metal; furniture partitions of wood; furniture casters, not of metal; doors for furniture; mobiles [decoration]; 
troughs, not of metal, for mixing mortar; identification bracelets, not of metal; nesting boxes for household pets; rivets, 
not of metal; nesting boxes; paper blinds; screens [furniture]; boarding stairs, not of metal, mobile, for passengers; bead 
curtains for decoration; mother-of-pearl, unworked or semi-worked; placards of wood or plastics; armchairs; picture 
frame moldings; curtain tie-backs; sections of wood for beehives; picture frame moldings; rattan; stands for calculating 
machines; shelves for filing-cabinets [furniture]; saw horses; coffin fittings, not of metal; coffins; hinges, not of metal; 
display stands; footrests; deck chairs; signboards of wood or plastics; tortoiseshell; imitation tortoiseshell; reeds 
[plaiting materials]; umbrella stands; reels, not of metal, non-mechanical, for flexible hoses; winding spools, not of metal, 
non-mechanical, for flexible hoses; locks, other than electric, not of metal; keyboards for hanging keys; costume stands; 
cupboards; screws, not of metal; nuts, not of metal; vice benches, not of metal; shelves for typewriters; writing desks; 
writing desks; drawers [furniture parts]; school furniture; covers for clothing [wardrobe]; floating containers, not of metal; 
trolleys [furniture]; seats of metal; sofas; ottomans; stakes for plants or trees; meat chests, not of metal; mirrors (silvered 
glass); mirror tiles; chests for toys; ladders of wood or plastics; mats, removable, for sinks; bungs, not of metal; flower-
pot pedestals; poles, not of metal; statues of wood, wax, plaster or plastic; steps [ladders], not of metal; standing desks; 
corozo; embroidery frames; straw edgings; straw plaits; mattress (straw -); seats; containers, not of metal, for liquid fuel; 
bakers' bread baskets; stair rods; animal horns; animal hooves; animal claws; tables; tables of metal; table tops; dressing 
tables; cask hoops, not of metal; shoulder poles [yokes]; transport pallets, not of metal; door fittings, not of metal; 
latches, not of metal; door handles, not of metal; latches, not of metal; valves, not of metal, other than parts of machines; 
packaging containers of plastic; stoppers and sealing caps, not of metal, other than for cars or lorries; silvered glass 
[mirrors]; showcases; curtain rings; pulleys of plastics for blinds; support rails for curtains; curtain rods; waxcomb for 
beehives; waxcomb for beehives; wax figures; baby changing platforms; water beds, not for medical purposes; casks of 
wood for decanting wine; inflatable publicity objects; changing mats; bassinets; wind chimes [decoration]; 
draughtsman's tables; magazine racks; newspaper display stands; tent pegs, not of metal; camping furniture; sleeping 
mats; vice benches of metal; meat safes of metal.

Cl.21;Household or kitchen utensils and containers; cookware and tableware, except forks, knives and spoons; combs 
and sponges; brushes (except paintbrushes); brush-making materials; articles for cleaning purposes; unworked or semi-
worked glass (except building glass); glassware, porcelain and earthenware; unworked or semi-worked glass (except 
glass used in building); glassware, porcelain and earthenware not included in other classes; aquarium hoods; dustbins; 
make-up removing appliances; dusting apparatus, non-electric; aerosol dispensers, not for medical purposes; cinder 
sifters for household purposes; eyebrow brushes; baby baths, portable; heaters for feeding bottles, non-electric; cotton 
waste for cleaning; goblets; basins [receptacles]; watering devices; brooms; beer mugs; holders for flowers and plants 
[flower arranging]; sprinklers for watering flowers and plants; window-boxes; flower pots; cloth for washing floors; 
scrubbing brushes; candy boxes; hair for brushes; frying pans; pins of metal (cooking -); roses for watering cans; bread 
boards; bread bins; bread baskets for household purposes; ironing boards; flat-iron stands; brushes; lamp-glass 
brushes; toilet brushes; brushes; busts of china, terra-cotta or glass; butter dishes; butter-dish covers; buckskin for 
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cleaning; china ornaments; hot pots, not electrically heated; closures for pot lids; deodorising apparatus for personal 
use; egg cups; pails; demijohns; ice pails; electric brushes, except parts of machines; comb (electric); enamelled glass; 
oil cruets; cruet sets for oil; chopsticks; mouse traps; drinking flasks; figurines [statuettes] of porcelain, ceramic, 
earthenware or glass; strainers for household use; flasks; bottles; bottle openers, electric and non-electric; fly catchers 
[traps or whisks]; ice cube molds; moulds [kitchen utensils]; deep fryers, non-electric; fruit presses, non-electric, for 
household purposes; mangers for animals; gardening gloves; containers for household or kitchen use; poultry rings; 
vegetable dishes; spice sets; watering cans; pouring spouts; glass incorporating fine electrical conductors, other than for 
cars or lorries; glass, unworked or semi-worked, except building glass; glass vials [receptacles]; glass flasks 
[containers]; boxes of glass; glasses [receptacles]; fiberglass thread, not for textile use; fibreglass, other than for 
insulation or textile use; glass bowls; mosaics of glass, not for building; powdered glass for decoration; glass stoppers; 
painted glassware; glass wool other than for insulation; grills [cooking utensils]; grill supports; plungers for clearing 
blocked drains; glove stretchers; towel holders; utensils for household purposes; gloves for household purposes; 
abrasive sponges for scrubbing the skin; trouser presses; electric devices for attracting and killing insects; insect traps; 
heat-insulated containers; vacuum bottles; vacuum flasks for holding drinks; thermally insulated containers for food; 
cabarets [trays]; coffee filters, non-electric; coffeepots, non-electric; coffee grinders, hand-operated; coffee makers, non-
electric; coffee services [tableware]; beer jugs; tar-brushes, long handled; combs; combs for the hair (large-toothed -); 
comb cases; jugs; decanters; coasters, not of paper or textile; cheese-dish covers; saucepans; cookie jars; ceramics for 
household purposes; candle extinguishers; candlesticks; clothing stretchers; presses (garlic -) [kitchen utensils]; 
buttonhooks; cookery molds [moulds]; mess-tins; cauldrons; cooking pots; cooking utensils, non-electric; baskets for 
household purposes; corkscrews, electric and non-electric; cosmetic utensils; tie presses; crystal [glassware]; cake 
moulds; kitchen containers; kitchen utensils; cooking pot sets; food cooling devices, containing heat exchange fluids, for 
household purposes; refrigerating bottles; isothermic bags; works of art, of porcelain, terra-cotta or glass; glue-pots; 
candlesticks; liqueur sets; majolica; covers, not of paper, for flower pots; knife rests for the table; shakers; blenders, non-
electric, for household purposes; furniture dusters; mops; mills for household purposes, hand-operated; water apparatus 
for cleaning teeth and gums; chamber pots; nail brushes; nest eggs, artificial; noodle machines, hand-operated; fruit 
bowls; opal glass; opaline glass; cups of paper or plastic; paper towel dispensers; waste paper baskets; paper plates; 
perfume vaporizers; apparatus for wax-polishing, non-electric; pepper mills, hand-operated; pepper pots; horse brushes; 
picnic baskets (fitted -), including dishes; plates to prevent milk boiling over; cookie [biscuit] cutters; polishing apparatus 
and machines, for household purposes, non-electric; polishing gloves; polishing leather; polishing materials for making 
shiny, except preparations, paper and stone; porcelain ware; lunch boxes; cosmetic powder compacts; powder puffs; 
cleaning instruments, hand-operated; pads for cleaning; cleaning rags; cleaning tow; vitreous silica fibers [fibres], not for 
textile use; sprinklers; shaving brushes; shaving brush stands; rat traps; perfume burners; smoke absorbers for 
household purposes; graters; beaters, non-electric; mixing spoons [kitchen utensils]; cocktail stirrers; salad bowls; salt 
shakers; spatulas [kitchen utensils]; brushes for cleaning tanks and containers; basins [bowls]; scoops [tableware]; 
saucepan scourers of metal; abrasive pads for kitchen purposes; signboards of porcelain or glass; whisks, non-electric, 
for household purposes; cutting boards for the kitchen; autoclaves, non-electric, for cooking; basting spoons [cooking 
utensils]; shoe horns; boot brushes; wax-polishing appliances, non-electric, for shoes; shoe trees; dish covers; dishes; 
trivets [table utensils]; sponges for household purposes; sponge holders; pig bristles for brush-making; earthenware 
saucepans; soap boxes; soap dishes; soap dispensers; sieves [household utensils]; lazy susans; napkin rings; strainers; 
sifters [household utensils]; siphon bottles for carbonated water; piggy banks; vessels of metal for making ices and iced 
drinks; menu card holders; plate glass [raw material]; confectioners' decorating bags [pastry bags]; nozzles for watering 
hose; dishwashing brushes; steel wool for cleaning; towel rails and rings; figurines [statuettes] of porcelain, ceramic, 
earthenware or glass; dusters; feather-dusters; crockery; boot jacks; fabrics (buckets made of woven -); litter trays for 
pets; currycombs; soup bowls; trays for domestic purposes, of paper; trays for household purposes; epergnes; 
tableware, other than knives, forks and spoons; services [dishes]; cups; tea balls; tea caddies; teapots; tea cosies; tea 
services [tableware]; tea strainers; pastry cutters; rolling pins, domestic; plates; carpet sweepers; carpet beaters [hand 
instruments]; bristles (animal -) [brushware]; combs for animals; crumb trays; toilet utensils; toilet cases; toilet roll 
dispensers; toilet roll dispensers; toilet sponges; pot lids; pots; pottery; pie servers; portable cool boxes, non-electric; 
drinking troughs; cages for household pets; funnels; drinking vessels; beverage glassware; straws for drinking; horns 
(drinking -); feeding troughs; ironing board covers, shaped; saucers; urns; vases; bird baths; birdcages; rings for birds; 
waffle irons, non-electric; washing boards; clothes-pegs; laundry drying racks; clothes drying racks; washtubs; kettles, 
non-electric; disposable table plates; pipettes [wine-tasters]; mop wringers; wool waste for cleaning; toothbrushes; 
toothbrushes, electric; floss for dental purposes; toothpicks; toothpick holders; kitchen grinders, non-electric; indoor 
aquaria; terrariums (indoor -) [plant cultivation]; indoor terrariums [vivariums]; sugar bowls; cookware and tableware, 
except forks, knives and spoons; combs and sponges; brushes (except paintbrushes); brush-making materials; articles 
for cleaning purposes; unworked or semi-worked glass (except building glass); glassware, porcelain and earthenware; 
nutcrackers; ladles for wine; sugar tongs.

Cl.22;Ropes, string, nets, tents, awnings, tarpaulins, sails, sacks and bags (not included in other classes); padding and 
stuffing materials, not of rubber, plastics, paper or cardboard; raw fibrous textile materials; cords for hanging pictures; 
strips for tying-up vines; wrapping or binding bands, not of metal; bands, not of metal, for wrapping or binding; liber; 
cotton waste [flock] for padding and stuffing; raw cotton; cotton tow; fibrous gaskets for ships; thread, not of metal, for 
wrapping or binding; binding thread, not of metal, for agricultural purposes; string; packaging string; down feathers; 
eiderdown; vehicle covers, not fitted; feathers for stuffing upholstery; feathers for bedding; wadding for filtering; fishing 
nets; bottle envelopes of straw; silk flock; sheaf-binding yarns; raw fibrous textile; glass fibers [fibres] for textile use; 
grasses for upholstering; hemp; hemp bands; hammocks; slings, not of metal, for handling loads; wood shavings; wood 
wool; ladder tapes for venetian blinds; jute; cables, other than of metal, other than for cars or lorries; camel hair; combed 
wool; kapok; carbon fibers [fibres] for textile use; cocoons; fiber (coconut -); plastic fibers [fibres] for textile use; belts, 
not of metal, for handling loads; body bags; linters; awnings of synthetic materials; awnings of textile; nets; twine for 
nets; network; twine made of paper; wax ends; whipcord; tarpaulins; flock [stuffing]; stuffing materials, not of rubber or 
plastic; stuffing or padding materials, other than of rubber or plastics, other than for cars or lorries; mail bags; vitreous 
silica fibers [fibres] for textile use; ramie fibre; raffia; raw linen [flax]; raw silk; horsehair; bags [sacks] for the transport 
and storage of materials in bulk; sawdust; fleece wool; silk waste; sails; snares [nets]; sash cords; harness, not of metal, 
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for handling loads; shorn wool; sea wrack; sails for ski sailing; ropes; sisal; esparto grass; carded wool; rope ladders; 
straw for stuffing upholstery; camouflage (nets for -); camouflage (covers for -); ropes, not of metal; textile fibers; cattle 
hair; bags [envelopes, pouches] of textile, for packaging; packing rope; bags for washing hosiery; wadding for padding 
and stuffing upholstery; tow; tarred brattice cloth; upholstery wool [stuffing]; raw or treated wool; wool flock; tents; 
angling nets.

Cl.23;Yarns and threads for textile use; spun cotton; cotton yarn; chenille yarn; elastic thread and yarn for textile use; 
yarn; fiberglass thread for textile use; thread of metal for embroidery; rubber thread for textile use; hemp thread and yarn; 
jute thread and yarn; coir thread and yarn; rayon thread and yarn; threads of plastic materials for textile use; linen thread 
and yarn; sewing thread and yarn; spun silk; silk yarn; embroidery thread and yarn; darning thread and yarn; spun thread 
and yarn; worsted; wool yarn.

Cl.24;Textiles and substitutes for textiles; furnishing fabrics; curtains of textile or plastic, other than for cars or lorries; 
textiles and textile goods, not included in other classes, other than for cars or lorries; bed covers; table covers; cloths for 
removing make-up; bath linen, except clothing; fabric, impervious to gases, for aeronautical balloons; banners; dimity; 
bed covers of paper; bed linen; bed linen; pillowcases; billiard cloth; brocades; chenille fabric; cheviots [cloth]; cotton 
fabrics, textiles, other than for cars or lorries; crepon; damask; tick [linen]; drugget; printers' blankets of textile; shower 
curtains of textile or plastic; bunting of textile or plastic; bolting cloth; flags of textile or plastic; eiderdowns [down 
coverlets]; filtering materials of textile, other than for cars or lorries; felt, other than for cars or lorries; linen cloth; flannel 
[fabric]; frieze (cloth), other than for cars or lorries; linings [textile]; lining fabric for footwear; curtains of textile or plastic, 
other than for cars or lorries; curtain holders of textile material; gauze [cloth]; sanitary flannel; fabrics for textile use; 
fibreglass fabrics for textile use; haircloth [sackcloth]; gummed cloth, other than for stationery; trellis [cloth]; hemp cloth, 
other than for cars or lorries; jute fabric, other than for cars or lorries; linens; hat linings, of textile, in the piece; calico; 
ticks [mattress covers]; jersey [fabric]; jute cloth; canvas for tapestry or embroidery; textile coasters; cheese cloth; 
calico; shams; pillowcases; crepe [fabric]; rayon fabric; fabric of imitation animal skins, other than for cars or lorries; 
shrouds; marabouts [cloth]; mattress covers; furniture coverings of plastic; upholstery fabrics; furniture coverings of 
textile; moleskin [fabric]; mosquito nets; table mats of textile; door curtains; ramie fabric; glass cloths [towels]; velvet, 
other than for cars or lorries; net curtains, other than for cars or lorries; sleeping bags; loose covers for furniture; silk 
cloth; silk fabrics for printing patterns; esparto fabric; buckram; bed throws; textile material; labels of cloth; knitted 
fabric; taffeta [cloth]; plastic material (substitute for fabrics), other than for cars or lorries; face towels [made of textile 
materials]; towels of textile; fabric for footwear; cloth; textile tissues; tablemats, not of paper; table runners; serviettes of 
textile; tablecloths, not of paper; table linen, not of paper; fitted toilet lid covers of fabric; cloth; bed sheets; tulle; non-
woven textile fabrics; oilcloth for use as tablecloths; wall hangings of textile; lingerie fabric; diapered linen; washing 
mitts; elastic woven material; adhesive fabric for application by heat; traced cloth for embroidery; woollen cloth; zephyr 
[cloth]; sleeping bags; sleeping bags for camping.

Cl.25;Clothing, footwear, headgear; heels; heelpieces for footwear; babies' pants [clothing]; layettes [clothing]; 
swimming costumes; bathing drawers; bathrobes; bathing caps; bath sandals; bath slippers; bandanas [neckerchiefs]; 
berets; leg warmers; clothing of imitations of leather; motorists' clothing, other than for cars or lorries; clothing; paper 
clothing; boas [necklets]; teddies [underclothing]; chasubles; shower caps; insoles; pocket squares; mittens; fishing 
vests; football boots; footmuffs, not electrically heated; gabardines [clothing]; goloshes; gaiters; belts (money -) 
[clothing]; non-slipping devices for footwear; belts [clothing]; clothing for gymnastics; gymnastic shoes; half-boots; 
scarves; gloves [clothing]; slips [underclothing]; shirt yokes; shirts; shirt fronts; wooden shoes; trousers; knee-high 
stockings; garters; girdles; hats; frames (hat -) [skeletons]; jackets [clothing]; jumpers; stuff jackets [clothing]; skull caps; 
hoods [clothing]; linings (ready-made -) [parts of clothing]; pockets for clothing; ready-to-wear clothing; camisoles; 
shoulder wraps; detachable collars; short-sleeve shirts; bibs, not of paper; leather clothing; leggings [trousers]; 
underwear; liveries; coats; pelisses; mantillas; miters [hats]; muffs [clothing]; caps [headwear]; cap peaks; outerclothing; 
ear muffs [clothing]; combinations [clothing]; slippers; hats (paper -) [clothing]; parkas; pelerines; furs [clothing]; 
ponchos; sweaters; cyclists' clothing; welts for footwear; mackintoshes; skirts; sandals; saris; sarongs; neck scarves 
[mufflers]; sashes for wear; sleep masks; veils [clothing]; wimples; knickers; lace boots; fittings of metal for footwear; 
footwear; insoles; footwear uppers; tips for footwear; overalls; aprons [clothing]; dress shields; ski gloves; ski boots; 
skorts; briefs; socks; sock suspenders; athletics shoes; sneakers; boots; footwear uppers; headbands [clothing]; 
espadrilles; stoles; fur stoles; studs for football boots; beachwear; beach shoes; stockings; sweat-absorbent stockings; 
heelpieces for stockings; tights; tee-shirts; togas; pinafore dresses; knitwear [clothing]; singlets; turbans; topcoats; 
uniforms; sweat-absorbent underwear; pants; wetsuits for water-skiing; gilets; hosiery; top hats; clothing, including 
clothing of leather, imitations of leather, or of fur, and gloves; caps (headwear), scarves, footwear including boots, shoes 
and slippers.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; artificial flowers; badges for 
wear, not of precious metal; badges [buttons] (ornamental novelty -); brassards; expanding bands for holding sleeves; 
elastic ribbons; ribbons [haberdashery]; cords for clothing; lace for edgings; trimmings for clothing; brooches [clothing 
accessories]; chenille [passementerie]; heat adhesive patches for decoration of textile articles; snap fasteners; false 
beards; false moustaches; tapes for curtain headings; feathers [clothing accessories]; festoons [embroidery]; sewing 
thimbles; corset busks; heat adhesive patches for decoration of textile articles; orsedew [trimmings for clothing]; fringes; 
artificial garlands; mica spangles; gold embroidery; belt clasps; hair bands; hair coloring caps; barrettes; hair pins; hair 
nets; bows for the hair; hair ornaments; bobby pins; false hair; tresses of hair; hooks [haberdashery]; binding needles; 
trouser clips for cyclists; fastenings for braces; hat ornaments, not of precious metal; frills [lacework]; edgings for 
clothing; eyelets for clothing; frills for clothing; clasps for clothing; skirt flounces; hook and pile fastening tapes; buttons; 
rug hooks; collar stays; artificial flower wreaths; artificial fruit; haberdashery, except thread; hair curlers; curlpapers; 
human hair; needle cases; needle cases; needle cushions; needles; needles for wool combing machines; sewing boxes; 
sewing needles; false hems; curling pins; spangles for clothing; beads, other than for making jewelry; wigs; false hair; 
picot [lace]; passementerie; prize ribbons; top-knots [pompoms]; zippers; zippers for bags; rosettes [haberdashery]; 
saddlers' needles; braids; shuttles for making fishing nets; hooks for corsets; blouse fasteners; buckles [clothing 
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accessories]; bodkins; shoe laces; shoe hooks; shoemakers' needles; shoe eyelets; shoe buckles; shoe buckles; shoe 
trimmings; shoulder pads for clothing; silver embroidery; bobbins for retaining embroidery floss or wool [not parts of 
machines]; competitors' numbers; needle cushions; pins, other than jewellery [jewelry (am.)]; embroidery; embroidering 
crochet hooks; darning lasts; darning needles; ostrich feathers [clothing accessories]; knitting needles; toupees; braids; 
tassels [haberdashery]; birds' feathers [clothing accessories]; numerals for marking linen; woollen laces; needle-
threaders.

Cl.27;Carpets, rugs, matting, linoleum and other materials for covering existing floors, other than for cars or lorries; 
wall hangings (non-textile); bath mats; vinyl floor coverings; floor coverings; door mats; non-slip mats; artificial turf; 
linoleum; door mats; mats of woven rope for ski slopes; wallpaper; reed mats; carpet underlay; textile wallpaper; 
gymnasium mats.

Cl.28;Toys and games; video game apparatus; gymnastic and sporting articles; decorations for Christmas trees; games 
and playthings, in the form of games or scale models, other than for cars or lorries; gymnastic and sporting articles not 
included in other classes; fishing equipment; fish hooks; gut for fishing; reels for fishing; rods for fishing; rattles 
[playthings]; baseball gloves; building games; building blocks [toys]; billiard table cushions; bowling pins; billiard cue 
chalk; billiard balls; billiard cues; billiard tables; coin-operated billiard tables; bingo cards; bite sensors [fishing tackle]; 
bob-sleighs; body boards; body-training apparatus; bows for archery; archery implements; boxing gloves; board games; 
ornaments for Christmas trees, except illumination articles and confectionery; Christmas tree stands; checkers [games]; 
checkerboards; gut for rackets; divot repair tools [golf accessories]; dominoes; kites; scent lures for hunting or fishing; 
skating boots with skates attached; electronic targets; elbow guards [sports articles]; chest expanders [exercisers]; 
stationary exercise bicycles; guns (paintball -) [sports apparatus]; carnival masks; fencing gauntlets; fencing masks; 
fencing weapons; shuttlecocks; amusement machines, automatic and coin-operated; gaming machines for gambling; 
fitness exercise machines; games (apparatus for -); conjuring apparatus; parlour games; weight lifting belts [sports 
articles]; paragliders; bells for Christmas trees; golf gloves; golf clubs; golf bags, with or without wheels; gymnastic 
articles; gloves for games; hang gliders; bar-bells; guns (harpoon -) [sports articles]; rosin used by athletes; kite reels; 
hockey sticks; horseshoe games; chips for gambling; counters for games; kaleidoscopes; card games; fairground ride 
apparatus; candle holders for Christmas trees; climbers' harness; explosive bonbons [Christmas crackers]; knee guards 
[sports articles]; decoys for hunting or fishing; confetti; spinning tops [toys]; cricket bags; bait [artificial]; billiard cue 
tips; hunting game calls; balloons; bladders of balls for games; air pistols [toys]; mah-jong; puppets; bowling apparatus 
and machinery; masts for sailboards; mobiles [toys]; paintballs [ammunition for paintball guns] [sports apparatus]; nets 
for sports; pachinkos; paper party hats; piñatas; toy pistols; stuffed toys; plush toys; quoits; punching bags; billiard 
markers; dolls; dolls' beds; dolls' feeding bottles; doll houses; dolls' clothes; doll rooms; jigsaw puzzles; creels [fishing 
traps]; surfboard leashes; ring games; slides [playthings]; rollers for stationary exercise bicycles; scooters [toys]; roller 
skates; in-line roller skates; roulette wheels; scratch cards for playing lottery games; strings for rackets; chessboards; 
chess games; rocking horses; party favors; practical jokes [novelties]; shin guards [sports articles]; targets; batting 
gloves [accessories for games]; sleds [sports articles]; ice skates; butterfly nets; snow for Christmas trees (artificial -); 
snow globes; snowshoes; paddings (protective -) [parts of sports suits]; pools (swimming -) [play articles]; swimming 
kick boards; floats for fishing; bite indicators [fishing tackle]; flippers for swimming; water wings; swimming belts; 
swimming jackets; seal skins [coverings for skis]; soap bubbles [toys]; skateboards; sole coverings for skis; ski 
bindings; skis; edges of skis; snowboards; bags especially designed for skis and surfboards; slot machines [gaming 
machines]; balls for games; games; playing balls; marbles; indoor football tables; dice; toys for domestic pets; rackets; 
poles for pole vaulting; starting blocks for sports; ascenders [mountaineering equipment]; sling shots [sports articles]; 
sailboards; surfboards; surf skis; twirling batons; screens (camouflage -) [sports articles]; teddy bears; tennis ball 
throwing apparatus; tennis nets; theatrical masks; supporters (men's athletic -) [sports articles]; tables for table tennis; 
clay pigeons [targets]; clay pigeon traps; portable games with liquid crystal displays; trampolines; spring boards [sports 
articles]; harness for sailboards; backgammon games; arcade video game machines; Christmas trees of synthetic 
material; swings; cups for dice; darts; discuses for sports; flying discs [toys]; pistols (caps for -) [toys]; detonating caps 
[toys].

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats; ajvar [preserved peppers]; protein milk; weed extracts 
for food; alginates for culinary purposes; non-alcoholic eggnog; apple purée; oysters, not live; black pudding; beans, 
preserved; stock; fat-containing mixtures for bread slices; butter; buttercream; dates; curd; yolk of eggs; powdered eggs; 
albumen for culinary purposes; white of eggs; peas, preserved; peanut butter; peanuts, prepared; gherkins; low-fat potato 
crisps; fatty substances for the manufacture of edible fats; salted fish; fish, preserved; fish, not live; fish fillets; foods 
made from fish; fish, tinned [canned (am.)]; gelatine; fish meal for human consumption; mousses (fish -); fish roe, 
prepared; meat; preserved meat; broth concentrates; meat jellies; canned meat; salted meats; fruit preserved in alcohol; 
dried fruit; fruit jellies; fruit pulp; fruit-based snack food; jellies for food; prawns, not live; poultry, not live; vegetables, 
cooked; vegetables, dried; vegetable preserves; vegetables, tinned [canned (am.)]; mousses (vegetable -); vegetable 
salads; toasted laver; herrings; lobsters, not live; ginger jam; yoghurt; vegetable soup preparations; cocoa butter; tripe; 
frozen fruits; potato chips; potato flakes; potato fritters; cheese; caviar; kefir [milk beverage]; hummus [chickpea paste]; 
animal marrow for food; bone oil, edible; coconut butter; coconut oil and fat [for food]; coconut, desiccated; coconut oil 
for food; jams; garlic [preserved]; consommes; crayfish, not live; croquettes; crustaceans, not live; rennet; salmon; spiny 
lobsters, not live; fermented vegetable-based foodstuffs (kimchi); liver; liver pâté; linseed oil for culinary purposes; 
lecithin for culinary purposes; lentils, preserved; maize oil for food; almonds, prepared; margarine; marmalade; milk; 
ferments (milk -) for culinary purposes; milk beverages, milk predominating; milk products; milk shakes; whey; mussels, 
not live; prepared nuts; cooked fruits; fruits, tinned [canned (am.)]; fruits, tinned [canned (am.)]; fruit salads; oils for food; 
olives, preserved; olive oil for food; palm kernel oil for food; palm kernel oil for food; pectin for culinary purposes; 
vegetable juices for cooking; pickled vegetables; mushrooms, preserved; pollen prepared as foodstuff; cranberry sauce 
[compote]; rape oil for food; raisins; seeds, prepared; anchovy, not live; sardines; sauerkraut; fruit peel; shellfish, not 
live; ham; whipped cream; snail eggs for consumption; pork; lard; sea-cucumbers, not live; silkworm chrysalis, for human 
consumption; sesame oil for food; tahini [sesame seed paste]; shrimps, not live; soya beans, preserved, for food; soya 
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milk [milk substitute]; sunflower seeds, prepared; sunflower oil for food; bacon; edible fats; suet for food; soup 
(preparations for making -); tuna fish; tofu; tomato purée; tomato juice for cooking; truffles, preserved; aloe vera prepared 
for human consumption; edible birds' nests; game; sausages; sausages in batter; charcuterie; preparations for making 
bouillon; onions, preserved.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; ice cream; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice; seaweed [condiment]; aniseed; flavourings, other than essential oils, for beverages; flavorings, 
other than essential oils; wheat flour; flavourings, other than essential oils, for cakes; baking powder; cake powder; beer 
vinegar; thickening agents for cooking foodstuffs; ice cream (binding agents for -); bean meal; candy; buns; bread; 
unleavened bread; sandwiches; petit-beurre biscuits; cheeseburgers [sandwiches]; chow-chow [condiment]; chutneys 
[condiments]; couscous [semolina]; curry [spice]; puddings; mousses (dessert -) [confectionery]; iced tea; peanut 
confectionery; essences for foodstuffs, except etheric essences and essential oils; vinegar; noodles; meat tenderizers, 
for household purposes; meat pies; meat gravies; fondants; fruit sauces; spring rolls; royal jelly; fruit jellies 
[confectionery]; hominy grits; pearl barley; barley meal; barley (crushed -); chips [cereal products]; cereal preparations; 
cereal-based snack food; condiments; cloves [spice]; glucose for culinary purposes; gluten additives for culinary 
purposes; semolina; groats for human food; oat flakes; halvah; yeast; honey; ginger [spice]; frozen yoghurt 
[confectionery ices]; coffee; artificial coffee; vegetal preparations for use as coffee substitutes; coffee flavorings 
[flavourings]; coffee-based beverages; cocoa; cocoa-based products; cocoa-based beverages; capers; caramels; potato 
flour; bubble gum; catsup; cooking salt; salt for preserving foodstuffs; crackers; infusions, not medicinal; cake frosting 
[icing]; garden herbs, preserved [seasonings]; cake powder; turmeric; liquorice [confectionery]; stick liquorice 
[confectionery]; linseed for culinary purposes [seasoning]; maize, milled; maize, roasted; maize flakes; maize flour; 
macaroni; macaroons [pastry]; maltose; malt for human consumption; almond confectionery; marinades; marzipan; 
almond paste; mayonnaise; sea water for cooking; flour; farinaceous foods; golden syrup; gruel, with a milk base, for 
food; coffee beverages with milk; cocoa beverages with milk; chocolate beverages with milk; ham glaze; farinaceous 
products; nutmeg; muesli; oat-based food; noodle-based prepared meals; breadcrumbs; pâtés en croûte; moon cakes; 
lozenges [confectionery]; pesto [sauce]; petits fours [cakes]; pancakes; pepper; gingerbread; mint for confectionery; 
peppermint candy; peppers [seasonings]; pizza; bee glue; high-protein cereal bars; popcorn; quiches; ravioli; rice cakes; 
rice-based snack food; relish [condiment]; ice, natural or artificial; coffee (unroasted -); saffron [seasoning]; sago; 
whipped cream (preparations for stiffening -); dressings for salad; leaven; chocolate; drinking chocolate; mousses 
(chocolate -); allspice; celery salt; bread rolls; mustard meal; soya bean paste [condiment]; soya flour; soya sauce; 
sherbets [ices]; sauces [condiments]; spaghetti; powders for ice cream; baking soda [bicarbonate of soda for cooking 
purposes]; starch for food; star aniseed; sushi; sweeteners (natural -); tabbouleh; tacos; tapioca; tapioca flour; tea; 
ferments for pastes; farinaceous food pastes; tomato sauce; cakes; tortillas; vanilla flavourings for culinary purposes; 
vanillin [vanilla substitute]; waffles; cream of tartar for culinary purposes; wheat germ for human consumption; sausage 
binding materials; aromatic preparations for food; chicory [coffee substitute]; cinnamon [spice]; gluten prepared as 
foodstuff; sugar; pralines; confectionery for decorating christmas trees; rusks.

Cl.31;Raw and unprocessed agricultural and aquacultural crops, horticulture and aquaculture products; raw and 
unprocessed grains and seeds; fresh fruits and vegetables, fresh herbs; natural plants and flowers; bulbs, seedlings and 
seeds for planting; live animals; foodstuffs and beverages for animals; malt; agricultural, horticultural and forestry 
products and grains and cereals not included in other classes; fresh pulses; seeds.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages; non-alcoholic beverages; concentrates, syrups and powder for making soft 
drinks; mineral waters and aerated waters; non-alcoholic drinks; energy drinks, isotonic drinks, hypertonic drinks, 
hypotonic drinks; fruit and vegetable drinks and juices; frozen fruit drinks, non-carbonated, non-alcoholic frozen 
flavoured beverages; beverages enriched with added vitamins (not for medical purposes) beers; ales; non-alcoholic beer.

Cl.33;Alcoholic beverages (except beer).

Cl.34;Tobacco; tobacco products; tobacco substitutes not for medical purposes; cigarettes; cigarillos; cigars; pocket 
machines for rolling cigarettes; cigarette tubes; cigarette filters; cigarette paper; electronic cigarettes; liquid solutions for 
use in electronic cigarettes; matches and smokers' articles.

Cl.35;Advertising, advertising, other than for cars or lorries; business management; business administration; import-
export agency services; organisation, operation and supervision of loyalty schemes and incentive schemes; retail 
services and online retail services connected with the sale of scientific, nautical, surveying, photographic, 
cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and 
instruments, apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity, apparatus for recording, transmission or reproduction of sound or images; retailing and online retailing 
relating to the sale of goods, being magnetic data carriers, recording discs, compact discs, television receivers, dvds and 
other digital recording media, mechanisms for coin-operated apparatus, cash registers, calculating machines, data 
processing equipment, computers, computer software, fire-extinguishing apparatus, apparatus for the transmission of 
sound or images, telecommunications apparatus, mobile telecommunications apparatus, mobile telecommunications 
handsets; retail services and online retail services connected with the sale of digital telecommunication apparatus and 
instruments, digital tablets, computer hardware, computer application software, computer software downloadable from 
the internet, recorded computer software, software applications, mobile software applications, downloadable applications 
for multimedia devices, computer games, computer game software, computer games programs, pdas (personal digital 
assistants); retailing and online retailing relating to the sale of goods, being personal digital assistants, mobile phones, 
lap top computers, telecommunications network apparatus, software controllers for telecommunications networks and for 
telecommunications apparatus, garments for protecting clothing, crash helmets, televisions, headphones, global 
positioning system (GPS) devices, satellite navigational apparatus, other than for passenger vehicles or lorries, computer 
software recorded on cd-roms, other than for cars or lorries, sd cards (secure digital cards), eyeglass, spectacle (optics), 
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sun glasses; retail services and online retail services connected with the sale of protective glasses and cases therefor, 
contact lenses, cameras, camera lenses, MP3 players, audio tapes, audio cassettes, audio discs, audio-video tapes, 
audio-video cassettes, audio-video discs, video tapes, video cassettes, video discs, cds, dvds, downloadable electronic 
publications, downloadable image files, downloadable music files, mouse mats, magnets, mobile telephone covers, 
mobile telephone cases; retailing and online retailing relating to the sale of goods, being hands-free kits for telephones, 
encoded magnetic cards, coded cards, application software for mobile telephones, software for telecommunications, 
software for the processing of financial transactions, computer bulletin and message boards, electric batteries, other than 
for cars or lorries, battery chargers, other than for cars or lorries, security alarms, security cameras, security warning 
apparatus, security checking apparatus, security surveillance apparatus, computer software for security purposes; 
retailing and online retailing relating to the sale of goods, being computer software for security purposes, sim cards, 
antennae, alarms, electric cables, chemistry apparatus and instruments, recorded computer operating programs, 
computer peripheral devices, data processing equipment, diagnostic apparatus, not for medical purposes, distance 
meters, distance recording apparatus, downloadable ring tones for mobile phones; electronic tags to identify goods; retail 
services and online retail services connected with the sale of electronic tags for goods, eyepieces, goggles for sports, 
magnetic identity cards, intercommunication apparatus, loudspeakers, magnetic data media, mathematical instruments, 
modems, electric monitoring apparatus, television apparatus, testing apparatus not for medical purposes, 
telecommunication transmitters, paper, cardboard, printed matter, photographs, stationery; retail services and online 
retail services connected with the sale of office requisites, instructional and teaching material, packaging material, 
educational equipment, writing implements, writing instruments, writing materials, books, catalogues, cards, instruction 
manuals, magazines, mail order catalogues, newspapers, pamphlets, periodical publications, calendars, diaries, labels, 
maps, printed publications, postcards, posters, printed tariffs, printed forms; retailing and online retailing relating to the 
following: clothing, footwear, headgear, household or kitchen utensils and containers, tableware, utensils, cooking 
equipment, cutlery, articles for cleaning purposes, horticultural articles, jewellery, horological and chronometric 
instruments, musical instruments, apparatus for lighting, other than for passenger vehicles or lorries, textiles, other than 
for passenger vehicles or lorries, household textiles, furniture and furnishings, luggage and carrying bags, toiletries, 
cosmetology, pharmaceutical products, cleaning preparations; retailing and online retailing relating to the sale of the 
following: games and playthings, gymnastic articles, sporting articles, sporting equipment, meat, fish, poultry, game, 
food, foodstuffs, confectionery, desserts, baked goods, delicatessen products, fruits, flowers, coffee, tea, cocoa, sugar, 
rice, beers, mineral waters, aerated waters and other non-alcoholic beverages, alcoholic beverages; retailing and online 
retailing relating to the following: touch-screen interactive terminals, selfie sticks (hand-held monopods), smart rings, 
smart phone apparatus, smartwatches; retailing and online retailing relating to the sale of the following: land vehicles, 
other than cars or lorries, fuels, building materials, ironmongery, electronic components; business management of retail 
outlets; arranging subscriptions to telecommunications services (for others); compilation and systemization of 
information into computer databases; compilation of statistics; cost price analysis; arranging of competitions for 
advertising purposes; employment consultancy; employment agencies; providing employment information; providing 
employment information in connection with youth programme schemes; commercial administration of the licensing of the 
goods and services of others; commercial information and advice for consumers (consumer advice shop), other than 
services relating to cars or lorries; opinion polling; personnel recruitment; price comparison services; procurement 
services for others [purchasing goods and services for other businesses]; rental of advertising space, other than services 
relating to cars or lorries; rental of advertising time on communications media, other than services relating to cars or 
lorries; sales support for others, other than services relating to cars or lorries; sponsorship search; negotiation of 
business contracts for others; information and consultancy in all the aforesaid fields, other than services relating to cars 
or lorries; information and consultancy relating to the aforesaid services, provided online from a computer database or 
the Internet, other than services relating to cars or lorries; information and advisory services in relation to all the 
aforesaid services, provided via telecommunications networks, other than services relating to cars or lorries; updating 
and maintenance of data in computer databases, cost price analysis, procurement services for others [purchasing goods 
and services for other businesses], invoicing, economic forecasting, business information, commercial administration of 
the licensing of the goods and services of others, marketing studies, business management and organization 
consultancy, business investigation; business information, business appraisal, organisation of exhibitions for 
commercial or advertising purposes, other than services relating to passenger vehicles or lorries; compilation of 
information into computer databases, other than services relating to passenger vehicles or lorries, organisation of trade 
fairs for commercial and advertising purposes, other than services relating to passenger vehicles and lorries, business 
auditing, market research and opinion polling, payroll preparation; management of business affairs or commercial 
functions of an industrial or commercial enterprise; economic consultancy services; economic research services.

Cl.36;Insurance, other than services relating to cars and lorries; financial services, other than services relating to cars 
and lorries; monetary affairs; real estate affairs; financial analysis, banking, credit bureaux, fiscal assessments, mutual 
funds, establishing and management of investment funds and unit trusts and management of financial transactions 
relating thereto; purchase, sale or brokering the trade of real estate for investment funds or unit trusts; takeovers and 
mergers of businesses of real estate for investment, funds or unit trusts, namely hire-purchase financing, provision of 
finance for credit sales, brokerage for hire-purchase; procurement in the field of managing residential and commercial 
premises, management and development of equity funds, other than investment funds, unit trusts and privatisation funds; 
capital investments, electronic transfer of capital, financial information, financial evaluation [insurance, banking, real 
estate], financial advice, financial guarantees, financial management, financial services, other than services relating to 
cars or lorries, financial sponsorship, guarantees, mortgage banking, insurance information, fund investments, real estate 
agency, consultancy services relating to insurance; hire purchase (financing), other than services relating to cars or 
lorries; hire-purchase financing, not related to cars or lorries; credit card services; hire-purchase financing, other than 
services relating to cars or lorries, stockbroking, real estate affairs, real estate management and brokerage, fiscal 
assessments, real-estate valuations, online banking, foreign exchange transactions, pension funds; insurance and 
insurance underwriting services; life insurance underwriting, insurance brokerage, insurance consultancy, providing 
financial information via a web site, arranging letting of real estate, rental of offices [real estate], rent collection, rental of 
residential apartment buildings, rental of apartments, loans [financing], lending against security, real estate agencies, 
exchanging money, trusteeships, real estate administration, accident insurance underwriting, issuing of negotiable 
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instruments, securities trading services; acquisition and issuance of securities and providing services relating thereto; 
temporary safekeeping of securities (documents), acquisition and redemption of securities and payment of dividends 
thereon, consultancy regarding securities, trading, being the buying and selling of securities, brokering the trading of 
securities, issuance of credit cards, arranging finance for construction projects, clearing, financial, consultancy relating 
to financial services; debt collection agencies (factoring), home banking, clearing, charitable fund raising, organisation of 
collections, business liquidation services (financial affairs), retirement payment services, safe deposit services, safe 
deposit storage; agency services for bonds; agency services for securities; money exchange agency services; agencies 
or brokerage for leasing or renting of land; debt recovery; agencies in the field of bonds and other securities; electronic 
banking services; electronic processing of payments via a global computer network; philanthropic services concerning 
monetary donations; information in the fields of banking and insurance; information and consultancy provided via 
telecommunications networks, in the fields of banking and insurance; economic research services (financial).

Cl.37;Building construction; repairs, other than services relating to cars or lorries; installation services; Delivery, 
assembly, putting into operation, service, maintenance and revision, repair and overhaul of machines and equipment for 
power plants, heating plants, chemical and petrochemical plants, water treatment plants and plants for treatment and/or 
disposal of various kinds of wastes, assembly, putting into operation, service, maintenance, repair, reconstruction and 
modernization of land and subway vehicles (excluding automobiles) and transport equipment, their parts, components 
and accessories; machinery retrofit and conversion services; machinery installation, maintenance and repair; building 
construction supervision, building consultancy, maintenance and repair of computer equipment (hardware), construction 
information, building construction, civil engineering construction; construction services, brokerage in the field of 
investment construction; locksmithery, repair of security locks, joinery services, restoration and maintenance of furniture, 
heating, plumbing, heating equipment installation and repair, repair, inspection and testing of dedicated electrical 
equipment, electric appliance installation and repair; mining for precious metals; mining extraction; quarrying services; 
mining for precious stones; assembly, commissioning, servicing, maintenance, repair, restoration and refurbishment of 
means of transport by land or underground and transport equipment, parts, components and accessories therefor, other 
than cars or lorries; servicing, repair, maintenance, restoration of motorised and non-motorised passenger rail vehicles; 
servicing, repair, maintenance, restoration and refurbishment of machinery and equipment in the field of nuclear energy, 
installation of machinery and equipment in the field of nuclear energy; maintenance and revision, repair and overhaul of 
machines and equipment for nuclear power plants, nuclear plants installation and maintenance; repair or maintenance of 
power distribution or control machines and apparatus; Installation of access control systems; construction, alteration and 
removal of buildings; maintenance of property, engineering activities for investment construction, in particular procuring 
and providing professional assistance, assessments, advice, recommendations and opinions regarding the security 
preparation and construction of building projects and providing technical supervision; wiring of buildings for 
telecommunication transmission; maintenance and repair of electronic installations; installation of telephone lines; 
antenna installation and repair; installation and maintenance of photovoltaic installations; installation and repair of 
telecommunications networks; installation and repair of computer hardware; alarm, lock and safe installation, 
maintenance and repair; installation, maintenance and repair of electrical machinery and generators; installation of 
communication equipment; installation, repair and maintenance of computers and computer peripherals; installation, 
repair and maintenance of industrial installations; installation of solar powered systems; installation, maintenance and 
repair of broadcasting apparatus; building consultancy; information in the field of construction, installation and servicing; 
information and consultancy provided via telecommunications networks in the field of construction, installation and 
servicing.

Cl.38;Communications by telephones, rental of message sending apparatus, broadcasting included in this class; wire 
service, information and news agencies, video text services, communications included in this class, satellite 
transmission, electronic transmission of data, other than for passenger vehicles or lorries, news agencies; chat-room 
services; voice over ip services; communications via computers, mobile and all other electronic equipment, other than for 
cars or lorries; providing online forums; providing on-line communications links which transfer the web site user to other 
local and global web pages; mobile telecommunication network services; fixed line telecommunication services; 
provision of broadband telecommunications access; broadband services; wireless communications services; digital 
communications services; broadcasting services; television broadcasting; broadcasting services relating to Internet 
protocol TV; provision of access to Internet protocol TV; Internet access services; email and text messaging services; 
telecommunications information provided via telecommunication networks; services of a network provider, namely rental 
of access time to data networks and databases, in particular the internet; communications services for accessing a 
database; providing access to databases; leasing of access time to a computer database; operation of a 
telecommunications network; electronic bulletin board services; providing access to weblogs; providing access to 
podcasts; chatroom services for social networking; provision of on-line forums; providing access to online forums for 
social networking; providing electronic telecommunication connections; telecommunications routing and junction 
services; rental of telecommunication facilities; providing access to computer databases in the fields of social 
networking, social introduction and dating; information and advisory services relating to any of the aforesaid services; 
information and advisory services relating to the aforesaid services provided on-line from a computer database or the 
Internet; information and advisory services relating to the aforesaid services provided over a telecommunications 
network; cable television broadcasting; communications by cellular phones; communications via computer terminals, 
other than services relating to cars and lorries; communications by fibre optic networks; communications by telephone; 
computer-aided transmission of messages and images; electronic bulletin board services [telecommunications services]; 
transmission of electronic mail; facsimile transmission; information about telecommunication; message sending; paging 
services [radio, telephone or other means of electronic communication]; providing Internet chatrooms; providing 
telecommunication channels for teleshopping services; providing telecommunications connections to a global computer 
network; providing user access to global computer networks; radio broadcasting; rental of access time to global 
computer networks; rental of message sending apparatus; rental of modems; rental of telephones; satellite transmission; 
teleconferencing services; communication by telegram; telephone services; telex services; transmission of digital files; 
transmission of greeting cards online; telegram transmission; voice mail services; news agencies; wireless broadcasting; 
telecommunication services; mobile communications services; telecommunication gateway services; Internet portals, 
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electronic mail and messaging; information services relating to telecommunications; information and consultancy 
provided via telecommunications networks in the field of telecommunications; renting and/or sale of access time to 
computer databases and other computer services.

Cl.39;Transport, other than cars or lorries; packaging and storage of goods, other than cars or lorries; travel 
arrangement, other than for cars or lorries; transport and storage, other than for cars or lorries; towing, other than for 
cars or lorries; vehicle breakdown assistance [towing]; parcel delivery; delivery of goods; newspaper delivery; boat 
chartering; salvage of ships; ice-breaking; flower delivery; freight forwarding; carting; transport brokerage, other than for 
cars or lorries; removal services; boat storage; storage of goods; packaging of goods; unloading cargo; storage 
information; bottling services; freight brokerage; franking of mail; porterage; ambulance transport; courier services 
[messages or merchandise]; piloting; aircraft rental; transport by air; transport of furniture; messenger courier services; 
physical storage of electronically-stored data or documents; transport by pipeline; escorting of travellers; motor coach 
rental; travel reservation; transport reservation and booking, other than for cars or lorries; salvaging; rescue operations 
[transport]; shipbrokerage; operating canal locks; marine transport; stevedoring; tram transport; river transport; railway 
transport; transport by ferry; barge transport; boat transport; transport and storage of waste; transport of valuables; 
transport logistics, other than for cars or lorries; underwater salvage; sightseeing [tourism]; freight [shipping of goods]; 
traffic information; boat rental; garage rental; rental of freezers; truck (railway -) rental; rental of frozen food lockers; 
rental of storage containers; rental of warehouses; parking place rental; horse rental; rental of wheelchairs; rental of deep 
water diving suits; rental of diving bells; electricity distribution; distribution of electricity to households; distribution of 
energy; water distribution; railway coach rental; lighterage services; water supply; ship refloating; delivery of goods by 
mail order; vehicle inspection services.

Cl.40;Treatment of materials, in particular of metals and plastics; energy production; treatment of oil and gas; 
decontamination of hazardous materials, destruction of waste, recycling of waste, waste incineration, treatment of waste; 
sorting of waste; leasing of energy generating equipment; generation of electricity from solar energy; surface energy 
patterning for electronic circuitry; information and advisory services all relating to the generation of electricity; 
production of thermal energy, heat and steam; generation and treatment of gas; generation and treatment of water; metal 
coating [not painting]; application of wear-resistant coatings on metals and plastics; application of wear resistant 
coatings to engineering components; application of protective surface coatings to machines and tools; bookbinding; 
cloth cutting; clothing alteration; custom tailoring; dressmaking; dyeing services; engraving; cloth waterproofing; food 
and drink preservation; framing of works of art; galvanizing; grinding; key cutting; laminating; leather working; material 
treatment information; paper finishing; photographic printing; printing; processing of oil; rental of air-conditioning 
apparatus; soldering; cloth treating; treatment of waste; welding services; woodworking; information and advice relating 
to the aforesaid services; information and advisory services relating to the aforesaid services provided on-line from a 
computer database or the internet; information and advisory services in relation to the aforesaid services provided over a 
telecommunications network; information in the field of custom manufacturing; information and consultancy provided via 
telecommunications networks in the field of custom manufacturing.

Cl.41;Education, providing of training, entertainment and sporting activities, other than services relating to passenger 
vehicles or lorries; boarding schools, club services (entertainment or education); museum services, organisation of 
exhibitions for cultural or educational purposes, other than relating to cars or lorries, arranging and conducting of 
workshops [training], operating of lotteries, rental of sports grounds, educational services provided by schools, training, 
organization of shows [impresario services], movie studios, production of cinematographic films, reporting included in 
this class, amusement park services, photography, golf facilities (providing -); translation and interpretation; training and 
educational activities, education, providing of training, and entertainment, sporting and cultural activities, other than 
relating to cars or lorries; professional training services, other than relating to cars or lorries; videotaping; education 
information; recreation information; vocational retraining; vocational guidance [education or training advice]; bookmobile 
services; night clubs; sport camp services; lending libraries; recreational services; disc jockey services; language 
interpreter services; health club services, fitness club services; personal trainer services [fitness training]; zoological 
garden services; sign language interpretation; conducting fitness classes; photographic reporting; gymnastic instruction; 
calligraphy services; music composition services; layout services, other than for advertising purposes; microfilming; 
modelling for artists; videotape editing; orchestra services; organization of fashion shows for entertainment purposes; 
religious education; dubbing; animal training; organization of balls; scriptwriting services; writing of texts, other than 
publicity texts; rental of audio equipment; rental of lighting apparatus for theatrical sets or television studios; rental of 
show scenery; rental of movie projectors and accessories; rental of motion pictures; rental of radio and television sets; 
games equipment rental; toy rental; rental of sports equipment, except vehicles; rental of sports grounds; rental of skin 
diving equipment; rental of tennis courts; rental of theatre scenery; rental of sound recordings; rental of video cameras; 
videotape production; rental of videotapes; rental of video cassette recorders; circuses.

Cl.42;Scientific and technological services and research and design relating thereto, other than relating to cars or 
lorries; industrial analysis and research services; design and development of computer hardware and software; updating 
of computer programs, architectural consultation, bacteriological research, biological research, electronic storage of 
data, installation of computer software, clinical studies (clinical research), chemical research, chemical analysis, 
engineering, clinical trials, computer software consultancy, information technology [it] consultancy, scientific laboratory 
services, recovery of computer data, computer programming and maintenance of computer programs; construction 
drafting; designing; conducting technical project studies; rental of computer software; computer system design, 
computer software design, scientific research, product research and development for others; technical engineering for 
investment construction; computer technology consultancy, scientific and technological services and research and 
design services relating thereto; industrial analysis and research; creation and development of computer software and 
hardware, with the express exclusion of cartography services; forensic services relating to databases, data, electronic 
apparatus and/or computer software; mathematical modelling services; road surveying services; weather forecasting; 
disaster recovery services; providing weather information; creation of maps; encryption and decryption services for 
communication purposes; disaster recovery services (computer -); design and development of computer software relating 
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to credit or risk management, credit institutions, banking, debt collection, vehicles, call centres, data cleansing, fraud 
prevention, identity verification, geodemographic analysis, providing information regarding businesses or consumers or 
payment processing, analysis of computer systems, construction project planning, creation and maintenance of websites 
for others; technical project studies (surveying); updating of computer software; graphic design; hosting web sites; 
scientific and technological services and research and design relating thereto; design and development of computer 
hardware and software for industrial applications; calibration [measuring]; cloud seeding; computer rental; construction 
drafting; consultancy in the field of energy-saving; conversion of data or documents from physical to electronic media; 
conversion of computer programs and data, other than physical conversion; digitization of documents [scanning]; 
duplicating computer programs; industrial design; installation of software; laboratory (scientific -) services; land 
surveying; material testing; mechanical research; monitoring of computer systems by remote access; packaging design; 
providing search engines for the internet; providing scientific information and consultancy in the field of mechanical 
engineering; quality control; rental of web servers; research and development for others; surveying; technical research; it 
programming services; programming of data processing equipment; application service provider services; creating and 
maintaining blogs for others; expert advice and expert opinion relating to technology; rental services relating to data 
processing equipment and computers; technical services relating to projection and planning of equipment for 
telecommunications; research relating to telecommunication techniques; monitoring of network systems in the field of 
telecommunications; technical support services relating to telecommunications and apparatus; data security services; 
data security services [firewalls]; research relating to security; computer security system monitoring services; 
maintenance of computer software relating to computer security and prevention of computer risks; updating of computer 
software relating to computer security and prevention of computer risks; it security services in the nature of protection 
and recovery of computer data; internet security consultancy; programming of internet security programs; professional 
consultancy relating to computer security; consultancy in the field of security software; computer security threat analysis 
for protecting data; design and development of electronic data security systems; design and development of internet data 
security systems; computer virus protection services; unlocking of mobile phones; information, advisory and 
consultancy relating to the aforesaid services; information and advisory services relating to the aforesaid services 
provided on-line from a computer database or the internet; information and advisory services relating to the aforesaid 
services provided over a telecommunications network; consultancy and engineering activities and services in the field of 
transport engineering, research, development, project planning and construction of means of transport by land or 
underground, other than cars or lorries and of transport equipment, components, parts and accessories therefor; testing, 
measuring and analysis relating to land vehicles and underground vehicles, other than cars or lorries, and parts, 
components and accessories therefor; creation of computer software of all kinds in the field of industry; civil engineering 
services; technical consultancy in the field of heavy industry, poblic transport vehicles, excluding automobiles; 
engineering project studies; testing, authentication and quality control; consultancy and engineering in the field of 
information technology; design services; consultancy and engineering in the field of nuclear engineering, research, 
development, design, construction and installation of machinery and equipment and facilities in the field of nuclear 
engineering; information in the field of research, development and design; information and consultancy provided via 
telecommunications networks in the field of research, development and design; architectural design; engineering relating 
to capital construction; technological engineering analysis in the field of nuclear energy; analysis of materials in the field 
of nuclear energy; technological advisory services relating to machine engineering analysis in the field of nuclear energy; 
environmental testing and inspection services analysis in the field of nuclear energy; inspection of apparatus analysis in 
the field of nuclear energy; quality control services analysis in the field of nuclear energy; engineering services for 
investment construction.

Cl.43;Services for providing food and drink; temporary accommodation; bar services; providing campground facilities; 
holiday camp services [lodging]; hotel services; motels; animal boarding; catering for the provision of food and 
beverages; day-nurseries [crèches]; retirement homes; guesthouses; tourist homes; providing temporary housing 
accommodations; rental of cooking apparatus; rental of chairs, tables, table linen, glassware; rental of portable buildings; 
rental of drinking water dispensers; rental of meeting rooms; rental of tents; café services; cafeterias; restaurants; snack-
bars; self-service restaurant services; temporary accommodation reservations; hotel reservations; boarding house 
bookings; accommodation bureaux [hotels, boarding houses].

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services; pharmaceutical services, sanatoriums, health spa services, hospitals, rental of medical 
equipment, medical services, advisory services relating to health, medical clinic services; dentistry, convalescent home 
services; advisory services relating to health; consulting services relating to health care; providing information relating to 
medical services; providing health information.

Cl.45;Legal services; legal assistance for legal and natural persons in matters relating to their business activities; 
security services for the physical protection of tangible property and individuals; intellectual property consultancy 
services, licensing of intellectual property, monitoring of intellectual property rights for legal consultancy purposes, 
domain names (registration of -) [legal services], licensing of computer software [legal services], intellectual property 
consultancy, litigation services, copyright management; personal and social services rendered by others to meet the 
needs of individuals, namely adoption agencies; dating services; baby sitting; bereavement support; burial services; cat 
feeding services [in owners absence]; chaperoning; rental of clothing; companionship services for the elderly and 
disabled; consulting in the field of personal relationships; crime prevention consultancy services; detective agency 
services; dog walking services; escort services; providing information relating to personal wardrobe styling; genealogical 
services; guardianship services; rental of jewellery; house sitting; on-line social networking services; lobbying services, 
other than for commercial purposes; lost and found bureau services; maintaining lists of wedding presents for selection 
by others; mediation services for marital disputes; mentoring [spiritual]; online social networking services accessible by 
means of downloadable mobile applications; personal fashion consulting services; personal shopper services; pet 
sitting; social escort agency services; planning and arranging of wedding ceremonies; security services for the protection 
of property and individuals; information and advisory services relating to the aforesaid services; information and advisory 
services relating to the aforesaid services provided on-line from a computer database or the internet; information and 
advisory services provided over a telecommunications network; leasing of internet domain names; political lobbying services.
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Trade Marks Journal No: 1929 ,   25/11/2019           Class 99 
 

Priority claimed from 21/08/2018; Application No. : 017946043 ;European Union 

4339165    20/02/2019
[International Registration No. : 1494838]
Nümph A/S

Ibsvej 1-3 DK-6000 Kolding Denmark

Proposed to be Used
IR DIVISION
Cl.9;Spectacles [optics]; sunglasses; cases for spectacles and sunglasses; cords for spectacles and sunglasses; 
chains for spectacles and for sunglasses; spectacle frames; spectacle temples; helmets for bicycles; mobiles telephone 
covers, smartphones and tablets; cases adapted for mobile phones, smartphones and tablets.

Cl.21;Drinking vessels; brushes; hairbrushes; lint rollers; cosmetic and toilet utensils and bathroom articles; cases 
adapted for cosmetic utensils; fitted toilet bags; holders for cosmetic utensils; containers for cosmetics.

Cl.26;Hair ornaments, hair rollers, hair fastening articles, and false hair; decorative articles for the hair; decorative 
articles for the hair; hair bands; barrettes; charms, other than for jewellery, key rings or key chains; decorative charms for 
cellular phones; decorative charms for eyewear; accessories for apparel, namely buttons, trimmings, borders and 
edgings for clothing [clothing accessories]; sewing kits, parts of sewing kits, ribbons and bows being haberdashery or 
used as hair decorations made from textile; belt clasps; brooches [clothing accessories]; buckles [clothing accessories]; 
badges [buttons] (ornamental novelty -).
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Priority claimed from 05/10/2018; Application No. : 017 964 678 ;European Union 

4339169    14/03/2019
[International Registration No. : 1494849]
spaceopal GmbH

Arnulfstr. 58 80335 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Photographic apparatus and instruments; cinematographic machines and apparatus; optical apparatus and 
instruments; weighing apparatus and instruments; nautical apparatus and instruments; surveying apparatus and 
instruments; measuring apparatus and instruments; checking (supervision) apparatus and instruments; signalling 
apparatus and instruments; life-saving apparatus and instruments; scientific apparatus and instruments; teaching 
apparatus and instruments; apparatus and instruments for controlling electricity; apparatus and instruments for 
accumulating electricity; apparatus and instruments for switching electricity; apparatus and instruments for transforming 
electricity; apparatus and instruments for regulating electricity; apparatus and instruments for conducting electricity; 
apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, DVDs and other digital 
recording media; calculating machines, data processing equipment and software, computers; computer software; 
apparatus or instruments or devices for recording, storing, transmitting or reproducing data, or sound or images or video; 
navigation apparatus and instruments; communications apparatus and instruments; apparatus or instruments for 
navigational purposes being adapted for use in global positioning systems (GPS) or being adapted for use in satellite 
navigation; navigational apparatus or instruments; navigation and positioning equipment, in particular electronic and 
computer instruments for the accurate determination of geographic locations of air vehicles, marine vessels, land 
vehicles and human beings; electronic and computer instruments for surveying, mapping, marine tracking and 
navigation, aviation navigation and tracking, land vehicles tracking and navigation, and human being tracking and 
navigation; global positioning sensors, software, receivers, transmitters; global positioning systems hardware and 
software; wireless communications global positioning systems software and hardware; apparatus or instruments for 
location or identification purposes; computers; data-processing apparatus and instruments; apparatus or instruments for 
use in avionics; portable and panel mounted electronic navigation instruments for use in navigating an aircraft, primary 
flight displays and multi-function flight displays; electronic instruments for determining and outputting position and 
speed; navigation apparatus in the form of global satellite-based positioning systems; apparatus or instruments for 
measuring or calculating distance; data-processing apparatus and instruments incorporating a time keeping or time 
measuring function; emergency signal transmitters for emergency response purposes; apparatus, instruments or devices 
in the form of an emergency call system or all of the aforesaid specifically for use in providing an emergency call system 
for human beings; power meters for use in sporting activities; smart watches incorporating global positioning systems 
(GPS), altimeters, barometers, compasses.

Cl.10;Medical and veterinary apparatus and instruments; patient monitoring sensors and alarms; apparatus and 
instruments for monitoring purposes (for medical or veterinary use); power meters for medical or veterinary purposes; 
apparatus or instruments for monitoring physical well-being; heart monitors, sphygmomanometers, oxygen and carbon 
dioxide measuring apparatus.

Cl.14;Horologic instruments, and parts and fittings therefor; watches; wireless communication device featuring data 
and image transmission, and sensors for the determination of temperatures, power adjustment sensors, and parts, 
fittings and accessories for all of the aforesaid goods.

Cl.38;Telecommunication services; services in the field of information technology in the form of transmitting voice, 
data, images, sound, video and information via worldwide communications networks; the provision of access to a global 
communications network; transmission of the location of a global navigation systems (GNS) user, to others, via 
telecommunications and worldwide communications networks; telecommunications access services; transmission of 
voice, data, images, audio, video, messages and information via telephone and global communications networks; satellite 
transmissions of messages and data for navigation; communication services including positioning, navigation, location, 
network correction and network communication services.

Cl.42;Research and development in the field of satellite radio navigation; weather forecasting; hosting of websites for 
the providing of information in relation to global positioning systems or in relation to satellite navigation; online hosting 
of personal information in the fields of fitness, training, gns and mapping; advice and consultancy services in connection 
with all the aforesaid services.

Cl.45;Provision of alarm monitoring services, provision of emergency response monitoring services, provision of 
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services for monitoring alarms or alert devices by a remote monitoring centre for the dispatch of emergency services, or 
of public health services, or of security services, or for the dispatch of medical care or for notification to third parties; 
provision of medical alarm monitoring services; monitoring of GNS (global navigation systems) based sensors and alarm 
devices in the nature of surveillance services relating to the physical safety of persons; advisory and consultancy 
services relating to all the aforesaid services.
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Priority claimed from 29/01/2019; Application No. : 18016656 ;European Union 

4339171    08/07/2019
[International Registration No. : 1494830]
Beckhoff Automation GmbH

Hülshorstweg 20 33415 Verl Germany

Proposed to be Used
IR DIVISION
Cl.7;Conveyor and transport installations and systems; transporting machines; magnetic conveyors; automated 
assembly machines; drive units for machines; electrical drives for machines; electric motors; electric motor modules; 
carriages [moving machines elements]; guides for machines; industrial robots; the aforesaid goods also as modular 
systems; the aforesaid goods especially for assembly installations, manufacturing equipment, packing systems, handling 
systems and material transport systems.

Cl.9;Power control devices; electronic controllers; programmable controllers; smart manufacturing system controls; 
automatic position detecting devices; data processing equipment and software for controlling conveyor and transport 
installations and systems; industrial automation software; electronic controls for motors.
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Priority claimed from 19/12/2018; Application No. : AM 52624/2018 ;Austria 

4339191    17/06/2019
[International Registration No. : 1495475]
ZKW Group GmbH

Rottenhauser Straße 8 A-3250 Wieselburg Austria

Proposed to be Used
IR DIVISION
Cl.9;Electronic controllers and controllers for motor vehicle lighting apparatus and for motor vehicle headlights; 
devices for headlight adjustment; apparatus for adjusting the headlight of a motor vehicle; power supply modules for 
motor vehicle headlights; electronic converters for powering automotive lighting; fiber optics; optical cables; fiber optics 
and optical cables for motor vehicle headlights; lenses and lens systems for headlights; lenses and lens systems for 
motor vehicle headlights; control devices for controlling headlights; control devices for controlling motor vehicle 
headlights; control devices for automatic control of headlights as a function of environmental parameters; control devices 
for automatic control of motor vehicle headlights as a function of environmental parameters; control devices for 
controlling light sources, in particular leds, in headlights; control devices for controlling light sources, in particular leds, 
in motor vehicle headlights; headlight levelers for headlights; headlight levelers for motor vehicle headlights; light signals 
for motor vehicles, in particular headlight flashers.

Cl.11;Lighting apparatus for motor vehicles, namely headlights and lights; headlights; high and low beam headlights; 
auxiliary headlights; fog and reversing lights; headlight mirrors; headlights, high and low beam headlights, auxiliary 
headlights, fog and reversing lights and headlight mirrors for motor vehicles; lights for motor vehicles; ceiling lights, wall 
lights, reading lights, trunk lights, engine compartment lights, glove box lights, direction indicator lights and entry lights, 
position lights, marker lights, parking lights, tail lights, brake lights, number plate lights and rear fog lights, decorative 
lights; ceiling lights, wall lights, reading lights, trunk lights, engine compartment lights, glove box lights, direction 
indicator lights and entry lights, position lights, marker lights, parking lights, tail lights, brake lights, number plate lights 
and rear fog lights, decorative lights for motor vehicles; xenon headlights; led headlights; laser headlights; bend lighting 
headlights; xenon headlights for motor vehicles; led headlights for motor vehicles; laser headlights for motor vehicles; 
bend lighting headlights for motor vehicles; headlights with controllable light distribution; motor vehicle headlights with 
controllable light distribution; infrared headlights; infrared motor vehicle headlights; reflectors for motor vehicle 
headlights; light modules for headlights; light modules for motor vehicle headlights; high and low beam modules for 
motor vehicle headlights; heat sinks being parts of motor vehicle headlights.

Cl.12;Motor vehicles; electromechanical drives being parts of motor vehicles, namely for headlight adjustment; 
electromechanical drives being parts of motor vehicles, namely for motor vehicle headlight adjustment.
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Priority claimed from 31/12/2018; Application No. : 2018/121930 ;Turkey 

4339194    09/05/2019
[International Registration No. : 1494855]
GÜLBE INSAAT GIDA ITHALAT IHRACAT PAZARLAMA SANAYI VE TICARET LIMITED SIRKETI

Etiler Mahallesi Nispetiye Caddesi No:100/A Besiktas Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.9;Diagnostic devices for cars, vehicle damage detecting device; measurement apparatus and equipment including 
those for scientific, nautical, topographic, meteorologic, industrial and laboratory purposes, thermometers, not for 
medical purposes, barometers, ammeters, voltmeters, hygrometers, testing apparatus not for medical purposes, 
telescopes, periscopes, directional compasses, speed indicators, laboratory apparatus, microscopes, magnifying 
glasses, stills, binoculars, ovens and furnaces for laboratory experiments; apparatus for recording, transmission or 
reproduction of sound or images, cameras, photographic cameras, television apparatus, video recorders, CD and DVD 
players and recorders; MP3 players, computers, desktop computers, tablet computers, wearable technological devices, 
namely, smartwatches, smart wristbands and head-mounted cameras, loudspeakers, earphones, telecommunications 
apparatus, apparatus for the reproduction of sound or images, computer peripheral devices, cell phones, covers for cell 
phones, telephone apparatus, computer printers, scanners [data processing equipment], photocopiers; magnetic and 
optic data carriers and computer software and programmes recorded thereto, downloadable electronic publications and 
electronic publications recorded on computer media, encoded magnetic and optic cards; movies, tv series and video 
music clips recorded on magnetic, optical and electronic media; antennas; satellite antennas, amplifiers for antennas, 
parts of the aforementioned goods; ticket dispensers, automatic teller machines (ATM); electronic components used in 
the electronic parts of machines and apparatus, semi-conductors, electronic circuits, integrated circuits, chips [integrated 
circuits], diodes, transistors [electronic], magnetic heads for electronic apparatus, electronic locks, photocells, remote 
control apparatus for opening and closing doors, optical sensors; counters and quantity indicators for measuring the 
quantity of consumption, automatic time switches; clothing for protection against accidents, irradiation and fire, safety 
vests and life-saving apparatus and equipment; eyeglasses, sunglasses, optical lenses and cases, containers, parts and 
components thereof; apparatus and instruments for conducting, transforming, accumulating or controlling electricity, 
electric plugs, junction boxes [electricity], electric switches, circuit breakers, fuses, lighting ballasts, battery starter 
cables, electrical circuit boards, electric resistances, electric sockets, transformers [electricity], electrical adapters, 
battery chargers, electric door bells, electric and electronic cables, batteries, electric accumulators, solar panels for 
production of electricity; alarms and anti-theft alarms, other than for vehicles, electric bells; signalling apparatus and 
instruments, luminous or mechanical signs for traffic use; fire extinguishing apparatus, fire engines, fire hose and fire 
hose nozzles; radar apparatus, sonars, night vision apparatus and instruments; decorative magnets; metronomes.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; design for advertising; provision of an online marketplace for buyers and sellers of goods and 
services; office functions; secretarial services; arranging newspaper subscriptions for others; compilation of statistics; 
rental of office machines; systemization of information into computer databases; telephone answering for unavailable 
subscribers; business management, business administration and business consultancy; accounting; commercial 
consultancy services; personnel recruitment, personnel placement, employment agencies, import-export agencies; 
temporary personnel placement services; auctioneering; the bringing together, for the benefit of others, of a variety of 
goods, namely, chemicals used in industry, science, photography, agriculture, horticulture and forestry, manures and 
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soils, unprocessed artificial resins and unprocessed plastics, fire extinguishing compositions, adhesives not for medical, 
household and stationery purposes, paints, varnishes, lacquers, preservatives against rust, preservatives against 
deterioration of wood, thinners and binders for paints, pigments, preservatives for metals, shoe dyes, printing dyes and 
ink, toners (including filled toner cartridges), colorants for food, pharmaceuticals and beverages, raw natural resins, 
metals in foil and powder form for painters, decorators, printers and artists, bleaching and cleaning preparations, 
detergents other than for use in manufacturing operations and for medical purposes, laundry bleach, fabric softeners for 
laundry use, stain removers, dishwasher detergents, perfumery, non-medicated cosmetics, fragrances, deodorants for 
personal use and animals, soaps, dental care preparations, dentifrices, denture polishes, tooth whitening preparations, 
mouth washes, not for medical purposes, abrasive preparations, emery cloth, sandpaper, pumice stone, abrasive pastes, 
polishing preparations for leather, vinyl, metal and wood, polishes and creams for leather, vinyl, metal and wood, wax for 
polishing, industrial oils and greases, cutting fluids, dust absorbing, wetting and binding compositions, solid fuels, coal, 
firewood, liquid and gas fuels, petrol, diesel oil, liquified petroleum gas, natural gas, fuel oil and their non-chemical 
additives, candles, wicks, semi-finished wax, wax and paraffin for lighting purposes, electrical energy, pharmaceutical 
and veterinary preparations for medical purposes, chemical preparations for medical and veterinary purposes, chemical 
reagents for pharmaceutical and veterinary purposes, medicated cosmetics, dietary supplements for pharmaceutical and 
veterinary purposes, dietary supplements, nutritional supplements, medical preparations for slimming purposes, food for 
babies, herbs and herbal beverages adapted for medicinal purposes, dental preparations and articles, teeth filling 
material, dental impression material, dental adhesives and material for repairing teeth, sanitary preparations for medical 
use, hygienic pads, hygienic tampons, plasters, materials for dressings, diapers made of paper and textiles for babies, 
adults and pets, preparations for destroying vermin, herbicides, fungicides, preparations for destroying rodents, 
deodorants, other than for human beings or for animals, air purifying preparations, air deodorising preparations, 
disinfectants, antiseptics, detergents for medical purposes, medicated soaps, disinfectant soaps, antibacterial hand 
lotions, ores of non-precious metal, common metals and their alloys and semi-finished products made of these materials, 
irons for construction, mats and stirrups of common metals for buildings, common metals in the form of plate, billet, 
stick, profile, sheet and sheeting, goods and materials of common metal used for storage, wrapping, packaging and 
sheltering purposes, containers of metal (storage, transport), buildings of metal, frames of metal for building, poles of 
metal for building, metal boxes, packaging containers of metal, aluminium foil, fences made of metal, guard barriers of 
metal, metal tubes, storage containers of metal, metal containers for the transportation of goods, ladders of metal, goods 
of common metal for filtering and sifting purposes, doors, windows, shutters, jalousies and their cases and fittings of 
metal, non-electric cables and wires of metal, ironmongery, small hardware of metal, screws of metal, nails, bolts of metal, 
nuts of metal, pegs of metal, flakes of metal, pitons of metal, metal chains, furniture casters of metal, fittings of metal for 
furniture, industrial metal wheels, door handles of metal, window handles of metal, hinges of metal, metal latches, metal 
locks, metal keys for locks, metal rings, metal pulleys, ventilation ducts, vents, vent covers, pipes, chimney caps, 
manhole covers, grilles of metal for ventilation, heating, sewage, telephone, underground electricity and air conditioning 
installations, metal panels or boards (non-luminous and non-mechanical) used for signalling, route showing, publicity 
purposes, signboards of metal, advertisement columns of metal, signaling panels of metal, non-luminous and non-
mechanical traffic signs of metal, pipes of metal for transportation of liquids and gas, drilling pipes of metal and their 
metal fittings, valves of metal, couplings of metal for pipes, elbows of metal for pipes, clips of metal for pipes, connectors 
of metal for pipes, safes (strong boxes) of metal, metal railway materials, metal rails, metal railway ties, railway switches, 
bollards of metal, floating docks of metal, mooring buoys of metal, anchors, metal moulds for casting, other than machine 
parts, works of art made of common metals or their alloys, trophies of common metal, metal closures, bottle caps of 
metal, metal poles, metal pillars, scaffolding of metal, metal stakes, metal towers, metal pallets and metal ropes for lifting, 
loading and transportation purposes, metal hangers, ties, straps, tapes and bands used for load-lifting and load-carrying, 
wheel chocks made primarily of metal, metal profile laths for vehicles for the purposes of decoration, machines, machine 
tools and industrial robots for processing and shaping wood, metals, glass, plastics and minerals, 3D printers, 
construction machines and robotic mechanisms (machines) for use in construction: bulldozers, diggers (machines), 
excavators, road construction and road paving machines, drilling machines, rock drilling machines, road sweeping 
machines, lifting, loading and transmission machines and robotic mechanisms (machines) for lifting, loading and 
transmission purposes: elevators, escalators and cranes, machines and robotic mechanisms (machines) for use in 
agriculture and animal breeding, machines and robotic mechanisms (machines) for processing cereals, fruits, vegetables 
and food, machines for preparing and processing beverages, engines and motors, other than for land vehicles, parts and 
fittings therefor, hydraulic and pneumatic controls for engines and motors, brakes other than for vehicles, brake linings 
for engines, crankshafts, gearboxes, other than for land vehicles, gearboxes, cylinders for engines, pistons for engines, 
turbines, not for land vehicles, filters for engines and motors, oil, air and fuel filters for land vehicle engines, exhausts for 
land vehicle engines, exhaust manifolds for land vehicle engines, engine cylinders for land vehicles, engine cylinder 
heads for land vehicles, pistons for land vehicle engines, carburetors for land vehicles, fuel conversion apparatus for land 
vehicle engines, injectors for land vehicle engines, fuel economisers for land vehicle engines, pumps for land vehicle 
engines, valves for land vehicle engines, starter motors for land vehicles, dynamos for land vehicle engines, sparking 
plugs for land vehicle engines, bearings (parts of machines), roller or ball bearings, machines for mounting and detaching 
tires, alternators, current generators, electric generators, current generators operated with solar energy, painting 
machines, automatic spray guns for paint, electric, hydraulic and pneumatic punching machines and guns, electric 
adhesive tape dispensers (machines), electric guns for compressed gas or liquid spraying machines, electric hand drills, 
electric hand saws, electric jigsaw machines, spiral machines, compressed air machines, compressors (machines), 
vehicle washing installations, robotic mechanisms (machines) with the abovementioned functions, electric and gas-
operated welding apparatus, electric arc welding apparatus, electric soldering apparatus, electric arc cutting apparatus, 
electrodes for welding machines, industrial robots (machines) with the abovementioned functions, printing machines, 
packaging machines, filling, plugging and sealing machines, labellers (machines), sorting machines, industrial robots 
(machines) with the abovementioned functions, electric packing machines for plugging and sealing of plastics, machines 
for textile processing, sewing machines, industrial robots (machines) with the abovementioned functions, pumps other 
than parts of machines or engines, fuel dispensing pumps for service stations, self-regulating fuel pumps, electric kitchen 
machines for chopping, grinding, crushing, mixing and mincing foodstuff, washing machines, laundry washing machines, 
dishwashers, spin driers (not heated), electric cleaning machines for cleaning floors, carpets or floorings, vacuum 
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cleaners and parts thereof, automatic vending machines, galvanizing and electroplating machines, electric door openers 
and closers, gaskets for engines and motors, forks, spoons, knives and non-electric cutters, slicers, peelers for kitchen 
use, including those made of precious metals, side arms and blades (weapons), tools and apparatus for personal beauty 
care use, tools and apparatus for shaving, epilation, manicure and pedicure, electric hand implements for straightening 
and curling hair, scissors, hand-operated [non-electric] hand tools for the repair of machines, apparatus and vehicles and 
for use in construction, agriculture, horticulture and forestry, none of them being power tools, electric or non-electric 
irons, steam irons, handles for hand-operated hand tools, measurement apparatus and equipment including those for 
scientific, nautical, topographic, meteorologic, industrial and laboratory purposes, thermometers, not for medical 
purposes, barometers, ammeters, voltmeters, hygrometers, testing apparatus not for medical purposes, telescopes, 
periscopes, directional compasses, speed indicators, laboratory apparatus, microscopes, magnifying glasses, stills, 
binoculars, ovens and furnaces for laboratory experiments, apparatus for recording, transmission or reproduction of 
sound or images, cameras, photographic cameras, television apparatus, video recorders, CD and DVD players and 
recorders, MP3 players, computers, desktop computers, tablet computers, wearable technological devices, namely, 
smartwatches, smart wristbands and head-mounted cameras, loudspeakers, earphones, telecommunications apparatus, 
apparatus for the reproduction of sound or images, computer peripheral devices, cell phones, covers for cell phones, 
telephone apparatus, computer printers, scanners [data processing equipment], photocopiers, magnetic and optic data 
carriers and computer software and programmes recorded thereto, downloadable electronic publications and electronic 
publications recorded on computer media, encoded magnetic and optic cards, movies, tv series and video music clips 
recorded on magnetic, optical and electronic media, antennas, satellite antennas, amplifiers for antennas, parts of the 
aforementioned goods, ticket dispensers, automatic teller machines (ATM), electronic components used in the electronic 
parts of machines and apparatus, semi-conductors, electronic circuits, integrated circuits, chips [integrated circuits], 
diodes, transistors [electronic], magnetic heads for electronic apparatus, electronic locks, photocells, remote control 
apparatus for opening and closing doors, optical sensors, counters and quantity indicators for measuring the quantity of 
consumption, automatic time switches, clothing for protection against accidents, irradiation and fire, safety vests and life-
saving apparatus and equipment, eyeglasses, sunglasses, optical lenses and cases, containers, parts and components 
thereof, apparatus and instruments for conducting, transforming, accumulating or controlling electricity, electric plugs, 
junction boxes [electricity], electric switches, circuit breakers, fuses, lighting ballasts, battery starter cables, electrical 
circuit boards, electric resistances, electric sockets, transformers [electricity], electrical adapters, battery chargers, 
electric door bells, electric and electronic cables, batteries, electric accumulators, solar panels for production of 
electricity, alarms and anti-theft alarms, other than for vehicles, electric bells, signalling apparatus and instruments, 
luminous or mechanical signs for traffic use, fire extinguishing apparatus, fire engines, fire hose and fire hose nozzles, 
radar apparatus, sonars, night vision apparatus and instruments, decorative magnets, metronomes, surgical, medical, 
dental and veterinary apparatus and instruments, furniture especially made for medical purposes, artificial limbs and 
prostheses, medical orthopaedic articles, corsets for medical purposes, orthopaedic shoes, elastic bandages and 
supportive bandages, surgical gowns and surgical sterile sheets, adult sexual aids, condoms, babies' bottles, babies' 
pacifiers, teats, teethers for babies, bracelets and rings for medical purposes, anti-rheumatism bracelets, anti-rheumatism 
rings, lighting installations, lights for vehicles and interior-exterior spaces, heating installations using solid, liquid or gas 
fuels or electricity, central heating boilers, boilers for heating installations, radiators [heating], heat exchangers, not parts 
of machines, stoves, kitchen stoves, solar thermal collectors [heating], steam, gas and fog generators, steam boilers, 
other than parts of machines, acetylene generators, oxygen generators, nitrogen generators, installations for air-
conditioning and ventilating, cooling installations and freezers, electric and gas-powered devices, installations and 
apparatus for cooking, drying and boiling, cookers, electric cooking pots, electric water heaters, barbecues, electric 
laundry driers, hair driers, hand drying apparatus, sanitary installations, taps [faucets], shower installations, toilets 
[water-closets], shower and bathing cubicles, bath tubs, toilet seats, sinks, wash-hand basins [parts of sanitary 
installations], washers for water taps, stuffings (tap valves), water softening apparatus, water purification apparatus, 
water purification installations, waste water purification installations, electric bed warmers and electric blankets, not for 
medical use, electric pillow warmers, electric or non-electric footwarmers, hot water bottles, electrically heated socks, 
filters for aquariums and aquarium filtration apparatus, industrial type installations for cooking, drying and cooling 
purposes, pasteurizers and sterilizers, motor land vehicles, motorcycles, mopeds, engines and motors for land vehicles, 
clutches for land vehicles, transmissions, transmission belts and transmission chains for land vehicles, gearing for land 
vehicles, brakes, brake discs and brake linings for land vehicles, vehicle chassis, automobile bonnets, vehicle 
suspension springs, shock absorbers for automobiles, gearboxes for land vehicles, steering wheels for vehicles, rims for 
vehicle wheels, bicycles and their bodies, handlebars and mudguards for bicycles, vehicle bodies, tipping bodies for 
trucks, trailers for tractors, frigorific bodies for land vehicles, trailer hitches for vehicles, vehicle seats, head-rests for 
vehicle seats, safety seats for children, for vehicles, seat covers for vehicles, vehicle covers (shaped), sun-blinds adapted 
for vehicles, direction signals and arms for direction signals for vehicles, windscreen wipers and wiper arms for vehicles, 
inner and outer tires for vehicle wheels, tubeless tires, tire-fixing sets comprised of tire patches and tire valves for 
vehicles, windows for vehicles, safety windows for vehicles, rearview mirrors and wing mirrors for vehicles, anti-skid 
chains for vehicles, luggage carriers for vehicles, bicycle and ski carriers for cars, saddles for bicycles or motorcycles, air 
pumps for vehicles, for inflating tires, anti-theft alarms for vehicles, horns for vehicles, safety belts for vehicle seats, air 
bags (safety devices for automobiles), baby carriages, wheelchairs, pushchairs, wheelbarrows, shopping carts, single or 
multi-wheeled wheelbarrows, shopping trolleys, grocery carts, handling carts, rail vehicles: locomotives, trains, trams, 
waggons, cable cars, chairlifts, vehicles for locomotion by water and their parts, other than their motors and engines, 
writing and drawing implements, artists' materials, paper products for stationery purposes, adhesives for stationery 
purposes, pens, pencils, erasers, adhesive tapes for stationery purposes, cardboard cartons [artists' materials], writing 
paper, copying paper, paper rolls for cash registers, drawing materials, chalkboards, painting pencils, watercolors 
[paintings], office requisites, paint rollers and paintbrushes for painting, rubber, gutta-percha, gum, asbestos, mica and 
semi-finished synthetic goods made from these materials in the form of powder, bars, panels and foils, insulation, 
stopping and sealing materials, insulation paints, insulation fabrics, insulating tape and band, insulation covers for 
industrial machinery, joint sealant compounds for joints, gaskets, O-rings for sealing purposes (other than gaskets for 
motors, cylinders and washer for water taps), flexible pipes made from rubber and plastic, hoses made of plastic and 
rubber, including those used for vehicles, junctions for pipes of plastic and rubber, pipe jackets of plastic and rubber, 
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hoses of textile material, junctions for pipes, not of metal, pipe jackets, not of metal, connecting hose for vehicle 
radiators, profile laths made of synthetic materials for vehicles for the purposes of decoration, unworked or semi-worked 
leather and animal skins, imitations of leather, stout leather, leather used for linings, goods made of leather, imitations of 
leather or other materials, designed for carrying items, bags, wallets, boxes and trunks made of leather or stout leather, 
keycases, trunks [luggage], suitcases, umbrellas, parasols, sun umbrellas, walking sticks, whips, harness, saddlery, 
stirrups, straps of leather (saddlery), sand, gravel, crushed stone, asphalt, bitumen, cement, gypsum, plaster, concrete, 
marble blocks for construction, building materials (as finished products) made of concrete, gypsum, clay, potters' clay, 
stone, marble, wood, plastics and synthetic materials for building, construction, road construction purposes, non-metallic 
buildings, non-metallic building materials, poles not of metal for power lines, barriers not of metal, natural and synthetic 
coatings in the form of panels and sheets, being building materials, bitumen cardboard coatings for roofing, bitumen 
coating for roofing, doors and windows of wood and synthetic materials, traffic signs not of metal, non-luminous and non-
mechanical, for roads, monuments and statuettes of stone, concrete and marble, building glass, prefabricated swimming 
pools not of metal (structures), aquarium sand, furniture, made of any kind of material, mattresses, pillows, air mattresses 
and cushions, not for medical purposes, water beds, mirrors, beehives, artificial honeycombs and sections of wood for 
honeycombs, bouncing chairs for babies, playpens for babies, cradles, infant walkers, display boards, frames for pictures 
and paintings, identification plates, identification tags, nameplates, identification labels made of wood or synthetic 
materials, packaging containers of wood or plastics, casks for use in transportation or storage, barrels, storage drums, 
tanks, boxes, storage containers, transportation containers, chests, loading pallets and closures for the aforementioned 
goods, of wood or plastics, small hardware goods of wood or synthetic materials, furniture fittings, of wood or synthetic 
materials, opening and closing mechanisms of wood or synthetic materials, ornaments and decorative goods of wood, 
cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, beeswax, plastic or 
plaster namely figurines, holiday ornaments for walls, sculptures, trophies, baskets, fishing baskets, kennels, nesting 
boxes and beds for household pets, portable ladders and mobile boarding stairs of wood or synthetic materials, bamboo 
curtains, roller indoor blinds [for interiors], slatted indoor blinds, strip curtains, bead curtains for decoration, curtain 
hooks, curtain rings, curtain tie-backs, curtain rods, non-metal wheel chocks, hand-operated non-electric cleaning 
instruments and appliances, brushes, other than paintbrushes, steel chips for cleaning, sponges for cleaning, steel wool 
for cleaning, cloths of textile for cleaning, gloves for dishwashing, non-electric polishing machines for household 
purposes, brooms for carpets, mops, toothbrushes, electric toothbrushes, dental floss, shaving brushes, hair brushes, 
combs, non-electric household or kitchen utensils, [other than forks, knives, spoons], services [dishes], pots and pans, 
bottle openers, flower pots, drinking straws, non-electric cooking utensils, ironing boards and shaped covers therefor, 
drying racks for washing, clothes drying hangers, cages for household pets, indoor aquariums, vivariums and indoor 
terrariums for animals and plant cultivation, ornaments and decorative goods of glass, porcelain, earthenware or clay 
namely statues, figurines, vases and trophies, mouse traps, insect traps, electric devices for attracting and killing flies 
and insects, fly catchers, fly swatters, perfume burners, perfume sprayers, perfume vaporizers, electric or non-electric 
make-up removing appliances, powder puffs, toilet cases, nozzles for sprinkler hose, nozzles for watering cans, watering 
devices, garden watering cans, unworked or semi-worked glass, except building glass, mosaics of glass and powdered 
glass for decoration, except for building, glass wool other than for insulation or textile use, ropes, strings, rope ladders, 
hammocks, fishing nets, tents, awnings, tarpaulins, sails, vehicle covers, not fitted, bags of textile, for packaging, padding 
and stuffing materials, except of rubber and plastics, including those of wool and cotton, textile fibers, raw spun fiber, 
glass fibers for textile use, yarns and threads for textile use, threads and yarns for sewing, embroidery and knitting, 
thread, elastic yarns and threads for textile use, woven or non-woven textile fabrics, textile goods for household use, 
curtains, bed covers, sheets (textile), pillowcases, blankets, quilts, towels, flags, pennants, labels of textile, swaddling 
blankets, sleeping bags for camping, clothing, including underwear and outerclothing, other than special purpose 
protective clothing, socks, mufflers [clothing], shawls, bandanas, scarves, belts [clothing], footwear, shoes, slippers, 
sandals, headgear, hats, caps with visors, berets, caps [headwear], skull caps, laces and embroidery, guipures, festoons, 
ribbons (haberdashery), ribbons and braid, fastening tapes for clothing, cords for clothing, letters and numerals for 
marking linen, embroidered emblems, badges for wear, not of precious metal, shoulder pads for clothing, buttons for 
clothing, fasteners for clothing, eyelets for clothing, zippers, buckles for shoes and belts, fasteners, shoe and belt 
buckles, pins, other than jewellery, adhesive patches for decoration of textile articles, laces, needles, sewing needles, 
needles for sewing machines, needles for knitting and embroidery, boxes for needles, needle cushions, artificial flowers, 
artificial fruits, hair pins, hair buckles, hair bands, decorative articles for the hair, not made of precious metal, wigs, hair 
extensions, electric or non-electric hair curlers, other than hand implements, carpets, rugs, mats, prayer rugs, linoleum, 
artificial turf, linoleum for covering floors, gymnasium mats, wallpaper, wall hangings not of textile, games and toys, 
arcade video game machines, game apparatus and machines for use with an external display screen and monitor, 
including those coin-operated, toys for animals, toys for outdoor playgrounds, parks and game parks, gymnastic and 
sporting articles, fishing tackle, artificial fishing bait, decoys for hunting and fishing, Christmas trees of artificial material, 
ornaments for Christmas trees, artificial snow for Christmas trees, rattles (playthings), novelties for parties, dances (party 
favors), paper party hats, meat, fish, poultry and game, processed meat products, dried pulses, soups, bouillon, 
processed olives, olive paste, milks of animal origin, milks of herbal origin, milk products, butter, edible oils, dried, 
preserved, frozen, cooked, smoked or salted fruits and vegetables, tomato paste, prepared nuts and dried fruits as 
snacks, hazelnut spreads and peanut butter, tahini (sesame seed paste), eggs and powdered eggs, potato chips, coffee, 
cocoa, coffee or cocoa based beverages, chocolate based beverages, pasta, stuffed dumplings, noodles, pastries and 
bakery products based on flour, desserts based on flour and chocolate, bread, simit [Turkish ring-shaped bagel covered 
with sesame seeds], pogaça [Turkish bagel], pita, sandwiches, kalmer [Turkish pastry], pies, cakes, baklava [Turkish 
dessert based on dough coated with syrup], kadayif [Turkish dessert based on dough], desserts based on dough coated 
with syrup, puddings, custard, kazandibi [Turkish pudding], rice pudding, keskül [Turkish pudding], honey, bee glue for 
human consumption, propolis for food purposes, condiments for foodstuff, vanilla (flavoring), spices, sauces 
(condiments), tomato sauce, yeast, baking powder, flour, semolina, starch for food, sugar, cube sugar, powdered sugar, 
tea, ice tea, confectionery, chocolate, biscuits, crackers, wafers, chewing gums, ice-cream, edible ices, salt, cereal-based 
snack food, popcorn, crushed oats, corn chips, breakfast cereals, processed wheat for human consumption, crushed 
barley for human consumption, processed oats for human consumption, processed rye for human consumption, rice, 
molasses for food, agricultural and horticultural products, seeds, forestry products, live animals, fertilized eggs for 
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hatching, plants, dried plants for decoration, fresh garden herbs, dried garden herbs for decoration, animal foodstuffs, 
malt not for human consumption, underlays for pets, cat litters, beers, preparations for making beer, mineral water, spring 
water, table water, soda water, fruit and vegetable juices, fruit and vegetable concentrates and extracts for making 
beverages, non-alcoholic soft drinks, energy drinks, protein-enriched sports beverages, alcoholic beverages (except 
beers), wines, raki [traditional Turkish alcoholic drink], whisky, liqueurs, alcoholic cocktails, tobacco, chewing tobacco, 
cigarettes, cigars, smokers' articles including those made of precious metals, pipes, mouthpieces for cigars and 
cigarettes, ashtrays, tobacco boxes, pocket apparatus for rolling cigarettes, cigarette paper, tobacco pipes, firestones, 
lighters for smokers, electronic cigarettes and their cartridges, matches, mobile phones, gsm tracking and location 
devices, batteries, cables and accessories, vehicle tracking devices, wearable devices, prepaid cards, SIM cards, tablets, 
headphones, printers, vehicle damage detecting devices, ip camera systems, namely cameras that enable the visual 
transmission of the image to be seen from anywhere, wireless camera and security systems, security cameras 
transmitting wireless image and audio transmission over radio waves without cables, intercom systems, namely voice 
and video call systems with push-to-talk principle, cloud based home and office security systems, namely system created 
to ensure that data on the internet is stored on the virtual machine, gps receivers, gps tracking devices, cameras, smart 
air conditioning systems, namely remote controlled devices to ensure the hot-cold balance of the environment, enabling 
customers to conveniently view and purchase those goods, such services may be provided by retail stores, wholesale 
outlets, by means of electronic media or through mail order catalogues.
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Priority claimed from 21/01/2019; Application No. : 1388971 ;Benelux 

4339200    16/05/2019
[International Registration No. : 1495624]
Investors In Care (I.I.C.) Group B.V.

Mijnweg 3 NL-6167 AC Geleen Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Interactive software that provides information about health, wellness and lifestyle; application software for use in 
smartphones; software for information management; publications in electronic and digital form, downloadable or on 
carriers.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; arranging and conducting of 
educational, recreational, sporting, cultural and musical events; training and courses; entertainment services; arranging 
and conducting lectures, workshops, symposia, seminars, congresses, conferences and other similar events, in the field 
of lifestyle improvements; publication, edition and providing of electronic publications in the field of lifestyle 
improvements; coaching (education); training; advisory, consultancy and information services relating to the 
aforementioned services; aforementioned services also via online networks, such as internet.

Cl.44;Medical and paramedical services; services in the field of carers and dietician; services in the field of personal 
hygiene; services for the preparation of medical treatment plans and health care programmes; medical consultancy, 
advisory and information in the field of lifestyle improvements; advisory, consultancy and information services relating to 
the aforementioned services; aforementioned services also via online networks, such as internet.
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4339246    18/06/2019
[International Registration No. : 1493913]
Qualasept Limited

3 Corsham Science Park, Park Lane Corsham, Wiltshire SN13 9FU United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; medicines; sanitary preparations for medical purposes; dietetic substances for 
medical use; plasters, materials for dressings; disinfectants; fungicides.

Cl.41;Health education services; provision of training and teaching, educational examination, testing and assessment, 
arranging and conducting conferences and seminars, all the aforesaid services relating to health.

Cl.42;Medical research services; health research services; biological research services; bio-technology research 
services; provision of scientific and industrial research services; research and development for others; scientific and 
technological services and research; advice, information and consultancy services relating to all the aforesaid services.

Cl.44;Medical services; hospital services; nursing and nursing care services; medical and health clinics; health care 
services; medical, health and fitness assessment services; nursing and care facilities; pharmacy advice; delivery of 
healthcare services; provision of healthcare services at patients' residences; pharmacy services; advice, information and 
consultancy services relating to all the aforesaid services.
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4339261    13/06/2019
[International Registration No. : 1493986]
Prover Technology AB

Krukmakargatan 21 SE-118 51 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Registered computer programs including computer programs for verifying systems; computer applications 
programs for selecting and configuring data processing equipment in accordance with pre-established criteria; generic 
software modules implementing decisions procedures, each for a certain logic; chips (integrated circuits); data based 
computer aided software engineering (CASE) applications; registered computer programs for verifying hardware and 
software systems.

Cl.42;Research and development services regarding new products; computer programming; updating and verifying of 
computer programs; consultations in the field of systems development and verifying computer systems; research and 
development services regarding formal verification technology; industrial design; engineering services regarding special 
software modules including equivalence checking of combinational circuits (chips); automated verification solutions 
based on model checking techniques.
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Priority claimed from 22/11/2018; Application No. : 017989152 ;European Union 

4339270    21/05/2019
[International Registration No. : 1494482]
The Great Bubble Barrier B.V.

Johan van Hasseltweg 39H NL-1021 KN AMSTERDAM Netherlands

Proposed to be Used
IR DIVISION
Cl.25;Clothing; hats; footwear.

Cl.35;Promotion and publicity, including promoting general awareness about the need for responsible interaction with 
the environment; lobbying for commercial purposes, and by pressure groups; arranging of trade fairs and exhibitions for 
commercial and/or advertising purposes; compiling data into computer databases and data management services; 
retailing in the field of clothing, footwear, headgear, sustainable shopping bags, sustainable packaging materials and 
printed matter; advertising; sponsorship search; marketing services.

Cl.40;Treatment of waste materials; recycling of waste, including plastic materials; water purification; water treatment; 
water purification, water treatment and waste processing consultancy.

Cl.41;Training and education, including for raising general awareness in relation to the need for responsible interaction 
with the environment; publishing services (including electronic publishing services), including publication of newsletters 
and digital publications; arranging of congresses, seminars and workshops for educational and entertainment purposes; 
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arranging of educational and entertainment events; compilation and production of television and radio programmes and 
films; entertainment; sporting and cultural activities; photography.

Cl.42;Scientific and technological research in the context of handling and preventing environmental pollution, including 
water pollution; development of scientific and industrial techniques for removing plastic and other pollution from water 
and for preventing water pollution; providing of information and consultancy in relation to environmental protection, 
drawing up of expert reports in the aforesaid fields; detection of water contamination (detection of pollution).
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4339273    03/06/2019
[International Registration No. : 1494489]
INNER MONGOLIA YILI INDUSTRIAL GROUP CO., LTD.

NO. 1 JINSHAN ROAD, JINSHAN DEVELOPMENT ZONE HOHHOT China

Proposed to be Used
IR DIVISION
Cl.5;Dietetic foods adapted for medical purposes; dietetic beverages adapted for medical purposes; dietetic substances 
adapted for medical use; mineral food supplements; nutritional supplements; albuminous dietary supplements; lecithin 
dietary supplements; protein dietary supplements; food for babies; infant formula; powdered milk for babies; vitamin 
preparations; air purifying preparations; medicated animal feed; pesticides; sanitary towels; babies' diapers; breast-
nursing pads; dental abrasives; diapers for pets; dietary supplements for animals; tonics [medicines]; medicines for 
human purposes; medicinal drinks; dietary fiber; nutraceutical preparations for therapeutic or medical purposes; mineral 
water for medical purposes; medical preparations for slimming purpose.

Cl.29;Meat; seaweed extracts for food; fish, not live; fruits, tinned [canned (Am.)]; fruit, preserved; vegetable-based 
snack; areca-nut, prepared; vegetables, preserved; eggs; butter; cream [dairy products]; milk; milk products; yoghurt; 
whipped cream; powdered milk; milk beverages, milk predominating; soya milk; milk shakes; milk tea (milk based); 
almond milk; soybean milk; smetana [sour cream]; peanut milk; soya milk powder; soya milk extracts; coconut milk; rice 
milk; coconut milk-based beverages; almond milk-based beverages; peanut milk-based beverages; cheese; edible fats; 
fruit jellies; nuts, prepared; dried edible mushroom; bean curd products; sausage casings, natural or artificial.

Cl.30;Chocolate beverages with milk; tea; tea-based beverages; sugar; candy; honey; pastries; instant noodle; instant 
rice; soya flour; rice flour porridge; cereal-based snack food; starch for food; ice cream; condiments; yeast; aromatic 
preparations for food; preparations for stiffening whipped cream; gluten prepared as foodstuff; coffee; cocoa, roasted, 
powdered or granulated, for beverages; chocolate-based beverages; milk powder candy being confectionery; cooking 
salt; vinegar; soya sauce; rice; sago; wheat flour; cereal preparations; bread; confectionery; mustard; edible ices; golden 
syrup; leaven; fish sauce; essences for foodstuffs, except etheric essences and essential oils; ice pops; tea beverages 
with milk.

Cl.32;Beer; rice-based beverages, other than milk substitutes; non-alcoholic beverages flavored with beer; sports 
beverages; energy drinks; non-alcoholic carbonated beverage; non-alcoholic fruit juice beverages; whey beverages; 
waters [beverages]; lithia water; mineral water [beverages]; seltzer water; table waters; lemonades; soda water; non-
alcoholic beverages; aerated water; isotonic beverages; kvass [non-alcoholic beverage]; smoothies; soya-based 
beverages, other than milk substitutes; protein-enriched sports beverages; non-alcoholic beverages flavored with coffee; 
non-alcoholic beverages flavored with tea; soft drinks; cola; lactic acid fruit beverages, other than milk based beverages; 
distilled water (beverage); drinking distilled water; purified water (beverage); plant-based beverages; legume-based 
beverages, other than milk substitutes; fermented drink made from ground beans, other than milk substitutes; 
preparations for making beverages.
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Priority claimed from 02/05/2018; Application No. : 547711 ;Czech Republic 

4339342    08/10/2018
[International Registration No. : 1493543]
KIWI WALKER, s.r.o.

Kamýcká 40/7 CZ-160 00 Praha 6, Sedlec Czech Republic

Proposed to be Used
IR DIVISION
Cl.18;Collars and leashes for animals; muzzles; harnesses and other goods for animals made of leather; harnesses for 
animals; blankets for animals; feed bags, clothing for animals; clothing accessories for animals; key cases; bags; 
pouches for bags.

Cl.20;Beds for household pets; pet cushions; mattresses; furniture; sofas; pillows; pet crates.

Cl.21;Bowls, cages for animals; combs; brushes; toothbrushes; cleaning articles; containers for household use; 
mangers for animals; troughs; drinking basins, tanks and feeders for animals.

Cl.24;Bed covers; blankets; bed linen; pillowcases; mattress covers; sheets.

Cl.25;Clothes; footwear; belts; headgear; neckerchiefs; scarves.

Cl.28;Toys for animals, bone imitations for dogs; toys; games; handheld computer games; scale model vehicles; 
sporting equipment, apparatus and articles.

Cl.31;Canned food and dried food, all for animals, live animals, plants including aquarium plants; animal foodstuffs and 
treats; grain; seeds; malt for brewery and distillery; litter and bedding for animals; fodder of animal and plant origin for 
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animals.

Cl.35;Promotion; demonstration of goods; advertising; dissemination of advertising materials; organization and 
arranging of fairs for commercial or advertising purposes; retail or wholesale services; electronic commercial services 
(terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); on-line retail and 
wholesale store services; arranging commercial transactions for others, via online shops; mail order retail services; all 
the aforesaid services relating to goods namely collars and leashes for animals, muzzles, harnesses and other goods for 
animals made of leather, harnesses for animals, blankets for animals, feed bags, clothing for animals, clothing 
accessories for animals, key cases, bags, pouches for bags, beds for household pets, pet cushions, mattresses, furniture, 
sofas, pillows, pet crates, bowls, cages for animals, combs, brushes, toothbrushes, cleaning articles, containers for 
household use, mangers for animals, troughs, drinking basins, tanks and feeders for animals, bed covers, blankets, bed 
linen, pillowcases, mattress covers, sheets, clothes, footwear, belts, headgear, neckerchiefs, scarves, toys for animals, 
bone imitations for dogs, toys, games, handheld computer games, scale model vehicles, sporting equipment, apparatus 
and articles, canned food and dried food, all for animals, live animals, plants including aquarium plants, animal foodstuffs 
and treats, grain, seeds, malt for brewery and distillery, breeding articles, including litter, fodder of animal and plant origin 
for animals; mediation of the purchase of products for third parties.

Cl.44;Veterinary services; animal farming; animal grooming; care for the cleanliness and hygiene of animals; visagists' 
services; breeding services in relation to animals; advice relating to animal farming and nutrition; information services in 
the veterinary and pharmaceutical industries; beauty salon services for household pets.
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4339348    01/06/2018
[International Registration No. : 1493968]
Leicester City Football Club Limited

King Power Stadium, Filbert Way Leicester LE2 7FL United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; calculating machines, data processing equipment and computers; portable computers, including laptop computers 
and tablets; covers,cases, chargers, speakers, headsets, data input devices and media storage, all for portable computers 
and tablets;computer hardware and parts and fittings therefor; computer peripherals; computer mouse mats and pads; 
computer mice;keyboard and screen covers; customised computer disks and CD-ROMs; PDAs; electrical and electronic 
communications and telecommunications apparatus; telephones, mobile phones, smartphones and video phones and 
transmitters,receivers, covers, cases, fascia, holders, chargers, speakers,headsets, hands-free-kits, software, sounds, 
graphics, data input devices and media storage therefor; holders adapted for mobile phones; straps for mobile phones; 
covers and cases adapted for PDAs and music players; headphones;earphones; mobile phone headsets and hands-free 
kits;batteries; battery chargers; audio and/or video recordings;recorded programmes for television and for radio; motion 
picture films; animated cartoons; photographic transparencies and photographic and cinematographic films prepared for 
exhibition purposes; CDs; DVDs; CD-ROMs; digital videodiscs; cassettes; video cassettes; records; downloadable audio 
and/or video recordings; downloadable ringtones,music, sound recordings, MP3s, graphics, games and video images; 
screen savers; computer software and programs;downloadable computer software; computer games; computer games 
programs; video games software; computer application software; application software for mobile communication devices; 
downloadable electronic publications; publications in electronic format; electronic books and electronic book 
readers;downloadable podcasts in relation to entertainment and sport;radios; televisions; electrical and electronic 
apparatus for use in the reception of satellite, terrestrial or cable broadcasts;video recorders; tape recorders; cassette 
players; record players; juke boxes; CD players; CD-ROM players; DVD players; DVD recorders; digital audio players; 
MP3 players;MP3 readers; audio and/or video file recorders and/or players;magnetic tapes for recording and reproducing 
sound or vision; electronic storage media; memory cards; storage cases and boxes for electronic storage media, CDs, 
DVDs and disks; cameras; video cameras; cases for photographic apparatus and instruments; digital photo frames; anti-
dazzle shades, glasses and visors; binoculars; magnifying glasses;goggles; eye glasses, spectacles and sunglasses and 
cases, chains, straps, cords and frames therefor; contact lenses and containers therefor; optical goods; holograms; 
compasses and barometers; bells; electronic, magnetic, and optical identity cards; payment cards, credit cards, charge 
cards, debit cards and smart cards; telephone cards; magnets; electric signs; illuminated signs; neon signs; cash 
registers; ticket dispensers; alarms and warning equipment; vehicle breakdown warning apparatus; articles of protective 
clothing, footwear and headgear; protective helmets; sports helmets; mouth protectors including gum shields; sports 
whistles; parts and fittings for all of the aforesaid goods.

Cl.18;Leather and imitations of leather; trunks and travelling bags;bags; holdalls; sports bags; athletic bags; gym bags; 
kit bags;boot bags; shoe bags; back packs; rucksacks; duffel bags;beach bags; school bags; satchels; handbags; 
shoulder bags;tote bags; shopping bags; cases; suitcases; articles of luggage;garment bags for travel; brief cases; 
toiletry bags; wallets;purses; coin purses; card wallets; credit card cases; business card cases; key cases; luggage label 
holders; luggage tags;luggage straps; shoulder straps of leather; umbrellas, parasols and walking sticks; umbrella 
covers; shooting sticks; collars,covers, leads and leashes for animals; clothing for animals;reins for guiding children; 
parts and fittings for all of the aforesaid goods.

Cl.25;Clothing, footwear, headgear; articles of outer clothing;sportswear; leisurewear; sports kits; sports shirts; sports 
shorts;sports socks; football kits; football shirts; football shorts; football socks; training clothing; tracksuits; training 
pants; sweatshirts;sweatpants; jackets; coats; waterproof clothing; anoraks; shirts;tops; t-shirts; polo shirts; vests; 
knitwear; jerseys; pullovers;sweaters; hooded tops; cardigans; waistcoats; suits; trousers;pants; shorts; ties; underwear; 
nightwear; swimwear; socks;gloves; mittens; scarves; wristbands; headbands; ready-made clothes linings; shoes; boots; 
sandals; slippers; sports shoes;training shoes; football boots and shoes; studs for football boots; hats; caps; sun visors; 
belts; aprons; uniforms; articles of clothing, footwear and headgear for babies and children; bibs;baby boots.

Cl.28;Games and playthings; gymnastic and sporting articles; toys;sports games; sporting equipment; balls for games; 
playing balls; footballs; miniature footballs; miniature replica football kits; goal posts; goal nets; gloves for games; gloves 
for sports;football gloves; protective padding and supports for sports;shin guards; knee guards; elbow guards; exercise 
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apparatus and equipment; sports training apparatus; bags adapted for sporting articles; bags specially adapted for sports 
equipment;rattles; sponge hands in the nature of novelties; tables for indoor football; rackets; bats; articles for playing 
golf; golf balls;golf tees; golf ball markers; golf bags; golf club covers; golf gloves; swimming floats; swimming flippers; 
slides; swings;trampolines; darts; articles for playing darts; sporting articles for use in playing snooker; snooker tables; 
pool tables; skis;surf boards; skateboards; skates; snowboards; sledges; fishing tackle; dice; dominoes; marbles; dolls; 
action figure toys; soft toys; teddy bears; puppets; bathtub toys; inflatable toys; ride-on toys; toy vehicles; toy bicycles; 
toy scooters; throwing toys; flying discs; kites; skittles; electronic games; video game apparatus; video game machines; 
video game consoles; handheld video games; electronic hand held game units; hand held units for playing video games; 
controllers for game consoles;covers and cases for hand held video games; board games;card games; playing cards; 
playing card cases; puzzles; jigsaw puzzles; models in kit form; toy mobiles; infant toys;decorations for Christmas trees; 
Christmas crackers; party novelty hats; confetti; toy masks; costumes being children's playthings; conjuring apparatus; 
balloons; pet toys; gaming machines for gambling; lottery scratch cards; parts and fittings for all of the aforesaid goods.

Cl.41;Entertainment; sporting and cultural activities; education;providing of training; sporting services; organisation of 
sporting events; provision of entertainment, training, recreational,sporting and cultural activities and facilities; instruction 
and educational services; education and training in relation to sports; football academy services; football coaching; 
arranging and conducting of education and training in relation to football;arranging, conducting and provision of football 
instructional courses; football entertainment services; entertainment in the nature of football games; physical education; 
fitness training services; physiotherapy training; sport and holiday camp services (in the nature of entertainment); rental 
of sporting equipment; practical training and demonstrations; arranging,organising and conducting of conferences, 
conventions,seminars, events and exhibitions; arranging, organising and conducting of games, contests, competitions, 
shows and parties; organising community sporting and cultural events; hospitality services (entertainment); lotteries; 
gaming services; arranging, organising and conducting of award ceremonies; provision of museum facilities; provision 
and management of stadium facilities and services; rental of stadium facilities; management of sports facilities; 
presentation of live performances; provision of club sporting services;sports club services; provision of health club, 
fitness club and gymnasium facilities; provision of sports information services;provision of information relating to 
football; sporting information services, namely scouting of players; fan club services for entertainment purposes; fan 
club membership scheme services; box office services; booking and ticketing services for sports, entertainment, cultural 
and educational events;entertainment, training, recreational, and sporting information services provided via the Internet 
and other computer and communications networks; education and entertainment services provided by means of radio, 
television, telephony, the Internet and online databases; provision of cinematographic and video entertainment; 
entertainment and educational services featuring electronic media, multimedia content,audio and video content, movies, 
pictures, photographs,graphics, images, text and related information provided via the Internet and other computer and 
communications networks;streaming of audio and/or video recordings; streaming of music, sounds, images, graphics, 
videos, games, text or data;film production; production of video recordings and/or sound recordings; production and 
distribution of television and radio programmes; production of sporting events for television and radio; publication of 
magazines, books, texts and printed matter; publishing by electronic means; providing online non-downloadable 
electronic publications; provision of television programmes, radio programmes, films, audio and/or visual material and 
games online (not downloadable); publication of news online; information relating to sport and entertainment provided 
online from a computer database or the Internet;information, advisory and consultancy services in relation to all of the 
aforesaid.
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Priority claimed from 29/04/2019; Application No. : 302019000028837 ;Italy 

4339361    30/04/2019
[International Registration No. : 1494683]
MAGNETI MARELLI S.P.A.

Viale Aldo Borletti 61/63 I-20011 CORBETTA (MI) Italy

Proposed to be Used
IR DIVISION
Cl.7;Igniting devices for internal combustion engines; electronic ignitions for vehicles; couplings for machines; shaft 
couplings for machines; camshafts for vehicle engines; axles for machines; carburetter feeders; bearing housings for 
machines; alternators; alternators for land vehicles; shock absorbers for machines; grease rings [parts of machines]; 
piston segments; ball rings for bearings; high-frequency motor spindles with high frequency electric converters and 
power supply units; push rods for motors and engines; connecting rods for land vehicle engines; automotive engine 
blocks; calenders; sparking plugs for internal combustion engines; glow plugs for diesel engines; carburetters; 
crankcases for machines, motors and engines; engine cylinders for vehicles; engine cylinders for land vehicles; cylinders 
for machines; cylinders for motors and engines; fan belts for land vehicle engines; timing belts for motors and engines; 
timing belts for land vehicle engines; fan belts for motors and engines; transmission belts, other than for land vehicles; 
belts for motors and engines; cowlings [parts of machines]; headers being parts of vehicle exhaust systems; automotive 
intake manifolds; intake manifolds for motors and engines; exhaust manifold for engines; scale collectors for machine 
boilers; hydraulic controls for machines, motors and engines; pneumatic controls for machines, motors and engines; air 
compressors for vehicles; compressors [machines]; compressors for air conditioners; air condensers; steam condensers 
[parts of machines]; catalytic converters; fuel conversion apparatus for internal combustion engines; automobile oil pans; 
rack and pinion jacks; brake pads, other than for vehicles; roller bearings; ball-bearings; self-oiling bearings; bearings 
[parts of machines]; bearings for transmission shafts; engine bearings; dynamos; ignition devices for land vehicle 
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engines; fuel injection devices for internal combustion engines; fuel economisers for motors and engines; mechanical 
lifts for moving, parking and storing land vehicles; air cleaners [parts of engines]; air filters for automobile engines; oil 
filters; oil filters for motors and engines; filters being parts of machines or engines; fuel filters; filters for cleaning cooling 
air, for engines; generators for land vehicles; joints [parts of engines]; gaskets of metal for vehicle engines; gaskets, not 
of metal, for vehicle engines; injectors for engines; washing installations for vehicles; lubricators [parts of machines]; 
igniting magnetos; igniting magnetos for engines; exhausts for motors and engines; pump diaphragms; engines and 
motors for model vehicles; mechanical engine parts for land vehicles; shock absorber plungers [parts of machines]; 
pistons for cylinders; pistons for engines; pistons [parts of machines or engines]; pistons for vehicle engines; pistons for 
land vehicle engines; self-regulating fuel pumps; water pumps for land vehicle engines; oil pumps for land vehicle 
engines; fuel pumps for land vehicle engines; lubricating pumps; pumps for cooling engines; pumps for land vehicle 
engines; radiators [cooling] for motors and engines; speed governors for machines, engines and motors; pressure 
reducers [parts of machines]; water heaters [parts of machines]; industrial robots; mufflers for motors and engines; 
exhaust systems for diesel engines; automotive exhaust pipes; exhaust pipes for land vehicle engines; control valves for 
regulating the flow of gases and liquids [parts of machines]; fans for motors and engines; heat exchangers [parts of 
machines].

Cl.9;Accumulators [batteries]; accumulators, electric; accumulators, electric, for vehicles; electronic power supplies; 
residual gas analyzers; car antennas; electrical and electronic control apparatus and instruments; electrical and 
electronic control apparatus for use with apparatus or installations for air-conditioning; electrical and electronic control 
apparatus for use with apparatus or installations for heating; electrical and electronic control apparatus for use with 
apparatus of installations for ventilation; measuring and control apparatus and instruments; electronic navigational, 
tracking and positioning apparatus and instruments; data communication apparatus and instruments; apparatus and 
instruments for recording, transmission or reproduction of sound or images; satellite broadcast receiving and decoding 
apparatus and instruments; apparatus and instruments for transferring, receiving and storing sound, images and data, 
both in digital and analog form; speed checking apparatus for vehicles; navigation apparatus for vehicles [on-board 
computers]; satellite navigational apparatus; signal transmission apparatus; regulating apparatus, electric; measuring 
devices, electric; signalling apparatus and instruments; apparatus and instalments for conducting, switching, 
transforming, accumulating, regulating or controlling the distribution or use of electricity; Global Positioning System 
[GPS] apparatus; distance recording apparatus; data processing apparatus; distance measuring apparatus; apparatus for 
testing vehicle brakes; apparatus for testing vehicle transmissions; vehicle radios; computer software applications, 
downloadable; audio books; emergency light bars for vehicles [luminous signals]; batteries; batteries for lighting; 
batteries, electric; batteries for vehicles; electric wire harnesses for automobiles; battery chargers; cables, electric; 
starter cables for motors; photovoltaic cells; electronic circuits; integrated circuits; power connectors; electric cable 
connectors; connectors [electricity]; counters; contacts, electric; light-emitting diodes [LED]; quantum dot light-emitting 
diodes [QLED]; organic light-emitting diodes [OLED]; vehicle tracking devices; igniting apparatus, electric, for igniting at 
a distance; electronic personal alarm devices; wires, electric; sheaths for electric cables; automatic indicators of low 
pressure in vehicle tires; quantity indicators; temperature indicators; water level indicators; fuel gauges; gasoline 
gauges; electric loss indicators; pressure indicators; speed indicators; interfaces for computers; circuit closers; power 
switches; circuit breakers; inverters [electricity]; measuring and testing machines and instruments; vehicle wheel 
alignment machines; tire balancing machines for land vehicles; magnets; junction sleeves for electric cables; pressure 
gauges; measuring apparatus; pressure measuring apparatus; electrical cells and batteries; plates for batteries; electric 
sockets; data processors; digital signal processors; computer software products; computer programs, downloadable; 
electronic publications, downloadable; control panels [electricity]; switchboards; distribution boards [electricity]; radios 
for vehicles; voltage regulators for vehicles; resistances, electric; audio- and video-receivers; cell switches [electricity]; 
combination carbon monoxide and smoke detectors; heat detectors; smoke alarms; fire detectors; black boxes [data 
recorders]; semi-conductors; infrared sensors; acceleration sensors; distance sensors; level sensors; gas sensors; 
motion sensors; motion sensors for security lights; position sensors; pressure sensors; proximity sensors; timing 
sensors; temperature sensors; coolant-temperature sensors; vibration sensors; velocity sensors; optical sensors; locks, 
electric; power locks for motor vehicles; locks for vehicles, electric; vehicle driving simulators for training purposes; 
sirens for vehicles; fire extinguishing systems; satellite navigation systems; Global Positioning Systems; computer 
software for data processing; graphical user interface software; software for diagnostics and troubleshooting; software 
for satellite navigation systems; computer software for Global Positioning Systems [GPS]; downloadable computer 
software for remote monitoring and analysis; charging stations for electric vehicles; alarms; measuring instruments; 
navigational instruments; speedometers for vehicles; tachometers; pressure indicator plugs for valves; thermostats for 
vehicle engines; thermostats for vehicles; battery testers; transformers [electricity]; step-down transformers; backup 
drives for computers; voltage monitoring units; battery jars.

Cl.11;Lighting apparatus for vehicles; lights for vehicles; vehicle headlights; taillights for vehicles; vehicle reflectors; 
map-reading lights for vehicles; running lights for land vehicles; backup lights for land vehicles; taillights for land 
vehicles; anti-glare devices for vehicles [lamp fittings]; light bulbs for directional signals for vehicles; lights for 
automobiles; headlights for automobiles; heaters for vehicles; defrosters for vehicles; ventilating fans for use in vehicles; 
air conditioners for vehicles; ventilation [air-conditioning] installations for vehicles; heating apparatus for defrosting 
vehicle windows; heat exchangers, other than parts of machines.

Cl.12;Electric cigarette lighters for land vehicles; cigar lighters for automobiles; couplings for land vehicles; air bags 
[safety devices for automobiles]; air bags for vehicles; cardan shafts for vehicles; transmission shafts for land vehicles; 
sun-blinds adapted for automobiles; anti-theft alarms for vehicles; suspension shock absorbers for vehicles; shock 
absorbers for automobiles; shock absorbers for vehicles; brake segments for vehicles; anti-theft devices for vehicles; 
apparatus for locomotion by land; head-rests for vehicle seats; vehicle roll bars; axles for land vehicles; trailer hitches for 
vehicles; electric cars; robotic cars; cars; sway bars for land vehicle suspensions; vehicle joysticks; tow bars for 
vehicles; torsion bars for automobiles; torsion bars for land vehicle suspensions; torsion bars for vehicles; connecting 
rods for land vehicles, other than parts of motors and engines; signal arms for vehicles; gear boxes for land vehicles; 
inner tubes for pneumatic tires; inner tubes for vehicle tires; trucks; hoods for vehicles; bodies for vehicles; automobile 
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bodies; coachwork for motor vehicles; driving chains for land vehicles; transmission chains for land vehicles; automobile 
chains; tire chains for land vehicles; brake shoes for automobiles; brake shoes for vehicles; rims for vehicle wheels; tires 
for vehicle wheels; spikes for tires; brake cylinders for vehicles; brake cylinders for land vehicles; security harness for 
vehicle seats; transmission belts for land vehicles; safety belts for vehicle seats; hydraulic circuits for automobiles; 
hydraulic circuits for vehicles; clips adapted for fastening automobile parts to automobile bodies; torque converters for 
automobiles; torque converters for land vehicles; transmission top covers for land vehicles; casings for pneumatic tyres; 
fitted dashboard covers for vehicles; hoods for vehicle engines; wheel bearings for land vehicles; axle bearings for land 
vehicles; lug nuts for vehicle wheels; reduction gears for land vehicles; hub caps; brake discs for vehicles; anti-glare 
devices for vehicles; anti-theft devices for automobiles; non-skid devices for vehicle tires; vehicle bonnet pins; license 
plate fasteners; fender flares for land vehicles; windows for automobiles; interior trim for automobiles; block brakes for 
land vehicles; brakes for automobiles; brakes for vehicles; brakes for land vehicles; universal joints for land vehicles; 
solid tires for vehicle wheels; brake linings for automobiles; brake linings for vehicles; clutch linings for land vehicles; 
upholstery for vehicles; differential gears for land vehicles; reversing gears for land vehicles; drive gears for land 
vehicles; gearing for land vehicles; gear shifts for automobiles; gear shifts for land vehicles; driving motors for land 
vehicles; handles for automobile doors; clutch mechanisms for automobiles; clutch mechanisms for land vehicles; 
propulsion mechanisms for land vehicles; transmissions for land vehicles; leaf springs for land vehicle suspensions; 
shock absorbing springs for automobiles; shock absorbing springs for vehicles; suspension springs for automobiles; 
vehicle suspension springs; jet engines for land vehicles; automobile engines; diesel engines for land vehicles; electric 
motors for automobiles; motors, electric, for land vehicles; engines for land vehicles; hubs for vehicle wheels; roof panels 
for land vehicles; door panels for vehicles; door panels for land vehicles; windscreens; windshields for automobiles; 
windshields for vehicles; mudguards for automobiles; mudguards for land vehicles; sun visors for automobiles; mud 
flaps for vehicles; vehicle bumpers; bumpers for automobiles; structural parts for automobiles; structural parts for vans; 
structural parts for trucks; brake pads for automobiles; brake pads for vehicles; brake pedals for vehicles; brake calipers 
for vehicles; balance weights for vehicle wheels; pneumatic tires; automobile tires; air pumps [vehicle accessories]; roof 
racks for automobiles; luggage carriers for vehicles; license plate holders; doors for vehicles; doors for automobiles; 
ashtrays for automobiles; vehicle running boards; vehicle wheel spokes; rearview mirrors; tire liners; fitted liners for the 
cargo area of vehicles; gear wheels for land vehicles; wheels for automobiles; vehicle wheels; transmission cases for 
land vehicles; vehicle seats; car seats for children; brake segments for automobiles; brake segments for land vehicles; 
horns for vehicles; reversing alarms for vehicles; fuel tanks for land vehicles; gas tanks for vehicles; brake systems for 
vehicles; suspension systems for automobiles; suspension systems for land vehicles; wheel suspensions; windshield 
wiper blades for vehicles; side view mirrors for vehicles; rearview mirrors for automobiles; spoilers for vehicles; engine 
mounts for land vehicles; mud flap hangers; spare tire carriers for vehicles; brake drums for vehicles; brake drums for 
land vehicles; caps for vehicle fuel tanks; caps for automobile gas tanks; valve stem caps for vehicle tires; vehicle 
chassis; automobile chassis; windshield wipers; headlight wipers; sunroofs for automobiles; convertible tops for 
automobiles; convertible tops for vehicles; gear boxes for automobiles; steering units for land vehicles; valves for vehicle 
tires; electric vehicles; driverless cars [autonomous cars].

Cl.37;Fuelling of vehicles; vehicle washing; vehicle greasing; vehicle polishing; vehicle maintenance; repair of water 
vehicles; consultancy relating to vehicle repair; tuning of engines for motor vehicles; maintenance of motor vehicles; 
maintenance of vehicles and machines; maintenance, servicing and repair of vehicles; vehicle battery charging; repair of 
land vehicles; repair and maintenance of vehicles; emergency vehicle repair services; repair of brake systems for 
vehicles; repair and maintenance of engines for motor vehicles; repair and maintenance of motor vehicles and their 
engines; recharging services for electric vehicles; fuelling, washing, cleaning, maintenance and repair of vehicles; repair 
and maintenance of motor vehicles and parts thereof; information and consultancy services relating to vehicle repair; 
garage services for the maintenance and repair of motor vehicles; repair, maintenance, servicing, dismantling, rebuilding 
and cleaning of vehicle engines and parts thereof; repair of automobiles; tuning of motors and engines for automobiles; 
motor vehicle maintenance and repair; providing information relating to the repair or maintenance of automobiles; 
inspection of automobiles and parts thereof prior to maintenance and repair.
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4339369    03/07/2019
[International Registration No. : 1494525]
Sandvik Machining Solutions AB

Sandviken SE-811 81 Sandviken Sweden

Proposed to be Used
IR DIVISION
Cl.7;Automatic vending machines, (card operated), dispensing machines, vending machines; machines for dispensing 
metal cutting tools and inserts for metal cutting tools controlled from an agnostic software.

Cl.9;Computer software; computerized electric control systems; computer software programs; computer (cloud) 
software platforms; cloud computing software; electronic control systems; software applications; computer hardware; 
magnetic data readers and carriers, recording discs; data processing equipment and computers.

Cl.35;Administrative processing of purchase orders; assistance in business management in commercial enterprises; 
consultancy relating to preparation of business reports.

Cl.42;Software as a service [SaaS] featuring consultancy relating to manufacturing logistics by means of software, 
maintenance and installation relating to software solutions for customers and suppliers in the machining industry; design 
and development of web based software, in particular shop floor logistic ancillary to planning, manufacturing purchase, 
reconditioning process control, calibration tools process, shop floor logistic control, all from an agnostic software that 
can control multiple vending machines; integration of computer systems and computer networks for use in enterprise 
resource planning (ERP) systems.
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4339389    29/08/2018
[International Registration No. : 1494506]
Jaguar Land Rover Limited

Abbey Road, Whitley Coventry, Warwickshire CV3 4LF United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; on-board computers for vehicles; computers for autonomous-driving; on board electronic 
systems for providing driving and parking assistance; on board electronic systems for automatic braking; on board 
electronic systems to assisting in maintaining or changing lanes when driving; cruise control systems for vehicles; 
vehicle speed control apparatus; computer software; interactive multimedia software; automotive computer software and 
hardware; computer software for use in relation to vehicles; telemetry devices for motor vehicle and engine applications; 
electric control panels; electric control apparatus, instruments and displays; sensors; integrated electronic safety 
systems for vehicles; safety and driving assistant systems; lasers for use in relation to vehicles; LIDAR apparatus for 
vehicles; radar apparatus for vehicles; cameras for vehicles; onboard cameras; action cameras; parking sensors and 
rear-view cameras for vehicles; helmet cameras; dashboard cameras; automotive measuring instruments; electronic 
apparatus for collecting measurements and receiving data; computer software, mobile applications and wireless 
transmission and receiving equipment for use in connection with autonomous and hands-free driving, automobile safety 
features and warning or alarm functions, accident prevention and traffic alerts; driving control unit for vehicles; 
computerized driver assistance systems for motor vehicles; charging stations for charging electric vehicles; apparatus 
and cables for use in charging electric vehicles; batteries for vehicles; electric accumulators, voltage regulators, aerials, 
electric batteries and mountings; anti-theft warning devices; alarm sensors; gauges; electronic or computer instrument 
panels and clusters; odometers; speedometers; tachometers; temperature sensors; voltmeters; ammeters; testing 
apparatus; proximity meters; electric circuit breakers; commutators; electric condensers; electric connections; electric 
cables; electric fuses; electric fuse boxes; electric control apparatus and instruments for motor vehicles and engines; 
electrical sensors; fire extinguishing apparatus; printed electrical circuits; electric relays; electric switches; electric wiring 
harnesses; apparatus for recording, transmission or reproduction of sound and images; remote control apparatus for 

5103



starting vehicles; emergency warning lights; electronic emergency notification system; computer interface apparatus 
forming an integral part of a vehicle; display panels for vehicles; electronic driver display systems for vehicles; audio, 
audiovisual or telecommunications equipment; screens; radio apparatus; in-car audiovisual entertainment systems; 
sound reproducing equipment; televisions; radios; CD players; loud speakers; smart speakers; headphones; personal 
digital assistants; tablet computers; multimedia devices; MP3 or MP4 apparatus and players; mobile hard drives; 
universal serial bus drives; cases and holders for mobile phones, smartphones, computers, personal digital assistants, 
laptops, notebook computers; chargers for mobile phones, smartphones, laptop and tablet computers; peripherals 
adopted for use with computers including multi USB ports, computer mice, mouse mats, wireless speakers, USB flash 
drives, earphones; telephones; mobile telephones; mobile phone and tablet computer headsets and accessories; straps 
for telephone handsets; screensavers for phones and tablets; car telephone installations; smart watches; wristband 
computer devices; electronically encoded identity wristbands; recording media; highway emergency warning equipment; 
thermometers; compasses; calculators; electronic instructional and teaching apparatus and instruments; electrical and 
scientific apparatus for use in the repair and servicing of vehicles; magnets; tape measures; eyewear, glasses, 
sunglasses, driving glasses, skiing goggles; cyclist's glasses; cases for eyeglasses, sunglasses or skiing goggles; 
helmets; drivers helmets; racing driver protective clothing; apparatus, gloves and clothing, all for use in protection 
against accident or injury; anti-pollution masks for respiratory protection; high visibility accessories for wear on the body 
(safety devices); global positioning system (GPS); navigational systems, comprising electronic transmitters, receivers, 
circuitry, microprocessors, cellular telephone and computer software all for use in navigation and all integrated into a 
motor vehicle; downloadable electronic maps; wireless transmission and receiving equipment; wireless controllers to 
remotely monitor and control the function and status of other electrical, electronic, signalling systems and mechanical 
devices for use in connection with vehicles and engines for vehicles; communications apparatus to transmit and receive 
communications via vehicles; computer hardware and software for tracking driver behaviour; sensors, computers and 
wireless transceivers to provide connectivity within the vehicle, between vehicles, with cell phones, and with data 
centers; computer hardware and software apparatus to provide tactile, audible and visual interfaces to interact with 
occupants of the vehicle; wireless transmission and receiving equipment for use in connection with remote computers for 
use in automobiles for tracking, monitoring and diagnosing maintenance for vehicles and for providing information to 
drivers; computer application software for use by drivers and passengers of vehicles for accessing, viewing, and 
interacting with and downloading information and entertainment content; downloadable software and on-board computer 
software that provides users with remote and in-vehicle access to motor vehicle functions and functions relating to driver 
safety, convenience, communication, entertainment, and navigation; diagnostic apparatus consisting of sensors for use 
in testing vehicle function and in diagnosing vehicle electrical and mechanical problems; software and software 
applications to allow users to track and locate stolen vehicles, charge electronics, and store and synchronize collected 
personalized user and vehicle information; electronic interface modules for wired and wireless interface of mobile phones 
and electronic media players with an automotive electrical system; computer systems for automated vehicle control; 
downloadable mobile applications; downloadable electronic publications; electronic publications; electronic periodic 
publications; application software for use in or in relation to vehicles; computer games, computer games software; 
databases, data sets, data files and software relating to 3D printing; databases, data sets, data files and software relating 
to design and manufacture of vehicles and parts and accessories therefor; databases, data sets, data files and software 
relating to design and manufacture of replica or model vehicles and parts and accessories therefor; computer-aided 
design (CAD) software and data files; downloadable image files; electronic databases containing image files; databases, 
data sets, data files and software relating to car sharing schemes; databases, data sets, data files and software relating to 
vehicle driver behaviour; simulators for simulating the operation of land vehicles; virtual models of vehicles or vehicle 
interiors; virtual reality software and hardware; augmented reality software and hardware; smart locks; software and 
hardware to control equipment in the home; electronic locks for the home; batteries to supply electric power to motors for 
electric vehicles; electric power connectors to charge electric vehicles; parts and fittings for any of the aforesaid goods.

Cl.12;Vehicles; motor vehicles; apparatus for locomotion by land, air and/or water; motor land vehicles; land vehicles; 
off-road vehicles; ATVs; driverless motor vehicles; autonomous motor vehicles; racing cars; reconditioned classic 
vehicles; vehicles sold in kit form; commercial vehicles; motor vehicles not powered by combustion; electric vehicles; 
hybrid vehicles; military vehicles; vehicles for use by emergency services, search and rescue services; powertrains for 
land vehicles; engines for land vehicles; motors for land vehicles; engines for motorcycles; motors for motorcycles; 
engines for bicycles; motors for bicycles; engines for racing cars; vehicles equipped to cook and sell food; trailers; arm 
rests for vehicle seats; luggage bags specially adapted for fitting in the boot of vehicles; car interior organizer bags, nets 
and trays specially adapted for fitting in vehicles; head-rests for vehicle seats; vehicle head rest covers; wing mirror 
protective and vanity covers; car seat covers; covers for vehicle steering wheels; fitted covers for vehicles; wheels for 
vehicles; alloy wheels; wheel trims; wheel rims; spare wheels; hub caps for wheels; hub centre caps; wheel covers; wheel 
sprockets; tyres; automobile tyres, bicycle tyres; inner tubes for tyres; puncture repair outfits for bicycle tires; spoilers 
for vehicles; covers for vehicles; seats for vehicles; safety seats for vehicles; safety belts for vehicles; safety harnesses 
for vehicles; safety signals [audible] for vehicles; anti-theft, security and safety devices and equipment for vehicles; 
radiator grilles for vehicles; trim panels for vehicle bodies; doors for vehicles; vehicle windows; vehicle windshields; 
window glass for vehicle and windshields; roof windows for vehicles; skylight windows for vehicles; vehicle bumpers; 
vehicle centre consoles sold as parts of vehicles and which incorporate electronic interfaces; tricycles; parts, fittings and 
accessories for bicycles; hover boards; scooters; quadricycles; motorised unicycles; bicycles; children's bicycles; 
balance bikes; go-karts; strollers and prams, and their parts and accessories; baby, infant and child seats for vehicles; 
sun blinds, roof racks, luggage carriers and nets, cycle carriers, sail board carriers, ski carriers, and snow chains, all for 
vehicles; aircraft; space vehicles; drones; unmanned aerial vehicles; personal air vehicles; parachutes; hovercraft; 
underwater vehicles; jet vehicles for water sports; remote control vehicles, not toys; parts and fittings for all of the 
aforesaid goods.

Cl.37;Maintenance, repair, servicing, reconditioning, restoration, inspection, care, cleaning, painting and polishing of 
motor land vehicles, civil engineering construction machines, automotive manufacturing machinery, agricultural 
machines, internal combustion engines or of parts and fittings for all these goods; diagnostic or inspection services, all 
for motor cars or for parts and fittings therefor, or for internal combustion engines; assembly of accessories for vehicles 
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(installation services); vehicle breakdown assistance [repair]; providing emergency roadside assistance service; tuning of 
engines and motor vehicles; providing maintenance and vehicle repair assistance and information to drivers regarding 
their vehicles; maintenance, upgrading and diagnostic repair services for in-car electronics systems or in-car 
entertainment systems; charging station services for electric vehicles; vehicle battery charging; automobile 
customization services; automotive upgrade services; information, consultancy and advice relating to any of the 
aforesaid services and for the supply of parts for motor land vehicles.
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Priority claimed from 21/12/2018; Application No. : 35470032 ;China 

4339395    03/06/2019
[International Registration No. : 1494566]
Shandong Luye Pharmaceutical Co., Ltd.

No. 15 Chuangye Road, Yantai High-Tech Zone Shandong Province China

Proposed to be Used
IR DIVISION
Cl.5;Medicines for human purposes; nutraceutical preparations for therapeutic or medical purposes; pharmaceutical 
preparations; drugs for medical purposes; pharmaceutical preparations acting on the central nervous system; 
cardiovascular pharmaceutical preparations; digestives for pharmaceutical purposes; drugs for the treatment of intestinal 
disorders; drugs and preparations for the treatment of gastrointestinal disease; drugs for the treatment of cancer; 
biological preparations for medical purposes; biological preparations for the treatment of cancer; stem cells for medical 
purposes; injectable pharmaceuticals; pain relief medication; chemical preparations for medical purposes; contraceptive 
preparations; medicinal herbs; pharmaceutical preparation for the treatment of musculoskeletal disease; radio 
pharmaceutical; diagnostic preparations for medical purposes; biochemicial drug; medical reagents for gene detection; 
radioactive substances for medical purposes; gases for medical purposes; disinfectants; cultures of microorganisms for 
medical or veterinary use; disinfectants for chemical toilets; medicines for veterinary purposes; mothproofing 
preparations; dressings, medical; teeth filling material.

Cl.35;Retail services for pharmaceutical, veterinary and sanitary preparations and medical supplies; wholesale services 
for pharmaceutical, veterinary and sanitary preparations and medical supplies; import-export agency services; marketing; 
provision of an on-line marketplace for buyers and sellers of goods and services.  
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4339403    05/07/2019
[International Registration No. : 1493975]
VARTOS SRL

Dimitrie Pompeiu 9-9A, Cladirea 24, Etaj 3, sector 2 020335 Bucuresti Romania

Proposed to be Used
IR DIVISION
Cl.9;Information technology and audiovisual equipment; information technology and audio-visual, multimedia and 
photographic devices; software; monitors [computer programs]; computer software, recorded; interactive computer 
software; software programs for video games; computer programs for project management; computer programmes for 
use in telecommunications; computer programmes relating to local area networks; computer programs for network 
management; computer programmes stored in digital form; computer programs for video and computer games; computer 
programs for accessing and using the internet; computer programs for user interface design; computer maintenance 
software; software drivers; communication software; unified communications software; magnetic supports for software; 
data compression software; magnetic platforms for software; cloud computing software; data communications software; 
computer programs [downloadable software]; computer software packages; computer application software; computer 
software to enable retrieval of data; internet access software; computer firewall software; software for ensuring the 
security of electronic mail.

Cl.16;Computer hardware reference manuals; computer hardware users guide; computer software operating manuals.

Cl.42;IT programming services; design services; scientific and technological services; maintenance of computer 
software; updating of computer programs; modifying of computer programs; editing of computer programs; computer 
software design; compilation of computer programs; maintenance of computer programs; development of computer 
programs; testing of computer programs; writing of computer programs; design services for computer programs; 
computer programming of computer games; computer software consultancy; computer programming and maintenance of 
computer programs; services for the writing of computer programs; computer programming for the internet; 
implementation of computer programs in networks; installation and maintenance of computer programs; professional 
advisory services relating to computer software; analytical services relating to computer programmes; preparation of 
computer programs for data processing; creation, updating and adapting of computer programs; preparation of reports 
relating to computer programmes; creation of computer programmes for data processing; technological advisory 
services relating to computer programs; updating and maintenance of computer software and programs; computer 
programming and software design; development and creation of computer programmes for data processing; research 
relating to the development of computer programs and software; computer programming services for commercial 
analysis and reporting; provision of on-line support services for computer program users; providing back-up computer 
programs and facilities; providing information about the design and development of computer hardware and software; 
design and development of software and hardware for signal amplification and transmission; rental of computer hardware 
and computer software; consultancy in the design and development of computer hardware; computer software 
consultancy; providing technical advice relating to computer hardware and software; design services relating to 
computer hardware and to computer programmes; consultancy and advice in the design and development of computer 
hardware and software; conducting feasibility studies relating to computer hardware; technical project studies in the field 
of computer hardware and software; design of computer hardware; computer hardware development; rental of computer 
hardware; testing of computer hardware; design and development of computer hardware; configuring computer hardware 
using software; advisory services relating to computer hardware design; advisory and information services relating to the 
design and development of computer hardware; research and development services relating to computer hardware; rental 
of computer software; updating of computer software; installation of computer software; software development; software 
engineering; software creation; programming of telecommunications software; software design and development; 
software design for others; software development, programming and implementation; writing of computer software; 
maintenance and repair of software; development of driver software; repair of computer software; development and 
testing of software; computer software development for others; testing of computer software; configuration of computer 
software; hosting services and software as a service and rental of software; consultancy in the field of software design; 
rental of computers and computer software; creation, maintenance and adaptation of software; design, development and 
implementation of software.
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Priority claimed from 21/09/2018; Application No. : 017960277 ;European Union 

4339431    21/03/2019
[International Registration No. : 1494578]
Burg Groep B.V.

Marconistraat 26 NL-1704 RG Heerhugowaard Netherlands

Proposed to be Used
IR DIVISION
Cl.1;Bleaches for industrial use; ammonia; demineralised water; window deicers; door lock de-icers; refrigerating 
preparations; antifreeze.

Cl.3;Bleaching preparations; cleaning ammonia; cleaning vinegar; unblocking preparations for drains and sinks in 
liquid form; green lime scale cleaners; all-purpose cleaners; window washing liquid; white spirit for degreasing; cleaning 
and polishing preparations for cars; turpentine for degreasing.

Cl.4;Methylated spirit; lamp oil; fuels, also in gel form, including fuel paste and fuel gel.

Cl.30;Vinegar; mustard; salt; herb sauce; spices.

Cl.32;Beers; mineral and aerated beverages and other non-alcoholic drinks; syrups and other preparations for making 
beverages.
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Priority claimed from 05/02/2019; Application No. : 88290215 ;United States of America 

4339637    08/07/2019
[International Registration No. : 1494594]
Magpul Industries Corp.

8226 Bee Caves Road Austin TX 78746 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Cases for eyeglasses and sunglasses.

Cl.13;Gun and rifle cases.

Cl.18;All purpose carrying bags, containers, cans and cases, namely, leather cases, travel cases, polymer cans, fabric 
pouches and wallets (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the Common 
Regulations); credential holders, namely, holders for badges and business cards (terms too vague in the opinion of the 
International Bureau – Rule 13 (2) (b) of the Common Regulations).
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4339640    03/06/2019
[International Registration No. : 1494619]
FrieslandCampina Nederland B.V.

Stationsplein 4 NL-3818 LE Amersfoort Netherlands

Proposed to be Used
IR DIVISION
Cl.1;Ingredients derived from dairy and to be used as ingredients in foodstuffs and beverages, namely, casein for the 
food industry, proteins for the food industry, calcium, calcium preparations consisting primarily of calcium for use in the 
manufacture of foods, all for human consumption.

Cl.5;Pharmaceutical and veterinary preparations; dietetic and fortifying substances for medical use; food for babies; 
nutritional additives, not included in other classes; vitamin preparations; foodstuffs and beverages for medical or dietetic 
use, with or without the addition of vitamins, minerals, proteins and/or carbohydrates, whether or not intended for 
sportsmen; food, nutritional additives and fortifying substances for animals, for veterinary use; ingredients for the 
aforementioned products, included in this class, including lactose and milk ferments; prebiotics and probiotics for 
medical and veterinary use; dietetic foodstuffs for animals.

Cl.29;Preserved, dried and cooked fruits and vegetables; jellies, jams; eggs; milk and milk products, whether or not 
mixed with other products, and substitutes therefor and products made therefrom, including reduced-fat milk and milk 
products or low-calorie milk and milk products; powdered milk; yoghurt, custard style yoghurts,sweetened or 
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unsweetened evaporated (condensed) milk; skimmed milk; milk beverages (milk predominating whether or not with other 
ingredients added); milk products and dairy products with added fruit, fruit juice, nuts, seeds, vitamins, minerals, 
flavourings and other additives; yoghurt, yoghurt beverages, dairy beverages (in which the dairy component is the main 
ingredient), milkshakes, quark, cream, coffee creamers and substitutes for coffee creamers, spreads not included in other 
classes; desserts and mousses (made primarily from milk products), with or without added fruits, fruit juices, nuts or 
other additives or flavourings; cheese and cheese products; protein milk and milk derivatives and proteins, all for human 
consumption; edible oils and fats, including reduced-fat edible oils or fats and low-calorie edible oils and fats.

Cl.31;Foodstuffs for animals and ingredients therefor of animal or vegetable origin not included in other classes; 
supplements and additives for feed and animal feed, not for medical use; ingredients therefor and restorative substances 
for animals, not for medical use.
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Priority claimed from 14/12/2018; Application No. : 076549 ;Jamaica 

4339722    06/06/2019
[International Registration No. : 1494391]
Radar Scope Ltd

Cannon Place, 78 Cannon Street London EC4N 6AF United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Promoting the music of others by means of providing an online platform for distribution of recorded music to 
online streaming services; business and sales monitoring and tracking services relating to online streaming music 
services.

Cl.42;Computer services, namely, programming, hosting, creating, managing and developing an online platform to 
allow music professionals to distribute and promote recorded music to online streaming services.
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Priority claimed from 27/09/2018; Application No. : 017962637 ;European Union 

4339737    26/03/2019
[International Registration No. : 1494702]
Nordischer Maschinenbau Rud. Baader GmbH + Co. KG

Geniner Str. 249 23560 Lübeck Germany

Proposed to be Used
IR DIVISION
Cl.6;Handling pallets of metal; transport pallets of metal; loading pallets of metal; reinforcing materials of metal for 
machine belts; metallic containers; tanks of metal; metal containers for the storage and transportation of goods; metal 
casks; metallic gutters; metal building materials; transportable buildings of metal; non-electric cables and wires of 
common metal; metal hardware; pipes and tubes of metal; nails of metal; screws of metal; washers of metal; junctions of 
metal for pipes.

Cl.7;Filling machines; separators; fleshing machines; belt conveyors; handling apparatus for loading and unloading; 
packing machines; meat choppers [machines]; belts for conveyors; conveyers; moulding machines; bottle filling 
machines; blades and knives (parts of machines); bearings [parts of machines]; press separation machines; separating 
machines; sorting machines for industry; transferring machines; drums [parts of machines]; machines for the food 
industry; fish and meat processing machines and parts therefor, included in this class; machines for treating and 
processing fish, meat and poultry, and fruits and vegetables and goods made therefrom; mechanical conveyor belts for 
feeding machines with processing goods or with objects for further treatment; machines for production or treatment of 
packaging and packaging containers, including those made with film; machines for closing containers, including those 
made with film, and packaging bags; machines for labelling goods; machines for packaging of goods; parts for the 
aforesaid machines and equipment included in this class; suction machines for industrial purposes; grain separators; 
incubators for eggs; brushes [parts of machines]; brushes, electrically operated [parts of machines]; compressed air 
engines; pressure regulators [parts of machines]; pressure valves [parts of machines]; ejectors; labellers [machines]; 
springs [parts of machines]; filtering machines; crankcases for machines, motors and engines; hangers [parts of 
machines]; taps [parts of machines, engines or motors]; hoods [parts of machines]; elevating apparatus; lifting 
apparatus; joints (universal -) [cardan joints]; blades [parts of machines]; ball-bearings; automatic manipulators (parts of 
machines); housings [parts of machines]; knives [parts of machines]; electric knives; blade holders [parts of machines]; 
stropping machines; feeders [parts of machines]; mixers [machines]; tube conveyors, pneumatic; fruit presses; presses 
[machines for industrial purposes]; cleaning (machines and apparatus for -), electric; belts for machines; robots 
[machines]; bearings; sharpening wheels [parts of machines]; grease boxes [parts of machines]; lubricating pumps; 
lubricators [parts of machines]; self-oiling bearings; strainers (machines); control mechanisms for machines, engines or 
motors; stuffing boxes [parts of machines]; plunger pistons; dividing machines; transmissions for machines; vacuum 
pumps [machines]; heat exchangers [parts of machines]; washing apparatus; shaft couplings [machines]; tools [parts of 
machines]; holding devices for machine tools; sausage machines; centrifugal machines; slaughtering machines; 
machines for automated transport of objects, machine for automated transport of animals; machines for cleaning fish, 
meat, poultry, fruits and vegetables; machines for fumigating animals; machines for loading and unloading for and with 
animals and cages for animals; machine for dispensing solid and processable foodstuffs; homogenisers for foodstuffs; 
machines for killing fish; pumps for pumping whole fish.

Cl.9;Data processing apparatus; computers; dosimeters; peripherals adapted for use with computers; computer 
software; electric sensors; optical sensors; infrared sensors; microwave sensing apparatus; optical apparatus and 
instruments and testing devices composed thereof; detectors; lasers, not for medical purposes; quantity indicators; 
measuring apparatus; weighing apparatus and instruments; weighing machines; commutation (electric apparatus for -); 
electric distribution consoles and control panels; x-ray apparatus not for medical purposes; temperature indicating 
apparatus; thermometers, not for medical purposes; cameras; camcorders; digital cameras; counters; meters; apparatus 
for metering (measuring) solid or malleable foodstuffs; photographic, cinematographic, optical, weighing, measuring and 
checking (supervision) apparatus and instruments; sound recording apparatus; apparatus for recording images; sound 
transmitting apparatus; apparatus for the transmission of images; sound reproduction apparatus; apparatus for the 
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reproduction of images; electrical and electronic controllers, control installations, control units, control systems and 
apparatus for controlling; programmable controllers; programmable control apparatus; controllers and control apparatus 
for the fish, meat and poultry processing industry; recorded content; recorded data [magnetic]; data recorded 
electronically; data recorded electronically from the internet; computer programmes for data processing; testing 
apparatus not for medical purposes.

Cl.11;Apparatus for steaming, cooking, drying, refrigerating, freezing, defrosting, smoking, preserving and sterilising 
foodstuffs; heating apparatus for the scalding of poultry.

Cl.16;Catalogues; printed matter; prospectuses; magazines [periodicals]; manuals [handbooks]; wrapping paper; 
plastic film for wrapping; plastic materials for packaging; instructional and teaching material (except apparatus).

Cl.20;Containers and chests of plastic for transporting animals and parts of animals.

Cl.35;Data entry and data processing; data processing; compilation of information into computer databases.

Cl.37;Installation, repair, cleaning, maintenance and servicing of machines, apparatus and installations, in particular 
the aforesaid for processing and handling fish, meat and poultry, and fruits and vegetables and products made therefrom; 
providing information relating to the installation of machinery; providing information relating to the repair or maintenance 
of machines and apparatus for processing food or beverages.

Cl.38;Providing access to data in computer networks; providing access to databases in computer networks; 
communication of information by electronic means; electronic messaging; transmission of information by electronic 
communications networks; provision of access to an electronic on-line network for information retrieval.

Cl.40;Rental of apparatus and installations for the processing and treatment of fish, meat and poultry, and fruits and 
vegetables and products made therefrom.

Cl.41;Training services; arranging and conducting of workshops and seminars.

Cl.42;Technological services and research and design relating thereto; industrial analysis and research services; 
design and development of computer hardware and software; installation, maintenance and repair of software for data-
related installations, including by remote access; computer technology consultancy; updating of computer software; 
computer software design; computer programming; development, creation and maintenance of computer programs, 
programs for computer systems and networks, and components thereof; computer programming and creation of 
database systems (software) for data processing; implementation of computer programs on networks; system 
administration for software-based systems; technical planning for the use and application of data carriers for planning, 
organising, producing and managing machines for the food industry; in particular all of the aforesaid services in the food 
industry sector, in particular in relation to machines for treating and processing fish, meat and poultry, and fruits and 
vegetables and products made therefrom; programming of computer software for evaluation and calculation of data; 
computer system analysis services; technical data analysis services; providing online information about industrial 
analysis and research services; software as a service [SaaS]; evaluation of results from quality control tests based on 
measurement conducted on goods; computer software support services; testing, analysis and evaluation of the goods 
and services of others for the purpose of certification; certification [quality control]; quality testing of products for 
certification purposes; consulting in the field of cloud computing networks and applications; providing virtual computer 
systems through cloud computing; cloud computing; cloud hosting provider services; design and development of 
operating software for accessing and using a cloud computing network; rental of operating software for accessing and 
using a cloud computing network.
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4339750    05/06/2019
[International Registration No. : 1494694]
DKH Retail Limited

Unit 60, The Runnings Cheltenham, Gloucestershire GL51 9NW United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Wearable activity trackers; pedometers; altimeters; personal digital assistants; personal electronic devices used to 
track fitness goals and statistics; portable digital electronic devices for recording, organizing, transmitting, manipulating, 
reviewing, and receiving text, data, audio, image, video and digital files; wearable electronic devices, namely, 
smartwatches, smart bracelets, and smart wristbands that are comprised of software that communicates data to personal 
digital assistants, smartphones, and personal computers through Internet websites and other computer and electronic 
communication networks; wearable digital electronic devices comprised primarily of software for alerts, messages, 
emails, and reminders, and for recording, organizing, transmitting, manipulating, reviewing, and receiving text, data, 
audio, image, video and digital files and display screens; cables, namely charging cables; computer software for alerts, 
messages, emails, and reminders, and for recording, organizing, transmitting, manipulating, reviewing, and receiving text, 
data, audio, image, video and digital files; computer operating system programs for wearable electronic devices; 
computer game software; computer software and downloadable software in relation to customer incentive and loyalty-
award programs in the fields of health, nutrition, athletics, sportswear and athletic footwear; music headphones; wireless 
headphones; protective helmets for sportswear.

Cl.14;Jewellery; imitation jewellery; precious stones; horological and chronometric instruments; watches, watch bands, 
watch straps, watch cases; clocks; parts and fittings for all the aforesaid goods.

Cl.16;Paper, cardboard; wrapping paper and packaging materials; note books; pocket notebooks; diaries; files; writing 
pads; memo pads; writing paper; writing cases; cards; personal organisers; personal organisers; personal planners; 
covers for personal organisers; cases for personal planners; address and telephone books; autograph books; albums; 
index cards; ornaments and decoration made of paper and/or cardboard; photo albums; plastic materials for packaging; 
printed matter; calendars; books; booklets; catalogues; periodicals; printed publications; magazines; pamphlets; 
newsletters; postcards, greeting cards; posters; writing instruments; pens; pencils; pen holders; pencil holders; refills for 
pens and writing instruments; coloured pencils, crayons; pen and pencil cases and pouches of paper or plastic; pencil 
sharpeners; graphic reproductions; portraits; stationery; paper clips; paper weights; drawing pins; letter trays and racks; 
letter holders; letter openers; drawing materials, boards, pens and instruments; bookends; bookmarks; book-markers; 
cabinets for stationery; filing boxes; portable filing cases; filing trays; stencils; erasers; rulers; staplers; loose-leaf 
binders; folders; ring binder folders; musical greeting cards; adhesive printed stickers; heat fusible transfers (non-textile) 
for affixing to articles of clothing; money clips; passport holders; cheque book holders; book jackets, book covers, 
labels; labels for book marking; parts and fittings for the aforesaid goods.

Cl.18;Bags; handbags; shoulder bags; toiletry bags; make-up bags; kit bags; rucksacks; sports bags; gym bags; beach 
bags; swing bags; hip bags; cross body bags; travel bags; luggage; wallets; purses; key cases (leather ware); umbrellas; 
parasols; leather and imitations of leather; leather and imitation leather bags; leather and imitation leather wallets; leather 
and imitation leather purses; leather and imitation leather laces; leather and imitation leather cords and straps, including 
twisted cords and straps; leather and imitation leather cases; leather and imitation leather pouches; leather and imitation 
leather handbags; leather and imitation leather credit card wallets; leather and imitation leather credit card cases; leather 
and imitation leather luggage tags; leather and imitation leather card holders; leather and imitation leather belts; leather 
and imitation leather garment bags; leather and imitation leather make up bags; leather and imitation leather travelling 
sets; suit bags; brief cases and attaché cases; beauty cases; cosmetic bags; vanity cases; nappy bags; baby carriers; 
backpacks for carrying babies; fly sheets.

Cl.20;Air beds; air cushions; air pillows; air mattresses; pillows; tent pegs; tent poles.

Cl.21;Household or kitchen utensils and containers; cookware and tableware, except forks, knives and spoons; combs 
and sponges; brushes, except paintbrushes; brush-making materials; articles for cleaning purposes; unworked or semi-
worked glass, except building glass; glassware, porcelain and earthenware.

Cl.22;Tents; ground sheets, ropes and string; bags in the nature of sacks for the transport and storage of materials in 
bulk, boat covers, waterproof coverings for camps in the nature of tarpaulins, tarpaulins, clothes-lines, hammocks, rope 
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ladders, marquees (textile).

Cl.24;Textiles and substitutes for textiles; household linen; curtains of textile or plastic; bed covers; table covers; bath 
linen; bath sheets; beach towels; towels; bed blankets; bed coverings; bed linen; bed sheets; pillow cases; bed spreads; 
bed throws; blanket throws; blankets; bunting; bedspreads; cloth bunting; cloth; cloth handkerchiefs; coated textiles; 
coated fabrics; coated fabrics for use in the manufacture of rainwear; coated fabrics for use in the manufacture of leather 
goods; cotton fabrics; cotton cloth; cotton knitted fabric; cushion covering materials; duvets; elastic fabrics for clothing; 
elasticated woven textile materials; embroidery fabric; face towels; face cloths of towelling; flannel; gift wrap of fabric; 
lace fabrics; textile fabrics for the manufacture of clothing; textile fabrics for the manufacture of sportswear; textile 
handkerchiefs; textiles made of cotton; textiles made of linen; textiles made of flannel; textiles made of satin; textiles 
made of synthetic materials; textiles made of wool; waterproof cloths; wool yarn fabrics; woollen fabrics; woven fabrics; 
woven fabrics for making up into articles of clothing; sleeping bags; parts and fittings for the aforesaid goods.

Cl.25;Clothing; footwear; headgear.

Cl.28;Games, toys and playthings; video game apparatus; gymnastic and sporting articles.
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Priority claimed from 22/10/2018; Application No. : 88164226 ;United States of America 

4339754    15/04/2019
[International Registration No. : 1494687]
Bitfury Group Limited

c/o Harneys Services (Cayman) Limited, Harbour Pl, 103 South Church St, 4th Fl KY1-1002 George Town, Box 10240

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for use in the design, development and implementation of blockchains and blockchain-
based computer applications; downloadable electronic databases for use in the design, development and implementation 
of blockchains and blockchain-based computer applications; downloadable software for managing, validating, 
authenticating, securing and transmitting encrypted data; computer chips for processing data; microchips; 
microprocessors; microchip sets; computer chip boards; printed circuit boards; semiconductors for use in computers; 
downloadable computer software frameworks for creating, designing, developing and implementing private and public 
blockchains; downloadable computer software for enabling encrypted, verifiable, and immutable records of transactions 
and documents; downloadable computer software for enabling encrypted, verifiable, and immutable records of 
transactions and documents in the fields of logistics, finance, virtual currency, legal agreements, and digital rights 
management; downloadable computer software for collecting, analyzing and displaying data in the fields of 
cryptocurrency transactions, cryptocurrency transaction participants, and cryptocurrency transaction trends; 
downloadable software, namely, software applications for accessing news, research, articles, educational materials, and 
other information in the fields of business, finance, distributed computing, blockchain technology, and cryptocurrencies; 
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mobile datacenters; downloadable computer software for monitoring and analyzing the performance of mobile computing 
datacenters; downloadable software for enabling and facilitating cryptocurrency micropayments; software in the fields of 
investigation and risk-assessment, namely, software for collecting, analyzing and displaying data using blockchain 
technology; apparatus for cooling electronic components and computer hardware.

Cl.35;Management of databases; business advice and consultancy in the fields of digital rights management, namely, 
consulting relating to smart contract design, implementation and monitoring; business advice and consultancy in the 
field of voting process integrity; business advice and consultancy in the field of digital rights management; business 
services for the management and operation of data centers; data processing for others; automated data processing; 
collection of data for others (terms considered too vague by the International Bureau - Rule 13 (2) (b) of the Common 
Regulations); organizing and conducting business meetings, conventions, conferences, symposia, and courses, all in the 
fields of distributed computing, cryptocurrencies, and blockchain technology (terms considered too vague by the 
International Bureau - Rule 13 (2) (b) of the Common Regulations).

Cl.36;Financial advice and consultancy relating to financial transaction security, transparency and optimization through 
the use of blockchain technology; credit scoring services; facilitation of financial transactions using currencies based on 
blockchain technology; facilitation of cryptocurrency transactions.

Cl.41;Providing a website featuring articles, images, and photos in the fields of distributed computing, 
cryptocurrencies, and blockchain technology (terms considered too vague by the International Bureau - Rule 13 (2) (b) of 
the Common Regulations); organizing and conducting educational and entertainment meetings, conventions, 
conferences, symposia, and courses, all in the fields of distributed computing, cryptocurrencies and blockchain 
technology; organizing and conducting training in the fields of distributed computing, cryptocurrencies, and blockchain 
technology.

Cl.42;Data encryption and decryption; coding and decoding of data; database design; providing online, non-
downloadable computer software for use in the design, development and implementation of blockchains and blockchain-
based computer applications; non-downloadable electronic databases for use in the design and implementation of 
blockchains and blockchain-based computer applications (terms considered too vague by the International Bureau - Rule 
13 (2) (b) of the Common Regulations); providing online, non-downloadable computer software for managing, validating, 
authenticating, securing and transmitting encrypted data; computer programming, namely, developing blockchains for 
use by others; non-downloadable computer software frameworks for creating, designing, developing and implementing 
private and public blockchains (terms considered too vague by the International Bureau - Rule 13 (2) (b) of the Common 
Regulations); providing online, non-downloadable computer software to facilitate virtual currency transactions by 
creating encrypted, verifiable, and immutable records of transactions; providing online, non-downloadable computer 
software to manage virtual currency transactions, by creating and maintaining encrypted records of transactions; 
providing online, non-downloadable computer software for use in the field of crowdfunding, namely, software to enable 
encrypted, verifiable, and immutable records of financial contributions to others; providing online, non-downloadable 
computer software to enable encrypted, verifiable, and immutable records of workflow status and asset location; 
providing online, non-downloadable computer software to enable the conduct and management of votes and referenda, 
namely, enabling encrypted, verifiable, and immutable records of voter selections; providing online, non-downloadable 
computer software to enable encrypted, verifiable, and immutable records of the rights, duties and obligations of parties 
to agreements and transactions, and to monitor and execute compliance therewith; non-downloadable computer software 
for managing, validating, authenticating, securing and transmitting encrypted data (terms considered too vague by the 
International Bureau - Rule 13 (2) (b) of the Common Regulations); non-downloadable computer software for enabling 
encrypted, verifiable, and immutable records of transactions and documents (terms considered too vague by the 
International Bureau - Rule 13 (2) (b) of the Common Regulations); on-line non-downloadable software for collecting, 
analyzing and displaying data in the fields of cryptocurrency transactions, cryptocurrency transaction participants, and 
cryptocurrency transaction trends (terms considered too vague by the International Bureau - Rule 13 (2) (b) of the 
Common Regulations); non-downloadable computer software for enabling encrypted, verifiable, and immutable records of 
transactions and documents in the fields of logistics, finance, virtual currency, legal agreements, and digital rights 
management (terms considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); 
providing temporary use of on-line non-downloadable software in the fields of investigation and risk-assessment, namely, 
software for collecting, analyzing and displaying data using blockchain technology; providing online, non-downloadable 
computer software for accessing news, research, articles, educational materials, and other information in the fields of 
business, finance, distributed computing, blockchain technology, and cryptocurrencies; computer design and research; 
microchip design and research; microprocessor design and research; leasing and rental of computers, computer servers, 
mobile computing datacenters, and computer processing time; virtual computer data storage, software and firmware 
(terms considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); computer research 
and development in the field of blockchain technology and blockchain-related protocols; research and development in the 
field of cryptocurrency micropayment protocols; non-downloadable software for enabling and facilitating cryptocurrency 
micropayments (terms considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); 
rental of apparatus for cooling electronic components and computer hardware (terms considered too vague by the 
International Bureau - Rule 13 (2) (b) of the Common Regulations); investigative and risk-assesment services, namely, 
providing temporary use of on-line non-downloadable software tools for collecting, analyzing and displaying data using 
blockchain technology; technical advice and consultancy relating to all of the foregoing.
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4339779    03/06/2019
[International Registration No. : 1494199]
INNER MONGOLIA YILI INDUSTRIAL GROUP CO., LTD.

NO. 1 JINSHAN ROAD, JINSHAN DEVELOPMENT ZONE HOHHOT China

Proposed to be Used
IR DIVISION
Cl.5;Tonics [medicines]; mineral water for medical purposes; medicinal drinks; dietary fiber; medical preparations for 
slimming purposes; nutraceutical preparations for therapeutic or medical purposes; medicines for human purposes; 
vitamin preparations; radioactive substances for medical purposes; gases for medical purposes; chemical conductors for 
electrocardiograph electrodes; semen for artificial insemination; disinfectants; solutions for contact lenses; 
bacteriological culture mediums; candy, medicated; protein dietary supplements; lecithin dietary supplements; 
albuminous dietary supplements; nutritional supplements; mineral food supplements; dietetic beverages adapted for 
medical purposes; dietetic substances adapted for medical use; dietetic foods adapted for medical purposes; lacteal flour 
for babies; food for babies; infant formula; powdered milk for babies; air purifying preparations; medicated animal feed; 
dietary supplements for animals; pesticides; babies' diapers; breast-nursing pads; dental abrasives; diapers for pets.

Cl.29;Meat; seaweed extracts for food; fish, not live; fruits, tinned [canned (am.)]; fruit, preserved; vegetable-based 
snack; areca-nut, prepared; vegetables, preserved; eggs; butter; cream [dairy products]; milk; milk products; yoghurt; 
whipped cream; powdered milk; milk beverages, milk predominating; soya milk; milk shakes; milk tea (milk based); 
almond milk; soybean milk; smetana [sour cream]; peanut milk; soya milk powder; soya milk extracts; coconut milk; rice 
milk; coconut milk-based beverages; almond milk-based beverages; peanut milk-based beverages; cheese; edible fats; 
fruit jellies; nuts, prepared; dried edible mushroom; bean curd products; sausage casings, natural or artificial.

Cl.30;Coffee-based beverages; chocolate beverages with milk; coffee; cocoa, roasted, powdered or granulated, for 
beverages; chocolate-based beverages; tea; tea-based beverages; sugar; candy; milk powder candy being confectionery; 
honey; golden syrup; pastries; bread; confectionery; oat flakes; instant rice; cereal preparations; soya flour; rice; sago; 
wheat flour; instant noodle; rice flour porridge; cereal-based snack food; rice-based snack food; starch for food; ice 
cream; edible ices; ice pops; cooking salt; vinegar; soya sauce; condiments; mustard; fish sauce; yeast; leaven; aromatic 
preparations for food; essences for foodstuffs, except etheric essences and essential oils; preparations for stiffening 
whipped cream; meat tenderizers, for household purposes; gluten prepared as foodstuff; tea beverages with milk.

Cl.32;Beer; rice-based beverages, other than milk substitutes; non-alcoholic beverages flavored with beer; sports 
beverages; energy drinks; non-alcoholic carbonated beverage; non-alcoholic fruit juice beverages; whey beverages; 
waters [beverages]; lithia water; mineral water [beverages]; seltzer water; table waters; lemonades; soda water; non-
alcoholic beverages; aerated water; isotonic beverages; kvass [non-alcoholic beverage]; smoothies; soya-based 
beverages, other than milk substitutes; protein-enriched sports beverages; non-alcoholic beverages flavored with coffee; 
non-alcoholic beverages flavored with tea; soft drinks; cola; lactic acid fruit beverages, other than milk based beverages; 
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distilled water (beverage); drinking distilled water; purified water (beverage); plant-based beverages; legume-based 
beverages, other than milk substitutes; fermented drink made from ground beans, other than milk substitutes; 
preparations for making beverages.
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Priority claimed from 07/01/2019; Application No. : 40201900524R ;Singapore 

4339780    21/06/2019
[International Registration No. : 1493548]
Aspire Lifestyles Asia Pacific Pte. Ltd.

331 North Bridge Road, 17-00 Odeon Towers Singapore 188720 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Provision of commercial and retail information to consumers; procurement of goods and services on behalf of 
others; business research; organisation of events for commercial or advertising purposes; sales promotion for 
businesses; presentation of goods and services on communication media for retail purposes; dissemination of 
advertising matter; data search in computer files for others.

Cl.39;Organising and planning transport services; arranging the hire or rental of all means of transportation; transport; 
transportation logistics; advisory services relating to travel; organising and planning travel tours; airline ticket 
reservation services, namely arranging emergency replacement of airline tickets; transportation and delivery of gifts, 
flowers and other goods; chauffeur services; arranging limousine chauffeured services; vehicle breakdown assistance 
[towing]; towing and storage of vehicles as part of vehicle breakdown services; booking of seats for travel; courier 
services [messages or merchandise]; packaging and wrapping of goods; travel reservation services; sightseeing 
[tourism]; escorting of travellers; provision of information services related to all the afore-mentioned services.

Cl.41;Translation and language interpretation services; organising and planning entertainment events or shows, 
engaging entertainer services for consumers, provision of recreation information and advice; booking of tickets to events 
or shows; club services [entertainment or education]; party planning [entertainment]; organisation and planning of 
entertainment and social events at restaurants; entertainment information; providing on-line electronic publications, not 
downloadable; ticket agency services [entertainment]; arranging and conducting workshops [training].

Cl.43;Information and advisory services on temporary accommodations and hotels; arranging hotel and temporary 
accommodation reservations; information and advisory services on restaurants and eateries; arranging restaurants 
reservations; arranging of receptions (food and drink) at restaurants.

Cl.44;Arranging beauty and hair care, personal grooming, health spa and manicure services; provision of information 
and advisory services relating to health.

Cl.45;Lost and found bureau services, namely assistance relating to lost luggage; lost property services; arranging for 
the provision of legal services; safety services, namely, the provision of investigation, surveillance and security guarding 
services for the physical protection of persons and tangible property; provision of information and advisory services 
relating to safety services for the physical protection of persons and tangible property; information and advisory services 
for home security services; arranging for baby sitting or chaperoning services; arranging for pet-sitting or house-sitting 
services; arranging for personal body guarding; concierge services relating to all the afore-mentioned services; concierge 
services relating to the provision of commercial and retail information to consumers, procurement of goods and services 
on behalf of others, business research, organisation of events for commercial or advertising purposes, sales promotion 
for businesses, presentation of goods and services on communication media for retail purposes, dissemination of 
advertising matter, data search in computer files for others; concierge services relating to the organisation and planning 
of transport services, arrangement of hire or rental of all means of transportation, transport, transportation logistics, 
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advisory services relating to travel; concierge services relating to organisation and planning of travel tours, airline ticket 
reservation services, namely, arranging emergency replacement of airline tickets; concierge services relating to the 
transportation and delivery of gifts, flowers and other goods; concierge services relating to chauffeur services, 
arrangement of limousine chauffeured services, vehicle breakdown assistance [towing], vehicle breakdown recovery 
services, booking of seats for travel, courier services [messages or merchandise], packaging and wrapping of goods, 
travel reservation services, sightseeing [tourism], escorting of travellers, provision of information services relating to 
transport, travel and courier services; concierge services relating to translation and language interpretation services, 
organisation and planning of entertainment events or shows, engaging entertainer services for consumers, provision of 
recreation information and advice, booking of tickets to events or shows, club services [entertainment or education], 
party planning [entertainment], organisation and planning of entertainment and social events at restaurants, 
entertainment information, providing on-line non-downloadable electronic publications, ticket agency services 
[entertainment], arranging and conducting workshops [training]; concierge services relating to information and advisory 
services on temporary accommodations and hotels, arranging hotel and temporary accommodation reservations, 
information and advisory services on restaurants and eateries, arranging restaurants reservations, arranging of 
receptions (food and drink) at restaurants; concierge services relating to the arrangement of beauty and hair care, 
personal grooming, health spa and manicure services, provision of information and advisory services relating to health.
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Priority claimed from 12/02/2019; Application No. : 018022179 ;European Union 

4339784    04/07/2019
[International Registration No. : 1493549]
Inocon GmbH

Industriestraße 31 53359 Rheinbach Germany

Proposed to be Used
IR DIVISION
Cl.6;Ironmongery and small items of metal hardware; goods of metal, not included in other classes, namely square 
retaining tubes, handrails, steel handrails for clamp mountings, construction tubes, shackles; metal ball joints, angle 
joints and fork joints for pipes; metal tube clamp connectors and holders; nuts, bolts and fasteners, of metal; control, 
operating and clamping elements of metal, namely operating handles, handles, crank handles, handwheels, clamping and 
operating levers, palm grips and star handles, knobs, screws, nuts, headless pins and door bolts; knobs of metal; bolts of 
metal, springs of metal; door bolts; hinges of metal; apparatus feet of metal; articulated feet of metal; pipes, tubes and 
hoses, and fittings therefor, including valves, of metal; ventilation and air caps of metal; metal clips; collars of metal for 
fastening pipes; covering caps for closures of metal; metal balls for use with bearings; standard metal profiles for use in 
manufacturing; racks of metal, included in this class.

Cl.7;Machine parts, namely adjustable clamping levers, tension levers, safety clamping levers, ratchet tensioners, 
clamping levers of steel, gear levers, clamping hubs, star grips, star handles, tri-star handles, winged screws, wing nuts, 
knurled handles, knurled screws, knurled nuts, torque handles, eccentric clamps; machine parts, namely spiral clamps, 
wedge clamps, centring clamps, quick release clamps, pneumatic clamps, locking bolts, index plungers, spring-loaded 
thrust pieces, handles, arch handles, pipe handles, control and shut-off cranks, crank handles, handwheels, spoked 
handwheels, disc handwheels with fixed or folding handles, clamping, tensioning and shifting levers, star handles and 
grips, knobs, screws, nuts, set screws and door bolts; control, operating and clamping elements of metal or plastic for 
devices, machines and apparatus (machine parts); machine parts, namely operating handles, handles, arch handles, pipe 
handles, control and shut-off cranks, crank handles, handwheels, spoked handwheels, disc-type handwheels with fixed or 
folding handles, clamping, tensioning and shifting levers, grips and star handles, knobs, screws, nuts, set screws and 
door bolts; cranks [parts of machines]; handwheels with position display scales (machine parts); closures (machine 
parts), included in this class; ventilating closures (machine parts); flip-off sealing machines for industrial purposes; 
pneumatic clamps; ball-bearings; machine parts, namely telescopic rails, linear ball-bearings and track roller guides; 
engines, powertrains, and machine parts, and controls for the operation of machines and engines; gear boxes, other than 
for land vehicles; frames (parts of machines) of metal included in this class; Cardan joints; Cardan joint shafts.

Cl.9;Weighing, measuring, signalling, checking apparatus and instruments; magnets; holding magnets; oil level 
indicators for use in liquid containers; position indicators; position indicators; level indicators, column level indicators; 
flow rate indicators; electric and electronic control, operating and clamping elements; electric and electronic control 
closures; oil dipsticks to be attached to closures; electric clamps; sensor holders of metal; analogue, digital, mechanical 
and electronic position indicators.

Cl.20;Goods of plastics, parts for furniture, not included in the other classes; control, operating and clamping elements 
of plastic, namely operating handles, crank handles, handwheels, clamping and operating levers, palm grips and star 
handles, knobs, screws, nuts, headless pins; latches, not of metal; apparatus feet, not of metal; articulated feet, not of 
metal; fasteners, non-metallic; fasteners and collars for fastening pipes, non-metallic; clip clamps, not of metal; collars, 
not of metal, for fastening pipes; covering caps for pipe end closures, not of metal; sealing screws, not of metal; 
ventilation and air caps, not of metal.
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Priority claimed from 22/10/2018; Application No. : 4493592 ;France 

4339800    19/04/2019
[International Registration No. : 1494196]
YOOZ

Le Séquoia, PARC D'ANDRON F-30470 AIMARGUES France

Proposed to be Used
IR DIVISION
Cl.9;Recorded software; software adapted for processing and managing information flows; computer programs and 
software for input, capture, identification, indexing, recognition, reading, correction, conversion, electronic management, 
traffic, consulting, storage, archiving, integration within the information systems, data, characters, digital or paper 
documents; apparatus, instruments, systems, algorithms for recording, processing, transmission, reproduction, 
illustration, editing, conversion, compilation, decompilation, merging, improvement, images, sounds, data, signals; 
machine-readable data media; equipment for data processing, computers, computer components and peripherals; 
scanners; document and image scanners; software for digitizing images and documents; software adapted for processing 
and managing information flows; measuring apparatus, in particular color measurement apparatus; optical scanner 
devices, parts and accessories of the aforementioned products; instruction or use manuals concerning computer 
programs, computers, scanners and computer peripherals, software and all data processing systems in electronic, 
magnetic or optical format; computer programs and software of all kinds, whatever their recording or broadcasting media.

Cl.37;Installation, servicing and maintenance of computer systems, any system enabling data processing.

Cl.38;Electronic bulletin board services (telecommunication services); rental service for access time to database 
servers and computer networks; telecommunication services, electronic messaging and data communications; 
dissemination services of information and computer programs by means of telecommunications (including online 
services); services for access, transmission, exchange and recording electronic data by telecommunication; remote data 
processing and transmission services to mobile telephones; online information services relating to all the aforementioned 
fields; providing access to search engines; provision of access to databases; telecommunication and data 
communication services.

Cl.42;Design and development of computers and software; programming for computers and computer systems 
analysis; advice, information, consultancy, assistance, expertise, analysis, technical evaluation, related to the creation, 
development, design, implementation, installation, implementation, customization, configuration, use, application, 
development, updating, servicing, maintenance, broadcasting, of programs or computer services and software, and more 
generally in the field of information technology, computing, communications and in the region of any system enabling 
data processing; creation, development, design, implementation, configuration, application, updating of computer 
programs and software, computer systems, of any system enabling data processing; creation, development, design, 
implementation, installation, configuration, application, updating, servicing, maintenance, of computer programs and 
software; rental of software, computer programs, computers, computer components and peripherals; research and 
development of new products for third parties; conversion of data or documents from physical to electronic media; 
provision of online software adapted for processing and managing information flows; design and development of 
systems for data input, extraction, processing, display and storage; processing services and electronic storage of 
information, files, documents, and databases; design, management and provision services for search engines; provision 
of search engines; online information services regarding all the aforementioned services; design and development of 
apparatus and software for processing and electronic storage of information, files, images, documents, and databases; 
online information services regarding all the aforementioned services; hosting services for images, data, machine-
operable electronic data media.
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Priority claimed from 05/10/2018; Application No. : UK00003343662 ;United Kingdom 

4339824    03/04/2019
[International Registration No. : 1494216]
Stroodles Ltd

85 Great Portland Street, First Floor London W1W 7LT United Kingdom

Proposed to be Used
IR DIVISION
Cl.21;Drinking straws; straws for drinking; biodegradable straws; compostable straws; compostable cups; cup holders; 
plates; biodegradable plates; bowls; biodegradable bowls; compostable bowls; shot glasses.

Cl.30;Pasta; straws made out of pasta; straws made principally out of pasta; pasta products; preserved pasta, namely 
canned pasta foods; dried pasta; flour and preparations made from cereals; bread, pastries and confectionery; candy; 
chewing candy; sweets [candy]; candy, namely gummy bears.
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Priority claimed from 19/11/2018; Application No. : 4501239 ;France 

4339895    15/05/2019
[International Registration No. : 1494062]
DECATHLON

4 Boulevard de Mons F-59650 VILLENEUVE D'ASCQ France

Proposed to be Used
IR DIVISION
Cl.9;Nautical apparatus and instruments; personal protection devices against accidents; nose clips; diving suits; divers' 
masks; swimming goggles; protective helmets; teeth protectors; swimming goggles for water polo; nose clips for water 
polo; wetsuits for water polo; protective helmets for water polo.

Cl.18;Luggage and transport bags; sports bags; sports bags for water polo.

Cl.24;Towels of textile; bath linen except clothing; bath linen except for clothing for water polo.

Cl.25;Clothing, footwear, headgear; sports clothing; sports shoes; bathing suits; bathing trunks; bathing caps; 
bathrobes; bath sandals; bathing suit for water polo; bathing drawers for water polo; swimming caps for water polo; 
bathrobe for water polo; bathing shoes for water polo.

Cl.28;Games, toys; gymnastic and sporting articles; balls for games; balloons; water polo balls; goal nets; water polo 
goals; ball nets; boundary markers for sports fields; flippers for swimmers; swimming kick boards; swimming belts; 
swimming belts.
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Priority claimed from 07/11/2018; Application No. : 4497976 ;France 

4339907    06/05/2019
[International Registration No. : 1494080]
SATT OUEST VALORISATION

14 C rue du Pâtis Tatelin, Métropolis II F-35700 RENNES France

Proposed to be Used
IR DIVISION
Cl.9;Measuring apparatus and instruments for diagnosis other than medical use; data processing equipment and 
apparatus; software (recorded programs); computing equipment apparatus and computers, in particular for medical 
research and diagnosis; software (recorded programs); diagnostic apparatus not for medical use.

Cl.10;Surgical apparatus and instruments; medical apparatus and instruments; veterinary apparatus and instruments; 
instruments for measuring, detecting and monitoring for medical use; diagnostic apparatus for medical use; apparatus for 
medical analysis.

Cl.35;Updating of personal medical files; compilation of medical reports in the fields of diagnostics for publication.

Cl.42;Evaluations, assessments and research in the fields of science and technology provided by engineers; scientific 
and technological services as well as research and design services relating to the medical and diagnostics field; scientific 
research in the field of diagnostics or for medical purposes; electronic storage of medical files; design, development, 
maintenance and hosting of medical images and patient data databases; computer programming in the medical and 
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diagnostics field; design and development of medical diagnostic equipment and apparatus; design and development of 
software intended for medical technology in the field of diagnostics; computer-assisted diagnostic services; provision of 
scientific information in the medical field; temporary provision of on-line non-downloadable operating software enabling 
access to a computer network; software-service in the diagnostic and medical fields; research and development of new 
products (for others); technical project studies; design and development of computers and software in the diagnostic and 
medical fields; consulting services with respect to software in the field of diagnostics for medical use; medical research; 
development (design), installation, maintenance, updating or rental of software; programming for computers; consultancy 
relating to computers; conversion of computer programs and data (other than physical conversion); conversion of 
documents from a physical medium to an electronic medium; scientific research for medical purposes.

Cl.44;Medical services in the diagnostic or medical fields; medical imaging services; consultancy services regarding 
surgery in the field of diagnostics; medical analyses; preparation of medical reports; consultancy services regarding 
apparatus and instruments intended for the field of diagnostics.
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4339924    05/04/2019
[International Registration No. : 1494081]
COMPAGNIE PLASTIC OMNIUM

19 boulevard Jules Carteret F-69007 LYON France

Proposed to be Used
IR DIVISION
Cl.7;Machine tools, machines for painting, gluing, welding, punching, cutting and machining; spray guns for painting 
and distributing glue; vulcanization, lifting and brazing apparatus, soldering apparatus included in this class, vaporization 
apparatus, apparatus for machining and mechanical tools for the automobile industry and the production of parts for 
motor vehicles; anti-pollution devices for motors and engines; electric, pneumatic and hydraulic devices for opening 
vehicle doors and windows; automatic distribution machines; robots for the automotive industry and the manufacture of 
parts for motor vehicles; industrial presses for the manufacture of parts for motor vehicles; molds (parts of machines) for 
the automotive industry and for the manufacture of parts for motor vehicles; electric machines and apparatus for 
cleaning; roof opening mechanisms for vehicles; components, parts of vehicles, systems, control units and vehicle 
modules included in this class, namely, all parts relating to de-pollution; valves, canisters, filters and modules for 
pumping, gaging, filtration, pressure regulation, mechanical, thermal or chemical protection.

Cl.9;Registered on-board computer and calculator programs; software (recorded programs); gasoline gages; electric 
regulating apparatus; electric monitoring apparatus; voltage regulators for vehicles; sensors; electric batteries; control 
units, sensors and actuators used to control, monitor, regulate and diagnose, on board vehicles, systems, modules and 
components relating to the production, storage, supply and transformation of energy, and the decontamination of 
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vehicles; on-board computer and calculator programs and software for the control, monitoring, regulation and diagnosis, 
on board vehicles, of systems, modules, control units and vehicle components relating to the production, storage, supply 
and conversion of energy, and the decontamination of vehicles; electric and electronic apparatus and instruments for 
weighing, measuring and control; apparatus for reading, recording, transmitting and reproducing data; components, parts 
of vehicles, systems, control units and vehicle modules included in this class, namely, all parts relating to the production, 
storage, supply and conversion of any form of energy on board the vehicles; fuel cells for vehicles; energy conversion 
apparatus for vehicles.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; motor vehicles, motorcycles, vans, trucks; structural 
parts of vehicles; parts and constituents for vehicles, namely, body parts, constituent parts of bodies, bumpers, shields, 
hoods, tailgates, doors, fenders, fender extensions, protective panels, spoilers, roofs, trunk floors, floors, shock 
absorbers; modules (structural parts) of vehicles; structural elements for motor vehicles; aerodynamic elements for 
vehicles, deflectors, spoilers, air guides for vehicles; radiator grille; vehicle chassis; fuel tanks for vehicles; caps for 
vehicle gasoline tanks; tanks, tubing.

Cl.19;Foundry molds not of metal.

Cl.35;Wholesale or retail services for components, constituent parts, systems, control units and assemblies of 
vehicles; wholesale or retail services for components, constituent parts, systems, control units and assemblies of 
vehicles related to the production, storage, supply and processing of all kinds of energy on board vehicles, as well as 
pollution control of vehicles; business organization consultancy; consultancy services in business management; 
assistance in business management and business consulting for companies; establishment of statistics and market 
studies; computer data management; collection and systematization of data in a central file.

Cl.37;Building construction supervision.

Cl.38;Telecommunications; communications by computer terminals; provision of access to databases; electronic 
transmission of data related to land vehicles; rental of telecommunication equipment; telecommunication services for 
radio location and/or identification of land vehicles; radio, telephone communications; message transmission; providing 
private access to computer databases.

Cl.40;Treatment of plastic materials, metal and composite materials; recycling services for plastic materials.

Cl.42;Scientific and technological services in the field of maintenance, installation and replacement of constituent parts 
of vehicles, parts and components for vehicles, namely, body parts, component parts of bodies, bumpers, shields, hoods, 
tailgates, doors, fenders, fender flares, protective panels, spoilers, roofs, boot floors, floors, shock absorbers, modules 
for vehicles, roof opening mechanisms for vehicles, structural elements for motor vehicles, aerodynamic elements for 
vehicles, deflector, spoiler, air guide for vehicles, grille, chassis for vehicles, fuel tanks for vehicles, caps for vehicle 
gasoline tanks, components, parts of vehicles, systems, control units and vehicle modules, components, parts of 
vehicles, systems, control unit and vehicle modules, namely, all parts relating to the production, storage, supply and 
conversion of any form of energy in vehicles, as well as de-pollution, tanks, tubing, valves, canisters, filters and units for 
pumping, gaging, filtration, pressure regulation, mechanical, thermal or chemical protection, fuel cells for vehicles, 
energy conversion apparatus for vehicles; planning with respect to urban and commercial development, technical 
planning and technical advice; work planning (engineers' services) and technical project planning; technical advice 
services with respect to environmental protection; industrial analysis services; industrial analysis services and 
consultancy in the field of environmental conservation and safety; scientific and technological information and technical 
advice services relating to environmental awareness; design, development, updating and rental of software and database 
software; research and development of new products for third parties; technical research and development; mechanics 
research and development; physics research and development; chemistry, biochemistry and electrochemistry research 
and development; advice related to energy saving; research and development in the field of environmental protection; 
testing of materials; research and development of systems, modules, components, computer programs and software for 
vehicles; research and development in the field of vehicle weight and emission reduction; research and development of 
sensors, actuators, control units; research and development of production line and tooling for the automobile industry; 
advice relating to the development and product development, manufacturing devices, control devices, fuel system control 
as well as control consultancy; advice on monitoring the process of fuel system tank filling, emission measures of 
vehicles and fuel systems as well as spare parts of the fuel system; research & development of parts of vehicles, parts 
and components for vehicles, namely, body parts, component parts of bodies, bumpers, shields, hoods, tailgates, doors, 
fenders, fender flares, protective panels, spoilers, roofs, boot floors, floors, shock absorbers, modules for vehicles, roof 
opening mechanisms for vehicles, structural elements for motor vehicles, aerodynamic elements for vehicles, deflector, 
spoiler, air guide for vehicles, grille, chassis for vehicles, fuel tanks for vehicles, caps for vehicle gasoline tanks, 
components, parts of vehicles, systems, control units and vehicle modules, components, parts of vehicles, systems, 
control unit and vehicle modules, namely, all parts relating to the production, storage, supply and conversion of any form 
of energy in vehicles, as well as de-pollution, tanks, tubing, valves, canisters, filters and units for pumping, gauging, 
filtration, pressure regulation, mechanical, thermal or chemical protection, fuel cells for vehicles, energy conversion 
apparatus for vehicles.

Cl.45;Security consultancy.
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Priority claimed from 13/11/2018; Application No. : 152875 ;Bulgaria 

4339941    10/05/2019
[International Registration No. : 1493988]
Euro Games Technology Ltd.

"Maritsa" Str., 4, „Vranya-Lozen-Triugulnika" BG-1151 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.9;Software; computer gaming software; computer software packages; computer operating system software; 
computer software, recorded; software drivers; virtual reality software; games software; entertainment software for 
computer games; computer programs for network management; operating computer software for main frame computers; 
monitors (computer hardware); computer hardware; apparatus for recording images; monitors (computer programs); 
computer game programs; computer programs for recorded games; apparatus for recording, transmission or 
reproduction of sound or images; communications servers [computer hardware]; electronic components for gambling 
machines; computer application software featuring games and gaming; computer software for the administration of on-
line games and gaming; computer hardware for games and gaming; electronic components and computer software for 
gambling, gambling machines, gambling games on the internet and via telecommunication network.

Cl.28;Gaming machines for gambling; chips for gambling; mah-jong; arcade games; gambling machines operating with 
coins, notes and cards; games; electronic games; parlor games; gaming chips; gaming tables; slot machines [gaming 
machines]; LCD game machines; slot machines and gaming devices; coin-operated amusement machines; roulette chips; 
poker chips; chips and dice [gaming equipment]; equipment for casinos; roulette tables; gaming roulette wheels; casino 
games; gambling machines and amusement machines, automatic and coin-operated; coin-operated amusement machines 
and/or electronic coin-operated amusement machines with or without the possibility of gain; boxes for coin-operated 
machines, slot machines and gaming machines; electronic or electrotechnical amusement machines and apparatus, 
gaming machines, coin-operated entertainment machines; housings for coin-operated machines, gaming equipment, 
gaming machines, machines for gambling; electropneumatic and electrical gambling machines (slot machines).

Cl.41;Gambling; services related to gambling; gaming services for entertainment purposes; casino, gaming and 
gambling services; training in the development of software systems; provision of equipment for gambling halls; providing 
casino equipment [gambling]; gaming machine entertainment services; providing casino facilities [gambling]; gaming hall 
services; amusement arcade services; games equipment rental; rental of gaming machines; providing amusement arcade 
services; rental of gaming machines with images of fruits; editing or recording of sounds and images; sound recording 
and video entertainment services; hire of sound reproducing apparatus; provision of gaming equipment for casinos; 
providing of casino facilities; online gambling services; casino, gaming and gambling services; provision of gaming 
establishments, gaming halls, internet casinos, online gaming services.
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Priority claimed from 17/12/2018; Application No. : 199454 ;Morocco 

4339947    18/04/2019
[International Registration No. : 1494127]
IDEATION

216 Bd Zerktouni CASABLANCA Morocco

Proposed to be Used
IR DIVISION
Cl.9;Equipment for processing data; software; process automation software; downloadable computer software 
applications; computer programs enabling a conversation with one or more humans to be simulated by vocal or text 
exchange (chatbot); downloadable graphic elements for mobile telephones; game software; recorded or downloadable 
screensaver software for computers; computer platforms in the nature of recorded or downloadable software; processors 
[central processing units], central processing units [processors]; recorded computer programs; recorded computer 
operating system programs; computer programs [downloadable software]; downloadable electronic publications.

Cl.35;Advertising; organizing, implementing and managing advertising campaigns by all means of communication; 
production of advertising films; writing of advertising texts; commercial business management; commercial 
administration; office functions; assistance services in operating or managing a commercial enterprise; mail processing 
services; administrative processing services for incoming and outgoing emails; assistance services in management of 
business or commercial functions of an industrial or commercial company; risk management services related to social 
media; bringing together on behalf of third parties, by means of retail stores, wholesale stores, vending machines, mail-
order catalogs or via electronic means such as web sites or tele-shopping programs, various products (excluding the 
transport thereof) enabling customers to conveniently view and purchase those goods; services for recording, 
transcription, composition, compilation or systemization of information, data, written communications and recordings; 
administrative and business management services for social networks (moderation); distribution and dissemination of 
advertising material [messages, leaflets, prospectuses, printed matter, samples]; subscription services; subscriptions to 
telecommunication services for third parties; commercial administration of the licensing of the goods and services of 
others; administration of frequent flyer programs; administration of consumer loyalty programs; bill-posting; commercial 
information agency services; advertising agency services; business management assistance; commercial or industrial 
company management assistance; cost price analysis; procurement services for others [purchasing goods and services 
for other businesses]; administrative assistance for responding to calls for tenders; accounting and financial auditing; 
company audits [commercial analyses]; employment agency services; price comparison services; accounting/book-
keeping/accounting keeping; design of advertising materials; business management and organization consultancy; 
consulting services relating to personnel management; advice regarding communication [public relations]; business 
management consultancy; professional business consultancy; consulting and advisory services relating to business; 
typing services; preparation and filing of tax declarations; demonstration of goods; registration of gift lists; provision of 
sales areas online for sellers and buyers of goods and services; commercial business appraisal; market studies; 
company efficiency expert services; invoicing; production of advertising films; administrative management of hotels; 
computerized file management services; outsourced administrative management of companies; administrative 
management services for loss in the context of insurance contracts; outsourced management of after-sale services; 
business management of reimbursement programs for others; administrative management of user complaints; business 
information; commercial information and advice for consumers relating to choice of goods and services; commercial 
information via websites; advisory services for improving customer experience; commercial intermediary services in the 
context of connecting prospective private investors with entrepreneurs looking for financing; searches for sponsorship; 
commercial intermediation services; business investigations; change management; marketing; targeted marketing; 
marketing in the context of software editing; telemarketing; digital marketing; updating of advertising material; layout 
services for advertising purposes; updating and maintenance of data in computer databases; updating and maintenance 
of data in registers; negotiation and conclusion of commercial transactions for others; negotiation of business contracts 
for third parties; search engine optimization for sales promotion purposes; optimization of traffic for web sites, 
photocopying services; document reproduction; business management for freelance service providers; payroll 
preparation; presentation of goods on all communication media, for retail purposes; appointment scheduling services 
[office functions]; appointment reminder services [office functions]; telephone answering for unavailable subscribers; 
sales promotion for others; advertising by mail order; online advertising on a computer network; data search in computer 

5132



files for others; business research; marketing research; personnel recruitment; outsourced management services for 
human resources; writing of advertising texts; referencing of web sites for commercial or advertising purposes; public 
relations; drawing up of statements of accounts; business inquiries; news clipping services; management services for 
discussion forums; production of tele-shopping programs; secretarial services; psychological testing for the selection of 
personnel; opinion polling; compilation of statistics; shorthand services; systematization of information in computer 
databases; telemarketing services; outsourcing services [business assistance]; word processing; layout services for 
advertising purposes; administrative processing of purchase orders; transcription of communications [office functions]; 
news clipping services; competitive intelligence services; commercial intelligence services; account verification; 
consulting services in the field of outsourcing business services; sectoral analyses [economic analyses].

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs; stock and asset brokerage services; 
insurance brokerage services; insurance underwriting services; actuarial services; factoring; debt collection agency 
services; housing agency services; financial analysis; attributing discounts in third-party member institutions by means 
of a membership card; banking services; on-line banking services; surety services; preparation of credit files; salary 
payment services; issuance of travelers' checks; charitable fundraising services; organization of collections; financial 
consultancy; insurance consultancy; fiscal valuation services; financial evaluation [insurance, banking, real estate]; 
financial estimates of repair costs; financial evaluations for responding to calls for tender; financing services; financial 
management; financial management of reimbursement payments for others; financial information; insurance information; 
financial information by means of websites; installment loans; rent collection; underwriting of insurance contracts; 
processing of payments by credit or debit cards; check verification.

Cl.38;Telecommunications; telecommunication routing and junction services; electronic bulletin board services 
[telecommunications services]; news agency services; paging services [radio, telephone or other means of electronic 
communication]; provision of telecommunication channels for teleshopping services; mobile telephone communication 
services; telephone communications; communications by computer terminals; radio communications; provision of chat 
rooms on the Internet; provision of on-line forums; provision of user access to global computer networks; provision of 
access to databases; information on telecommunications; voice messaging services; rental of modems and apparatus for 
telecommunications; connection by telecommunications to a global computer network; teleconferencing services; 
television broadcasting; telephone services; computer-aided transmission of messages and images; transmission of 
emails; transmission of digital files, transmission of continuous flow data [streaming]; transmission of video-on-demand 
footage; videoconferencing services.

Cl.39;Organization of travel; franking of mail; distribution and delivery of letters and parcels; physical storage of 
electronically-stored data or documents; rescue operations [transport]; towing services in case of vehicle breakdowns; 
ambulance transport; chauffeur services; transport brokerage; organization of cruises; packaging of products / wrapping 
of products; transport information; delivery of merchandise, distribution [delivery] of goods; logistics services relating to 
transport; messaging [mail or goods]; collection of recyclable products; booking of seats for travel; transport 
reservations; travel reservations.

Cl.41;Academies [education]; training services intended for businesses; vocational guidance [education or training 
advice]; calligraphy services; coaching [training]; organizing and conducting colloquiums, conferences, congresses, 
seminars, symposiums, training workshops, non-virtual educational forums; organization of competitions [education or 
entertainment]; correspondence courses; teaching/ education/ instruction; educational examination services; practical 
training [demonstration]; training services by means of simulators; organization and conducting of non-virtual 
educational forums; information relating to education; vocational guidance [education or training advice]; photography 
services; photographic reporting; vocational retraining; production of radio and television programs; provision of non-
downloadable television programs via video-on-demand services; translation services; tutoring; videotaping; provision of 
non-downloadable films via video-on-demand services; editing and desktop publishing; microfilming, assembly of video 
strips; party planning [entertainment]; dubbing; photographic reporting; booking of seats for shows.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computers, software and applications for mobile telephones; 
infographic design services; services provided by engineers and scientists in charge of assessments, estimates, research 
and reporting in the scientific and technological fields (including technology advisory services); computer system 
analysis; handwriting analysis [graphology]; data encryption services; graphic arts design services; computer graphics 
services; graphic design services; computer system design; conducting of technical project studies; services provided 
by consultants relating to computer hardware design and development; services provided by consultants relating to 
Internet security; services provided by consultants relating to data security; advice regarding website design; information 
technology (IT) consultancy; technological consultancy services; information technology consultancy services; 
telecommunication technology consultancy services; software consultancy; computer security consultancy; quality 
control; vehicle roadworthiness testing; conversion of data or documents from physical to electronic media; creation and 
maintenance of websites for third parties; creation and design of information directories based on websites for third 
parties [information technology services]; unlocking mobile telephone sim cards; industrial design; packaging design 
services; software development in the context of software editing; duplication of computer programs; surveying 
[engineering work]; outsourced services relating to information technology; hosting of computer sites [Web sites]; 
hosting of servers; information relating to information technology and programming by means of websites; engineering; 
software installation; software as a service [SaaS]; rental of computer software; maintenance of computer software; 
updating of software; digitization of documents [scanning]; computer rental; computer platform as a service [PaaS]; 
programming for computers; computer virus protection services; research and development of new products for third 
parties; technical research; scientific research; computer data recovery; technical writing; off-site data backup; rental of 
web servers; electronic data storage; monitoring of computer systems to detect breakdowns; monitoring of computer 
systems for the detection of unauthorized access or data protection breaches; electronic monitoring of personal 
identification information for the detection of identity theft via the Internet; electronic monitoring of credit card 
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transactions for the detection of fraud via the Internet; monitoring of computer systems by remote access; technical 
assistance and support in the field of computer equipment, multimedia products.

Cl.43;Accommodation reservation for travelers; temporary hosting welcome services [entrance and exit management]; 
rental of temporary accommodation; rental of meeting rooms.

Cl.45;Legal services; security services for the physical protection of material goods; legal administration of licenses; 
computer software licensing [legal services]; licensing [legal services] in the context of software publishing; legal advice 
for responding to calls for tender; litigation services; development services for legal documents, registration of domain 
names [legal services]; legal services in relation to contract negotiation for third parties; rental of domain names on the 
Internet; legal research; online social networking services; legal intelligence services.
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Priority claimed from 08/01/2019; Application No. : UK00003365462 ;United Kingdom 

4339975    08/07/2019
[International Registration No. : 1494444]
Value XD Ltd

3 Beaufort Place, Thompson's Lane CAMBRIDGE CB5 8AG United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; computer software; computer programs; databases; downloadable 
computer programs; application software; software for generating forecasts and reports; software for interpreting data; 
computer software platforms; computer software platforms to allow users to present, forecast and manipulate data; 
software for building and processing equations; software modules; software development tools; software for building and 
applying equations; software for use as an application programming interface (API); application programming interface 
(API) for use in building software applications; software for creating, managing, and interacting with an online community; 
social assistant software; software for mapping services; computer software for sending and receiving electronic 
messages, graphics, images, audio and audio visual content via computer the internet and communication networks; 
software for processing images, graphics, audio, video, and text; dashboard software; customisable software; software 
for use by academics; user-interactive software; computer modules; software modules; software modules for 
customising, displaying and manipulating data; mobile application software; electronic publications; downloadable 
publications.

Cl.35;Advertising; business management; business administration; office function; business information; data 
processing; preparation of business reports and economic reports; preparation of reports relating to market conditions 
and company performance; economic forecasting; market forecasting; retail of software platforms to allow users to create 
reports, forecasts, and manipulate data; organising, promoting and conducting exhibitions, tradeshows and events for 
business purposes; retail of computer software; provisions of market research and information services; employment and 
recruiting services; promoting the goods and services of others by means of distributing video advertising on the internet 
and communication networks; providing bespoke and customisable reports; arranging and conducting trade shows; 
consultancy, information and advisory services relating to the aforesaid.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; preparation of financial reports; analysis of 
financial reports; financial information; financial analysis; financial management; financial planning; presentation of 
financial information; financial forecasting; preparation of bespoke and customisable reports; consultancy, information 
and advisory services relating to the aforesaid.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; education services relating to 
computer software; education services relating to the application of computer software; audio-visual display presentation 
services for educational purposes; arranging of presentations for educational purposes; audio-visual display 
presentation services for training purposes; arranging of presentations for training purposes; audio-visual display 
presentation services for sporting purposes; arranging of presentations for sporting purposes; audio-visual display 
presentation services for cultural purposes; arranging of presentations for cultural purposes; presentation of live 
performances; gaming services; providing on-line computer games; interactive entertainment; provision of entertainment; 
publishing; providing online electronic publications; planning, arranging and conducting of conferences, seminars, 
webinars, meetings and exhibitions; educational research; tutoring; coaching; business training; personal development 
training; consultancy, information and advisory services relating to the aforesaid.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; software design; software as a service [SaaS]; 
software development; platform as a service [PaaS]; computer programming; preparation of scientific reports; 
preparation of reports relating to technical research and scientific research; providing temporary use of non-
downloadable software for analysing data and generating reports and forecasts; preparation of reports namely 
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interpretation of data including scientific data; programming of software for platforms; cross-platform conversion of 
digital content into other forms; IT programming services; information technology [IT] consulting services; hosting on-
line platforms for others featuring technology enabling users to upload and download electronic files; platform as a 
service (PaaS) featuring computer software platforms for social networking, managing social networking content, creating 
a virtual community, and transmission of images, audio-visual and video content, data, photographs, videos, data, text, 
messages, advertisements, media advertising communications and information; providing search engines for obtaining 
data via communications networks; computer services, namely, hosting electronic platforms for others for organizing and 
conducting meetings, events and interactive discussions via communication networks; computer software integration; 
maintenance of computer software; software customisation services; hosting a user-interactive platform; creation of 
software platforms to allow users to create reports, forecasts, and manipulate data; consultancy, information and 
advisory services relating to the aforesaid.
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4340000    12/04/2019
[International Registration No. : 1494714]
DTS Systemoberflächen GmbH

Am Schornacker 66 46485 Wesel Germany

Proposed to be Used
IR DIVISION
Cl.16;Paper; cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers' type; 
printing blocks.

Cl.17;Unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these 
materials, and goods made from these materials, included in this class; plastic surface and edging materials of varnished 
or colour-coated film, laminated sheet materials and laminated boards, all the aforesaid goods included in this class and 
in particular for interior design and the furniture industry; plastics in extruded form for use in manufacture; packing, 
stopping and insulating materials; flexible pipes, not of metal; surface materials of varnished or colour-coated film, all the 
aforesaid goods included in this class and in particular for interior design and the furniture industry.

Cl.18;Leather and imitation leather; animal skins, hides; trunks and travelling bags; umbrellas; parasols; walking 
sticks; whips; harnesses; saddlery.

Cl.19;Building materials (non-metallic); wall, ceiling and floor panels, laminated floors, parquet flooring, parquet floor 
boards and veneers; tiles for building construction, in particular for interior design, and for furniture and kitchen 
manufacture; window sills, doors, door frames, facade elements; laminated sheet materials and laminated boards, all the 
aforesaid goods included in this class and in particular for interior design and the furniture industry; non-metallic rigid 
pipes for building; asphalt, pitch and bitumen; non-metallic transportable buildings; monuments, not of metal.

Cl.20;Furniture, mirrors, picture frames; goods [not included in other classes] of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings (non-
textile).
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Priority claimed from 13/11/2018; Application No. : 152873 ;Bulgaria 

4340070    10/05/2019
[International Registration No. : 1494130]
Euro Games Technology Ltd.

"Maritsa" Str., 4, „Vranya-Lozen-Triugulnika" BG-1151 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.9;Software; computer gaming software; computer software packages; computer operating system software; 
computer software, recorded; software drivers; virtual reality software; games software; entertainment software for 
computer games; computer programs for network management; operating computer software for main frame computers; 
monitors (computer hardware); computer hardware; apparatus for recording images; monitors (computer programs); 
computer game programs; computer programs for recorded games; apparatus for recording, transmission or 
reproduction of sound or images; communications servers [computer hardware]; electronic components for gambling 
machines; computer application software featuring games and gaming; computer software for the administration of on-
line games and gaming; computer hardware for games and gaming; electronic components and computer software for 
gambling, gambling machines, gambling games on the internet and via telecommunication network.

Cl.28;Gaming machines for gambling; chips for gambling; mah-jong; arcade games; gambling machines operating with 
coins, notes and cards; games; electronic games; parlor games; gaming chips; gaming tables; slot machines [gaming 
machines]; LCD game machines; slot machines and gaming devices; coin-operated amusement machines; roulette chips; 
poker chips; chips and dice [gaming equipment]; equipment for casinos; roulette tables; gaming roulette wheels; casino 
games; gambling machines and amusement machines, automatic and coin-operated; coin-operated amusement machines 
and/or electronic coin-operated amusement machines with or without the possibility of gain; boxes for coin-operated 
machines, slot machines and gaming machines; electronic or electrotechnical amusement machines and apparatus, 
gaming machines, coin-operated entertainment machines; housings for coin-operated machines, gaming equipment, 
gaming machines, machines for gambling; electropneumatic and electrical gambling machines (slot machines).

Cl.41;Gambling; services related to gambling; gaming services for entertainment purposes; casino, gaming and 
gambling services; training in the development of software systems; provision of equipment for gambling halls; providing 
casino equipment [gambling]; gaming machine entertainment services; providing casino facilities [gambling]; gaming hall 
services; amusement arcade services; games equipment rental; rental of gaming machines; providing amusement arcade 
services; rental of gaming machines with images of fruits; editing or recording of sounds and images; sound recording 
and video entertainment services; hire of sound reproducing apparatus; provision of gaming equipment for casinos; 
providing of casino facilities; online gambling services; casino, gaming and gambling services; provision of gaming 
establishments, gaming halls, internet casinos, online gaming services.
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Priority claimed from 29/04/2019; Application No. : 302019000028828 ;Italy 

4340076    30/04/2019
[International Registration No. : 1494145]
MAGNETI MARELLI S.P.A.

Viale Aldo Borletti 61/63 I-20011 CORBETTA (MI) Italy

Proposed to be Used
IR DIVISION
Cl.7;Igniting devices for internal combustion engines; electronic ignitions for vehicles; couplings for machines; shaft 
couplings for machines; camshafts for vehicle engines; axles for machines; carburetter feeders; bearing housings for 
machines; alternators; alternators for land vehicles; shock absorbers for machines; grease rings [parts of machines]; 
piston segments; ball rings for bearings; high-frequency motor spindles with high frequency electric converters and 
power supply units; push rods for motors and engines; connecting rods for land vehicle engines; automotive engine 
blocks; calenders; sparking plugs for internal combustion engines; glow plugs for diesel engines; carburetters; 
crankcases for machines, motors and engines; engine cylinders for vehicles; engine cylinders for land vehicles; cylinders 
for machines; cylinders for motors and engines; fan belts for land vehicle engines; timing belts for motors and engines; 
timing belts for land vehicle engines; fan belts for motors and engines; transmission belts, other than for land vehicles; 
belts for motors and engines; cowlings [parts of machines]; headers being parts of vehicle exhaust systems; automotive 
intake manifolds; intake manifolds for motors and engines; exhaust manifold for engines; scale collectors for machine 
boilers; hydraulic controls for machines, motors and engines; pneumatic controls for machines, motors and engines; air 
compressors for vehicles; compressors [machines]; compressors for air conditioners; air condensers; steam condensers 
[parts of machines]; catalytic converters; fuel conversion apparatus for internal combustion engines; automobile oil pans; 
rack and pinion jacks; brake pads, other than for vehicles; roller bearings; ball-bearings; self-oiling bearings; bearings 
[parts of machines]; bearings for transmission shafts; engine bearings; dynamos; ignition devices for land vehicle 
engines; fuel injection devices for internal combustion engines; fuel economisers for motors and engines; mechanical 
lifts for moving, parking and storing land vehicles; air cleaners [parts of engines]; air filters for automobile engines; oil 
filters; oil filters for motors and engines; filters being parts of machines or engines; fuel filters; filters for cleaning cooling 
air, for engines; generators for land vehicles; joints [parts of engines]; gaskets of metal for vehicle engines; gaskets, not 
of metal, for vehicle engines; injectors for engines; washing installations for vehicles; lubricators [parts of machines]; 
igniting magnetos; igniting magnetos for engines; exhausts for motors and engines; pump diaphragms; engines and 
motors for model vehicles; mechanical engine parts for land vehicles; shock absorber plungers [parts of machines]; 
pistons for cylinders; pistons for engines; pistons [parts of machines or engines]; pistons for vehicle engines; pistons for 
land vehicle engines; self-regulating fuel pumps; water pumps for land vehicle engines; oil pumps for land vehicle 
engines; fuel pumps for land vehicle engines; lubricating pumps; pumps for cooling engines; pumps for land vehicle 
engines; radiators [cooling] for motors and engines; speed governors for machines, engines and motors; pressure 
reducers [parts of machines]; water heaters [parts of machines]; industrial robots; mufflers for motors and engines; 
exhaust systems for diesel engines; automotive exhaust pipes; exhaust pipes for land vehicle engines; control valves for 
regulating the flow of gases and liquids [parts of machines]; fans for motors and engines; heat exchangers [parts of 
machines].

Cl.9;Accumulators [batteries]; accumulators, electric; accumulators, electric, for vehicles; electronic power supplies; 
residual gas analyzers; car antennas; electrical and electronic control apparatus and instruments; electrical and 
electronic control apparatus for use with apparatus of installations for air-conditioning; electrical and electronic control 
apparatus for use with apparatus or installations for heating; electrical and electronic control apparatus for use with 
apparatus of installations for ventilation; measuring and control apparatus and instruments; electronic navigational, 
tracking and positioning apparatus and instruments; data communication apparatus and instruments; apparatus and 
instruments for recording, transmission or reproduction of sound or images; satellite broadcast receiving and decoding 
apparatus and instruments; apparatus and instruments for transferring, receiving and storing sound, images and data, 
both in digital and analog form; speed checking apparatus for vehicles; navigation apparatus for vehicles [on-board 
computers]; satellite navigational apparatus; signal transmission apparatus; regulating apparatus, electric; measuring 
devices, electric; signalling apparatus and instruments; apparatus and instalments for conducting, switching, 
transforming, accumulating, regulating or controlling the distribution or use of electricity; Global Positioning System 
[GPS] apparatus; distance recording apparatus; data processing apparatus; distance measuring apparatus; apparatus for 
testing vehicle brakes; apparatus for testing vehicle transmissions; vehicle radios; computer software applications, 
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downloadable; audio books; emergency light bars for vehicles [luminous signals]; batteries; batteries for lighting; 
batteries, electric; batteries for vehicles; electric wire harnesses for automobiles; battery chargers; cables, electric; 
starter cables for motors; photovoltaic cells; electronic circuits; integrated circuits; power connectors; electric cable 
connectors; connectors [electricity]; counters; contacts, electric; light-emitting diodes [LED]; quantum dot light-emitting 
diodes [QLED]; organic light-emitting diodes [OLED]; vehicle tracking devices; igniting apparatus, electric, for igniting at 
a distance; electronic personal alarm devices; wires, electric; sheaths for electric cables; automatic indicators of low 
pressure in vehicle tires; quantity indicators; temperature indicators; water level indicators; fuel gauges; gasoline 
gauges; electric loss indicators; pressure indicators; speed indicators; interfaces for computers; circuit closers; power 
switches; circuit breakers; inverters [electricity]; measuring and testing machines and instruments; vehicle wheel 
alignment machines; tire balancing machines for land vehicles; magnets; junction sleeves for electric cables; pressure 
gauges; measuring apparatus; pressure measuring apparatus; electrical cells and batteries; plates for batteries; electric 
sockets; data processors; digital signal processors; computer software products; computer programs, downloadable; 
electronic publications, downloadable; control panels [electricity]; switchboards; distribution boards [electricity]; radios 
for vehicles; voltage regulators for vehicles; resistances, electric; audio- and video-receivers; cell switches [electricity]; 
combination carbon monoxide and smoke detectors; heat detectors; smoke alarms; fire detectors; black boxes [data 
recorders]; semi-conductors; infrared sensors; acceleration sensors; distance sensors; level sensors; gas sensors; 
motion sensors; motion sensors for security lights; position sensors; pressure sensors; proximity sensors; timing 
sensors; temperature sensors; coolant-temperature sensors; vibration sensors; velocity sensors; optical sensors; locks, 
electric; power locks for motor vehicles; locks for vehicles, electric; vehicle driving simulators for training purposes; 
sirens for vehicles; fire extinguishing systems; satellite navigation systems; Global Positioning Systems; computer 
software for data processing; graphical user interface software; software for diagnostics and troubleshooting; software 
for satellite navigation systems; computer software for Global Positioning Systems [GPS]; downloadable computer 
software for remote monitoring and analysis; charging stations for electric vehicles; alarms; measuring instruments; 
navigational instruments; speedometers for vehicles; tachometers; pressure indicator plugs for valves; thermostats for 
vehicle engines; thermostats for vehicles; battery testers; transformers [electricity]; step-down transformers; backup 
drives for computers; voltage monitoring units; battery jars.

Cl.11;Lighting apparatus for vehicles; lights for vehicles; vehicle headlights; taillights for vehicles; vehicle reflectors; 
map-reading lights for vehicles; running lights for land vehicles; backup lights for land vehicles; taillights for land 
vehicles; anti-glare devices for vehicles [lamp fittings]; light bulbs for directional signals for vehicles; lights for 
automobiles; headlights for automobiles; heaters for vehicles; defrosters for vehicles; ventilating fans for use in vehicles; 
air conditioners for vehicles; ventilation [air-conditioning] installations for vehicles; heating apparatus for defrosting 
vehicle windows; heat exchangers, other than parts of machines.

Cl.12;Electric cigarette lighters for land vehicles; cigar lighters for automobiles; couplings for land vehicles; air bags 
[safety devices for automobiles]; air bags for vehicles; cardan shafts for vehicles; transmission shafts for land vehicles; 
sun-blinds adapted for automobiles; anti-theft alarms for vehicles; suspension shock absorbers for vehicles; shock 
absorbers for automobiles; shock absorbers for vehicles; brake segments for vehicles; anti-theft devices for vehicles; 
apparatus for locomotion by land; head-rests for vehicle seats; vehicle roll bars; axles for land vehicles; trailer hitches for 
vehicles; electric cars; robotic cars; cars; sway bars for land vehicle suspensions; vehicle joysticks; tow bars for 
vehicles; torsion bars for automobiles; torsion bars for land vehicle suspensions; torsion bars for vehicles; connecting 
rods for land vehicles, other than parts of motors and engines; signal arms for vehicles; gear boxes for land vehicles; 
inner tubes for pneumatic tires; inner tubes for vehicle tires; trucks; hoods for vehicles; bodies for vehicles; automobile 
bodies; coachwork for motor vehicles; driving chains for land vehicles; transmission chains for land vehicles; automobile 
chains; tire chains for land vehicles; brake shoes for automobiles; brake shoes for vehicles; rims for vehicle wheels; tires 
for vehicle wheels; spikes for tires; brake cylinders for vehicles; brake cylinders for land vehicles; security harness for 
vehicle seats; transmission belts for land vehicles; safety belts for vehicle seats; hydraulic circuits for automobiles; 
hydraulic circuits for vehicles; clips adapted for fastening automobile parts to automobile bodies; torque converters for 
automobiles; torque converters for land vehicles; transmission top covers for land vehicles; casings for pneumatic tyres; 
fitted dashboard covers for vehicles; hoods for vehicle engines; wheel bearings for land vehicles; axle bearings for land 
vehicles; lug nuts for vehicle wheels; reduction gears for land vehicles; hub caps; brake discs for vehicles; anti-glare 
devices for vehicles; anti-theft devices for automobiles; non-skid devices for vehicle tires; vehicle bonnet pins; license 
plate fasteners; fender flares for land vehicles; windows for automobiles; interior trim for automobiles; block brakes for 
land vehicles; brakes for automobiles; brakes for vehicles; brakes for land vehicles; universal joints for land vehicles; 
solid tires for vehicle wheels; brake linings for automobiles; brake linings for vehicles; clutch linings for land vehicles; 
upholstery for vehicles; differential gears for land vehicles; reversing gears for land vehicles; drive gears for land 
vehicles; gearing for land vehicles; gear shifts for automobiles; gear shifts for land vehicles; driving motors for land 
vehicles; handles for automobile doors; clutch mechanisms for automobiles; clutch mechanisms for land vehicles; 
propulsion mechanisms for land vehicles; transmissions for land vehicles; leaf springs for land vehicle suspensions; 
shock absorbing springs for automobiles; shock absorbing springs for vehicles; suspension springs for automobiles; 
vehicle suspension springs; jet engines for land vehicles; automobile engines; diesel engines for land vehicles; electric 
motors for automobiles; motors, electric, for land vehicles; engines for land vehicles; hubs for vehicle wheels; roof panels 
for land vehicles; door panels for vehicles; door panels for land vehicles; windscreens; windshields for automobiles; 
windshields for vehicles; mudguards for automobiles; mudguards for land vehicles; sun visors for automobiles; mud 
flaps for vehicles; vehicle bumpers; bumpers for automobiles; structural parts for automobiles; structural parts for vans; 
structural parts for trucks; brake pads for automobiles; brake pads for vehicles; brake pedals for vehicles; brake calipers 
for vehicles; balance weights for vehicle wheels; pneumatic tires; automobile tires; air pumps [vehicle accessories]; roof 
racks for automobiles; luggage carriers for vehicles; license plate holders; doors for vehicles; doors for automobiles; 
ashtrays for automobiles; vehicle running boards; vehicle wheel spokes; rearview mirrors; tire liners; fitted liners for the 
cargo area of vehicles; gear wheels for land vehicles; wheels for automobiles; vehicle wheels; transmission cases for 
land vehicles; vehicle seats; car seats for children; brake segments for automobiles; brake segments for land vehicles; 
horns for vehicles; reversing alarms for vehicles; fuel tanks for land vehicles; gas tanks for vehicles; brake systems for 
vehicles; suspension systems for automobiles; suspension systems for land vehicles; wheel suspensions; windshield 
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wiper blades for vehicles; side view mirrors for vehicles; rearview mirrors for automobiles; spoilers for vehicles; engine 
mounts for land vehicles; mud flap hangers; spare tire carriers for vehicles; brake drums for vehicles; brake drums for 
land vehicles; caps for vehicle fuel tanks; caps for automobile gas tanks; valve stem caps for vehicle tires; vehicle 
chassis; automobile chassis; windshield wipers; headlight wipers; sunroofs for automobiles; convertible tops for 
automobiles; convertible tops for vehicles; gear boxes for automobiles; steering units for land vehicles; valves for vehicle 
tires; electric vehicles; driverless cars [autonomous cars].

Cl.37;Fuelling of vehicles; vehicle washing; vehicle greasing; vehicle polishing; vehicle maintenance; repair of water 
vehicles; consultancy relating to vehicle repair; tuning of engines for motor vehicles; maintenance of motor vehicles; 
maintenance of vehicles and machines; maintenance, servicing and repair of vehicles; vehicle battery charging; repair of 
land vehicles; repair and maintenance of vehicles; emergency vehicle repair services; repair of brake systems for 
vehicles; repair and maintenance of engines for motor vehicles; repair and maintenance of motor vehicles and their 
engines; recharging services for electric vehicles; fuelling, washing, cleaning, maintenance and repair of vehicles; repair 
and maintenance of motor vehicles and parts thereof; information and consultancy services relating to vehicle repair; 
garage services for the maintenance and repair of motor vehicles; repair, maintenance, servicing, dismantling, rebuilding 
and cleaning of vehicle engines and parts thereof; repair of automobiles; tuning of motors and engines for automobiles; 
motor vehicle maintenance and repair; providing information relating to the repair or maintenance of automobiles; 
inspection of automobiles and parts thereof prior to maintenance and repair.
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Priority claimed from 03/09/2018; Application No. : 30 2018 021 319 ;Germany 

4340080    14/02/2019
[International Registration No. : 1494305]
PUK Group GmbH & Co. KG

Nobelstraße 45-55 12057 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; buildings, transportable, of metal; locksmith's product and small items of metal hardware; 
reinforcing elements for concrete structures, reinforcement rails, punching reinforcements, bent-up bars, reinforcement 
anchors, double-head anchors, sandwich anchors, single shear pins; anchor rails, railing fastening rails and mounting 
rails, supports for such rails and parts to be suspended therefrom, including railing posts; trapezoidal sheet metal 
fastening rails; connecting elements for concrete components, punched-through reinforcements, reinforcement 
connectors; facing brackets, mortar brackets; support leg elements, wall shoe elements, stair support bearings, in 
particular for embedding in concrete; screws, nuts, rivets, studs, hammer-head screws, toothed screws, hook-head 
screws and nuts, sliding nuts, dowels, sleeve dowels, transport anchors, double shear pins, anchors, sandwich anchors, 
support anchors, retaining anchors, retaining brackets, torsion anchors, anchor bolts, transport anchor bolts and 
retaining wedges; anchor sleeves and screw sleeves with anchors for embedding in concrete; metal cables, cable loops; 
shuttering elements, in particular made of expanded metal; load connectors, in particular plug connectors, made of metal; 
shaped boxes made of metal for use in the building industry; all aforementioned goods made of metal; fixing elements 
made of metal for cable support and cable laying systems and elements; cable trays, cable conduits, cable ladders, also 
of lattice material, wide-span cable trays, cable support trays, cable clamps, non-electrical cable connections, fastening 
straps, support elements for cable trays, the aforementioned goods each made of metal; metal fastening material for 
cables and pipes; metal laying and fastening materials for telecommunications; expansion joint connections in form of 
fixing elements of metal for expansion joints.

Cl.9;Cable distribution boxes and cable junction boxes; apparatus for electrical safety protection, namely grounding 
bridges for concrete.

Cl.17;Sheet metal strips, sealing sheet metal strips with non-metallic coating, each for sealing concrete construction 
joints; goods made of plastic (semi-finished products); sealing, packing and insulating material; swelling tapes for sealing 
concrete joints; thermal and/or acoustic insulation panels, in particular for concrete component joints; hoses, not made of 
metal; sealing elements for sealing joints and crossing points in structural and civil engineering, in particular concrete 
construction, in the form of tapes, strips, plates, profiles, made of metal and in combination with plastic, joint tapes and 
joint sealing tapes made of plastic; surface sealing sheets made of plastic; expansion joint connections in form of sealing 
elements; hoses not of metal, namely injection hoses for concrete components.

Cl.19;Construction materials (not of metal); pipes (not of metal) for construction purposes, shuttering pipes of paper or 
cardboard; plastic pipe penetrations for concrete and/or sandwich construction elements; drain pipes of plastic for floor 
drains, roof drains and pump wells; plastic shuttering elements; non-metal loading dock shelters for construction 
purposes; mouldings, not of metal, for building; expanion joints connections in form of fixing elements (not of metal) for 
expansion joints.

Cl.20;Clips, not of metal for cable support and cable laying systems and elements; dowels, not made of metal, plastic 
anchors, in particular for embedding in concrete or for hollow wall elements; plugs, not made of metal, for anchor 
sleeves; holding brackets made of plastic, for cable support and cable laying systems and -elements.

Cl.37;Construction; repair; repair, namely locksmithery, repair of concrete, lifts, heat, exchangers, alarm systems, 
heating systems, buildings, constructions, pipes, power supply, systems and machines, electrical appliances, floor 
coverings, tiles, electrical installations, electrical earthing systems, electrical lines, telecommunication lines, electrical 
and optical data lines, building equipment, printing systems, solar power systems, fire alarm systems, lightning 
protection systems, industrial enqineerinq systems, construction equipment and machines, parts and accessories for 
buildings and cable support and laying systems and elements, repair by weldino, repair work, services and repair work on 
roofs, buildings, buildings, as well as for the modernization of buildings; installation services, namely installation of lifts, 
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heat exchanges, alarm systems heating systems, pipes, power supply systems and machines, electrical appliances, floor 
coverings, tiles, electrical systems, electrical earthing systems, electrical lines, telecommunication lines, electrical and 
optical data lines, building equipment, printing systems, solar power systems, fire alarm systems, lightning protection 
systems, industrial technical systems and cable support and laying systems and elements; Installation and assembly of 
cable support and laying systems and elements, cables and telecommunications equipment.
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Priority claimed from 02/11/2018; Application No. : 551596 ;Czech Republic 

4340087    02/05/2019
[International Registration No. : 1494319]
LOANS s.r.o.

Kopecná 248/31 CZ-602 00 Brno, Staré Brno Czech Republic

Proposed to be Used
IR DIVISION
Cl.9;Baby monitors; video baby monitors; smart baby monitors; intercommunication apparatus; monitors [computer 
programs]; observation instruments; wearable activity trackers; monitoring apparatus, other than for medical purposes; 
computer hardware; computer software, recorded; computer software applications, downloadable; software for 
smartphones; mobile applications; educational mobile applications; computer application software; interfaces for 
computers; data processing apparatus.

Cl.20;Furniture; chests for toys; infants walkers; playpens for babies; beds; bassinets; cots for babies; travel cots; 
safety cots; bed bases; divans; cradles; babies' bouncing chairs; moses baskets; hampers [baskets] for the transport of 
items; nesting boxes; bedding, except linen; bumper guards for cots, other than bed linen; mattresses; beds for 
households pets; mats for infant playpens; baby changing mats; fixation mats for infants; pillows; head support cushions 
for babies; head stabilizing cushions for babies; chests of drawers; stools; works of art of wood, wax, plaster or plastic; 
smart furniture.

Cl.21;Containers for household or kitchen use; ceramics for household purposes; baskets for household purposes; 
kitchen utensils; flower pots; flower-pot covers, not of paper; dishes; chamber pots; coin banks; baby baths, portable; 
candelabra [candlesticks].

Cl.24;Household linen; bed linen; diaper changing cloths for babies; cot bumpers [bed linen]; mattress covers; 
coverings for furniture; bed blankets; bed throws; baby buntings.

Cl.28;Toys; smart toys; baby gyms; portable games and toys incorporating telecommunication functions; building 
games.

Cl.42;Industrial design; software as a service [SaaS]; writing of computer software; maintenance of computer software; 
graphic arts design; smartphone software design; hosting of interactive applications; hosting of multimedia applications; 
hosting of mobile applications; programming of multimedia applications; rental of application software.
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Priority claimed from 02/04/2019; Application No. : 302019000023124 ;Italy 

4341700    14/06/2019
[International Registration No. : 1496793]
ELES Semiconductor Equipment S.p.A.

Fraz. Pian di Porto - Zona Ind.le Bodoglie 148/1/Z I-06059 TODI (PG) Italy

Proposed to be Used
IR DIVISION
Cl.9;Machines, equipment, systems and installations for performing tests, verifications, calibrations, including thermal, 
burn-in, reliability, functional and parametric tests, of electronic devices, electronic devices at system level, micro-
circuits, integrated circuits, packaged integrated circuits and wafers of semiconductor material wherein integrated 
circuits are made; test boards and cartridges for the abovementioned machines, equipment, systems and installations; 
computers, peripheral equipment for computers, recording media for computer programs, computer programs for 
controlling the abovementioned tests, verifications and calibrations.

Cl.42;Services for third parties for performing tests, verifications, calibrations, including thermal, burn-in, reliability, 
functional and parametric tests, of electronic devices, electronic devices at system level, micro-circuits, integrated 
circuits, packaged integrated circuits and wafers of semi-conductor material wherein integrated circuits are made; 
consulting, engineering, research, development, analysis, design, planning and engineering project management services 
in the field of tests, verifications, calibrations, including thermal, burn-in, reliability, functional and parametric tests, of 
electronic devices, electronic devices at system level, micro-circuits, integrated circuits, packaged integrated circuits and 
wafers of semi-conductor material wherein integrated circuits are made; hiring, renting and leasing of machines, 
equipment, systems, installations, test boards, cartridges, computers, recording media for computer programs and 
computer programs for controlling the abovementioned services.
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Priority claimed from 05/02/2019; Application No. : 4.003.581 ;Spain 

4341880    05/06/2019
[International Registration No. : 1496474]
BIOTECHNOLOGY INSTITUTE, S.L.

San Antonio, 15-5º E-01005 Vitoria (Alava) Spain

Proposed to be Used
IR DIVISION
Cl.1;Polymers for use in dental implants (term too vague in the opinion of the International Bureau - Rule 13(2)(b) of the 
Common Regulations).

Cl.5;Synthetic materials (polymers) intended for dental restorations.
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4341923    11/06/2019
[International Registration No. : 1496660]
HANGZHOU LIANTU TRADING CO., LTD.

ROOM 2102, TIANHENG BUILDING, NO.1509 BINSHENG ROAD, XIXING STREET, BINJIANG DISTRICT HANGZHOU, 
ZHEJIANG China

Proposed to be Used
IR DIVISION
Cl.4;Fuel oil; lighting fuel; fuel; ethanol [fuel]; dust absorbing compositions; candles; paraffin; industrial grease; 
charcoal [fuel]; solidified gases [fuel].

Cl.6;Crampons [climbing irons]; hardware of metal, small; containers of metal [storage, transport]; pitons of metal; 
ironmongery; containers of metal for liquid fuel; rings of metal; props of metal; pipes of metal; ropes of metal; locks of 
metal, other than electric; tent pegs of metal.

Cl.8;Cutlery; side arms, other than firearms; vegetable slicers; agricultural implements, hand-operated; harpoons; 
garden tools, hand-operated; table cutlery [knives, forks and spoons].

Cl.11;Bath fittings; cooking utensils, electric; heating apparatus for solid, liquid or gaseous fuels; gas lamps; pocket 
warmers; refrigerating apparatus and machines; lamps; disinfectant apparatus; water distribution installations; lighting 
apparatus and installations.

Cl.18;Trunks [luggage]; garment bags for travel; mountaineering sticks; umbrellas; bags for campers; backpacks; 
pocket wallets; haversacks; travelling bags.

Cl.21;Heat-insulated containers; cosmetic utensils; gloves for household purposes; toothbrushes; household porcelain 
including basins, bowls, kettles and jars; electric devices for attracting and killing insects; brushes for cleaning tanks and 
containers; pottery; combs; drinking vessels; containers for household or kitchen use; toilet utensils; domestic 
glassware [including cups, dishes, kettles, urns]; cooking pots; coffee services [tableware]; china ornaments; cages for 
household pets.
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4341935    29/04/2019
[International Registration No. : 1496626]
BLASTNESS S.r.l.

Galleria Del Corso 2 I-20122 MILANO (MI) Italy

Proposed to be Used
IR DIVISION
Cl.9;Computer programs.

Cl.35;Advertising, marketing and promotional services; consultancy services in respect of the business administration, 
management and promotion for hotels.

Cl.42;Updating, development, maintenance and development of computer software and software platforms; computer 
technology consultancy; designing, creating, customizing, implementing and maintaining web sites for others; hosting 
the website of others.
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4342190    08/05/2019
[International Registration No. : 1496746]
Dörentrup Feuerfestprodukte GmbH & Co. KG

Lemgoer Str. 9 32694 Dörentrup Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for processing refractory materials; mechanically, operated tamping tools, vibrating devices and stencil 
turning devices; vibrators for the side wall of crucible induction furnaces; two-arm and three-arm automatic vibrators; 
vibratory lifting devices; bottom vibratory plates; compressed air vibrators (parts of machines); electric vibrators (parks 
of machines); backfilling compound compressors; crucible lifting devices; compulsory mixers (parts of machines); 
spraying machines.

Cl.11;Crucibles as a part for metal melting furnaces, prefabricated crucibles, furnace linings; all the aforementioned 
goods for industrial furnaces, mainly crucible induction furnaces, cupolas and rotary drum furnaces, melting, holding and 
pouring furnaces; refractory furnace linings, not of metal, namely for distributors for molten metal (tundish), inductors 
(coils), ladles, fore hearths, converters, gutters.

Cl.19;Refractory lining materials, not of metal, based on siliceous, aluminous, basic raw materials containing carbon, 
zirconium and silicon carbide or a combination of these raw materials for lining of metal melting furnaces.

Cl.37;Repair and maintenance services relating to metal melting furnaces and parts therefor; installation services 
relating to metal melting furnaces and parts therefor.

Cl.40;Custom-specific production of goods and fittings by molding of refractory materials for industrial furnaces and 
metal melting furnaces.

Cl.42;Technical diagnostic testing services relating to the functionality of furnace linings; testing the functionality of 
furnace linings during maintenance services.
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Priority claimed from 03/12/2018; Application No. : 88214917 ;United States of America 

4342244    31/05/2019
[International Registration No. : 1496787]
Archipelago Analytics, Inc.

165 Buena Vista East San Francisco CA 94177 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business strategic planning services for clients in the insurance industry concerning business and financial risk 
assessments; compiling global business and financial risk assessment information and insurance information into 
computer databases; data compiling and analyzing for clients in the field of insurance; business data analysis for clients 
regarding business and financial risk assessments; providing information in the field of business risk assessment 
services; providing information and consultation relating to global business risk assessment services.

Cl.36;Insurance information; providing information in the field of financial risk assessment services; insurance 
information and consultancy; providing information and consultation relating to global financial risk assessment 
services.

Cl.42;Providing a website featuring technology that enables users to analyze, transmit and share information in the 
fields of insurance, business risk assessments and financial risk assessments (terms too vague in the opinion of the 
International Bureau – Rule 13 (2) (b) of the Common Regulations); providing temporary use of on-line non-downloadable 
software for analyzing, managing, storing, tracking, transmitting and sharing data and information in the fields of 
insurance, business risk assessments and financial risk assessments; providing temporary use of on-line non-
downloadable cloud computing software for analyzing, managing, storing, tracking, transmitting and sharing data and 
information in the fields of insurance, business risk assessments and financial risk assessments.
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4342273    23/04/2019
[International Registration No. : 1496866]
Tongxiang Smallboss Special Plastic Products Co., Ltd.

No. 431, Tongsheng Road, Tongxiang Economic Development Zone, Tongxiang City, Jiaxing City Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.17;Plastic pipes (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Common 
Regulations); plastic plates (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Common 
Regulations); plastic rod; plastic strip; flexible hoses, not of metal; non-conducting materials for retaining heat; 
compositions to prevent the radiation of heat; substances for insulating buildings against moisture; reinforcing materials, 
not of metal, for pipes; rubber or plastic fillers; packing [cushioning, stuffing] materials of rubber or plastics; padding 
materials of rubber or plastics; gaskets; plastic substances, semi-processed; threads of plastic materials, other than for 
textile use; pipe muffs, not of metal; junctions, not of metal, for pipes.

Cl.19;Branching pipes, not of metal; plastic pipes for construction; plastic board for construction; plastic rod for 
construction; plastic strips for construction; laths, not of metal; cladding, not of metal, for building; building materials, 
not of metal; doors and windows made of plastic steel (terms too vague in the opinion of the International Bureau - Rule 
13 (2) (b) of the Common Regulations); crash barriers, not of metal, for roads; plastic floor boards.
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Priority claimed from 13/12/2018; Application No. : UK00003360708 ;United Kingdom 

4342325    11/06/2019
[International Registration No. : 1496889]
Avire Limited

Unit 1, The Switchback, Gardner Road, Maidenhead Berkshire SL6 7RJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Safety light curtains; computer software relating to safety light curtains; telephones; telephones incorporating 
intercommunication systems; telephone terminals, adaptors, wires, cables, connectors, headsets, earpieces and 
receivers; emergency telephone systems; computer software relating to emergency telephone systems; LCDs [liquid 
crystal displays]; multimedia LCDs [liquid crystal displays]; LCD configuration software; LED [light-emitting diode] 
displays; light-emitting diodes [LEDs]; computer touchscreens; optical lanterns; signalling lanterns; audio speakers for 
elevators; alarms for elevators; intercom apparatus; video intercom apparatus; portable emergency intercoms; 
intercommunication apparatus; sensors; accelerometers; accumulators, electric; acoustic alarms; electrical adaptors; 
alarms; audio and video receivers; audio interfaces; batteries; bells [warning devices]; cables, electric; chargers for 
electric batteries; circuit closers; circuit breakers; compact discs [audio-video]; compact discs [read-only memory]; 
compact disc players; computer software; computer operating programs [recorded]; downloadable computer software 
applications; computer software platforms, recorded or downloadable; computer software relating to the installation, 
maintenance and repair of elevators; computers; electric conductors; connections for electric lines; connectors 
[electricity]; electric control panels; distribution boards and boxes [electricity]; dynamometers; electricity conduits; 
electronic notice boards; electronic publications, downloadable; electronic key fobs being remote control apparatus; 
encoded magnetic cards; flashing lights [luminous signals]; integrated circuits; inverters [electricity]; laptop computers; 
monitors [computer hardware]; printed circuit boards; projection screens; projection apparatus; reflective safety vests; 
thermostats; transmitters [telecommunication]; transformers [electricity]; transistors [electronic]; scientific, nautical, 
surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-saving 
and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of sound or 
images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; mechanisms for 
coin-operated apparatus; cash registers, calculating machines, data processing equipment; fire-extinguishing apparatus; 
security apparatus for elevators; elevator positioning systems.

Cl.37;Lift and elevator installation, maintenance and repair; telephone installation and repair; installation and repair of 
radio telephone equipment; installation, maintenance and repair of safety light curtains, computer hardware, alarms, 
intercommunication apparatus, fire extinguishers, lighting for elevators, audio equipment for elevators, sensors for 
elevators, elevator positioning systems; electrical installation services; repair and installation of electronic apparatus; 
repair and installation of display panels; repair and installation of security and safety equipment.

Cl.42;Providing temporary use of non-downloadable software for monitoring, analysing, configuring and remotely 
controlling elevators; cloud hosting provider services; hosting of web portals to access data relating to elevators; hosting 
of web portals to monitor, analyse, configure and remotely control lifts; software as a service (saas); cloud computing 
services; electronic data storage services; monitoring of computer systems relating to elevators by remote access; 
providing temporary use of non-downloadable software for use in receiving, recording and viewing elevator technical 
calls, alarms and status updates; technical research relating to elevators; communications platform as a service (cpaas) 
services; maintenance of computer software.
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Priority claimed from 29/04/2019; Application No. : 302019000028841 ;Italy 

4342358    30/04/2019
[International Registration No. : 1496804]
MAGNETI MARELLI S.P.A.

Viale Aldo Borletti, 61/63 I-20011 CORBETTA (MI) Italy

Proposed to be Used
IR DIVISION
Cl.7;Igniting devices for internal combustion engines; electronic ignitions for vehicles; couplings for machines; shaft 
couplings for machines; camshafts for vehicle engines; axles for machines; carburetter feeders; bearing housings for 
machines; alternators; alternators for land vehicles; shock absorbers for machines; grease rings [parts of machines]; 
piston segments; ball rings for bearings; high-frequency motor spindles with high frequency electric converters and 
power supply units; push rods for motors and engines; connecting rods for land vehicle engines; automotive engine 
blocks; calenders; sparking plugs for internal combustion engines; glow plugs for Diesel engines; carburetters; 
crankcases for machines, motors and engines; engine cylinders for vehicles; engine cylinders for land vehicles; cylinders 
for machines; cylinders for motors and engines; fan belts for land vehicle engines; timing belts for motors and engines; 
timing belts for land vehicle engines; fan belts for motors and engines; transmission belts, other than for land vehicles; 
belts for motors and engines; cowlings [parts of machines]; headers being parts of vehicle exhaust systems; automotive 
intake manifolds; intake manifolds for motors and engines; exhaust manifold for engines; scale collectors for machine 
boilers; hydraulic controls for machines, motors and engines; pneumatic controls for machines, motors and engines; air 
compressors for vehicles; compressors [machines]; compressors for air conditioners; air condensers; steam condensers 
[parts of machines]; catalytic converters; fuel conversion apparatus for internal combustion engines; automobile oil pans; 
rack and pinion jacks; brake pads, other than for vehicles; roller bearings; ball-bearings; self-oiling bearings; bearings 
[parts of machines]; bearings for transmission shafts; engine bearings; dynamos; ignition devices for land vehicle 
engines; fuel injection devices for internal combustion engines; fuel economisers for motors and engines; mechanical 
lifts for moving, parking and storing land vehicles; air cleaners [parts of engines]; air filters for automobile engines; oil 
filters; oil filters for motors and engines; filters being parts of machines or engines; fuel filters; filters for cleaning cooling 
air, for engines; generators for land vehicles; joints [parts of engines]; gaskets of metal for vehicle engines; gaskets, not 
of metal, for vehicle engines; injectors for engines; washing installations for vehicles; lubricators [parts of machines]; 
igniting magnetos; igniting magnetos for engines; exhausts for motors and engines; pump diaphragms; engines and 
motors for model vehicles; mechanical engine parts for land vehicles; shock absorber plungers [parts of machines]; 
pistons for cylinders; pistons for engines; pistons [parts of machines or engines]; pistons for vehicle engines; pistons for 
land vehicle engines; self-regulating fuel pumps; water pumps for land vehicle engines; oil pumps for land vehicle 
engines; fuel pumps for land vehicle engines; lubricating pumps; pumps for cooling engines; pumps for land vehicle 
engines; radiators [cooling] for motors and engines; speed governors for machines, engines and motors; pressure 
reducers [parts of machines]; water heaters [parts of machines]; industrial robots; mufflers for motors and engines; 
exhaust systems for diesel engines; automotive exhaust pipes; exhaust pipes for land vehicle engines; control valves for 
regulating the flow of gases and liquids [parts of machines]; fans for motors and engines; heat exchangers [parts of 
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machines].

Cl.9;Accumulators [batteries]; accumulators, electric; accumulators, electric, for vehicles; electronic power supplies; 
residual gas analyzers; car antennas; electrical and electronic control apparatus and instruments; electrical and 
electronic control apparatus for use with apparatus or installations for air-conditioning; electrical and electronic control 
apparatus for use with apparatus or installations for heating; electrical and electronic control apparatus for use with 
apparatus or installations for ventilation; measuring and control apparatus and instruments; electronic navigational, 
tracking and positioning apparatus and instruments; data communication apparatus and instruments; apparatus and 
instruments for recording, transmission or reproduction of sound or images; satellite broadcast receiving and decoding 
apparatus and instruments; apparatus and instruments for transferring, receiving and storing sound, images and data, 
both in digital and analog form; speed checking apparatus for vehicles; navigation apparatus for vehicles [on-board 
computers]; satellite navigational apparatus; signal transmission apparatus; regulating apparatus, electric; measuring 
devices, electric; signalling apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling the distribution or use of electricity; Global Positioning System 
[GPS] apparatus; distance recording apparatus; data processing apparatus; distance measuring apparatus; apparatus for 
testing vehicle brakes; apparatus for testing vehicle transmissions; vehicle radios; computer software applications, 
downloadable; audio books; emergency light bars for vehicles [luminous signals]; batteries; batteries for lighting; 
batteries, electric; batteries for vehicles; electric wire harnesses for automobiles; battery chargers; cables, electric; 
starter cables for motors; photovoltaic cells; electronic circuits; integrated circuits; power connectors; electric cable 
connectors; connectors [electricity]; counters; contacts, electric; light-emitting diodes [LED]; quantum dot light-emitting 
diodes [QLED]; organic light-emitting diodes [OLED]; vehicle tracking devices; igniting apparatus, electric, for igniting at 
a distance; electronic personal alarm devices; wires, electric; sheaths for electric cables; automatic indicators of low 
pressure in vehicle tires; quantity indicators; temperature indicators; water level indicators; fuel gauges; gasoline 
gauges; electric loss indicators; pressure indicators; speed indicators; interfaces for computers; circuit closers; power 
switches; circuit breakers; inverters [electricity]; measuring and testing machines and instruments; vehicle wheel 
alignment machines; tire balancing machines for land vehicles; magnets; junction sleeves for electric cables; pressure 
gauges; measuring apparatus; pressure measuring apparatus; electrical cells and batteries; plates for batteries; electric 
sockets; data processors; digital signal processors; computer software products; computer programs, downloadable; 
electronic publications, downloadable; control panels [electricity]; switchboards; distribution boards [electricity]; radios 
for vehicles; voltage regulators for vehicles; resistances, electric; audio- and video-receivers; cell switches [electricity]; 
combination carbon monoxide and smoke detectors; heat detectors; smoke alarms; fire detectors; black boxes [data 
recorders]; semi-conductors; infrared sensors; acceleration sensors; distance sensors; level sensors; gas sensors; 
motion sensors; motion sensors for security lights; position sensors; pressure sensors; proximity sensors; timing 
sensors; temperature sensors; coolant-temperature sensors; vibration sensors; velocity sensors; optical sensors; locks, 
electric; power locks for motor vehicles; locks for vehicles, electric; vehicle driving simulators for training purposes; 
sirens for vehicles; fire extinguishing systems; satellite navigation systems; Global Positioning Systems; computer 
software for data processing; graphical user interface software; software for diagnostics and troubleshooting; software 
for satellite navigation systems; computer software for Global Positioning Systems [GPS]; downloadable computer 
software for remote monitoring and analysis; charging stations for electric vehicles; alarms; measuring instruments; 
navigational instruments; speedometers for vehicles; tachometers; pressure indicator plugs for valves; thermostats for 
vehicle engines; thermostats for vehicles; battery testers; transformers [electricity]; step-down transformers; backup 
drives for computers; voltage monitoring units; battery jars.

Cl.11;Lighting apparatus for vehicles; lights for vehicles; vehicle headlights; taillights for vehicles; vehicle reflectors; 
map-reading lights for vehicles; running lights for land vehicles; backup lights for land vehicles; taillights for land 
vehicles; anti-glare devices for vehicles [lamp fittings]; light bulbs for directional signals for vehicles; lights for 
automobiles; headlights for automobiles; heaters for vehicles; defrosters for vehicles; ventilating fans for use in vehicles; 
air conditioners for vehicles; ventilation [air-conditioning] installations for vehicles; heating apparatus for defrosting 
vehicle windows; heat exchangers, other than parts of machines.

Cl.12;Electric cigarette lighters for land vehicles; cigar lighters for automobiles; couplings for land vehicles; air bags 
[safety devices for automobiles]; air bags for vehicles; cardan shafts for vehicles; transmission shafts for land vehicles; 
sun-blinds adapted for automobiles; anti-theft alarms for vehicles; suspension shock absorbers for vehicles; shock 
absorbers for automobiles; shock absorbers for vehicles; brake segments for vehicles; anti-theft devices for vehicles; 
apparatus for locomotion by land; head-rests for vehicle seats; vehicle roll bars; axles for land vehicles; trailer hitches for 
vehicles; electric cars; robotic cars; cars; sway bars for land vehicle suspensions; vehicle joysticks; tow bars for 
vehicles; torsion bars for automobiles; torsion bars for land vehicle suspensions; torsion bars for vehicles; connecting 
rods for land vehicles, other than parts of motors and engines; signal arms for vehicles; gear boxes for land vehicles; 
inner tubes for pneumatic tires; inner tubes for vehicle tires; trucks; hoods for vehicles; bodies for vehicles; automobile 
bodies; coachwork for motor vehicles; driving chains for land vehicles; transmission chains for land vehicles; automobile 
chains; tire chains for land vehicles; brake shoes for automobiles; brake shoes for vehicles; rims for vehicle wheels; tires 
for vehicle wheels; spikes for tires; brake cylinders for vehicles; brake cylinders for land vehicles; security harness for 
vehicle seats; transmission belts for land vehicles; safety belts for vehicle seats; hydraulic circuits for automobiles; 
hydraulic circuits for vehicles; clips adapted for fastening automobile parts to automobile bodies; torque converters for 
automobiles; torque converters for land vehicles; transmission top covers for land vehicles; casings for pneumatic tyres; 
fitted dashboard covers for vehicles; hoods for vehicle engines; wheel bearings for land vehicles; axle bearings for land 
vehicles; lug nuts for vehicle wheels; reduction gears for land vehicles; hub caps; brake discs for vehicles; anti-glare 
devices for vehicles; anti-theft devices for automobiles; non-skid devices for vehicle tires; vehicle bonnet pins; license 
plate fasteners; fender flares for land vehicles; windows for automobiles; interior trim for automobiles; block brakes for 
land vehicles; brakes for automobiles; brakes for vehicles; brakes for land vehicles; universal joints for land vehicles; 
solid tires for vehicle wheels; brake linings for automobiles; brake linings for vehicles; clutch linings for land vehicles; 
upholstery for vehicles; differential gears for land vehicles; reversing gears for land vehicles; drive gears for land 
vehicles; gearing for land vehicles; gear shifts for automobiles; gear shifts for land vehicles; driving motors for land 
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vehicles; handles for automobile doors; clutch mechanisms for automobiles; clutch mechanisms for land vehicles; 
propulsion mechanisms for land vehicles; transmissions for land vehicles; leaf springs for land vehicle suspensions; 
shock absorbing springs for automobiles; shock absorbing springs for vehicles; suspension springs for automobiles; 
vehicle suspension springs; jet engines for land vehicles; automobile engines; diesel engines for land vehicles; electric 
motors for automobiles; motors, electric, for land vehicles; engines for land vehicles; hubs for vehicle wheels; roof panels 
for land vehicles; door panels for vehicles; door panels for land vehicles; windscreens; windshields for automobiles; 
windshields for vehicles; mudguards for automobiles; mudguards for land vehicles; sun visors for automobiles; mud 
flaps for vehicles; vehicle bumpers; bumpers for automobiles; structural parts for automobiles; structural parts for vans; 
structural parts for trucks; brake pads for automobiles; brake pads for vehicles; brake pedals for vehicles; brake calipers 
for vehicles; balance weights for vehicle wheels; pneumatic tires; automobile tires; air pumps [vehicle accessories]; roof 
racks for automobiles; luggage carriers for vehicles; license plate holders; doors for vehicles; doors for automobiles; 
ashtrays for automobiles; vehicle running boards; vehicle wheel spokes; rearview mirrors; tire liners; fitted liners for the 
cargo area of vehicles; gear wheels for land vehicles; wheels for automobiles; vehicle wheels; transmission cases for 
land vehicles; vehicle seats; car seats for children; brake segments for automobiles; brake segments for land vehicles; 
horns for vehicles; reversing alarms for vehicles; fuel tanks for land vehicles; gas tanks for vehicles; brake systems for 
vehicles; suspension systems for automobiles; suspension systems for land vehicles; wheel suspensions; windshield 
wiper blades for vehicles; side view mirrors for vehicles; rearview mirrors for automobiles; spoilers for vehicles; engine 
mounts for land vehicles; mud flap hangers; spare tire carriers for vehicles; brake drums for vehicles; brake drums for 
land vehicles; caps for vehicle fuel tanks; caps for automobile gas tanks; valve stem caps for vehicle tires; vehicle 
chassis; automobile chassis; windshield wipers; headlight wipers; sunroofs for automobiles; convertible tops for 
automobiles; convertible tops for vehicles; gear boxes for automobiles; steering units for land vehicles; valves for vehicle 
tires; electric vehicles; driverless cars [autonomous cars].

Cl.37;Fuelling of vehicles; vehicle washing; vehicle greasing; vehicle polishing; vehicle maintenance; repair of water 
vehicles; consultancy relating to vehicle repair; tuning of engines for motor vehicles; maintenance of motor vehicles; 
maintenance of vehicles and machines; maintenance, servicing and repair of vehicles; vehicle battery charging; repair of 
land vehicles; repair and maintenance of vehicles; emergency vehicle repair services; repair of brake systems for 
vehicles; repair and maintenance of engines for motor vehicles; repair and maintenance of motor vehicles and their 
engines; recharging services for electric vehicles; fuelling, washing, cleaning, maintenance and repair of vehicles; repair 
and maintenance of motor vehicles and parts thereof; information and consultancy services relating to vehicle repair; 
garage services for the maintenance and repair of motor vehicles; repair, maintenance, servicing, dismantling, rebuilding 
and cleaning of vehicle engines and parts thereof; repair of automobiles; tuning of motors and engines for automobiles; 
motor vehicle maintenance and repair; providing information relating to the repair or maintenance of automobiles; 
inspection of automobiles and parts thereof prior to maintenance and repair.
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4342377    05/07/2019
[International Registration No. : 1496941]
Foshan Shuntai Textile Co., Ltd.

No. 36 Dabu Industrial Zone, Lishui Town, Nanhai District, Foshan City, Guangdong Province 528000 China

Proposed to be Used
IR DIVISION
Cl.3;Breath freshening sprays; tissues impregnated with cosmetic lotions; beauty masks; cosmetics; bath preparations, 
not for medical purposes; cleaning preparations; air fragrancing preparations; cotton sticks for cosmetic purposes; 
ethereal oils; eyebrow pencils.

Cl.25;Clothing; bodices [lingerie]; layettes; dance clothing; shoes; hosiery; gloves [clothing]; scarves; neckties; 
girdles.

Cl.28;Body-building apparatus; machines for physical exercises; balls for games; waist protectors for athletic use; 
wrist guards for athletic use; arm guards for sports use; games; toys; chess; fishing tackle.
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Priority claimed from 30/01/2019; Application No. : 1112523 ;New Zealand 

4342396    31/05/2019
[International Registration No. : 1496973]
THE WAREHOUSE LIMITED

26 The Warehouse Way Northcote Auckland 0627 New Zealand

Proposed to be Used
IR DIVISION
Cl.4;Automotive engine oils; lubricants; dust absorbing, wetting and binding compositions; fuels and illuminants; 
candles and wicks for lighting.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; parts and fittings in this class for the foregoing.

Cl.35;Advertising; business management; business administration; office functions; wholesaling and retailing services; 
business and market research; mail order services; import-export agencies; marketing; sales promotion for others; retail 
and wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; providing an 
online market for buyers and sellers of goods and services; all the aforementioned services being in relation to consumer 
goods; all the foregoing also being available or accessible online or via the Internet.
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Priority claimed from 17/12/2018; Application No. : 4508855 ;France 

4342408    14/06/2019
[International Registration No. : 1496987]
GOLBANG

56 avenue de Buzenval F-92500 Rueil-Malmaison France

Proposed to be Used
IR DIVISION
Cl.9;Game software; software (recorded programs); spectacles (optics); 3D spectacles; virtual reality headsets; optical 
goods; spectacle cases; bags designed for laptop computers; smartwatches.

Cl.41;Education; entertainment; sporting and cultural activities; entertainment information; provision of recreational 
facilities; organization of competitions (education or entertainment); game services provided on-line from a computer 
network.
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4343861    17/06/2019
[International Registration No. : 1497059]
WEIHAI HANJIN TRADING CO., LTD

ROOM 1202TH 2ND QINGDAO NORTH ROAD, WEIHAI CITY SHANDONG PROVINCE China

Proposed to be Used
IR DIVISION
Cl.29;Sausages; fish-based food; sea cucumbers (not live); jam; potato chips; porphyra, processed; edible oil; jelly; 
processed nuts; tofu products.

Cl.30;Coffee; coffee drink; tea drink; candy; chocolate; biscuit; pastry; cereal based snack; ice cream; meat pie.

Cl.32;Non-alcoholic juice drinks; legume drinks; fruit-based soft drinks flavored with tea; mineral water; beer; grape 
juice; soda water; vegetable drink.
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Priority claimed from 21/11/2018; Application No. : 302018000036945 ;Italy 

4343881    21/05/2019
[International Registration No. : 1496814]
FPT INDUSTRIAL S.P.A.

Via Puglia, 15 I-10156 TORINO Italy

Proposed to be Used
IR DIVISION
Cl.7;3D printers; acetylene cleaning apparatus; adhesive bands for pulleys; adhesive tape dispensers [machines]; 
aerating pumps for aquaria; aerocondensers; aeronautical engines; aeroplane engines; agitators; agricultural elevators; 
agricultural implements, other than hand-operated; agricultural machines; air brushes for applying colour; air 
condensers; air cushion devices for moving loads; air pumps [garage installations]; air suction machines; alternators; 
anti-friction bearings for machines; anti-pollution devices for motors and engines; aprons [parts of machines]; automatic 
grapnels for marine purposes; axles for machines; ball-bearings; ball rings for bearings; basket presses; bearing brackets 
for machines; bearings for transmission shafts; bearings [parts of machines]; beaters, electric; beating machines; 
bellows [parts of machines]; belt conveyors; belts for conveyors; belts for machines; belts for motors and engines; 
bending machines; bicycle assembling machines; bicycle dynamos; binding apparatus for hay; bitumen making 
machines; blade holders [parts of machines]; blade sharpening [stropping] machines; blades [parts of machines]; 
blenders, electric, for household purposes; blowing machines; blowing machines for the compression, exhaustion and 
transport of gases; blowing machines or fans for the compression, sucking and carrying of grain; bobbins for weaving 
looms; boiler tubes [parts of machines]; bookbinding apparatus and machines for industrial purposes; bottle capping 
machines; bottle filling machines; bottle sealing machines; bottle stoppering machines; bottle washing machines; boxes 
for matrices [printing]; braiding machines; brake linings, other than for vehicles; brake pads, other than for vehicles; 
brake segments, other than for vehicles; brake shoes, other than for vehicles; brewing machines; brushes, electrically 
operated [parts of machines]; brushes for vacuum cleaners; brushes [parts of machines]; bulldozers; butter machines; 
calenders; camshafts for vehicle engines; can openers, electric; capstans; carbon brushes [electricity]; carburetter 
feeders; carburetters; card clothing [parts of carding machines]; carding machines; carriages for knitting machines; 
cartridges for filtering machines; catalytic converters; central vacuum cleaning installations; centrifugal machines; 
centrifugal mills; centrifugal pumps; chaff cutter blades; chaff cutters; chain saws; chisels for machines; chucks [parts of 
machines]; churns; cigarette machines for industrial purposes; cinder sifters [machines]; clack valves [parts of 
machines]; cleaning appliances utilizing steam; clippers [machines]; clutches, other than for land vehicles; coal-cutting 
machines; coin-operated washing machines; compressed air engines; compressed air guns for the extrusion of mastics; 
compressed air machines; compressed air pumps; compressors for refrigerators; compressors [machines]; concrete 
mixers [machines]; condensing installations; connecting rods for machines, motors and engines; control cables for 
machines, engines or motors; control mechanisms for machines, engines or motors; converters for steelworks; 
conveyors [machines]; cord making machines; couplings, other than for land vehicles; cowlings [parts of machines]; 
cranes [lifting and hoisting apparatus]; crankcases for machines, motors and engines; crank shafts; cranks [parts of 
machines]; crushing machines; cultivators [machines]; current generators; curtain drawing devices, electrically operated; 
cutters [machines]; cutting blow pipes, gas-operated; cutting machines; cylinder heads for engines; cylinders for 
machines; cylinders for motors and engines; dairy machines; darning machines; de-aerators for feedwater; degreasers 
[machines]; derricks; die-cutting and tapping machines; die-stamping machines; diggers [machines]; dishwashers; 
disintegrators; ditchers [ploughs]; dividing machines; door closers, electric; door closers, hydraulic; door closers, 
pneumatic; door openers, electric; door openers, hydraulic; door openers, pneumatic; drainage machines; drill chucks 
[parts of machines]; drilling bits [parts of machines]; drilling heads [parts of machines]; drilling machines; drilling rigs, 
floating or non-floating; driving chains, other than for land vehicles; driving motors, other than for land vehicles; drums 
[parts of machines]; dust exhausting installations for cleaning purposes; dust removing installations for cleaning 
purposes; dyeing machines; dynamo belts; dynamo brushes; dynamos; earth moving machines; ejectors; electrical 
apparatus for sealing plastics [packaging]; electric arc cutting apparatus; electric arc welding apparatus; electric 
hammers; electric hand drills; electric welding apparatus; electrodes for welding machines; electromechanical machines 
for chemical industry; electroplating machines; elevating apparatus; elevator belts; elevator chains [parts of machines]; 
elevator operating apparatus; elevators [lifts]; embossing machines; emergency power generators; engine mounts, other 
than for land vehicles; engines for air cushion vehicles; engines for boats; engraving machines; excavators; exhaust 
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manifold for engines; exhausts for motors and engines; expansion tanks [parts of machines]; extractors for mines; fan 
belts for motors and engines; fans for motors and engines; feeders [parts of machines]; feeding apparatus for engine 
boilers; filling machines; filtering machines; filter presses; filters for cleaning cooling air, for engines; filters [parts of 
machines or engines]; finishing machines; fittings for engine boilers; fleshing machines; flour mill machines; fodder 
presses; food preparation machines, electromechanical; food processors, electric; forge blowers; foundry machines; 
freewheels, other than for land vehicles; friezing machines; fruit presses, electric, for household purposes; fuel 
conversion apparatus for internal combustion engines; fuel dispensing pumps for service stations; fuel economisers for 
motors and engines; galvanizing machines; waste disposal units; gas-operated blow torches; gear boxes, other than for 
land vehicles; gears for weaving looms; gears, other than for land vehicles; generators of electricity; glass-working 
machines; glaziers' diamonds [parts of machines]; glow plugs for Diesel engines; glue guns, electric; grain husking 
machines; grain separators; grease boxes [parts of machines]; grease rings [parts of machines]; grinding machines; 
grindstones [parts of machines]; guides for machines; guns [tools using explosives]; hair clipping machines for animals; 
hammers [parts of machines]; hand-held tools, other than hand-operated; handling apparatus for loading and unloading; 
handling machines, automatic [manipulators]; hangers [parts of machines]; harrows; harvesting machines; heat 
exchangers [parts of machines]; hemming machines; high pressure washers; hoists; holding devices for machine tools; 
hoppers [mechanical discharging]; hosiery looms; housings [parts of machines]; hydraulic controls for machines, motors 
and engines; hydraulic engines and motors; hydraulic turbines; igniting devices for internal combustion engines; igniting 
magnetos; injectors for engines; inking apparatus for printing machines; jet engines, other than for land vehicles; joints 
[parts of engines]; journal boxes [parts of machines]; journals [parts of machines]; joysticks being parts of machines, 
other than for game machines; kick starters for motorcycles; knives for mowing machines; knives [parts of machines]; 
labellers [machines]; lace making machines; lathes [machine tools]; lawnmowers [machines]; leather paring machines; 
leather-working machines; lifting apparatus; lifts, other than ski-lifts; loading ramps; looms; loom shafts; lubricating 
pumps; lubricators [parts of machines]; machine fly-wheels; machines and apparatus for carpet shampooing, electric; 
machines and apparatus for cleaning, electric; machines and apparatus for polishing [electric]; machines and apparatus 
for wax-polishing, electric; machines for making pasta; machines for processing plastics; mineral water making 
machines; machines for the production of sugar; machines for the textile industry; machine tools; machine wheels; 
machine wheelwork; matrices for use in printing; mechanized livestock feeders; metal drawing machines; metalworking 
machines; milking machines; milling machines; mills for household purposes, other than hand-operated; mills 
[machines]; millstones; mine borers; mineworking machines; molding machines; molds [parts of machines]; mortising 
machines; motorized cultivators; motors, electric, other than for land vehicles; motors for boats; motors, other than for 
land vehicles; moving walkways; moving staircases [escalators]; mud catchers and collectors [machines]; mufflers for 
motors and engines; nail pullers, electric; net hauling machines [fishing]; notchers [machine tools]; oil refining machines; 
ore treating machines; packaging machines; packing machines; painting machines; paper feeders [printing]; paper 
machines; papermaking machines; parquet wax-polishers, electric; pedal drives for sewing machines; peeling machines; 
pigs for cleaning pipes; piston segments; pistons for cylinders; pistons for engines; pistons [parts of machines or 
engines]; planing machines; ploughs; ploughshares; pneumatic controls for machines, motors and engines; pneumatic 
hammers; pneumatic jacks; pneumatic transporters; pneumatic tube conveyors; potters' wheels; power hammers; 
presses [machines for industrial purposes]; pressure reducers [parts of machines]; pressure regulators [parts of 
machines]; pressure valves [parts of machines]; printing cylinders; printing machines; printing machines for use on sheet 
metal; printing plates; printing presses; printing rollers for machines; propulsion mechanisms, other than for land 
vehicles; puddling machines; pulleys; pulleys [parts of machines]; pulverisers [machines]; pump diaphragms; pumps for 
heating installations; pumps [machines]; pumps [parts of machines, engines or motors]; radiators [cooling] for motors 
and engines; rail-laying machines; railroad constructing machines; raking machines; rams [machines]; reapers; reapers 
and binders; reapers and threshers; reduction gears, other than for land vehicles; reeling apparatus, mechanical; reels, 
mechanical, for flexible hoses; reels [parts of machines]; regulators [parts of machines]; rinsing machines; riveting 
machines; road making machines; road sweeping machines, self-propelled; robots [machines]; roller bearings; roller 
bridges; rolling mill cylinders; rolling mills; rotary printing presses; rotary steam presses, portable, for fabrics; rubber 
tracks being parts of crawlers on agricultural machines; rubber tracks being parts of crawlers on construction machines; 
rubber tracks being parts of crawlers on loading-unloading machines and apparatus; rubber tracks being parts of 
crawlers on mining machines; rubber tracks being parts of crawlers on snow ploughs; satinizing machines; sausage 
making machines; saw benches [parts of machines]; saw blades [parts of machines]; saws [machines]; scale collectors 
for machine boilers; scissors, electric; screwdrivers, electric; sealing machines for industrial purposes; self-oiling 
bearings; self-regulating fuel pumps; sewage pulverizers; sewing machines; shaft couplings [machines]; sharpening 
machines; sheaf-binding machines; shears, electric; shock absorber plungers [parts of machines]; shoe polishers, 
electric; shovels, mechanical; shredders [machines] for industrial use; shuttles [parts of machines]; sieves [machines or 
parts of machines]; sifting installations; sifting machines; sizing machines; ski edge sharpening tools, electric; slide rests 
[parts of machines]; smoothing presses; snow ploughs; soldering apparatus, electric; soldering blow pipes, gas-
operated; soldering irons, electric; soldering irons, gas-operated; soldering lamps; sorting machines for industry; sowers 
[machines]; sparking plugs for internal combustion engines; speed governors for machines, engines and motors; spin 
driers [not heated]; spinning frames; spinning machines; spinning wheels; spray guns for paint; springs [parts of 
machines]; stalk separators [machines]; stamping machines; stands for machines; starters for motors and engines; 
stators [parts of machines]; steam condensers [parts of machines]; steam engine boilers; steam engines; steam/oil 
separators; steamrollers; steam traps; stereotype machines; stitching machines; stone-working machines; stuffing boxes 
[parts of machines]; suction machines for industrial purposes; suction nozzles for vacuum cleaners; superchargers; 
superheaters; swaging machines; tables for machines; tambours for embroidery machines; taps [parts of machines, 
engines or motors]; tarring machines; tedding machines; thermic lances [machines]; threading machines; threshing 
machines; tilt hammers; tobacco processing machines; tools [parts of machines]; torque converters, other than for land 
vehicles; transmission chains, other than for land vehicles; transmissions for machines; transmission shafts, other than 
for land vehicles; transmissions, other than for land vehicles; railway wagon lifts; trueing machines; turbines, other than 
for land vehicles; turbocompressors; turf removing ploughs; tympans [parts of printing presses]; typecasting machines; 
type-setting machines [photocomposition]; type-setting machines [printing]; typographic machines; typographic presses; 
vacuum cleaner attachments for disseminating perfumes and disinfectants; universal joints [Cardan joints]; vacuum 
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cleaner bags; vacuum cleaner hoses; vacuum cleaners; vacuum pumps [machines]; valves [parts of machines]; vending 
machines; vulcanization apparatus; washing installations for vehicles; waste compacting machines; water heaters [parts 
of machines]; water separators; weeding machines; welding apparatus, gas-operated; welding machines, electric; 
whitewashing machines; winches; window closers, electric; wind turbines; winnowers; woodworking machines; wrapping 
machines; wringing machines for laundry; flues for engine boilers; air cleaners [parts of engines]; air compressors; air 
compressors for vehicles; aircraft engines; air-cooled condensers; air filters for automobile engines; air-operated power 
tools; air turbines, other than for land vehicles; alternating current servo motors; alternators for land vehicles; angle 
valves being parts of machines; assembling machines for liquid crystal display devices; assembly line conveyor 
machinery; automatic inlet control valves for reciprocating air compressors; automatic stamping machines; automobile 
oil pans; automotive engine blocks; automotive exhaust pipes; automotive intake manifolds; axial flow blowers; axial flow 
compressors; axial pumps; sum pumps; backhoes [earth moving machines]; belt pulleys; belts for farm vehicle 
machines; brake flushing machines; brake linings for machines; brakes for industrial machines; brakes for machines; 
cam chains; cams being parts of machines; camshafts; cam sprockets; canning machines; car lifts; carpet cleaning 
machines; cartoning machines; car washing machines; car washing installations; centrifugal metering pumps; 
compression molding machines; compressors for air conditioners; cordless electric screwdrivers; diffusion pumps; 
direct current generators; direct current motors; disc brakes being parts of machines; disc brakes for machines; disc 
harrows; dredging machines; drive pulleys for power transmission belts of agricultural machines; drive devices for 
opening and closing vehicle doors; drive pulleys for power transmission belts of industrial machines; dry-cleaning 
machines; electric motors and parts thereof, other than for land vehicles; electric motors for machines; electric motors for 
machines with a digital servo drive controller; vehicle window electric openers; electric power generators for emergency 
use; electric power generators for ships; electric washing machines for industrial purposes; electric water pumps; 
electrostatic generators; engine bearings; engine camshafts; engine cylinders for land vehicles; engine cylinders for 
vehicles; engines and motors for model aircraft; engines and motors for model boats; engines and motors for model 
vehicles; engines for aerostats; engines for water vehicles; exhaust gas recirculation [EGR] valves for motors and 
engines; exhaust mufflers for motors and engines; exhaust pipes for land vehicle engines; exhaust systems for diesel 
engines; extension bars for power tools; extrusion molding machines; fan belts for land vehicle engines; fans for machine 
engines; filters for motors and engines; fuel filters; fuel injection devices for internal combustion engines; fuel injectors; 
fuel nozzles; fuel pumps for engines; fuel pumps for land vehicle engines; fuel pumps for service stations; galvanizing 
apparatus; gaskets for internal combustion engines; gaskets, not of metal, for vehicle engines; gaskets of metal for 
vehicle engines; gasoline engines, other than for land vehicles; gasoline lawn mowers; gasoline pumps for service 
stations; gas turbines not for land vehicles; gear cutters [machine tools]; gear cutting and finishing machines; gears for 
elevators; gears for machines; gears for passenger elevators; generators for land vehicles; generators for wind turbines; 
high-frequency motor spindles with high frequency electric converters and power supply units; high-voltage generators; 
hydraulic accumulators being parts of machines; hydraulic controls for motors and engines; hydraulic door openers and 
closers [parts of machines]; hydraulic conveyors; hydraulic excavators; hydraulic hammers; hydraulic hoists; hydraulic 
intensifiers being parts of machines; hydraulic lift tables; hydraulic jacks; hydraulic machines; hydraulic pumps; 
hydraulic torque converters, other than for land vehicles; industrial centrifuges; industrial robots; internal combustion 
motors (other than for land vehicles); laser welding devices; laundry presses; machine coupling and transmission 
components, except for land vehicles, and parts therefor; machine coupling and transmission components; metal 
extrusion presses; metal forming machines; metal pulleys being parts of machines; metal sawing machines; metal 
surface galvanizing apparatus; power saws; motors for elevators; motors for passenger elevators; paper cutting 
machines; pistons for internal combustion engines; pistons for machines; pistons for land vehicle engines; pneumatic 
door openers and closers [parts of machines]; pneumatic drills, hand-held; pneumatic hoists; pneumatic machines; 
power tools; power transmission belts for machines; pumps and compressors as parts of machines, motors and engines; 
pumps for land vehicle engines; rotary pumps; screw pumps; scroll saws [machines]; servomotors; shafts for pumps; 
starter motors; starter motors for land vehicles; transmission belts, other than for land vehicles; transmission gears for 
machines; turbogenerators; jet engines for aeroplanes; turboprop engines for aircrafts; waste material conveying 
machines; electric traction motors other than for land vehicles.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers; sound recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers; calculators; data processing equipment; computer hardware; 
computer software; fire extinguishers; transparencies [photography]; electronic controls for motors; electronic servo 
motor controllers; power locks for motor vehicles; starter cables for motors; battery charging devices for motor vehicles; 
fire engines; computer search engine software; engine cut-off devices; engine cut-off switch; thermostats for vehicle 
engines; augmented reality training simulation software in the field of engineering; virtual reality training simulation 
software in the field of engineering; telescopic inspection mirrors for automotive use; batteries for vehicles; radios for 
vehicles; sirens for vehicles; speedometers for vehicles; subwoofers for vehicles; vehicle dipsticks; vehicle radios; 
accumulators, electric, for vehicles; apparatus for testing vehicle brakes; apparatus for testing vehicle transmissions; 
charging stations for electric vehicles; electronic keys for vehicles; emergency light bars for vehicles [luminous signals]; 
fuel gauges for vehicles; kilometer recorders for vehicles; locks for vehicles, electric; oil gauges for vehicles; speed 
checking apparatus for vehicles; steering apparatus, automatic, for vehicles; vehicle breakdown warning triangles; 
vehicle tracking devices; vehicle wheel alignment machines; voltage regulators for vehicles; water gauges for vehicles; 
vehicle breakdown warning lamps, other than parts of vehicles; tire balancing machines for land vehicles; vehicle driving 
simulators for training purposes; anti-theft alarms, other than for vehicles; navigation apparatus for vehicles [on-board 
computers]; simulators for the steering and control of vehicles; automatic indicators of low pressure in vehicle tyres; fuel 
storage cells as structural parts of vehicles; integrated software packages; industrial process control software; software 
for diagnostics and troubleshooting; software for GPS navigation systems; computer software for Global Positioning 
Systems [GPS]; computer software for computer-aided design/computer-aided manufacturing [CAD/CAM]; computer 
hardware; bags adapted for laptops; dust covers for computers, shaped; sleeves for laptops; computer hardware and 
firmware; computer styluses; computer programs, downloadable; computer software applications, downloadable; 
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navigation apparatus for vehicles [on-board computers]; computer software for computer-aided design/computer-aided 
manufacturing; computer hardware and software for providing secure remote access to computer and communication 
networks; computer keyboards; computer chips; acceleration sensors; motion sensors; position sensors; pressure 
sensors; proximity sensors; timing sensors; velocity sensors; temperature sensors; vibration sensors; optical sensors; 
oil level sensors; liquid level sensors; piezoelectric sensors; motion sensors for security lights, gas sensors; videotapes; 
video films; video processors; video recordings; video cards; prerecorded videos; compact discs [audio-video]; 
downloadable video and audio files; video games software; video game cartridges; video game programs; memory cards 
for video game machines; interactive multimedia software for playing games.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; cigar lighters for automobiles; couplings for land 
vehicles; aeroplanes; amphibious airplanes; aircraft; air bags [safety devices for automobiles]; masts for boats; 
transmission shafts for land vehicles; sun-blinds adapted for automobiles; anti-theft alarms for vehicles; ambulances; 
suspension shock absorbers for vehicles; shock absorbers for automobiles; brake segments for vehicles; anti-theft 
devices for vehicles; tipping apparatus [parts of railway wagons]; cable transport apparatus and installations; 
aeronautical apparatus, machines and appliances; head-rests for vehicle seats; timbers [frames] for ships; axles for 
vehicles; trailer hitches for vehicles; railway couplings; motor buses; motor homes; motor coaches; motor racing cars; 
golf carts [vehicles]; sports cars; cars; panniers adapted for bicycles; vehicle joysticks; torsion bars for vehicles; boats; 
tipping bodies for trucks; concrete mixing vehicles; bicycles; electric bicycles; connecting rods for land vehicles, other 
than parts of motors and engines; flanges for railway wheel tires; bags adapted for pushchairs; saddlebags adapted for 
bicycles; panniers adapted for motorcycles; sculls; cars for cable transport installations; gear boxes for land vehicles; 
inner tubes for pneumatic tires; inner tubes for bicycle tires; vans [vehicles]; trucks; bicycle bells; canoes; hoods for 
vehicles; automobile hoods; stroller hoods; travel trailers; two-wheeled trolleys; hose carts; casting carriages; forklift 
trucks; tilt trucks; shopping trolleys; handling carts; cleaning trolleys; bogies for railway cars; carts; wheelbarrows; 
wheelchairs; bodies for vehicles; automobile bodies; strollers; rolling stock for funicular railways; crankcases for land 
vehicle components, other than for engines; caissons [vehicles]; anti-skid chains; bicycle chains; driving chains for land 
vehicles; transmission chains for land vehicles; automobile chains; motorcycle chains; bicycle kickstands; motorcycle 
kickstands; brake shoes for vehicles; rims for vehicle wheels; tires for vehicle wheels; automobile tyres; rims for bicycle 
wheels; baskets adapted for bicycles; barges; spikes for tires; mopeds; security harness for vehicle seats; treads for 
vehicles [tractor type]; safety belts for vehicle seats; hydraulic circuits for vehicles; torque converters for land vehicles; 
stroller covers; casings for pneumatic tires [tyres]; spare wheel covers; saddle covers for motorcycles; sleeping berths 
for vehicles; hoods for vehicle engines; reduction gears for land vehicles; hub caps; brake discs for vehicles; anti-glare 
devices for vehicles; non-skid devices for vehicle tyres; steering gears for ships; disengaging gear for boats; dredgers 
[boats]; trolleys; civilian drones; military drones; screws [propellers] for ships; saddle covers for bicycles; seat covers for 
vehicles; covers for vehicle steering wheels; vehicle covers [shaped]; bicycle brakes; brakes for vehicles; clutches for 
land vehicles; funnels for locomotives; funnels for ships; funiculars; delivery tricycles; cleats [nautical]; bands for wheel 
hubs; solid tires for vehicle wheels; davits for boats; brake linings for vehicles; upholstery for vehicles; hydroplanes; 
seaplanes; direction indicators for bicycles; signal arms for vehicles; gears for bicycles; gearing for land vehicles; 
sprinkling trucks; locomotives; driving motors for land vehicles; bicycle cranks; bicycle handlebars; motorcycle 
handlebars; rolling stock for railways; propulsion mechanisms for land vehicles; transmissions for land vehicles; shock 
absorbing springs for vehicles; vehicle suspension springs; hot air balloons; push scooters [vehicles]; side cars; 
motorcycles; jet engines for land vehicles; motors, electric, for land vehicles; motor scooters; mobility scooters; bicycle 
motors; motorcycle engines; engines for land vehicles; tyre mousse inserts; hubs for vehicle wheels; hubs for bicycle 
wheels; ships; portholes; omnibuses; paddles for canoes; airships; fenders for ships; windscreens; parachutes; bicycle 
mudguards; mudguards; vehicle bumpers; bumpers for automobiles; brake pads for automobiles; bicycle pedals; spars 
for ships; inclined ways for boats; balance weights for vehicle wheels; pneumatic tires; bicycle tyres; air pumps [vehicle 
accessories]; pumps for bicycle tires; pontoons; luggage carriers for vehicles; rowlocks; ski carriers for cars; doors for 
vehicles; tailboard lifts [parts of land vehicles]; ashtrays for automobiles; vehicle running boards; screw-propellers; 
screw-propellers for boats; boat hooks; vehicle wheel spokes; spokes for bicycle wheels; axle journals; oars; buffers for 
railway rolling stock; luggage nets for vehicles; dress guards for bicycles; rearview mirrors; trailers [vehicles]; mobile 
restaurant (cars); adhesive rubber patches for repairing inner tubes; casters for trolleys [vehicles]; mine cart wheels; 
bicycle wheels; vehicle wheels; freewheels for land vehicles; fitted footmuffs for prams; fitted footmuffs for pushchairs; 
tilting-carts; ship hulls; repair outfits for inner tubes; launches; ski lifts; safety seats for children, for vehicles; vehicle 
seats; ejector seats for aircraft; chairlifts; horns for vehicles; reversing alarms for vehicles; bicycle saddles; motorcycle 
saddles; kick sledges; bellows for articulated buses; side view mirrors for vehicles; spoilers for vehicles; treads for 
retreading tires; engine mounts for land vehicles; caps for vehicle fuel tanks; vehicle chassis; automobile chassis; bicycle 
frames; motorcycle frames; telpher railways [cable cars]; spoke clips for wheels; windshield wipers; headlight wipers; 
rudders; ferry boats; aerial conveyors; sleighs [vehicles]; tractors; undercarriages for vehicles; tricycles; tubeless tires 
for bicycles; turbines for land vehicles; mine cars; railway carriages; refrigerated railway wagons; sleeping cars; dining 
cars; valves for vehicle tyres; air cushion vehicles; air vehicles; autonomous underwater vehicles for seabed inspections; 
armored vehicles; vehicles for locomotion by land, air, water or rail; snowmobiles; electric vehicles; refrigerated vehicles; 
military vehicles for transport; water vehicles; space vehicles; remote control vehicles, other than toys; remotely operated 
vehicles for underwater inspections; windows for vehicles; tramcars; driverless cars [autonomous cars]; steering wheels 
for vehicles; yachts; fitted stroller mosquito nets; electric cigarette lighters for land vehicles; air bags for vehicles; 
aerodynamic wings for airplanes; gliders; shock absorbers for vehicles; vehicle roll bars; axles for land vehicles; 
concrete mixing trucks; gyrocopters; electric cars; railcars; rowboats; recreational jet boats; tow bars for vehicles; boat 
tillers; torsion bars for land vehicle suspensions; anti-theft locks for use on automobile steering wheels; roof rack storage 
containers for land vehicles; suspension arms for telpher railways; tankers [land vehicles]; rubbish trucks; dinghies; soft 
tops for vehicles; aero dynamic fairings for vehicles; dollies [hand trucks]; railway bogies; hand trucks; motorized 
luggage carts; non-motorized, collapsible luggage carts; mechanics' creepers; landing gear for aircraft; hearses; railway 
cars; coachwork for motor vehicles; crankcases for automobile components, other than for engines; houseboats; tire 
chains for land vehicles; brake cables for bicycles; brake cables for motorcycles; clutch cables for motorcycles; brake 
cylinders for vehicles; brake cylinders for land vehicles; main brake cylinders; transmission belts for land vehicles; 
transmission top covers for land vehicles; hatch covers for boats; fitted dashboard covers for vehicles; seat covers for 
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automobiles; wheel bearings for land vehicles; axle bearings for land vehicles; automobile seat cushions; wheelchair 
cushions; lug nuts for vehicle wheels; hood shields as structural parts of vehicles; anti-theft devices for automobiles; 
propeller blade protectors for aircraft; propeller blade protectors for boats; license plate fasteners; propellers for aircraft; 
helicopters; fender flares for land vehicles; trolleybuses; windows for automobiles; interior trim for automobiles; bicycle 
forks; fuselages for aircraft; universal joints for land vehicles; clutch linings for land vehicles; fishing boats; pontoon 
boats; empennages; differential gears for land vehicles; reversing gears for land vehicles; drive gears for land vehicles; 
go-carts; kayaks; gear shifts for land vehicles; handles for automobile doors; clutch mechanisms for land vehicles; mini-
bikes; non-motorized scooters [vehicles]; water scooters; internal combustion engines for land vehicles; automobile 
engines; diesel engines for land vehicles; transmission components for land vehicles; roof panels for land vehicles; door 
panels for vehicles; mudguards for land vehicles; automobile windshield sunshades; mud flaps for vehicles; structural 
parts for aircraft; structural parts for gliders; structural parts for ambulances; structural parts for buses; structural parts 
for trucks; structural parts for automobiles; structural parts for bicycles; structural parts for helicopters; structural parts 
for vans; structural parts for boats; structural parts for motorcycles; structural parts for trains; brake pads for vehicles; 
brake pedals for land vehicles; wheel sprockets; brake calipers for land vehicles; tires for land vehicles; head-rests for 
automobile seats; gear lever knobs for vehicles; drink holders for vehicles; water bottle cages for bicycles; cargo carriers 
for vehicles; spare wheel holders for automobiles; license plate holders; cup holders for vehicles; doors for automobiles; 
bicycle seat posts; tire liners; fitted liners for the cargo area of vehicles; bicycle training wheels; landing gear wheels for 
aircraft; wheels for railway cars; transmission cases for land vehicles; car seats for children; pet safety seats for use in 
vehicles; brake segments for land vehicles; horns for automobiles; semi-trailers; fuel tanks for land vehicles; motorcycle 
sidecars; brake systems for land vehicles; suspension systems for land vehicles; wheel suspensions; windshield wiper 
blades for vehicles; rearview mirrors for vehicles; mine-car pushers; motorized tailgates for trucks; valve stems for 
vehicle tires; mud flap hangers; spare tire carriers for vehicles; brake drums for land vehicles; tandem bicycles; caps for 
automobile gas tanks; valve stem caps for vehicle tires; license plate frames; fitted covers for bicycles; fitted covers for 
motorcycles; fitted covers for vehicles; fork crowns for bicycles; sunroofs for automobiles; convertible tops for vehicles; 
boat rudders; mine-car pullers; gear boxes for automobiles; steering units for land vehicles; amphibious vehicles; 
motorized golf carts [vehicles]; self-propelled electric vehicles; airplane towing vehicles; electric traction motors for land 
vehicles; hybrid vehicles; pneumatic tyres.

Cl.16;Paper; cardboard; printed matter; bookbinding material; photographs [printed]; paper stationery; adhesives 
[glues] for stationery or household purposes; office requisites; instructional and teaching materials (except apparatus); 
plastic materials for packaging (not included in other classes); printing fonts; printing blocks; newspapers; magazine 
supplements for newspapers; magazines [periodicals]; magazine supplements to newspapers; printed graphs; graphic 
representations; catalogues; diaries; albums; almanacs; tickets; greeting cards; pads [stationery]; architects' models; 
calendars; desk mats; folders for papers; signboards of paper or cardboard; posters; transfers [decalcomanias]; leaflets; 
diagrams; flow sheets [printed matter]; labels of paper or cardboard; books; commemorative books; manuals 
[handbooks]; training manuals; instruction manuals; computer program manuals; road maps; forms, printed; pamphlets; 
blueprints; architectural plans and specifications; printed plans; souvenir programs; computer programs and data 
processing programs in printed form; prospectuses; printed publications; writing or drawing books; house organs; boxes 
of paper or cardboard; paperboard boxes for industrial packaging; printed informational cards; inkstands; flyers.

Cl.28;Games and playthings; video game apparatus; gymnastic and sporting articles; scale model airplanes; apparatus 
for games; video game machines; amusement park rides; controllers for game consoles; drones [toys]; building games; 
joysticks for video games; scale model kits [toys]; arcade video game machines; scale model vehicles; toy models; kendo 
plastrons; toy robots; toy vehicles; remote-controlled toy vehicles; engines and motors scale models.

Cl.35;Advertising; business management; business administration; office functions; organization and conducting of 
product presentations; preparation of audiovisual presentations for use in advertising; updating and maintenance of data 
in computer databases; administration of consumer loyalty programs; business management assistance; commercial or 
industrial management assistance; compiling indexes of information for commercial or advertising purposes; compilation 
of information into computer databases; consultancy regarding advertising communication strategies; consultancy 
regarding public relations communication strategies; demonstration of goods; direct mail advertising; compilation of 
statistics; providing consumer product information via the Internet; providing information and advice to consumers 
regarding the selection of products and items to be purchased; web indexing for commercial or advertising purposes; 
providing business information via a web site; business information; commercial information and advice for consumers 
in the choice of products and services; layout services for advertising purposes; marketing; targeted marketing; 
negotiation of business contracts for others; organization of exhibitions for commercial or advertising purposes; 
organization of events, exhibitions, fairs and shows for commercial, promotional and advertising purposes; business 
process re-engineering; sponsorship search; marketing research; market studies; procurement services for others 
[purchasing goods and services for other businesses]; price comparison services; business management and 
organization consultancy; computerized file management; competitive intelligence services; market intelligence services; 
promotion of goods and services through sponsorship of sports events; news clipping services; systemization of 
information into computer databases; wholesale and retail services (also online) of engines for land vehicles as well as 
parts and accessories; wholesale and retail services (also online) of engines for vehicles other than the land vehicles, as 
well as parts and accessories; wholesale and retail services (also online) of air vehicles, amphibious vehicles, armoured 
vehicles, bulletproof vehicles, snowmobiles, electric vehicles, refrigerated vehicles, all-terrain vehicles, water vehicles, 
space vehicles, land vehicles, golf carts [vehicles], remote control vehicles [other than toys], remotely operated vehicles 
for underwater inspections; wholesale and retail services (also online) of games, toys, video game apparatus, articles for 
gymnastics and sports, scale model airplanes, apparatus for games, apparatus for video games, controllers for game 
consoles, drones [toys], building games, joysticks for video games, scale model kits [toys], arcade video game machines, 
model vehicles, toy models, kendo plastrons, toy robots, vehicles [toys], remote control toy vehicles.

Cl.37;Asphalting; riveting; construction consultancy; construction; pier breakwater building; harbour construction; 
shipbuilding; underwater construction; mining extraction; construction information; repair information; pipeline 
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construction and maintenance; irrigation devices installation and repair; heating equipment installation and repair; 
machinery installation, maintenance and repair; installation, maintenance and repair of computer hardware; vehicle 
washing; varnishing; vehicle greasing; vehicle polishing; vehicle maintenance; airplane maintenance and repair; motor 
vehicle maintenance and repair; burner maintenance and repair; scaffolding; rental of bulldozers; rental of excavators; 
rental of cranes [construction equipment]; rental of construction equipment; vehicle cleaning; cleaning of buildings 
[interior]; boiler cleaning and repair; street cleaning; road paving; retreading of tires; rebuilding machines that have been 
worn or partially destroyed; rebuilding engines that have been worn or partially destroyed; repair of power lines; tire 
balancing; vehicle breakdown repair services; vehicle service stations [refuelling and maintenance]; building construction 
supervision; rustproofing; anti-rust treatment for vehicles; drilling of wells; drilling of deep oil or gas wells; vulcanization 
of tires [repair]; consultancy relating to building construction supervision; consultancy relating to vehicle repair; 
consultancy relating to the repair and reconditioning of anti-friction bearings for machines; conversion and tuning of 
production automobiles and their engines; yacht and boat conversion, renovation, refit and repair; shipbuilding and 
providing information relating thereto; construction of public works; yacht building; tuning of engines for motor vehicles; 
inspection of automobiles and parts thereof prior to maintenance and repair; providing information relating to the repair 
of land vehicles; providing information relating to the repair or maintenance of two-wheeled motor vehicles; providing 
information relating to the repair or maintenance of electric motors; providing information relating to the repair or 
maintenance of aircraft; providing information relating to the repair or maintenance of gasoline station equipment; 
providing information relating to the repair or maintenance of automobiles; providing information relating to the repair or 
maintenance of vehicle washing installations; providing information relating to the repair or maintenance of mining 
machines and apparatus; providing information relating to the repair or maintenance of waste compacting machines and 
apparatus; providing information relating to the repair or maintenance of waste crushing machines and apparatus; 
providing information relating to the repair or maintenance of agricultural machines and implements; providing 
information relating to the maintenance of measuring and test equipment; automobile greasing; installation of electric and 
electronic equipment in automobiles; installation of electrical wiring; installation of yacht interiors; installation of ship 
interiors; installation of cavity wall insulation; installation of industrial machinery; installation of machinery for generating 
electricity; installation of engines and motors; installation of environmental control systems; installation of heating, 
ventilation and air-conditioning [HVAC] systems; installation and maintenance of industrial plant and equipment; 
installation, maintenance and repair of electrical and electronic apparatus for use in the field of automation; installation, 
maintenance and repair of industrial machinery and manufacturing plants; installation, maintenance and repair of chassis 
parts and bodies for vehicles; installation, maintenance and repair of air pumps; installation, maintenance and repair of 
vacuum pumps; installation, maintenance and repair of automation systems; installation, maintenance and repair of 
ventilating systems; installation, maintenance and repair of hydraulic systems for machinery; installation, maintenance 
and repair of hydraulic systems for vehicles; installation, maintenance and repair of exhaust gas reduction systems; 
installation, maintenance and repair of air blowers; installation, maintenance and repair of drilling and mining tools; 
installation, maintenance, repair and reconditioning of industrial machinery; installation, repair and maintenance of 
condensing apparatus, steam condensers, radiators for motors and engines, air reheaters, boiler tubes; automobile 
polishing; car maintenance; maintenance of vehicle washing installations; maintenance of industrial machinery; 
maintenance of vehicles and machines; maintenance and repair of motor vehicles and airplanes; maintenance and repair 
of dual-clutch transmissions; maintenance and repair of automatic transmissions; maintenance and repair of hybrid 
transmissions; maintenance and repair of hydrodynamic transmissions; maintenance and repair of hydrostatic 
transmissions; maintenance and repair of manual transmissions; maintenance and repair of synchronized transmissions; 
maintenance and repair of power shift transmissions; aircraft maintenance or repair and providing information relating 
thereto; maintenance, servicing and repair of apparatus and installations for generating power; maintenance, servicing 
and repair of vehicles; maintenance, servicing, tuning and repair of motors and engines; tuning of motors and engines; 
rental of industrial machines; automobile pinstriping; painting of vehicles; painting of motor vehicles; painting of aircraft; 
painting or repair of signs; oil pumping and extraction; vehicle detailing; cleaning of airplanes; car cleaning; overhaul of 
engines and motors; servicing of manufacturing machines and apparatus; rebuilding of automobile engines; rebuilding 
and reconditioning of engines and motors; automotive refinishing; fuelling of aircraft; repair of couplings for land 
vehicles; repair of axles for machines; repair of axles for vehicles; repair of aerial navigation equipment; repair of 
automobiles; repair of tow bars for vehicles; repair of bicycles; repair of bicycles and providing information relating 
thereto; repair of trucks; repair of forklift trucks; repair of air filters; repair of air filters and parts thereof; repair of filters 
for machines, motors or engines; repair of construction and agricultural machinery; repair of industrial machinery; repair 
of mining machinery; repair of industrial waste treatment machines; pump repair; repair of suspension systems for 
vehicles; repair of garbage disposals; repair of water vehicles; repair of land vehicles; repair and maintenance of 
electronic navigational and positioning apparatus and instruments; repair and maintenance of dust extraction apparatus; 
repair and maintenance of heating, refrigerating, air-conditioning, drying, ventilating and dust extraction apparatus; repair 
and maintenance of axles and parts thereof; repair and maintenance of agricultural equipment; repair and maintenance of 
mining, earth moving, road making, agricultural and farming equipment; repair and maintenance of automobiles and parts 
thereof; repair and maintenance of boats; repair and maintenance of bicycles; repair and maintenance of compressors; 
repair and maintenance of uninterruptible power supplies; repair or maintenance of vehicle washing installations; repair 
and maintenance of agricultural machines; repair and maintenance of industrial machinery; repair and maintenance of 
road making machines; repair and maintenance of earth moving machines; repair and maintenance of mining machines; 
repair and maintenance of motors; repair and maintenance of motorcycles; repair or maintenance of electric motors and 
providing information relating thereto; repair and maintenance of airplane motors and engines; repair and maintenance of 
engines for motor vehicles; repair and maintenance of ships; repair and maintenance of chassis parts and bodies for 
vehicles; repair and maintenance of vacuum pumps and parts thereof; repair and maintenance of feed or booster pumps; 
repair and maintenance of motor vehicle cooling systems; repair and maintenance of vehicles; repair and maintenance of 
motor vehicles and parts thereof; repair and maintenance of motor vehicles and parts thereof and of engines for motor 
vehicles and parts thereof; repair and maintenance of motor vehicles and their engines; repair and maintenance of air 
vehicles; repair and maintenance of land, water, air and railway vehicles; repair and maintenance of electric vehicles; 
repair and maintenance of yachts; repair, maintenance and overhaul of automobiles; repair, maintenance, servicing, 
dismantling, rebuilding and cleaning of vehicle engines and parts thereof; repair, maintenance, servicing, dismantling, 
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rebuilding, cleaning and varnishing of vehicles and parts thereof; repair or maintenance of automobiles and providing 
information relating thereto; repair or maintenance of vehicle washing installations and providing information relating 
thereto; repair or maintenance of waste compacting machines and apparatus and providing information relating thereto; 
repair or maintenance of agricultural machines and implements and providing information relating thereto; repair or 
maintenance of power-driven floor cleaning machines; repair or maintenance of waste compacting machines and 
apparatus; repair or maintenance of harvesting machines and implements; repair or maintenance of mining machines and 
apparatus; repair or maintenance of waste crushing machines and apparatus; repair or maintenance of cultivating 
machines and implements; repair or maintenance of plant fiber processing machines and implements; repair or 
maintenance of sericultural machines and implements; repair or maintenance of electric motors; repair or maintenance of 
vessels and providing information relating thereto; pump repair or maintenance and providing information relating 
thereto; repair or maintenance of two-wheeled motor vehicles and providing information relating thereto; repair, servicing 
and maintenance of vehicles and apparatus for locomotion by air; roadside repair of automobiles; repair; repair of 
vehicles as part of vehicle breakdown services; reconditioning machines that are worn or partially destroyed; 
reconditioning machines, motors and engines that have been worn or partially destroyed; reconditioning of industrial 
machinery; repair of machines for treating organic waste; reconditioning motors and engines that have been worn or 
partially destroyed; reconditioning of vacuum pumps and parts thereof; tire rotating and balancing; recharging services 
for electric vehicles; excavation services; supervision of the construction of watercraft, yachts, boats, ships and water 
vehicles; painting of automobiles.

Cl.38;Communications by computer terminals; providing access to databases; providing user access to global 
computer networks; providing access to electronic shops [telecommunications]; providing on-line chatrooms for social 
networking; providing Internet chat lines; providing access to databases and information via global computer networks; 
providing access to an electronic marketplace [portal] on computer networks; providing access to e-commerce platforms 
on the Internet; providing access to electronic information, communication and transaction platforms on the Internet; 
providing Internet chatrooms and forums; providing on-line chatrooms and electronic bulletin boards for transmission of 
messages among computer users; chatroom services for social networking; teleconferencing services; mobile telephony 
services; videoconferencing services; transfer of information and data via on-line services and the Internet; transmission, 
broadcasting and reception of audio, video, still and moving images, text and data; transmission of digital files; 
transmission of information via computer networks; message sending; computer aided transmission of messages and 
images; transmission of electronic mail; video-on-demand transmission; transmission of videos, movies, pictures, 
images, text, photos, games, user-generated content, audio content, and information via the Internet; satellite 
transmission; telecommunications services.

Cl.41;Education services, training services, sport and cultural activities; academies [education]; conducting guided 
tours; timing of sports events; teaching; educational examination; practical training [demonstration]; providing on-line 
music, not downloadable; providing golf facilities; providing on-line videos, not downloadable; providing on-line 
electronic publications, not downloadable; entertainment information; education information; recreation information; 
layout services, other than for advertising purposes; rental of sports equipment, except vehicles; rental of sports 
grounds; organization of sports competitions; organization of competitions [education or entertainment]; organization of 
exhibitions for cultural or educational purposes; arranging and conducting of in-person educational forums; arranging 
and conducting of concerts; arranging and conducting of conferences; arranging and conducting of congresses; 
arranging and conducting of colloquiums; arranging and conducting of seminars; arranging and conducting of 
symposiums; arranging and conducting of workshops [training]; vocational guidance [education or training advice]; party 
planning [entertainment]; film production, other than advertising films; production of music; production of shows; 
publication of books; publication of texts, other than publicity texts; online publication of electronic books and journals; 
electronic desktop publishing; writing of texts; photographic reporting; vocational retraining; entertainment services; 
photography; training services provided via simulators; language interpreter services; educational services provided by 
schools; providing films, not downloadable, via video-on-demand services; providing television programs, not 
downloadable, via video-on-demand services; amusement park services; personal trainer services [fitness training]; 
providing amusement arcade services; recording studio services; tutoring; analyzing of educational test scores and data 
for others; cultural activities; providing of training; entertainment and cultural activities; conducting of training courses in 
the field of technology and innovation; conducting of instructional, educational and training courses for young people 
and adults; reference library services relating to literature and documentary records; conducting of educational 
conferences; conducting of educational courses; conducting of training workshops; conducting of training seminars; 
consultancy relating to training, further training and education; distance learning courses; dissemination of educational 
material; editing of printed matter containing pictures, other than for advertising purposes; publication and editing of 
printed matter and texts, other than publicity texts; education and training relating to nature conservation and the 
environment; education and training in the field of electronic data processing; editing of photographs; computer-based 
training; advanced training; continuous training services; basic and advanced training for human resources development; 
arranging and conducting of competitions [education or entertainment]; training and further training for personnel 
development; training in the field of data processing; vocational skills training; providing educational courses, lectures, 
seminars and youth training schemes; providing of training via a global computer network; providing electronic 
publications, not downloadable, from a global computer network or the Internet; providing on-line information about 
education, training, entertainment, sporting and cultural activities; rental of printed matter; rental of educational material 
and apparatus; rental of printed publications; rental of sound recordings and video recordings; rental of recorded data 
carriers for entertainment purposes; organization of training; organization of competitions or other sporting and cultural 
events for charitable purposes; organization of competitions and award ceremonies; arranging of competitions via the 
Internet; organization of competitions for education or entertainment; organization of congresses and conferences for 
cultural and educational purposes; organization of training courses; organization of language tutoring; organization of 
educational events; organization of educational and entertainment events for professionals and executives; organization 
of automobile races; arranging of games and competitions via the Internet; organization of games and competitions; 
organization of sports events and competitions; organization of exhibitions for cultural purposes; arranging of exhibitions 
for training purposes; arranging of exhibitions, congresses, seminars and conferences for cultural and entertainment 
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purposes; organization of youth training schemes; arranging of symposiums and training workshops; arranging and 
conducting of conferences and seminars; arranging and conducting of conventions; arranging and conducting of 
colloquiums, conferences, congresses, seminars, symposiums and training workshops; arranging and conducting of 
conferences, congresses, concerts, symposiums, seminars, training courses, classes and lectures; arranging and 
conducting of training courses; arranging and conducting of tutorials; career and vocational training; publication of 
brochures; publication of calendars; publication of catalogs; publication of educational and training guides; publication of 
periodicals and books in electronic form; publication of books, magazines and other texts, other than publicity texts; 
publication of manuals; publication of training manuals; publication of multimedia material on-line; publication of printed 
matter for entertainment and teaching purposes; publication of printed matter, also in electronic form, other than for 
advertising purposes; publication of educational materials; publication of printed matter; publication of prospectuses; 
publication of reviews; publication of printed directories; publication of magazines and books in electronic form; 
publication of journals; on-line publication of journals or diaries [blog services]; education, training and entertainment 
services; vocational education and training services; distance learning services provided on-line; business training; 
training or education services in the field of life coaching; providing of training and education; training and further 
training for personnel, team and organizational development; training services in the field of project management; 
training services in the field of computer software development; vocational training; training services in the form of 
professional assistance; distance learning services; on-line digital publishing services; audio and video recording 
services; educational and instruction services relating to arts and crafts.

Cl.42;Updating of computer software; land surveying; chemical analysis; water analysis; computer system analysis; 
interior design; electronic data storage; cloud computing; material testing; conducting technical project studies; 
architectural consultancy; consultancy in the field of energy-saving; computer security consultancy; computer software 
consultancy; web site design consultancy; oil-well testing; quality control; vehicle roadworthiness testing; conversion of 
computer programs and data, other than physical conversion; conversion of data or documents from physical to 
electronic media; creating and maintaining web sites for others; creating and designing website-based indexes of 
information for others [information technology services]; design of interior decor; digitization of documents [scanning]; 
industrial design; duplication of computer programs; computer software design; oil-field surveys; underwater 
exploration; provision of scientific information, advice and consultancy in relation to carbon offsetting; providing 
information on computer technology and programming via a web site; providing search engines for the Internet; 
engineering; cloud seeding; installation of computer software; rental of computer software; maintenance of computer 
software; monitoring of computer systems to detect breakdowns; monitoring of computer systems by remote access; 
monitoring of computer systems for detecting unauthorized access or data breach; electronic monitoring of personally 
identifying information to detect identity theft via the Internet; electronic monitoring of credit card activity to detect fraud 
via the Internet; computer rental; rental of web servers; hosting computer sites [web sites]; geological surveys; 
surveying; urban planning; computer system design; construction drafting; computer programming; geological 
prospecting; recovery of computer data; oil prospecting; research and development of new products for others; 
biological research; geological research; bacteriological research; chemical research; cosmetic research; research in the 
field of physics; research in the field of environmental protection; mechanical research; scientific research; technical 
research; off-site data backup; technical writing; server hosting; analysis for oil-field exploitation; architectural services; 
cartography services; chemistry services; computer technology consultancy; data security consultancy; Internet security 
consultancy; information technology [IT] consultancy; telecommunications technology consultancy; consultancy in the 
design and development of computer hardware; technological consultancy; data encryption services; graphic arts 
design; packaging design; outsource service providers in the field of information technology; scientific laboratory 
services; computer virus protection services; software as a service [SaaS]; dress designing; styling [industrial design]; 
calibration [measuring]; quality evaluation of standing timber; quality evaluation of wool; energy auditing; analysis of 
product design; analysis of product development; analysis and evaluation of product design; analysis and evaluation of 
product development; analysis and evaluation of products and services with respect to possible future applications; 
consultancy in the field of energy efficiency; consultancy in the field of industrial research; consultancy in the field of 
scientific research; consultancy in the field of office and workplace automation; consultancy relating to product 
development; consultancy relating to technological services in the field of power and energy supply; consultancy relating 
to technical and scientific measuring; consultancy relating to technical and scientific monitoring; consultancy in the field 
of scientific and industrial research; consultancy in the field of technological research; consultancy relating to geological 
surveys; technical consultancy relating to product development; engineering drawing; design of mechanical components; 
design of optical components; providing information relating to technological research; providing information concerning 
research and technical project studies relating to the use of natural energy; providing information in the field of product 
development; providing quality assurance services; inspection of goods for quality control; engineering surveying; 
weighing of vehicles; technical project planning; technical project planning in the field of engineering; technical planning 
and consultancy in the field of light engineering; preparation of engineering reports; preparation of reports relating to 
scientific research; preparation of reports relating to technical research; preparation of scientific reports; preparation of 
technical reports; preparation of reports relating to technological research; preparation of reports relating to technical 
project studies for construction projects; design and testing of new products; design and development of computer 
hardware and software for industrial applications; engineering design; technical research projects and studies; product 
testing; testing, analysis and evaluation of the goods and services of others for the purpose of certification; testing of raw 
materials; product safety testing; material testing and analysis; material testing and evaluation; conducting of scientific 
experiments; conducting engineering surveys; conducting of technical feasibility studies; product research and 
development; industrial research; engineering research; research in the field of mechanical engineering; scientific and 
industrial research; technological research; surveying of oil beds and fields; industrial analysis and industrial research 
services; industrial analysis; technical testing services; conducting sampling and analysis services to assess pollution 
levels; conducting sampling and analysis services to check for contamination; engineering consultancy; design 
consultancy; computer-aided testing services; civil engineering; software engineering services for data processing 
programs; electrical engineering; engineering services in the field of motive power; engineering services relating to 
energy supply systems; engineering services relating to gas transport and supply systems; engineering services in the 
field of environmental technology; engineering services in the field of energy technology; mechanical and electrical 
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engineering services; inspection services for new and used vehicles for persons buying or selling their vehicles; 
analytical laboratory services; technical measuring and testing laboratory services; technical measuring services; 
technical design; computer-aided industrial design, research, testing and analysis services; research, testing and 
analysis services; industrial research, testing and analysis services; research and design services; engineering research 
and design services in the field of drilling technology; research and development services relating to measuring and 
regulating technology; research, development, analysis and consultancy services in the field of engineering; 
topographical surveying; development and testing services in the field of engineering; quality control testing services for 
industrial machinery; scientific and technological services and research and development relating thereto; technological 
services and research and design relating thereto; scientific and technological services and research and design relating 
thereto; geological exploration; technical project studies in the field of carbon offsetting; development of measuring and 
testing methods; development of new technology for others; product development, hosting weblogs [blogs].
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Trade Marks Journal No: 1929 ,   25/11/2019           Class 99 
 

Priority claimed from 27/03/2019; Application No. : 2019-043614 ;Japan 

4343927    18/06/2019
[International Registration No. : 1496826]
KITZ CORPORATION

10-1, Nakase 1-chome, Mihama-ku, Chiba-shi Chiba-ken 261-8577 Japan

Proposed to be Used
IR DIVISION
Cl.6;Iron and steel; nonferrous metals and their alloys; metal hardware; metal pulleys, springs and valves, not including 
machine elements; metal valves with actuators, not including machine elements; metal strainers for filtering liquid in 
pipes; metal pipe couplings; metal flanges.

Cl.7;Bearings being machine elements not for land vehicles; shaft couplings or connectors being machine elements not 
for land vehicles; power transmissions and gearing for machines not for land vehicles; shock absorbers being machine 
elements not for land vehicles; springs being machine elements not for land vehicles; valves being machine elements not 
for land vehicles; cocks being machine elements not for land vehicles; pipe couplings being machine elements not for 
land vehicles; electric-driven, pneumatic-driven, hydraulic-driven industrial actuators to be mounted on valves for 
opening and closing valves not for land vehicles.
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Trade Marks Journal No: 1929 ,   25/11/2019           Class 99 
 

Priority claimed from 01/03/2019; Application No. : 88322209 ;United States of America 

4344026    30/05/2019
[International Registration No. : 1496834]
Archipelago Analytics, Inc.

165 Buena Vista East San Francisco CA 94177 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business strategic planning services for clients in the insurance industry concerning business and financial risk 
assessments; compiling global business and financial risk assessment information and insurance information into 
computer databases; data compiling and analyzing for clients in the field of insurance; business data analysis for clients 
regarding business and financial risk assessments; providing information in the field of business risk assessment 
services; providing information and consultation relating to global business risk assessment services.

Cl.36;Insurance information; providing information in the field of financial risk assessment services; insurance 
information and consultancy; providing information and consultation relating to global financial risk assessment 
services.

Cl.42;Providing a website featuring technology that enables users to analyze, transmit and share information in the 
fields of insurance, business risk assessments and financial risk assessments (terms too vague in the opinion of the 
International Bureau – Rule 13 (2) (b) of the Common Regulations); providing temporary use of on-line non-downloadable 
software for analyzing, managing, storing, tracking, transmitting and sharing data and information in the fields of 
insurance, business risk assessments and financial risk assessments; providing temporary use of on-line non-
downloadable cloud computing software for analyzing, managing, storing, tracking, transmitting and sharing data and 
information in the fields of insurance, business risk assessments and financial risk assessments.
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Trade Marks Journal No: 1929 ,   25/11/2019           Class 99 
 

Priority claimed from 20/09/2018; Application No. : 302018000030074 ;Italy 

4344070    20/03/2019
[International Registration No. : 1496333]
GCDS S.R.L.

Via Nino Bixio 42 I-20129 Milano Italy

Proposed to be Used
IR DIVISION
Cl.3;Air fragrance reed diffusers; body masks; essential oils; talcum powder, for toilet use; body cream; skin lotions; 
hair gels; body sprays; scented body lotions and creams; bleaching preparations and other substances for laundry use; 
cosmetics; soap; shampoos; bath foam; toilet water; detergents; cosmetic products; perfumery, essential oils, cosmetics, 
hair lotions; lipsticks; mascara; make-up foundations; eyelid shadow; rouges; eyeliner; concealers; eyebrow pencils; 
scouring substances; polishing preparations; abrasives; cleaning preparations; dentifrices.

Cl.9;Magnets; glasses, sunglasses, eyeglasses frames, eyeglasses cases, chains and eyeglasses, glasses for 
motorcyclists and cyclists and goggles, protective helmets including protective sports helmets, helmets for motorcyclists 
and cyclists, safety goggles, scales; computer programs, computer game programs for use on mobile phones, smart 
phones and phones; telephones and cell phones; dvd, cd, mp3 players, mp4 players, electronic keys including usb sticks, 
earphones, headphones, speakers, tablets, computer software applications for tablet apps, mobile apps; mobile phone 
cases, tablet cases, video game software; downloadable ringtones and images for mobile phones; mouse pad; devices for 
using mobile phones without hands; protective films for electronic devices; downloadable electronic publications; online 
and digital publications including online magazines, newspapers and periodicals; films, exposed, music videos, video 
clips, short films and cinema films recorded on data carriers; television programs recorded on discs.

Cl.14;Earrings; jewellery charms; bracelets; rings [jewellery]; jewellery; necklaces [jewellery]; tie clips; key rings of 
precious metal; jewellery, precious stones; alloys of precious metal; wristwatches; time instruments; watch bands; 
chronometric instruments; bracelets and straps for wristwatches; horological and chronometric instruments; precious 
stones; paste jewellery; synthetic precious stones; semi-precious stones; pearl; watch cases; figurines [statuettes] of 
precious metal.

Cl.18;Handbags; beach bags; bags for sports; pocket wallets; trunks [luggage]; valises; attaché cases; rucksacks; 
pouch baby carriers; holdalls; animal skins; shoulder belts; daypacks; bumbags; coin purses; card wallets [leatherware]; 
school bags; gentlemen's handbags; leatherware; shopping bags; garment carriers; walking staffs; trunks and suitcases; 
leather and imitations of leather; whips, harness and saddlery; pet leads; muzzles for pets; parasols; harnesses; harness 
and and saddlery; harness for animals; umbrellas and parasols; imitation fur; animal skins, hides; jewellery bags.

Cl.21;Perfume bottles; bottles, sold empty; feeding bowls; pomanders [containers]; soap dispensers; sponge holders; 
toilet paper dispensers; toilet roll stands; soap dispensers of plastic; cleaning articles; material for brush-making; 
majolica; porcelain; glassware; porcelain and earthenware; steelwool; combs and sponges; sponges; brushes; combs; 
sponges, brushes; brushes and combs; stemware; cups; holloware; household containers; meal trays; storage tins; 
cooking pots; household utensils and containers; cosmetic utensils; litter boxes for pets; glassware, porcelain and 
earthenware; unworked or semi-worked glass [except glass used in building].

Cl.24;Textiles and substitutes for textiles; bed blankets and table covers; textiles; sheets [textile]; bed covers; interior 
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fabrics; table covers; mattress covers; coasters of textile; duvets; quilt covers; quilts filled with down; bath linen; 
pillowcases; woven fabrics for sofas; blankets; table linen; tea cloths; bed throws; serviettes; underblankets; household 
linens; kitchen linen.

Cl.25;Sashes; ties; waist belts; neckties; gloves [clothing]; neck scarves [mufflers]; clothing; sweaters; hosiery; casual 
jackets; overcoats; dresses; fur stoles; blouses; jackets [clothing]; trousers; skirts; underwear; mackintoshes; dressing 
gowns; sweat shirts; men's suits; blousons; denim jeans; tube tops; tank tops; stoles; heavy jackets; tops [clothing]; 
leotards; pyjamas; jerseys [clothing]; undershirts; chemises; shrugs; trousers; shorts; footless tights; jumper suits; vest 
tops; union suits; shoe uppers; leggings; pullovers; gym suits; beach clothing; anoraks; tailored suits; wedding suits; 
gowns; jackets; clothing, footwear, headgear; footwear; shoes; sandals; slippers; flip-flops; sneakers; bootees; women 
and children clothing; underclothing for babies; stockings; socks; tights; berets; flat caps; headgear; visors; bandanas 
[neckerchiefs]; caps; swimwear and beachwear.

Cl.35;Advertising; business management; business administration; clerical services; wholesale services; retail 
services in relation to air fragrance reed diffusers; retail services in relation to body masks; retail services in relation to 
essential oils; retail services in relation to talcum powder, for toilet use; retail services in relation to body cream; retail 
services in relation to skin lotions; retail services in relation to hair gels; retail services in relation to body sprays; retail 
services in relation to scented body lotions and creams; retail services in relation to bleaching preparations and other 
substances for laundry use; retail services in relation to cosmetics; retail services in relation to soap; retail services in 
relation to shampoos; retail services in relation to bath foam; retail services in relation to toilet water; retail services in 
relation to detergents; retail services in relation to lipsticks; retail services in relation to mascara; retail services in 
relation to make up foundations; retail services in relation to eyelid shadow; retail services in relation to rouges; retail 
services in relation to eyeliner; retail services in relation to concealers; retail services in relation to eyebrow pencils; retail 
services in relation to scouring substances; retail services in relation to polishing preparations; retail services in relation 
to abrasives; retail services in relation to cleaning preparations; retail services in relation to dentifrices; retail services in 
relation to magnets; retail services in relation to glasses; retail services in relation to sunglasses; retail services in 
relation to eyeglasses frames; retail services in relation to eyeglasses cases; retail services in relation to eyeglasses; 
retail services in relation to goggles; retail services in relation to helmets for motorcyclists; retail services in relation to 
scales; retail services in relation to chains (eyeglass -); retail services in relation to cyclists' glasses; retail services in 
relation to computer programs; retail services in relation to smart phones; retail services in relation to computer games; 
retail services in relation to earphones; retail services in relation to cell phones; retail services in relation to cell phone 
straps; retail services in relation to cell phone cases; retail services in relation to headphones; retail services in relation to 
speakers; retail services in relation to mobile apps; retail services in relation to DVDs; retail services in relation to CDs; 
retail services in relation to mp3 players; retail services in relation to mp4 players; retail services in relation to tablet PCs; 
retail services in relation to mobile phone cases; retail services in relation to cases for tablet computers; retail services in 
relation to video game programs; retail services in relation to downloadable ringtones; retail services in relation to 
computer programs and software for image processing used for mobile phones; retail services in relation to mouse pads; 
retail services in relation to mousepads; retail services in relation to computer mouse pads; retail services in relation to 
devices for hands-free use of mobile phones; retail services in relation to downloadable electronic publications; retail 
services in relation to protective films adapted for mobile phone screens; retail services in relation to publications in 
electronic format; retail services in relation to music recordings; retail services in relation to downloadable videos; retail 
services in relation to downloadable movies; retail services in relation to earrings; retail services in relation to jewellery 
charms; retail services in relation to bracelets; retail services in relation to rings [jewellery]; retail services in relation to 
jewellery; retail services in relation to necklaces [jewellery]; retail services in relation to tie clips; retail services in relation 
to key rings of precious metal; retail services in relation to alloys of precious metal; retail services in relation to 
wristwatches; retail services in relation to time instruments; retail services in relation to watch bands; retail services in 
relation to precious stones; retail services in relation to paste jewellery; retail services in relation to synthetic precious 
stones; retail services in relation to semi-precious stones; retail services in relation to pearl; retail services in relation to 
watch cases; retail services in relation to figurines [statuettes] of precious metal; retail services in relation to handbags; 
retail services in relation to beach bags; retail services in relation to bags for sports; retail services in relation to pocket 
wallets; retail services in relation to trunks [luggage]; retail services in relation to valises; retail services in relation to 
attaché cases; retail services in relation to rucksacks; retail services in relation to pouch baby carriers; retail services in 
relation to holdalls; retail services in relation to animal skins; retail services in relation to shoulder belts; retail services in 
relation to daypacks; retail services in relation to bumbags; retail services in relation to coin purses; retail services in 
relation to card wallets [leatherware]; retail services in relation to school bags; retail services in relation to gentlemen's 
handbags; retail services in relation to shopping bags; retail services in relation to garment carriers; retail services in 
relation to walking staffs; retail services in relation to trunks and suitcases; retail services in relation to leather and 
imitations of leather; retail services in relation to pet leads; retail services in relation to parasols; retail services in relation 
to harnesses; retail services in relation to harness for animals; retail services in relation to umbrellas and parasols; retail 
services in relation to animal skins, hides; retail services in relation to perfume bottles; retail services in relation to 
bottles, sold empty; retail services in relation to pomanders [containers]; retail services in relation to soap dispensers; 
retail services in relation to sponge holders; retail services in relation to toilet paper dispensers; retail services in relation 
to toilet roll stands; retail services in relation to cleaning articles; retail services in relation to material for brush-making; 
retail services in relation to majolica; retail services in relation to porcelain; retail services in relation to glassware; retail 
services in relation to steelwool; retail services in relation to sponges; retail services in relation to brushes; retail services 
in relation to combs; retail services in relation to stemware; retail services in relation to cups; retail services in relation to 
holloware; retail services in relation to household containers; retail services in relation to meal trays; retail services in 
relation to storage tins; retail services in relation to cooking pots; retail services in relation to cosmetic utensils; retail 
services in relation to litter boxes for pets; retail services in relation to unworked or semi-worked glass [except glass used 
in building]; retail services in relation to textiles and substitutes for textiles; retail services in relation to textiles; retail 
services in relation to sheets [textile]; retail services in relation to bed covers; retail services in relation to table covers; 
retail services in relation to mattress covers; retail services in relation to coasters of textile; retail services in relation to 
duvets; retail services in relation to quilt covers; retail services in relation to quilts filled with down; retail services in 
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relation to bath linen; retail services in relation to pillowcases; retail services in relation to woven fabrics for sofas; retail 
services in relation to table linen; retail services in relation to tea cloths; retail services in relation to bed throws; retail 
services in relation to underblankets; retail services in relation to household linens; retail services in relation to kitchen 
linen; retail services in relation to ties; retail services in relation to waist belts; retail services in relation to neckties; retail 
services in relation to gloves [clothing]; retail services in relation to neck scarves [mufflers]; retail services in relation to 
clothing; retail services in relation to sweaters; retail services in relation to hosiery; retail services in relation to casual 
jackets; retail services in relation to overcoats; retail services in relation to dresses; retail services in relation to fur 
stoles; retail services in relation to blouses; retail services in relation to jackets [clothing]; retail services in relation to 
trousers; retail services in relation to skirts; retail services in relation to underwear; retail services in relation to 
mackintoshes; retail services in relation to dressing gowns; retail services in relation to sweat shirts; retail services in 
relation to men's suits; retail services in relation to blousons; retail services in relation to denim jeans; retail services in 
relation to tube tops; retail services in relation to tank tops; retail services in relation to stoles; retail services in relation 
to heavy jackets; retail services in relation to tops [clothing]; retail services in relation to leotards; retail services in 
relation to pyjamas; retail services in relation to jerseys [clothing]; retail services in relation to undershirts; retail services 
in relation to chemises; retail services in relation to shrugs; retail services in relation to trousers; retail services in 
relation to shorts; retail services in relation to footless tights; retail services in relation to jumper suits; retail services in 
relation to vest tops; retail services in relation to union suits; retail services in relation to pullovers; retail services in 
relation to gym suits; retail services in relation to anoraks; retail services in relation to gowns; retail services in relation to 
jackets; retail services in relation to footwear; retail services in relation to shoes; retail services in relation to sandals; 
retail services in relation to slippers; retail services in relation to flip-flops; retail services in relation to sneakers; retail 
services in relation to stockings; retail services in relation to socks; retail services in relation to tights; retail services in 
relation to berets; retail services in relation to flat caps; retail services in relation to headgear; retail services in relation to 
visors; retail services in relation to bandanas [neckerchiefs]; retail services in relation to caps; retail services in relation 
to advertising; retail services in relation to business management; retail services in relation to business administration; 
retail services in relation to clerical services; wholesale services in relation to air fragrance reed diffusers; wholesale 
services in relation to body masks; wholesale services in relation to essential oils; wholesale services in relation to 
talcum powder, for toilet use; wholesale services in relation to body cream; wholesale services in relation to skin lotions; 
wholesale services in relation to hair gels; wholesale services in relation to body sprays; wholesale services in relation to 
scented body lotions and creams; wholesale services in relation to bleaching preparations and other substances for 
laundry use; wholesale services in relation to cosmetics; wholesale services in relation to soap; wholesale services in 
relation to shampoos; wholesale services in relation to bath foam; wholesale services in relation to toilet water; wholesale 
services in relation to detergents; wholesale services in relation to lipsticks; wholesale services in relation to mascara; 
wholesale services in relation to make-up foundations; wholesale services in relation to eyelid shadow; wholesale 
services in relation to rouges; wholesale services in relation to eyeliner; wholesale services in relation to concealers; 
wholesale services in relation to eyebrow pencils; wholesale services in relation to scouring substances; wholesale 
services in relation to polishing preparations; wholesale services in relation to abrasives; wholesale services in relation to 
cleaning preparations; wholesale services in relation to dentifrices; wholesale services in relation to magnets; wholesale 
services in relation to glasses; wholesale services in relation to sunglasses; wholesale services in relation to eyeglasses 
frames; wholesale services in relation to eyeglasses cases; wholesale services in relation to eyeglasses; wholesale 
services in relation to goggles; wholesale services in relation to helmets for motorcyclists; wholesale services in relation 
to scales; wholesale services in relation to chains (eyeglass -); wholesale services in relation to cyclists' glasses; 
wholesale services in relation to computer programs; wholesale services in relation to smart phones; wholesale services 
in relation to computer games; wholesale services in relation to earphones; wholesale services in relation to cell phones; 
wholesale services in relation to cell phone straps; wholesale services in relation to cell phone cases; wholesale services 
in relation to headphones; wholesale services in relation to speakers; wholesale services in relation to mobile apps; 
wholesale services in relation to DVDs; wholesale services in relation to CDs; wholesale services in relation to mp3 
players; wholesale services in relation to mp4 players; wholesale services in relation to tablet PCs; wholesale services in 
relation to mobile phone cases; wholesale services in relation to cases for tablet computers; wholesale services in 
relation to video game programs; wholesale services in relation to downloadable ringtones; wholesale services in relation 
to computer programs and software for image processing used for mobile phones; wholesale services in relation to 
mouse pads; wholesale services in relation to mousepads; wholesale services in relation to computer mouse pads; 
wholesale services in relation to devices for hands-free use of mobile phones; wholesale services in relation to 
downloadable electronic publications; wholesale services in relation to protective films adapted for mobile phone 
screens; wholesale services in relation to publications in electronic format; wholesale services in relation to music 
recordings; wholesale services in relation to downloadable videos; wholesale services in relation to downloadable 
movies; wholesale services in relation to earrings; wholesale services in relation to jewellery charms; wholesale services 
in relation to bracelets; wholesale services in relation to rings [jewellery]; wholesale services in relation to jewellery; 
wholesale services in relation to necklaces [jewellery]; wholesale services in relation to tie clips; wholesale services in 
relation to key rings of precious metal; wholesale services in relation to alloys of precious metal; wholesale services in 
relation to wristwatches; wholesale services in relation to time instruments; wholesale services in relation to watch 
bands; wholesale services in relation to precious stones; wholesale services in relation to paste jewellery; wholesale 
services in relation to synthetic precious stones; wholesale services in relation to semi-precious stones; wholesale 
services in relation to pearl; wholesale services in relation to watch cases; wholesale services in relation to figurines 
[statuettes] of precious metal; wholesale services in relation to handbags; wholesale services in relation to beach bags; 
wholesale services in relation to bags for sports; wholesale services in relation to pocket wallets; wholesale services in 
relation to trunks [luggage]; wholesale services in relation to valises; wholesale services in relation to attaché cases; 
wholesale services in relation to rucksacks; wholesale services in relation to pouch baby carriers; wholesale services in 
relation to holdalls; wholesale services in relation to animal skins; wholesale services in relation to shoulder belts; 
wholesale services in relation to daypacks; wholesale services in relation to bumbags; wholesale services in relation to 
coin purses; wholesale services in relation to card wallets [leatherware]; wholesale services in relation to school bags; 
wholesale services in relation to gentlemen's handbags; wholesale services in relation to shopping bags; wholesale 
services in relation to garment carriers; wholesale services in relation to walking staffs; wholesale services in relation to 
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trunks and suitcases; wholesale services in relation to leather and imitations of leather; wholesale services in relation to 
pet leads; wholesale services in relation to parasols; wholesale services in relation to harnesses; wholesale services in 
relation to harness for animals; wholesale services in relation to umbrellas and parasols; wholesale services in relation to 
animal skins, hides; wholesale services in relation to perfume bottles; wholesale services in relation to bottles, sold 
empty; wholesale services in relation to pomanders [containers]; wholesale services in relation to soap dispensers; 
wholesale services in relation to sponge holders; wholesale services in relation to toilet paper dispensers; wholesale 
services in relation to toilet roll stands; wholesale services in relation to cleaning articles; wholesale services in relation 
to material for brush-making; wholesale services in relation to majolica; wholesale services in relation to porcelain; 
wholesale services in relation to glassware; wholesale services in relation to steelwool; wholesale services in relation to 
sponges; wholesale services in relation to brushes; wholesale services in relation to combs; wholesale services in 
relation to stemware; wholesale services in relation to cups; wholesale services in relation to holloware; wholesale 
services in relation to household containers; wholesale services in relation to meal trays; wholesale services in relation to 
storage tins; wholesale services in relation to cooking pots; wholesale services in relation to cosmetic utensils; wholesale 
services in relation to litter boxes for pets; wholesale services in relation to unworked or semi-worked glass [except glass 
used in building]; wholesale services in relation to textiles and substitutes for textiles; wholesale services in relation to 
textiles; wholesale services in relation to sheets [textile]; wholesale services in relation to bed covers; wholesale services 
in relation to table covers; wholesale services in relation to mattress covers; wholesale services in relation to coasters of 
textile; wholesale services in relation to duvets; wholesale services in relation to quilt covers; wholesale services in 
relation to quilts filled with down; wholesale services in relation to bath linen; wholesale services in relation to 
pillowcases; wholesale services in relation to woven fabrics for sofas; wholesale services in relation to table linen; 
wholesale services in relation to tea cloths; wholesale services in relation to bed throws; wholesale services in relation to 
underblankets; wholesale services in relation to household linens; wholesale services in relation to kitchen linen; 
wholesale services in relation to ties; wholesale services in relation to waist belts; wholesale services in relation to 
neckties; wholesale services in relation to gloves [clothing]; wholesale services in relation to neck scarves [mufflers]; 
wholesale services in relation to clothing; wholesale services in relation to sweaters; wholesale services in relation to 
hosiery; wholesale services in relation to casual jackets; wholesale services in relation to overcoats; wholesale services 
in relation to dresses; wholesale services in relation to fur stoles; wholesale services in relation to blouses; wholesale 
services in relation to jackets [clothing]; wholesale services in relation to trousers; wholesale services in relation to 
skirts; wholesale services in relation to underwear; wholesale services in relation to mackintoshes; wholesale services in 
relation to dressing gowns; wholesale services in relation to sweat shirts; wholesale services in relation to men's suits; 
wholesale services in relation to blousons; wholesale services in relation to denim jeans; wholesale services in relation to 
tube tops; wholesale services in relation to tank tops; wholesale services in relation to stoles; wholesale services in 
relation to heavy jackets; wholesale services in relation to tops [clothing]; wholesale services in relation to leotards; 
wholesale services in relation to pyjamas; wholesale services in relation to jerseys [clothing]; wholesale services in 
relation to undershirts; wholesale services in relation to chemises; wholesale services in relation to shrugs; wholesale 
services in relation to trousers; wholesale services in relation to shorts; wholesale services in relation to footless tights; 
wholesale services in relation to jumper suits; wholesale services in relation to vest tops; wholesale services in relation to 
union suits; wholesale services in relation to pullovers; wholesale services in relation to gym suits; wholesale services in 
relation to anoraks; wholesale services in relation to gowns; wholesale services in relation to jackets; wholesale services 
in relation to footwear; wholesale services in relation to shoes; wholesale services in relation to sandals; wholesale 
services in relation to slippers; wholesale services in relation to flip-flops; wholesale services in relation to sneakers; 
wholesale services in relation to stockings; wholesale services in relation to socks; wholesale services in relation to 
tights; wholesale services in relation to berets; wholesale services in relation to flat caps; wholesale services in relation 
to headgear; wholesale services in relation to visors; wholesale services in relation to bandanas [neckerchiefs]; 
wholesale services in relation to caps; wholesale services in relation to advertising; wholesale services in relation to 
business management; wholesale services in relation to business administration; wholesale services in relation to 
clerical services; online retail services in relation to air fragrance reed diffusers; online retail services in relation to body 
masks; online retail services in relation to essential oils; online retail services in relation to talcum powder, for toilet use; 
online retail services in relation to body cream; online retail services in relation to skin lotions; online retail services in 
relation to hair gels; online retail services in relation to body sprays; online retail services in relation to scented body 
lotions and creams; online retail services in relation to bleaching preparations and other substances for laundry use; 
online retail services in relation to cosmetics; online retail services in relation to soap; online retail services in relation to 
shampoos; online retail services in relation to bath foam; online retail services in relation to toilet water; online retail 
services in relation to detergents; online retail services in relation to lipsticks; online retail services in relation to 
mascara; online retail services in relation to make-up; online retail services in relation to mascara; online retail services in 
relation to make up foundations; online retail services in relation to eyelid shadow; online retail services in relation to 
rouges; online retail services in relation to eyeliner; online retail services in relation to concealers; online retail services in 
relation to eyebrow pencils; online retail services in relation to scouring substances; online retail services in relation to 
polishing preparations; online retail services in relation to abrasives; online retail services in relation to cleaning 
preparations; online retail services in relation to dentifrices; online retail services in relation to magnets; online retail 
services in relation to glasses; online retail services in relation to sunglasses; online retail services in relation to 
eyeglasses frames; online retail services in relation to eyeglasses cases; online retail services in relation to eyeglasses; 
online retail services in relation to goggles; online retail services in relation to helmets for motorcyclists; online retail 
services in relation to scales; online retail services in relation to chains (eyeglass -); online retail services in relation to 
cyclists' glasses; online retail services in relation to computer programs; online retail services in relation to smart 
phones; online retail services in relation to computer games; online retail services in relation to earphones; online retail 
services in relation to cell phones; online retail services in relation to cell phone straps; online retail services in relation to 
cell phone cases; online retail services in relation to headphones; online retail services in relation to speakers; online 
retail services in relation to mobile apps; online retail services in relation to DVDs; online retail services in relation to 
CDs; online retail services in relation to mp3 players; online retail services in relation to mp4 players; online retail 
services in relation to tablet PCs; online retail services in relation to mobile phone cases; online retail services in relation 
to cases for tablet computers; online retail services in relation to video game programs; online retail services in relation 
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to downloadable ringtones; online retail services in relation to computer programs and software for image processing 
used for mobile phones; online retail services in relation to mouse pads; online retail services in relation to mousepads; 
online retail services in relation to computer mouse pads; online retail services in relation to devices for hands-free use of 
mobile phones; online retail services in relation to downloadable electronic publications; online retail services in relation 
to protective films adapted for mobile phone screens; online retail services in relation to publications in electronic format; 
online retail services in relation to music recordings; online retail services in relation to downloadable videos; online 
retail services in relation to downloadable movies; online retail services in relation to earrings; online retail services in 
relation to jewellery charms; online retail services in relation to bracelets; online retail services in relation to rings 
[jewellery]; online retail services in relation to jewellery; online retail services in relation to necklaces [jewellery]; online 
retail services in relation to tie clips; online retail services in relation to key rings of precious metal; online retail services 
in relation to alloys of precious metal; online retail services in relation to wristwatches; online retail services in relation to 
time instruments; online retail services in relation to watch bands; online retail services in relation to precious stones; 
online retail services in relation to paste jewellery; online retail services in relation to synthetic precious stones; online 
retail services in relation to semi-precious stones; online retail services in relation to pearl; online retail services in 
relation to watch cases; online retail services in relation to figurines [statuettes] of precious metal; online retail services 
in relation to handbags; online retail services in relation to beach bags; online retail services in relation to bags for 
sports; online retail services in relation to pocket wallets; online retail services in relation to trunks [luggage]; online retail 
services in relation to valises; online retail services in relation to attaché cases; online retail services in relation to 
rucksacks; online retail services in relation to pouch baby carriers; online retail services in relation to holdalls; online 
retail services in relation to animal skins; online retail services in relation to shoulder belts; online retail services in 
relation to daypacks; online retail services in relation to bumbags; online retail services in relation to coin purses; online 
retail services in relation to card wallets [leatherware]; online retail services in relation to school bags; online retail 
services in relation to gentlemen's handbags; online retail services in relation to shopping bags; online retail services in 
relation to garment carriers; online retail services in relation to walking staffs; online retail services in relation to trunks 
and suitcases; online retail services in relation to leather and imitations of leather; online retail services in relation to pet 
leads; online retail services in relation to parasols; online retail services in relation to harnesses; online retail services in 
relation to harness for animals; online retail services in relation to umbrellas and parasols; online retail services in 
relation to animal skins, hides; online retail services in relation to perfume bottles; online retail services in relation to 
bottles, sold empty; online retail services in relation to pomanders [containers]; online retail services in relation to soap 
dispensers; online retail services in relation to sponge holders; online retail services in relation to toilet paper dispensers; 
online retail services in relation to toilet roll stands; online retail services in relation to cleaning articles; online retail 
services in relation to material for brush- making; online retail services in relation to majolica; online retail services in 
relation to porcelain; online retail services in relation to glassware; online retail services in relation to steelwool; online 
retail services in relation to sponges; online retail services in relation to brushes; online retail services in relation to 
combs; online retail services in relation to stemware; online retail services in relation to cups; online retail services in 
relation to holloware; online retail services in relation to household containers; online retail services in relation to meal 
trays; online retail services in relation to storage tins; online retail services in relation to cooking pots; online retail 
services in relation to cosmetic utensils; online retail services in relation to litter boxes for pets; online retail services in 
relation to unworked or semi-worked glass [except glass used in building]; online retail services in relation to textiles and 
substitutes for textiles; online retail services in relation to textiles; online retail services in relation to sheets [textile]; 
online retail services in relation to bed covers; online retail services in relation to table covers; online retail services in 
relation to mattress covers; online retail services in relation to coasters of textile; online retail services in relation to 
duvets; online retail services in relation to quilt covers; online retail services in relation to quilts filled with down; online 
retail services in relation to bath linen; online retail services in relation to pillowcases; online retail services in relation to 
woven fabrics for sofas; online retail services in relation to table linen; online retail services in relation to tea cloths; 
online retail services in relation to bed throws; online retail services in relation to underblankets; online retail services in 
relation to household linens; online retail services in relation to kitchen linen; online retail services in relation to ties; 
online retail services in relation to waist belts; online retail services in relation to neckties; online retail services in 
relation to gloves [clothing]; online retail services in relation to neck scarves [mufflers]; online retail services in relation to 
clothing; online retail services in relation to sweaters; online retail services in relation to hosiery; online retail services in 
relation to casual jackets; online retail services in relation to overcoats; online retail services in relation to dresses; online 
retail services in relation to fur stoles; online retail services in relation to blouses; online retail services in relation to 
jackets [clothing]; online retail services in relation to trousers; online retail services in relation to skirts; online retail 
services in relation to underwear; online retail services in relation to mackintoshes; online retail services in relation to 
dressing gowns; online retail services in relation to sweat shirts; online retail services in relation to men's suits; online 
retail services in relation to blousons; online retail services in relation to denim jeans; online retail services in relation to 
tube tops; online retail services in relation to tank tops; online retail services in relation to stoles; online retail services in 
relation to heavy jackets; online retail services in relation to tops [clothing]; online retail services in relation to leotards; 
online retail services in relation to pyjamas; online retail services in relation to jerseys [clothing]; online retail services in 
relation to undershirts; online retail services in relation to chemises; online retail services in relation to shrugs; online 
retail services in relation to trousers; online retail services in relation to shorts; online retail services in relation to 
footless tights; online retail services in relation to jumper suits; online retail services in relation to vest tops; online retail 
services in relation to union suits; online retail services in relation to pullovers; online retail services in relation to gym 
suits; online retail services in relation to anoraks; online retail services in relation to gowns; online retail services in 
relation to jackets; online retail services in relation to footwear; online retail services in relation to shoes; online retail 
services in relation to sandals; online retail services in relation to slippers; online retail services in relation to flip-flops; 
online retail services in relation to sneakers; online retail services in relation to stockings; online retail services in relation 
to socks; online retail services in relation to tights; online retail services in relation to berets; online retail services in 
relation to flat caps; online retail services in relation to headgear; online retail services in relation to visors; online retail 
services in relation to bandanas [neckerchiefs]; online retail services in relation to caps; online retail services in relation 
to advertising; online retail services in relation to business management; online retail services in relation to business 
administration; online retail services in relation to clerical services; online retail services in relation to mp3 players, mp4 
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players, electronic keys, computer software applications for tablet apps, video game software; retail services in relation to 
mp3 players, mp4 players, electronic keys, computer software applications for tablet apps, video game software; 
wholesale services in relation to mp3 players, mp4 players, electronic keys, computer software applications for tablet 
apps, video game software; online retail services in relation to shoe uppers; online retail services in relation to beach 
clothing; online retail services in relation to women and children clothing; retail services in relation to shoe uppers; retail 
services in relation to beach clothing; retail services in relation to women and children clothing; wholesale services in 
relation to shoe uppers; wholesale services in relation to beach clothing; wholesale services in relation to women and 
children clothing; online retail services in relation to make-up foundations; retail services in relation to make-up 
foundations.
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4344152    26/06/2019
[International Registration No. : 1496457]
Comité International Olympique

Château de Vidy CH-1007 Lausanne Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science, photography as well as in agriculture, horticulture and silviculture; 
unprocessed artificial resins, unprocessed plastics; soil fertilizers; fire extinguishing compositions; tempering and 
soldering preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry; 
unexposed sensitized films.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and wood deterioration; colorants; mordants; unprocessed 
natural resins; metals in foil and powder form for painters, decorators, printers and artists.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, grease removing and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including petrol) 
and illuminants; candles and wicks for lighting.

Cl.5;Pharmaceutical and veterinary products; hygienic products for medical use; dietetic substances for medical use, 
food for babies; plasters, materials for dressings; material for stopping teeth and dental wax; disinfectants; preparations 
for destroying vermin; fungicides, herbicides.

Cl.6;Common metals and their alloys; building materials of metal; transportable buildings of metal; materials of metal 
for railway tracks; non-electric cables and wires of common metal; metallic ironmongery and locksmithing articles; pipes 
of metal; safes; metal goods not included in other classes; ores.

Cl.7;Machines and machine tools; engines, other than engines for land vehicles; couplings and transmission 
components (excluding those for land vehicles); agricultural implements other than hand-operated; egg incubators; 
automatic vending machines.

Cl.8;Hand tools and implements (hand-operated); cutlery (knives, forks and spoons); side arms, razors.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments; apparatus and instruments for conveying, 
distributing, transforming, storing, regulating or controlling electric current; apparatus for recording, transmitting and 
reproducing sound or images; magnetic data carriers, sound recording disks; mechanisms for coin-operated apparatus; 
cash registers, calculating machines, data processing equipment and computers; fire extinguishers.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
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articles; suture materials.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary installations.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.13;Firearms; ammunition and projectiles; explosives; fireworks.

Cl.14;Precious metals and their alloys and goods made of or coated with these materials not included in other classes; 
jewelry, precious stones; horological and chronometric instruments; commemorative pieces and medals.

Cl.15;Musical instruments.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printing products; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists' supplies; 
paintbrushes; typewriters and office articles (except furniture); instructional or teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers' type; printing blocks; postage stamps.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and products made from these materials not included in other 
classes; products made of semi-processed plastics; sealing, packaging and insulating material; non-metallic flexible 
pipes.

Cl.18;Leather and imitation leather, goods made thereof not included in other classes; animal skins, hides; trunks and 
suitcases; umbrellas, parasols and walking sticks; whips and saddlery.

Cl.19;Building materials, not of metal; non-metallic rigid pipes for construction purposes; asphalt, pitch and bitumen; 
non-metallic transportable buildings; non-metallic monuments.

Cl.20;Furniture, mirrors, frames; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, bone, 
ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics.

Cl.21;Household or kitchen utensils and containers (neither of precious metal nor coated therewith); combs and 
sponges; brushes (except paintbrushes); brushmaking materials; material for cleaning; steel wool; unworked or semi-
worked glass (except glass used in building); glassware, porcelain and earthenware not included in other classes.

Cl.22;Ropes, strings, nets, tents, awnings, tarpaulins, sails, sacks and bags (not included in other classes); padding 
and stuffing materials (except rubber or plastics); raw fibrous textile materials.

Cl.23;Threads for textile use.

Cl.24;Fabrics and textile products not included in other classes; bed and table covers.

Cl.25;Clothes, footwear, headwear.

Cl.26;Lace and embroidery, ribbons and braids; buttons, hooks and eyelets, pins and needles; artificial flowers.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering floors; wall hangings (non-textile).

Cl.28;Games, toys; gymnastics and sports articles not included in other classes; Christmas tree decorations.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, dried and cooked fruit and vegetables; jellies, jams, 
compotes; eggs, milk and dairy products; edible oils and fats.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and cereal preparations, bread, pastry and 
confectionery, edible ice; honey, treacle; yeast, baking powder; salt, mustard; vinegar, sauces (condiments); spices; ice 
for refreshment.

Cl.31;Agricultural, horticultural and forestry products and grains, not included in other classes; live animals; fresh fruit 
and vegetables; natural seeds, plants and flowers; animal feed, malt.

Cl.32;Beers; mineral and sparkling water and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beer).

Cl.34;Tobacco; smokers' articles; matches.

Cl.35;Advertising; business management; commercial administration; office tasks; promotion of goods and services of 
third parties, by means of partnership agreements (sponsorship) and licences in connection with international sports 
events; retail services.

Cl.36;Insurance; financial affairs; monetary affairs; real estate business.

Cl.37;Construction; repairs; installation services.

Cl.38;Telecommunications; television programme broadcasting, televised broadcasts.

Cl.39;Transport; packaging and storage of goods; organisation of travel.
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Cl.40;Treatment of materials.

Cl.41;Education; training; entertainment; sports and cultural activities.

Cl.42;Scientific, technological and industrial research services; software design and development.

Cl.43;Provision of food and drink in restaurants; temporary accommodation.

Cl.44;Medical services; veterinary services; hygiene and beauty care for humans and animal; agricultural services.

Cl.45;Security services for protection of goods and persons within the context of the organization of cultural and sports 
events and competitions; legal services; licensing of intellectual property rights.
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4344183    26/06/2019
[International Registration No. : 1496460]
Comité International Olympique

Château de Vidy CH-1007 Lausanne Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; soil fertilizers; fire extinguishing compositions; tempering and 
soldering preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives for industrial 
purposes; sensitized films, unexposed.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soap; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical use, food for babies; plasters, materials for dressings; material for dental fillings and dental 
impressions; disinfectants; pesticides; fungicides, herbicides.

Cl.7;Machines and machine tools; motors, other than for land vehicles; machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; incubators for eggs; automatic 
vending machines.

Cl.8;Hand-operated hand tools and implements; cutlery, forks and spoons; side arms, other than firearms; razors.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; cash registers, 
calculating machines, data processing equipment and computers; extinguishers; protective helmets for sports; 
spectacles, sunglasses, goggles for sports; computer software, computer game programs.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.14;Precious metals and their alloys and goods made of or coated with these materials not included in other classes, 
especially commemorative coins and medals; jewelry, precious stones; lapel pins; horological and chronometric 
instruments.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter, especially 
postage stamps; newspapers, periodicals, books, photographs, poster-bills and posters; bookbinding material; 
stationery; adhesives (glues) for stationery or household purposes; artists' materials; paintbrushes; typewriters and 
office requisites (except furniture); instructional and teaching material (except apparatus); plastic materials for packaging 
(not included in other classes); printing type; printing blocks.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible tubes, not 
of metal.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
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skins; trunks and traveling bags; umbrellas, parasols and walking sticks; whips, harness and saddlery.

Cl.19;Building materials, not of metal; rigid pipes, not of metal; asphalt, pitch and bitumen; buildings, transportable, not 
of metal; monuments, not of metal.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paint brushes); brush-
making materials; articles for cleaning purposes; steel wool; unworked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware not included in other classes.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games, toys; gymnastic and sporting articles not included in other classes; Christmas tree decorations; playing 
cards.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic drinks; fruit drinks and fruit juices; syrups and other 
preparations for making beverages.

Cl.35;Advertising; dissemination of advertisements by any media, especially in the form of topic-based messages 
centred on human values; advertising via sponsoring; business management; business administration; office functions; 
promotion of the goods and services of others, through contractual agreements, especially through partnership 
(sponsoring) and licenses, offering them greater exposure and/or image strength and/or a surge of sympathy derived 
from that greater exposure and/or that image strength of cultural and sports events, especially international ones, and/or 
the surge of sympathy derived therefrom; promotion of the goods and services of others by means of what is referred to 
as the initial interest factor driving the public to consider, from among many competitors, goods or services that are are 
presented to them with personal signs, emblems or messages to capture their attention; promotion of the goods and 
services of others by the means referred to as image transfer; rental of advertising space of all kinds and on any media, in 
digital or other form; business administration of the participation of national teams to an international athletic competition 
and promotion of support to said teams aimed at the public and interested sectors; statistical information services.

Cl.36;Insurance underwriting; financial affairs; banking; monetary affairs; real estate affairs, credit card services; 
financing sporting and cultural activities; hire-purchase financing for telephone apparatus, fax machines and other 
communications equipment, rental of property and accessory buildings designed to receive corporate entertainment 
events.

Cl.37;Construction; repair; installation services.

Cl.38;Telecommunications; broadcasting of television programs, television broadcasts (live or recorded); cellular 
telephone communication; communications via electronic computer terminals, databases and telecommunication 
networks connected to the Internet; communications by telex; communications by telegrams; communications via 
telephones; communications via fax machines; radio-paging; communications by teleconferencing; television 
broadcasting; cable television; radio broadcasting; news agencies; other message transmission services; dissemination 
of a commercial site on the Internet; radio and television broadcasting services provided by means of the Internet; 
electronic mail; provision of access to computer newsletters and online chatrooms; transmission of messages and 
images by computer; provision of access to services of ordering and purchase from home and office by computer and/or 
interactive communications technologies; telecommunication of information (including Web pages), computer programs 
and all other data; electronic messaging; provision of access to the Internet for users; services providing 
telecommunication connections to the Internet or to databases; providing access to digital music Web sites on the 
Internet; providing access to Web MP3 sites on the Internet; rental of access time to a central database 
(telecommunications); providing access to search engines; running chatrooms on the Internet; rental of access time to a 
central database server; rental of access time to a computer database (telecommunication services); simultaneous 
distribution, especially via electronic interconnections, of films and video recordings and sounds.

Cl.39;Transport; packaging and storage of goods; arranging of tours; storage services for media containing still and 
moving images.

Cl.41;Education; training; entertainment; sporting and cultural activities, televised cultural and sporting entertainment; 
organization of exhibitions for cultural or educational purposes; operating lotteries and competitions; betting and gaming 
services linked to, or in connection with, sports; entertainment services provided at sports events or concerning sports 
events; organization of sporting and cultural activities and events; organizing real or virtual sports competitions; 
operating sports facilities; audio and video equipment rental services; production, presentation and distribution of films 
and video and audio recordings; rental of films and video and audio recordings; rental and/or provision by means of a 
computer network of interactive educational and entertainment goods, namely CDIs, CD-ROMs, computer games; 
entertainment, namely presentation of education and interactive entertainment goods, namely CDIs, CD-ROMs, computer 
games; radio and television coverage of sports events; production services for radio and television programs and 
videotapes; production of cartoons; production of animation programs for television; ticket reservation services for 
shows and sports events; timing of sports events; arranging of beauty contests; interactive entertainment; online betting 
services; provision of games on the Internet; provision of raffle services; information on entertainment or education, 
provided online from a data bank or from the Internet; electronic games services provided by means of the Internet; 
providing electronic publications online; publication of books, magazines and texts (other than advertising texts) and 
periodicals; publication of books, magazines and texts (other than advertising texts) and electronic magazines online; 
provision of digital music from the Internet; provision of digital music from Internet MP3 Web sites; provision of sports 
results; information services in connection with sport and sports events; rental of recorded sounds and images; audio 
production services; information services about sports events provided online from a computer database or the Internet; 
editing and publishing services; provision of digital music (non-downloadable); offering digital music via 
telecommunications.
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Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; carrying out laboratory analyses; design and development of computers and software.

Cl.43;Services for providing food and drink; cafeteria and restaurant services; reception and hospitality services, 
namely provision of food and drink; catering services; reservation of hotels and temporary accommodation.

Cl.44;Medical services; medical and pharmaceutical toxicological inspections; veterinary services; hygienic and beauty 
care for human beings and animals; agriculture, horticulture and forestry services.
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Proposed to be Used
IR DIVISION
Cl.9;Audio books; audio apparatus; audio testing apparatus; audio ampli-ers; audio transmitter units; audio 
compressors; audio frequency apparatus; audio digitisers; audio receivers; audio interfaces; audio signal range 
restorers; audio editing software; audio time delay units; audio expanders; audio circuit boards; audio mixers; audio 
analyzers; audio noise reducers; audio electronic apparatus; chips containing musical recordings; electronic control 
circuits for electronic musical instruments; integrated circuit memory cards for use in playing electronic musical 
instruments; multi-room audio devices; digital audio servers; equalizers [audio apparatus]; wearable audio equipment; 
audiovisual teaching apparatus; audiovisual apparatus; digital audio recorders; digital audio players; high fidelity audio 
apparatus; audio devices and radio receivers; computer software for recording sound; wireless audio and video 
receivers; vibration dampeners for electronic audio equipment; electronic audio/video signal distribution systems; 
computer hardware for signal processing of audio and video; parts and -ttings for audio apparatus; audio/visual and 
photographic devices; audio dynamic characteristic modi-ers; electronic units for transmitting audio signals; information 
technology and audio-visual, multimedia and photographic devices; computer software for controlling the operation of 
audio and video devices; computer software to enhance the audio-visual capabilities of multimedia applications; software 
to control and improve audio equipment sound quality; computer application software for streaming audio-visual media 
content via the internet; computer software to enhance the audio-visual capabilities of multimedia applications, namely, 
for the integration of text, audio, graphics, still images and moving pictures; computer software; computer software 
packages; interactive software; downloadable software; assistive software; adaptive software; computer telephony 
software; software for tablet computers; software related to handheld digital electronic devices; computer hardware; data 
communications hardware; data processing equipment.

Cl.38;Audio broadcasting; audio communications services; audiovisual transmission services; audiovisual 
communication services; digital audio broadcasting; remote transmission of audio signals by means of 
telecommunications; digital transmission services for audio and video data; transmission of audio data via the internet; 
transmission of information in the audiovisual -eld; transmission of data by audio-visual apparatus; transmission of audio 
and video content via computer networks; provision of telecommunication access to audio content provided via the 
internet; rental of apparatus for the broadcast of audio signals; transmission of data, audio, video and multimedia -les; 
provision of telecommunication access to video and audio content provided via an online video-on-demand service; 
broadcasting of audiovisual and multimedia content via the internet; transmission of digital audio and video broadcasts 
over a global computer network; streaming of audio, visual and audiovisual material via a global computer network; 
distribution of data or audiovisual images via a global computer network or the internet; transmission of data or 
audiovisual images via a global computer network or the internet; transmission and distribution of data or audiovisual 
images via a global computer network or the internet; transmission of data, audio, video and multimedia -les, including 
downloadable -les and -les streamed over a global computer network; transmission of videos, movies, pictures, images, 
text, photos, games, user-generated content, audio content, and information via the internet.

Cl.42;Electronic storage of audio -les; electronic storage of digital audio -les; design of audio-visual creative works 
[software]; development of software for audio and video operators; design of software for audio and video operators; 
design of hardware for audio and video operators; development of hardware for audio and video operators; computer 
software design; computer software consultancy; software creation services; software engineering; software 
development; software creation; software development; software customisation services; installation of computer 
software; computer software design; computer programming and software design; software engineering services for data 
processing programs; updating of computer software; custom design of software packages; computer software technical 
support services; maintenance and repair of software; rental of computer hardware and computer software; computer 
software research; con-guring computer hardware using software; troubleshooting of computer software problems; 
technical support services, namely, troubleshooting in the nature of computer hardware diagnosis; design and 
development of multimedia products; providing online, non-downloadable software; software development, programming 
and implementation; updating of software for embedded devices; design of software for embedded devices; consultancy 
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in the -eld of software design; development of software for digital signal processing; research in the -eld of computer 
programs and software; providing temporary use of web-based software; technical services for the downloading of 
software; development of software for compression and decompression of multimedia contents; development of software 
for processing and distribution of multimedia contents; development of software for multimedia data storing and 
recalling; consultancy and advice on computer software and the design and development of computer hardware; advisory 
services in the -eld of product development and quality improvement of software; design and development of software 
and hardware for signal ampli-cation and transmission; design of software for data and multimedia content conversion 
from and to different protocols.
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4345581    14/03/2019
[International Registration No. : 1496507]
Indra Sistemas, S.A.

Avda. Bruselas, 33-35 E-28108 Alcobendas, Madrid Spain

Proposed to be Used
IR DIVISION
Cl.9;Electronic databases; multimedia content; software; firmware; computer operating systems; application software 
for cloud computing services; audiovisual and information technology equipment; equipment for data communication and 
computer networks; data storage devices; equipment and accessories for data processing (electrical or mechanical); 
peripheral devices for computers; computers and computer hardware; parts and components for computers; 
communication equipment; point-to-point communication equipment; broadcasting equipment; antennas for 
telecommunications; duplication apparatus; apparatus for scanning images; ticket dispensers; payment terminals; 
devices for sorting and dispensing money; coin-operated mechanisms; electric circuits and cards; access control 
devices; instruments for measuring, detecting and monitoring, indicators and controllers; sensors and detectors; devices 
for testing and quality control; apparatus for registering and recording data; radar apparatus; simulators; apparatus for 
scientific research; nautical apparatus and instruments, measuring apparatus, naval signaling apparatus, sonars; metal 
detectors for industrial or military use; security warning apparatus; security check apparatus; railway traffic safety 
apparatus; security and surveillance apparatus; security surveillance apparatus; electric and electronic security 
apparatus and instruments; automatic security barriers; safety cameras; safety control instruments; safety apparatus for 
railway traffic; safety signs and beacons; integrated electronic security systems for land vehicles; environmental control 
software, building access and security systems; security software; software for network and device security; encoded 
cards with security features intended for identification; traffic control instruments; traffic control apparatus [electronic]; 
traffic control apparatus [mechanical]; traffic control apparatus [luminous]; traffic control apparatus [lighting]; apparatus 
for air traffic control; traffic control apparatus [electrically operated]; radio equipment for air traffic control; road signs; 
traffic signal recognition systems; railway signals; biometric identification devices; radio-frequency identification devices 
[transponders]; night vision devices for identifying images; biometric identification systems; magnetic identity cards; 
radar antennas; radar apparatus; radar detectors; radar installations; radar apparatus; radar systems; interfaces 
[computers]; computer programs for card readers; computer application software for use in the implementation of the 
Internet of Things [IOT]; computer software to enhance the audio-visual capabilities of multimedia applications, namely 
for the integration of text, audio, graphics, still and moving images; electronic terminals for toll payment; electronic toll 
payment systems (etc); planning software; traffic-light apparatus [signaling devices]; mobile communications terminals; 
electronic payment terminals; electronic mail terminals; data viewing terminals; data input terminals; interactive touch 
screen terminals; secure terminals for electronic transactions; credit card terminals; data output terminals; point-of-sale 
terminals; bar code terminals; information display terminals; electric terminals; computer terminals; graphics terminals; 
telephone terminals; interactive terminals; multimedia terminals; earth terminals; terminals for radiotelephones; data 
terminals; display terminals; telephone terminals; keyboard terminals; battery terminals; terminals for graphic 
visualization; receiving terminals for signals; electronic point-of-sale terminals; computer terminals with a banking 
purpose; data processing terminals; electronic terminals for issuing of lottery tickets; payment terminals, devices for 
sorting and dispensing money; terminals for electronically processing payments made with credit cards; simulation 
software; navigation apparatus for vehicles (on-board computers); speed-checking apparatus for vehicles; radar 
apparatus for vehicles; vehicle tracking apparatus; computer applications for vehicle navigation apparatus; vehicle 
tracking devices; computers for self-driving vehicles; software for use in autonomous driving of vehicles; multi-camera 
systems for vehicles; on board electronic systems in land vehicles for providing assistance with driving; vehicle tracking 
systems; vehicle navigation systems with interactive screens; audiovisual entertainment systems on board the vehicle; 
simulation devices.

Cl.12;Traction control systems for automobiles; autonomous vehicle; driverless motor vehicles [autonomous]; 
unmanned vehicles [autonomous vehicles]; drones with camera.

Cl.35;Advisory and business consultancy services; administrative data processing; accounting services; auditing; 
human resources management; market research services; compilation and systemization of business database; 
outsourcing services (business assistance); outsourcing services in the field of commercial operations; outsourcing 
services relating to business analysis; assistance, advice and consultancy regarding promotional, marketing and 
advertising services; commercial business management; consumer information services; business assistance, 
management and administration services; business advice relating to strategy; business process redesign; business 
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process re-engineering; data processing services in the field of transport; business consultancy, in transport and 
delivery; transport and delivery business management consultancy.

Cl.36;Consultancy, advice and information on financial matters; real estate consultancy; investment consultancy; 
insurance consultancy; valuation services; payment processing: electronic payment services; processing of electronic 
payments; processing of electronic payments carried out by means of prepaid cards; financial transfers and transactions 
services, payment services; issuance of prepaid cards for use as electronic transport documents; electronic toll payment 
services; services for payment consolidation; contactless payment services; automated payment services; Electronic 
processing of payments.

Cl.37;Installation, maintenance and repair of computers and telecommunications equipment; installation, maintenance 
and repair of equipment for computer networks and information technology; updating of computer hardware; installation, 
maintenance and repair of hardware; consultancy regarding installation, maintenance and repair of computer hardware; 
consultancy services relating to the installation and maintenance of computers; advisory services regarding the 
installation of communication equipment; providing information relating to the repair or maintenance of 
telecommunication equipment; installation of electronic communication networks; installation, repair and maintenance of 
peripheral computer equipment; installation and repair of computer equipment; installation of data network apparatus; 
installation of telecommunication equipment and wireless local area networks; installation of hardware and cables for 
internet access; installation of communication equipment; repair and maintenance of computers; maintenance and repair 
of hardware; maintenance of networks for data communication; maintenance of data processing terminals; maintenance 
of equipment for data processing; maintenance of telecommunication equipment; project supervision for construction of 
civil engineering structures; maintenance and repair of pressure safety devices; maintenance and repair of security 
installations; installation of traffic management systems; construction of railway infrastructure; providing information 
relating to the repair or maintenance of railway rolling stock; road signage; road construction; maintenance and repair of 
access control systems; installation of hardware in the field of access control as a service [ACaaS]; maintenance and 
repair services relating to the transport sector; maintenance of infrastructure.

Cl.38;Telecommunication services; consultancy, information and advisory services in the field of telecommunications; 
advisory and consultancy services relating to wireless communications and wireless communications equipment; 
advisory services relating to communications equipment; telematic communications and access to the Internet; provision 
of access to computer networks.

Cl.39;Transport; navigation services of global positioning systems; information services relating to transport, traffic 
and travel; providing information relating to direction and travel routes; driverless autonomous transport services; 
information relating to transport services of others, public transport services, air transport services; providing 
information on transport and travel via telecommunications apparatus and devices; air traffic control services; ground 
traffic control services for aircraft; traffic information; information services relating to traffic congestion; information 
services relating to traffic speed; providing road and traffic information; vehicle traffic flow management via advanced 
communication networks and technology; information relating to road traffic conditions; railway transport; providing 
information relating to the transport of passengers; providing information relating to transport; organization of 
transportation of merchandise; transport organization; arranging transport services; information relating to transport; 
computerized planning of distribution relating to transportation; tracking of passenger or freight vehicles by computer or 
via GPS [transport information]; transport reservation; provision of advice regarding transportation of goods; providing 
information by electronic media relating to the planning and booking of travel and transport; providing information 
relating to tariffs in the field of transport; Vehicle tracking services; Operation of toll roads and highways; issuing of travel 
tickets; Planning, arranging and booking travel; planning and booking by electronic means of transport and travel; 
passengers registration services in airports.

Cl.42;Information technology services; development, design, programming and implementation of software; 
development and design of equipment for computer hardware; software rental and website hosting services; rental of 
computer equipment and installations; consultancy, advice and information relating to computer services; information 
technology security, protection and restoration; data duplication, conversion and encryption services; scientific and 
technological services; engineering services; testing, authentications and quality control; design services; design, 
development, integration and updating of computer solutions (software) for cybersecurity; software updating; creation 
and maintenance of web sites for others; editing of computer programs; advisory services relating to product 
development and software quality improvement; Consultancy relating to computer program design and development; 
advisory services relating to computer programming; advice and development services relating to computer software; 
consultancy services relating to computer programming; development of computer programs for others; software 
installation and maintenance; computer program engineering; design, maintenance and updating of computer software; 
updating of computer programs; development, updating and maintenance of software systems and databases; advisory 
and information services relating to the design and development of computer peripherals; advisory and information 
services relating to the design and development of computer hardware; design and development of hardware 
architecture; consulting services regarding software as a service [SaaS]; consultancy via cloud networks and 
applications; cloud computing services; cloud hosting provider services; computer services concerning electronic data 
storage; hosting computer sites [web sites]; hosting of digital content on the Internet; (IaaS) infrastructure as a service; 
platform as a service [PaaS]; software as a service [SaaS]; IT project management; conversion of computer programs and 
data, other than physical conversion; conversion of data or documents from physical to electronic media; duplication of 
computer programs; computer engineering; computer program engineering; Telecommunications engineering; 
engineering services; technical consultancy relating to road cutting technology; installation of access control software as 
a service (ACaaS); hosting of servers and computer programs in the field of access control as a service (ACaaS); access 
control as a service (ACaaS); road network design; technology security testing services; providing meteorological 
information relating to the condition of ski slopes and roads; supervision of suitability of vehicles to travel by road; 
integration of computer programs; integration of computer systems and computer networks; consultancy and information 
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in the field of integration of computer systems; computer systems integration services; consultancy on integration of 
computer systems; monitoring of computer systems for detecting unauthorized access or filtering data; technological 
planning services; architectural planning services; consultancy services relating to environmental planning; consultancy 
services relating to urban planning; civil engineering planning services; advisory services related to planning 
applications; advisory services relating to installation planning; design and planning of telecommunication equipment; 
analytical services by means of radar use.

Cl.45;Security services; security services for buildings; airport security services; security control of persons and 
luggage in airports.
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4345617    24/05/2019
[International Registration No. : 1496033]
Obshchestvo s ogranichennoy otvetstvennostyu Mikrofinansovaya kompaniya "EyrLoans"

Presnenskaya nab., d. 8, str. 1, pom. 511M RU-123112 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.35;Arranging subscriptions to telecommunication services for others; commercial information agency services; 
computerized file management; business information; commercial information and advice for consumers [consumer 
advice shop]; updating and maintenance of data in computer databases; data search in computer files for others; 
providing business information via a web site; provision of commercial and business contact information; provision of an 
on-line marketplace for buyers and sellers of goods and services; compilation of information into computer databases; 
compilation of statistics; systemization of information into computer databases; business management of hotels; 
administrative processing of purchase orders; price comparison services.

Cl.36;Credit bureau services; issuance of travelers' checks; electronic funds transfer; pawnbrokerage; loans 
[financing]; providing financial information via a web site; financial management of compensation payments for third 
parties.
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Priority claimed from 13/03/2019; Application No. : 2019-037456 ;Japan 

4345641    27/06/2019
[International Registration No. : 1496071]
RINNAI KABUSHIKI KAISHA (Rinnai Corporation)

2-26, Fukuzumi-cho, Nakagawa-ku, Nagoya-shi Aichi-ken 454-0802 Japan

Proposed to be Used
IR DIVISION
Cl.7;Washing machines for industrial purposes [laundry]; washing machines for household purposes [laundry]; food 
mixing machines for commercial use; dishwashers for industrial purposes; dishwashers for household purposes; electric 
wax-polishing machines for industrial purposes; vacuum cleaners for industrial purposes; electric wax-polishing 
machines for household purposes; vacuum cleaners for household purposes; electric food blenders for household 
purposes; mills for household purposes, other than hand-operated; knives, electric; whisks, electric, for household 
purposes; fruit presses, electric, for household purposes; blenders, electric, for household purposes; kitchen grinders, 
electric; crushers for kitchen use, electric; kitchen machines, electric; can openers, electric.

Cl.11;Boilers, other than parts of non-electric prime movers or engines; gas boilers; air conditioners for industrial 
purposes; hot-air space heating apparatus for industrial purposes; hot-air furnaces for industrial purposes; hot-water 
space heating apparatus for industrial purposes; industrial humidifiers; industrial air purifiers; steam heating apparatus 
for industrial purposes; industrial dehumidifiers; locally induced air-conditioners for industrial purposes; radiators for 
industrial air-conditioning purposes; central air-conditioning installations for industrial purposes; window-mounting air-
conditioners for industrial purposes; solar thermal collectors [heating]; freezing machines and apparatus for industrial 
purposes; gas refrigerators for industrial purposes; freezers for industrial purposes; laundry dryers, electric, for industrial 
purposes; cooking apparatus and installations for commercial use; dish drying machines for commercial use; dish 
disinfectant apparatus for commercial use; kitchen sinks for commercial use; deep fryers for commercial use; rice 
cookers for commercial use; electromagnetic induction cookers for commercial use; electric cooking pots for commercial 
use; roasters for commercial use; cooking ovens for commercial use; solar water heaters; household electrothermic 
appliances, other than for beauty or sanitary purposes; electric cooking pots for household purposes; electric coffee 
makers for household purposes; electric cooking stoves for household purposes; electric ice-cream making machines for 
household purposes; laundry dryers, electric, for household purposes; electric humidifiers for household purposes; 
electric air purifiers for household purposes; electric dehumidifiers for household purposes; electric water ionizers for 
household purposes; electric hot plates for household purposes; electric space cooling apparatus for household 
purposes; electric range hoods [extractor hoods] for household purposes; water purifiers for household purposes, 
electric; electric radiant heaters for household purposes; electric footwarmers for personal use; electric toasters for 
household purposes; Japanese hand warming apparatus for household purposes [electric Hibachi]; electric thermo-pots 
for household purposes; electric refrigerators for household purposes; electric freezers for household purposes; electric 
cooking ovens for household purposes; electromagnetic induction cookers for household purposes; microwave ovens 
[cooking apparatus] for household purposes; electric bath- water purifying apparatus for household purposes; gas water 
heaters for household purposes; non-electric cooking heaters for household purposes; kitchen sinks for household 
purposes; gas cooking ovens for household purposes; Japanese kitchen furnaces for household purposes [Kamado]; 
Japanese charcoal cooking stoves for household purposes [Shichirin]; oil cooking stoves for household purposes; non-
electric baking ovens for household purposes; non-electric barbecue grills for household purposes; alcohol burners; gas 
lighters; household tap-water filters, non-electric; toilet stool units with a washing water squirter; disinfectant dispensers 
for toilets; toilet bowls; seatings for use with Japanese style toilet bowls; toilet seats; bath fittings; fitted liners for baths 
and showers; showers; bath tubs; bath boilers; hydromassage bath apparatus; wash-hand bowls [parts of sanitary 
installations]; wash-hand basins [parts of sanitary installations]; hot air bath fittings; bath installations; stoves for 
household purposes, non-electric; gas stoves [space heaters] for household purposes; coal stoves [space heaters] for 
household purposes; oil stoves [space heaters] for household purposes; slow-burning stoves [wood stoves] for 
household purposes; Japanese charcoal heaters for household purposes [Hibachi]; heat exchangers, other than parts of 
machines; water heaters; heaters for baths; heat pumps; refrigerating appliances and installations; cooling installations 
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and machines; disinfectant apparatus; fans [air-conditioning]; ventilation hoods; air reheaters; air purifying apparatus and 
machines; air deodorizing apparatus; air cooling apparatus; air dryers; deodorizing apparatus, not for personal use; 
heating apparatus, electric; radiators, electric; hot water heating installations; ventilation [air-conditioning] installations 
and apparatus; air-conditioning installations; air-conditioning apparatus; stoves [heating apparatus]; heating 
installations; heating installations [water]; heating apparatus for solid, liquid or gaseous fuels; freezers; refrigerating 
apparatus and machines; refrigerators; refrigerating cabinets; laundry dryers, electric; electric cooktops; heating plates; 
extractor hoods for kitchens; coffee percolators, electric; deep fryers, electric; cooking utensils, electric; couscous 
cookers, electric; kettles, electric; coffee machines, electric; sous-vide cookers, electric; tajines, electric; pressure 
cookers, electric; food steamers, electric; thermo-pots, electric; microwave ovens [cooking apparatus]; toasters; bread 
toasters; plate warmers; roasters; grills [cooking appliances]; rotisseries; cookers; cooking apparatus and installations; 
bakers' ovens; kitchen ranges [ovens]; multicookers; cooking stoves; roasting apparatus; griddles [cooking appliances]; 
hot air ovens; barbecues; bread baking machines; hot plates; roasting jacks; roasting spits; sinks; regulating and safety 
accessories for gas apparatus; microbubble generators for baths; ice-cooling refrigerators for household purposes; bath 
tub jets for household purposes; whirlpool baths.

Cl.21;Industrial packaging containers of glass, not including glass stoppers, lids and covers; industrial packaging 
glass containers for beverages; industrial packaging glass containers for cosmetics; industrial packaging glass 
containers for food; industrial packaging glass containers for medicines; industrial packaging containers of ceramics; 
glass stoppers for industrial packaging containers; glass covers and lids for industrial packaging containers; industrial 
packaging bottles of plastics; cooking pots and pans, non-electric; rice cooking pots, non- electric; griddles, non-electric; 
cooking pans, non-electric; mess-tins for cooking rice; frying pans, non-electric; cooking steamers, non-electric; coffee-
makers, non-electric; Japanese cast iron kettles, non-electric [Tetsubin]; kettles, non-electric; deep fryers, non-electric; 
cauldrons; couscous cooking pots, non-electric; coffee filters, non-electric; stew-pans; food steamers, non-electric; 
tajines, non-electric; pressure cookers, non-electric; griddles [cooking utensils]; cooking pots; cooking pot sets; 
earthenware saucepans; coffee percolators, non- electric; heaters for feeding bottles, non-electric; plates to prevent milk 
boiling over; dinnerware, other than knives, forks and spoons; Japanese style tea-serving pots [Kyusu]; drinking cups; 
Sake cups; dishes and plates; salad bowls; Japanese nests of food boxes [Jubako]; Japanese rice bowls [Chawan]; dish 
covers; decanters; Sake serving bottles [Tokkuri]; serving bowls [Hachi]; beer mugs; lunch-boxes; jugs; teacups 
[Yunomi]; Japanese style soup serving bowls [Wan]; cans for confectionery; tea canisters; kitchen urns; bread bins; 
saucers; cups; drinking glasses; drinking vessels; mugs; soup bowls; butter dishes; basins [receptacles]; bread baskets 
for household purposes; pitchers; kitchen containers for rice; food preserving jars of glass; drinking flasks for travelers; 
vacuum bottles [insulated flasks]; cookware; whisks, non-electric; cooking skewers; cooking strainers; shakers; hand-
operated coffee grinders and pepper mills; Surikogi [wooden cooking pestles]; Suribachi [articles of earthenware for 
household use]; cooking graters; chopping boards for kitchen use; rolling pins for cooking purposes; cooking grills; 
lemon squeezers; citrus juicers; waffle irons, non-electric; ice pails; sugar tongs; nutcrackers; pepper pots; sugar bowls; 
colanders; salt shakers; Japanese style cooked rice scoops [Shamoji]; cooking funnels; drinking straws; Japanese style 
personal dining trays or stands [Zen]; bottle openers, non-electric; egg cups; tart scoops; napkin holders; napkin rings; 
hot pads [trivets]; chopsticks; chopstick cases; ladles and dippers for kitchen use; cooking sieves and sifters; trays; 
toothpicks; toothpick holders; oven mitts; kitchen mitts; potholders; cleaning tools and washing utensils; buckets for 
cleaning; washing boards; clothes pegs [clothes pins]; washing brushes; wash basins; dusting or cleaning cloths; wash- 
tubs; scrubbing brushes; waste baskets; dust-pans; polishing cloths; dusters; drying boards for washed, starched and 
then stretched pieces of kimono [Hari-ita]; brooms; mops; clothes drying hangers; stirrers for hot bathtub water 
[Yukakibo]; bathroom pails; cinder sifters for household purposes; Gotoku [trivets for Japanese charcoal heaters for 
household purposes]; coal scuttles; Japanese charcoal extinguishers [Hikeshi-tsubo]; kitchen utensils; utensils for 
household purposes; glasses [receptacles]; ceramics for household purposes; coffeepots, non-electric; kitchen 
containers; cooking utensils, non-electric; non-electric portable ice chests for food and beverages; drying racks for 
laundry.
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Priority claimed from 08/11/2018; Application No. : T201852396 ;Finland 

4345910    08/05/2019
[International Registration No. : 1496138]
Fiskars Corporation

Hämeentie 135 A FI-00560 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.8;Hand tools and implements; cutlery; side arms; saws, trowels, shovels, rakes; agricultural, gardening and 
landscaping hand tools; cutting, drilling, grinding, sharpening and surface treatment hand tools; garden tools [hand-
operated]; hand-operated tools for treatment of materials, and for construction, repair and maintenance; flat irons; can 
openers, non-electric; knives; cutting tools [hand tools]; slicers for food preparation, non-electric; peelers for food 
preparation, non-electric; scissors; oyster openers; sharpening tools (hand operated); table cutlery [knives, forks and 
spoons]; disposable tableware [cutlery] made of plastics; hand-operated vegetable choppers, fruit and egg slicers, 
vegetables slicers and vegetable cutters; hand tools, namely knife blades, pliers, screwdrivers, scissors, wire cutters, 
files, saw blades, nail pullers and/or wire strippers connected to a multifunction arm and which may include bottle 
openers, can openers and rulers as accessories in various combinations; hunting knives, fishing knives and camping 
knives; hatchets, pruners, machetes, and wire cutters; sheaths for knives and multi-function hand tools; sheaths and 
sharpeners for knives and scissors; lawn and garden hand tools; shovels [hand tools], broadaxes, saws [hand tools], 
hatchets, pruners, machetes, and wire cutters; tool sheaths for use with hand held tools; hand-operated drills, shop 
shears, diagonal craft cutters, hand-held rotary cutters, blades for rotary cutters; craft knives and replacement blades for 
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craft knives; hand operated press machines; carpenter's clamps; tool bags (filled); stamping tools (hand operated); 
punches (tools); eyelet setting tools (hand operated).

Cl.11;Apparatus for heating, steam generating, cooking, refrigerating, drying, air conditioning, water supply and 
sanitary purposes; outdoor sprinkler systems; sprinkler system valves; fireplaces.

Cl.16;Printed matter; bookbinding material; stationery; glue for stationery or household purposes; artists' materials; 
paintbrushes; typewriters and office requisites (except furniture); instructional and teaching materials (except apparatus); 
plastic materials for packaging (not included in other classes); printing type; printing blocks; paper die cut shapes; paper 
punches; paper cutters; rotating paper cutting tools; spare blades for paper cutting tools and paper cutters; cutting pads 
for paper cutting tools and paper cutters; manual staplers, staple removers, pens and markers; stencils; drawing shields; 
rubber stamps; stamp pads; impression stamps; paper holders; adhesives for household purposes; pens; marking pens; 
paper cutters; stencils; staplers; pencil sharpeners; rulers; compasses for drawing; card stocks; tablecloths of paper; 
table napkins (paper -); kitchen roll, toilet paper, disposable paper napkins.

Cl.17;Plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible hoses, not 
of metal; non-metal couplings; stopping materials; rubber bottle stoppers; flexible hoses of plastic or rubber; flexible 
hoses, not of metal.

Cl.20;Figurines of wood; furniture, mirrors, picture frames; baskets, non-metallic; bottle closures, not of metal; bottle 
racks; clothes hooks, not of metal; coat hangers; coat stands; non-metallic and non-paper storage or transport 
containers, other than for household or kitchen use; decorations of plastic for foodstuffs; door knockers, not of metal; hat 
stands; interior textile window blinds; magazine racks; picnic baskets; valves of plastic; statues of wood, wax, plaster or 
plastic; beds, bedding, mattresses, pillows and cushions; works of art of wood, wax, plaster or plastic; boxes and storage 
containers made of wood, cork, cane, rattan, wicker, horn, bone, shell, amber, pearl, meerschaum and substitutes of any 
of these substances or plastic.

Cl.21;Kitchen and household utensils and containers; combs and sponges; brushes (except paintbrushes); cleaning 
articles; steelwool; glass, unworked or semi-worked (except building glass); glassware, porcelain and ceramics not 
included in other classes; spatulas for kitchen use, graters, cake plates, salt and pepper mills, salt and pepper shakers, 
ladles, whisks, basting spoons, serving forks, serving spoons, wine bottle openers, corkscrews, tweezers (for kitchen 
use), dough wheels, cooking skewers, rolling pins, potato mashers, garlic presses, tea infusers, tea strainers, ice cream 
ball making equipment, non-electric fruit presses, non-electric citrus presses, napkin holders and napkin rings (not of 
precious metal); dishes, beverage glassware, drinking glasses, figurines made of glass or porcelain, decorative bowls, 
candle holders, serving platters, cauldrons, table plates, cups, jars, teapots, non-electric coffeepots, mugs, saucers, egg 
cups, jugs, vases, cake dishes, cake stands, sugar bowls, cream containers, gravy boats, tureens, roasting dishes, pie 
plates, pie pans, spice jars, spice racks, oil and vinegar cruets (not of precious metal); moulds [kitchen utensils]; glass 
stoppers; flower pots and flower pot holders; watering cans; spray nozzles for garden hoses; sprayer wands for garden 
hoses; sprayers attached to garden hoses; sprinklers for grass and garden use; gardening gloves; work gloves for 
garden use; light duty utility gloves; saucers of wood and cork; garden kits for domestic use, namely rearing containers 
containing mulch, fertilizers, seeds and electric lights; knife storage blocks; brooms; kitchen cookware, namely pots and 
pans; dish covers; ladles, for kitchen use; soap holders; cheese-dish covers; bottle openers, electric and non-electric; 
bottles; candle extinguishers; candle rings; candelabra [candlesticks]; ceramics for household purposes; tableware, 
cookware and dishes for household and kitchen use; cleaning instruments, hand-operated; coasters, not of paper or 
textile; blenders, non-electric, for household purposes; coffee filters, non-electric; coffee makers, non-electric 
(percolator); coffeepots, non-electric; grinders (non-electric -); cooking utensils, non-electric; fruit presses, non-electric, 
for household purposes; kettles, non-electric; kitchen grinders, non-electric; pastry cutters; equipment for cleaning pots; 
cooking skewers of metal; mugs and plates of paper or plastic; cutting boards for the kitchen; fitted picnic baskets, 
containing dishes and graters [household utensils]; heat-insulated containers; ironing boards; knife rests for the table; 
menu card holders; table napkin rings; tableware, other than knives, forks and spoons; trays for household purposes; 
works of art of porcelain, ceramic, earthenware or glass; oven mitts; decorative boxes and tableware of porcelain, 
ceramics or glass; potholders; spray bottles; nutcrackers; containers made of plastic for compost.

Cl.24;Textiles and substitutes for textiles; bed covers; table covers; afghans; artificial silk; rayon fabric; banners; bath 
linen; bath mitts; bed blankets; bed clothes; bed linen; bed sheets; bed spreads; blankets for outdoor use; breathable 
waterproof fabrics; brocades; canvas; chair backs; chair covers; chemical fiber fabrics; cloths; coated fabrics; coated 
textiles; cotton fabrics; coverings for furniture; coverings for windows; coverlets; covers for cushions; covers for duvets; 
covers for mattresses; covers for pillows; loose covers for furniture; crepe fabrics; curtain fabrics; curtain holders of 
textile materials; curtain material; curtains of textile or plastic; dish cloths; disposable cloths; loose covers for furniture; 
duvets; elastic fabrics for clothing; elastic woven materials; face cloths; felts; fiberglass fabrics for textile use; flame 
resistant fabrics; flannel; flax fabrics; friezes of textile; furnishing and upholstery fabrics; glass cloths [towels]; hand 
towels; handkerchiefs; heat resistant fabrics [other than for insulation]; hemp cloth; hemp fabric; household linens; 
household textiles; kitchen and table linens; kitchen towels; knitted fabrics; lap blankets; mats [coasters] of textile; place 
mats of linen; washing mitts; napery of textile; non-woven fabrics; non-woven textiles; textile piece goods; pillow cases; 
pillow covers; sleeping pads of textile; plastic substitutes for fabrics; polyester fabric; polyester textiles; printed fabrics; 
quilts; quilted blankets [bedding]; quilts of textile; receiving blankets; reinforced fabrics [textile]; rubberized fabrics; sack 
cloth; serviettes of textile; sheets [textile]; shirt fabrics; shower curtains; silk blankets; silk fabrics; sleeping bag liners; 
sleeping bags [sheeting]; streamers of textile; synthetic fiber fabrics; table cloths of textile; table covers of plastic; table 
covers of textile; table linen of textile; table mats made of textile materials; table runners of textile; tapestries of textile; 
terry; textile napkins; textile tissues; throws; toilet seat covers; towelling material; towels; travelling blankets; travelling 
rugs; underblankets; valances; velvet; wall decorations of textile; wall fabrics; wall hangings; waterproof fabrics; window 
curtains; window furnishing materials; woolen fabric; woven fabrics; textile labels.

Cl.35;Advertising; business management; business administration; commercial information and advice for consumers; 
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compilation and systemization of information into databases; demonstration of goods; dissemination of advertisements; 
billing; market research; organization of exhibitions for commercial or advertising purposes; organization of trade fairs 
for commercial or advertising purposes; presentation of goods on communication media, for retail purposes; 
procurement services for others [purchasing goods and services for other businesses]; rental of advertising space; rental 
of advertising time on communication media; sales promotion for others; updating of advertising material; wholesale, 
resale, retail, on-line retail and online resale, relating to: hand tools and implements, cutlery, knives, scissors, household 
or kitchen utensils and dishes, glassware, porcelain, ceramics, storage jars, lighting apparatus, kitchen and household 
appliances, interior and exterior decor, textile articles, clothing, footwear, headwear, aprons, irrigation systems and parts 
and equipment thereof, flexible hoses, furniture, gardening tools, flower pots.
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4345939    05/04/2019
[International Registration No. : 1497106]
Beijing Tianze Electric Power Equipment Co., Ltd.

No. 49, Jianguo East Road, Chaoyang District Beijing China

Proposed to be Used
IR DIVISION
Cl.7;Generator; hydraulic machines; metalworking machines; bending machines; punching machines; hydraulic 
handiwork tool; hydraulic presses; hydraulic press; capstans; stringing machines.

Cl.8;Perforation tools [hand tools]; fly press.

Cl.17;Non-metallic pipe sleeve; flexible plastic pipes for plumbing use; flexible hoses, not of metal; insulation materials; 
insulating gloves; insulating paints, insulators for cables; insulating oils; insulating glass fiber; waterproof packings.
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Priority claimed from 26/02/2019; Application No. : 30 2019 005 346 ;Germany 

4346020    18/06/2019
[International Registration No. : 1496307]
Bitzer Kühlmaschinenbau GmbH

Eschenbrünnlestrasse 15 71065 Sindelfingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Generators; generating plant; compressors, in particular refrigerant compressors; condensers [machines]; oil 
separators; mufflers (parts of machines); valves for machines; valves for engines; power operated valves; valves 
operated by changes in pressure; clack valves [parts of machines]; machines for power generation; expansion machines 
[steam engines]; power generators and systems consisting thereof based on the organic rankine cycle technology; 
pumps; parts of the aforesaid goods.

Cl.9;Measuring apparatus; sensors and detectors; measuring, detecting and monitoring instruments, indicators and 
controllers; controllers [regulators]; frequency inverters; electric control valves; solenoid valves; electronic diagnostic 
and motor protection devices, apparatus, modules and instruments for generators, compressors, machines for power 
generation, expansion machines and organic rankine cycle systems; communication apparatus; computer software; 
electronic publications [downloadable]; electronic publications recorded on computer media; electronic databases.

Cl.11;Refrigerant condensers; evaporators; liquid collectors for refrigerants; separators for the purification of 
refrigerants; heat exchangers; valves for heat recovery units; heat recovery units; waste heat utilization units; parts of the 
aforesaid goods.

Cl.37;Installation, repair, maintenance and servicing of generators, compressors, condensers, liquid collectors for 
refrigerants, expansion machines, machines for power generation, organic rankine cycle systems and parts and 
accessories of the aforesaid goods; consultancy and information in relation to the aforesaid services, as far as included 
in this class.
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Priority claimed from 27/10/2018; Application No. : 017976115 ;European Union 

4346065    24/04/2019
[International Registration No. : 1496156]
Malcolm John WALL MORRIS

20 Birchfield Lane, Mulbarton Langdon, Norfolk NR14 8BZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.10;Medical apparatus and instruments; medical apparatus and medical instruments, namely, skin toning, skin 
management and skin anti-ageing machinery and apparatus; parts and fittings therefor.

Cl.44;Beauty care services; consultation services relating to skin care; skin treatment services; medical and cosmetic 
treatment services; cosmetic treatment services for skin; beauty therapy services and non-surgical procedures for skin.
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Priority claimed from 15/04/2019; Application No. : 2019-052217 ;Japan 

4346091    08/05/2019
[International Registration No. : 1496128]
KAO KABUSHIKI KAISHA (also trading as Kao Corporation)

14-10, Nihonbashi Kayabacho 1-chome, Chuo-ku Tokyo 103-8210 Japan

Proposed to be Used
IR DIVISION
Cl.2;Dyestuffs; pigments; paints; printing ink, other than mimeographing inks; mimeographing ink; colors for painting 
pictures; anti-rust greases; nonferrous metals in foil or powder form for painters, decorators, printers and artists; 
precious metals in foil or powder form for painters, decorators, printers and artists.

Cl.3;Anti-static preparations for household purposes; fabric softeners for laundry use; laundry bleach; laundry starch; 
seaweed gelatine for laundry use [funori]; adhesives for affixing false eyelashes; soaps and detergents; dentifrices; 
cosmetics; perfume and fragrance preparations; incense; skin care preparations; skin care creams; make-up foundation; 
make-up preparation.

Cl.5;Pharmaceutical preparations; fungicides, other than for agricultural purposes; insect-repellents, other than for 
agricultural purposes; oiled paper for medical purposes; drug delivery agents in the form of edible wafers for wrapping 
powdered pharmaceuticals; gauze for dressings; empty capsules for pharmaceuticals; eyepatches for medical purposes; 
ear bandages; menstruation bandages; menstruation tampons; sanitary napkins; sanitary panties; absorbent cotton; 
adhesive plasters; bandages for dressings; liquid bandages; breast-nursing pads; dental materials.
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Cl.10;Medical apparatus and instruments, other than walking aids, and crutches; artificial skin; sanitary masks.

Cl.11;Sanitary installations and drying apparatus and instruments for use in beauty salons or barbers' shops; 
household electrothermic drying, heating and cooking appliances, other than for beauty or sanitary purposes; household 
electrothermic drying, heating and cooking appliances for beauty or sanitary purposes.

Cl.17;Electrical insulating materials; chemical fiber, not for textile use; rock wool; slag wool; rubber thread and covered 
rubber yam, not for textile use; chemical fiber yarn and thread, not for textile use.

Cl.21;Cosmetic and toilet utensils, other than electric tooth brushes; gloves for household purposes; cookware; 
cleaning tools and washing utensils; clothes brushes.

Cl.24;Non-woven textile fabrics; upholstery fabric; fabric.

Cl.44;Beauty salon services; barber services; rental of apparatus and instruments for use in beauty salons or barbers' 
shops.
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Priority claimed from 23/01/2019; Application No. : 30 2019 100 876 ;Germany 

4346254    28/06/2019
[International Registration No. : 1496085]
Röchling SE & Co. KG

Richard-Wagner-Str. 9 68165 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics.

Cl.7;Goods and articles made of plastic, namely, parts of machines and machine tools, motors (other than for land 
vehicles, air vehicles and water vehicles), clutches for machines, transmissions for machines, agricultural machines and 
conveyors; intake manifolds for vehicles; air filters for engines; hoses for use as parts of machines in hydraulic systems; 
plastic components as parts of machines for plant construction in the chemical industry, in the beverage and food 
industry, in the packaging industry, in the paper industry; plastic components (parts of machines) for transformers, for 
chemical apparatus engineering, for flue gas desulfurization plants, for onshore/offshore technology, for electrostatic 
powder coating systems and for galvanizing plants; plastic components as parts of machines for mechanical engineering; 
plastic components for pumps [parts of machines]; chain and curve guides [parts of machines]; plastic components for 
drive and conveyor systems; gear wheels and impellers, rollers and guide rollers [parts of machines]; chains and curve 
guides (parts of machines); slide seals (parts of machines); control disks [parts of machines]; pump casings [parts of 
machines]; plastic rings (parts of machines); winding components made of plastic (parts of machines); slot wedges, 
insulating frames, outriggers, groove base and head inserts (parts of machines) made of plastic; solid pressed wood 
parts and synthetic resin pressed wood parts as parts of machines and apparatuses for the electrical, textile, foundry, 
construction, conveyor, glass, paper, ceramic, steel, metal, wood, plastic, packaging, food, luxury food industry, for 
agriculture and for mining industry; cutting pads [parts of cutting machines]; soldering masks [parts of machines]; belt 
guides (parts of machines); sliding and conveying elements (parts of machines).

Cl.9;Apparatus and instruments for accumulating and storing electricity; parts for apparatus and instruments for 
accumulating and storing electricity; components for electricity storage systems; parts for electricity storage devices; 
parts for charging devices; batteries for electric and hybrid vehicles; fuel cells for electric and hybrid vehicles; inductive 
charging systems for electric and hybrid vehicles; measuring, counting, alignment and calibrating instruments; pipettes 
for diagnostics; measuring spoons; measuring jugs; parts of apparatuses for scientific research and laboratory use; 
dispensers for laboratory use; solid pressed wood parts and synthetic resin pressed wood parts as parts of instruments 
(as far as included in this class), parts (insulators) for electrical transformers; goods and articles of plastic, namely parts 
of scientific, nautical, measuring, electric, weighing, signaling, controlling, rescuing or teaching apparatus and 
instruments as well as for coin-operated mechanisms for vending machines and fire extinguishers; plastic parts for 
switchgears, measuring apparatus, high-frequency plants, electrical and signal apparatus for traffic engineering, cable 
runs.

Cl.10;Physical therapy equipment; hearing protection devices; feeding aids and pacifiers; medical and veterinary 
apparatuses and instruments; prosthetics and artificial implants; orthopedic implants; orthopedic prosthetics; orthopedic 
and mobility aids; surgical instruments; injectors for medical purposes; needles for medical purposes; containers 
especially adapted for medical, surgical and dental purposes; containers especially adapted for medical diagnostic 
purposes; medical diagnostic containers; drug delivery apparatuses; measuring spoons for administering medicine; 
dosing syringes; syringes for medical purposes; apparatus for administering drugs by inhalation; applicators for 
pharmaceutical preparations; plastic parts for application systems [medical apparatus]; dose counters for use as medical 
devices; droppers for administering medication, sold empty; pipette sets for medical use; plastic components for medical 
spray systems and pump systems; pill distributor and organizer boxes for medical use; closures for pill distributor and 
organizer boxes for medical use.

Cl.11;Goods and articles of plastic, namely parts of lighting, heating, steam generating, cooking, cooling, drying, 
ventilating, water conduits and sanitary installations; plastic components of water conditioning installations; plastic 
components for water supply installations, waste water treatment installations, sea water desalination plants as well as 
refrigeration and air conditioning equipment; plastic components for fans and ventilators; taps; plastic components for 
ventilators; ventilators.
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Cl.12;Motor vehicles and their components, if included in this class; vehicles; components and accessories for 
vehicles; vehicle covers; air bags [safety devices for automobiles]; covers for vehicle steering wheels; anti-dazzle devices 
for vehicles; brake linings for vehicles; brake boosters for vehicles; brake discs for vehicles; brake hoses for vehicles; 
brake shoes for vehicles; brake drums for vehicles; chassis of vehicles; automobile chassis; bodies for vehicles; vehicle 
seats; doors for vehicles; hoods for vehicles; upholstery for vehicles; centre consoles for vehicles; cockpit components 
for vehicles, as far as included in this class; gear lever knobs for vehicles; trim strips and protective strips for the interior 
and exterior fittings of vehicles; covers, dividers and fairings for land vehicles, air vehicles and water vehicles, other than 
parts of engines; door side panels for vehicles; trunk frame and seat panels for vehicles; frame linings for vehicles; 
radiator grilles for vehicles; air flap systems for vehicles; body parts for vehicles; water, hydraulic, fuel, oil, air and 
coolant lines [parts of land vehicles, air vehicles and water vehicles]; parts of land vehicles, air vehicles and water 
vehicles, namely, tanks for water, hydraulic fluid, fuel, oil, air and coolants; plastic goods and articles, namely 
components of land vehicles, aircraft and watercraft; plastic components for ship floors; plastic components for rail 
vehicle construction; front dash panels; solid pressed wood parts and synthetic resin pressed wood parts as components 
of land, air and water vehicles; armour-platings for vehicles, not of metal.

Cl.16;Articles made of plastics for packaging, wrapping and storage.

Cl.17;Flexible pipes, tubes, hoses and fittings therefore (including valves), and fittings for rigid pipes, all non-metallic; 
insulating splice covers for cables, not of metal; hoses of textile material; hoses, not of metal; connecting hoses for 
vehicle radiators and/or fuel injectors; seals, sealants and fillers; cylinder jointings; caulking, packaging and insulating 
materials; insulating and barrier materials; insulating linings; acoustic insulation articles and materials; insulating 
materials included in this class; acoustical insulation materials; insulators and insulating materials [electricity, heat, 
sound]; foils of metal for insulation; unprocessed and partially processed materials, not adapted for a specific use, 
included in this class, namely polyester, mineral fibers, elastomers, cellulose, fibers impregnated with synthetic resins, 
synthetic and composite materials, namely carbon fibers, cellulose acetates, glass fibers and glass wool, cast nylon for 
use in production, chemical fibers not for textile use, microporous synthetic films for the manufacture of protective 
clothing, work protective clothing, rain protective clothing and for use in production, microporous synthetic strips for the 
manufacture of protective clothing, self-lubricating cast polyamides for use in production, synthetic fibers other than for 
textile purposes, viscose films other than for packaging and wrapping purposes, semi-finished viscose sheets; resins in 
extruded form; semi-worked plastic substances; films, sheets and rods made of plastics (semi-finished); rolls, rods, 
profiles (semi-finished) and welding rods made of plastic; spools made of plastic (semi-finished); rollers made of plastic 
(semi-finished); rubber bars and rods [semi-finished]; rods and bars made of plastic [semi-finished]; plastics in the form 
of sheets, films, blocks, rods and tubes; finished and semi-finished products adapted for a specific use, included in this 
class, namely plastics for injection moulding and 3D printing, shock-absorbing and packing materials, vibration dampers, 
gaskets, sealing sheets and semi-finished synthetic filter materials; sealing material; packing [cushioning, stuffing] 
materials of rubber or plastics; semi-processed filtering materials made of plastic or foam; rubber sleeves for protecting 
parts of machines; stops of rubber, rubber stoppers and shock-absorbing protection shields made of rubber; rubber lids, 
caps and plugs (for industrial packaging); punching plates of plastic (semi-finished); perforated plates of plastic (semi-
finished); moulded parts of plastic (semi-finished); synthetic resin pressed wood in form of panels (semi-finished); 
synthetic resin pressed wood in form of prefabricated parts for insulating purposes; synthetic resin pressed wood in form 
of fasteners for insulating purposes; semi-finished plates and rings made of synthetic resin pressed wood; hoses for air 
inlet for vehicles; temperature and vibration insulating materials for tanks; non-metallic sealing strips.

Cl.19;Plastic plates for floors and treads for use in building and construction; plastic sheets for wet areas in swimming 
pools and sanitary areas; plastic building materials for ice rinks; plastic sheets for interior design; plastic sheets for 
steps, surfaces and covers; plastic claddings; laminated chipboard; building and construction materials, namely, plates, 
rings, bars, beams, connectors and supports made of laminated chipboard; synthetic resin pressed wood; blocks; sliding 
blocks; hardwood wedges; building materials, namely impact protection elements, not made of metal; armour-plating, not 
of metal.

Cl.20;Non-metallic fasteners, connectors and holders for cables and pipes; non-metallic fasteners, connectors and 
holders for tubes; fasteners made of plastic; fasteners, non-metallic; non-metallic containers, and closures and holders 
therefore; non-metallic caps and closures for bottles and for containers; reservoirs, not of metal nor of masonry; non-
metallic closures for containers; containers, not of metal; cans, boxes and cases made of plastic; non-metallic bottle 
caps; non-metallic bottle corks plugs; non-metallic containers for liquid fuel; packaging containers made of plastic; 
jerrycans; decorative caps, as far as included in this class; bag closures; non-metallic locks for vehicles; furniture and 
non-metallic furniture fittings; non-metallic bottle racks; corner protectors made of plastic; signs and displays made of 
plastic; threaded rods and nuts; fasteners, threaded rods and nuts made of plastic; fasteners made of plastic; wheel 
chocks; non-metallic cable straps; non-metallic fasteners.

Cl.21;Tableware, cookware and containers; cutting boards.

Cl.37;Sterilization of packaging systems for pharmacy, diagnostics and medicine.

Cl.40;Custom manufacturing services relating to 3D printing, cutting plastics to size, machining of plastics; material 
processing and conversion, namely 3D printing, cutting plastics to size, machining of plastics.

Cl.42;Technological services; design services; development of packaging systems; product design and product 
development; consultancy relating to the design of packaging.
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CORRIGENDA 
APPL 
NO

CORRIGENDA DESCRIPTION  

484218 484218 - (1027-0) 
as per order dated 22/10/2019 , TM 16 dated 06/04/1993 is taken on record to amend the 
goods to be read as "EYE DROPS", further as per order dated 08/11/2019 the said 
amendment is notified in the TM J. 

606643 606643 - (1909-0) 
clerical error in the goods description and proprietor name corrected to - PAMP S.A. and 
JEWELLERY ARTICLES, NAMELY FINGER RINGS, BRACELETS, EARRINGS, CUFFLINKS, 
BROOCHES, CHAINS,NECKLACES, MEDALS; TIMEKEEPING INSTRUMENTS, NAMELY 
CHRONOMETERS, CLOCKS,SMALL CLOCKS AND ALARM CLOCKS; PRECIOUS AND 
SEMIPRECIOUS METALS AND THEIR ALLOYS IN STRIPS, BARS,SHEETS, THREADS, 
INGOTS,PLATES, POWDER, RIBBONS AND TUBES; CURRENCIES. 

2165306 2165306 - (1827-0) 
The trademark is HIGHLIGHTS FOR CHILDREN as per the Registration Certificate and 
online database, corrigendum is issued to correctly publish the mark in the TM J. 

3037849 3037849 - (1924-0) 
LEGAL STATUS UPDATED AS PER TM 1 to be an organisation of government of India. 

3117591 3117591 - (1926-0) LEGAL STATUS UPDATED AS PER TM 1. 

3219724 3219724 - (1911-0) 
LEGAL STATUS UPDATED AS PER TM 1. 

3304321 3304321 - (1918-0) 
GOODS AMENDED AS PER TM 1 TO BE - DIGITAL CAMERAS, VIDEO CAMERAS, 
CAMCORDERS AND ACCESSORIES THEREOF, AND TRADE DESCRIPTION AMENDED AS 
PER TM 1. 

3304322 3304322 - (1918-0) 
GOODS AMENDED AS PER TM1 TO BE DIGITAL CAMERAS, VIDEO CAMERAS, 
CAMCORDERS AND ACCESSORIES THEREOF. 

3304323 3304323 - (1918-0) 
GOODS AMENDED TO BE DIGITAL CAMERAS, VIDEO CAMERAS, CAMCORDERS AND 
ACCESSORIES THEREOF, AND TRADE DESCRIPTION CORRECTED AS PER TM 1. 

3368106 3368106 - (1921-0) 
GOODS AMENDED AS PER TM 1 TO BE - ABACUSES; LOCKS, ELECTRIC; PHYSICAL AND 
CHEMICAL LABORATORY APPARATUS AND INSTRUMENTS; OPTICAL APPARATUS AND 
INSTRUMENTS EXCEPT FOR GLASSES AND PHOTOGRAPHIC APPARATUS; 
PHOTOGRAPHIC APPARATUS AND INSTRUMENTS; VIDEO CAMERAS; WEIGHING 
APPARATUS AND INSTRUMENTS FOR STANDARD UNIT; AUTOMATIC CONTROL 
APPARATUS AND INSTRUMENTS; SPECTACLES (OPTICS); CONTACT LENSES; 
MECHANISMS FOR COIN-OPERATED APPARATUS; LIFE JACKETS; SURVIVAL SUITS; 
HEAT SENSORS; REFLECTING DISCS FOR WEAR, FOR THE PREVENTION OF TRAFFIC 
ACCIDENTS; ELECTRIC POWER DISTRIBUTION MACHINES; ELECTRIC BATTERIES; 
ELECTRIC AUDIO AND VISUAL APPARATUS AND INSTRUMENTS; TELECOMMUNICATION 
MACHINES AND IMPLEMENTS; TELEPHONE SETS; COMPUTER PROGRAMS 
(DOWNLOADABLE SOFTWARE); COMPUTER SOFTWARE APPLICATIONS, 
DOWNLOADABLE; COMPUTER GAME SOFTWARE; COMPUTER APPLICATION 
SOFTWARE FOR MOBILE PHONES; COMPUTER SOFTWARE; COMPUTER HARDWARE 
AND COMPUTER PERIPHERAL DEVICES; MAGNETS; VIDEO GAME CARTRIDGES; 
SIGNALLING WHISTLES; PROTECTIVE GLOVES; HELMETS; PROTECTIVE CLOTHING; 
DOWNLOADABLE MUSIC FILES; PRE-RECORDED MUSIC ELECTRONIC MEDIA; 
RECORDED VIDEOTAPES (OTHER THAN MUSIC); PRE-RECORDED NON-MUSICAL 
ELECTRONIC MEDIA (EXCLUDING COMPUTER SOFTWARE); MAGNETIC CREDIT CARDS; 
DOWNLOADABLE TICKET; FILMS, EXPOSED; ELECTRONIC PUBLICATIONS, 
DOWNLOADABLE; DOWNLOADABLE ELECTRONIC BOOKS; DOWNLOADABLE 
ELECTRONIC NEWSPAPERS; DOWNLOADABLE ELECTRONIC STUDY BOOKS OR 
PAPERS; ANIMATED CARTOONS; FIRE ESCAPES; UNDERWATER BREATHING 
APPARATUS; ELECTRIC DOOR BELLS; PROTECTION MASKS. 

3397503 3397503 - (1926-0) 
PROPRIETOR NAME CHANGED ON THE BASIS OF TM M dated 11/04/2018 which was 
already allowed and processed to be - M/S VIG K FINANCE PRIVATE LIMITED. 
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

413953 439705 440202 449156 476162

626386 629778 641116 649709 680299

696958 706159 741640 757005 768554

774263 817386 819813 845322 851542

855629 904118 939911 980629 987435

1001862 1054773 1069260 1074256 1082727

1105404 1142708 1151152 1159377 1224982

1238958 1287396 1305028 1306995 1309003

1316499 1316501 1319391 1417890 1419367

1439750 1442818 1460443 1475168 1590355

1609702 1777954 1830511 1838304 1979597

2084098 2109384 2138324 2194560 2221793

2226223 2278281 2308477 2309093 2329549

2347657 2352983 2368464 2370172 2381203

2404121 2426590 2435773 2435774 2450568

2490953 2520206 2542841 2545271 2562738

2577386 2620416 2662521 2665021 2674497

2679232 2685905 2694407 2702754 2710030

2710031 2710141 2715054 2718015 2723801

2729177 2729198 2729201 2731772 2737287

2739910 2739913 2746226 2748871 2750117

2754211 2767154 2768233 2772940 2772942

2777435 2777766 2784125 2788622 2792108

2793063 2793076 2801168 2804306 2808089

2810459 2810537 2810539 2811150 2813767

2816963 2817728 2818892 2818998 2821986

2823061 2827360 2828207 2828887 2831719

2833257 2838156 2838414 2840470 2843499

2843681 2869095 2883106 2884926 2890870

2891470 2891473 2899637 2902160 2903697

2904446 2905960 2910185 2910752 2915603

2919625 2920020 2922510 2922700 2923044

2923048 2924262 2926781 2929506 2929507

2932705 2934828 2936986 2939093 2939829

2941303 2941304 2941718 2943449 2943813

2948384 2948389 2948390 2949286 2950463
 
 

5202



Trade Marks Journal No: 1929 ,   25/11/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

2951382 2951481 2954506 2955787 2957776

2959561 2965160 2967406 2972075 2975534

2975836 2980770 2981387 2982046 2982393

2982650 2982857 2984423 2985079 2985080

2987842 2989786 2990290 2993723 2995604

2996554 2996555 2996556 2996943 3001671

3003588 3005594 3008111 3008115 3008745

3009244 3011332 3011334 3013545 3015826

3016268 3018902 3019628 3021491 3022553

3022833 3024444 3025351 3025369 3025371

3025398 3027401 3028222 3032017 3032955

3037051 3037052 3038816 3038925 3041914

3045244 3045492 3045761 3045764 3046471

3047346 3049188 3050368 3050568 3052502

3053889 3055015 3055911 3057131 3059529

3059969 3060201 3064304 3066091 3066673

3067398 3069465 3069500 3072701 3072945

3073679 3074059 3076298 3077467 3078650

3078760 3079032 3080280 3081528 3081729

3082183 3089050 3090282 3093726 3095404

3097256 3097498 3099755 3100780 3102660

3102678 3102875 3104324 3107137 3107950

3110562 3110945 3111287 3115703 3115707

3115959 3115960 3115961 3115962 3115963

3115965 3116001 3116251 3116252 3117669

3117941 3118274 3118395 3118396 3118397

3118708 3118711 3119785 3119789 3119791

3119792 3120155 3120305 3120308 3120421

3121044 3121191 3121937 3122577 3122897

3122955 3123243 3123290 3123460 3123466

3123750 3124128 3124129 3124130 3124131

3124133 3124137 3124138 3124158 3124174

3124175 3124177 3124178 3124179 3124180

3124181 3124182 3124183 3124184 3124188

3124191 3124192 3124194 3124195 3124196

3124199 3125025 3125079 3125567 3126725
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

3127703 3128043 3128610 3128690 3128692

3128693 3128696 3128698 3129687 3130390

3130593 3131122 3131649 3132331 3132339

3132414 3132881 3132945 3134266 3134268

3134385 3135454 3136121 3137451 3137452

3137488 3137683 3137758 3138006 3138372

3138748 3138749 3138905 3138906 3138912

3138913 3138914 3139363 3139778 3140500

3140750 3142243 3142314 3142702 3142831

3143534 3143913 3144731 3144732 3145740

3145741 3145958 3146255 3146262 3146275

3146279 3146280 3146285 3146287 3146292

3146641 3146840 3148291 3148297 3148736

3148750 3149957 3150242 3152842 3153036

3153038 3153706 3153920 3153927 3154790

3155210 3155277 3155578 3155892 3155894

3157771 3157780 3159257 3159258 3159781

3159813 3159921 3160841 3160932 3160934

3160937 3160939 3161171 3161207 3162537

3163028 3163165 3163605 3163746 3164157

3164678 3164806 3165395 3165736 3167043

3167424 3167647 3168356 3169316 3170277

3170279 3171285 3171287 3172141 3173694

3173929 3180093 3183000 3183249 3183820

3184235 3184561 3185626 3188718 3190037

3196350 3197136 3199166 3205317 3206488

3206490 3209192 3218714 3220492 3222701

3232053 3234028 3234853 3238387 3240852

3241108 3243974 3244211 3247196 3248103

3248262 3248263 3249156 3251498 3251684

3254367 3254628 3254629 3254630 3259864

3261126 3261439 3262446 3264246 3265852

3265895 3266050 3266051 3266052 3266053

3266054 3266055 3266058 3266065 3266066

3267049 3267971 3267972 3267976 3268164

3268167 3268754 3269812 3269813 3269814
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3271264 3271286 3271287 3271288 3272393

3273151 3273153 3273154 3273157 3273165

3273169 3273828 3277795 3279894 3280127

3280646 3281676 3281785 3281786 3281787

3281788 3281789 3281790 3281792 3281793

3281794 3281797 3282411 3282412 3282614

3283682 3287971 3292261 3292262 3296906

3297289 3297355 3297384 3301584 3301587

3302556 3302696 3302992 3303618 3305249

3305294 3305295 3306106 3306451 3309684

3310926 3312703 3313095 3316505 3318023

3323163 3323824 3325251 3325572 3326520

3330487 3343693 3351365 3353270 3353271

3353272 3359415 3433292 3498467 3522254

3530365 3544044 3573865 3591564 3636503

3636505 3636513 3637529 3637530 3637918

3637925 3638015 3638373 3638812 3640642

3640658 3643822 3644366 3645527 3645529

3645722 3645724 3646992 3647747 3647760

3648301 3648571 3650351 3650887 3651088

3651472 3652617 3655343 3656076 3656081

3656083 3656086 3658115 3658116 3659206

3659311 3660176 3660445 3661569 3661938

3662141 3662513 3663198 3663891 3664405

3667010 3668957 3668995 3669025 3669026

3669244 3669245 3672929 3672930 3672933

3672936 3673777 3673839 3674334 3675048

3676143 3676372 3676430 3677430 3677585

3677887 3678013 3678630 3678974 3679227

3679619 3681033 3681346 3682799 3683437

3683671 3683780 3684268 3685417 3685801

3686625 3687438 3688618 3689205 3689286

3689465 3689607 3690176 3690455 3691059

3691341 3691925 3691971 3692260 3692261

3692263 3692265 3692267 3694352 3694477

3695251 3695611 3696782 3697468 3697902
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3700017 3700765 3701883 3702176 3703019

3703132 3703133 3703472 3703728 3703821

3705358 3705376 3705503 3707030 3707561

3708151 3708592 3709138 3709373 3709387

3709895 3710422 3710423 3710549 3711097

3711814 3711843 3711860 3713007 3714134

3714190 3714871 3715088 3715313 3715453

3715614 3715757 3715972 3715973 3716819

3716862 3717002 3718224 3718225 3718490

3718803 3719712 3720085 3720128 3720230

3720257 3720598 3722027 3722259 3722808

3723508 3723606 3723661 3724036 3724042

3724043 3724374 3724418 3725625 3726017

3726391 3726954 3727419 3727812 3727914

3729223 3729570 3729689 3729796 3730545

3731233 3731935 3731937 3732190 3732494

3732848 3733372 3733471 3733618 3733623

3733897 3734044 3734105 3734347 3734438

3735116 3735374 3735468 3735726 3735727

3735728 3736405 3736449 3736645 3737144

3737341 3737343 3737344 3737346 3737997

3738151 3738177 3738595 3739809 3740051

3740305 3740617 3740620 3740664 3740736

3741043 3741090 3741123 3741336 3741343

3741636 3741663 3741818 3742298 3742342

3742382 3742552 3742877 3742944 3742963

3743106 3743112 3743871 3743889 3744215

3744511 3744591 3744897 3744976 3745726

3746747 3746845 3747277 3747315 3747384

3747973 3748058 3748788 3748964 3749086

3749413 3749813 3750060 3750343 3750345

3750346 3750820 3750870 3750953 3751548

3752045 3752631 3752755 3752992 3753253

3753478 3753853 3754561 3754663 3755131

3755474 3755995 3756500 3756749 3756858

3757355 3757653 3758244 3758441 3758470
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3758489 3758504 3758575 3758798 3758917

3759006 3759011 3759056 3759642 3759667

3760793 3760876 3761137 3761283 3761841

3762455 3762509 3762723 3762735 3763204

3763220 3764080 3764084 3764267 3764398

3764643 3764960 3765574 3765730 3766418

3766615 3766878 3767075 3768050 3768304

3768813 3768818 3769584 3770026 3770079

3770081 3770527 3770599 3770734 3770756

3770757 3771133 3771136 3771231 3771359

3771630 3771631 3771632 3771634 3771635

3771637 3771638 3771639 3771755 3772487

3772984 3773076 3773260 3773262 3773379

3773748 3774488 3774649 3775006 3775022

3775035 3775099 3775269 3775593 3775649

3775689 3775718 3775734 3775744 3776572

3776965 3777094 3777186 3777329 3777353

3777684 3778180 3778447 3778663 3778751

3779487 3779488 3780474 3781916 3782105

3782592 3782715 3782770 3782813 3782875

3783193 3783203 3783211 3783444 3783855

3783905 3783907 3783999 3784570 3784601

3784612 3784614 3784617 3784994 3785088

3785973 3786051 3787284 3787386 3787553

3787630 3787971 3788071 3788733 3788792

3788794 3788880 3788886 3789501 3789737

3789914 3790272 3790549 3791169 3791670

3791712 3791721 3791986 3792230 3792559

3792792 3792925 3793075 3793076 3793184

3793440 3793441 3793442 3793443 3793509

3793549 3794022 3794130 3794170 3795225

3795741 3795853 3796543 3796607 3796724

3796941 3797261 3797263 3797293 3798163

3798273 3798364 3798828 3799119 3799328

3799340 3799388 3799706 3799939 3800175

3800496 3800498 3800709 3800732 3800757
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3800835 3801179 3801256 3801418 3801504

3801539 3801540 3801710 3801904 3802025

3802058 3802061 3802120 3802380 3802455

3802666 3802677 3802813 3802939 3802946

3803023 3803276 3803852 3803914 3804005

3804014 3804132 3804133 3804249 3804334

3804768 3804962 3805054 3805367 3805447

3805450 3805553 3805772 3805973 3805976

3806163 3806165 3806825 3807842 3807963

3807966 3808001 3808159 3808358 3808513

3808514 3808515 3808518 3808519 3808862

3808863 3808926 3809089 3809091 3809257

3809389 3809649 3809787 3810658 3810667

3810698 3810699 3810806 3810812 3810825

3810910 3810955 3811119 3811246 3811598

3811761 3812025 3812278 3812770 3813593

3813907 3814019 3814022 3814045 3814046

3814047 3814669 3814917 3815191 3815295

3815378 3815382 3815613 3815642 3815678

3816086 3816311 3816978 3816983 3817096

3817279 3817336 3817363 3817678 3817688

3817927 3817928 3817991 3818054 3818092

3818141 3818518 3818761 3818763 3818767

3818821 3818822 3819128 3819129 3819771

3819963 3820048 3820076 3820225 3820381

3820523 3820594 3820808 3820871 3820991

3821017 3821024 3821291 3821504 3821505

3821508 3821888 3822932 3823493 3823496

3823672 3823686 3823980 3824426 3824427

3825199 3825283 3825597 3825619 3825651

3825690 3826279 3826302 3826303 3826451

3826880 3826898 3827502 3827679 3827894

3827895 3828350 3828438 3828453 3829051

3829152 3829200 3829220 3829225 3829227

3829377 3829458 3829499 3829572 3830247

3830248 3830275 3830276 3830277 3830343
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3830432 3830435 3830521 3831059 3831440

3831952 3832234 3832346 3832762 3832951

3833029 3833030 3833382 3833828 3833844

3833863 3833882 3834151 3834396 3834495

3834496 3834497 3834641 3835077 3835199

3835200 3835202 3835204 3835207 3835225

3835674 3835688 3835789 3836374 3836625

3836752 3836768 3836769 3836951 3837355

3837358 3837359 3837360 3837363 3837364

3837365 3837366 3837368 3837370 3837375

3837544 3837545 3837546 3838478 3838498

3838499 3838515 3838806 3838885 3838886

3838887 3839292 3839717 3839745 3839844

3839992 3840225 3840226 3840784 3840789

3840873 3840874 3840960 3841203 3841302

3841304 3841891 3841892 3842167 3842168

3842170 3842172 3842173 3842198 3842262

3842264 3842265 3842274 3842275 3842276

3842283 3842391 3842639 3842876 3843481

3843522 3843525 3843526 3843581 3843882

3843948 3844022 3844231 3844380 3844912

3845222 3845282 3845334 3845336 3845339

3845611 3846036 3846224 3846924 3846927

3846930 3846932 3847094 3847186 3847187

3847712 3847713 3847954 3847955 3848097

3848703 3848825 3848832 3849146 3849264

3849303 3849304 3849709 3849866 3850162

3850417 3850629 3851084 3851596 3852119

3852198 3852259 3852908 3852977 3853243

3853246 3853248 3854454 3854458 3854476

3854664 3854914 3854946 3854951 3854953

3854954 3855441 3855586 3855772 3856171

3856421 3856422 3856423 3856508 3856510

3856511 3857275 3857280 3857281 3857283

3857383 3857750 3857752 3858243 3858245

3858406 3858408 3858412 3858525 3858526
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3858527 3858881 3858884 3858885 3858909

3859098 3859751 3860111 3860112 3861236

3861237 3861309 3862101 3862422 3862728

3863012 3863882 3863924 3864133 3864134

3864882 3864883 3865250 3865260 3865556

3865558 3865559 3866178 3866504 3866797

3867593 3867856 3868485 3868573 3868575

3868584 3868749 3868998 3869677 3870706

3870759 3870819 3870820 3870824 3870852

3870853 3870854 3871247 3871279 3871282

3871795 3871931 3872816 3872893 3873484

3873524 3873963 3874111 3874128 3874130

3874262 3874634 3874635 3874636 3874637

3874638 3874639 3874640 3874641 3874642

3875193 3875260 3875284 3875900 3875938

3875962 3876147 3876642 3876643 3876818

3876826 3876829 3877030 3877684 3877907

3877908 3877975 3878029 3878292 3878382

3878913 3878914 3878916 3879570 3880405

3880478 3880818 3882168 3882172 3882575

3882581 3882585 3882593 3882594 3882622

3882756 3883129 3883684 3884692 3884693

3884694 3884695 3884696 3884750 3884943

3884947 3885065 3885163 3885336 3885728

3886050 3886051 3886085 3886661 3886873

3887160 3888102 3888238 3888688 3888726

3888745 3889039 3889798 3889963 3889965

3890060 3890061 3890062 3890082 3890622

3890629 3890836 3890944 3891007 3892115

3892189 3892734 3893445 3893451 3893728

3893788 3893978 3894170 3894449 3894604

3894954 3894957 3894990 3894994 3894995

3895155 3895202 3896307 3896538 3896539

3897358 3897829 3898226 3899831 3899897

3899913 3900203 3900669 3900670 3901032

3901688 3901729 3901822 3903127 3903536
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3903679 3904758 3904759 3904763 3904764

3904765 3905077 3905403 3905404 3905407

3905409 3906499 3906626 3907066 3907170

3907171 3907173 3907174 3907183 3907184

3907375 3907443 3907444 3908074 3908075

3916724 3927630 3958438 3961788 3965110

3967252 3972609 3979488 3979665 4007954

4012011 4049380 4049389 4049390 4049393

4049913 4050429 4050467 4052374 4056076

4064013 4070697 4080111 4080782 4082141

4082552 4088588 4089553 4093279 4093704

4095535 4097488 4101999 4105923 4108935

4111335 4111482 4111870 4111900 4115232

4116194 4117740 4118018 4118019 4118413

4119766 4120262 4121354 4121645 4121646

4122161 4123148 4124029 4124834 4125226

4128404 4128482 4129049 4129052 4129054

4129740 4131019 4131020 4131026 4131797

4131849 4131933 4132034 4132225 4132394

4132666 4132667 4132668 4133852 4133933

4134661 4134739 4134855 4135341 4135576

4135724 4135725 4135765 4135890 4136554

4136878 4136880 4137236 4137401 4138091

4138170 4138171 4138287 4138329 4138548

4138692 4138877 4139007 4139019 4139296

4139448 4139885 4140482 4140737 4140791

4141513 4141547 4141589 4141845 4141857

4142043 4142537 4142782 4142797 4142798

4142807 4142813 4142988 4143433 4143671

4143751 4143995 4144073 4144527 4144697

4144708 4144735 4145563 4145598 4145601

4145602 4145763 4146089 4146232 4146738

4146768 4146770 4146771 4146772 4146812

4146814 4146815 4146816 4146818 4146819

4146820 4146844 4146847 4146848 4146849

4146857 4146948 4146969 4146978 4147102
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4147233 4147234 4147443 4147545 4147601

4147638 4147641 4147710 4147815 4147821

4147950 4147955 4147958 4148075 4148179

4148184 4148519 4148530 4148531 4148583

4148601 4148603 4148604 4148605 4148677

4148688 4148689 4148691 4148692 4148693

4148694 4148910 4149086 4149089 4149094

4149283 4149608 4149609 4150143 4150145

4150275 4150378 4150379 4150380 4150381

4150384 4150393 4150722 4150772 4150776

4150777 4150781 4150786 4150889 4150902

4150909 4150916 4151022 4151071 4151132

4151134 4151136 4151137 4151138 4151139

4151141 4151144 4151164 4151243 4151256

4151788 4151946 4151947 4151949 4151950

4151951 4151953 4152160 4152168 4152176

4152332 4152380 4152460 4152667 4152672

4152802 4152813 4152819 4152858 4152960

4153048 4153301 4153305 4153307 4153315

4153669 4153800 4153804 4153827 4153875

4153958 4153972 4154106 4154268 4154318

4154323 4154517 4154593 4154596 4154597

4154598 4154646 4155047 4155175 4155203

4155214 4155507 4155783 4156224 4156230

4156304 4156607 4156608 4156917 4156950

4157065 4157184 4157761 4157763 4157766

4157768 4157774 4157787 4157952 4158260

4158341 4158349 4158427 4158446 4158588

4158789 4158790 4158803 4158857 4159011

4159069 4159070 4159071 4159072 4159074

4159075 4159202 4159301 4159304 4159306

4159309 4159332 4159411 4159487 4159489

4159491 4159492 4159526 4159592 4159593

4159598 4159614 4159676 4159702 4159713

4159715 4159719 4159728 4159731 4160051

4160053 4160057 4160060 4160664 4160688
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4160724 4160725 4160737 4160751 4160847

4161051 4161052 4161065 4161089 4161101

4161102 4161103 4161104 4161105 4161106

4161109 4161112 4161114 4161244 4161246

4161388 4161402 4161417 4161655 4161773

4161775 4161776 4161777 4161779 4161784

4161790 4161862 4162016 4162028 4162076

4162377 4162385 4162397 4162441 4162556

4162561 4162562 4162563 4162568 4162597

4162599 4162654 4162778 4162817 4162822

4162823 4162824 4162825 4162831 4162833

4162866 4162871 4162881 4162891 4162892

4162977 4163001 4163004 4163011 4163084

4163086 4163088 4163089 4163092 4163095

4163100 4163137 4163228 4163251 4163253

4163257 4163272 4163287 4163304 4163312

4163323 4163330 4163343 4163415 4163416

4163418 4163422 4163486 4163523 4163532

4163591 4163601 4163639 4163671 4163683

4163684 4163695 4163721 4163723 4163725

4163726 4163727 4163728 4163729 4163735

4163737 4163739 4163755 4163828 4163829

4163831 4163832 4163833 4163835 4163836

4163857 4163861 4163862 4163939 4163940

4163941 4164008 4164010 4164011 4164013

4164014 4164015 4164016 4164018 4164072

4164073 4164081 4164115 4164116 4164117

4164118 4164119 4164121 4164131 4164147

4164155 4164158 4164170 4164203 4164216

4164217 4164218 4164280 4164283 4164344

4164363 4164365 4164366 4164370 4164375

4164376 4164388 4164399 4164400 4164472

4164515 4164522 4164527 4164528 4164531

4164532 4164534 4164535 4164536 4164544

4164545 4164546 4164548 4164551 4164553

4164554 4164555 4164556 4164564 4164573
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4164648 4164649 4164657 4164677 4164683

4164685 4164686 4164687 4164688 4164689

4164691 4164692 4164693 4164695 4164697

4164698 4164699 4164700 4164701 4164739

4164742 4164746 4164749 4164758 4164761

4164765 4164767 4164768 4164769 4164778

4164779 4164805 4164807 4164813 4164815

4164820 4164836 4164840 4164854 4164855

4164856 4164862 4164864 4164887 4164893

4164969 4165000 4165004 4165019 4165022

4165025 4165056 4165057 4165063 4165073

4165078 4165080 4165113 4165121 4165126

4165134 4165137 4165143 4165149 4165150

4165152 4165155 4165164 4165165 4165169

4165170 4165174 4165185 4165186 4165222

4165226 4165305 4165321 4165330 4165332

4165337 4165338 4165339 4165340 4165347

4165397 4165411 4165444 4165489 4165494

4165495 4165508 4165522 4165523 4165527

4165529 4165573 4165574 4165602 4165610

4165625 4165626 4165629 4165630 4165631

4165633 4165634 4165635 4165636 4165638

4165642 4165643 4165644 4165645 4165680

4165694 4165699 4165700 4165704 4165706

4165709 4165711 4165712 4165725 4165728

4165730 4165733 4165736 4165738 4165739

4165741 4165746 4165748 4165750 4165751

4165752 4165753 4165754 4165756 4165773

4165815 4165828 4165836 4165837 4165859

4165860 4165863 4165864 4165865 4165866

4165869 4165877 4165878 4165879 4165880

4165881 4165882 4165888 4165890 4165891

4165897 4165906 4165911 4165912 4165913

4165923 4165938 4165970 4165981 4165982

4165983 4165984 4165995 4165998 4166001

4166004 4166013 4166014 4166016 4166017
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4166020 4166047 4166048 4166054 4166074

4166079 4166116 4166142 4166146 4166164

4166170 4166171 4166175 4166176 4166193

4166194 4166195 4166268 4166269 4166273

4166274 4166288 4166291 4166292 4166298

4166322 4166326 4166327 4166332 4166333

4166334 4166336 4166342 4166372 4166373

4166387 4166389 4166395 4166396 4166400

4166410 4166412 4166421 4166427 4166429

4166430 4166433 4166457 4166480 4166525

4166529 4166616 4166617 4166618 4166619

4166621 4166630 4166635 4166637 4166641

4166645 4166651 4166668 4166673 4166674

4166676 4166678 4166679 4166683 4166686

4166687 4166693 4166699 4166719 4166724

4166725 4166729 4166732 4166734 4166742

4166745 4166748 4166779 4166784 4166785

4166788 4166792 4166794 4166810 4166818

4166825 4166832 4166868 4166893 4166895

4166896 4166898 4166900 4166901 4166903

4166905 4166906 4166910 4166914 4166918

4166919 4166920 4166923 4166925 4166927

4166929 4166932 4166951 4166980 4166981

4166986 4167000 4167001 4167004 4167008

4167015 4167020 4167021 4167023 4167030

4167031 4167032 4167035 4167037 4167040

4167057 4167058 4167060 4167082 4167085

4167087 4167088 4167102 4167105 4167114

4167144 4167152 4167158 4167162 4167165

4167167 4167168 4167171 4167172 4167174

4167175 4167176 4167191 4167199 4167202

4167221 4167228 4167229 4167230 4167232

4167234 4167263 4167267 4167268 4167270

4167271 4167275 4167276 4167282 4167285

4167287 4167321 4167357 4167359 4167360

4167362 4167363 4167366 4167367 4167377
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4167378 4167379 4167382 4167383 4167385

4167389 4167392 4167396 4167400 4167446

4167452 4167457 4167459 4167468 4167469

4167471 4167472 4167519 4167520 4167521

4167523 4167545 4167546 4167547 4167549

4167551 4167553 4167555 4167557 4167558

4167562 4167570 4167574 4167575 4167604

4167605 4167606 4167607 4167608 4167610

4167612 4167613 4167614 4167615 4167619

4167629 4167636 4167644 4167653 4167658

4167664 4167665 4167673 4167676 4167677

4167681 4167683 4167684 4167685 4167686

4167689 4167690 4167692 4167693 4167697

4167698 4167700 4167706 4167707 4167714

4167716 4167717 4167725 4167728 4167734

4167735 4167736 4167747 4167784 4167785

4167795 4167796 4167799 4167800 4167802

4167847 4167860 4167912 4167913 4167924

4167925 4167926 4167927 4167928 4167929

4167930 4167931 4167932 4167941 4167942

4167944 4167947 4167960 4167970 4167971

4167986 4168021 4168028 4168042 4168047

4168048 4168049 4168051 4168052 4168058

4168059 4168062 4168074 4168076 4168082

4168083 4168084 4168085 4168086 4168091

4168096 4168102 4168128 4168129 4168139

4168144 4168147 4168155 4168163 4168167

4168169 4168172 4168177 4168185 4168186

4168188 4168191 4168194 4168212 4168213

4168224 4168225 4168237 4168248 4168250

4168253 4168259 4168260 4168268 4168271

4168274 4168278 4168282 4168292 4168296

4168299 4168302 4168307 4168309 4168312

4168331 4168334 4168340 4168342 4168365

4168366 4168384 4168387 4168388 4168394

4168395 4168400 4168401 4168402 4168403
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

4168404 4168417 4168418 4168420 4168422

4168428 4168435 4168444 4168450 4168454

4168456 4168458 4168459 4168460 4168461

4168462 4168465 4168469 4168470 4168471

4168474 4168475 4168476 4168483 4168486

4168507 4168512 4168514 4168519 4168520

4168523 4168524 4168525 4168527 4168528

4168529 4168546 4168548 4168552 4168554

4168556 4168560 4168565 4168568 4168569

4168584 4168585 4168586 4168591 4168601

4168604 4168606 4168611 4168628 4168637

4168641 4168642 4168672 4168673 4168677

4168687 4168690 4168692 4168697 4168698

4168699 4168701 4168703 4168704 4168706

4168707 4168708 4168709 4168713 4168714

4168715 4168717 4168721 4168722 4168723

4168724 4168725 4168747 4168759 4168764

4168766 4168769 4168770 4168771 4168772

4168773 4168789 4168790 4168797 4168798

4168799 4168801 4168803 4168811 4168812

4168813 4168814 4168815 4168816 4168821

4168826 4168827 4168830 4168831 4168836

4168837 4168840 4168842 4168845 4168850

4168854 4168863 4168868 4168870 4168874

4168875 4168880 4168894 4168908 4168912

4168913 4168914 4168918 4168923 4168924

4168926 4168928 4168934 4168935 4168958

4168962 4168964 4168971 4168996 4168997

4169006 4169049 4169084 4169090 4169091

4169102 4169110 4169111 4169122 4169131

4169134 4169148 4169155 4169160 4169164

4169166 4169168 4169172 4169177 4169183

4169188 4169196 4169202 4169203 4169204

4169205 4169215 4169216 4169217 4169220

4169225 4169227 4169233 4169242 4169250

4169251 4169254 4169257 4169258 4169264
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

4169267 4169269 4169292 4169293 4169297

4169300 4169301 4169311 4169314 4169316

4169320 4169321 4169324 4169336 4169344

4169347 4169349 4169350 4169352 4169354

4169358 4169359 4169362 4169363 4169370

4169371 4169372 4169373 4169374 4169375

4169377 4169378 4169385 4169386 4169388

4169390 4169391 4169392 4169393 4169395

4169404 4169405 4169412 4169419 4169430

4169434 4169435 4169436 4169437 4169440

4169448 4169449 4169450 4169454 4169455

4169461 4169462 4169464 4169466 4169467

4169473 4169479 4169490 4169491 4169493

4169494 4169495 4169508 4169509 4169510

4169518 4169540 4169541 4169546 4169547

4169549 4169550 4169551 4169553 4169558

4169579 4169582 4169583 4169593 4169598

4169599 4169624 4169627 4169629 4169630

4169631 4169632 4169635 4169636 4169637

4169638 4169640 4169641 4169646 4169647

4169649 4169660 4169668 4169670 4169673

4169675 4169681 4169685 4169690 4169694

4169702 4169706 4169707 4169712 4169714

4169715 4169718 4169720 4169739 4169742

4169744 4169748 4169749 4169752 4169758

4169773 4169784 4169798 4169803 4169807

4169809 4169825 4169826 4169834 4169836

4169839 4169852 4169858 4169862 4169864

4169865 4169875 4169877 4169904 4169907

4169908 4169911 4169916 4169917 4169922

4169923 4169924 4169926 4169930 4169932

4169933 4169934 4169937 4169939 4169940

4169960 4169974 4169978 4169983 4169985

4169988 4169990 4169998 4169999 4170010

4170011 4170016 4170017 4170020 4170021

4170022 4170025 4170032 4170033 4170034
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

4170037 4170038 4170040 4170041 4170042

4170043 4170049 4170052 4170059 4170060

4170061 4170062 4170064 4170074 4170096

4170098 4170101 4170108 4170109 4170110

4170112 4170114 4170115 4170116 4170118

4170120 4170122 4170123 4170124 4170145

4170148 4170151 4170158 4170162 4170183

4170201 4170209 4170211 4170222 4170240

4170241 4170249 4170251 4170255 4170258

4170259 4170265 4170272 4170276 4170279

4170283 4170286 4170287 4170288 4170295

4170296 4170297 4170302 4170305 4170308

4170313 4170314 4170316 4170321 4170322

4170323 4170334 4170335 4170363 4170377

4170383 4170384 4170385 4170386 4170389

4170390 4170395 4170397 4170398 4170399

4170400 4170404 4170407 4170411 4170425

4170429 4170459 4170460 4170461 4170462

4170464 4170466 4170473 4170476 4170477

4170481 4170482 4170488 4170495 4170514

4170523 4170533 4170538 4170539 4170543

4170560 4170562 4170566 4170578 4170593

4170605 4170607 4170608 4170611 4170614

4170616 4170617 4170624 4170634 4170635

4170636 4170638 4170642 4170649 4170652

4170653 4170654 4170655 4170656 4170658

4170659 4170660 4170662 4170668 4170680

4170681 4170684 4170688 4170689 4170690

4170691 4170692 4170697 4170698 4170699

4170708 4170711 4170713 4170716 4170717

4170721 4170722 4170723 4170727 4170728

4170739 4170745 4170746 4170750 4170752

4170763 4170767 4170769 4170777 4170783

4170811 4170812 4170813 4170815 4170817

4170818 4170839 4170840 4170841 4170842

4170845 4170848 4170849 4170859 4170860
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

4170862 4170866 4170867 4170868 4170869

4170872 4170877 4170882 4170883 4170886

4170891 4170894 4170907 4170913 4170918

4170919 4170920 4170923 4170933 4170938

4170941 4170942 4170944 4170947 4170948

4170949 4170950 4170952 4170954 4170955

4170968 4170969 4170970 4170971 4170972

4170977 4170980 4170987 4170989 4170992

4170997 4171010 4171015 4171039 4171040

4171041 4171042 4171043 4171044 4171049

4171055 4171059 4171061 4171065 4171066

4171067 4171078 4171083 4171088 4171089

4171090 4171091 4171094 4171095 4171096

4171097 4171098 4171099 4171100 4171101

4171110 4171112 4171116 4171145 4171171

4171173 4171174 4171181 4171186 4171187

4171198 4171202 4171208 4171210 4171223

4171234 4171235 4171237 4171251 4171257

4171259 4171260 4171263 4171267 4171268

4171269 4171270 4171271 4171272 4171276

4171278 4171293 4171303 4171311 4171312

4171313 4171314 4171328 4171331 4171333

4171338 4171340 4171342 4171343 4171344

4171345 4171348 4171380 4171382 4171383

4171386 4171391 4171393 4171397 4171398

4171400 4171401 4171403 4171404 4171405

4171414 4171426 4171427 4171432 4171434

4171438 4171439 4171443 4171455 4171457

4171466 4171468 4171471 4171474 4171485

4171489 4171490 4171491 4171492 4171496

4171497 4171498 4171499 4171509 4171511

4171529 4171532 4171538 4171546 4171548

4171554 4171555 4171577 4171578 4171580

4171596 4171613 4171623 4171624 4171625

4171626 4171628 4171629 4171630 4171633

4171634 4171637 4171638 4171639 4171640
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

4171643 4171644 4171645 4171649 4171650

4171652 4171653 4171663 4171665 4171671

4171672 4171690 4171701 4171703 4171704

4171708 4171711 4171713 4171714 4171716

4171717 4171725 4171726 4171728 4171734

4171735 4171736 4171740 4171742 4171743

4171744 4171745 4171770 4171778 4171779

4171780 4171782 4171786 4171787 4171792

4171797 4171801 4171806 4171828 4171829

4171832 4171833 4171855 4171856 4171860

4171861 4171876 4171877 4171881 4171887

4171888 4171889 4171890 4171892 4171894

4171895 4171896 4171897 4171898 4171905

4171907 4171910 4171911 4171913 4171914

4171915 4171916 4171919 4171935 4171937

4171945 4171973 4172000 4172004 4172007

4172009 4172010 4172013 4172014 4172023

4172025 4172030 4172034 4172036 4172037

4172038 4172039 4172083 4172087 4172088

4172089 4172090 4172091 4172099 4172112

4172113 4172114 4172118 4172130 4172134

4172138 4172142 4172143 4172144 4172145

4172146 4172151 4172153 4172154 4172156

4172157 4172158 4172159 4172160 4172161

4172184 4172187 4172189 4172190 4172195

4172196 4172197 4172200 4172203 4172204

4172205 4172206 4172213 4172215 4172216

4172221 4172222 4172235 4172243 4172251

4172253 4172255 4172258 4172295 4172296

4172310 4172311 4172312 4172314 4172316

4172317 4172321 4172322 4172323 4172324

4172325 4172331 4172332 4172334 4172335

4172336 4172337 4172338 4172350 4172351

4172360 4172361 4172362 4172378 4172381

4172389 4172392 4172399 4172401 4172406

4172407 4172408 4172410 4172418 4172419
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

4172423 4172427 4172433 4172439 4172440

4172453 4172462 4172476 4172482 4172486

4172490 4172498 4172511 4172515 4172525

4172533 4172546 4172548 4172549 4172550

4172570 4172571 4172583 4172584 4172585

4172586 4172587 4172589 4172590 4172592

4172593 4172594 4172601 4172602 4172606

4172607 4172610 4172615 4172616 4172619

4172623 4172629 4172630 4172631 4172632

4172642 4172645 4172647 4172649 4172650

4172651 4172652 4172665 4172669 4172671

4172677 4172690 4172691 4172699 4172701

4172706 4172707 4172711 4172714 4172727

4172739 4172777 4172808 4172809 4172812

4172813 4172814 4172816 4172818 4172847

4172848 4172858 4172868 4172870 4172876

4172879 4172885 4172888 4172894 4172909

4172921 4172924 4172925 4172931 4172933

4172935 4172936 4172937 4172939 4172940

4172946 4172949 4172951 4172953 4172956

4172958 4172959 4172991 4173014 4173021

4173024 4173025 4173030 4173032 4173034

4173036 4173037 4173038 4173039 4173041

4173047 4173048 4173049 4173054 4173056

4173061 4173064 4173065 4173066 4173075

4173079 4173080 4173084 4173085 4173105

4173106 4173111 4173112 4173114 4173115

4173116 4173117 4173125 4173143 4173144

4173155 4173156 4173157 4173161 4173162

4173165 4173166 4173170 4173198 4173206

4173207 4173210 4173212 4173213 4173214

4173237 4173239 4173240 4173241 4173242

4173243 4173244 4173245 4173246 4173247

4173250 4173251 4173261 4173277 4173286

4173290 4173318 4173321 4173322 4173324

4173325 4173326 4173330 4173335 4173336
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

4173346 4173348 4173349 4173350 4173355

4173356 4173357 4173363 4173369 4173372

4173379 4173383 4173384 4173390 4173395

4173396 4173398 4173401 4173404 4173406

4173407 4173424 4173425 4173428 4173431

4173434 4173435 4173436 4173437 4173438

4173456 4173457 4173458 4173459 4173474

4173479 4173480 4173482 4173484 4173486

4173487 4173488 4173490 4173491 4173492

4173493 4173495 4173497 4173499 4173500

4173502 4173507 4173510 4173511 4173514

4173531 4173532 4173533 4173534 4173537

4173538 4173539 4173559 4173560 4173564

4173567 4173568 4173571 4173610 4173613

4173615 4173616 4173618 4173619 4173620

4173626 4173628 4173629 4173636 4173637

4173638 4173639 4173643 4173644 4173645

4173646 4173648 4173650 4173651 4173693

4173697 4173699 4173700 4173720 4173721

4173723 4173724 4173726 4173727 4173740

4173744 4173747 4173755 4173756 4173765

4173767 4173769 4173771 4173772 4173777

4173781 4173782 4173784 4173786 4173788

4173807 4173810 4173811 4173812 4173817

4173818 4173819 4173822 4173823 4173825

4173833 4173834 4173837 4173841 4173864

4173866 4173872 4173876 4173879 4173880

4173886 4173909 4173910 4173914 4173915

4173939 4173945 4173950 4173952 4173954

4173957 4173958 4174005 4174044 4174045

4174053 4174062 4174063 4174070 4174074

4174079 4174083 4174097 4174100 4174136

4174145 4174149 4174152 4174153 4174157

4174158 4174160 4174163 4174164 4174167

4174171 4174179 4174185 4174192 4174194

4174195 4174207 4174239 4174240 4174269
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

4174272 4174275 4174280 4174281 4174302

4174305 4174306 4174309 4174314 4174318

4174343 4174376 4174377 4174415 4174418

4174419 4174422 4174423 4174428 4174438

4174441 4174443 4174445 4174448 4174450

4174456 4174464 4174465 4174469 4174470

4174471 4174472 4174473 4174479 4174487

4174490 4174491 4174494 4174495 4174560

4174574 4174578 4174581 4174672 4174679

4174684 4174714 4174716 4174717 4174722

4174738 4174740 4174742 4174743 4174748

4174752 4174753 4174761 4174763 4174764

4174765 4174767 4174769 4174785 4174786

4174793 4174804 4174805 4174807 4174819

4174820 4174821 4174822 4174823 4174825

4174834 4174837 4174841 4174850 4174854

4174858 4174861 4174866 4174870 4174879

4174894 4174898 4174903 4174917 4174934

4174947 4174955 4174967 4174986 4175011

4175048 4175070 4175071 4175075 4175076

4175078 4175081 4175084 4175086 4175092

4175096 4175098 4175100 4175104 4175105

4175109 4175125 4175128 4175129 4175131

4175132 4175133 4175136 4175142 4175143

4175147 4175148 4175149 4175156 4175163

4175164 4175170 4175172 4175173 4175175

4175176 4175181 4175183 4175185 4175187

4175189 4175197 4175207 4175208 4175209

4175210 4175211 4175225 4175226 4175227

4175231 4175232 4175240 4175241 4175243

4175257 4175258 4175275 4175308 4175380

4175403 4175412 4175429 4175462 4175476

4175477 4175479 4175483 4175502 4175505

4175508 4175511 4175513 4175528 4175532

4175533 4175535 4175547 4175558 4175560

4175575 4175579 4175632 4175668 4175674
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

4175683 4175684 4175689 4175693 4175694

4175695 4175702 4175703 4175704 4175705

4175711 4175722 4175728 4175740 4175749

4175760 4175761 4175786 4175888 4175894

4175918 4175943 4175944 4175950 4175955

4176023 4176025 4176049 4176054 4176064

4176103 4176104 4176107 4176122 4176141

4176147 4176152 4176158 4176159 4176160

4176171 4176237 4176288 4176289 4176335

4176341 4176342 4176343 4176344 4176345

4176407 4176408 4176412 4176414 4176422

4176480 4176481 4176482 4176483 4176484

4176508 4176510 4176511 4176514 4176517

4176538 4176542 4176543 4176598 4176600

4176602 4176651 4176652 4176653 4176654

4176655 4176664 4176666 4176742 4176747

4176748 4176751 4176754 4176755 4176997

4177002 4177003 4177037 4177038 4177072

4177137 4177147 4177148 4177152 4177153

4177189 4177194 4177211 4177219 4177225

4177228 4177234 4177286 4177288 4177303

4177410 4177484 4177487 4177500 4177692

4177719 4177885 4177903 4177906 4178049

4178056 4178057 4178316 4178352 4178687

4178691 4178693 4179303 4179307 4179308

4179309 4179314 4179619 4179621 4179622

4179632 4179961 4179962 4179965 4179984

4180170 4180171 4180172 4180359 4180361

4180362 4180364 4180510 4180514 4180516

4180517 4180519 4180521 4180522 4180954
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

156281 5 14/11/2019

161080 5 20/10/2019

199295 34 30/11/2019

199637 1 19/12/2019

200442 12 31/01/2020

245521 5 16/11/2019

246871 5 27/01/2020

246872 5 27/01/2020

300667 34 12/11/2019

300675 5 14/11/2019

300914 4 22/11/2019

302070 16 13/01/2020

302180 5 17/01/2020

306542 1 27/06/2010

382991 25 12/11/2019

383131 5 16/11/2019

383213 24 18/11/2019

383626 9 28/11/2019

384942 9 04/01/2020

385665 9 25/01/2020

391754 20 15/06/2020

489303 24 18/04/2019

500887 5 18/11/2019

500890 5 18/11/2019

500945 5 21/11/2019

500946 5 21/11/2019

500951 5 21/11/2019

501880 25 06/12/2019

502219 7 12/12/2019

502337 11 15/12/2019

504649 12 31/01/2020

505041 5 08/02/2020

505124 7 09/02/2020

506162 5 28/02/2020

520044 25 20/11/2019

520153 28 21/11/2019

524700 19 19/02/2011

529246 23 07/05/2020

541197 16 05/12/2014

590642 9 11/02/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

595078 3 20/04/2020

621871 30 11/03/2014

637932 9 24/08/2014

662280 32 17/04/2015

686554 17 13/11/2019

687247 7 17/11/2019

687577 11 20/11/2019

687988 1 23/11/2019

688182 5 27/11/2019

688184 5 27/11/2019

688616 11 29/11/2019

688673 12 29/11/2019

712036 30 17/04/2016

717123 34 10/09/2016

717123 34 10/09/2016

771168 7 31/10/2017

771170 21 31/10/2017

771658 9 14/10/2007

785054 11 05/01/2008

833699 29 23/12/2008 14:49:30

834365 1 29/12/2018

839254 5 01/02/2019

856347 16 14/05/2019

856348 16 14/05/2019

856349 16 14/05/2019

856865 34 18/05/2019

858861 5 01/06/2019

859439 5 04/06/2019

867472 11 22/07/2019

868610 16 29/07/2019

868611 16 29/07/2019

868612 16 29/07/2019

868613 16 29/07/2019

868614 16 29/07/2019

868615 16 29/07/2019

868616 16 29/07/2019

868617 16 29/07/2019

868618 16 29/07/2019

870613 19 10/08/2019
 
 

5227



Trade Marks Journal No: 1929 ,   25/11/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

874546 11 02/09/2019

879125 16 30/09/2019

886074 11 10/11/2019

886371 9 12/11/2019

886392 9 12/11/2019

886503 16 12/11/2019

886523 21 15/11/2019

886524 21 15/11/2019

886540 8 15/11/2019

886634 3 15/11/2019

886735 11 15/11/2019

886736 9 15/11/2019

887005 5 17/11/2019

887006 5 17/11/2019

887152 3 18/11/2019

887500 5 19/11/2019

887501 5 19/11/2019

887502 5 19/11/2019

887503 5 19/11/2019

887541 5 22/11/2019

887543 5 22/11/2019

888005 17 24/11/2019

888327 30 25/11/2019

888810 24 29/11/2019

888908 31 29/11/2019

889818 21 06/12/2019

889819 11 06/12/2019

890306 14 07/12/2019

890309 5 07/12/2019

890311 5 07/12/2019

890752 7 09/12/2019

890816 3 09/12/2019

890817 21 09/12/2019

890820 11 09/12/2019

890821 9 09/12/2019

891154 7 10/12/2019

891537 31 13/12/2019

891748 11 14/12/2019

892695 5 20/12/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

892697 5 20/12/2019

892698 5 20/12/2019

892699 5 20/12/2019

893197 23 21/12/2019

893199 21 21/12/2019

893200 20 21/12/2019

893203 15 21/12/2019

893205 13 21/12/2019

893206 14 21/12/2019

893207 11 21/12/2019

893208 10 21/12/2019

893210 7 21/12/2019

893211 2 21/12/2019

893212 1 21/12/2019

893213 6 21/12/2019

893216 32 21/12/2019

893218 29 21/12/2019

893248 31 21/12/2019

893253 34 21/12/2019

893488 19 22/12/2019

893489 19 22/12/2019

893742 5 23/12/2019

893749 30 23/12/2019

893753 34 23/12/2019

893755 34 23/12/2019

893906 25 23/12/2019

894101 34 24/12/2019

894890 5 29/12/2019

895198 3 30/12/2019

895327 5 31/12/2019

896075 9 05/01/2020

896076 9 05/01/2020

896544 9 07/01/2020

896622 9 07/01/2020

897157 1 11/01/2020

897773 30 13/01/2020

897774 29 13/01/2020

897775 3 13/01/2020

897776 30 13/01/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

898946 7 20/01/2020

901999 24 07/02/2020

902386 5 08/02/2010

902662 30 09/02/2020

904144 5 17/02/2010

904146 5 17/02/2010

906257 1 28/02/2020

906497 5 28/02/2020

910968 3 21/03/2020

911228 1 21/03/2020

911229 8 21/03/2020

911230 10 21/03/2020

911231 12 21/03/2020

911232 14 21/03/2020

911233 16 21/03/2020

911643 12 22/03/2020

912326 6 24/03/2020

912327 7 24/03/2020

912330 17 24/03/2020

912429 5 24/03/2010

918124 29 13/04/2020

921946 25 02/05/2020

921958 25 02/05/2020

926675 25 23/05/2020

935156 25 27/06/2020

935192 25 27/06/2020

938198 33 10/07/2020

944260 30 01/08/2020

951792 30 31/08/2020

951793 31 31/08/2020

951794 30 31/08/2020

951795 31 31/08/2020

951796 30 31/08/2020

951797 31 31/08/2020

958276 31 25/09/2010

962659 14 11/10/2010 14:15:04

963666 16 16/10/2010

963667 29 16/10/2010

963669 16 16/10/2010
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969013 31 08/11/2020

969014 30 08/11/2020

969015 31 08/11/2020

969017 31 08/11/2020

969018 30 08/11/2020

969019 31 08/11/2020

969020 30 08/11/2020

969040 5 08/11/2020

969335 7 09/11/2020

976328 16 11/12/2010

979054 2 22/12/2010

979588 29 27/12/2010

982683 20 09/01/2011

983682 3 15/01/2011

983831 9 15/01/2011

985540 19 23/01/2011

986092 5 25/01/2011

987045 11 31/01/2011

988219 16 06/02/2011

988270 18 06/02/2011

988271 18 06/02/2011

988285 14 06/02/2011

988296 22 06/02/2011

988297 21 06/02/2011

989591 9 12/02/2011

989593 9 12/02/2011

989901 25 13/02/2011

989902 24 13/02/2011

990079 16 14/02/2011

990172 9 14/02/2011

991372 1 20/02/2011

991411 9 20/02/2011

991641 24 22/02/2011

992721 17 26/02/2011

992722 5 26/02/2011

992867 9 26/02/2011

993538 5 28/02/2011

994008 10 02/03/2011

994010 17 02/03/2011
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994011 7 02/03/2011

994012 17 02/03/2011

994014 7 02/03/2011

994015 17 02/03/2011

996016 31 12/03/2011

997554 30 19/03/2011

998620 9 22/03/2011

999882 9 28/03/2011

1001259 3 04/04/2011

1002950 3 12/04/2011

1006552 5 30/04/2011

1011221 5 22/05/2011

1012127 2 25/05/2011

1014774 5 06/06/2011

1014775 5 06/06/2011

1018223 5 19/06/2011

1025589 2 11/07/2011

1033647 9 02/08/2011

1045976 25 19/09/2011

1225708 21 25/08/2013

1250264 42 18/11/2013

1250265 42 18/11/2013

1267084 3 16/02/2014

1529109 31 08/02/2017

1752295 30 10/11/2018

1755441 42 19/11/2018

1761472 23 08/12/2018

1761809 42 08/12/2018

1768443 99 26/12/2018

1775625 42 19/01/2019

1786945 30 18/02/2019

1786946 30 18/02/2019

1787676 31 20/02/2019

1794824 34 12/03/2019

1794960 35 13/03/2019

1795596 5 16/03/2019

1797051 5 19/03/2019

1801591 5 31/03/2019

1801592 5 31/03/2019
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1802026 5 01/04/2019

1810853 1 24/04/2019

1810854 1 24/04/2019

1837547 42 08/07/2019

1838672 3 13/07/2019

1846364 30 03/08/2019

1848875 16 10/08/2019

1852603 17 20/08/2019

1852606 17 20/08/2019

1854304 6 25/08/2019

1856888 5 31/08/2019

1862338 19 14/09/2019

1864596 99 18/09/2019

1866453 12 24/09/2019

1866454 12 24/09/2019

1869993 5 06/10/2019

1870337 14 06/10/2019

1874265 9 16/10/2019

1876166 11 26/10/2019

1879185 16 03/11/2019

1879186 35 03/11/2019

1879187 36 03/11/2019

1879188 37 03/11/2019

1879190 36 03/11/2019

1879191 37 03/11/2019

1879194 8 03/11/2019

1879195 16 03/11/2019

1879196 21 03/11/2019

1879197 29 03/11/2019

1879198 30 03/11/2019

1879200 16 03/11/2019

1879203 8 03/11/2019

1879204 16 03/11/2019

1879205 21 03/11/2019

1879206 29 03/11/2019

1879207 30 03/11/2019

1879209 16 03/11/2019

1879210 43 03/11/2019

1879211 43 03/11/2019
 
 

5233



Trade Marks Journal No: 1929 ,   25/11/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1879213 43 03/11/2019

1879215 16 03/11/2019

1879216 43 03/11/2019

1879217 35 03/11/2019

1879218 8 03/11/2019

1879219 9 03/11/2019

1879220 21 03/11/2019

1879221 28 03/11/2019

1879222 29 03/11/2019

1879223 30 03/11/2019

1879224 35 03/11/2019

1879225 36 03/11/2019

1879227 38 03/11/2019

1879228 40 03/11/2019

1879229 41 03/11/2019

1879902 9 04/11/2019

1880253 32 04/11/2019

1880745 33 05/11/2019

1881206 25 06/11/2019

1881207 25 06/11/2019

1881724 21 09/11/2019

1881992 25 09/11/2019

1881993 7 09/11/2019

1882174 25 09/11/2019

1882344 30 10/11/2019

1882345 30 10/11/2019

1882346 30 10/11/2019

1882350 17 10/11/2019

1882353 9 10/11/2019

1882365 12 10/11/2019

1882366 12 10/11/2019

1882369 12 10/11/2019

1882371 12 10/11/2019

1882372 12 10/11/2019

1882374 12 10/11/2019

1882375 12 10/11/2019

1882529 17 10/11/2019

1882802 19 10/11/2019

1882850 9 11/11/2019
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1882852 36 11/11/2019

1882853 37 11/11/2019

1882964 3 11/11/2019

1882994 19 11/11/2019

1883100 25 11/11/2019

1883152 9 11/11/2019

1883158 12 11/11/2019

1883183 19 11/11/2019

1883200 5 11/11/2019

1883202 5 11/11/2019

1883223 5 11/11/2019

1883227 9 11/11/2019

1883240 36 11/11/2019

1883268 25 11/11/2019

1883269 35 11/11/2019

1883276 6 11/11/2019

1883277 7 11/11/2019

1883286 35 11/11/2019

1883358 35 12/11/2019

1883359 5 12/11/2019

1883424 30 12/11/2019

1883425 39 12/11/2019

1883440 5 12/11/2019

1883504 7 12/11/2019

1883602 30 12/11/2019

1883611 1 12/11/2019

1883643 99 12/11/2019

1883679 35 12/11/2019

1883690 3 12/11/2019

1883706 28 12/11/2019

1883717 30 12/11/2019

1883735 42 13/11/2019

1883778 25 13/11/2019

1883786 32 13/11/2019

1883787 30 13/11/2019

1883798 42 13/11/2019

1883849 3 13/11/2019

1883851 41 13/11/2019

1883857 99 13/11/2019
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1883858 99 13/11/2019

1883859 99 13/11/2019

1883861 30 13/11/2019

1883969 9 13/11/2019

1883977 29 13/11/2019

1883978 30 13/11/2019

1883979 35 13/11/2019

1884011 35 13/11/2019

1884072 43 13/11/2019

1884100 43 13/11/2019

1884120 19 13/11/2019

1884167 32 13/11/2019

1884206 5 13/11/2019

1884208 5 13/11/2019

1884209 5 13/11/2019

1884210 5 13/11/2019

1884211 5 13/11/2019

1884212 5 13/11/2019

1884213 5 13/11/2019

1884214 5 13/11/2019

1884232 25 13/11/2019

1884263 45 16/11/2019

1884289 16 16/11/2019

1884349 25 16/11/2019

1884389 9 16/11/2019

1884392 28 16/11/2019

1884395 41 16/11/2019

1884502 5 16/11/2019

1884515 3 16/11/2019

1884551 5 16/11/2019

1884552 5 16/11/2019

1884668 30 16/11/2019

1884669 30 16/11/2019

1884670 30 16/11/2019

1884772 14 16/11/2019

1884791 99 16/11/2019

1884831 32 16/11/2019

1884832 32 16/11/2019

1884889 37 16/11/2019
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1884890 35 16/11/2019

1884973 11 16/11/2019

1885004 21 16/11/2019

1885018 99 16/11/2019

1885031 5 17/11/2019

1885034 5 17/11/2019

1885068 8 17/11/2019

1885091 7 17/11/2019

1885176 30 17/11/2019

1885177 16 17/11/2019

1885178 39 17/11/2019

1885199 14 17/11/2019

1885397 5 17/11/2019

1885609 32 17/11/2019

1885819 5 18/11/2019

1885820 5 18/11/2019

1885993 99 18/11/2019

1886071 42 18/11/2019

1886113 16 19/11/2019

1886185 2 19/11/2019

1886348 7 19/11/2019

1886365 43 19/11/2019

1886368 17 19/11/2019

1886373 9 19/11/2019

1886440 5 19/11/2019

1886441 5 19/11/2019

1886560 1 19/11/2019

1886561 1 19/11/2019

1886563 1 19/11/2019

1886567 5 19/11/2019

1886569 5 19/11/2019

1886570 5 19/11/2019

1886571 5 19/11/2019

1886572 5 19/11/2019

1886780 31 20/11/2019

1886788 3 20/11/2019

1887138 5 20/11/2019

1887335 37 23/11/2019

1887501 9 24/11/2019
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1887502 16 24/11/2019

1887503 35 24/11/2019

1887504 38 24/11/2019

1887505 41 24/11/2019

1887515 16 24/11/2019

1887626 41 24/11/2019

1887695 9 24/11/2019

1888231 11 24/11/2019

1888488 25 25/11/2019

1888489 25 25/11/2019

1888490 25 25/11/2019

1888889 41 26/11/2019

1888900 7 26/11/2019

1888929 9 26/11/2019

1889019 35 26/11/2019

1889020 35 26/11/2019

1889021 36 26/11/2019

1889022 36 26/11/2019

1889148 99 26/11/2019

1889802 5 30/11/2019

1889803 5 30/11/2019

1889917 99 30/11/2019

1890053 25 30/11/2019

1890491 30 01/12/2019

1890538 5 01/12/2019

1890743 6 02/12/2019

1890779 3 02/12/2019

1891144 43 03/12/2019

1891267 41 03/12/2019

1891285 99 03/12/2019

1891317 99 03/12/2019

1891705 16 04/12/2019

1891706 16 04/12/2019

1891707 35 04/12/2019

1891708 35 04/12/2019

1891709 38 04/12/2019

1891710 38 04/12/2019

1891711 41 04/12/2019

1891712 41 04/12/2019
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1892088 41 04/12/2019

1892089 41 04/12/2019

1892090 41 04/12/2019

1892095 41 04/12/2019

1892096 9 04/12/2019

1892173 35 04/12/2019

1892384 7 07/12/2019

1892385 7 07/12/2019

1892789 10 07/12/2019

1892790 35 07/12/2019

1893040 34 08/12/2019

1893731 35 09/12/2019

1893845 3 09/12/2019

1894031 24 09/12/2019

1894159 6 10/12/2019

1894190 35 10/12/2019

1894191 41 10/12/2019

1894601 31 11/12/2019

1894602 31 11/12/2019

1894603 31 11/12/2019

1894605 31 11/12/2019

1894702 4 11/12/2019

1894962 35 11/12/2019

1894963 42 11/12/2019

1894964 38 11/12/2019

1894965 9 11/12/2019

1895881 35 15/12/2019

1896221 5 16/12/2019

1896222 5 16/12/2019

1896516 5 16/12/2019

1896517 5 16/12/2019

1896518 5 16/12/2019

1896519 5 16/12/2019

1896521 5 16/12/2019

1896522 5 16/12/2019

1896523 3 16/12/2019

1896524 3 16/12/2019

1896525 3 16/12/2019

1896526 3 16/12/2019
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1896527 3 16/12/2019

1896528 3 16/12/2019

1896529 3 16/12/2019

1896677 7 16/12/2019

1896678 7 16/12/2019

1896679 7 16/12/2019

1896711 11 16/12/2019

1896712 11 16/12/2019

1897751 10 18/12/2019

1898199 5 18/12/2019

1898373 11 18/12/2019

1898554 9 21/12/2019

1899000 41 21/12/2019

1899001 16 21/12/2019

1899375 41 22/12/2019

1899411 9 22/12/2019

1900347 8 23/12/2019

1900348 28 23/12/2019

1900349 11 23/12/2019

1900361 25 23/12/2019

1900443 5 23/12/2019

1900869 11 24/12/2019

1900884 21 24/12/2019

1901266 99 24/12/2019

1901437 25 24/12/2019

1903061 9 30/12/2019

1904123 11 01/01/2020

1904679 11 04/01/2020

1907220 9 11/01/2020

1907903 27 12/01/2020

1908172 9 12/01/2020

1908215 41 13/01/2020

1908399 42 13/01/2020

1909010 20 14/01/2020

1911042 35 19/01/2020

1911046 35 19/01/2020

1911657 8 21/01/2020

1911659 11 21/01/2020

1911660 21 21/01/2020
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1911661 16 21/01/2020

1911828 10 21/01/2020

1911829 10 21/01/2020

1911851 7 21/01/2020

1911852 7 21/01/2020

1911853 35 21/01/2020

1911856 36 21/01/2020

1911857 37 21/01/2020

1911858 37 21/01/2020

1911861 41 21/01/2020

1911862 41 21/01/2020

1911864 42 21/01/2020

1911902 34 21/01/2020

1911904 34 21/01/2020

1912276 30 22/01/2020

1912832 12 22/01/2020

1912936 6 25/01/2020

1913344 14 25/01/2020

1913401 41 25/01/2020

1914036 11 27/01/2020

1914222 30 28/01/2020

1914721 5 29/01/2020

1915480 35 02/02/2020

1916271 35 04/02/2020

1917070 1 04/02/2020

1917579 99 05/02/2020

1918013 19 05/02/2020

1919916 99 09/02/2020

1919917 99 09/02/2020

1919918 99 09/02/2020

1919919 99 09/02/2020

1919920 99 09/02/2020

1919921 99 09/02/2020

1919922 99 09/02/2020

1919923 99 09/02/2020

1919924 99 09/02/2020

1920141 6 09/02/2020

1920228 34 10/02/2020

1920229 34 10/02/2020
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1920230 34 10/02/2020

1920231 34 10/02/2020

1920232 34 10/02/2020

1920233 34 10/02/2020

1920234 34 10/02/2020

1920235 34 10/02/2020

1920669 5 10/02/2020

1920999 9 11/02/2020

1921363 32 11/02/2020

1921365 32 11/02/2020

1921371 12 11/02/2020

1921372 99 11/02/2020

1921374 99 11/02/2020

1921823 99 12/02/2020

1922356 5 15/02/2020

1922357 5 15/02/2020

1922358 5 15/02/2020

1922362 5 15/02/2020

1922363 5 15/02/2020

1922364 5 15/02/2020

1922368 5 15/02/2020

1922369 5 15/02/2020

1923638 5 17/02/2020

1923641 5 17/02/2020

1923645 5 17/02/2020

1923646 5 17/02/2020

1924769 34 19/02/2020

1926279 35 23/02/2020

1928056 17 26/02/2020

1928063 32 26/02/2020

1928276 9 26/02/2020

1930689 12 04/03/2020

1931065 10 05/03/2020

1932304 35 08/03/2020

1932305 20 08/03/2020

1932306 17 08/03/2020

1932307 19 08/03/2020

1934283 11 11/03/2020

1934367 3 11/03/2020
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1936736 3 16/03/2020

1939324 35 22/03/2020

1939325 35 22/03/2020

1939326 5 22/03/2020

1939327 5 22/03/2020

1939335 5 22/03/2020

1939341 5 22/03/2020

1939343 5 22/03/2020

1939348 5 22/03/2020

1939350 5 22/03/2020

1939352 5 22/03/2020

1939353 5 22/03/2020

1939354 5 22/03/2020

1939356 5 22/03/2020

1939357 5 22/03/2020

1939358 5 22/03/2020

1939359 5 22/03/2020

1939360 5 22/03/2020

1939361 5 22/03/2020

1939880 7 22/03/2020

1940335 1 23/03/2020

1940824 37 24/03/2020

1942455 5 29/03/2020

1943668 9 30/03/2020

1944282 36 31/03/2020

1944284 37 31/03/2020

1944392 34 01/04/2020

1944393 34 01/04/2020

1944487 1 01/04/2020

1944488 2 01/04/2020

1944489 3 01/04/2020

1944490 4 01/04/2020

1944491 5 01/04/2020

1944492 6 01/04/2020

1944493 7 01/04/2020

1944494 8 01/04/2020

1944495 9 01/04/2020

1944496 10 01/04/2020

1944497 11 01/04/2020
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1944498 12 01/04/2020

1944499 13 01/04/2020

1944500 14 01/04/2020

1944501 15 01/04/2020

1944502 16 01/04/2020

1944503 17 01/04/2020

1944504 18 01/04/2020

1944505 19 01/04/2020

1944506 20 01/04/2020

1944507 21 01/04/2020

1944508 22 01/04/2020

1944509 23 01/04/2020

1944510 24 01/04/2020

1944511 25 01/04/2020

1944512 26 01/04/2020

1944513 27 01/04/2020

1944514 28 01/04/2020

1944517 31 01/04/2020

1944518 32 01/04/2020

1944519 33 01/04/2020

1944520 34 01/04/2020

1944521 35 01/04/2020

1944522 36 01/04/2020

1944523 37 01/04/2020

1944524 38 01/04/2020

1944525 39 01/04/2020

1944526 40 01/04/2020

1944527 41 01/04/2020

1945594 19 05/04/2020

1945596 19 05/04/2020

1945597 19 05/04/2020

1945598 19 05/04/2020

1945804 30 05/04/2020

1945805 30 05/04/2020

1948160 30 09/04/2020

1948161 5 09/04/2020

1948163 5 09/04/2020

1948166 30 09/04/2020

1948176 30 09/04/2020
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1948182 5 09/04/2020

1950507 42 15/04/2020

1952137 3 19/04/2020

1952138 3 19/04/2020

1952919 30 20/04/2020

1954702 99 22/04/2020

1955865 4 26/04/2020

1955866 1 26/04/2020

1957885 9 29/04/2020

1957886 9 29/04/2020

1957887 9 29/04/2020

1961702 30 06/05/2020

1963036 5 10/05/2020

1963037 5 10/05/2020

1963038 5 10/05/2020

1963992 39 12/05/2020

1963993 36 12/05/2020

1966419 35 17/05/2020

1966421 41 17/05/2020

1969902 25 24/05/2020

1973356 37 01/06/2020

1975560 25 07/06/2020

1976558 11 08/06/2020

1977091 1 09/06/2020

1977601 14 09/06/2020

1980539 5 16/06/2020

1980540 5 16/06/2020

1981491 3 18/06/2020

1981814 5 18/06/2020

1981815 5 18/06/2020

1981817 5 18/06/2020

1981818 5 18/06/2020

1981822 5 18/06/2020

1981823 5 18/06/2020

1981826 5 18/06/2020

1981827 5 18/06/2020

1981829 5 18/06/2020

1981830 5 18/06/2020

1982466 5 21/06/2020
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1982467 5 21/06/2020

1982468 5 21/06/2020

1986825 35 29/06/2020

1986883 30 29/06/2020

1995978 99 20/07/2020

1996915 9 21/07/2020

1996916 9 21/07/2020

1996917 9 21/07/2020

1997081 99 22/07/2020

1997082 99 22/07/2020

1997083 99 22/07/2020

2001852 1 30/07/2020

2001856 19 30/07/2020

2004573 43 05/08/2020

2004982 30 06/08/2020

2005439 17 06/08/2020

2005440 17 06/08/2020

2005594 9 09/08/2020

2007467 16 11/08/2020

2007983 37 12/08/2020

2011384 34 19/08/2020

2011385 34 19/08/2020

2011415 41 19/08/2020

2011416 19 19/08/2020

2014010 43 25/08/2020

2019314 19 06/09/2020

2019315 19 06/09/2020

2019682 42 07/09/2020

2022601 3 14/09/2020

2023794 19 15/09/2020

2025529 5 20/09/2020

2035573 25 11/10/2020

2035574 25 11/10/2020

2035740 14 11/10/2020

2036493 9 12/10/2020

2039155 16 18/10/2020

2039688 16 19/10/2020

2039689 17 19/10/2020

2041524 9 21/10/2020
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2041525 16 21/10/2020

2041526 35 21/10/2020

2041527 42 21/10/2020

2041528 16 21/10/2020

2042923 41 25/10/2020

2044225 25 26/10/2020

2044546 36 26/10/2020

2044832 9 27/10/2020

2044991 29 27/10/2020

2045094 20 27/10/2020

2048305 3 01/11/2020

2052986 5 12/11/2020
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NOTIFICATION 
SNo. NOTIFICATION 

1 The advertisement of application No 3157052 published in TMJ No 1915 dated 
19.08.2019 is hereby cancelled. 
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PR Section 
J/  

SUBSEQUENT PROPRIETORS REGISTERED  

353734 - 18, 485020 - 25, 353738 - 25, 353741 - 25, 1901003 - 25, 1625259 - 25, 1625261 - 25, 1901004 - 
25, 1625260 - 25, 1901002 - 25, 353736 - 18, 353740 - 25, 1598681 - 25, 353737 - 18: Proprietor Altered 
to ALL STAR C.V. , Colosseum 1, Hilversum 1213 NL Netherlands 
CONVERSE INC, CONVERSE INC, CONVERSE INC.

337660 - 29: Proprietor Altered to SURESH KUMAR,JAGDISH CHAND,JAI GOPAL,SMT. RAVI KANTA 
trading as M/S SHAKTI INDUSTRIES , JAGERA ROAD, AHMEDGARH-148021 DISTT. SANGRUR (PB.) 
MAHAVIR INDUSTRIES.

NAME,ADDRESS AND DESCRIPTION ALTERED IN THE REGISTER OF THE FORM 
ARE SHOWN HERE IN ITALICS  

1058741 - 2: Proprietor Name Altered to CIBA HOLDING AG 
CIBA SPECIALTY CHEMICALS HOLDING INC.

1636923 - 12: Proprietor Name Altered to COMBI HOLDINGS LIMITED 
COMBI ASIA LIMITED,

353734 - 18, 353740 - 25, 353738 - 25, 1901002 - 25, 353736 - 18, 1625259 - 25, 353737 - 18, 1901004 - 
25, 353741 - 25, 485020 - 25, 1901003 - 25, 1598681 - 25, 1625260 - 25, 1625261 - 25: Proprietor 
Address Altered to One Bowerman Drive, Beaverton, Oregon 97005,USA 
ALL STAR C.V.

GOODS AND SERVICES DELETED IN THE REGISTERED TRADE MARK  

1490270 - 42:  
the designation of goods in respect of which this trademark is restricted by striking out the goods 
'SCIENTIFIC AND TECHNOLOGICAL SERVICES AND RESEARCH AND DESIGN RELATING 
THERETO; INDUSTRIAL ANALYSIS AND RESEARCH SERVICES; DESIGN AND DEVELOPMENT OF 
COMPUTER HARDWARE AND SOFTWARE; LEGAL SERVICES; CHEMICAL ANALYSIS; QUALITY 
CONTROL; TECHNICAL PROJECT STUDIES; MATERIAL TESTING; ENGINEERING, SERVICES OF AN 
ENGINEER; COMPUTER SOFTWARE DESIGN AND INSTALLATION; COMPUTER PROGRAMMING; 
BIOLOGICAL, BACTEOROGICAL, CHEMICAL AND TECHNICAL RESEARCH; RESEARCH AND 
DEVELOPMENT FOR NEW PRODUCT FOR OTHERS; LICENSING OF INDUSTRIAL AND 
INTELLECTUAL PROPERTY; MEDICAL SERVICES; VETERINARY SERVICES; HYGIENIC AND 
BEAUTY CARE FOR HUMAN BEINGS OR ANIMALS; AGRICULTURE, HORTICULTURE AND 
FORESTRY SERVICES; CLINICS, PHARMACY ADVICE IN VITRO FERTILIZATION SERVICES; 
HOSPITALS; HEALTH CARE ' of class 42 from the goods for which the trademark is registered. 

470933 - 16: Address for Service is altered to 6/7, SORAB BHARUCHA ROAD, COLABA, MUMBAI - 
400 005., menda@vsnl.com

2773385 - 36: Address for Service is altered to 293, R.P.S. FLATS, SHEIKH SARAI PHASE-1 NEW 
DELHI 110017, jaya.bhatnagar@siebenip.com

2773389 - 43: Address for Service is altered to 293, R.P.S. FLATS, SHEIKH SARAI PHASE-1 NEW 
DELHI 110017, jaya.bhatnagar@siebenip.com

2773387 - 39: Address for Service is altered to 293, R.P.S. FLATS, SHEIKH SARAI PHASE-1 NEW 
DELHI 110017, jaya.bhatnagar@siebenip.com

323089 - 5: Address for Service is altered to 236 CHANDNI CHOWK,FATEHPURI,DELHI 110 
006,INDIA., info@indiantm.com

389336 - 5: Address for Service is altered to M-118B, MAHESH COLONY, LAXMI MANDIR PHATAK, 
JAIPUR 302015.,

1300495 - 11, 1300495 - 9, 1091628 - 9, 1091623 - 11, 1091621 - 9: Address for Service is altered to 53, 
SYED AMIR ALI AVENUE, CALCUTTA - 700 019.,
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

380423 5 19/11/2019 15:14:40

557641 5 19/11/2019 15:15:05

557647 5 19/11/2019 15:15:29

557650 5 19/11/2019 15:15:55

557651 5 19/11/2019 15:16:24

557666 5 19/11/2019 15:16:57

557763 5 20/11/2019 14:57:35

557775 5 20/11/2019 14:59:59

557777 5 20/11/2019 15:03:11

557798 5 20/11/2019 15:04:15

638679 4 19/11/2019 15:07:48

638914 22 21/11/2019 10:57:43

638915 2 21/11/2019 11:00:00

638919 6 21/11/2019 11:02:19

638922 8 21/11/2019 11:03:01

638925 11 21/11/2019 11:05:26

638926 12 21/11/2019 11:08:32

638927 23 21/11/2019 11:26:30

638938 34 21/11/2019 11:27:15

638939 13 21/11/2019 11:28:11

638940 14 21/11/2019 11:29:12

638942 16 21/11/2019 11:30:23

638943 17 21/11/2019 11:33:33

638944 18 21/11/2019 11:39:00

638947 21 21/11/2019 11:39:37

639075 3 21/11/2019 11:40:12

1040152 29 18/11/2019 11:03:53

1040154 29 18/11/2019 11:07:23

1040155 30 18/11/2019 11:08:20

1040158 9 18/11/2019 11:11:36

1040159 9 18/11/2019 11:12:29

1040161 3 18/11/2019 11:14:19

1040176 5 18/11/2019 11:14:46

1040177 5 18/11/2019 11:24:18

1040185 9 18/11/2019 11:25:03

1040186 5 18/11/2019 11:25:42

1040188 5 18/11/2019 11:26:39

1040191 5 18/11/2019 11:28:11

1040192 5 18/11/2019 11:30:42

1040193 5 18/11/2019 11:31:25
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1040195 5 18/11/2019 11:32:07

1040196 24 18/11/2019 11:33:31

1040197 30 18/11/2019 11:34:04

1040205 16 18/11/2019 11:34:33

1040206 5 18/11/2019 11:35:01

1040208 7 18/11/2019 11:35:27

1040211 19 18/11/2019 11:35:52

1040212 19 18/11/2019 11:37:10

1040213 19 18/11/2019 11:37:39

1040214 19 18/11/2019 11:38:28

1040215 19 18/11/2019 11:39:10

1040216 30 18/11/2019 11:39:36

1040221 30 18/11/2019 11:40:02

1040222 12 18/11/2019 11:40:54

1040235 31 18/11/2019 11:41:22

1040236 34 18/11/2019 11:43:31

1040238 31 18/11/2019 11:44:09

1040239 34 18/11/2019 11:44:42

1040245 4 18/11/2019 14:29:20

1040248 7 18/11/2019 11:45:45

1040250 16 18/11/2019 11:46:15

1040257 5 18/11/2019 11:46:48

1040262 5 18/11/2019 11:47:18

1040264 25 18/11/2019 11:47:48

1040265 12 18/11/2019 11:48:42

1040268 12 18/11/2019 11:49:16

1040271 16 18/11/2019 11:51:36

1040272 31 18/11/2019 11:52:08

1040293 30 18/11/2019 11:54:26

1040297 9 18/11/2019 11:54:52

1040299 9 18/11/2019 11:55:21

1040300 9 18/11/2019 11:55:47

1040301 16 18/11/2019 11:56:14

1040309 29 18/11/2019 12:19:32

1040312 29 18/11/2019 12:19:57

1040315 6 18/11/2019 12:20:39

1040319 16 18/11/2019 14:30:37

1040320 12 18/11/2019 14:31:06

1040324 7 18/11/2019 12:22:43
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1040333 29 18/11/2019 14:31:44

1040341 16 18/11/2019 14:33:19

1040346 25 18/11/2019 12:23:50

1040359 16 18/11/2019 12:25:17

1040393 16 18/11/2019 12:26:11

1040400 5 18/11/2019 12:26:43

1040401 5 18/11/2019 12:28:23

1040403 5 18/11/2019 12:29:35

1040408 31 18/11/2019 12:32:22

1040411 31 18/11/2019 12:32:57

1040415 31 18/11/2019 12:34:45

1040416 31 18/11/2019 12:35:17

1040423 32 18/11/2019 12:35:56

1040424 32 18/11/2019 12:36:36

1040425 30 18/11/2019 12:40:15

1040426 30 18/11/2019 12:40:48

1040427 16 18/11/2019 14:34:03

1040428 16 18/11/2019 12:41:27

1040449 9 18/11/2019 14:34:33

1040455 14 18/11/2019 14:35:16

1040461 7 18/11/2019 12:44:18

1040464 3 18/11/2019 12:44:45

1040471 9 18/11/2019 12:45:11

1040473 25 18/11/2019 12:45:39

1040474 32 18/11/2019 12:46:03

1040481 28 18/11/2019 12:46:28

1040483 32 18/11/2019 12:46:54

1040490 3 18/11/2019 14:36:08

1040500 11 18/11/2019 14:36:47

1040507 30 18/11/2019 14:55:52

1040508 9 18/11/2019 14:56:25

1040510 32 18/11/2019 14:57:12

1040517 12 18/11/2019 14:57:46

1040532 16 18/11/2019 14:58:33

1040533 29 18/11/2019 14:59:04

1040534 29 18/11/2019 14:59:37

1040535 30 18/11/2019 15:00:08

1040536 30 18/11/2019 15:00:37

1040543 31 18/11/2019 15:02:38
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1040546 30 18/11/2019 15:03:11

1040550 16 18/11/2019 15:03:41

1040551 25 18/11/2019 15:04:18

1040552 1 18/11/2019 15:04:56

1040553 5 18/11/2019 15:05:29

1040554 9 18/11/2019 15:06:20

1040555 10 19/11/2019 10:38:44

1040556 16 18/11/2019 15:07:10

1040557 9 18/11/2019 15:07:49

1040558 16 18/11/2019 15:08:45

1040559 14 18/11/2019 15:09:44

1040562 16 18/11/2019 15:10:23

1040569 25 18/11/2019 15:11:21

1040601 3 18/11/2019 15:12:30

1040602 3 18/11/2019 15:13:59

1040604 3 18/11/2019 15:15:14

1040622 25 19/11/2019 10:39:10

1040625 5 18/11/2019 15:16:10

1040628 30 18/11/2019 15:18:18

1040638 11 18/11/2019 15:18:54

1040642 3 18/11/2019 15:21:04

1040643 9 18/11/2019 15:21:42

1040649 16 18/11/2019 15:22:16

1040651 30 18/11/2019 15:22:42

1040664 30 18/11/2019 15:57:59

1040669 16 18/11/2019 15:58:41

1040674 16 18/11/2019 15:59:18

1040675 11 18/11/2019 15:59:46

1040678 25 18/11/2019 16:00:22

1040680 21 18/11/2019 16:00:58

1040689 1 18/11/2019 16:11:14

1040693 25 18/11/2019 16:13:33

1040694 21 18/11/2019 16:14:56

1040695 20 18/11/2019 16:15:33

1040696 18 18/11/2019 16:15:58

1040697 16 18/11/2019 16:16:31

1040698 14 18/11/2019 16:17:16

1040699 3 18/11/2019 16:17:43

1040704 12 18/11/2019 16:18:11
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1040705 30 18/11/2019 16:18:38

1040707 34 18/11/2019 16:19:34

1040717 18 19/11/2019 10:40:22

1040719 25 18/11/2019 16:20:18

1040725 24 18/11/2019 16:20:48

1040734 16 18/11/2019 16:22:32

1040736 30 18/11/2019 16:23:06

1040737 5 18/11/2019 16:23:31

1040738 5 18/11/2019 16:23:57

1040739 5 18/11/2019 16:24:23

1040740 5 18/11/2019 16:24:48

1040744 16 18/11/2019 16:25:16

1040745 30 18/11/2019 16:25:43

1040746 30 18/11/2019 16:26:13

1040747 30 18/11/2019 16:27:08

1040817 16 18/11/2019 16:27:40

1040826 25 18/11/2019 16:28:11

1040827 34 18/11/2019 16:28:40

1040965 32 18/11/2019 16:33:17

1040966 32 18/11/2019 16:33:47

1040967 32 18/11/2019 16:34:28

1040968 32 18/11/2019 16:34:53

1040969 30 18/11/2019 16:35:19

1040970 30 18/11/2019 16:36:07

1040971 30 18/11/2019 16:36:45

1040972 30 18/11/2019 16:37:08

1040973 25 18/11/2019 16:37:33

1040977 5 18/11/2019 16:37:56

1040980 5 18/11/2019 16:38:22

1040981 5 18/11/2019 16:38:46

1040982 5 19/11/2019 10:28:29

1040983 5 19/11/2019 10:29:01

1040984 5 19/11/2019 10:29:32

1040985 25 19/11/2019 10:30:16

1040988 17 19/11/2019 10:30:39

1040989 17 19/11/2019 10:33:55

1040990 16 19/11/2019 10:34:52

1040991 16 19/11/2019 10:35:16

1040992 17 19/11/2019 10:35:50
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1040999 5 19/11/2019 10:36:21

1041000 5 19/11/2019 10:36:50

1041002 5 19/11/2019 10:37:16

1041006 5 19/11/2019 10:37:42

1041025 29 19/11/2019 10:44:41

1041036 10 19/11/2019 10:45:26

1041038 5 19/11/2019 10:48:37

1041040 5 19/11/2019 10:49:05

1041041 5 19/11/2019 10:49:29

1041042 5 19/11/2019 10:50:04

1041044 5 19/11/2019 10:50:32

1041045 5 19/11/2019 10:50:56

1041050 5 19/11/2019 10:51:17

1041051 5 19/11/2019 10:51:39

1041052 5 19/11/2019 10:52:02

1041053 5 19/11/2019 10:52:26

1041054 5 19/11/2019 10:59:04

1041055 5 19/11/2019 10:59:52

1041056 5 19/11/2019 11:00:22

1041057 5 19/11/2019 11:00:49

1041059 5 19/11/2019 11:01:42

1041060 5 19/11/2019 11:02:29

1041061 5 19/11/2019 11:04:31

1041062 5 19/11/2019 11:04:56

1041063 5 19/11/2019 11:05:26

1041064 5 19/11/2019 11:05:49

1041065 5 19/11/2019 11:06:22

1041066 5 19/11/2019 11:06:47

1041067 5 19/11/2019 11:07:22

1041068 5 19/11/2019 11:07:46

1041069 5 19/11/2019 11:08:09

1041070 5 19/11/2019 11:24:07

1041073 5 19/11/2019 11:24:35

1041076 5 19/11/2019 11:25:19

1041078 5 19/11/2019 11:30:09

1041079 5 19/11/2019 11:30:37

1041094 16 19/11/2019 11:31:02

1041098 1 19/11/2019 11:31:30

1041107 16 19/11/2019 11:32:24
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1041110 16 19/11/2019 11:32:49

1041112 29 19/11/2019 11:33:41

1041115 9 19/11/2019 11:34:09

1041120 16 19/11/2019 11:34:32

1041121 16 19/11/2019 11:38:44

1041122 10 19/11/2019 11:39:08

1041123 11 19/11/2019 11:39:38

1041126 25 19/11/2019 11:40:03

1041128 30 19/11/2019 11:40:26

1041131 5 19/11/2019 11:40:49

1041134 24 19/11/2019 11:41:23

1041140 21 19/11/2019 11:41:44

1041141 12 19/11/2019 11:42:12

1041142 5 19/11/2019 11:42:43

1041144 31 19/11/2019 11:43:07

1041145 12 19/11/2019 11:43:29

1041147 34 19/11/2019 11:43:54

1041148 3 19/11/2019 11:44:44

1041150 9 19/11/2019 11:45:12

1041152 9 19/11/2019 11:46:34

1041153 9 19/11/2019 11:46:57

1041154 1 19/11/2019 11:47:23

1041155 5 19/11/2019 11:48:02

1041162 3 19/11/2019 11:48:29

1041164 14 19/11/2019 11:48:55

1041165 25 19/11/2019 11:49:23

1041182 3 19/11/2019 11:49:52

1041183 30 19/11/2019 11:50:13

1041188 5 19/11/2019 11:50:39

1041189 29 19/11/2019 11:51:12

1041190 5 19/11/2019 11:52:12

1041191 29 19/11/2019 11:52:52

1041198 9 19/11/2019 12:35:26

1041213 7 19/11/2019 12:35:54

1041220 34 19/11/2019 12:36:32

1041221 33 19/11/2019 12:37:04

1041222 30 19/11/2019 12:38:02

1041223 29 19/11/2019 12:38:37

1041224 3 19/11/2019 12:39:05
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1041230 7 19/11/2019 12:42:10

1041235 6 19/11/2019 12:42:46

1041236 9 19/11/2019 12:43:30

1041240 29 19/11/2019 12:46:56

1041250 34 19/11/2019 12:47:29

1041251 31 19/11/2019 12:49:15

1041252 31 19/11/2019 12:49:52

1041264 5 19/11/2019 12:50:45

1041265 5 19/11/2019 12:51:14

1041267 5 19/11/2019 12:52:11

1041268 5 19/11/2019 12:53:08

1041273 5 19/11/2019 14:22:29

1041278 9 19/11/2019 14:23:10

1041303 2 19/11/2019 14:23:37

1041313 21 19/11/2019 14:24:04

1041326 32 19/11/2019 14:24:35

1041327 9 19/11/2019 14:25:04

1041334 29 19/11/2019 14:25:29

1041335 30 19/11/2019 14:25:59

1041336 32 19/11/2019 14:26:30

1041337 12 19/11/2019 14:27:02

1041339 16 19/11/2019 14:27:29

1041340 1 19/11/2019 14:28:03

1041341 4 19/11/2019 14:28:27

1041343 16 19/11/2019 14:28:55

1041344 18 19/11/2019 14:29:25

1041345 25 19/11/2019 14:29:55

1041349 33 19/11/2019 14:30:24

1041350 1 19/11/2019 14:30:56

1041351 4 19/11/2019 14:31:20

1041353 16 19/11/2019 14:31:51

1041354 18 19/11/2019 14:32:32

1041355 25 19/11/2019 14:33:03

1041359 33 19/11/2019 14:41:48

1041359 33 19/11/2019 14:41:48

1041371 21 19/11/2019 14:45:49

1041371 21 19/11/2019 14:45:49

1041373 21 19/11/2019 14:47:20

1041374 8 19/11/2019 14:52:31
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1041376 11 19/11/2019 14:55:55

1041376 11 19/11/2019 14:55:55

1041377 17 19/11/2019 15:03:05

1041473 18 19/11/2019 15:23:05

1041477 30 20/11/2019 15:18:26

1041510 16 20/11/2019 15:20:28

1041513 31 20/11/2019 15:22:10

1041525 5 19/11/2019 16:11:51

1041526 29 19/11/2019 16:12:20

1041528 16 19/11/2019 16:12:46

1041529 17 19/11/2019 16:13:11

1041533 16 19/11/2019 16:13:37

1041536 10 19/11/2019 16:14:08

1041537 10 19/11/2019 16:14:42

1041538 10 19/11/2019 16:17:40

1041549 3 19/11/2019 16:18:10

1041550 3 19/11/2019 16:18:40

1041571 3 19/11/2019 16:19:07

1041572 3 19/11/2019 16:19:31

1041574 16 19/11/2019 16:19:56

1041582 14 19/11/2019 16:20:25

1041602 16 19/11/2019 16:31:54

1041603 16 19/11/2019 16:33:56

1041604 16 19/11/2019 16:58:48

1041611 1 20/11/2019 10:23:59

1041616 9 20/11/2019 10:25:09

1041617 10 20/11/2019 10:26:45

1041631 8 20/11/2019 10:27:15

1041633 3 20/11/2019 10:29:09

1041635 3 20/11/2019 10:29:52

1041636 3 20/11/2019 10:30:33

1041638 5 20/11/2019 10:30:59

1041640 16 20/11/2019 10:31:25

1041643 16 20/11/2019 10:31:53

1041644 16 20/11/2019 10:32:37

1041645 16 20/11/2019 10:33:05

1041646 1 20/11/2019 10:33:37

1041656 30 20/11/2019 10:34:17

1041659 26 20/11/2019 10:34:47
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1041673 3 20/11/2019 10:35:33

1041709 3 20/11/2019 10:36:30

1041722 5 20/11/2019 10:37:37

1041723 5 20/11/2019 10:38:21

1041724 5 20/11/2019 10:39:11

1041725 5 20/11/2019 11:21:46

1041736 7 20/11/2019 11:24:44

1041739 16 20/11/2019 11:25:17

1041740 17 20/11/2019 11:25:59

1041743 21 20/11/2019 11:33:50

1041744 9 20/11/2019 11:34:57

1041745 9 20/11/2019 15:23:42

1041746 16 20/11/2019 11:39:07

1041747 5 20/11/2019 11:39:34

1041752 9 20/11/2019 11:42:20

1041757 16 20/11/2019 11:42:44

1041778 5 20/11/2019 11:43:53

1041779 16 20/11/2019 11:44:29

1041780 5 20/11/2019 11:44:58

1041781 5 20/11/2019 11:45:22

1041782 5 20/11/2019 15:25:53

1041783 5 20/11/2019 11:45:50

1041784 5 20/11/2019 11:46:15

1041785 5 20/11/2019 11:46:41

1041786 5 20/11/2019 11:47:11

1041787 5 20/11/2019 11:47:36

1041788 5 20/11/2019 11:48:00

1041789 5 20/11/2019 11:48:30

1041790 5 20/11/2019 11:48:58

1041791 9 20/11/2019 11:49:29

1041793 5 20/11/2019 12:19:09

1041795 30 20/11/2019 12:22:51

1041796 25 20/11/2019 12:28:31

1041798 12 20/11/2019 12:29:50

1041802 25 20/11/2019 12:30:24

1041803 30 20/11/2019 12:33:00

1041804 30 20/11/2019 12:33:54

1041810 30 20/11/2019 12:34:21

1041814 12 20/11/2019 12:34:54
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1041816 12 20/11/2019 12:35:31

1041817 9 20/11/2019 12:36:11

1041819 7 20/11/2019 12:37:22

1041820 7 20/11/2019 12:38:21

1041822 30 20/11/2019 14:26:11

1041823 12 20/11/2019 14:26:46

1041824 17 20/11/2019 14:40:14

1041826 25 20/11/2019 14:41:04

1041827 12 20/11/2019 14:43:06

1041828 16 20/11/2019 14:43:41

1041836 5 20/11/2019 14:44:28

1041837 3 20/11/2019 14:45:18

1041843 5 20/11/2019 14:46:01

1041850 25 20/11/2019 14:46:40

1041851 9 20/11/2019 14:47:45

1041853 30 20/11/2019 14:48:29

1041858 32 20/11/2019 14:49:28

1041862 8 20/11/2019 14:51:31

1041866 16 20/11/2019 15:26:51

1041867 33 20/11/2019 15:28:00

1041872 30 20/11/2019 16:04:46

1041891 16 20/11/2019 16:05:18

1041895 25 20/11/2019 16:05:53

1041898 12 20/11/2019 16:06:27

1041900 12 20/11/2019 16:07:18

1041902 30 20/11/2019 16:07:59

1041906 25 20/11/2019 16:15:02

1041907 25 20/11/2019 16:16:12

1041908 34 20/11/2019 16:17:44

1041910 25 20/11/2019 16:19:09

1041920 5 20/11/2019 16:20:38

1041921 5 20/11/2019 16:22:36

1041934 16 20/11/2019 16:23:54

1041935 1 20/11/2019 16:25:29

1041940 18 20/11/2019 16:25:59

1041941 28 20/11/2019 16:27:08

1041942 3 20/11/2019 16:29:02

1041957 9 20/11/2019 16:30:11

1041961 5 20/11/2019 16:30:45
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1041962 9 20/11/2019 16:31:13

1041963 9 20/11/2019 16:32:22

1041968 5 21/11/2019 11:41:20

1041970 5 20/11/2019 16:33:11

1041971 5 20/11/2019 16:35:08

1041973 5 20/11/2019 16:36:13

1041976 9 20/11/2019 16:37:51

1041985 25 21/11/2019 10:27:52

1041986 9 21/11/2019 10:29:10

1041987 9 21/11/2019 10:29:37

1041988 21 21/11/2019 10:30:02

1041992 28 21/11/2019 10:30:39

1041993 30 21/11/2019 10:31:05

1041994 5 21/11/2019 10:31:41

1042023 9 21/11/2019 10:32:19

1042025 3 21/11/2019 10:32:50

1042040 5 21/11/2019 10:33:17

1042045 34 21/11/2019 10:33:51

1042058 28 21/11/2019 11:42:05

1042061 8 21/11/2019 11:43:31

1042064 25 21/11/2019 11:44:26

1042065 28 21/11/2019 11:45:49

1042066 16 21/11/2019 11:46:50

1042068 8 21/11/2019 11:47:56

1042085 24 21/11/2019 10:34:32

1042087 25 21/11/2019 11:48:56

1042088 12 21/11/2019 10:35:18

1042089 16 21/11/2019 10:35:56

1042090 19 21/11/2019 10:36:27

1042141 9 21/11/2019 11:51:19

1042142 9 21/11/2019 11:52:37

1042152 30 21/11/2019 11:54:59

1042153 30 21/11/2019 11:55:55

1042154 9 21/11/2019 11:56:37

1042178 9 21/11/2019 11:57:19

1042190 30 21/11/2019 11:57:52

1042191 29 21/11/2019 11:58:25

1042204 2 21/11/2019 12:01:28

1042207 16 21/11/2019 12:02:50
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1042208 11 21/11/2019 12:03:25

1042216 16 21/11/2019 12:03:53

1042220 3 21/11/2019 12:04:24

1042221 16 21/11/2019 12:04:54

1042225 19 21/11/2019 12:05:28

1042227 16 21/11/2019 12:06:33

1042234 25 21/11/2019 12:25:51

1042252 5 21/11/2019 12:26:53

1042259 3 21/11/2019 12:29:49

1042262 21 21/11/2019 12:31:39

1042263 29 21/11/2019 12:33:06

1042265 29 21/11/2019 12:33:47

1042272 16 21/11/2019 12:34:18

1042273 16 21/11/2019 12:34:52

1042274 9 21/11/2019 12:35:48

1042275 9 21/11/2019 12:37:50

1042276 9 21/11/2019 12:38:35

1042277 9 21/11/2019 12:39:58

1042281 16 21/11/2019 12:40:49

1042285 16 21/11/2019 12:41:41

1042287 16 21/11/2019 12:42:50

1042289 16 21/11/2019 15:06:43

1042291 16 21/11/2019 15:07:12

1042294 16 21/11/2019 15:07:45

1042297 16 21/11/2019 15:08:10

1042298 16 21/11/2019 15:08:35

1042299 16 21/11/2019 15:08:59

1042301 16 21/11/2019 15:10:10

1042305 9 21/11/2019 15:10:41

1042306 9 21/11/2019 15:11:16

1042307 9 21/11/2019 15:11:45

1042312 9 21/11/2019 15:12:26

1042313 9 21/11/2019 15:13:10

1042314 9 21/11/2019 15:14:54

1042315 9 21/11/2019 15:16:00

1042316 9 21/11/2019 15:16:35

1042317 9 21/11/2019 15:17:54

1042319 9 21/11/2019 15:18:24

1042321 9 21/11/2019 16:22:07
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1042323 9 21/11/2019 16:22:40

1042327 5 21/11/2019 16:23:22

1042328 5 21/11/2019 16:23:52

1042330 5 21/11/2019 16:24:30

1042333 5 21/11/2019 16:25:17

1042335 5 21/11/2019 16:26:02

1042336 5 21/11/2019 16:30:58

1042338 5 21/11/2019 16:31:22

1042339 5 21/11/2019 16:31:45

1042341 5 21/11/2019 16:32:11

1042342 5 21/11/2019 16:32:35

1042343 5 21/11/2019 16:33:17

1042345 5 21/11/2019 16:33:44

1042346 5 21/11/2019 16:35:14

1042347 5 21/11/2019 16:35:42

1042359 16 21/11/2019 16:37:55

1042360 16 21/11/2019 16:38:20

1042365 16 21/11/2019 16:39:12

1042367 9 21/11/2019 16:39:43

1042369 9 21/11/2019 16:40:11

1042370 9 21/11/2019 16:40:38

1042371 9 21/11/2019 16:41:56
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     Trade Marks Journal No: 1929,   25/11/2019

 
 

: saucanaa : 
NOTICE

vyaapar icanh ko pMjaIkrNa ko ilae Aavaodk tqaa [sako AiBakta-AaoM sao 
ivaSaoYa $p sao yah p`aqanaa- kI jaatI hO ik p~acaar krto samaya saMbaMiQat 
vyaapar icanh rijaYTI/ kayaa-laya ka saMpUNa- saMdBa- , p~ saM#yaa ,tarIK , 
Aavaodna saM#yaa tqaa saMbaMiQat vaga- ik saM#yaa ka ja$r ]llaoK kroM 
ijasasao ik p~aoM ko yaqaaSaIGa\ inapTana krnao maoM sauivaQaa haogaI 
 
Applicants for registration of Trade Marks and their agents are 
particularly requested to quote in their replies full and complete 
Reference Letter No. and date, application number and the class to 
which it relates and send to the concerned office of Trade Marks 
Registry. This would facilitate quick disposal of letters. 
             

            Aaoma Pa`kaSa gauPta          Aaya.e.esa.
mahainayaM~k ,eksva 

AiBaklp tqaa vyaapar icanh
 

OM PRAKASH GUPTA , IAS
CONTROLLER-GENERAL OF PATENTS, 

DESIGNS, TRADE MARKS & GI 
 

             Baart sarkar vyaapar icanh rijasT/I ,mauMba[- 400037 
                           Wara p`kaiSat

                   Published by the Govt. of India, 

Trade Marks Registry, Mumbai-400037
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